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RAJYA SABHA
Thursday, the 8th February, 2018/19th Magha 1939 (Saka)
The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN: Hon. Members, I refer with profound sorrow to the passing
away of Miss Frida Topno, a former Member of this House, on the 6th of February,
2018, at the age of 92 years.

Born in September, 1925, at Sundargarh district of Odisha, Miss Topno was
educated at the Women's College, and the Radhanath Training College, Cuttack, Odisha.

A social and political worker, Miss Topno worked for the preservation and promotion
of tribal culture, women's education, welfare of Scheduled Castes and Scheduled Tribes.
She established 'Priyadarshini Mahila Mahavidyalaya' at Rourkela. She had a few

publications to her credit.

Miss Topno started her legislative career as a Member of the Odisha Legislative
Assembly from 1985 to 1990 and served as Minister of State for Fisheries and Animal
Husbandry from 1985 to 1986 and for Education, Youth Services and Sports from 1986
to 1990 in the Government of Odisha. She was also a Member of the Tenth and Eleventh
Lok Sabha.

Miss Frida Topno represented the State of Odisha in this House from April, 1998
to April, 2002.

In the passing away of Miss Frida Topno, the country has lost a distinguished

parliamentarian and a dedicated social worker.
We deeply mourn the passing away of Miss Frida Topno.

I request Members to rise in their places and observe silence as a mark of respect to

the memory of the departed.
(Hon. Members then stood in silence for one minute)

MR. CHAIRMAN: Secretary-General will convey to the members of the bereaved

family our sense of profound sorrow and deep sympathy.
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WELCOME TO PARLIAMENTARY DELEGATION FROM CHILE

MR. CHAIRMAN: Hon. Members, we have with us, seated in the Special Box,
Members of a Parliamentary Delegation from the Republic of Chile, currently on a visit
to our country under the distinguished leadership of H.E. Mr. Fidel Espinoza, President
of the Chamber of Deputies of the Republic of Chile.

On behalf of the Members of the House and on my own behalf, I take pleasure
in extending a hearty welcome to the leader and other Members of the delegation and
wish our distinguished guests an enjoyable and fruitful stay in our country. We hope that
during their stay here they would be able to see and learn more about our parliamentary
system, our country and our people, and that their visit will further strengthen the friendly
bonds that exist between India and the Republic of Chile. Through them, we convey our
greetings and best wishes to the Parliament and also the friendly people of the Republic
of Chile.

PAPERS LAID ON THE TABLE

I.  Report and Accounts (2016-17) of Ali Yavar Jung National Institute of Speech
and Hearing Disabilities (Divyangjan), Mumbai and related papers

II. Report and Accounts (2016-17) of the Rehabilitation Council of India, New
Delhi and related papers

WIS I SR SIIFHIRT #aTeg # Wy w3t (oft $o1 urer): A8y, #
feretferRa wit bt Yep-wep Hfcr (SISl qeu fewel #) T el uR vl ;-

I.  (a) Thirty-fifth Annual Report and Accounts of the Ali Yavar Jung National
Institute of Speech and Hearing Disabilities (Divyangjan), Mumbai, for
the year 2016-17, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.

(c) Statement giving reasons for the delay in laying the papers mentioned at
(a) above. [Placed in Library. See No. L.T. 8767/16/18]

II. (a) Thirtieth Annual Report and Accounts of the Rehabilitation Council of
India (RCI), New Delhi, for the year 2016-17, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Council.

(c) Statement giving reasons for the delay in laying the papers mentioned at
(a) above. [Placed in Library. See No. L.T. 8768/16/18]
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Reports and Accounts (2014-15, 2015-16 and 2016-17) of various educational
organisations and related papers

AG GTeA R 93 3§ 59 W3t (3t S gemareT): weiey, § FrAfaiad
T FYT el UR Il §—

(M

2

A copy each (in English and Hindi) of the following papers, under Section
25 and sub-section (4) of Section 26 of the National Council for Teacher
Education Act, 1993:—

(1) (a) Twentieth Annual Report of the National Council for Teacher
Education, (NCTE), New Delhi, for the year 2014-15.

(b) Annual Accounts of the National Council for Teacher Education,
(NCTE), New Delhi, for the year 2014-15, and the Audit Report
thereon.

(¢) Statement by Government accepting the above Report.

(i) (a) Twenty-first Annual Report of the National Council for Teacher
Education, (NCTE), New Delhi, for the year 2015-16.

(b) Annual Accounts of the National Council for Teacher Education,
(NCTE), New Delhi, for the year 2015-16, and the Audit Report

thereon.
(c) Statement by Government accepting the above Report.

Statements (in English and Hindi) giving reasons for the delay in laying the
papers mentioned at (1) above. [Placed in Library. See No. L.T. 8783/16/18]

A copy each (in English and Hindi), of the following papers, under Section 25
of the National Council for Teacher Education Act, 1993:—

(a) Twenty-second Annual Report of the National Council for Teacher
Education, (NCTE), New Delhi, for the year 2016-17.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 8784/16/18]

A copy each (in English and Hindi) of the following papers:—

(i) (a) Annual Report and Accounts of the Bihar Madhyamik Shiksha
Parishad, Patna, implementing the Rashtriya Madhyamik Shiksha
Abhiyan (RMSA), for the year 2014-15, together with the Auditor's

Report on the Accounts.
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Papers laid
(b)

(©)

(i) (a)

(b)
(©

(iii) (a)

(b)
(©)

(iv) (a)

(b)

(©)

(d)

V) ()

[RAJYA SABHA] on the Table

Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8689/16/18]

Annual Report and Accounts of the Uttar Pradesh Madhyamik
Shiksha Abhiyan Parishad, Lucknow, implementing the Rashtriya
Madhyamik Shiksha Abhiyan (RMSA), for the year 2015-16,
together with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8777/16/18]

Annual Report and Accounts of the Rashtriya Madhyamik Shiksha
Abhiyan (RMSA), Mizoram, Aizwal, for the year 2015-16, together
with the Auditor's Report on the Accounts.

Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8776/16/18]

Annual Report of the Central Tibetan Schools Administration
(CTSA), Delhi, for the year 2016-17.

Annual Accounts of the Central Tibetan Schools Administration
(CTSA), Delhi, for the year 2016-17, and the Audit Report
thereon.

Review by Government on the working of the above
Organisation.

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (b) above.
[Placed in Library. See No. L.T. 8781/16/18]

Annual Report and Accounts of the State Society of Manipur,
implementing the Rashtriya Madhyamik Shiksha Abhiyan
(RMSA), for the year 2014-15, together with the Auditor's Report
on the Accounts.
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(b)

(©)

(vi) (a)

(b)
(©)

(vii) (a)

(b)
(©)

(viii) (a)

(b)
(©)

(ix) (a)

(b)

[8 February, 2018] on the Table 5

Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8780/16/18]

Annual Report and Accounts of the State Society of Manipur,
implementing the Rashtriya Madhyamik Shiksha Abhiyan
(RMSA), for the year 2015-16, together with the Auditor's Report

on the Accounts.
Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8780/16/18]

Annual Report and Accounts of the Gujarat Council of Elementary
Education, implementing the Sarva Shiksha Abhiyan Mission,
Gandhinagar, for the year 2014-15, together with the Auditor's

Report on the Accounts.
Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8779/16/18]

Annual Report and Accounts of the Gujarat Council of Elementary
Education, implementing the Sarva Shiksha Abhiyan Mission,
Gandhinagar, for the year 2015-16, together with the Auditor's

Report on the Accounts.
Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8779/16/18]

Annual Report and Accounts of the Sarva Shiksha Abhiyan
Society, Chandigarh, Union Territory of Chandigarh, for the year
2016-17, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Society.
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Report and Accounts (2016-17) of various Higher educational bodies and related

papers

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT AND THE MINISTER OF STATE IN THE MINISTRY OF
WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(DR. SATYA PAL SINGH): Sir, I lay on the Table —

I. (1) A copy each (in English and Hindi) of the following papers, under sub-
section (3) of the Section 30 and under sub-section (4) of Section 31 of
the Central Universities Act, 2009:—

2)

m (1)

2)

(a)

(b)

Annual Reportand Accounts of the Central University of Jharkhand,
Ranchi, for the year 2016-17, together with the Auditor's Report
on the Accounts.

Review by Government on the working of the above University.
[Placed in Library. See No. L.T. 8795/16/18]

Statement (in English and Hindi) giving reasons for the delay in laying
the papers mentioned at (1) above.

A copy each (in English and Hindi) of the following papers, under sub-
section (4) Section 31 of the Central Universities Act, 2009:—

(2)

(b)

Eighth Annual Accounts of the Central University of Kashmir
(formerly Central University of Jammu and Kashmir), Srinagar,
Jammu and Kashmir, for the year 2016-17, and the Audit Report
thereon.

Eighth Annual Accounts of the Central University of Himachal
Pradesh, Dharamshala, for the year 2016-17, and the Audit Report
thereon.

Statements (in English and Hindi) giving reasons for the delay in laying
the papers mentioned at (1) above.

[Placed in Library. See No. L.T. 8568/16/18]

III. A copy each (in English and Hindi) of the following papers:—

(i)

(2)

(b)

(©)

Annual Report of Maharshi Sandipani Rashtriya Vedavidya
Pratishthan, Ujjain, Madhya Pradesh, for the year 2016-17.

Annual Accounts of Maharshi Sandipani Rashtriya Vedavidya
Pratishthan, Ujjain, Madhya Pradesh, for the year 2016-17, and
the Audit Report thereon.

Review by Government on the working of the above

Organisation.
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(d)

(i) (a)

(b)

(©)
(d)

(i) ()

(b)

(iv) (a)

(b)
(©)

[8 February, 2018] on the Table 7

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (b) above.
[Placed in Library. See No. L.T. 8600/16/18]

Annual Report of the National Council for Promotion of Sindhi
Language (NCPSL), New Delhi, for the year 2016-17.

Annual Accounts of the National Council for Promotion of Sindhi
Language (NCPSL), New Delhi, for the year 2016-17, and the
Audit Report thereon.

Review by Government on the working of the above Council.

Statement giving reasons for the delay in laying the papers
mentioned at (a) and (a) above.
[Placed in Library. See No. L.T. 8600/16/18]

Eighth Annual Report and Accounts of the School of Planning
and Architecture (SPA), Vijayawada, Andhra Pradesh for the year
2016-17, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above School.
[Placed in Library. See No. L.T. 8601/16/18]

Annual Report and Accounts of the School of Planning and
Architecture (SPA), New Delhi, for the year 2016-17, together
with the Auditor's Report on the Accounts.

Review by Government on the working of the above School.

Statement giving reasons for the delay in laying the papers
mentioned at (a) above.
[Placed in Library. See No. L.T. 8698/16/18]

(v) Corrigendum to the *Audited Accounts of the University Grants
Commission, New Delhi, for the year 2016-17.

(vi) (a)

(b)

[Placed in Library. See No. L.T. 8700/16/18]

Annual Accounts of the Indira Gandhi National Open University
(IGNOU), New Delhi, for the year 2016-17, and the Audit Report
thereon, under sub-section (4) of Section 29 of the Indira Gandhi
National Open University Act, 1985.

Chronological statement showing the sequence of laying of the
papers mentioned at (a) above.
[Placed in Library. See No. L.T. 8699/16/18]

*The Annual Accounts of the University Grants Commission (UGC), New Delhi, for the year 2016-17, and the
Audit Report thereon was laid on the Table of Rajya Sabha on 4th January, 18.
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Report and Accounts (2016-17) of ARAIL Pune and related papers

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Sir, on behalf of my
colleague, Shri Babul Supriyo, I lay on the Table, a copy each (in English and Hindi) of
the following papers:—

(a) Forty-seventh Annual Report and Accounts of the Automotive Research
Association of India (ARAI), Pune, for the year 2016-17, together with the
Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.

(c) Statement giving reasons for the delay in laying the papers mentioned at
(a) above. [Placed in Library. See No. L.T. 8342/16/18]

REPORTS OF THE JOINT COMMITTEE ON OFFICES OF PROFIT

SHRI MAHESH PODDAR (Jharkhand): Sir, I lay on the Table, a copy each (in
English and Hindi) of the Twenty-fourth, Twenty-fifth and Twenty-sixth Reports of the
Joint Committee on Offices of Profit (Sixteenth Lok Sabha).

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON EXTERNAL AFFAIRS

SHRI D. KUPENDRA REDDY (Karnataka): Sir, I lay on the Table, a copy (in
English and Hindi) of the Twentieth Report of the Department-related Parliamentary
Standing Committee on External Affairs on Action Taken by the Government on the
Observations/Recommendations contained in the Fifteenth Report on 'Demands for
Grants (2017-18)' of the Ministry of External Affairs.

STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON EXTERNAL AFFAIRS

SHRI D. KUPENDRA REDDY (Karnataka): Sir, I lay on the Table, a copy (in
English and Hindi) of the Statement showing Further Action Taken by the Government
on the Observations/Recommendations contained in the Seventeenth Report on the
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Action Taken by the Government on the Observations/Recommendations contained in
the Twelfth Report on the subject 'Recruitment, structure and capacity building of IFS
Cadre, including need for a separate UPSC examination for cadre, mid-career entry and
in-service training and orientation'.

REPORT OF THE COMMITTEE ON PUBLIC UNDERTAKINGS

it =5 I (RTSIRRIT): #E16d, H T4 3R T Soff #aA1era 3 Heford
"2015 I FTeITe TETaRIe Ufided 6.12 & YR TR HRAII 31&Td $Holl fabrT dwer
fafics EEARE.SNLY.) gRI ddaxfig Soi aRareHRl &1 oy vy )
BRI IUHHA! Hefeft AT & I8ad URrae o b Ui (3t a1 =<l /) 9491 ued
TR I g

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Thirty-sixth Report
of the Department-related Parliamentary Standing Committee on Social Justice

and Empowerment

ArIRTe T 3R BN #3401 (3ht araR T TEld): ARGy, H ArIioTe =g
3R SAfIBTRT fWTT, AMIRTE =T 311R AFABTRTT HATT BT SIS A (2017-18)
i H T e e amiTe = iR iframTRar Sde Sy wmf afifa & sxid
yfcraed # siafde RmiRel & sraaas o RIfT & ddy 3§ gah gaqed 997 9ed W)
TG

REGARDING NOTICE ON MALDIVES ISSUE
MR. CHAIRMAN: Now, we go to Zero Hour.

sft R AT (ITR TS): AT FHIART Sf, el T ATl & G H Alfes
T 21| MY EHDT assure BT o1 & ATl & e § 910 IST8 SATQIHT T4 7 et A ATl
¥ interference Y& PR fear g1 § Afew < gl § =g 6 Hel 39 W Yarg &l
...(FTET)....

ot qurafe: §9 59 59 § R 81 3T 2 BT 31 Sft 9199 31 dTell 1 Sdh
3 & 91% a1 HRP qF Y| ... (FFEH).... Shri C.M. Ramesh, you have given notice.

...(Interruptions)...

SHRI C.M. RAMESH (Telangana): Sir, ...(Interruptions)...
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it Tl wiiet, 98 Sgul ...(59YT)... You want the House to be adjourned!
...(Interruptions)... Do you want the House to be adjourned? ...(Interruptions)... 1 can't
allow the House like this. ... (Interruptions)... It is totally unbecoming. Go back and take
your seat. ...(Interruptions)... It is totally unbecoming. Please go back and take your
seats. Please, this is totally undemocratic and unbecoming. ... (Interruptions)... I have no
option other than adjourning the House. ... (Inferruptions)... You don't want to follow my

advice. ...(Interruptions)... The House is adjourned to meet at 12.00 Noon today.

The House then adjourned at nine minutes past eleven of the clock.

The House reassembled at twelve of the clock,
MR. CHAIRMAN in the Chair.

REGARDING DISPENSING WITH QUESTION HOUR

it TR AT (ST Y<): A FHIIRT ST, Yo T_lTd 2

7 U : 7, Wit . TR S|

sft R IRATA: g9IC WX 12 ©C I B AMMRY| ... (L), ..

sft AUTIRY: 95 S1RY, wiisT| |9 &1 98 98T wilst| Others may please sit down.

Dr. K.V.P. Ramachandra Rao, please sit down. I will hear you.

i} T SREAT: T84 I HaW I T8 8, IoIC Bl BIHAT ITNR DHRAT T8
1 3ATST 12 T A FoTC of ST 16 9 I91 T, H I8 URATd I3I=1 =18l g

Y g T YET g A2

oY TR AT BT, URATT XGAT &1 JATST 12 991 I X 9 I91 db o ooy, oy
T HI 39 WX 91 of, 3R e+ Feil

MR. CHAIRMAN: Is it the sense of the House?
SOME HON. MEMBERS: Yes, Sir.

MR. CHAIRMAN: I want to put it on record once again that as Chairman, I will not
suspend the Question Hour unless there is broad consensus. There seems to be a broad
consensus. That is why, today, there will be no Question Hour. We will go ahead with the
discussion on the Union Budget, 2018-19. Mr. C.M. Ramesh, please go back to your seat.
I will respond. I will ask you to speak from there. Mr. C.M. Ramesh, Mr. Venkatesh, Mr.
Mohan Rao, please go back to your seats.
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WRITTEN ANSWERS TO STARRED QUESTIONS
Proposal to increase interest subsidy under RRY

*61. SHRIKAPIL SIBAL: Will the Minister of HOUSING AND URBAN AFFAIRS
be pleased to state:

(@  whether it is a fact that Government had proposed Home Owners Mortgage
Equity Subvention Scheme (HOMES) in August, 2014 and if so, the details thereof along
with the reasons for not launching it;

(b)  whether it is also a fact that interest subsidy provided under the Rajiv Rinn
Yojana (RRY) was proposed to be increased from 5 per cent to 5.5 per cent under HOMES
and if so, the details thereof, and

()  whether RRY was the parent scheme which paved the way for HOMES and if
so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (c) The Central Government had not
approved Home Owners Mortgage Equity Subvention Scheme (HOMES) and therefore, it
was not launched. The Rajiv Rinn Yojana (RRY) Scheme came into effect from 1 October,
2013. The interest subsidy applicable under the RRY was 5%.

Later, the Central Government launched the Pradhan Mantri Awas Yojana (PMAY)
(Urban) Mission to address the housing shortage among urban poor, on 25 June, 2015.
One of the four verticals under the PMAY (U) is Credit Linked Subsidy Scheme (CLSS).
Under CLSS for Economically Weaker Section (EWS)/Lower Income Group (LIG), the
beneficiaries of EWS having household annual income upto % 3,00,000/- and LIG having
household annual income between ¥ 3,00,001/- and upto % 6,00,000/- subject to their being
otherwise eligible under the scheme, may avail interest subsidy at the rate of 6.5% on
housing loans upto ¥ 6.00 lakh from Banks, Housing Finance Companies (HFCs) and other
such financial institutions for a tenure of 20 years or actual tenure of the loans, whichever
is earlier, for acquisition, construction and extension of a house. Any additional loans
beyond % 6 lakhs are at non-subsidized rate of interest.

Subsequently, the scope of CLSS has been expanded to include the Middle Income
Group (MIG). CLSS for MIG covers two income segments in the MIG viz. annual household
income between ¥ 6,00,001 to ¥ 12,00,000 (MIG-1) and annual household income between
¥12,00,001 to % 18,00,000 (MIG-II). The interest subsidy under the new scheme can be
availed by beneficiaries of MIG-I category and MIG-I1 for loan amounts upto ¥ 9,00,000/-
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and 12,00,000/, respectively from Banks, Housing Finance Companies (HFCs) and other
such financial institutions for a tenure of 20 years or actual tenure of loan whichever is
earlier. The interest subsidy is at the rate of 4% and 3% on the principal amount of the loan
for the MIG-1 and MIG-I11 beneficiary, respectively. The interest subsidy is credited upfront
to the housing loan account of the beneficiary. CLSS for MIG approved, initially, for one
year in 2017, has been extended up to 31.03.2019.

Employment of teachers by more than one college/university

*62. SHRI SANJAY RAUT: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government's attention has been drawn to a recent survey conducted
for all higher educational institutions, which reported that over 80,000 teachers are found
to be employed by more than one college or university;

(b)  if so, the details thereof and Government's reaction thereto; and

(c)  the details of the steps taken or proposed to be taken against the erring
teachers/professors of colleges/universities in various parts of the country?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) to (c) This Ministry has, for the first time, collected details of individual
teachers of institutions of Higher Education, through the recently concluded All India
Survey on Higher Education (AISHE) 2016-17, for the Gurujan Portal. Data in respect of a
total of 12.68 lakh teachers, with Aadhaar Number has been collected in AISHE 2016-17.
As per gurujan (gurujan.gov.in) portal, 85708 Aadhaar numbers are found to be either
duplicate or invalid. These cases would be further verified with UIDAI and the institution
concerned before finalising the action to be taken in each case.

Performance indicators for Central Universities

*63. SHRI C.M. RAMESH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whetheritis a fact that the Ministry has prepared 'performance indicators' for
each of the 43 Central Universities;

(b)  whether it is also a fact that the Ministry proposes to sign an MoU with each
university and make the performance indicators mandatory to get funding; and

(c) if so, the details thereof and the reasons therefor?
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKARY): (a) to (c) Rule 229 (xi) of the General Financial Rules, 2017 stipulates that
autonomous organizations as also others with a budgetary support of more than rupees
five crores per annum should be required to enter into a Memorandum of Understanding
(MoU) with the Administrative Ministry or Department, spelling out clearly performance
parameters, output targets in terms of details of programme of work and qualitative
improvement in output, along with commensurate input requirements.

Accordingly, Vice Chancellors of Central Universities under the MHRD have
submitted MoUs comprising, inter-alia, performance parameters of current academic year
and corresponding targets for the next academic year. This is a mutually acceptable
arrangement and not one way direction to the Central Universities and is aimed at increasing
accountability, transparency and quality of education and consequently to improve the
national and international ranking of the Universities. The Central Universities will, however,
continue to receive funds from the Government of India.

Status of North Eastern Region Vision 2020

*64. SHRI RIPUN BORA: Will the Minister of DEVELOPMENT OF NORTH
EASTERN REGION be pleased to state:

(@  whatisthe status of implementation of the North Eastern Region Vision 2020
unveiled by the then Prime Minister in 2008; and

(b)  what is the status of construction of new airports at Itanagar, Kohima,
Tuensang, Gangtok, Lunglei, Tura, Belomia and Churachandpur as outlined in the Vision
document?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH
EASTERN REGION (DR. JITENDRA SINGH): (a) North Eastern Region Vision 2020
document provides an overarching framework for the development of the North Eastern
Region to bring it at par with other developed regions under which different Ministries,
including Ministry of Development of North Eastern Region have undertaken various
initiatives.

The outlays by Central Ministries in the North Eastern Region have increased
substantially. Mandatory earmarking of at least 10% of GBS of Central Ministries/
Departments for North Eastern Region (NER) and creation of Non-Lapsable Central Pool
of Resources (NLCPR) has augmented resource flow to the region. There has been a
sharp rise in expenditure by Central Ministries in NER by 21% from ¥ 24,483.92 crore in
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2014-1510% 29,634.42 crore (provisional) in 2016-17. An allocation of ¥ 40,971.69 crore (RE)
during 2017-18 has been made for the North Eastern Region. A total outlay of ¥ 5,316.30
crore per year (2014-15 to 2016-17) has been made in NER by the Railways.

Strengthening infrastructure and connectivity is a major thrust area identified by
the Vision document. Several connectivity initiatives have been undertaken, which
inter-alia, include the Special Accelerated Road Development Programme for North East
(SARDP-NE), Broad Gauging and Capital Connectivity Rail Projects, Comprehensive
Telecom Development Programme and Schemes for Strengthening of Transmission and
Distribution system. 970 km Gauge Conversion has been completed in NE Region in last
three years. This has enabled conversion of all operational Meter Gauge into Broad Gauge.
Meghalaya, Mizoram and Arunachal Pradesh have been connected by Rail Network.
Agartala-Akhaura Rail-Link will connect the existing Agartala station in Tripura to Akhaura
station of Bangladesh Railways. There are 11 operational airports in the region providing
connectivity to the North Eastern States with the help of more than 1100 flights per week.
Development of River Barak waterway, for shipping and navigation purposes, is under
implementation.

A number of sectoral initiatives, some with specific dispensations, have been
undertaken to promote livelihoods keeping in view the areas in which the region has
comparative advantage. Realizing the potential of organic farming in the North Eastern
Region, the Mission Organic Value Chain Development for North Eastern Region scheme
aims at development of certified organic production in a value chain mode to build up a
bridge between growers and consumers and to support the sustainable development of
entire value chain starting from inputs, seeds, planting materials, certification, to the
creation of facilities for collection, post harvest management, aggregation, processing
marketing and brand building initiative.

Restructured National Bamboo Mission has been launched for ¥ 1290 crore to
address the complete bamboo chain and promote bamboo sector in a holistic manner.
Under the SAMPADA (Scheme for Agro-Marine Processing and Development of Agro-
Processing) Scheme, which has an objective of providing modern infrastructure for food
processing units in the country, grants-in-aid is provided on more concessional terms for
the North Eastern States as compared to other States.

North East Region Textile Promotion Scheme (NERTPS) has specific objectives,
which include increase in the value of textile production, technology upgradation,
improvement in design capability, diversification of product lines and value addition,
better access to domestic and export markets, clusterisation and improvement in labour
productivity, market access and market promotion. Swadesh Darshan - North East Circuit
is being implemented for promotion of tourism in NER.
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The Ministry of Development of North Eastern Region (DoNER), through its
schemes of Non-Lapsable Central Pool of Resources (NLCPR) and schemes of North
Eastern Council (NEC) has also taken steps to bridge the social and physical infrastructure
gaps in North Eastern Region (NER).

(b)  Creation of airport infrastructure depends on market demand and viability of
airline operations. A Greenfield airport (Pakyong) near Gangtok has been constructed.
There is a proposal to construct a Greenfield airport at Hollongi near Itanagar for
construction of runway for A320 type of aircraft (Code-C). Airports Authority of India
(AAI) has requested State Government for providing 667 acres of land for airport project
and additional 100 acres for rehabilitation. There is a proposal by AAI to take over Tura
airport from the State Government of Meghalaya. AAI has requested the State Government
for providing 50.50 acres of land for development of the airport for ATR-72 type of aircraft.
A Greenfield airport has been proposed by the State Government of Nagaland at
Ruzaphema village about 65 km. from Kohima. AAI has requested State Government to
provide their comments on the issues covering approach road, water supply and power
supply. A Greenfield airport has been proposed at Lunglei by the State Government of
Mizoram. Presently, AAIl has no plan to establish an airport at Churachandpur, 55 km from
Imphal and Belonia in Tripura at a distance of 97 km. from Agartala airport. No proposal
has been received from the State Government of Nagaland for construction of airport at
Tuensang.

Development of airports at Pasighat and Tezu in Arunachal Pradesh have been
undertaken. Six Advanced Landing Grounds (ALGs) have been upgraded for dual use
operations.

Difficulties in online procedure for passports

*65. SHRI PARTAP SINGH BAJWA: Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(@  the details of Passport Seva Kendras (PSKs) operationalized all over the
country and the number of passports issued during the last three years till date;

(o)  whether Government is aware of the difficulties being faced by applicants on
account of online procedures, including getting appointments for submission of documents
for passports; and

() if so, the details thereof and the steps taken/being taken to address those
issues and to further ease the process of issuance of passports?
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THE MINISTER OF EXTERNAL AFFAIRS (SHRIMATI SUSHMA SWARAJ): (a)
At present, 92 Passport Seva Kendras (PSKSs) are operating across the country as extended
arms of the 37 Passport Offices, thus providing extended reach to passport applicants.
The list is given in the Statement-1 (See below). The 93rd PSK is scheduled to be inaugurated
at Siliguri on 17 February, 2018.

The Ministry in association with the Department of Posts has decided to open
251 Passport Seva Kendras at the Head Post Offices (HPOs)/ Post Offices (POs) in the
country called 'Post Office Passport Seva Kendra' (POPSK). The list of these 251 POPSKs
is given in the Statement-I1 (See below). 60 POSPKs are functional as on 3 February, 2018.
The list is given in the Statement-I11 (See below). The Ministry intends to complete the
requisite formalities for setting up the remaining POPSK at the earliest.

The number of passports issued during the last three years is as follows:—

2015 : 99,04,460
2016 : 93,66,366
2017 : 1,08,53,719

(b) and (c) It would be incorrect to say that applicants face difficulties on account of
online procedures, including getting appointments for submission of documents for
passports. Effective technical infrastructure is in place to ensure that the Passport Seva
system is available for access at all times from any location. The Passport Portal
(www.passportindia.gov.in) is accessible to anyone, anywhere and anytime. With a view
to address the challenge of digital divide, especially in the rural hinterland, the Ministry in
association with CSC e-Governance Services India Ltd. (which is promoted by the
Department of Electronics and IT), has facilitated online filing of passport applications,
through the vast network of over 2.7 lakh Common Service Centres (CSCs) across rural
hinterland.

Securing online appointments for submission of passport applications at PSK/
POPSK has been simplified. The current provision is allowing applicants to choose any
appointment date from the earliest five available dates (working days) for scheduling/
rescheduling an appointment for passport related services. Earlier, the system used to
offer only one available date to the applicant for seeking appointment for passport related
services.

The Ministry has expanded the outreach by opening PSK and POPSK as given in (a)
above.
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The passport rules have also been simplified to make it easier for the citizens to get

passports.

Under the Passport Seva Project, a robust information system has been created to

offer a bouquet of online passport services as follows:—

o

(In

()

(V)

V)

Comprehensive information relating to passport application procedure,
requirement of supporting documents, applicable fees, location of Passport
Offices, Passport Seva Kendras (PSKs), Post Office Passport Seva Kendras
(POPSKSs), police station jurisdiction, etc. is posted on the portal to make
it user-friendly. It is kept updated with Advisories/Notices and Press Releases
relating to passport services developments. Status of applications can be
tracked through the passport portal.

An e-mail based helpdesk facility and a 24x7 National Call Centre has been
set up to provide requisite information to citizens.

The Passport Seva system sends four free of cost SMS to applicants —
(i) at the time of dispatch of passport, (ii) in 'returned undelivered' passport
cases, (iii) rejection of request for counter delivery cases, and (iv) clear
Police Verification (PV) report in pre-PV PCC cases or review of PV and
clearance by the Passport Issuing Authority (PIA). In addition, a premium
optional SMS Service, on nominal payment basis, has been made available
to enable citizens to receive alerts and updates regarding detailed progress
of their passport applications and pending actions. The service can be
availed from any mobile phone.

mPassport Seva mobile app provides passport related information including
PSK and POPSK locator, applicable fees, mode of submission and tracking
of passport application status on smartphones.

For assistance, citizens can call toll-free helpline number 1800-258-1800.

The Passport system has interface with the police for verification of personal
particulars of applicants and with the India Post for tracking delivery of
passports.

The online system and establishment of PSK/POPSK have facilitated better
accountability, transparency and streamlining of passport service delivery. This has also

helped in issuing error-free and more secures passports. The time taken in issuing passports

has progressively decreased since the introduction of online application system, opening
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of PSK and POPSK and simplification of rules. The Passport Seva Project has won several

awards and is seen as a model of people centric service, innovation and Public Private

Partnership.

Statement-1

State-wise list of Passport Seva Kendras (PSKSs)

SI. No. State/UT No. of PSKs Location of PSKs

1. Andhra Pradesh 4 Vijayawada, Tirupati, Visakhapatnam,
Bhimavaram

2. Arunachal Pradesh 1 Itanagar

3. Assam* 1 Guwahati

4.  Bihar 2 Patna, Darbhanga

5. Chandigarh UT** 1 Chandigarh

6.  Chhattisgarh 1 Raipur

7. Delhi NCT*** 3 Herald House, Shalimar Place, Bhikaji
Cama Place

8.  Goa 1 Panaji

9. Gujarat 5 Ahmedabad | & Il, Vadodara, Rajkot,
Surat.

10. Haryana 2 Ambala, Gurgaon.

11.  Himachal Pradesh 1 Shimla

12, Jammu and Kashmir 2 Jammu, Srinagar

13.  Jharkhand 1 Ranchi

14.  Karnataka 5 Bangalore | & I, Hubli, Mangalore,
Kalaburagi.

15. Kerala 13 Thiruvananthapuram, Thiruvanantha-
puram (Rural), Kollam, Cochin, Ernakulam
Rural, Alapuzha, Kottayam, Malappuram,
Thrissur, Kozhikode | & 11, Kannur | & I1.

16. Madhya Pradesh 2 Bhopal, Indore

17.  Mabharashtra 8 Mumbai I, Il & 111, Pune, Nagpur, Thane,

Nashik, Solapur.
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SI. No.  State/UT No. of PSKs Location of PSKs 1

18.  Manipur 1 Imphal

19. Meghalaya 1 Shillong

20.  Mizoram 1 Aizawl

21.  Nagaland 1 Dimapur

22.  Odisha 1 Bhubaneswar

23.  Puducherry 1 Puducherry

24.  Punjab 5 Amritsar, Ludhiana, Jalandhar | & 11,
Hoshiarpur.

25.  Rajasthan 4 Jaipur, Jodhpur, Sikar, Udaipur

26.  Sikkim 1 Gangtok

27.  Tamil Nadu 8 Chennai I, 1l & Ill, Trichy, Thanjavur,
Madurai, Tirunelveli, Coimbatore,

28. Telangana 5 Hyderabad I, Il & IIl, Nizamabad,
Karimnagar

29. Tripura 1 Agartala

30. Uttar Pradesh 6 Lucknow, Varanasi, Kanpur, Gorakhpur,
Bareilly, Ghaziabad.

31. Uttarakhand 1 Dehradun

32, West Bengal 2 @Kaolkata, Berhampore.

ToTAL R

* RPO Guwabhati covers five other North-Eastern States also at present.
**RPO Chandigarh covers parts of Punjab and Haryana.

***RPO Delhi covers parts of Haryana.

@RPO Kolkata covers Sikkim and Tripura.

Statement-11

List of 251 Post Office Passport Seva Kendras (POPSKS)
in the country

Sl. No. Locations State/UT Passport Office

1 Anantpur Andhra Pradesh Vijayawada
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SI. No. Locations

State/UT

Passport Office

o o~ W

10.
11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24,
25.
26.
27.

Guntur
Krishna
Ongole
Chittoor
Kakinada
Srikakulam
Kadappa
Kurnool
Nellore
Rajahmundry
Changlang
Tirap

Silchar
Dhubri
Dibrugarh
Goalpara
Karbi Anglong
Kokrajhar
Mangaldoi
North Lakhimpur
Sonitpur
Tinsukia
Chhapra
Gopalganj
Mugzaffarpur

Purnea

Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh
Andhra Pradesh

Arunachal Pradesh

Arunachal Pradesh

Assam

Assam
Assam
Assam
Assam
Assam
Assam
Assam
Assam

Assam
Bihar
Bihar
Bihar
Bihar

Vijayawada
Vijayawada
Vijayawada
Visakhapatnam
Visakhapatnam
Visakhapatnam
Visakhapatnam
Visakhapatnam
Visakhapatnam
Visakhapatnam
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Guwahati
Patna

Patna

Patna

Patna




Written Answers to

[8 February, 2018]

Starred Questions

21

Sl. No. Locations State/UT Passport Office
28. Bhagalpur Bihar Patna
29. Siwan Bihar Patna
30. Bettiah Bihar Patna
31. Begusarai Bihar Patna
32. Buxar Bihar Patna
33. East Champaran Bihar Patna
34. Gaya Bihar Patna
35. Madhubani Bihar Patna
36. Samastipur Bihar Patna
37. Supaul Bihar Patna
38. Munger Bihar Patna
39. Navada Bihar Patna
40. Surguja Chhattisgarh Raipur
41. Durg Chhattisgarh Raipur
42. Bilaspur Chhattisgarh Raipur
43. Rajnandgaon Chhattisgarh Raipur
44. Silvasa Dadar and Nagar Haveli Mumbai
45. Daman Daman Mumbai
46. North West Delhi Delhi Delhi
47. Janakpuri Delhi Delhi
48. Nehru Place Delhi Delhi
49. Patparganj Delhi Delhi
50. Yamuna Vihar Delhi Delhi
51. Krishna Nagar Delhi Delhi
52.  Lodhi Road Delhi Delhi
53. Saket Delhi Delhi
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SI. No. Locations State/UT Passport Office
54.  South Goa Goa Panaji

55. Dahod Gujarat Ahmedabad
56. Palanpur Gujarat Ahmedabad
57. Mehsana Gujarat Ahmedabad
58. Bhuj Gujarat Ahmedabad
59. \eraval Gujarat Ahmedabad
60. Anand Gujarat Ahmedabad
61. Bharuch Gujarat Ahmedabad
62. Bhavnagar Gujarat Ahmedabad
63. Jamnagar Gujarat Ahmedabad
64. Junagadh Gujarat Ahmedabad
65. Kheda Gujarat Ahmedabad
66. Navsari Gujarat Surat

67. Valsad Gujarat Surat

68. Karnal Haryana Chandigarh
69. Hisar Haryana Chandigarh
70.  Bhiwani Haryana Chandigarh
71, Kaithal Haryana Chandigarh
72. Panipat Haryana Chandigarh
73.  Yamunanagar Haryana Chandigarh
74. Faridabad Haryana Delhi

75.  Narnaul Haryana Delhi

76. Rohtak Haryana Delhi

77.  Sonipat Haryana Delhi

78.  Palampur Himachal Pradesh Shimla

79.  Hamirpur Himachal Pradesh Shimla
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SI. No. Locations

State/UT

Passport Office

80. Kangra
81 Kullu

82. Mandi

83. Una

84. Anantnag

85. Baramulla

86. Kathua
87. Rajouri

88.  Udhampur
89. Leh

90. Dhanbad
91. Dumka

92. Jamshedpur
93. Deoghar
94. Bokaro

95. Hazaribagh
96. Medininagar
97. Mysuru

98. Bellary

99. Bidar

100. Gadag

101. Raichur
102. Shivamogga
103. Tumakuru
104. Udupi

105. Vijayapur

Himachal Pradesh
Himachal Pradesh
Himachal Pradesh
Himachal Pradesh
Jammu and Kashmir
Jammu and Kashmir
Jammu and Kashmir
Jammu and Kashmir
Jammu and Kashmir
Jammu and Kashmir
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Jharkhand
Karnataka
Karnataka
Karnataka
Karnataka
Karnataka
Karnataka
Karnataka
Karnataka

Karnataka

Shimla
Shimla
Shimla
Shimla
Srinagar
Srinagar
Srinagar
Jammu
Jammu
Srinagar
Ranchi
Ranchi
Ranchi
Ranchi
Ranchi
Ranchi
Ranchi
Bengaluru
Bengaluru
Bengaluru
Bengaluru
Bengaluru
Bengaluru
Bengaluru
Bengaluru

Bengaluru
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SI. No. Locations State/UT Passport Office
106. Belagavi Karnataka Bengaluru
107. Devangere Karnataka Bengaluru
108. Hassan Karnataka Bengaluru
109. Chengannur Kerala Cochin
110. Idukki Kerala Cochin
111. Kasargod Kerala Kozhikode
112. Pathanamthitta Kerala Trivandrum
113. Kavaratti Lakshadweep Cochin
114. Vidisha Madhya Pradesh Bhopal
115. Ratlam Madhya Pradesh Bhopal
116. Shivpuri Madhya Pradesh Bhopal
117. Jabalpur Madhya Pradesh Bhopal
118. Gwalior Madhya Pradesh Bhopal
119. Balaghat Madhya Pradesh Bhopal
120. Chhindwara Madhya Pradesh Bhopal
121. Dewas Madhya Pradesh Bhopal
122. Damoh Madhya Pradesh Bhopal
123. Hoshangabad Madhya Pradesh Bhopal
124. Sehore Madhya Pradesh Bhopal
125. Sidhi Madhya Pradesh Bhopal
126. Ujjain Madhya Pradesh Bhopal
127. Betul Madhya Pradesh Bhopal
128. Shivni Madhya Pradesh Bhopal
129. Satna Madhya Pradesh Bhopal
130. Sindhudurg Maharashtra Mumbai
131. Wardha Maharashtra Mumbai
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SI. No. Locations State/UT Passport Office
132. Jalna Maharashtra Nagpur

133. Latur Maharashtra Nagpur

134. Ahmednagar Maharashtra Pune

135. Pandharpur Maharashtra Pune

136. Sangli Maharashtra Pune

137. Satara Maharashtra Pune

138. Beed Maharashtra Mumbai

139. Mumbai North Central Maharashtra Mumbai

140. Mumbai South Central Maharashtra Mumbai

141. Ghatkopar Maharashtra Mumbai

142. Aurangabad Maharashtra Mumbai

143. Navi Mumbai Maharashtra Mumbai

144. Dombivli Maharashtra Mumbai

145. Panvel Maharashtra Mumbai

146. Nanded (N) Maharashtra Nagpur

147. Kolhapur Maharashtra Pune

148. Pimpri Chinchwad Maharashtra Pune

149. Jalgaon Maharashtra Thane

150. Baghmara Meghalaya Guwahati
151. Tura Meghalaya Guwahati
152. Rourkela Odisha Bhubaneswar
153. Sambalpur Odisha Bhubaneswar
154. Koraput Odisha Bhubaneswar
155. Balasore Odisha Bhubaneswar
156. Baripada Odisha Bhubaneswar
157. Berhampur (Ganjam) Odisha Bhubaneswar
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SI. No. Locations State/UT Passport Office
158. Bhawanipatna (Kalahandi)  Odisha Bhubaneswar
159. Karaikal Puducherry Chennai

160. Tarn Taran Punjab Amritsar

161. Patiala Punjab Chandigarh
162. Bathinda Punjab Chandigarh
163. Sangrur Punjab Chandigarh
164. Gurdaspur Punjab Jalandhar
165. Moga Punjab Jalandhar
166. SBS Nagar (Nawanshahr) Punjab Jalandhar
167. Phagwara Punjab Jalandhar
168. Kota Rajasthan Jaipur

169. Bikaner Rajasthan Jaipur

170. Barmer Rajasthan Jaipur

171. Jhunjhunu Rajasthan Jaipur

172. Jaisalmer Rajasthan Jaipur

173. Jhalawar Rajasthan Jaipur

174. Ajmer Rajasthan Jaipur

175. Churu Rajasthan Jaipur

176. Dungarpur Rajasthan Jaipur

177. Hanumangarh Rajasthan Jaipur

178. Karauli-Dhaulpur Rajasthan Jaipur

179. Nagaur Rajasthan Jaipur

180. Sriganganagar Rajasthan Jaipur

181. Alwar Rajasthan Jaipur

182. Chittorgarh Rajasthan Jaipur

183. Banswada Rajasthan Jaipur
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Sl. No. Locations State/UT Passport Office
184. Pali Rajasthan Jaipur

185. \kllore Tamil Nadu Chennai
186. Salem Tamil Nadu Coimbatore
187. Viluppuram Tamil Nadu Chennai
188. Namakkal Tamil Nadu Coimbatore
189. Tiruppur Tamil Nadu Coimbatore
190. Tiruvannamalai Tamil Nadu Chennai
191. Ramanathapuram Tamil Nadu Madurai
192. Cuddalore Tamil Nadu Madurai
193. Dindigul Tamil Nadu Madurai
194. Sivaganga Tamil Nadu Madurai
195. Virudhunagar Tamil Nadu Madurai
196. Kanyakumari (N) Tamil Nadu Madurai
197. Perambalur Tamil Nadu Tiruchirapalli
198. Pudukkottai Tamil Nadu Tiruchirapalli
199. Mehbubnagar Telangana Hyderabad
200. Warangal Telangana Hyderabad
201. Adilabad Telangana Hyderabad
202. Medak Telangana Hyderabad
203. Khammam Telangana Hyderabad
204. Siddipet Telangana Hyderabad
205. Nalgonda Telangana Hyderabad
206. Bijnaur Uttar Pradesh Bareilly

207. Pilibhit Uttar Pradesh Bareilly

208. Moradabad Uttar Pradesh Bareilly

209. Rampur Uttar Pradesh Bareilly
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SI. No. Locations State/UT Passport Office
210. Mathura Uttar Pradesh Ghaziabad
211. Meerut Uttar Pradesh Ghaziabad
212. Agra Uttar Pradesh Ghaziabad
213. Gautam Budh Nagar Uttar Pradesh Ghaziabad
214. Aligarh Uttar Pradesh Ghaziabad
215. Saharanpur Uttar Pradesh Ghaziabad
216. Allahabad Uttar Pradesh Lucknow
217. Deoria Uttar Pradesh Lucknow
218. Sultanpur Uttar Pradesh Lucknow
219. Jhansi Uttar Pradesh Lucknow
220. Ghazipur Uttar Pradesh Lucknow
221. Mirzapur Uttar Pradesh Lucknow
222. Ayodhya/Faizabad Uttar Pradesh Lucknow
223. Amethi Uttar Pradesh Lucknow
224. Azamgarh Uttar Pradesh Lucknow
225. Bahraich Uttar Pradesh Lucknow
226. Ballia Uttar Pradesh Lucknow
227. Balrampur Uttar Pradesh Lucknow
228. Barabanki Uttar Pradesh Lucknow
229. Basti Uttar Pradesh Lucknow
230. Gonda Uttar Pradesh Lucknow
231. Jaunpur Uttar Pradesh Lucknow
232. Kushinagar Uttar Pradesh Lucknow
233. Mau Uttar Pradesh Lucknow
234. Sitapur Uttar Pradesh Lucknow
235. Pratapgarh Uttar Pradesh Lucknow
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SI. No. Locations

State/UT

Passport Office

236. Raebareli Uttar Pradesh Lucknow
237. Unnao Uttar Pradesh Lucknow
238. Almora Uttarakhand Dehradun
239. Haldwani/Kathgodam Uttarakhand Dehradun
240. Nainital Uttarakhand Dehradun
241, Pauri Uttarakhand Dehradun
242. Roorkee Uttarakhand Dehradun
243. Rudrapur Uttarakhand Dehradun
244. Nadia (Krishnanagar) West Bengal Kolkata
245. North Kolkata West Bengal Kolkata
(Beadon Street)
246. Asansol West Bengal Kolkata
247. Raiganj West Bengal Kolkata
248. Bardhaman West Bengal Kolkata
249. Barrackpore West Bengal Kolkata
250. Darjeeling West Bengal Kolkata
251. Malda West Bengal Kolkata
Statement-111

List of functional Post Office Passport Seva Kendras (POPSKSs)

Sl. No. Locations State/UT Passport Office
1. Andhra Pradesh Kadappa Visakhapatnam
2. Andhra Pradesh Kurnool Visakhapatnam
3. Andhra Pradesh Nellore Visakhapatnam
4. Assam Silchar Guwahati
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5. Bihar Muzaffarpur Patna
6. Bihar Purnea Patna
7. Bihar Bhagalpur Patna
8. Bihar Siwan Patna
9. Bihar Bettiah Patna
10. Chhattisgarh Surguja Raipur
11. Dadar and Nagar Haveli  Silvasa Mumbai
12. Daman Daman Mumbai
13. Gujarat Dahod Ahmedabad
14. Gujarat Palanpur Ahmedabad
15. Gujarat Bhuj Ahmedabad
16. Haryana Karnal Chandigarh
17. Haryana Hisar Chandigarh
18. Haryana Faridabad Delhi
19. Himachal Pradesh Palampur Shimla
20. Himachal Pradesh Hamirpur Shimla
21, Jammu and Kashmir Udhampur Jammu
22.  Jammu and Kashmir Leh Srinagar
23. Jharkhand Jamshedpur Ranchi
24.  Jharkhand Deoghar Ranchi
25. Karnataka Mysuru Bangaluru
26. Kerala Pathanamthitta Trivandrum
27. Kerala Kasargod Kozhikode
28. Lakshadweep Kavaratti Cochin
29. Madhya Pradesh Vidisha Bhopal
30. Madhya Pradesh Satna Bhopal
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SI. No. Locations State/UT Passport Office
31. Madhya Pradesh Jabalpur Bhopal

32. Madhya Pradesh Gwalior Bhopal

33. Mabharashtra Kolhapur Pune

34. Maharashtra Aurangabad Mumbai

35. Mabharashtra Pimpri Chinchwad Pune

36. Odisha Rourkela Bhubaneswar
37. Odisha Sambalpur Bhubaneswar
38. Odisha Koraput Bhubaneswar
39. Puducherry Karaikal Chennai

40. Punjab Bathinda Chandigarh
41. Punjab Patiala Chandigarh
42. Rajasthan Kota Jaipur

43. Rajasthan Bikaner Jaipur

44. Rajasthan Jhunjhunu Jaipur

45. Rajasthan Jaisalmer Jaipur

46. Rajasthan Jhalawar Jaipur

47. Tamil Nadu Salem Coimbatore
48. Tamil Nadu \ellore Chennai

49. Telangana Mehbubnagar Hyderabad
50. Telangana Warangal/Hanamkonda Hyderabad
51. Uttar Pradesh Jhansi Lucknow

52.  Uttar Pradesh Pilibhit Bareilly

53. Uttar Pradesh Ghazipur Lucknow

54.  Uttar Pradesh Ayodhya/Faizabad Lucknow

55.  Uttar Pradesh Allahabad Lucknow

56. Uttar Pradesh Deoria Lucknow




32 Written Answers to [RAJYA SABHA] Starred Questions

SI. No. Locations State/UT Passport Office
57. West Bengal Asansol Kolkata
58.  West Bengal Raiganj Kolkata
59.  West Bengal Beadon Street Kolkata
60. West Bengal Krishnanagar Kolkata

Monthly payments to anganwadi Workers

*66. DR. KANWAR DEEP SINGH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether itis afact that the monthly payment to Anganwadi Workers is lower
than even the minimum wages;

(b)  if so, whether there is any proposal to increase their payment; and
(c) if not, the reasons therefor?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): (a) to (c) Anganwadi Services under umbrella Integrated
Child Development Services (ICDS) Scheme envisages the Anganwadi Workers (AWWS5)
and Anganwadi Helpers (AWHS) as "honorary workers" from the local community who
come forward to render their services, on part time basis, in the area of child care and
development.

Since AWWSs and AWHSs are honorary workers, they are not covered under the
Minimum Wages Act as inter-alia held by the Supreme Court in a ruling of 07.12.2006 in
the matter of Civil Appeal N0.4953-4957 of 1998 State of Karnataka and Ors. Vs. Ameerbi
& Ors. The Hon'ble Supreme Court has held that AWWs/AWHSs do not hold any civil
post.

Being honorary workers, the Anganwadi Workers and Anganwadi Helpers across
the country are paid fixed honorarium per month as decided by the Government. Presently,
AWWSs and AWHSs at Anganwadi Centres (AWCs) are paid honoraria of ¥ 3000/- and
T 1500/-per month respectively w.e.f. 01.04.2011. AWWs of Mini - AWCs are being paid
honoraria of ¥ 2250/- w.e.f. 04.07.2013. Revision of honorarium of these functionaries is a
continuing process. The honorarium paid by the Centre to all AWWSs/AWHSs is similar.
However, the additional honorarium paid by the States/UTs from their funds varies from
State to State depending on their financial sources.
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In addition to the honorarium being paid by the Government of India, most of the
State Governments/UT Administrations are also giving additional honorarium to AWWSs
and AWHSs out of their own resources.

The Government of India from time to time has been requesting the State
Governments/UT Administrations to pay additional honorarium to these workers from
their own resources also. However, the payment of additional honorarium by the State
Governments to these workers is at their discretion. A list containing details of additional
honorarium paid by different States/UTs to the Anganwadi Workers/Helpers is given in
the Statement.

Statement

Details of additional monthly honorarium paid to AWWSs/AWHSs by the States/UTs
from their own resources as on 31.10.2017

Sl. No. States/UTs Additional honorarium given by
States/UTs (in )

Anganwadi Anganwadi
Workers Helpers
(AWWSs) (AWHS)
1 2 3 4
1 Andaman and Nicobar Islands 3000 2500
2. Andhra Pradesh 1200 700
3. Arunachal Pradesh Nil Nil
4, Assam 1000 500
5. Bihar 750 375
6. Chandigarh 2000 1000
7. Chhattisgarh 1000 500
8. Dadra and Nagar Heveli 1000 600
9. Daman and Diu 1000 600
10. Delhi 6678 3339
11. Goa 3062-11937* 3000-6000
12, Gujarat 1750 900
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1 2 3 4
13. Haryana 2500 2250
14. Himachal Pradesh 1450 600
15. Jammu and Kashmir 600 340
16. Jharkhand 1400 700
17. Karnataka 3000 2000
18. Kerala 2000 2000
19. Lakshadweep 1600 1000
20. Madhya Pradesh 2000 1000
21. Maharashtra 2000 1000
22. Manipur 100 50
23. Meghalaya Nil Nil
24, Odisha 1000 500
25. Puducherry 600 300
26. Punjab 2600 1300
27. Rajasthan 1724-1736* 1065
28. Sikkim 2225 1500
29. Uttarakhand 3000 1500
30. West Bengal 1300 1300
3L Uttar Pradesh 1000 500
32. Nagaland Nil Nil
33. Mizoram Nil Nil
3A. Tamil Nadu 6750 (that includes pay-2500, 4275 (that includes

GP-500, and DA-3750) pay-1500, GP-400, and

DA-2375)

35. Telangana 4000 3000
36. Tripura 2865 1924

*Depending on the qualification and number of years of service.
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Hike in DMRC fares

*67. SHRI RAM KUMAR KASHYAP: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether DMRC has effected steep hike in fares twice during the last year;
(o)  if so, the details thereof and the reasons therefor;

()  whether Government of NCT of Delhi has offered to share the burden of
DMRC on account of rise in maintenance and operational cost to the extent of 50 per cent;
and

(d) if so, the details thereof and the reasons for not providing any relief to
commuters even after an offer from the State Government?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) The Delhi Metro Rail Corporation
Ltd. (DMRC) has intimated that as per the recommendations made by the Four Fare Fixation
Committee (FFC), the revision in fares of Delhi Metro network was implemented in two
phases. The first phase of fare revision was implemented in May, 2017 and the second
phase was implemented in October, 2017. As per Section 37 of the Metro Railways (Operation
and Maintenance) Act, 2002, the recommendations made by the FFC are binding on the
metro railway administration.

(c) and (d) The Government of National Capital Territory of Delhi (GNCTD) had
suggested that the recommendations of the FFC for increase in fare proposed with effect
from October, 2017 may not be implemented and GNCTD was willing to bear the financial
burden towards meeting the gap of operating finances of the DMRC to the extent of 50 per
cent. However, as per the extant provisions for sanction of metro rail projects, the entire
operational losses have to be borne by the respective State Governments. Also, as the
recommendations of the FFC are binding, the suggestion of GNCTD for not implementing
the same could not be agreed to.

Integration of traditional wisdom with educational methods

*68. SHRI RAJEEV SHUKLA: Will the Minister of TRIBAL AFFAIRS be
pleased to state:

(@  whether there is any proposal to integrate traditional wisdom with educational
methods to empower tribal students of the country; and

(b)  if so, the details thereof?



36 Written Answers to [RAJYA SABHA] Starred Questions

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM): (a) and (b) The
traditional wisdom is an integral part of tribal culture and even though there is no formal
proposal to integrate traditional wisdom with educational methods with the Ministry of
Tribal Affairs, this is being followed in tribal institutions of learning through emphasis on
traditional cultural heritage. Moreover, Ministry of Tribal Affairs has asked the State
Governments to develop bilingual primers containing text both in regional and local tribal
languages through Tribal Research Institutes (TRIs), which would help to integrate
traditional wisdom with educational methods to empower tribal students. The Ministry is
supporting Tribal Research Institutes to work as a think tank for tribal development,
preservation of the uniqueness of the tribal cultural heritage, providing inputs to the
States for evidence based planning. Preservation of the uniqueness of the tribal culture
becomes all the more important given the fast changing economic pattern and life style
coupled with technological advancements across the country. There is firm commitment
of the State to preserve and protect the distinctiveness of their culture, habit and language.

Complaints from beneficiaries of PMAY

*69. SHRI D. KUPENDRA REDDY: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether Government is implementing the Pradhan Mantri Awas Yojana
(PMAY) since last year;

(b)  if so, the details thereof along with the number of beneficiaries under the
scheme, State-wise;

()  whether Government has received a humber of complaints from the
beneficiaries that the intended benefits are not reaching them; and

(d)  if so, the details thereof and the steps taken by Government for monitoring
the performance and for promotion of the scheme to reach the really needy and deserving
people?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) Yes, Sir. The Government of India
through the Ministry of Housing and Urban Affairs (MoHUA) is implementing the Pradhan
Mantri Awas Yojana (Urban) {PMAY (U)} Mission under the Housing for All Scheme by
2022 since 25 June, 2015 in order to provide all weather pucca houses to ail eligible urban
households by the year 2022 under the following four sub-components:—
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0] In situ Slum Redevelopment using land as a resource (ISSR)

(i)  Credit Linked Subsidy Scheme (CLSS)

(i)  Affordable Housing in Partnership (AHP)

(iv)  Beneficiary-led individual house construction or enhancement (BLC)

The components of PMAY (U) namely ISSR, AHP and BLC are implemented by the
States/Union Territories (UTs) whereas CLSS is being implemented by the MoHUA through
the Central Nodal Agencies (CNAs) viz. National Housing Bank (NHB) and Housing and
Urban Development Corporation Ltd. (HUDCO).

The number of beneficiaries under the scheme, State/UT-wise is given in the
Statement-I (See below).

(c) and (d) Most of States/UTs have reported Nil complaint. However, the States of
Assam, Telangana and the UT of Puducherry have reported four, two and fourteen
complaints respectively.

The details of State/UT-wise complaints received are given in the Statement-11 (See
below).

The MoHUA has made a number of initiatives to address the complaints/queries/
representations so as to reach the benefits of the PMAY (U) Mission to the really needy
and deserving people:

(i) A Public Grievance Cell is functioning in the Mission Directorate to address
the issues in coordination with States/UTs and CNASs.

(i) The Public Grievance officer of the Mission also addresses the complaints
in person, if any. The complaints/representations received in the MoHUA
under ISSR, AHP and BLC components are forwarded to the concerned
States/UTs and the complaints under CLSS components are forwarded to
CNAs for redressal.

(iii) A Management Information System (MIS) Portal has been established in the
MoHUA to maintain the list of beneficiaries of the PMAY (U) Mission.

(iv) In order to ensure transparency and facilitate citizens in registration for
demand assessment, the MoHUA has enabled the facility of online application
using the platform of Common Service Centre (CSC) and a separate website
namely www.pmaymis.gov.in.
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V)

Toll free numbers in CNAs have been generated to address the complaints
of beneficiaries in respect of CLSS component of the PMAY (U).

In order to monitor the performance and promotion of the PMAY (U) Mission, the

following steps have been taken by the MoHUA:—

0]

(ii)

(i)

(iv)

V)

(vi)

(vii)

(viii)

®)

A Central Sanctioning and Monitoring Committee (CSMC) under the
chairpersonship of the Secretary, MoHUA has been constituted for regular

reviews of the implementation of the scheme.

A Committee of the Secretary, MoHUA and the Secretary, Department of
Financial Services has also been constituted for monitoring the CLSS
component of the PMAY (U) Mission.

Further, the MoHUA regularly monitors the progress through periodic review
meetings/video conferencing with the concerned States/UTs.

Officers of the MoHUA as well as Program Management Unit (PMU) set up
under the scheme regularly undertake field visits to monitor the scheme.

In order to spread awareness and promotion of the PMAY(U) including
CLSS component amongst all stakeholders, the MoHUA has been running
campaign through various mediums viz. Radio, TV, Cinema, Newspaper,
Social Media, Nukkad Natak, etc.

National/Regional/State/City Level workshops have been conducted at regular
interval to explain the Scheme Guidelines to Executive Officers/Engineers/
Elected Representatives of all Urban Local Bodies (ULBs)/Special
Development Authorities for creating awareness.

Workshops are being conducted by Central Nodal Agencies i.e. NHB and
HUDCO to disseminate information on CLSS to all stakeholders including
Primary Lending Institutions (PLISs).

One quarterly Newsletter titled 'Ashraya’ is being circulated for creating
awareness about the scheme.

In various events across the country, like India International Trade Fair
(IITF) 20186, Vibrant Gujarat, etc., the MoHUA has been displaying information
about its various schemes by way of brochures, posters, banners, panels,
etc. and setting the MoHUA's stall.
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(®) The MoHUA has requested States/UTs to carry out Information, Education
and Communication (IEC) activities under the PMAY (U) Mission, which is
fully funded by the Central Government.

Statement-1

State/UT-wise beneficiaries covered under PMAY(U) Mission

SI. No. Name of the States/UTs Houses involved
1 States Andhra Pradesh 6,84,304
2. Bihar 1,25,027
3. Chhattisgarh 90,977
4, Goa 61
5. Gujarat 1,82,458
6. Haryana 29,238
7. Himachal Pradesh 4,928
8. Jammu and Kashmir 9,510
9. Jharkhand 1,554,761
10. Karnataka 3,36,111
11. Kerala 72,242
12, Madhya Pradesh 459,335
13. Maharashtra 1,64,389
14. Odisha 80,033
15. Punjab 43,345
16. Rajasthan 51,462
17. Tamil Nadu 3,92,766
18. Telangana 1,90,057
19. Uttar Pradesh 2,95,147
20. Uttarakhand 12,316
West Bengal 145,684

SuB-ToTAL (STATES) 35,24,151
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Sl. No. Name of the States/UTs Houses involved
22.  North East States Arunachal Pradesh 6,092
23. Assam 69,346
24, Manipur 26,462
25. Meghalaya 782
26. Mizoram 13,915
21. Nagaland 13,565
28. Sikkim 516
29. Tripura 78,869
Sus-TotaL (NE States) 2,09,547
30.  Union Territories Andaman and Nicobar Islands 609
3L Chandigarh 3H
32. Dadra and Nagar Haveli 2,933
33 Daman and Diu 460
3. Delhi 1,392
35. Lakshadweep -
36. Puducherry 5,829
Sus-ToTAL (UTs) 11,258
GRAND ToOTAL 37,44,956

Statement-11

Details of State/UT-wise complaints received under PMAY(U) Mission

Sl. No. Name of the No. of Action taken
States/UTs complaints by the States/UTs
2 3 4
1. Andhra Pradesh 0 Not Applicable
2. Bihar 0 Not Applicable
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2 3 4

3. Chhattisgarh 0 Not Applicable
4. Goa 0 Not Applicable
5 Gujarat 0 Not Applicable
6. Haryana 0 Not Applicable
7. Himachal Pradesh 0 Not Applicable
8  Jammu and Kashmir 0 Not Applicable
9. Jharkhand 0 Not Applicable
10. Karnataka 0 Not Applicable
11.  Kerala 0 Not Applicable
12, Madhya Pradesh 0 Not Applicable
13.  Maharashtra 0 Not Applicable
14.  Odisha 0 Not Applicable
15.  Punjab 0 Not Applicable
16. Rajasthan 0 Not Applicable
17.  Tamil Nadu 0 Not Applicable
18. Telangana 2 Forwarded to appropriate

authority for redressal
19.  Uttar Pradesh 0 Not Applicable
20.  Uttarakhand 0 Not Applicable
21.  West Bengal 0 Not Applicable
22. Arunachal Pradesh 0 Not Applicable
23.  Assam 4 Forwarded to appropriate

authority for redressal
24.  Manipur 0 Not Applicable
25.  Meghalaya 0 Not Applicable
26.  Mizoram 0 Not Applicable
27.  Nagaland 0 Not Applicable
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1 2 3 4

28.  Sikkim 0 Not Applicable
29. Tripura 0 Not Applicable
30. Andaman and Nicobar Islands 0 Not Applicable
3L. Chandigarh 0 Not Applicable
32. Dadra and Nagar Haveli 0 Not Applicable
33. Daman and Diu 0 Not Applicable
34.  Delhi 0 Not Applicable
35.  Lakshadweep Not Applicable as Not Applicable

Lakshadweep has

no urban areas.
36. Puducherry 14 11 were resolved and the
remaining 3 are being
redressed.

ToTAL 20

Infrastructure building in Doklam by China

*70.  SHRI NEERAJ SHEKHAR: Will the Minister of EXTERNAL AFFAIRS

be pleased to state:

(@  whether China has occupied major portion of Doklam and is engaged in
building infrastructure there;

(b)  if so, the details thereof and Government's response thereto;
(¢)  whether Government has taken up the matter at diplomatic level; and
(d) if so, the details thereof and the response of Chinese authorities thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRIMATI SUSHMA SWARAJ):
(a) to (d) The face-off between the Indian and Chinese border personnel in Doklam area of
Bhutan started when a large construction party of the People's Liberation Army (PLA) of
China entered the area on 16 June, 2017 and tried to alter the status quo by building a road
in the area in violation of its existing understandings both with Bhutan and India. Both
Bhutan and India approached China, as per the existing protocols and understandings, to
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stop Chinese actions aimed at changing the status quo. Only after these attempts failed
that the Indian border personnel, in close consultation and coordination with Bhutan,

intervened to stop the road construction.

India consistently maintained that it was only through diplomatic channels that
differences on such matters could be addressed. On the basis of persistent diplomatic
communications, the disengagement of Indian and Chinese border personnel in the Doklam
area was accomplished on 28 August, 2017. This also addressed India's concerns about
China's road construction activity and its unilateral action aimed at changing the status

quo in the area.

Since the disengagement of Indian and Chinese border personnel in the Doklam area
on 28 August, 2017, there have been no new developments at the face-off site and its

vicinity. The status quo prevails in this area.

This issue was also raised during my meeting with the Chinese Foreign Minister
during his visit to India in December, 2017, wherein we expressed satisfaction that it was
resolved through concerted diplomatic communications, reflecting the political maturity
on both sides. | reiterated that the maintenance of peace and tranquility in the border areas

is an essential pre-requisite for the smooth development of bilateral relations.

India-China boundary in the Sikkim Sector is yet to be finalized. It is part of the
mandate of the Special Representatives of India and China on Boundary Question, who
are engaged in discussions to explore the framework for a boundary settlement from the
political perspective of the overall bilateral relationship, to find a fair, reasonable and

mutually acceptable settlement of the boundary question, including the Sikkim Sector.

Government remains engaged with the Chinese side through established mechanisms
including border personnel meetings, flag meetings, meetings of Working Mechanism for
Consultation and Coordination on India-China Border Affairs, as well as through diplomatic

channels for the maintenance of peace and tranquility in the India-China border areas.

India and China agree that progress in bilateral relations should be guided by the
consensus reached between their leaders that at a time of global uncertainty, India-China
relations are a factor of stability and India and China, in their relationship, must not allow

differences to become disputes.
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Government keeps a constant watch on all developments having a bearing on India's

security and takes all necessary measures to safeguard it.
Cities of West Bengal identified under various schemes

*71.  SHRI VIVEK GUPTA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  the cities of West Bengal which are identified by Government under its
schemes of Swachh Bharat Mission (SBM), Atal Mission for Rejuvenation and Urban
Transformation (AMRUT), Heritage City Development and Augmentation Yojana
(HRIDAY) and Smart cities Mission;

(b)  the details of funds allocated under each scheme during the last two years

under various heads; and

(c)  whether the progress being made in setting up sewage treatment plants in
cities located along Ganga has been slow and if so, the progress thereof and the timelines

set for each project, city-wise?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) The cities of West Bengal included in
the Swachh Bharat Mission (SBM), The Atal Mission for Rejuvenation and Urban
Transformation (AMRUT) and the Smart Cities Mission (SCM) are given in the
Statement-I (See below). No city in the State is included in the Heritage City Development
and Augmentation Yojana (HRIDAY).

Details of funds allocated under the SBM, AMRUT and SCM during the last two

years and the current year are given in the Statement-11 (See below).

(c)  The progress of Sewage Treatment Plants under the National Mission for
Clean Ganga (NMCG), in cities along Ganga is given in the Statement-111 (See below). In
implementation of these projects, some bottlenecks like non-availability of land, legal
issues, delay in permission from local authorities on road cutting/crossing etc. have been
experienced. The issues are resolved with continuous coordination with the local
authorities at various levels, field visits and by regular monitoring. The timelines for city-

wise projects is also given in the Statement-I11.
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Details of the cities of West Bengal included under SBM, AMRUT and SCM

(A) Cities in the State of West Bengal are covered under the Swachh Bharat Mission.

These are:—
SI. No. ULBs SI. No. ULBs
1 Bankura (M) 25, Jalpahar (CB)
2. Bishnupur (M) 26. Kalimpong (M)
3 Sonamukhi (M) 2r. Kurseong (M)
4, Asansol (M Corp.) 28 Lebong (CB)
5. Barddhaman (M) 2. Mirik (NA)
6. Dainhat (M) 30. Siliguri (M Corp.)
7. Durgapur (M Corp.) 3. Bally (M)
2. H .
8. Guskara (M) 8 aora (M Corp.)
. 33 Uluberia (M)
9. Jamuria (M)
34. Arambag (M)
10. Kalna (M)
35. Baidyabati (M)
11. Katwa (M)
36. Bansberia (M)
12, Kulti (M)
37. Bhadreswar (M)
13. Memari (M) .
38. Champdani (M)
14 Raniganj (M) 39. Chandannagar(M Corp.)
15 Bolpur (M) 40, Dankuni (M)
16. Dubrajpur (M) 41. Hugli-Chinsurah (M)
17. Nalhati (M) 42. Konnagar(M)
18. Rampurhat (M) 43, Rishra (M)
10. Sainthia (M) 44, Serampore (M)
20. Suri (M) 45, Ta rakes war (M)
21 Balurghat (M) 46. Uttarpara Kotrung (M)
22, Buniadpur 47. Alipurduar (M)
23 Gangarampur (M) 48. Dhupguri (M)
24, Darjiling (M) 40. Jalpaiguri (M)
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Sl. No. ULBs Sl. No.
50. Mai (M) 76.
51 Dinhata (M) 7.
52. Haldibari (M) 78.
53. Koch Bihar (M) 79.
54, Mathabhanga (M)
55, Mekliganj (M) 80.
56. Tufanganj (M) 81.
57. Kolkata (M Corp.) 8.
58. English Bazar (M) 8.
50. Old Malda (M) 84.
60. Beldanga (M)

85.
61. Berhampore (M)

86.
62. Dhulian (M)

87.
63. Domkal

) 88.

64. Jangipur (M)

89.
65. Jiaganj-Azimganj (M)

90.
66. Kandi (M)

91.
67. Murshidabad (M)

92.
68. Birnagar (M) 93
69. Chakdaha (M) 9
70. Cooper's Camp (NA) 95.
71. Gayespur (M) 9.
72. Haringhata
73. Kalyani (M) 97.
74. Krishnanagar (M) 98.
75. Nabadwip (M) 99.

Ranaghat (M)
Santipur (M)
Taherpur (NA)

Ashokenagar
Kalyangarh (M)

Baduria (M)
Baranagar (M)
Barasat (M)
Barrackpore (M)

Barrackpur
Cantonment (CB)

Basirhat (M)
Bhatpara (M)
Bidhannagar (M)
Bongaon (M)
Dum Dum (M)
Garulia (M)
Gobardanga (M)
Halisahar (M)
Kamarhati (M)
Kanchrapara (M)
Madhyamgram (M)

Nabadiganta Industrial
Township (ITS)

Naihati (M)
New Barrackpore (M)
North Barrackpore (M)
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Sl. No. ULBs Sl. No. ULBs

100. North Dum Dum (M) 126. Dalkhola (M)

101. South Dum Dum (M) 127. Islampur (M)

102. Titagarh (M) 128. Kaliaganj (M)

103. Chandrakona (M) 129. Raiganj (M)

104 Ghatal (M) (B) Cities included under the AMRUT in
105. Jhargram (M) the State of West Bengal
106 Kharagpur (M) Sl. No. Name of City/Town
107. Kharar (M)

108 Kshirpai (M) 1 Kolkata (M Corp.)
109, Medinipur (M) 2 Haora (M Corp.)

110. Ramjibanpur (M) 3 Durgapur (M Corp.)
111, Contai (M) 4. Asansol (M Corp.)
112. Egra (M) 5. Siliguri (M Corp.)
113. Haldia (M) 6. Maheshtala (M)

114. Panskura (M) 7. Rajpur Sonarpur (M)
115. Tamluk (M) 8. South Dum Dum (M)
116. Jhalda (M) 9. Rajarhat Gopalpur (M)
117. Puruliya (M) 10. Bhatpara (M)

118. Raghunathpur(M) 11. Panihati (M)

119. Baruipur (M) 12. Kamarhati (M)

120. Budge Budge (M) 13. Barddhaman (M)
121. Diamond Harbour (M) 14. Kulti (M)

122, Jaynagar Mazilpur (M) 15. Bally (M)

123, Maheshtala (M) 16. Barasat (M)

124. Pujali (M) 17. North Dum Dum (M)
125. Rajpur Sonarpur (M) 18, Baranagar (M)
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SI. No. Name of City/Town

40. North Barrackpur (M)

41. Raniganj (M)

42. Nabadwip (M)

43, Basirhat (M)

44, Halisahar (M)

45. Rishra (M)

46. Ashoknagar
Kalyangarh (M)

47. Baidyabati (M)

48. Puruliya (M)

49. Kanchrapara (M)

50. Darjiling (M)

51 Titagarh (M)

52. Dum Dum (M)

53. Champdani (M)

54. Bongaon (M)

55. Khardaha (M)

56. Jalpaiguri (M)

57. Bansberia (M)

58. Bhadreswar (M)

59. Kalyani (M)

60. Jangipur

48 Written Answers to
SI. No. Name of City/Town
19. Uluberia (M)
20. Naihati (M)
21. Bidhan Nagar (M)
22. Kharagpur (M)
23. English Bazar (M)
24. Haldia (M)
25. Madhyamgram (M)
26. Baharampur (M)
27. Raiganj (M)
28. Serampore (M)
29. Hugli-Chinsurah (M)
30. Medinipur (M)
3L Chandannagar (M Corp.)
32. Uttarpara Kotrung (M)
33. Krishnanagar (M)
34. Barrackpur (M)
35. Santipur (M)
36. Balurghat (M)
37. Habra (M)
38. Jamuria (M)
39. Bankura (M)

©

Cities included under the Smart Cities Mission in the State of West Bengal

New Town Kolkata was selected for development as Smart City in fast track

round in May, 2016.
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Statement-11

Details of funds allocated under SBM, AMRUT and SCM during last two years
and the current year

(A) Details of funds allocated and released under the Swachh Bharat Mission (Urban)
during the last two years and the current year upto 31.01.2018.

(Rincrore)

SI. No. Components Funds Released

2015-16 2016-17  2017-18

1. Individual Household Latrines (IHHL) 5322 3.86 9171
2. Community Toilets/Public Toilets (CT/PT) 0.00 52 0.00
3. Solid Waste Management (SWM) 0.00 - 53.44
4. Information Education and Communication (IEC)  0.00 17.34 0.00
5. Capacity Building (CB) 0.00 95 0.00

TotaL 53.52 3592 145.15

(B) The details of funds allocated and released under the AMRUT:

(Rincrore)

SI. No. Description 2015-16 2016-17  2017-18

1. Central Assistance released for projects. 11049 128.40 146.98

2. Funds released under Administrative and 14.75 - -
Office Expenses

3. Funds released as reform incentive - 24.89 -

TotaL 125.24 153.29 146.98

(C) The Government has allocated Central Assistance amounting to ¥ 500 crore for
each smart city including New Town Kolkata. ¥ 2 crore has been released to the State
Government for formation of the Special Purpose Vehicle to implement the Mission at the
city level. So far Special Purpose Vehicle (SPV) has not been formed for New Town Kolkata.

Hence no further funds have been released.
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Statement-111

List of cities in West Bengal where Sewerage Infrastructure under The Namami
Gange programme under NMCG is under implementation:

SI. No. Towns STP Capacity Overall Actual/
to be created Physical Tentative

(mld) Progress (%) year of
completion
1. Gayeshpur 823 100 Completed
2. Kalyani 4.00 100 Completed
3. Bhatpara 31.00 87 June, 2018
4. Halisahar 16.00 21 Dec, 2018
5 Budge-Budge 9.30 32 Oct, 2019
6.  Barrackpore 24.00 18 Dec, 2019
7. Kolkata (Tolly's Nullah)  26.10 Tender to be called for Feb, 2020
8. Howrah 65.00 Tender to be called for Feb, 2020
9. Bally 40.00 Tender to be called for  April, 2020
10. Nabadwip 950 Tender to be called for Feb, 2020
11. Behrampore 350 Tender to be called for Feb, 2020

12, Kamarhati and
Baranagar Municipalities 60.00 Tender to be called for  Feb, 2020

Trafficking of girls

*72.  SHRI RAJEEV CHANDRASEKHAR: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(@  whether Government is aware that despite under-reporting, trafficking of
minor girls has surged 14 times during the last decade and there was 52.8 per cent increase
in the procuration of minor girls during the year, 2015 in comparison to 2014;

(b)  whether the Ministry is aware of the true size of the problem;

(c) if so, the details thereof and if not, the reasons therefor; and
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(d)  whether Government considers taking up the issue of trafficking urgently by
using technology and creating an inter-ministerial group to tackle the scourge?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKASANJAY GANDHI): (a) to (c) As per Ministry of Home Affairs, National Crime
Record Bureau (NCRB) the total number of cases of 'Procuration of minor girls' has risen
from 231 in the year 2006 to 2465 in the year 2016. Further, number of cases of Procuration
of minor girls during the year 2014 was 2,020 which increased to 3,087 in the year 2015 .e.
52.8 per centincrease. Details are given in the Statement-1 (See below). The Government is
seized of the problem as trafficking in human beings is one of the largest organized crime
violating basic human rights. Trafficking in human beings may be for sexual exploitation
and many other forms including forced labor etc. As per NCRB report, 2015 there is an
increase of 25.8% in cases of human trafficking (6,877 cases in 2015 compared to 5,466
cases in 2014) during 2015 over 2014. Details are given in the Statement-11 (See below).

(d)  The Government is open to all options for controlling the menace of trafficking.
In tune with the directions of the Supreme Court of India in Writ Petition (C) 56 of 2004,
an Inter-ministerial Committee (IMC) with concerned stakeholders, Ministries/departments
of Government of India along with representatives of some State/UT Governments and
CSOs under the Chairpersonship of Secretary, Women and Child Development has been
constituted to tackle the menace of trafficking.

Statement-1

State/UT-wise Cases of Procuration of Minor Girls (Section 366B IPC) during
2006, 2014-2016

Sl. No. State/UT 2006 2014 2015 2016
I.  Andhra Pradesh KS) 37 3 17
2. Arunachal Pradesh 0 1 0 2
3. Assam 0 303 1303 1519
4. Bihar 4 280 305 0
5 Chhattisgarh 0 1 2 0
6. Goa 1 0 0 0

7. Gujarat 9 0 1 0
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SI. No. State/UT 2006 2014 2015 2016
8. Haryana 0 277 190 56
9. Himachal Pradesh 2 3 0 0
10. Jammu and Kashmir 0 0 1 0
11.  Jharkhand 26 12 27 2
12. Karnataka 2 61 65 1
13. Kerala 35 4 3 3
14. Madhya Pradesh 6 5 5 5
15. Maharashtra 15 7 6 7
16.  Manipur 0 0 0 0
17. Meghalaya 3 n 18 7
18. Mizoram 0 0 0 0
19. Nagaland 0 0 0 0
20. Odisha 0 74 7 19
21. Punjab 0 5 6 25
22. Rajasthan 1 61 38 60
23.  Sikkim 0 0 0 0
24.  Tamil Nadu 1 0 9 2
25. Telangana 0 26 42 32
26. Tripura 0 0 14 0
27. Uttar Pradesh 0 0 1 0
28. Uttarakhand 13 0 1 1
29. West Bengal I 852 100 706
30. Andaman and Nicobar Islands 0 0 0 0
31. Chandigarh 0 0 7 0

32. Dadraand Nagar Haveli 0 0 0 0
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SlI. No. State/UT 2006 2014 2015 2016
33. Damanand Diu 0 0 0 0
34. DelhiUT 1 0 0 1
35.  Lakshadweep 0 0 0 0
36. Puducherry 0 0 0 0
ToTAL UT(s) 1 0 7 1
ToTAL STATE(S) 230 2020 3080 2464
ToTAL (ALL INDIA) 21 2020 3087 2465

Source: Crime in India

Statement-11
Details of Human trafficking under various Acts and Crime Heads
Immoral Traffic (Prevention) Act, 1956 (Incidence: 2,641 Rate: 0.2)

Cases under this Act have registered an increase of 0.9% during the year 2015 as
compared to the previous year (2,617 cases).

A total of 511 cases were registered in Tamil Nadu followed by Karnataka (423).
Under the Immoral Traffic (P) Act, maximum cases were registered under section 5 of IT(P)
Act (1,287 cases) followed by section 8 of IT(P) Act (300 cases), section 7 of IT(P) Act (182
cases) and section 6 of IT(P) Act (85 cases). Out of 300 cases registered under section 8 of
the IT(P) Act (relating to seducing or soliciting for the purposes of prostitution), maximum
such cases were reported in Maharashtra (140 cases) followed by Kerala (63 cases) and
Karnataka (48 cases), these three States together accounted for 83.7% of total such cases.
Out of 1,287 cases registered under section 5 of the IT(P)Act (relating to procuring or
inducing or taking persons for purpose of prostitution), maximum such cases were reported
in Tamil Nadu (351 cases) followed by Telangana (224 cases), Karnataka (207 cases) and
Maharashtra (126 cases), these four States together accounted for 70.5% total such cases.

Procuration of Minor Girls (Sec. 366A IPC) (Incidence: 3,087 Rate: 0.2)

Cases under this head have increased by 52.8% during the year 2015 as compared to
the previous year (2,020 cases). Atotal of 1,303 cases were reported in Assam followed by
West Bengal (1,003 cases), Maximum cases of procuration of minor girls were reported in
Assam (1,303 cases) followed by West Bengal (1,003 cases), Bihar (305 cases) and Haryana
(190 cases) during 2015.
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Buying of Minors for Prostitution (Sec. 373 IPC)—(Incidence: 11 Rate: Negligible)

Cases of buying of minor for prostitution have decreased by 21.4% during the year
2015 in comparison to the previous year (14 cases). Since 2014, data is collected under
‘Buying of minor for prostitution' whereas in previous edition it was collected under 'Buying
of girls for prostitution’,

A total of 7 cases in Maharashtra followed by 2 cases in Uttar Pradesh and 1 case
each in Haryana and Telangana were registered under this crime head during 2015.

Selling of Minors for Prostitution (Sec, 372 IPC)—(Incidence: 111 Rate: Negligible)

A total of 111 cases of selling of minors for prostitution were registered in the
country during 2015 as against 82 such cases in 2014, thus indicating an increase of 35.4%
during 2015 over 2014. West Bengal has reported 91 such cases accounting for 82.0% of
total such cases registered during 2015.

Table-6A(A)

Crime Head-wise Incidence of Various Crimes under Human Trafficking during
2011 - 2015 and Percentage Variation in 2015 over 2014

SI. No. Crime Head Year Percentage
Variation
in 2015
over 2014

2011 2012 2013 2014 2015

1 2 3 4 5 6 7 8
1.  Procuration of 862 809 1,224 2,020 3,087 52.8
Minor Girls

(Sec. 366-A IPC)

2. Importation of Girls 80 59 3 13 6 538
from Foreign Country
(Sec.3668 IPC.)

3. Selling of Minors for 113 108 100 82 111 354
Prostitution
(Sec. 372 IPC)#
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4. Buying of Minor 27 15 6 14 n 214
for Prostitution
(Sec. 373 IPC)#

5. Immoral Trafficking 2435 2563 2579 2617 2,641 09
(Prevention) Act 1956

6.  Human Trafficking
(Sec. 370 & 370 AIPC)* - - - 720 1,021 418

Total Cases of Human 3517 3554 3,940 5,466 6,877 258
Trafficking

'*' Data collection since 2014 &

'#' Modified since 2014 in the revised performance, earlier data were collected for girls only
Special funds for construction of houses in Tamil Nadu

*73. DR. V. MAITREYAN: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether Government has received any request from Tamil Nadu Government
for release of special funds for construction of 3.42 lakh houses fully or partially damaged

during the heavy floods during 2015 and 2016 in its 13 coastal districts;
(b)  if so, the details thereof and Government's stand in this regard; and

(c)  whether Government has released any amount since December, 2015 till date

and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) No such request from the State
Government of Tamil Nadu for release of special funds for construction of 3.42 lakh houses
fully or partially damaged during the heavy floods during 2015 and 2016 in its 13 coastal
districts has been received by the Ministry of Housing and Urban Affairs. A request was
made in December, 2015 by the State Government for grant of special package of ¥ 5,000
crores for construction of 50,000 houses for families living along the banks of Adyar River,
Coovam and Buckingham Canal and other water bodies in Chennai city and its sub-urban

areas at a unit cost of ¥ 10.00 lakhs each. The State Government had also requested for
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sanction of additional grant of ¥ 750 crores under the Housing for All Mission during the
financial year 2015-16 for construction of another 50,000 houses in Chennai and adjoining

urban areas for the slum dwellers whose dwelling units have severely been damaged/lost
due to floods.

As the sanction of special package is beyond the scope of the Pradhan Mantri Awas
Yojana (Urban) {PMAY (U)} Mission, the State Government of Tamil Nadu was requested
by the Ministry to approach appropriate authorities in this regard.

(c)  The Central Government has so far sanctioned 3,92,766 houses under PMAY
(V) for the State of Tamil Nadu and released ¥ 1,589.99 crores of central assistance to the
State Government for construction of these houses since December 2015 till date, including
762.28 crores disbursed as interest subsidy to 3,623 beneficiaries of Tamil Nadu under the
Credit Linked Subsidy Scheme (CLSS) of the PMAY (U). Details are given in the Statement.

Statement

Details of Houses sanctioned and the central assistance released
(under PMAY (U) for State of Tamil Nadu

(A) Houses sanctioned under the PMAY (U) in the State of Tamil Nadu as on 31
January, 2018:

Before December 2015 Since December 2015 Total

7,796 3,84,970 3,92,766

(B) Central assistance released under the PMAY (U) to the Government of Tamil
Nadu:

Before December 2015 Since December 2015 Total (in< crore)
(in% crore) (in% crore)
82.78 1589.99 1672.77

Interim report of CABE

*74.  SHRI D. RAJA: Will the Minister of HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(@  whether the Central Advisory Board of Education (CABE) has recently
submitted its interim report to Government; and
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(b)

if so, what are the details of the recommendations made and Government's

reaction thereto?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) and (b) Central Advisory Board of Education (CABE) is the highest
advisory body to advise the Central and State Governments in the field of education. It
does not submit any report to the Government. The 65th meeting of Central Advisory
Board of Education (CABE) was held under the chairmanship of Union Human Resource
Development Minister, during 15th & 16th January, 2018 in New Delhi. The following
resolutions were adopted during the meeting:

Vi.

Vi.

viii.

*75.

to launch 'Operation Digital Board' in all schools in five years. This will be
undertaken jointly by Centre, State, CSR, and community. This will improve
the quality of education. Students will be empowered with 360 degree
information with interesting learning experience and teacher accountability
will also increase;

. to ensure Quality, Equity, Accessibility, Accountability and Affordability in

education by pro-active action and plan;

to promote Swacch Bharat, Ek Bharat Shrestha Bharat, Padhe Bharat, Sugamya
Bharat and physical education;

to promote value education, life skill education and experiential learning to
bring out good human beings out of the education system;

to make all out efforts to increase Gross Enrolment Ratio (GER) by opening
new universities, colleges, using infrastructure more productively and using
Open & Distance Learning (ODL) and online education;

to take positive action to plug regional disparities and will prepare perspective
plan;

to take necessary steps to ensure that no deserving student should be
denied opportunity to have higher education for lack of means;

to strive more for bringing accountability of all stakeholders;

to participate wholeheartedly in innovative programmes like Unnat Bharat,
Swacch Bharat, Ek Bharat Shresth Bharat, Smart and Green Campus.

Rehabilitation of women manual scavengers

SHRI C. P. NARAYANAN: Will the Minister of SOCIAL JUSTICE AND

EMPOWERMENT be pleased to state:
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(@  the number of women manual scavengers who have been rehabilitated, as
per the employment scheme for rehabilitation of manual scavengers in the country, State-
wise;

(b)  whether the number is small, if so, the reasons therefor; and
(c)  the number of such women who are yet to be rehabilitated?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT
(SHRI THAAWAR CHAND GEHLOT): (a) 9798 of the 11044 women manual
scavengers identified upto 31.01.2018 have been provided onetime cash assistance of
%40,000/- each. In addition 3872 women manual scavengers/their dependents have been
provided skill development training for undertaking alternative occupations. Subsidy has
been provided to 369 women manual scavengers who have availed bank loans for self
employment projects. State-wise details of the above are given in the Statement.

(b)  No Sir. They constitute 80.97% of the total number of manual scavengers
identified.

(€) 1246 identified women manual scavengers have not been provided
rehabilitation benefits due to non receipt of bank details or incomplete information. State-
wise details are also given in the above mentioned Statement.

Statement

State-wise coverage of women beneficiary under Self Employment Scheme for
Rehabilitation of Manual Scavengers as on 31st January, 2018

SI. No. Name of Total number Onetime Not Rehab- Skill
State/UT of identified  cash  provided ilitation Devel-
women assis-  onetime Proposals opment
manual tance cash sanct-  Training
scavengers  given assis- ioned/  sanct-

women  tance  capital  ioned/

manual subsidy  comp-
scavengers released leted
to Manual
Scavengers
1 2 3 4 5 6 7

1 Andhra Pradesh 41 A 7 0 0
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1 2 3 4 5 6 7
2. Assam 58 54 4 0 0
3 Bihar 71 63 3 0 0
4. Chhattisgarh 3 0 0 0 0
5. Karnataka 66 51 15 24 0
6. Madhya Pradesh 28 28 0 0 9
7. Odisha 48 46 2 36 0
8. Punjab 5 5 0 1 2
9. Rajasthan 111 108 3 0 70
10.  Tamil Nadu 48 45 3 0 0
11. Uttar Pradesh 10449 9249 1200 217 3700
12, Uttarakhand 60 57 3 3 0
13. West Bengal 56 50 6 53 71

TotaL 11044 9798 1246 369 3872

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Nuclear energy collaboration with Canada
641. SHRI MAJEED MEMON: Will the PRIME MINISTER be pleased to state:

(@  whether it is a fact that India and Canada have discussed various aspects of
uranium and nuclear energy collaboration;

(b)  if so, whether India is planning to sign MoUs with Canada for steady supply
of uranium; and

(c)  the details of socially relevant purposes for application and extension of
atomic energy in the coming future?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY
(DR.JITENDRASINGH): () Yes, Sir.
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(b)  An agreement between the Government of the Republic of India and the
Government of Canada for Cooperation in Peaceful Uses of Nuclear Energy was signed on
27.06.2010. During the visit of Prime Minister to Canada on 15.04.2015, Government of
India entered into an agreement with M/s CAMECO Inc., Canada for supply of Uranium
Ore Concentrate during the period 2015-2020.

(c) Nuclear technologies are being developed and applied in the areas of health,
including cancer care; agriculture; food preservation; waste management apart from
generation of power.

Execution of Unit I and Il of Kudankulam nuclear plant

642. SHRIN. GOKULAKRISHNAN: Will the PRIME MINISTER be pleased to
state:

(@  whether itis a fact that there were a number of deficiencies in the execution of
Units | and Il of Kudankulam plant which ended up in significant cost escalation and
delays in the commissioning of the units;

(b)  if so, the details thereof;

(c)  whether itisalso a fact that the scheduled date of completion was postponed
from October 30, 2007 to December 31, 2011 for Unit | and from October 30, 2008 to
December 31, 2012 for Unit I1, due to delayed completion of different activities; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY
(DR.JITENDRA SINGH): (a) and (b) The delays in the completion of Kudankulam Units -
1&2 (2X1000 MW) were mainly due to delays in sequential receipts of equipment from
Russian Federation and subsequent local protests at the site. The domino effect of the
protests, demobilisation and subsequent remobilisation of resources, various litigations,
complying with the directives of the Honorable Court before commissioning of the plant
took time. In addition, being the first-of-a-kind reactor in India of large unit size and with
many imported equipments/components, the reviews and regulatory clearances also took
time.

(c) and (d) The KKNPP-1&2 (2X1000 MW) got delayed for the reasons as stated
above. This resulted in rescheduling completion of KKNPP-1 from December 2007 to
May-2013 and of KKNPP-2 from December-2008 to October 2013. Presently, both the units
are in commercial operation and are operating at their rated capacity. They have cumulatively
generated about 23122 Million Units of electricity as on January 29, 2018.
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Allocation of funds for North Eastern States

643. DR. SANJAY SINH: Will the Minister of DEVELOPMENT OF NORTH
EASTERN REGION be pleased to state:

(@  whether Government has sanctioned funds for development of North Eastern
States of the country;

(b)  if so, the details of allocations made and funds utilised during the last three
fiscal years;

(c)  the achievements made towards development of culture and tourism sectors
and employment generated, year-wise;

(d)  whether different sectors are not getting funds even after due approvals and
sanctions; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH
EASTERN REGION (DR.JITENDRASINGH): (a) and (b) All non-exempt Union Ministries
are required to mandatorily earmark 10% of their Gross Budgetary Allocation annually for
the North Eastern Region (NER). As per available information, the earmarking of funds for
NER and provisional expenditure for last three years is as under:

(Rincrore)
Year Budget Estimate Revised Estimate Expenditure
2014-15 54,005.72 27,381.17 24,483.92
2015-16 29,087.93 29,669.22 31,294.75
2016-17 29,124.79 31,738.58 29,634.42

The Budgetary allocation to Ministry of Development of North Eastern Region and
the funds utilised during the last three years is given below:

(Rincrore)
2014-2015 2015-2016 2016-2017
Budget Estimates 2332.78 2362.74 2430.01

Expenditure 1719.13 1986.79 249584
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(c) to (e) Ministry of Culture and Ministry of Tourism have spent the following
funds for development of Culture and Tourism Sectors in the North Eastern Region:

(Provisional) (X in crore)

2014-2015 2015-2016 2016-2017
Ministry of Culture 132.11 115.15 126.34
Ministry of Tourism 144.68 167.07 284.80

Under the Swadesh Darshan Scheme of Ministry of Tourism, North East Circuit is
being implemented for promotion of tourism in NER. In addition, Ministry of Development
of North Eastern Region and North East Council (NEC) have taken up construction/ up-
gradation of cultural and tourist complexes and also conduct various events for promotion
of culture and tourism of North East. NEC has also taken up documentation and digital
ization of cultural heritage of all tribes of Arunachal Pradesh, heritage protection in Hill
and Plain districts of Manipur and given funds for conducting Capacity Building courses
in hospitality and service providers for tourism. Employment generation as a direct result
of these interventions is difficult to measure, although tourism sector in general offers
employment opportunities to large sections. No case of funds not being made available
after due approvals has been brought to the notice of this Ministry.

Stoppage of data sharing by China on Parchu river

t644. CH.SUKHRAM SINGH YADAV:
SHRIVISHAMBHAR PRASAD NISHAD:
SHRIMATI CHHAYAVERMA:
Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(@  whether it is a fact that China has stopped providing information and data

regarding flow of the Parchu river of Himachal Pradesh;

(b)  whether lakes in the catchment areas are said to be dangerous on the basis of
pictures received from satellite and it is apprehended that in case of breach massive

destruction may be caused; and

(c)  thestepsbeing taken to get correct information and to avoid probable damage

due to sudden water flow?

tOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH]: (a) to (c) Under existing bilateral Memorandums of
Understanding, China provides to India hydrological information of Brahmaputra River
(arlong Zangbo) and Sutlej River (Langgen Zangbo, of which Parechu is a tributary)
during the flood seasons. The Chinese side did not provide the hydrological information
with respect to either of the two rivers in 2017. This issue has been taken up with the
Chinese side, who have conveyed that the non-provision of data was due to technical
reasons.

Government continues to carefully monitor the water flow in trans-border rivers,
including Sutlej River, for early detection of any abnormality so that corrective and
preventive measures are taken to safeguard livelihood of the people in these regions.

Various issues relating to trans-border rivers are discussed with China under the
ambit of an institutionalized Expert Level Mechanism which was established in 2006, as
well as through diplomatic channels. We intend to remain engaged with China on the
issue of trans-border rivers to safeguard our interests.

Post Office Passport Seva Kendra in Maharashtra

1645. SHRI AMARSHANKAR SABLE: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@  the number of passport kendras functioning at present, the details thereof
State-wise including Maharashtra;

(b)  the details of the places from where services to issue passports through post
offices have been started, State-wise;

(e)  whether Government has received proposals to open passport seva kendras
at post offices; and

® if so, the views of Government with regard to Pune district of Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH)]: (a) At present, 92 Passport Seva Kendras (PSK) are
operating across the country as extended arms of the 37 Passport Offices, thus providing
extended reach to passport applicants. The list is given in the Statement-I. [Refer to the
Statement Appended to the Answer to SQ No. 65 (Part (a)] The 93rd PSK is scheduled to
be inaugurated at Siliguri on 17 February, 2018.

(b)  The Ministry in association with the Department of Posts has decided to

tOriginal notice of the question was received in Hindi.
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open 251 Passport Seva Kendras at the Head Post Offices (HPO)/ Post Offices (PO) in the
country called 'Post Office Passport Seva Kendra' (POPSK). The list of these 251 POPSK
is given in the Statement-11. [Refer to the Statement Appended to the Answer to SQ No. 65
(Part (a)]. 60 POPSKs are functional as on 3 February, 2018 including three in Maharashtra
at Aurangabad, Kolhapur and Pimpri Chinchwad.

17 more POPSK would be set-up in Maharashtra at Ahmednagar, Beed, Ghatkopar,
Jalgaon, Jalna, Latur, Mumbai North Central, Mumbai South Central, Pandharpur, Sangli,
Satara, Sindhudurg, Wardha, Dombivali, Nanded, Navi Mumbai and Panvel. The Ministry
intends to complete the requisite formalities for these locations at the earliest.

(c) and (d) The Government intends to open POPSK in the HPO in the country in
such a manner that Passport Seva Kendra facility is available to citizens within a radius of
approximately 50 kms.

Opening of PSKs in Punjab

646. SHRIPARTAP SINGH BAJWA: Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(@  thedetails of Passport Seva Kendras (PSKSs) in the country which have been
made operational during last three years till date, State-wise;

(b) by when the remaining PSKs would be made operational, location-wise;

(c)  whether, Government proposes to open more Passport Offices and PSKs in
the country, including Punjab and if so, the details thereof, State-wise; and

(d)  the other steps taken/being taken by Government to cut down the delay in
issuing passports and mitigating the hardships being faced by the applicants?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH]: (a) and (b) At present, 92 Passport Seva Kendras (PSK)
are operating across the country as extended arms of the 37 Passport Offices, thus providing
extended reach to passport applicants. The list is given in the Statement-I. The 93rd PSK
is scheduled to be inaugurated at Siliguri on 17 February, 2018. [Refer to the Statement
Appended to the Answer to SQ 65 (Part a)].

()  The Ministry in association with the Department of Posts has decided to
open 251 Passport Seva Kendras at the Head Post Offices (HPO)/ Post Offices (PO) in the
country called 'Post Office Passport Seva Kendra' (POPSK). The list of these 251 POPSK
is given in the Statement-11. [Refer to the Statement Appended to the Answer to SQ 65



Written Answers to [8 February, 2018] Unstarred Questions 65

(Part a)]. 60 POPSK are functional as on 3 February, 2018 including two in Punjab at
Bhatinda and Patiala.

6 more POPSK would set-up in Punjab at Gurdaspur, Moga, Phagwara, Sangrur, SBS
Nagar (Nawan Shahar) and Tarn Taran. The Ministry intends to complete the requisite
formalities for these locations at the earliest.

The Government intends to open POPSK in the HPO in the country in such a manner
that Passport Seva Kendra facility is available to citizens within a radius of approximately
50 kms.

(d)  There are no delays in issuing passports resulting in hardships being faced
by the applicants. With the implementation of the Passport Seva Project, the process of \
passport issuance has become very transparent and easy. Under this system, the applicants
are required to apply for their passports online, upload relevant documents, make the
payment online through debit/credit card or SBI net-banking/SBI Challan, schedule an
appointment and then visit the designated Passport Seva Kendra (PSK)/Post Office
Passport Seva Kendra (POPSK). A user friendly portal has been made available. When an
applicant visits the PSK/POPSK, an Electronic Queue Management System (EQMS)
working on the principle of First-in First-out is available at all PSKs/POPSKSs to monitor
the flow of applicants. After completing the non-sovereign activities by the staff of the
Service Provider, applicants move to the Passport Office Staff for verification of documents
and granting of passports. The shortcoming(s), if any, in the documentation is conveyed
to the applicant there itself. Exit letter giving position of the application ensuring fairness
is provided to the applicant at the time of exit. The applicants can track the status of their
applications themselves through portal and also SMS services. In the current system of
passport issuance, there is no manual intervention at any stage, complete process is
digitally flown with re-engineered process through a single visit clearance.

The following additional steps have been taken for the benefit of the applicants:

(i) Ane-mail based helpdesk facility and a 24x7 National Call Centre has been
set up to provide requisite information to citizens.

(i) The Passport Seva system sends four free of cost SMS to applicants - (i)
at the time of dispatch of passport, (ii) in 'returned undelivered' passport
cases, (iii) rejection of request for counter delivery cases and (iv) clear Police
Verification (PV) report in pre-PV PCC cases or review of PV and clearance
by the Passport Issuing Authority (PIA). In addition, a premium optional
SMS Service, on nominal payment basis, has been made available to enable
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citizens to receive alerts and updates regarding detailed progress of their
passport applications and pending actions. The service can be availed from
any mobile phone.

(iii)  For assistance, citizens can call toll-free helpline number 1800-258-1800.

(iv)  The Passport system has interface with the police for verification of personal
particulars of applicants and with the India Post for tracking delivery of
passports.

The online system and establishment of PSKs have facilitated better accountability,
transparency and streamlining of passport service delivery. This has also helped in issuing
error-free and more secures passports. The time taken in issuing passports has
progressively decreased since the introduction of online application system, opening of
PSK and POPSK and simplification of rules. The Passport Seva Project has won several
awards and is seen as a model of people-centric service, innovation and Public Private
Partnership fulfilling the Government desires to have minimum Government and Maximum
governance.

Permission for MoU with Chinese companies

647. SHRI RITABRATA BANERJEE: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@  whether it is a fact that the Ministry did not give permission for signing of
five Memorandams of Understandings (MoUs) between the State Government of West
Bengal and different Chinese companies in the Bengal Global Business Summit 2018; and

(b)  if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH]: (a) No such proposals have come to the notice of this
Ministry.

(b)  Question does not arise.
Chinese objection to remarks made by Chief of Army

648. SHRIMATI VIJILA SATHYANANTH: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@  whetheritis afact that China has strongly objected to the remark made by the
Chief of the Army Staff of India;

(b)  if so, the details thereof;



Written Answers to [8 February, 2018] Unstarred Questions 67

(c)  whetheritisalso a fact that China has said that such remarks did not conform
to the spirit of the September talks in Xiamen between Chinese President Xi Jinping and
the Prime Minister of India; and

(d) if so, the response given to China in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) to (d) Government is aware of China's critical reaction to the
recent remarks by the Chief of Army Staff, which were made in the context of India's
defence preparedness.

Notwithstanding issues where there are differences, both sides share the view that
India-China bilateral relationship has an important role to play in the 21st Century in Asia
and in the world, and that it serves the shared interest of the two sides to strengthen their
Closer Developmental Partnership. Issues where there are differences are being handled
through dialogue to seek a fair, reasonable and mutually acceptable solution. The
Government consistently maintains that peace and tranquility in the India-China border
areas is an important pre-requisite for the smooth development of bilateral relations.

Both sides agree that progress in bilateral relations should be guided by the
consensus reached between their leaders that at a time of global uncertainty, India-China
relations are a factor of stability, and that both sides must not allow their differences to
become disputes.

Building of road in Arunachal Pradesh

649. SHRIR. VAITHILINGAM: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whetheritisafact that Chinese have tried to build road in Arunachal Pradesh;

(b)  whether it is also a fact that a group of Chinese were undertaking track
alignment activity about one km. inside the Line of Actual Control at Tuting;

()  whether China has again and again reiterated that it did not recognize
Arunachal Pradesh as a part of India; and

(d) if so, Government's reaction in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) and (b) On 28 December 2017, an Indian Army patrol observed
three civilians believed to be Chinese nationals, carrying out track construction in the
Shiyung La area in Upper Siang District of Arunachal Pradesh, approximately one kilometer
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on the Indian side of the Line of Actual Control (LAC). The three civilians returned to the
Chinese side of the LAC on seeing the Indian Army patrol. As per the agreed modalities,
a Flag Meeting was arranged to discuss the intrusion. The Chinese side admitted that the
three civilians had crossed over the LAC and agreed to withdraw their equipment
immediately.

Government regularly takes up such transgressions along the LAC with the Chinese
side through established mechanisms including border personnel meetings, flag meetings,
meetings of Working Mechanism for Consultation & Coordination on India-China Border
Affairs, as well as through diplomatic channels.

(c) and (d) China disputes the international boundary between India and China. In
the Eastern Sector. China claims approximately 90,000 square kilometers of Indian territory
in the State of Arunachal Pradesh. The fact that Arunachal Pradesh is an integral and
inalienable part of India has been clearly conveyed to the Chinese side on several
occasions, including at the highest level.

Unemployment rate among SC, ST and minority population

650. SHRI K. SOMAPRASAD: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  the details of unemployment rate among SC, ST and minority population of
the country during the last three years, year-wise and State-wise; and

(b)  the details of percentage of SC, ST and minority population engaged in
agriculture sector as agricultural labourers, State-wise and year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRIVIJAY SAMPLA): (a) The estimated Unemployment Rate among
SC and ST for aged 15 years and above in the country based on the result of last three
available labour force surveys on Employment-Unemployment conducted by Ministry of
Labour and Employment is given in the Statement-I (See below). The information in respect
of unemployment rate among minority communities is being collected and will be laid on
the Table of the House.

(b)  State/ UT-wise ST population engaged as agriculture labourers based on the
Census 2011 is given in the Statement-11 (See below). The information in respect of
unemployment rate among Scheduled Castes (SCs) and minority communities is being
collected and will be laid on the Table of the House.
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Statement-1
Unemployment Rate among SC and ST for aged 15 years and above
during 2012-13, 2013-14 and 2015-16 in the country
Sl. No. State/UT Unemployment Rate (in %)
2012-13 2013-14 2015-16

SC ST SC ST SC ST
1 2 3 4 5 6 7 8
1. Andhra Pradesh 25 0.7 42 13 19 39
2. Arunachal Pradesh 54 104 112 56 42 40
3. Assam 50 33 21 32 40 30
4. Bihar 40 33 31 49 21 74
5. Chhattisgarh 12 0.7 18 17 09 0.3
6. Delhi 74 38 36 75 36 123
7. Goa - 8.7 48 51 346 113
8. Gujarat 24 21 09 04 08 08
9. Haryana 38 09 25 28 26 31
10. Himachal Pradesh 19 41 0.6 12 148 0.7
11. Jammu and Kashmir  12.3 42 83 135 16 49
12. Jharkhand 54 55 14 10 14 15
13. Karnataka 15 20 12 22 13 16
14. Kerala 79 71 89 49 94 183
15. Madhya Pradesh 15 12 16 12 28 34
16. Maharashtra 27 28 27 23 17 0.6
17. Manipur 0.7 20 36 41 31 33
18. Meghalaya - 36 - 22 17 43
19. Mizoram 25 22 34 18 0.3 17
20. Nagaland - 6.7 193 6.3 82 5.7
21. Odisha 34 34 35 19 34 20
22. Punjab 54 35 51 13 56 96
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1 2 3 4 5 6 7 8
23. Rajasthan 22 11 23 27 22 23
24.  Sikkim 165 10.8 24 80 8.7 125
25. Tamil Nadu 38 33 36 09 45 19
26. Telangana - - 15 10 12 04
27. Tripura 76 29 75 35 112 54
28. Uttarakhand 6.8 4.0 70 111 6.3 8.6
29. Uttar Pradesh 35 99 30 36 52 29
30. West Bengal 59 51 43 29 34 26
31. Andaman and 6.1 24 - - 134 202
Nicobar Island
32. Chandigarh 151 16 8.7 - 42 5.7
33. Dadra and - 21 - 6.5 32 35
Nagar Haveli
34. Daman and Diu 18.3 - 230 - - 2.7
35. Lakshadweep - 10.6 - 111 - 51
36. Puducherry 84 - 208 - 45 -

Source: Employment-Unemployment survey of Labour Bureau.
Statement-11

State/UT wise ST population engaged as agriculture labourers: Census 2011

State/UTs ST_MAIN_AL ST_MARG_AL
Jammu and Kashmir 22120 65413
Himachal Pradesh 3307 6794
Uttarakhand 12652 12548
Rajasthan 378010 704757
Uttar Pradesh 84760 131327

Bihar 190532 193735
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State/UTs ST _MAIN_AL ST _MARG_AL
Sikkim 4593 5199
Arunachal Pradesh 6469 9594
Nagaland 15954 36448
Manipur 13619 19133
Mizoram 24436 14723
Tripura 95011 94878
Meghalaya 105573 78427
Assam 91205 168553
West Bengal 717047 733137
Jharkhand 422286 1140898
Odisha 758536 1718927
Chhattisgarh 784929 1051713
Madhya Pradesh 2207854 2036354
Gujarat 1363636 1022364
Daman and Diu 145 116
Dadra and Nagar Haveli 5903 11202
Maharashtra 2405164 609674
Andhra Pradesh 1353645 470075
Karnataka 659887 251623
Goa 3825 6001
Lakshadweep 0 0
Kerala 65509 30520
Tamil Nadu 145721 47551
Andaman and Nicobar Islands 24 86

Note: No Notified Scheduled Tribes in Punjab, Chandigarh, Haryana, NCT of Delhi and Puducherry
as in 2011.
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Leasing right of Hambantota Port in Sri Lanka

651. SHRIMATI WANSUK SYIEM: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whether China has secured the operational lease rights of the Hambantota
Port in Sri Lanka for 99 years, in pursuit of its 'One Belt One Road' dream project; and

(b)  whether by letting this opportunity go the China way, India has
underestimated the strategic importance of Hambantota, both in terms of maritime
dominance in Indian Ocean and shipping trade originating from India?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) and (b) On 09 December 2017, the Magampura Mahinda Rajapaksa
Port (Hambantota Port) was handed over by Government of Sri Lanka to two Joint Venture
companies, Hambantota International Port Group Co. Ltd. (HIPG), and Hambantota
International Port Services Co. Ltd. (HIPS) in pursuance of the Concession Agreement
signed on 29 July 2017 between Government of Sri Lanka, Sri Lanka Port Authority (SLPA),
China Merchants Ports Holding Company Ltd. (CMPort), HIPG and HIPS.

The agreement provided for transfer of all movable property and lease of immovable
property in the Port to HIPG and HIPS. China Merchants Ports Holding Company Ltd.
(CMPort) has a majority stake of 85% and Sri Lanka Port Authority (SLPA) has remaining
15% stake in HIPG. In HIPS, SLPA has 42% stake and HIPG has the remaining 58% stake.
The lease of the Port is valid for a period of 99 years.

Government keeps a constant watch on developments having a bearing on India's
security and economic interest, and takes all necessary measures to safeguard it. India is
confident about the strength and enduring nature of its bilateral ties with Sri Lanka, which
are deep-rooted and multi-dimensional. India has taken up with Sri Lanka security issues,
including in the regional context. We are hopeful that Sri Lanka will continue to keep in

mind India's security concerns and sensitivities.
Colour schemes for passports

652. SHRIMATI WANSUK SYIEM: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whether under the newly proposed colour schemes passports for Emigration
Check Required (ECR) category will be in orange colour;
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(b)  whether such a colour scheme for ECR category will protect vulnerable
sections, who form the bulk of ECR category, from exploitation; and

(¢)  whether such a colour scheme for ECR category will also make it easy to
segregate Indian citizens on the basis of socio-economic profiling and discriminate against
vulnerable sections?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) to (c) Decision was taken by the Ministry on the recommendations
of a three-member Committee comprising officials of the Ministry and the Ministry of
Women and Child Development not to print the last page of the Passport Booklet. The
Ministry also took the decision to issue a passport with orange colour jacket to passport
holders with Emigration Check Required (ECR) status, with a view to help and assist them
on priority basis.

The Ministry received several individual and collective representations requesting
to reconsider these two decisions.

The Ministry reviewed both these decisions in the light of these representations.
After comprehensive discussions with the various stakeholders, the Ministry decided on
29 January, 2018 to continue with the current practice of printing the last page of the
passport and not to issue a separate passport with orange colour jacket to ECR passport
holders.

Committee for women deserted by NRI husbands

653. SHRIANIL DESALI: Will the Minister of EXTERNAL AFFAIRS be pleased to
state:

(@  whether the Ministry has constituted a committee to look into various legal
and regulatory challenges in the backdrop of several complaints lodged by women deserted
by their NRI husbands;

(b)  if so, the details of recommendations made by the Committee; and

() how many of them have been accepted or are under consideration to help
abandoned women get justice?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) VK. SINGH]: (a) Yes.

(b) and (c) The Government had set up an Expert Committee on NRI Marital Disputes,
whicn presented its Report in August, 2017. Some of its recommendations have been
accepted and implemented and some are under further examination.
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Among the recommendations implemented are:—

(i) An Integrated Nodal Agency (INA) has been constituted. It is aimed to be
an effective mechanism to provide a single window timely solution to the
problems of affected women and there would be a better monitoring of the
welfare measures being undertaken in this regard. The INA is headed by
Ministry of Women and Child Development with senior officials from
Ministries of External Affairs, Home Affairs, Law and Justice and Women
and Child Development as its members. The INA has already held its two
meetings.

(i) The scheme for distressed Indian women has been merged with Indian
Community Welfare Fund (ICWF) effective from September 1, 2017. The
legal and financial assistance has been increased from US$ 3000/- to
US$ 4000/- and it is applicable to all overseas Indian Missions and Posts.
Missions/Posts have now been empowered to deal with such cases.

There is also a provision in the revised ICWF Guidelines for maintaining a panel of
3-5 local lawyers/firms proficient in local language and law, and who enjoy credibility and
have commitment and experience to assist deserving Indian national in distress in Gulf
Cooperation Countries (GCC) and Top 20 countries with major Overseas Indian national
population.

Indians lodged in Pakistani jails

654. SHRICHUNIBHAI KANJIBHAI GOHEL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@  the number of Indians currently lodged in jails in Pakistan and since when,
the details thereof for less than five years, more than five years but less than ten years,
more than ten years but less than fifteen years, and more than fifteen years;

(b)  whether our consulates in Pakistan have relevant details of all Indian prisoners
and whether they extend all legal/financial support to such prisoners and if so, the details
thereof; and

(c)  thenumber of Indian's fishermen detained in jails in Pakistan, as of now, and
the efforts made to secure their release?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) and (b) As per available information, presently 341 Indian
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fishermen and 63 Indian civilian prisoners are believed to be in Pakistan's custody. However,
as per the lists exchanged between the Governments of India and Pakistan on 1 January
2018, Pakistan has acknowledged custody of 253 fishermen and 58 civilian prisoners who
are Indian or believed-to-be Indian in its jails.

(¢)  According to available information, the time since they are believed to be in
Pakistan's custody is as below:

Prisoners who are Indian or believed- Fishermen Civilian Total
to-be Indian Prisoners
Less than 5 years 31 K 373

(all fishermen
arein
Pakistan jails
since less

than 1 year)

More than 5 years but less than 10 years 0 17 17
More than 10 years but less than 15 years 0
More than 15 years 0 02 02
Without any details of sentence/ 0 01 01
period

ToTAL A1 63 404

In addition, there is the issue of 74 Missing Indian Defence personnel, whose custody
has not been acknowledged by Pakistan so far.

Government consistently pursues the case of early release and repatriation of the
Indian nationals languishing in Pakistan jails. In addition, the High Commission of India in
Islamabad, on a continuing basis, provides humanitarian and legal assistance to Indian
nationals imprisoned in Pakistan, including regular distribution of items of daily necessity
to them through Pakistani jail authorities. As a result of persistent efforts, Government has
secured the release and repatriation of 1697 Indian fishermen and 19 Indian civilian prisoners
from Pakistan since 2014.
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Indian officials banned in gurudwaras

655. SHRIRAJKUMAR DHOOT: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whether it is a fact that Indian officials have been banned in Gurudwaras of
many foreign countries;

(b) if so, the details thereof;
(c)  thereasons cited by Gurudwaras abroad for imposing this ban; and
(d) the action Government has taken or propose to take in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS [GENERAL
(RETD.) V.K. SINGH)]: (a) to (d) The Government is aware of the statements by certain
Gurudwara Committees and Organizations based in Canada, US, UK and some other
countries in which they have alleged interference by Government of India representatives
in the affairs of the Sikh community and claimed that a number of Gurudwaras affiliated to
them have agreed not to allow any officials of the GOI entry inside these Gurudwaras or
participation in any social or religious programmes.

The vast majority of the Sikh Diaspora shares a very warm emotional bond with
India and has worked for the betterment of relations between India and their country of
residence. The Government takes no cognizance of statements by fringe elements which
spread hate and communal disharmony.

Government of India has closely engaged the host Governments of these countries
to address our concerns relating to anti-India activities by the extremist elements. The
Government also made efforts to strengthen the bonds with the Indian community residing
in these countries.

Rationale for colour coding of passports

656. SHRI RAJEEV SHUKLA: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whether Government proposes to review the proposal of issuing orange
passports to unskilled migrants;

(b)  if so, the details thereof and if not the rationale for colour coding the passports
of Indian nationals;

(¢)  whether there is any proposal to link passports with Aadhaar; and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH)]: (a) and (b) A decision was taken by the Ministry on the
recommendations of a three-member Committee comprising officials of the Ministry and
the Ministry of Women and Child Development not to print the last page of the Passport
Booklet. The Ministry also took the decision to issue a passport with orange colour jacket
to passport holders with Emigration Check Required (ECR) status, with a view to help and
assist them on priority basis.

The Ministry received several individual and collective representations requesting
to reconsider these two decisions.

The Ministry reviewed both these decisions in the light of these representations.
After comprehensive discussions with the various stakeholders, the Ministry decided on
29 January, 2018 to continue with the current practice of printing the last page of the
passport and not to issue a separate passport with orange colour jacket to ECR passport
holders.

(c) and (d) The applicant is given an option to provide the Aadhaar number at the
time of applying online for a passport. In case the applicant provides it, the Aadhaar
number of the applicant gets linked with the passport once issued.

Visit of Foreign Minister of Maldives

657. DR.T.SUBBARAMI REDDY: Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(@  whether Foreign Minister of Maldives visited New Delhi recently to discuss
bilateral relations and if so, the details thereof;

(b)  the efforts made by Government to achieve full potential of relationship
between India and Maldives in view of Chinese influence in Maldives and their signing of
Free Trade Agreement with China;

(c) the progress made in finalizing the Free Trade Agreement with Maldives; and

(d)  whether talks held to resolve the issue of delay and ensure early progress on
all the pending development projects that India is supporting in Maldives and if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) to (d) Foreign Minister of Maldives Dr. Mohamed Asim visited
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New Delhi from 10-12 January 2018 as the Special Envoy of the President of Maldives. He
was received by the Prime Minister and held bilateral talks with the External Affairs Minister
on 11 January 2018.

Discussions centred around strengthening of the development partnership between
India and Maldives and enhancing defence and security cooperation. External Affairs
Minister conveyed India's commitment to achieving the full potential of our relationship
in line with India's Neighbourhood First policy. Foreign Minister of Maldives reaffirmed
his Government's India First policy and emphasized that Maldives attached the highest
priority to its ties with India.

India and Maldives enjoy close and friendly relations based on mutual trust and
cooperation. Bilateral ties have continued to grow, especially in the areas of defence &
security, health, education, capacity building, infrastructure development and trade and
investment. Both countries are parties to the South Asian Free Trade Area (SAFTA).
However, presently no separate bilateral Free Trade Agreement is envisaged.

Visit of Israeli Prime Minister to India

658. DR.T.SUBBARAMI RFDDY: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  the main points in the comprehensive talks Israeli Prime Minister (PM) had
with our PM during his recent visit to India;

(b)  thedetails of bilateral agreements signed between India and Israel during the
visit; and

(c)  the details of defence and strategic partnership agreement signed between
the two countries and in the field of indigenous development of missile?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS (SHRI M.
J.AKBARY): (a) and (b) Mr. Benjamin Netanyahu, Prime Minister of Israel visited India from
14-19 January, 2018. He was accompanied by a business delegation of more than 100
members. During the visit, both the sides held extensive discussions on various areas of
mutual interest viz. agriculture, water, science and technology, cyber, energy, trade and
investment, defence and security and air connectivity. Both the sides decided to exchange
a hundred member youth delegation in the science stream. During the visit, nine MoUs/
Agreements/ Memorandum/ Letters of intent were signed in the fields of cyber, air transport.
Film co-production, energy, homeopathy and space.

(c) No such agreement was signed during the visit.
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Passport Laghu Seva Kendras

659. DR. R. LAKSHMANAN: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whether Government proposes to open any Passport Laghu Seva Kendras
(PSLK) in Tamil Nadu during the next three years;

(b)  if so, the details thereof; and
() if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH]: (a) to (c) At present, 92 Passport Seva Kendras (PSK)
are operating across the country as extended arms of the 37 Passport Offices, thus providing
extended reach to passport applicants. The list is given in the Statement-I. [Refer to the
Statement Appended to the Answer to SQ 65 (Part (a)] The 93rd PSK is scheduled to be
inaugurated at Siliguri on 17 February, 2018.

The Ministry in association with the Department of Posts has decided to open
251 Passport Seva Kendras at the Head Post Offices (HPO)/ Post Offices (PO) in the
country called 'Post Office Passport Seva Kendra' (POPSK). The list of these 251 POPSK
is given in the Statement-11. [Refer to the Statement Appended to the Answer to SQ 65
(Part (a)]. 60 POSPK are functional as on 3 February, 2018 including two in Tamil Nadu at
Salem and \Vellore.

12 more POPSK would be set-up in Tamil Nadu at Cuddalore, Dindigul, Kanyakumari,
Namakkal, Perambalur, Pudukkottai, Ramanathapuram, Sivaganga, Tiruppur,
Tiruvannamalai, Viluppuram and Virudhunagar. The Ministry intends to complete the
requisite formalities for these locations at the earliest.

The Government intends to open POPSK in the HPO in the country in such a manner
that Passport Seva Kendra facility is available to citizens within a radius of approximately
50 kms.

Opening of ICP at Nepal border

660. SHRI MAHENDRA SINGH MAHRA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@  whether a single agency for construction of Integrated Check Post (ICP) is
under consideration given the lack of coordination between the Land Ports Authority of
India (LPAI) under Ministry of Home Affairs and the Ministry of External Affairs (MEA);
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(b)  the reasons for rescheduling the opening of ICP at Raxaul (Bihar), Birgunj
(Nepal) to March 2017;

()  how many deadlines have been missed for its construction; and

(d)  the reasons for the construction of MEA funded mirror border, facilities at
Raxaul s (Bihar), Birgunj (Nepal) and Jogbani (Bihar), Biratnagar (Nepal) border being
inordinately delayed and by when these ICPs would be fully operational?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH)]: (a) The Government of India has constituted the Land
Ports Authority of India (LPAI) under the LPAI Act 2010, with the mandate to develop
Integrated Check Posts (ICP) on the international land border of the Country. The LPAI
functions as a statutory body under Department of Border Management, Ministry of
Home Affairs with representation from various central ministries including Ministry of
External Affairs. The implementation of ICPs at Birgunj and Biratnagar in Nepal is being
undertaken by Ministry of External Affairs in coordination with the Government of Nepal
and other relevant agencies. Ministry of External Affairs and Ministry of Home Affairs
closely coordinate on construction of Integrated Check Posts.

(b)  ICP Birgunjwill be completed in February 2018 and ICP at Biratnagar is targeted
to be completed in December 2018.

(c) and (d) There was some delay in the construction of ICPs in Nepal as it took the
Government of Nepal time to provide encumbrance free land, as well as due to disruption
caused by earthquake and non-availability of construction material.

Support for Palestine

661. SHRI C. P. NARAYANAN: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whatis Government's policy towards Arab countries;
(b)  whether it continues to uphold a policy of friendliness towards them;

(c)  whether it supports Palestine state and the resolution adopted by UN in this
regard; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI M.
J. AKBAR): (a) India has traditionally enjoyed close and friendly relations with Arab
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countries. We have progressively structured closer ties with Arab countries to safeguard
India's vital stakes in the region, including in the fields of trade and investment, energy,
diaspora, security, international terrorism, maritime piracy and protection of sea lanes.

(b)  Yes.

(€)  Yes. India is steadfast in its commitment to the Palestinian cause including
the inalienable rights of the Palestinian people to establish an independent Palestinian
state in conformity with the relevant UN resolutions. India has been consistently providing
support to Palestinian people in the field of capacity building and infrastructure
development.

(d)  Does not arise.
Chinese names given to Indian places in Arunachal Pradesh

662. SHRIK.C. RAMAMURTHY: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(@  whether the Ministry is aware of China naming six places along Line of Actual
Centre (LAC) in Tawang region of Arunachal Pradesh;

(o)  the manner in which India look at this move since some of the names given by
China are matching with some of the places located along LAC on the Chinese side later
to claim that they belongs to them;

(¢)  whether any Chinese names were given to Indian places in Arunachal Pradesh
earlier; and

(d)  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNALAFFAIRS [GENERAL
(RETD.) V.K. SINGH]: (a) to (d) Ministry of Civil Affairs of China had issued a so-called
‘notification’ on its website on 13 April 2017 assigning names to six places in the State of
Arunachal Pradesh. China has sought to assign such names to places in the State of
Arunachal Pradesh on earlier occasions as well.

Government of India has rejected China's move and made it clear that assigning
invented names to places in the State does not alter the fact that the State of Arunachal
Pradesh is an integral and inalienable part of India.

Return of Italian marines to face trial

663. SHRINARAYAN LAL PANCHARIYA: Will the MINISTER OF EXTERNAL
AFFAIRS be pleased to state:
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(@  whether Government has taken up this matter regarding return of Italian
marines accused of killing Indian fishermen with Government of Italy;

(b)  if so, the details thereof and if not, the reasons therefor; and

(c)  the details regarding the position of the Italian Government on the question
of return of Italian marines to face trial in India?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH)]: (a) to (c) The Hon'ble Supreme Court of India and the
Avrbitral Tribunal constituted under Annex-V1I of the United Nations Convention on the
Law of the Sea, are seized of the case pertaining to the Italian marines and the matter is sub
judice. The Hon'ble Supreme Court of India has permitted the two marines to return to
Italy subject to certain conditions. The two marines continue to be under the authority of
the Hon'ble Supreme Court.

Integrated check post on Nepal border

664. SHRI MAHENDRA SINGH MAHRA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(@  whether the Ministry has initiated a dialogue with Nepal to facilitate
cooperation in providing infrastructural support, if so, the details thereof;

(b)  whether project milestones were tracked so that mirror border facilities are
developed simultaneously, if so, action taken to address slippages, if not, the reasons
therefor;

(¢)  whether meetings with Nepal authorities were held to review construction of
Integrated Check Post (ICP) on Nepal side of the border since, 2013, if so, the details
thereof, if not, the reasons therefor; and

(d)  theestimated loss in trade incurred by India due to delay in IOPs becoming
operational along the India-Nepal border since 2014?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH]: (a) Ministry has been discussing with Nepali authorities,
matters concerning cooperation in creating infrastructural support at various bilateral
meetings.

(b)  Project milestones are being tracked through constant monitoring,
coordination and review with all concerned.

(c) Regular meetings at bilateral level, including Project Steering Committee,
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Oversight Mechanism have been held to review progress in implementation and to address
relevant issues.

(d)  While the new ICPs are being developed, trade between India and Nepal has
been taking place normally through the existing routes.

Participation of China in Bengal Global Business Summit

665. SHRIRITABRATABANERJEE: Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(@  whether itis a fact that China wanted to be the partner country in the Bengal
Global Business Summit 2018 but was denied permission by the Ministry; and

(b)  if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V.K. SINGH]: (a) This Ministry is not aware of any such proposal.

(b)  Question does not arise.
Phase-11 of FAME India

666. SHRIR. VAITHILINGAM: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(@  whether itis a fact that the pilot phase or phase | of the Faster Adoption and
Manufacturing of Hybrid and Electric Vehicles in India (FAME) was launched by
Government in 2015, which expires oh March 31, 2018;

(b)  whether Government is considering to launch phase 11 of the FAME India;

()  whether Government has announced the launch of multi modal transport
based on electric power train; and

(d)  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) and (b) In order to promote
manufacturing of hybrid and electric vehicles and to ensure sustainable growth of the
same, Department of Heavy Industry formulated a scheme namely FAME India [Faster
Adoption and Manufacturing of (Hybrid &) Electric \Vehicles in India] for the initial period
of 2 years starting from 1st April 2015 (Phase I). As per the Gazette Notification of FAME
India Scheme, the scheme shall be reviewed appropriately based on the outcome and
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experience gained in the Phase 1 of this scheme. The Phase | of FAME India scheme,
which was initially for a period of 2 years commencing from 1st April 2015, has however
been extended till 31st March 2018.

Department of Heavy Industry is to work out the next steps for the scheme.

(c) and (d) To give a fresh thrust to e-mobility in public transport, an Expression of
Interest (Eol), inviting proposals from million plus cities and special category States, for
extending demand incentives for public and shared mobility based on electric powertrain
was issued on 31st October 2017 under the FAME India Scheme. In response, 47 proposals
from 44 cities across 21 states were received inter alia, with a total requirement of 3144 E-
buses, 2430 E-Four Wheeler Taxies and 21545 E-Three Wheeler Autos, seeking total financial
support of T 4054.60 crores from Government of India. After evaluation of these proposals,
based on the selection criteria, the following eleven (11) cities were selected for funding:

SI. No. City Bus 4w 3w
1 Delhi 40 - -
2. Ahmedabad 40 20 20
3 Bengaluru 40 100

4. Jaipur 40 - -
5. Mumbai 40 - -
6. Lucknow 40 - -
7. Hyderabad 40 - -
8. Indore 40 50 200
9. Kolkata 40 200 -

Cities from Special category States

10. Jammu 15 - -
11. Guwabhati 15 - -
ToTtaL 390 370 720

Selected cities are required to finalize the tendering process and issue supply order
before 28th February 2018. Through this EOI, Department of Heavy Industry is expected



Written Answers to [8 February, 2018] Unstarred Questions 85

to spend about T 437 Crore under FAME India Scheme (Phase 1), which includes about
T 40 crores as incentives for installation of charging infrastructure.

SC, ST and OBC employees in PSUs

667. SHRIB.K. HARIPRASAD: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(@  the details of Public Sector Undertakings (PSUs) under the administrative
control of the Ministry; and

(b)  the total number of employees in such PSUs and the number of SC/ST/OBC
persons employed in various posts in these PSUs, as on date?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) There are 31 Central Public Sector
Enterprises (CPSEs) under the Department of Heavy Industry (DHI) namely Andrew Yule
and Company Ltd. (AYCL), Bharat Heavy Electricals Ltd. (BHEL), Bharat Pumps and
Compressors Ltd. (BPCL), BHEL-Electrical Machines Ltd. (BHEL-EML), Braithwaite, Burn
and Jessop Construction Co. Ltd. (BBJ), Bridge & Roof Company Ltd. (B&R), Cement
Corporation of India Ltd. (CCI), Engineering Projects (India) Ltd. (EPI), HMT International
Ltd., HMT Ltd., HMT Machine Tools Ltd., Heavy Engineering Corporation Ltd. (HEC),
Hindustan Cables Ltd.(HCL), Hindustan Newsprint Ltd. (HNL), Hindustan Paper
Corporation Ltd. (HPC), Hindustan Photo Films Manufacturing Co. Ltd. (HPF), Hindustan
Salts Ltd. (HSL), HMT Bearings Ltd., HMT Chinar Watches Ltd. HMT Watches Ltd.,
Hooghly Printing Co. Ltd., Instrumentation Ltd. (IL), NEPA Ltd., Nagaland Pulp and Paper
Co. Ltd.(NPPC), Rajasthan Electronics and Instruments Ltd. (REIL), Richardson and
Cruddas Ltd. (R&C), Sambhar Salts Ltd.(SSL), Scooters India Ltd.(SIL), Triveni Structurals
Ltd.(TSL), Tungabhadra Steel Products Ltd. (TSPL) and Tyre Corporation of India Ltd.

(TCIL).

(b)  Thetotal number of employees in these CPSEs in various posts is 62,639 out
of which, 40,914 employees are SC/ST/OBCs.

Provisions of air bags in car

668. SHRIANUBHAV MOHANTY: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

(@  whether the Ministry in view of the driver/passenger safety, considers making
provision of air bags in every car that is manufactured in the country mandatory;
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(b)  if so, whether the matter would be taken up with the Car Manufacturers

Association; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) to (c) Ministry of Road Transport
and Highways vide their notification GSR 1483(E) dated 07.12.2017 has mandated driver
airbag as a mandatory fitment for motor vehicles of Ml category manufactured on and
after 1st July, 2019.

Potential of employment generation of CPSEs

669. SHRID. KUPENDRA REDDY: Will the Minister of HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES be pleased to state:

(@  whether Government has assessed / reviewed the employment generation

potential of the Central Public Sector Enterprises (CPSESs) in the country;
(b)  ifso, the details thereof, CPSE-wise;

(c)  whether Government plans to increase the intake in CPSEs in the coming

years; and
(d)  if so, the details thereof and if not, the reasons thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRIBABUL SUPRIYO): (a) to (d) Department of Public Enterprises
(DPE) is the nodal department of Central Public Sector Enterprises (CPSEs) and there is no
CPSE under the administrative control of DPE. The employment generation in CPSEs
depends on the prevailing business conditions and requirement, while also taking into
account other factors such as future operations, expansion of business, investment plan,
retirements etc. As the CPSEs are under the control of different Ministries/Departments,
the policies for employment to the posts below Board level in CPSEs are framed by Board
of CPSEs in consultation with their administrative Ministries/Departments keeping the
above mentioned points in view. However, for the purpose of Public Enterprises Survey,
which is placed on the Table of both Houses in Parliament every year, DPE collects
information on employment data. As per the latest Public Enterprises Survey 2015-16, the

total employment figure of regular employees of CPSEs as on 31-03-2016 is 12,34,618.
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Fully electric fleet for public pransport

670. SHRI K.R. ARJUNAN: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(@  whether itis a fact that Government is committed to make the country's public

transport system fully electric;

(b)  whether it is also a fact that Government is targeting a fully electric fleet for
public transport, including buses, taxis and auto rickshaws under the second phase of
Faster Adoption and Manufacturing of (Hybrid) Electric Vehicles in India (FAME) scheme;

and
(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) to (c) At present, no proposal to
make country's public transport system fully electric is under consideration of the

Department of Heavy Industry, Ministry of Heavy Industries and Public Enterprises.

However, to promote manufacturing of hybrid and electric vehicles and to ensure
sustainable growth of the same, Department of Heavy Industry formulated a scheme
namely FAME India [Faster Adoption and Manufacturing of (Hybrid &) Electric Vehicles
in India] in the year 2015. As per the Gazette Notification of FAME India Scheme, the
scheme shall be reviewed appropriately based on the outcome and experience gained in
the Phase 1 of this scheme, which was originally for a period of 2 years commencing from
1st April 2015. The phase | of the scheme has, however, been extended till 31st March
2018.

Closure of PSUs

671. SHRI MAJEED MEMON: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(@  whether it is a fact that Government is planning closure of abour 20 PSUs

profitable as well as loss making for strategic sale;
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(b)  ifso, the timeline for the closure fixed by Government for each of these units,

timeline for the disposal of movable assets and sale of land; and

(c)  thenumber of employees affected, the VRS package offered and retrenchment

of employees not opting for VRS?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) Government has decided to close
down five Central Public Sector Enterprises (CPSEs) under the Department of Heavy
Industry (DHI), namely, Hindustan Cables Ltd. (HCL), Tungabhadra Steel Products Ltd.
(TSPL), HMT Watches Ltd., HMT Chinar Watches Ltd and HMT Bearings Ltd. Government
has also decided to close down Kota Unit of Instrumentation Ltd. and Tractor Division of
HMT Ltd. These CPSEs / Units have since closed their operations in compliance of

Government’s decision.

In addition, Government has also accorded 'in principle' approval for strategic
disinvestment of the following CPSEs under DHI namely, Bridge & Roof Company (India)
Ltd., Scooters India Ltd., Bharat Pumps & Compressors Ltd., Hindustan Newsprints Ltd.
and strategic sale of units of Cement Corporation of India Ltd., where it is legally permissible,
to strategic buyers through two stage auction process. It has also accorded 'in-principle’
approval for merger of Engineering Projects (India) Ltd. with similarly placed CPSE.
Requisite actions have been initiated as per the guidelines laid down by the Department of

Investment & Public Asset Management, Ministry of Finance.

(b) and (c) The CPSEs / Units approved for closure as mentioned in (a) above, have
since been closed operationally. These units were having about 3700 employees at the
time of their closure. They were offered attractive Voluntary Retirement Scheme (VRS) /
Voluntary Separation Scheme (VSS) as per 2007 notional pay scales as against prevailing
1992/1997 pay scales in those CPSEs. Naini Unit of Hindustan Cables Ltd with 125
employees was transferred to National Aeronautics Ltd. (NAeL), a subsidiary of Hindustan
Aeronautics Ltd. (HAL) under the Ministry of Defence.

A status Report on the progress made so far on closure of CPSEs and disposal of
their movable and immovable assets, is given in the Statement (See below). The final
closure winding up of the CPSEs, approved for closure, would be attained by following

the laid down procedures as per the provisions of the Companies Act, 2013.



Statement

Status Report on the progress made so far on closure of CPSEs and disposal of their movable and immovable assets

SlI. No.Name of the CPSE

Status of VRS/VSS

Disposal of Movable Assets

Disposal of Land /Immovable Assets

1. Tungbhadra
Steel Products
Ltd.

2. HMT Bearings Ltd.

3. HMT Wiatches Ltd.

Completed.

Completed.

Completed, 813 employees relieved on
VRS while 2 were terminated. However,
146 employees in Ranibagh did not opt
for VRS and moved to High Court with

Completed.

Completed.

Completed, exceptin
Ranibagh. High Court has
stayed the process.

Malprabha Mini Hydel Project handed
over to KPCL, aGovt,of Karnataka
enterprise. The Cabinet, on 10.01.2018,
approved the proposal for transfer of
Hospet land to the State Govt, of
Karnataka.

Indian Space Research Organisation
(ISRO) has been identified by Land
Management Agency (LMA) as
prospective buyer for its Hyderabad land.

Govt, has approved proposal for sale /
transfer of land and buildings in Bangalore
and Tumkur to ISRO. It has also approved
sale of 1 acre of land in Banglaore to GAIL.
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SI. No.Name of the CPSE Status of VRS/VSS

Disposal of Movable Assets

Disposal of Land /Immovable Assets

WP. Stay granted.

4. HMT Chinar Completed
WatchesLtd.

5. Hindustan Completed.
Cables Ltd.

Completed.

Auction Completed.

No bids were received for Ranibagh land
of the Company. LMA has floated re-
tender inviting bids for the Ranibagh land,
to be transferred after High Court's
decision in the pending WP, filed by the

employees.

Land and Buildings at Srinagar returned
to the State Government.

HCL hasimmovable assets at Kolkata,
Rupnarayanpur, Narendrapur in West
Bengal, at Hyderabad in Telangana, at
Naini near Allahabad (UP) and in New
Delhi. Bharat Petroleum Corporation Ltd.
has been identified for sale of 115 acres of
land at Hyderabad. LMA has floated re-
tender inviting bids for other land &
immovable assets.
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SI. No.Name of the CPSE

Status of VRS/VSS

Disposal of Movable Assets

Disposal of Land /Immovable Assets

6.

HMT Ltd.
(Tractor Division)

Instrumentalion
Ltd. Kota Unit

850 out of 1000 employees
relieved on VRS. 150
workmen did not avail
VRS and moved High
Court. Meanwhile their
services terminated on
24.1.2018 and closure
compensation paid as

per ID Act.

Completed.

Tractor plant is to be
leased out. EOl invited.
Total 8 responses
received. RFP/NIT
floated for the same
which is closing on
28.02.2018.

Completed except some
furniture and IT equipment

which is in use.

446 Acres of land not currently in use, to
be transferred to Govt, of Haryana on

mutually agreed compensation.

The Company has immovable assets at

several locations. LMA floated re-tender
inviting bids from prospective buyers. The
leased land at Jaipur to go back to State
Government.
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Mid-term evaluation for heavy industries

672. SHRI MAJEED MEMON: Will the Minister of HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES be pleased to state:

(@  thedetails of mid-term evaluation done during the current Five Year Plan for
development of heavy industries;

(b)  the details of schemes for enhancement of competitiveness in capital goods
industry, amount allocated and actual expenditure incurred during the last three years and
the current year; and

(c)  the steps being taken/proposed to be taken for development of heavy
industries in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) Industry is a State subject and
therefore, any centralized data regarding mid-term evaluation done during the current Five
Year Plan for development of heavy industries is not maintained in the Department of
Heavy Industry (DHI). The role of DHI is confined to the administration of the Central
Public Sector Enterprises (CPSEs) under administrative control. Evaluation of the
performance of these CPSEs is done after the end of the financial year against the targets
fixed in their respective Memorandum of Understandings (MoUs).

(b)  DHI has launched a Scheme titled "Enhancement of Competitiveness in the
Indian Capital Goods Sector" to provide support to the Capital Goods Sector for Technology
Development, Technology Acquisition, Setting up Common Engineering Facility Centers,
Setting up Industrial Parks and Test Centers. The amount allocated and actual expenditure
incurred during the last three years and the current year are as under:—

Financial Actual Actual
Year Allocation expenditure

(BE / RE) RinCr)
(X in crore)

2014-15 25.00/24.00 2.80

2015-16 25.00/23.00 2287

2016-17 51.01/60.50 59.79

2017-18 150.00/ 110.00 99.17 (Till January, 2018)

(c)  Does not arise in view of (a) above.
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Digital employment exchange for PSUs

673. SHRIK.C. RAMAMURTHY: Will the Minister of HEAVY INDUSTRIESAND
PUBLIC ENTERPRISES be pleased to state:

(@  whether the Ministry of Personnel Public Grievances and Pensions is planning
a digital employment exchange to enable job-seekers to know vacancies, job opportunities
in various departments /Ministries;

(b)  if so, whether there are any plans to follow such pattern for all jobs in PSUs
so that they do not clash with each other and job-seekers get an opportunity to appear in
whichever exam/ interview they wish to attend; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRIBABUL SUPRIYO): (a) to (c) As per the information furnished
by Department of Personnel and Training (DoPT) and Ministry of Labour and Employment,
the National Career Service (NCS) Project is being implemented for linking employment
exchange and other institutions using technology to provide a variety of employment
related services like career counselling, vocational guidance, information on skill
development courses, internships etc. through a web based portal. These service are
available online on the National Career Service Portal (www.ncs.gov.in) supported by Call
Centre / Helpdesk and is accessible by all users. The NCS services can also be availed
directly through the Employment Exchanges, Career Centres, Common Service Centres
etc. In addition to the above procedure, advertisement of vacancies are to be mandatorily
placed at the NCS Portal which has been developed primarily to connect the opportunities
with the aspirations of youth. This is a free to use portal for all employers including PSUs.
Department of Personnel and Training has now made it mandatory for all Government
vacancies to be posted on NCS portal.

Status of Smart Cities Mission

1674. SHRIVISHAMBHAJR PRASAD NISHAD:
SHRIMATI CHHAYAVERMA:
CH. SUKHRAM SINGH YADAV:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(@  the names of towns included under the Smart Cities Mission and the funds
released therefore, so far, State-wise;

tOriginal notice of the question was received in Hindi.



94 Written Answers to [RAJYA SABHA] Unstarred Questions

(b)  whether most of the funds released under the Mission has not been spent
and due to this the Mission is far behind its targeted success; and

(c) if so, the reasons for non-utilisation of funds?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) Ninety Nine Smart Cities have so far been
selected. The Central Government has released ¥ 9939.20 crores to States for Smart Cities.
State-wise details are given in the Statement (See below).

(b) and (c) The progress of implementation depends on the Round of selection as it
takes around 15-18 months from the date of selection of a Smart city to call tenders.

2997 projects worth ¥ 1,38,175 crores have been identified for implementation by the
cities. Work is ongoing or completed for 716 projects worth ¥ 21,873 crores.

Statement

State-wise list of Cities selected in various Rounds and funds released
under Smart Cities Mission

SI. No.  State/UT Cities selected in Total released
various Rounds (Amount in Crores)
1 2 3 4
1. Andaman and Nicobar Islands 1. Port Blair 194
2. Andhra Pradesh 1. Vishakhapatnam 588
2. Tirupati
3. Kakinada
4. Amaravati
3. Arunachal Pradesh 1. Pasighat 2
2. ltanagar
4. Assam 1. Guwahati 196
5 Bihar 1. Muzaffarpur 200

2. Bhagalpur
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1 2 3 4
3. Patna 200
4. Biharsharif
6.  Chandigarh 1. Chandigarh 196
7. Chhattisgarh 1. Raipur
2. Bilaspur 198
3. Naya Raipur
8~ Damanand Diu 1. Diu 2
9.  Dadraand Nagar Haveli 1. Silvassa 2
10. Delhi 1. New Delhi Municipal Council 19
11. Goa 1. Panaji 112.20
12, Guijarat 1. Gandhinagar
2. Ahmedabad 509
3. Surat
4. Vadodara
5. Rajkot
6. Dahod
13.  Haryana 1. Karnal 198
2. Faridabad
14.  Himachal Pradesh 1. Dharamshala 19
2. Shimla
15, Jammu and Kashmir 1. Jammu 2
2. Srinagar
16.  Jharkhand 1. Ranchi 19
17.  Karnataka 1. Mangaluru 836
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2. Belagavi
3. Shivamogga
4. Hubballi-Dharwad
5. Tumakuru
6. Davanegere
7. Bangalore
18. 1. Kochi 196
2. Thiruvananthapuram
19. Lakshadweep 1. Kavaratti 0
20. Madhya Pradesh 1. Bhopal 984
2. Indore
3. Jabalpur
4. Gwalior
5. Sagar
6. Satna
7. Ujjain
21. Maharashtra 1. Pimpri Chinchwad 1378
2. Nashik
3. Thane
4. Solapur
5. Nagpur
6. Kalyan-Dombivali
7. Aurangabad
8. Pune

22.  Manipur 1. Imphal 111
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23.

24,

25.

26.

27.

28.

29.

3L

32

Meghalaya
Mizoram
Nagaland
Odisha
Puducherry

Punjab

Rajasthan

Sikkim

Tamil Nadu

Telangana

1. Aizawl

1. Kohima

1. Bhubaneshwar
2. Raurkela

1. Puducherry
1. Ludhiana

2. Jalandhar

3. Amritsar

1. Jaipur

2. Udaipur

3. Kota

4. Ajmer

1. Namchi

2. Gangtok

1. Tiruchirapalli
2. Tirunelveli

3. Thanjavur

4. Tiruppur
5.Salem

6. Vellore

7. Coimbatore
8. Madurai

9. Thoothukudi
10. Chennai

11. Erode

1. Karimnagar

111

100
254

84

111
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33.

34.

35.
36.

Tripura

Uttar Pradesh

Uttarakhand

West Bengal

2. Greater Warangal
1. Agartala

1. Aligarh

2. Jhansi

3. Kanpur

4. Allahabad

5. Lucknow

6. Varanasi
7.Agra

8. Bareilly

9. Moradabad
10. Saharanpur
1. Dehradun

1. New Town Kolkata

196

547

547

ToTAL

N

9939.20

Shortcomings in houses surrendered by allottees

1675. SHRIMATI CHHAYAVERMA:
SHRIVISHAMBHAR PRASAD NISHAD:
CH. SUKHRAM SINGH YADAV:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(@  whether the Delhi Development Authority (DDA) is contemplating to carry

out changes in the houses surrendered by successful allottees of the Housing Scheme,
2017 of the DDA

(b)  theshortcomings found in the houses surrendered by the successful allottees

of this scheme and the number of houses surrendered, so far;

tOriginal notice of the question was received in Hindi.
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(c)  whether many lapses on the part of officers are also included in the drawbacks
of surrendered houses of DDA; and

(d)  the locations where construction work of park, road and drain has not been
completed, so far, in the housing scheme of 20147?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) The Delhi Development Authority (DDA)
has intimated that there is no such proposal under consideration.

(b)  The DDA has intimated that the applicants have not provided any specific
reason for surrender. However, some of the applicants have stated that built up area of the
allotted flats did not meet their requirements. Most such flats are Lower Income Group
(LIG) category. About 6500 flats at different locations have been surrendered by the
successful applicants.

(©) No, Sir.

(d)  The DDA has intimated that the construction work of park, road and drain
has been completed at all locations of housing scheme of the year-2014.

Investment under Smart Cities Mission

676. SHRIN. GOKULAKRISHNAN: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whetheritis a fact that work on 407 projects accounting for about 14 per cent
of the total investment envisaged under the Smart Cities Mission has started,;

(b)  whether it is also a fact that about 72 per cent of the indentified projects are
still at the stage of preparation of detailed project reports;

(c)  whether out of 90 cities that have been approved under the Smart Cities
Mission, only 31 have completed; and

(d)  if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) Ninety Nine Smart Cities were selected in
four Rounds on the basis of a competition. These cities have planned investment of
¥2,03,979 crores. The Smart Cities Mission (SCM) is not business-as-usual Mission and
projects have a strong qualitative element. It takes around 15-18 months from the date of
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selection of a Smart city to call tenders. The progress of implementation [including
preparation of Detailed Project Report (DPR)] depends on the Round of selection.

2997 projects worth ¥ 1,38,175 crores have been identified for implementation by the
cities. Work is ongoing or completed for 716 projects worth ¥ 21,873 crores.

(b)  ForCities selected in Round 1 (January, 2016) where 18 months have lapsed,
about 49% of the projects are in DPR stage. In Round 2, nearly all the cities have set up
Special Purpose Vehicles (SPVs) and Project Management Consultants (PMCs). Round 3
and Round 4 cities have recently been selected and are in the process of establishing
SPVs and procuring PMCs. The progress is as planned as it takes around 15-18 months to
call for tenders from the date of selection of a city as Smart City.

(c) and (d) Thirty eight cities out of sixty cities selected in Rounds 1 and 2 have
completed atleast one project. The total number of projects completed by these 38 cities is
219.

Funds under Smart Cities Mission

677. SHRIMATI VIJILA SATHYANANTH: Will the Minister of HOUSING
AND URBAN AFFAIRS be pleased to state:

(@  whether it is a fact that 27 cities which have been chosen under Smart Cities
Mission have not issued a single tender for works to be carried out under the mission;

(b)  if so, the details thereof;

(¢)  whether it is also a fact that Government has released so far a sum of
¥ 9718.20 crore under the Mission programme to various States; and

(d)  if so, the breakup thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) Twenty seven Smart Cities were
selected in Round 2 (September, 2016). Out of these, twenty four cities namely, Kalyan-
Dombivali, Ujjain, Tirupati, Nagpur, Mangaluru, Vellore, Thane, Gwalior, Agra, Nashik,
Rourkela, Kanpur, Madurai, Tumakuru, Kota, Thanjavur, Namchi, Shivamogga, Salem,
Ajmer, Varanasi, Hubballi-Dharwad, Aurangabad and Vadodara, have issued tenders.

(c) and (d) The Central Government has released ¥ 9,939.20 crores to States for Smart
Cities under the Smart Cities Mission. The State-wise details are given in the
Statement.



Written Answers to

[8 February, 2018]

Statement

Unstarred Questions

State-wise details of Government of India grant released

to States for Smart Cities

101

SI. No. State

Total released
(Amount in crores)

1 2 3
1 Andhra Pradesh 588
2. Andaman and Nicobar Islands 194
3. Arunachal Pradesh 2
4, Assam 19
5. Bihar 200
6. Chandigarh 19
7. Chhattisgarh 198
8. Daman and Diu 2
9. Dadra and Nagar Haveli 2
10. Delhi 196
11. Goa 11220
12, Gujarat 509
13. Haryana 198
14. Himachal Pradesh 19
15. Jharkhand 196
16. Jammu and Kashmir 2
17. Karnataka 836
18. Kerala 196
19. Madhya Pradesh 984
20. Maharashtra 1378
21, Manipur 111
22. Meghalaya 2
23 Mizoram 2
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1 2 3
24. Nagaland 111
25. Odisha 386
26. Puducherry 100
27. Punjab 24
28. Rajasthan 784
29. Sikkim 111
30. Tamil Nadu 848
3L Telangana %
32. Tripura 196
33 Uttar Pradesh 547
34. Uttarakhand 2
35. West Bengal 8

TotaL 9939.20

Identification of 90 Smart Cities

678. SHRIAK.SELVARAJ: Will the Minister of HOUSING AND URBANAFFAIRS

be pleased to state:

(@  whether itis a fact that only 5.2 per cent of the total identified projects have
been completed with just 1.4 per cent of the total envisaged investment of T 1,35,958 crore;

(b)  if so, the details thereof;

(c)  whether itisalso a fact that 90 Smart Cities have identified 2,864 projects;

(d)  of these 148 projects worth ¥ 1,872 crore have been completed; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (e) Ninety Nine Smart Cities were selected
in four Rounds. These cities have planned investment of ¥ 2,03,979 crores. The Smart
Cities Mission (SCM) is not business-as-usual Mission and projects have a strong

qualitative element.
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It takes around 15-18 months from the date of selection of a Smart city to call tenders.
The progress of implementation depends on the Round of selection. 2997 projects worth
¥1,38,175 crores have been identified for implementation by the cities. 220 projects worth
¥ 3,112.93 crore have been completed and work has started for 496 projects worth
¥18,760.92 crore, which are at different stages of completion.

Regulatory mechanism for proximity of offices and homes

679. SHRI K. BHABANANDA SINGH: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether Government would incentivize or issue regulatory mechanism to
public and private employers to ensure proximity of offices and homes of employees so
that traffic congestion is reduced due to commuting for offices and to avoid travelling of
long distances;

(b)  if so, the details thereof and if not, the reasons therefor; and

(¢)  whetheralarge number of employees of the offices in Delhi live far and even
outside the city and vice versa, giving undue pressure on roads and rising pollution and
if so. the details of action taken to tackle the situation?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) No such proposal is under consideration.

(b) and (c) Urban Transport, which is an integral part of urban development, is a
State subject. The responsibility of framing a regulatory mechanism to address the problem
of traffic congestion lies with State/ Union Territory Governments.

Light metro for Amaravati

680. SHRI V. VIJAYASAI REDDY: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether itisafact that Government has decided to go ahead with light metro
in place of Metro for new capital Amaravati in Andhra Pradesh;

(b)  if so, why DMRC is asking for payment of ¥ 60 crores when DMRC has not
prepared any DPR for light metro, etc.; and

(c)  the present status of the project and what would be the fate of the project in
the light of Government changed policy toward metro projects?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
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AFFAIRS (SHRI HARDEEP SINGH PURI): (a) No Sir. There is no proposal to have either
Metro or light metro for the new capital Amravati in Andhra Pradesh.

(b) and (c) Questions do not arise.
Practice of segregation of waste at source

681. SHRIMATI SASIKALA PUSHPA: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether Government had initiated any action to ensure that all Urban Local
Bodies are practicing segregation of waste at source;

(b)  if so, the details thereof;
(c) if not, the reasons therefor;

(d)  whether any Urban Local Body has expressed any hardships/procedural
difficulty/impracticability for this practice; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (c) The Ministry of Housing and Urban
Affairs, Government of India launched Swachh Bharat Mission for Urban areas on 2.10.2014
with one of the main objective of segregation of waste at source.

(d) and (e) There are certain challenges in practice of segregation of waste at source
including mass behaviour changes, capacity constraints of Urban Local Bodies (ULBs),
procurement of equipments etc. The Government of India has taken various steps to
address these challenges including Viability Gap funding upto 35% of the project cost,
behaviour change communication, capacity building of Municipalities, Model Request
for Proposals (RFP), listing of equipments in the GeM Portal etc.

Extension of PMAY to private houses

682. SHRIT.G. VENKATESH:
DR. PRADEEP KUMAR BALMUCHU:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(@  whether Government has decided to extend PMAY to private houses and if
s0, the details thereof; and

(b)  whether the said subsidy is also applicable to individuals along with the
houses constructed by developers on private land and if so, the details thereof?
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THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) The Ministry of Housing and Urban
Affairs has launched the Pradhan Mantri Awas Yojana (Urban) {PMAY (U)} mission on
25.06.2015 with the aim of providing pucca house to the eligible beneficiaries by 2022. The
Mission comprises four components viz. In-Situ Slum Redevelopment (ISSR); Affordable
Housing through Credit-Linked Subsidy; Affordable Housing in Partnership (AHP); and
subsidy for Beneficiary-Led individual house construction (BLC). Private sector
participation is envisaged under the Affordable Housing in Partnership and Slum
Redevelopment components of the mission.

Under the Credit Linked Subsidy Scheme (CLSS for EWS/LIG & CLSS for MIG)
component of the Pradhan Mantri Awas Yojana (Urban) {PMAY[U]}, interest subsidy for
housing loans is provided to eligible beneficiaries of Economically Weaker Section (EWS),
Lower Income Group (LIG) & Middle Income Group (MIG). Benefits of interest subsidy
are also admissible to eligible beneficiaries for the houses constructed by developers on
private land.

Release Deed as valid document to transfer leasehold rights

683. DR.SUBRAMANIAN SWAMY: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether it is a fact that DDA or L&DO considers Release Deed a valid
document to transfer leasehold rights from an individual to a Pvt. Ltd. company in Delhi;

(b)  if so, whether DDA or L&DO has ever accepted to give effect to such transfer
to transferee in Delhi and if so, the details of provisions for such transfer; and

(c)  the details of cases of transfer/mutation allowed by DDA or L&DO on the
basis of such Release Deed?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (c) The information is being collected and
will be laid on the Table of the House.

Shelters for urban homeless under NULM

684. PROF. M.V.RAJEEV GOWDA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  the number of shelters for urban homeless required under the National Urban
Livelihoods Mission (NULM), State-wise;
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(b)  the details of formula used to determine the number of shelters needed per
State;

(c)  the quantum of funds released for shelter construction, State-wise;
(d)  the number of shelters that have been constructed; State-wise;

(e)  whether there is an oversight mechanism for the time-bound creation of
committees to oversee construction of shelters by urban local bodies under NULM,;

® if so, the details thereof; and
(g9)  if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) It is the responsibility of State/ UT
Governments to conduct survey of urban homeless for planning the shelters required.
The Ministry of Housing and Urban Affairs has issued instructions for carrying out third
party survey of homeless people. It is pertinent to mention that the Committee on Shelter
for Urban Homeless in its report has made an observation about huge gap in availability
of shelters and the number of homeless. Under the Deendayal Antyodaya Yojana— National
Urban Livelihoods Mission (DAY-NULM), for every one lakh urban population, provisions

should be made for permanent community shelters for a minimum of one hundred persons.

(c) Under the DAY-NULM, funds are allocated to States in a consolidated manner
out of which appropriate amount is apportioned by States/UTs for Shelter for Urban
Homeless (SUH), as per their requirements. Under the Mission, a total of ¥ 1516.427 crores
has been released to all States/UTs under the DAY-NULM since inception. Details showing
the State-wise amount released under the DAY-NULM are given in the Statement-I
(See below).

(d)  Asperthe information received from States/UTs a total of 1331 shelters have
been sanctioned by 25 States/UTs under the DAY-NULM. Out of these, 789 shelters are
operational and remaining are under construction /refurbishment. The State-wise details
are given in the Statement-11 (See below).

(e) to (g) Under the DAY-NULM, there is provision of a Project Sanction Committee
under the Chairmanship of Principal Secretary/ Secretary in-charge of the DAY-NULM, at
State level. Further, an Executive Committee at City level will be responsible for the planning,
implementation of the Scheme of Shelter for Urban Homeless.
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Statement-1
State-wise fund released under the DAY-NULM since inception
(% in lakh)
SI.No. State/UT Fund released
1 Andhra Pradesh 13097.43
2. Arunachal Pradesh 728.65
3 Assam 0
4, Bihar 4810.78
5. Chhattisgarh 6155.84
6. Goa 1915
7. Gujarat 6354.1
8. Haryana 1607.6
9. Himachal Pradesh 1814.79
10. Jammu and Kashmir 1188.29
11. Jharkhand 5759.03
12, Karnataka 9644.62
13. Kerala 1078.98
14. Madhya Pradesh 10117.64
15. Maharashtra 12853.86
16. Manipur 1148.82
17. Meghalaya 420.34
18. Mizoram 4676.15
19. Nagaland 2192.68
20. Odisha 5065.3
21. Punjab 612
22, Rajasthan 7130.6
23. Sikkim 564.64
24, Tamil Nadu 2401041
25. Telangana 5977.15
26. Tripura 1246.24
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SI.No. State/UT Fund released
27. Uttar Pradesh 12691.14
28. Uttarakhand 1385.65
29. West Bengal 7954.84
30. Andaman and Nicobar Islands 106.31
3L Chandigarh 481.32
32. Dadra and Nagar Haveli 0
33. Daman and Diu 0
34, Delhi 0
35. Puducherry 576
ToTAL 151642.7
Statement-11

State/UT-wise details of shelters sanctioned and operational
under the DAY-NULM

(Ason 30.1.2018)

SI. No. State/UT Shelters Shelters

Sanctioned Functional

1 2 3 4

1 Andhra Pradesh 78 47
2. Bihar 114 3
3 Chhattisgarh 37 8
4. Goa 0 0
5. Gujarat 16 5
6. Haryana 1 1
7. Himachal Pradesh 10 2

8. Jammu and Kashmir 5 0
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1 2 3 4
9. Jharkhand 45

10. Karnataka

11. Kerala 2 17
12, Madhya Pradesh 133 129
13. Maharashtra 53 17
14. NCT of Delhi 216 201
15. Odisha A 2
16. Punjab 27 9
17. Rajasthan % 58
18. Tamil Nadu 141 102
19. Telangana 47 2
20. Uttar Pradesh R 5
21 Uttarakhand 12 5
22. West Bengal K3 6
23. Arunachal Pradesh 0 0
24, Assam 0 0
25. Manipur 0 0
26. Meghalaya 3 0
27. Mizoram SY) 48
28. Nagaland 2 0
29. Sikkim 0 0
30. Tripura 5 0
3L Andaman and Nicobar Islands 0 0

32 Chandigarh 0 0
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1 2 3 4
33 Dadra and Nagar Haveli 0 0
3A. Daman and Diu 0 0
35. Puducherry 0 0

ToTAL 1331 789

Inclusion of new cities under Smart Cities Mission

685. SHRI RAJEEV SHUKLA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether there is any proposal for inclusion of any new city of Uttar Pradesh
and Maharashtra under the Smart Cities Mission;

(b)  if so, the details thereof;

(¢)  whether Government is considering any proposal for developing the Mission
under public private partnership scheme; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) No, Sir.

(b)  Question does not arise.

(c) and (d) Under the Smart Cities Mission cities are taking up projects using the
public private partnership mode.

Environment friendly housing projects

686. SHRIAMAR SHANKAR SABLE: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether it is a fact that Government has constructed low cost, innovative
and environment friendly sample/demo housing project with an objective of replication
by the citizens;

(b)  if so, the details of such projects undertaken during the last three years and
the amount spent thereon during that period;

(c)  whether Government has prepared any data regarding the number of people
who adopted the same technology as shown in the demo project while constructing their
own houses;
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(d)  if so, the details thereof, State-wise; and
(e) if not. the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRIHARDEEP SINGH PURI): (a) and (b) The Building Material and Technology
Promotion Council (BMTPC), under the aegis of the Ministry of Housing and Urban
Affairs has been engaged in the construction of Demonstration Housing Projects (DHPS)
using new technologies in some of the States primarily for replication in mass housing
projects under the Prime Minister Awas Yojana (Urban) Mission.

The details of the DHPs launched during the last three years along with the amount
spent thereon during that period are given in the Statement-1 (See below).

(c) to (e) The details of the houses constructed using new technologies in various
States are given in the Statement-11.

Statement-1

The DHPs launched during last three years alongwith amount spent thereon

SI. No. Description Status Total Project Expenditure
(X in lakhs)

(i) Construction of Demonstration Completed 554.29 (total amount
Housing Projects (DHPs) at Nellore (Sep. 2016) spent)
with 36 DUs (G+l) and related
infrastructure

(i) Construction of DHPs at Bhubneshwar Completed 200 (total cost) Amount
with 32 DUs (G+3) and related (Dec. 2017) Spent-186
infrastructure

(i) Construction of DHPs at Bihar Sharif In progress 334.26 (Tendered cost)
with 36 DUs (G+2) and related Amount Spent-114.6
infrastructure

(iv)Construction of DHPs at Lucknow with In progress 360.95(Tendered cost)
40 DUs (G+I) and related infrastructure Amount Spent- 97.30

(v) Construction of DHPs at Gachibowli, In progress 340.74(Tendered cost)
Hyderabad, Telangana with 32 DUs Amount Spent-171

(G+3) and related infrastructure

GRAND TOTAL cosT 1790.24




Statement-11

New technologies being used/proposed by the States under PMAY (URBAN) and other schemes

PMAY (U)
Sl. No.State/UT Name Name of New No. of Houses Status/Agency Cities/Town
of Scheme Technology Constructed/
Being
Constructed
Under PMAY
1 2 3 4 5 6 7

1. Andhra Pradesh PMAY RCC Monolithic Technology 135, 974  Ongoing being executied by agencies
Namely, L&T, NCC, Shappor ji
Paloonji, KMV Projects, Vijay Nirman
& SVC Ltd.

Pathrunivalasa 1280),  Saripalli
(2880), Sonianagar  (1280),

Aganampudi (320), Chinnanmsinivada
(320), Parawada (512), Ratliiclieruvu
(448), Satyanarayanapuram (2232),
Sankaram (Anakapalli) (288) GVMC
(660) Peddapuram (1724),
Rajamahendravaram (4200),
Amalapuram (1636), Mandapeta
(4064), Ramachandrapuram (1088),
Samarlakota (1048), Pithapuram-
Gorsa (874), Kakinada (4608),
Tadepalligudem (5376), Bhimavaram
(9500), Palakole (7159), Eluru (360),
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2.

3.

Chhattisgarh

Delhi

PMAY

PMAY

PMAY

Nil

RCC Monolithic Technology

Precast technology

RCCmonolothic technology

ToTAL

Nil

120026

256000

3020

4586

7606

Nil

(Tender Stage) Being executied by
agencies Namely, KPC Projects,
NCC, Shappor ji Paloonji, KMV

Projects, Vijay Nirman & SVC Ltd.

Ongoing (Executed by BSBK
Private Limited)

Ongoing

Nil

Gudiwada (3312), Guntur (6630),
Chilakaluripeta (4512), Tenali (1152),
Ponnuru (2368), Sattenapalli (640),
Narasaraopeta (1504), Mangalagiri
(2592) CRDA (5024), Kandukur
(1437) Onogle (1500) Markapur
(1020) Nellore (4800) Gudur (5103)
Atmakur (1028), Kavali (3510)
Srikalahasthi (2916), Kadapa (2000),
Proddutur (2092) Kurnool (10000)
Adoni (4704) Yemmignur (3264)
Nandyal (10000) Tadipatri (3009)

*Location of 1.20 Lakh houses are
not avialbale at present due to its
tender stage.

Raipur (2504), Durg (516)

Raipur (1136), Dhamtari (287), Bhilai
(444), Bhilai Charoda (252), Durg
(486) Bilaspur (1981)

Nil
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1 2 3 4 5 6 7
4. Gujarat PMAY- Precast Concrete Technology 1264  Completed (executed by KCL - Kalol (336), Bharuch (128), Deesa
AHP, (Wafecrete) Contracting & Engineering Ltd.& (560), Palanpur (240)
RAY- Shaival Reality Pvt.Ltd (JV))
SLUM
4901 Ongoing (executedby KCL -Contracting Kalol (2085), Bharuch (384), Deesa
& Engineering Ltd.& Shaival Reality (896), Palanpur (1536)
Pvt.Ltd (JV))
PMAY- RCCmonolothic technology 4934  Completed Ahmedabad (4518), Borivari (416)
AHP,
RAY-
AHP,
RAY-
SLUM
5504 Ongoing Ahmedabad (4016), Rajkot (1488)
ToTAL 16603
5. Himachal Nil Nil Nil  Nil Nil
Pradesh
6. Jharkhand PMAY  PrecastConcreteTechnology 40000 Tender stage Ranchi, Dhanbad, Jamshedpur, Adit
yapur, mango, Gugsai
ToTAL 40000
7. Karnataka Nil Nil Nil  Nil Nil
8. Maharashtra PMAY  PrecastConcreteTechnology 18748 Ongoing (executed by M/s B G Shirke) Khoni (2032), Mhalunge (1268),

Shrirampur (296), Navi Mumbai
(15152)
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10.

11.

12.

Odisha

Puducherry

Tamil Nadu

Telangana

PMAY

Nil

PMAY

PMAY

ToTAL

Precast Concrete Technology
ToTAL

Nil

Precast Concrete Technology
ToTAL

RC Cmonolothic technology/
PrecastConcreteTechnology

ToTAL

Grand Total ((PMAY (U) and Other Schemes)

18748

2662

2662

Nil

1072

1072

18580

18580

361271

Awarded (Agreement under process)

Nil

Ongoing

Awarded

Bhubaneswar

Nil

Erode

Hyderabad (18036), Bhupalapally
(544)
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Other Schemes

Sl. No.State/UT Name of New No. of Houses Status Cities/Town
Technology Constructed/
Being
Constructed
Under
Other Schemes
9 10 u 12
Andhra Pradesh EPS System 192 Completed Srikakulam - NTR Colony
Prefab Technology 2336 Completed Madhurawada (320), Aganampudi
(256), Rathicheruvu (128) Kommadi
(192), Chinamushidiwada (2560
Madhurawada Sy.No.55 (320) MVP
Colony (64) Kommadi (608)
Paradesipalem (192)
ToTAL 2528
RCC monolothic technology 192 Ongoing Raipur
ToTAL 192
Precast ConcreteTechnology 81913 Ongoing (executed by M/s B G Shirke) Delhi
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4.

5.

6.

Gujarat

Himachal
Pradesh

Jharkhand

housing
scheme

JNN-
URM

JNN-
URM-
IHSDP

JNN-
URM

JNN-
URM

(Jharia
Rehab-
ilition
and
Devel-
opment
Auth-

(3S Technology)

RCC monolothic technology

ToTAL

Precast Concrete Technology

(Wafflecrete)

RCC monolothic technology

ToTAL

Prefabricated Steel Structure

ToTAL

Precast Concrete Technology

15000

96913

788

34928

35716

249

249

40000

Ongoing (executed byM/s B GShirke)

Completed (executed byKCL -
Contracting & EngineeringLtd.&
Shaival Reality Pvt.Ltd (1V)

Completed

Ongoing (executed by M/s Synergy
Thrislington)

BMTPC isevaluating theDPR atpresent

Aanand (308), Dahod (480)

Ahmedabad (33, 784), Rajkot (1144)

Solan (96), Dharamshala (153)

Belgria (5136), Golmara (18080),
Lipania (7360), Sapta (9424)
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1 2 3 4 5 6 7
ority)
Vistha-
pit Awas
for
Resid-
entsof
Coal-
fields
ToTAL 40000
7. Karnataka BDA/ Precast ConcreteTechnology 2385 Ongoing (executed byM/s B G Shirke) Bangalore
PWD (3Stechnology)
hous-
ing
scheme
ToTAL 2385
8. Maharashtra MHADA Precast ConcreteTechnology 44326  Completed (executed by M/s B G Shirke) Mumbai, Nashik, Aurangabad, So lapur,
&other (3Stechnology) Navi Mumbai, Mumbai, Karad
deptts.
55408 Ongoing (executed byM/s B G Shirke) Mumbai, Nashik, Aurangabad, So lapur,
Navi Mumbai, Mumbai, Karad
ToTAL 99734
9. Odisha

0] SIaMSUY USNIM  8TT
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10. Puducherry

11. Tamil Nadu

12. Telangana

Other

1. MES (Married
Accomodation
Project)

JNN- RCC monolothic technology 1136
URM
BSUP

TotAL 1136
Total (OtherSchemes) 278853

Grand Total ((PMAY (U) and Other Schemes) 640124

RCC monolothic technology (min. 1000 15000
houses at 15 different loacations)
(Under Consideration)

Precast Concrete Technology
(Under Consideration) 10828

Ongoing (being executed by
M/s Sintex Indus.)

Process forhiring Consultants
for preparation of DPR is being done

Lambert Saravanan Nagar,
Reddiarpalayam

15 Stations across the length and
breadth of the Country spreading from
Bangalore in South to Ferozpur and
Faridkot in the North

Delhi, Chandigarh, Ambala, Patiala

TotAL 25828
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Implementation of 74th constitutional amendment

687. DR.VINAY P. SAHASRABUDDHE: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether Government has reviewed the status of implementation of 74th
constitutional amendment during the last four years and if so, the present status thereof
and if not, the reasons therefor;

(b)  the major reasons for non-implementation of 74th amendment and whether
any steps have been taken in this regard; and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) Implementation of the Constitution (Seventy-
Fourth Amendment) Act, 1992 is being reviewed by the Ministry of Housing and Urban
Affairs in various high level meetings / seminars / workshops with States and Union
Territories during the last four years. Moreover, a systematic review was undertaken
under the Jawaharlal Nehru National Urban Renewal Mission (JnNURM) in March 2014.
As per the review, eight States and one Union Territory have ensured full implementation
of the Constitution (Seventy-Fourth Amendment) Act, 1992. These are Chhattisgarh,
Himachal Pradesh, Jammu and Kashmir, Jharkhand, Kerala, Maharashtra, Odisha, Punjab
and Puducherry. Details are given in the Statement (See below).

(b) and (c) Under Article 243W of Part XA of the Constitution [The Constitution
(Seventy-Fourth Amendment) Act, 1992], State Legislatures are to endow the Urban Local
Bodies with powers and authority to enable them to function as institutions of local self-
government. Provision under this Article allows discretion to the States in the matter of
devolution of powers to Municipalities. States vary in extent to which they have devolved
functions to the Urban Local Bodies.

The Ministry of Housing and Urban Affairs, through its various schemes and
programmes, supports the States in implementation of urban reforms such as devolution
of funds and functions, e-governance, constitution and professionalization of municipal
cadre, implementation of double entry accounting system, urban planning, review of
building by-laws, setting-up financial intermediary at State level, municipal tax and fees
improvement, improvement in levy and collection of user charges, credit rating, energy
and water audit.
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Status* of Implementation of the Constitution (Seventy-Fourth Amendment)

Act, 1992
State Constitution Transfer of  Constitution ~ Constitution
of ULBs and Functions under of of MPC
Election 12th Schedule DPC
1 2 3 4 5
Andhra Pradesh Yes No Yes No
Arunachal Pradesh Yes No Yes Not Applicable
Assam Yes No Yes Not Applicable
Bihar Yes No Yes No
Chandigarh Yes No Yes Yes
Chhattisgarh Yes Yes Yes Not Applicable
Delhi As per Cabinet Committee on Infrastructure: GNCTD is
exempted for implementation of these reforms (Ref.CCI Note
December, 2009)

Goa Yes No Yes Not Applicable
Gujarat Yes Yes Yes No
Haryana Yes No Yes No
Himachal Pradesh Yes Yes Yes Not Applicable
Jammu and Kashmir ~ Yes Yes Yes Not Applicable
Jharkhand Yes Yes Yes Yes
Karnataka Yes No Yes Yes
Kerala Yes Yes Yes Yes
Madhya Pradesh Yes Yes Yes No
Maharashtra Yes Yes Yes Yes
Manipur Yes No Yes Not Applicable
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1 2 3 4 5
Meghalaya Yes No Yes Not Applicable
Mizoram Yes No Yes Not Applicable
Nagaland Yes No Yes Not Applicable
Odisha Yes Yes Yes Not Applicable
Punjab Yes Yes Yes Yes
Puducherry Yes Yes Yes Not Applicable
Rajasthan Yes No Yes Yes
Sikkim Yes No Yes Not Applicable
Tamil Nadu Yes No Yes Yes
Tripura Yes No Yes Not Applicable
Uttar Pradesh Yes No Yes No
Uttarakhand Yes No Yes Not Applicable
West Bengal Yes No Yes Yes

(*Reforms Calibrated Scores - As on 31st March 2014).

Modified draft of Land Pooling Policy

688. SHRIP.BHATTACHARYA:
SHRIDARSHAN SINGH YADAV:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(@  whether as per draft modified Land Pooling Policy (LPP) for Delhi, minimum
of 70 per cent contiguous land of developable area within the sector is required to be

pooled for processing of development;

(b)  whether developer entity must apply to DDA with a minimum pool of 70 per

cent contiguous land in a sector;

(c)  whether itis atough clause under modified policy as many land owners may
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not be able to meet this requirement; and

(d)  whether Government would consider doing away with contiguity clause and

lowering minimum land to be pooled for smooth implementation of the policy?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) Yes, Sir.

(€)  The clause of 70% contiguous land in a sector is proposed in Land Policy for
inclusive planning so that the sector may develop as a self contained sector having all

other infrastructure besides residential development.

(d)  Atpresent, there is no proposal regarding doing away with contiguity clause
and lowering minimum per cent of land to be pooled for smooth implementation of the

Policy.
FAR under Land Pooling Policy

689. SHRINEERAJSHEKHAR: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether DDA has proposed modifications in Land Pooling Policy for Delhi

and has put draft policy on its website for inviting objections/suggestions;

(b)  whether in the draft policy, DDA has proposed to keep Floor Area Ratio
(FAR) as per existing Master Plan as against 400 per cent FAR provided in policy notified

earlier; and

()  whether Government would consider restoring the FAR to 400 per cent or at
least giving a higher FAR under the pooling policy to make it lucrative for farmers to pool

their land and also making the housing units affordable for middle class?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) Yes Sir,

(€)  As per the draft modified Land Policy for Delhi, FAR for Residential, City

Level Commercial and City Level PSP shall be as per the prevailing Master Plan.
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Rehabilitation of slum dwellers

690. SHRIPARIMAL NATHWANI: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether a working group of National Advisory Council (NAC) has stressed

that slum dwellers should be resettled at the spot where they are currently living;

(b)  ifso, the present progress of rehabilitation of slum dwellers across the country,

city-wise; and

(¢)  whether the aim of Government to make urban India free from slums would be

achieved within any specified period and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) Yes Sir. The suggestions of the working
group of the National Advisory Council (NAC) were incorporated in the then Rajiv Awas
Yojana (RAY) which was meant to make cities of India 'slum free'. All the ongoing RAY
projects have now been subsumed in the new mission namely "Pradhan Mantri Awas
Yojana (Urban)" [(PMAY (U)], which was launched in June, 2015 for providing houses to
all eligible urban poor including slum dwellers. The PMAY (U) also has a component of

"In-situ Slum Redevelopment" using land as a resource.

(b)  The city-wise details of status for construction of houses including the
progress of rehabilitation of slum dwellers across the country under the on-going projects

of the PMAY (U) Mission is given in the Statement (See below).

(c)  Construction/allotment of houses under these schemes is the responsibility
of State/UT Governments and Urban Local Bodies concerned. The mission period of the
PMAY (V) is upto the year 2022. States are required to submit project proposals [Detailed
Project Proposals (DPRs)] duly approved for construction of houses for urban poor
including slum dwellers and the projects are to be completed as per the time schedule

prescribed in DPRs.



Statement

City-wise details of status for construction of houses including progress of rehabilitation of slum
dwellers across the country under PMAY(U)

State State

City SI. No. City Name

Central Assistance (R incr.)

Construction of Houses (Nos)

SI.No. Name
Sanctioned Released Sanctioned Grounded Completed Occupied
1 2 3 4 5 6 7 8 9 10
1. Andaman and 1 PortBlair 9.14 - 609 - - -
Nicobar Islands
ToTtAL 9.14 - 609 - - -
2. Andhra Pradesh 1 Naidupeta 50.13 033 3,342 2,742 - -
2 Amaravati 0.02 0.02 1 1 1 1
3 Palakonda 16.95 0.03 1,130 2 2 2
4 Nellimarla 38.66 253 2577 2512 231 231
5 Narsipatnam 7115 157 4,743 - - -
6 Yelamanchili 3110 0.38 2,073 - - -
7 Yeleswaram 3218 - 2,145 - - -
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3 4 5 6 7 8

8 Gollaprolu 1313 - 875 -

9  Mummidivaram 3171 - 2,114 -
10 Jangareddigudem 4328 1.98 2,885 2
11 Nandigama 58.14 2.80 3,876 1
12 Tiruvuru 57.87 420 3,858 -
13 Vuyyuru 60.04 418 4,001 4
14 Amaravati 11814 - 7,876 -
15 Addanki 27.68 - 1,845 -
16 Chimakurthy 513 - 342 -
17 Giddaluru 27.80 - 1,853 -
18  Kanigiri 2721 - 1814 -
19  Atmakur 51.56 6.82 3437 1,966
20  Sulluru 4233 259 2822 1,851
21 Yerraguntla 35.07 162 2,338 2,046
2 Gudur 17.13 - 1,142 -
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Nandikoturu
Atmakur
Allagadda
Gooty

Pamidi
Kalyandurg
Madakasira
Puttaparthi
Palasa Kasibugga
Ichchapuram
Rajam
Amadalavalasa
Srikakulam
Parvathipuram
Bobbili

Salur
Vizianagaram

Visakhapatnam

6.65
7097
55.89
23.36
47.16
4425
3174
4125
52.17
3543
3248
3519
9791
3510
4303
3042

140.90
1,171.53

0.02

045
265
0.69

0.94
115

0.80
3.32
10.83
343
257
263
41.66
93.08

443
4,731
3,726
1,557
3,144
2,950
2,116
2,750
3478
2,362
2,165
2,346
6,526
2,340
2,867
2,028
9,353

77911

398
2,599
1,393

1,243
192

1,126
1,056
4,590
2,155
2,716
1,832
7,941
21,396

181
284
2,239
8,961

14

181
284
1,687
5411
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3 4 5 6 7 8 9 10
41 Anakapalle 0.04 0.04 3 3 3 3
42 Tuni 76,51 1252 5101 1,146 626 626
43 Peddapuram 62.58 11.18 4171 3,398 2 2
44 Rajahmundry 151.79 28.85 10,108 7,922 46 46
45  Samalkot 29.77 6.31 1,984 1,049 1 1
46  Pithapuram 1316 529 876 876 2 2
47 Kakinada 208.15 20.92 13,867 4,633 5 5
48 Mandapeta 109.89 25.84 7,326 6,276 - -
49  Ramachandrapuram 56.12 6.73 3,738 1,098 10 10
50 Amalapuram 2456 9.83 1,637 1,637 1 1
51 Kovvur 36.77 240 2451 1 1 1
52 Nidadavole 3857 197 2571 - - -
53 Tadepalligudem 96.86 3325 6,458 5,613 215 215
5 Eluru 224.84 13.04 14,988 1,272 336 336
5  Tanuku 5315 179 3,543 4 4 4
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Bhimavaram
Narasapur
Palacole
Jaggaiahpet
Nuzvid
Vijayawada
Gudivada
Pedana
Machilipatnam
Macherla
Piduguralla
Tadepalle
Mangalagiri
Sattenapalle
Vinukonda
Narasaraopet
Chilakaluripet

Guntur

146.12
37.01
114.26
79.97
65.91
610.79
150.49
24.34
138.61
56.66
86.06
715
4135
15.88
69.81
2842
112.98
329.25

57.02
135
4374
133
3.34
60.13
24.80
0.29
7.73
219
4.36
0.62
15.58
3.88
261
9.20
28.52
38.25

9,741
2,467
7617
5331
4394
39,670
10,032
1622
9,243
3,777
5,737
476
2,757
1,058
4,654
1,801
7531
21917

9,501

7,295

1,746
8,917

769
7,634

2,594
642

1512
4514
9,754

1976

1976
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3 4 5 6 7 8 9 10
74 Tenali 47.34 8.09 3155 2436 4 4
75 Ponnur 50.15 14.21 3,343 2,368 - -
76 Bapatla 3349 0.02 2,232 1 1 1
77 Repalle 2657 143 1,771 - - -
78  Markapur 7167 6.13 4,778 1021 1 1
79 Chirala 20.79 182 1,385 265 169 169
8 Ongole 26344 1031 17,562 1,815 269 269
8l Kandukur 46,52 8.63 3,102 1438 1 1
& Kavali 151.24 2651 10,080 8,045 332 332
8  Nellore 644.00 57.77 42917 26,214 830 830
8  Gudur 105.54 3153 7,034 5,859 5 5
8  Venkatagiri 7061 3.32 4,707 3,200 - -
8 Badvel 36.27 0.96 2418 888 - -
87  Proddatur 81.43 13.37 5425 4,155 5 5
88  Jammalamadugu 3137 0.99 2,091 1,415 - -
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101
102
103
104
105
106

Pulivendla
Kadapa
Rayachoti
Rajampet
Yemmiganur
Kurnool
Adoni
Nandyal
Dhone
Rayadurg
Guntakal
Tadpatri
Anantapur
Dharmavaram
Kadiri
Hindupur
Srikalahasti

Tirupati

65.83
122.90
35.33
2715
139.17
213.02
99.03
220.03
3521
5561
151.01
112.96
152.40
189.49
71.46
222.84
98.17
72.65

184
20.03
1.88
0.76
20.85
60.72
28.36
10.19
0.02
3.19
5.10
20.74
5.70
561
3.71
3.02
2114
6.30

4,386
8,185
2,356
1,809
9,278
14,190
6,600
14,666
2,347
3,707
10,067
7531
10,152
12,633
4,764
14,854
6,542
4,835

2,149
5,648
1,419
1,281
5,267
10,037
4,711
1,999

761
1113
6,531

9,845
4,202
3,027
6,179
1,064

316
326

528
74

181

316
326

528
74

181
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1 2 3 4 5 6 7 8 9 10
107  Madanapalle 8551 4.29 5,698 4,294 138 138

108  Nagari 3372 0.62 2,248 826 - -

109  Puttur 44.75 0.80 2,983 1,060 - -

110  Punganur 52.79 120 3,519 2,273 - -

111 Chittoor 9451 717 6,300 4,603 567 567

112 Palamaner 17.27 043 1,151 677 3 3

113 Mydukur 43.16 120 2877 261 212 212

TotaL 10,285.91 1,107.14 684,297 288,777 24113 19,115

3 Arunachal Pradesh 1 Dumporijo 042 - 28 - - -
2 Mariyang 147 - % - - -

3 Palin 1174 410 327 256 - -

4  Tawang 0.11 - 7 - - -

5 Dirang 12.29 9.45 320 320 - -

6 Bomdila 16.75 1250 454 440 15 15

7 Seppa 414 - 276 - - -
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Itanagar

Naharlagun

Sagalee
Daporijo
Aalo
Basar
Boleng
Pasighat
Yingkiong
Changlang
Jairampur
Miao
Khonsa
Ziro
Koloriang
Roing
Tezu

Namsai

51.37
2337

134
198
0.60
012
0.33
156
150
2.88
128
0.81
101
6.45
2.09
0.38
0.68
110

30.98

1,419
1,558
89
132

[ee]

104

100

192

67

139

& B

576
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1 2 3 4 5 6 7 8
TotaL 145.73 57.03 6,092 1,593
4 Assam 1 Patacharkuchi 150 0.35 100 58
2 Namrup 0.86 0.01 57 -
3 Bokolia 8.18 0.15 545 -
4 No.2 Goreswar 1281 0.60 854 -
5 Gossaigaon 9.24 259 616 408
6 Kokrajhar 34.12 12.89 2,274 1,737
7 Gauripur 22.79 187 1519 306
8 Dhubri 52.00 1953 3,466 2,298
9 Sapatgram 17.45 108 1,163 -
10 Bilasipara 18.09 127 1,205 4
1 Chapar 24.95 0.64 1,663 -
12 Lakhipur 947 354 631 3%
13 Goalpara 9.32 2.38 621 277
14 Barpeta Road 499 0.33 332 2
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Sarbhog
Barpeta
Howli
Sarthebari
Pathsala
Marigaon
Dhing
Nagaon
Raha
Kampur
Hojai
Doboka
Lumding
Lanka
Dhekiajuli
Rangapara

Tezpur

413
533
9.63
281
315
17.73
16.95
32.52
848
9.27
465
489
081
5.55
546
491
89.09

1.06
0.85
040

134
391
381
11.80
2.72
3.07

0.23
0.04

045
0.32
12.26

275

641
187
210
1,182
1,130
2,168

618

310

326

370

327
5,938

174

209
590
370
1,397
407
425

413

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

GET



3 4 5 6 7 8

32 Biswanath Chariali 6.92 0.12 461 -
3B Gohpur 881 041 587 -
34 Narayanpur 384 0.99 256 153
3 Bihpuria 363 091 242 139
36  North Lakhimpur 6.66 0.56 443 6
37  Dhakuakhana 8.36 042 558 1
38 Dhemaji 1481 143 987 153
39  Silapathar 2.00 0.38 133 56
40 Doom Dooma 162 - 108 -
41 Makum 1.80 0.72 120 119
42  Tinsukia 26.24 9.14 1,749 682
43  Digboi 6.68 013 445 -
4 Margherita 471 022 314 -
45 Dibrugarh 23.22 9.37 1,548 923
46  Chabua 185 011 124 2
47  Naharkatiya 3.78 022 252 1
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Sivasagar
Amguri
Nazira
Simaluguri
Sonari
Moranhat
Jorhat
Teok
Titabor Town
Mariani
Bokakhat
Dergaon
Golaghat
Sarupathar
Barpathar
Hamren

Donkamokam

3.10
198
2.75
180
5.30
1.08
13.89
9.72
592
0.09
485
10.83
7.36
6.17
552
180
131

101
0.61
081
047
041
0.06
402
301
042
0.09
168
051
022
134
221

206
132

N 8 B

917
647
3%

323
722
491
411

87

U'Il\)l\)8l\)

g NN
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3 4 5 6 7 8

65 Diphu 1521 0.03 1,014 -
66 Bokajan 3.22 0.07 214 1
67 Howraghat 168 0.08 112 -
68  Dokmoka 204 0.01 136 -
69 Umrangso 3.05 - 203 -
70 Haflong 12.80 - 853 -
71 Mahur 3.20 - 213 -
72 Maibong 6.15 - 410 -
73 Silchar 17.72 711 1,182 803
74 Lakhipur 3.23 0.88 215 128
75 Karimganj 6.00 0.22 400 -
76  Badarpur 6.21 - 414 -
77 Hailakandi 14.34 349 956 477
78 Lala 8.03 2.35 535 292
79 Bongaigaon 6.07 132 405 158
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80 Abhayapuri 721 2.27 480 214 2 2
81 Basugaon 8.28 317 552 437 1 1
82 Bijni 2.24 0.82 149 124 - -
8 Rangia 9.08 0.09 605 - - -
84  Palasbari 1.70 0.01 113 - - -
85 North Guwahati 3.62 0.26 241 1 1 1
86 Guwahati 198.96 1.08 13,245 53 53 53
87 Tihu 0.71 0.24 47 2 2 2
88  Nalbari 711 1.69 474 199 - -
89 Mangaldoi 4.86 042 323 2 2 2
90 Kharupatia 14.19 217 946 303 - -
91 Tangla 411 040 274 - - -
92  Udalguri 0.65 - 43 - - -
93  Sonai 4.98 - 332 - - -
% Kajalgaon 2.76 094 184 147 - -
% Demow 200 0.36 133 5 - -

TotaL 1,040.79 160.94 69,346 16,276 163 163
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1 2 3 4 5 6 7 8 10
5 Bihar 1 SimriBakhtiyarpur 16.28 449 1,085 500 - -
2 EkmaBazar 10.89 154 726 174 - -

3 Parsa 9.03 258 602 450 - -

4 Mahua 7.85 1.86 523 315 - -

5 Mohania 2.37 0.90 158 60 2 2

6 Kochas 582 230 388 196 - -

7 Ramnagar 0.57 0.13 3 17 - -

8 Narkatiaganj 543 217 362 23 2 2

9 Bagha 2.28 091 152 70 - -

10 Chanpatia 8.52 0.66 568 64 - -

1 Bettiah 059 017 R} 28 - -

12 Raxaul Bazar 1959 7.84 1,306 680 2 2

13 Sugauli 405 162 270 27 3 3l

14  Dhaka 10.16 392 677 465 70 70

15 Motihari 8.00 0.84 533 180 4 4
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Avreraj
Kesaria
Chakia

Pakri Dayal
Mehsi
Sheohar
Bairgania
Belsand
Sitamarhi
Dumra
Janakpur Road
Jainagar
Madhubani
Jhanjharpur
Ghoghardiha
Nirmali

Birpur

2423
450
12.35
1944
1544
32.87
0.77
10.05
7.50
6.42
11.87
891
54.37
7.50
6.12
1041
9.27

1.30
2.73
0.96
181
6.17
14.75
042
6.25
422
3.17
1.03
178
13.79
415
3.71
049
043

1,615

823
1,296
1,029
2,191

51

670

428
791
594
3,624

694
618

184
261
100
326
657
1,350
51

g 4

125
150
1,891
410
316

114
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3B Supaul 14.76 356 984 340 - -
34 Jogabani 9.77 197 651 180 - -
35 Farbishganj 6.92 161 461 120 - -
% Araria 67.68 757 4512 1,798 18 18
37 Thakurganj 8.87 4.67 501 517 - -
38 Bahadurganj 20.60 498 1373 770 - -
3  Kishanganj 44.22 18.82 2,948 1,456 7 7
40  Banmankhi Bazar 29.20 407 1,946 709 1 1
41 Purnia 13597 67.94 6,766 2494 673 572
42  Kasha 324 130 216 63 - -
43 Katihar 76.34 4327 2,909 1,828 214 87
44 Manihari 19.82 047 1,321 60 - -
45 Madhepura 1518 390 1,012 940 - -
46 Murliganj 2358 7.65 1572 730 - -
47  Saharsa 15.00 9.79 1,000 1,000 - -
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Darbhanga
Benipur
Sahebganj
Motipur
Kanti
Muzaffarpur
Kataiya
Mirganj
Gopalganj
Barauli
Siwan
Maharajganj
Mairwa
Revelganj
Chapra
Marhaura

Dighwara

71.82
64.81
117
13.65
2345
12.26
10.67
245
750
345
104
15.68
417
150
843
240
5.39

29.18
1046
0.33
1.68
940
6.92
435
116
2.22
111
0.33
781
1.88
0.60
462
0.84
175

3,136
4,320

910
1563
819
711
163

230

1,045
278
100
562
160
359

1599
1,043

265
1,422

170
121

173

87
519
118
105

478

349
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65  Sonpur 12.00 480 800 658 - -
66 Lalganj 752 221 501 499 13 13
67  Hajipur 4413 501 2,942 584 15 15
68 Mahnar 9.08 324 605 325 3 3
69  Samastipur 3.96 162 263 % 3 3
70 Dalsingsarai 0.84 034 56 37 - -
71 Rosera 6.65 197 444 71 1 1
72 Teghra 587 091 391 D0 4 4
73 Bihat 2321 364 1547 359 15 15
74 Begusarai 6.09 249 405 345 52 52
75 Bakhri 1814 192 1,209 192 2 2
76 Balia 2145 176 1430 170 7 7
77 Khagaria 757 307 503 386 9 9
78  Gogri Jamalpur 30.27 7.46 2,018 407 8l 8l
79 Nawghachiya 954 5.46 636 455 16 16
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Kahalgaon
Sultanganj
Bhagalpur
Amarpur
Banka
Munger
Jamalpur
Kharagpur
Barahiya
Lakhisarai
Barbigha
Sheikhpura
Biharsharif
Hilsa
Islampur
Rajgir

Silao

5.46
13.74
10.79

224

3.02
12.26

3.00

420

7.08
12.05

3.66

216
4534

7.62

0.60

5.55

252

197
0.90
441
0.89
122
491
121
0.78
320
0.89
146
0.86
18.71
3.05
0.24
1.80
0.90

916
719
149
201
817
200
281
472

244
144
3,022

370
168

157
112
420

179

155
61
283

76
124
666
181

17

a7
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97 Maner 474 156 317 108 3 3

9%  Dinapur Nizamat 2.79 0.70 183 56 6 6

99 Khagaul 0.68 0.28 46 1 1 1
100 Patna 63.06 2540 3399 1,152 160 B
101 Phulwari Sharif 487 283 324 299 10 10
102 Bihta 0.02 0.02 1 1 1 1
103  Naubatpur 525 163 350 115 - -
104 Bikram 1461 5.01 974 670 - -
105 Masaurhi 456 262 304 297 3 3
106 Fatuha 5.25 210 350 101 - -
107 Khusrupur 16.91 449 1,127 450 - -
108  Bakhtiyarpur 24.03 5.68 1,602 600 - -
109 Barh 9.33 166 622 150 - -
110 Mokama 28.65 175 1910 184 - -
111 Shahpur 126 050 S 64 - -
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112
113
114
115
116
117
118
119

121

123
124
125
126
127
128

Arrah
Koilwar
Bihiya
Jagdishpur
Piro
Dumraon
Buxar
Bhabua
Koath
Bikarmaganj
Nasriganj
Nokha
Sasaram
Dehri
Daudnagar
Rafiganj
Aurangabad

167
651
150
959
750

1331
255
0.80

1227

1137
581
2.25
444
1.03
2,07
9.12
643

045
0.55
0.60
301
3.00
4.36
049
0.35
181
412
0.80
0.90
1.36
0.28
0.99
331
3.16

110

171

818
758
387
150
2%

136

416

S

275
194
412

41
116

108
148
262

125
327
371

27

27
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129  Navinagar 458 1.83 305 305 - -

130  Tikari 2271 091 151 89 1 1

131  Gaya 131.12 59.48 7,090 3155 1,462 1,401

132 Sherghati 9.26 0.36 617 - - -

133 Bodh Gaya 11.06 442 737 288 A K7

134 Nawada 5.78 1.66 385 198 2 2

135 Warisaliganj 3192 599 2,128 555 23 233

136  Hisua 9.15 275 610 258 12 12

137 Jamui 51.39 820 3426 950 - -

138  Jhajha 743 349 495 328 20 20

139  Jehanabad 2.95 119 197 8 2 2

140  Makhdumpur 441 197 29 250 1 1

141 Arwal 711 1.88 474 170 1 1

ToTtaL 2,004.52 63854 125026 53,132 4153 3,668

6 Chandigarh 1 Chandigarh 0.68 0.68 K3 K3 K3 K3
ToTAL 0.68 0.68 KS) K3} K3 K3

[VHEVS VACYY] 0] SJamsuy USHLM 81T

suonsand paieisun



7  Chhattisgarh
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Kunkuri

Shivpur Charcha

Baikunthpur

Manendragarh

Khongapani
Chirmiri
Ramanujganj
Balrampur
Wadrafnagar
Pratappur
Jarhi

Kusmi
Surajpur
Bhatgaon
Premnagar
Ambikapur
Lakhanpur

1.86
3.62
215
3.26
0.24
0.98
161
2.33
299
0.62
249
3.66
2271
0.32
147
1942
6.53

0.53
0.59

1.38

124
241
143
217

16

107
155
198

a
166
244
151

1,291

67
267
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18 Rajpur 0.88 0.01 59 1
19 Sitapur 179 - 119 -
20 Bagicha 112 0.07 73 18
21 Jashpur Nagar 452 0.65 29 114
2 Pathalgaon 290 0.02 194 R}
23 Kotba 293 - 195 1
24 Dharamjaigarh 1011 - 674 5
25 Lailunga 1151 - 767 89
26 Gharghoda 3.20 - 213 -
27 Kirodimalnagar 332 0.08 220 23
28 Raigarh 22.29 6.92 1,483 951
29 Pusaur 599 0.02 39 38
30 Kharsia 8.24 - 549 176
3l Sarangarh 2157 0.03 1,437 67
32 Sariya 1442 - 961 2
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Baramkela
Katghora
Chhurikala
Dipka

Pali

Korba
Naila-Janjgir
Akaltara
Baloda
Nawagarh
Shivrinarayan
Champa
Saragaon
Sakti

Naya Baradwar
Rahaud
Kharod

2.72
0.72
3.09
0.65
0.53
1855
4.68
6.59
349
110
218
354
342
4.95
6.44
291
249

0.00

3.89

0.05
001

182

206

1,598
312
439
234

145
235
228

429
194
166

©

16
61
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50 Dabhra 317 - 211 2
51 Chandrapur 129 0.09 8 5
52 Adbhar 1.80 - 120 -
53  Jaijepur 3.20 - 213 1
5 Gaurella 8.00 - 533 2
5 Pendra 771 - 514 3
5  Lormi 147 - R -
57 Kota 334 0.19 221 e
58 Ratanpur 16.25 - 1,083 -
59  Mungeli 231 0.01 154 1
60 Pathariya 3.68 - 245 61
61 Sargaon 0.63 - L2 -
62 Takhatpur 841 0.02 560 24
63  Sakari 3.68 - 245 K¢
64 Bilaspur 5453 18.65 3,860 2,245
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Tifra

Sirgitti
Malhar

Bodri

Bilha
Kawardha
Pipariya
Bodla
Sahaspur-Lohara
Pandariya
Pandatarai
Gandai
Chhuikhadan
Khairagarh
Dongargarh
Rajnandgaon

Chhuriya

170
444
3.06
221
512
10.12
132
348
3.17
13.08
302
3.87
131
9.27
9.64
3317
221

0.07

0.02
0.09
125

0.00
0.04
1143

112
2%
204
147

676

232
211
872
201
258

619

2,328
147

223
810
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82 Dongargaon 0.35 - 23 -
8  Ambagarh Chowki 339 - 226 60
84 Nawagarh 0.60 0.00 1 1
8 Maro 0.96 - 64 -
86 Bemetara 543 0.16 360 190
87 Saja 219 - 146 19
8  Devkar 132 - 83 19
89  Parpondi 132 - 83 -
0 Than-Khamharia 362 - 241 -
91 Berla 258 - 172 -
92 Dhamdha 5.09 - 339 -
9 Ahiwara 14.28 - 952 36
9 Kumhari 10.26 025 686 132
% Jamul 8.09 132 539 27
9% Bhilai Charoda 31.66 4.95 2,077 535
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97

100
101
102
103
104
105
106
107
108
109
110
111
112
113

Bhilai Nagar
Durg

Patan
Arjunda
Gunderdehi
Daundi Lohara
Balod
Dalli-Rajhara
Chikhalakasa
Doundi
Gurur

Simga
Bhatapara
Baloda Bazar
Lawan

Palari

Tundra

14135
34.83

179
1.89
150
494
8.00
311
1.08
2.96
0.93
2.36
8.55
8.28
4.70
132
3.78

24.88
12.26
040

0.07
0.39
0.38

0.00

10,572
2,299
114
126
100
329
533
207

197

157

551
313

253

1,188
1314

103
146

51
146
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114 Kasdol 2.96 - 197 40 - -
115 Bhatgaon 0.96 0.05 63 2 2 2
116  Bilaigarh 119 - 7 - - -
117 Arang 160 0.85 203 194 153 153
118  Abhanpur 19.10 0.04 1282 115 n n
119  Gobra Nawapara 14.90 125 993 17 - -
120 Koora 1331 - 887 18 - -
121 Birgaon 23.70 262 1,580 9% - -
122 Raipur 306.38 11045 20,888 7,665 1,318 996
123 Mana-Camp 324 0.01 216 1 1 1
124 Fingeshwar 315 - 210 73 - -
125  Rajim 456 0.00 305 1 1 1
126  Tilda Newra 403 0.05 268 24 3 3
127  Kharora 110 - 73 - - -
128  Gariyaband 345 - 230 - - -
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130
131
132
133
134
135
136
137
138
139
140
141
142
143
144
145

Chhura
Basna
Saraipali
Tumgaon
Mahasamund
Pithora
Bagbahara
Bhakhara
Kurud
Magarlod
Aamadi
Dhamtari
Nagari
Charama
Bhanupratappur
Kanker

Narharpur

3.72
533
707
3.90
544
0.90
415
200
119
0.75
167
14.24
3.08
3.52
0.26
9.65
2271

0.03

242

0.04

0.02

2.30

0.02
0.02
2.80

248

471
260

276
133

111
951
205
234

17

151
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146 Antagarh 122 - 81 -
147 Pakhanjur 354 - 236 -
148 Keskal 6.92 - 461 89
149  Kondagaon 467 - 311 26
150 Farasgaon 176 - 117 25
151 Jagdalpur 16.76 362 1,117 491
152  Bastar 348 - 232 108
153 Narayanpur 122 0.13 82 9
154  Dantewada 9.27 2.79 618 232
155  Bade Bacheli 120 - a0 19
156  Barsur 162 - 108 73
157  Geedam 150 - 100 45
158  Kirandul 120 - 80 76
159  Dornapal 120 - 80 -
160 Konta 293 - 195 -
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161  Sukma 390 0.98 260 - - -

162  Bhopalpattanam 128 - 8 - - -

163  Bijapur 1.80 - 120 - - -

164  Bhairamgarh 0.89 - 59 - - -

ToTAaL 1,329.67 22371 90,969 20,823 3,055 2,275

8. Dadraand Nagar Havelil Silvassa 4584 10.78 2,933 896 274 274
TotAaL 4584 10.78 2,933 896 274 274

9. Damanand Diu 1 Diu 5.06 0.46 337 - - -
2 Daman 2.08 105 123 A % %

TotAL 7.13 152 460 84 36 36

10. Delhi 1 South Delhi MCD 1758 1758 874 874 874 874
2 NDMC 1.86 1.86 86 86 86 86

3 Delhi Cantonment Board 9.22 9.22 429 429 429 429

TotAL 2865 28.65 1,389 1,389 1,389 1,389

11. Goa 1 Mapusa 0.45 045 20 20 20 20
2 Pangji 0.13 0.13 7 7 7 7

3 Ponda 0.15 0.15 7 7 7 7
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Mormugao 0.37 0.37 20 20 20 20
Margao 0.16 0.16 8 7 7 7
ToTaL 127 127 61 61 61 61
12. Guijarat 1 Bopal 0.24 0.24 10 10 10 10
2 Kadodara 0.56 0.56 25 25 5 5
3 Rapar 0.03 0.03 1 1 1 1
4 Bhachau 021 021 9 9 9 9

5 Anjar 447 447

6 Bhuyj 11.92 850 408

7  Mandvi 0.20 0.20 10 10 10
8 Gandhidham 108 108 52 52 52 52
9 Tharad 242 0.17 8 8 8
10 Dhanera 0.17 0.17 8 8 8
11 Palanpur 50.68 18.98 854 78 78

12 Deesa 42.34 2654
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Bhabhar
Radhanpur
Sidhpur
Patan

Harij
Chanasma
Kheralu
Unjha
Visnagar
Vadnagar
Vijapur
Mahesana
Kadi
Khedbrahma
Idar
Himatnagar

Prantij

0.60
22.79
034
10.61
527
0.02
021
5.78
548
0.04
3.66
22.52
10.77
048
6.63
361
347

0.60
3.71
0.34
5.88
1.00
0.02
021
254
3.09
0.04
202
1491
9.59
048
3.17
126
146

31
1,502
17
651

1,307
551

423
221
229

o R 8 R

31
37
17
126
16

16

5w

461
420

o R 8 R

31
37
17
126
16

16

5w

461
420

o R 8 R
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0 Talod 0.05 0.05 3 3 3 3
3l Modasa 335 335 146 146 146 146
2 Bayad 057 057 2% 2% 2% 2%
3B Chhatral INA 491 491 274 274 274 274
3 Kalol 50.39 28.60 3,059 3,059 638 638
35 Mansa 7.90 3.92 476 190 118 118
36 Pethapur 0.25 0.25 n n n n
37 Gandhinagar 7.84 7.84 355 355 355 355
38 Dehgam 271 127 174 14 14 14
39 Viramgam 204 204 B B B B
40 Sanand 409 409 189 189 189 189
41 Ahmedabad Cantonment (CB) 0.23 0.23 13 13 13 13
42 Ahmedabad 804.11 41201 60,360 49,568 20803 15470
43 Bareja 470 0.76 313 10 10 10
44 Dholka 5.03 287 3w &4 &4 &4
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Bavla
Dhandhuka
Halvad
Dhrangadhra
Patdi

Surendranagar Dudhrej

Wadhwan
Thangadh
Chotila
Limbdi
Morvi
Wankaner
Rajkot
Lodhika
Jasdan
Gondal

Bhayavadar

14.75
4.09
134
1.36

1356

39.52
3.34

13.73
213
0.08

25.05
3.03

2571.77
0.20
097
571
2.85

6.83
171
134
1.36
2.68
16.62
244
9.00
213
0.08
10.65
131
13469
0.20
0.97
571
0.01

910
270

1,627
188
447
104

4
1,646
199
19516
9

5
265
190

642

211
1,063

447
104

4
1,646
199
13,759
9

265

103

27
104

5,746

265
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62 Upleta 4.27 197 278 2 2 2
63  Dhoraji 176 0.32 113 13 13 13
64 Jetpur Navagadh 1543 534 1,017 824 24 24
6 Okha 0.04 0.04 2 2 2 2
66 Dwarka 0.07 0.07 3 3 3 3
67 Khambhalia 261 261 119 119 119 119
68  Sikka 0.02 0.02 1 1 1 1
69  Jamnagar 83.69 43.75 5,602 5,208 2,376 1,620
70  Dhrol 0.17 0.17 7 7 7 7
71 Kalavad 0.80 0.03 53 2 2 2
72 Porbandar 3.98 3.98 184 184 184 184
73 Chhaya 0.92 0.92 44 44 44 44
74 Ranavav 0.12 0.12 6 6 6 6
75 Kutiyana 0.01 0.01 1 1 1 1
76 Bantwa 5.28 211 352 - - -
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Manavadar
Vanthali
Junagadh
Visavadar
Keshod
Mangrol
Chorwad
Talala
\eraval
Sutrapada
Kodinar
Una
Babra
Lathi
Damnagar
Amreli

Bagasara

0.05
0.05
20.85
0.04
2.24
459
11.88
139
6.57
0.04
1504
6.58
049
0.10
0.05
641
0.08

0.05
0.05
1291
0.04
1.09
0.60
475
139
148
0.04
9.69
284
049
0.10
0.05
439
0.08

1,241

142

359

142

w

792

v 2R BB LR S

141

w

v o~ R B oo v N8

141

w

v o~ R B oo v N8

141
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9% Savarkundla 0.35 0.35 16 16 16 16
% Rajula 0.68 0.68 A A A A
9% Botad 5.83 2.95 371 51 51 51
97 Gadhada 0.02 0.02 1 1 1 1
9% Bhavnagar 7313 3761 5775 5135 1,866 360
99  Sihor 029 0.29 13 13 13 13
100  Gariadhar 0.02 0.02 1 1 1 1
101  Palitana 0.16 0.16 7 7 7 7
102 Talaja 0.02 0.02 1 1 1 1
103 Mahuva 11.38 4.76 751 751 15 15
104 Umreth 2.30 041 144 18 18 18
105 Ode 215 - 143 - - -
106 Anand 456 456 211 211 211 211
107 Vallabh Vidyanagar 0.15 0.15 7 7 7 7
108  Karamsad 0.63 0.63 2 2 2 28
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109
110
111
112
113
114
115
116
117
118
119

121

123

124
125

Petlad
Khambhat
Borsad
Kapadvanj
Balasinor
Kathlal
Mehmedabad
Kheda
Nadiad
Chaklasi
Kanjari
Thasra
Dakor
Lunawada
Shehera
Godhra
Kalol

0.53
0.14
7.70
10.24
2.36
0.02
6.46
0.13
5.36
525
418
0.05
0.04
011
0.34
310
011

0.53
0.14
3.16
434
0.46
0.02
176
0.13
262

0.02
0.05
0.04
011
0.34
310
011

5
7
511
674
152

428

307

278

a Now

145

a Now

&

145
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124
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145
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126 Halol 1.80 1.80 & & & &
127 Jhalod 6.52 2.96 422 2% 2% 2%
128 Dohad 244 244 112 112 112 112
129  Savli 122 0.30 78 17 17 17
130 Vadodara 290.06 165.27 19,154 14411 6,045 4,040
131 Por-Ramangamdi 0.04 0.04 2 2 2 2
132 Vaghodia 116 116 5 55 5 55
133 Chhota Udaipur 0.02 0.02 1 1 1 1
134 Dabhoi 10.70 3.67 702 543 27 27
135 Padra 128 041 el 21 21 21
136 Karjan 314 0.39 204 21 21 21
137 Rajpipla 0.24 0.24 10 10 10 10
138  Bharuch 0.05 0.05 4 4 4 4
139  Bharuch 1941 14.26 753 753 369 241
140  Anklesvar 19.32 12.70 1,124 1,124 388 388
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141
142
143
144
145
146
147
148
149
150
151
152
153
154
155
156
157

Anklesvar
Panoli
Valia - Jhagadia
Navsari
Vijalpor
Gandevi
Valsad
Valsad
Dharampur
Pardi

Vapi

Vapi
Sarigam
Umbergaon
Umbergaon
Tarsadi

Surat

2.70
0.04
0.02
8.06
4.09
0.02
941
0.07
0.02
152
18.20
051
047
6.93
0.22
0.36
439.24

2.70
0.04
0.02
5.06
252
0.02
6.25
0.07
0.02
152
18.20
051
047
6.93
0.22
0.36
248.46

30,855

127

117

307

28,155

127

117

307

8,970

127

117

307

8,387
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1 2 3 4 5 6 7 8 9 10
158  Hajira 024 024 n n n n

159  Magdalla 0.95 0.95 46 46 46 46

160  Sachin 0.45 0.45 5 5 5 5

161 Kansad 012 012 6 6 6 6

162  Bardoli 0.74 0.74 K3 K3 K3 K3

163  Songadh 0.64 0.64 3l 3l 3l 3l

164 Wara 050 050 23 23 23 23

TotaL 2,700.59 145575 182276 142443 56,464 45,656

13. Haryana 1 Barara 6.93 0.03 461 1 1 1
2 Rajound 14.06 - 937 - - -

3 Bhuna 477 - 318 - - -

4 Uklana Mandi 7.73 - 515 - - -

5 Nagal Chaudhry 431 - 287 - - -

6 Kalka 0.14 0.14 7 7 7 7

7 Pinjore 021 021 n n n n
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Panchkula
Naraingarh
Ambala
Ambala Cantt. (CB)
Jagadhri
Yamunanagar
Shahbad
Pehowa
Thanesar
Ladwa
Cheeka
Kaithal
Kalayat
Pundri
Nilokheri
Karnal

Nissing

0.20
0.04
4547
0.24
012
54,67
2340
30.94
043
2594
0.04
0.25
11.78
1359
0.07
0.77
0.02

0.20
0.04
18.55
0.24
012
32.33
0.04
0.03
043
0.03
0.04
0.25

0.06
0.07
0.77
0.02

10

236

7
1,560
2,062

24
1,729

785

&

~ 8 »

10
2
154

7
737

- B8 & o

149

,ow B4 R

- 8 & o

- 8 & o
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3 5 6 7 10
25 Assandh 0.03 0.03 1 1 1 1
26 Gharaunda 0.04 0.04 3 3 3 3
27 Panipat 047 047 KYJ KYJ KYJ KYJ
28 Samalkha 2577 0.03 1,719 3 3 3
29 Gohana 0.02 0.02 1 1 1 1
30 Ganaur 2338 0.05 1,559 4 4 4
31l Sonipat 1.09 1.09 60 60 60 60
32 Kharkhoda 6.98 - 465 - - -
3B Narwana 10.86 0.04 723 2 2 2
34 Uchana 797 - 531 - - -
% Jind 021 021 iV iV iV iV
36 Julana 10.20 - 680 - - -
37 Ratia 10.25 0.02 683 1 1 1
38 Tohana 20.27 - 1,351 - - -
3  Fatehabad 0.06 0.06 3 3 3 3
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5

8 8§ &£ 88 2 8 & &

Mandi Dabwali
Kalanwali
Sirsa

Rania
Ellenabad
Barwala
Hisar
Narnaund
Hansi
Bhiwani
Maham
Rohtak
Kalanaur
Sampla

Beri
Bahadurgarh
Jhajjar

27.56
11.99
0.05
8.58
14.98
0.04
47.79
207
0.08
0.04
10.73
72.25
1107
719
9.33
0.17
0.04

0.02

0.05

0.02
0.04
18.83
0.09
0.08
0.04

2910

0.05

0.17
0.04

1,837
79

572

1547
136

715
1535
738
478
622
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57/ Mahendragarh 0.01 0.01 1 1 1 1

58  Ateli 126 - 73 - - -

59 Dharuhera 0.19 0.19 10 10 10 10

60 Rewari 0.71 0.71 40 40 40 40

61 Hailey Mandi 042 042 23 23 23 23

62 Pataudi 0.03 0.03 1 1 1 1

63  Gurgaon 347 347 201 201 201 201

64 Sohna 0.58 0.58 31 31 31 31

65 Faridabad 6.47 6.47 326 326 326 326

66 Palwal 0.14 0.14 8 8 8 8

67 Hodal 0.01 0.01 1 1 1 1

TotAaL 600.93 116.24 29,252 4,613 2,049 2,049

14. Himachal Pradesh 1 Chamba 6.54 262 436 3719 1 1
2 Dharmsala 1994 797 1,329 80 1 1

3 Kangra 0.00 0.00 1 1 1 1
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4 Kullu 2.36 0.94 157 137 5 5
5 Mandi 3.92 157 262 76 1 1
6 Hamirpur 0.60 0.24 40 21 1 1
7 Daulatpur 0.01 0.01 1 1 1 1
8 Una 1314 5.09 876 251 0 0
9 Bilaspur 6.20 2.76 413 206 128 128
10 Nalagarh 801 3.23 533 2 2 2
11 Baddi 041 0.18 27 2 2 2
12 Parwanoo 0.02 0.01 1 - - -
13 Solan 0.67 0.30 44 17 5 5
14 Rajgarh 0.02 0.02 1 1 1 1
15 Nahan 6.45 258 430 D0 - -
16 Paonta Sahib 0.01 0.01 1 1 1 1
17 Rampur 0.04 0.04 2 2 2 2
18 Shimla 28.77 9.80 373 312 12 12
19 Theog 0.00 0.00 1 1 1 1
ToTtaL 97.09 37.39 4928 1,580 195 195
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15. Jammuand Kashmir 1  Kupwara 047 - 3 4 - -
2 Handwara 9.06 0.03 604 2 2 2

3 Sopore 2251 0.01 1501 1 1 1

4 WatraGam 0.07 0.07 7 7 7 7

5 Baramula 1521 248 1,020 s 23 23

6 Bandipore 0.01 0.01 3 3 3 3

7 Hajan 0.02 0.02 1 1 1 1

8 Sumbal 0.02 0.02 2 2 2 2

9 Srinagar 17.37 0.12 1,162 0 12 12

10  BadamiBagh (CB) 0.02 0.02 1 1 1 1

11 Ganderbal 2.78 - 185 - - -

12 Khansahib 0.10 0.10 10 10 10 10

13 Badgam 8.82 0.05 591 6 6 6

14 Chadura 011 011 6 6 6 6

15  Charar-i-Sharief 0.04 0.04 3 3 3 3
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Pulwama
Shupiyan
Aishmuquam
Bijbehara
Anantnag
Kulgam
Leh Ladakh
Kargil
Doda
Bhaderwah
Ramban
Kishtwar
Udhampur
Reasi
Punch
Surankote

Thanamandi

6.37
284
0.03
205
5.62
0.02
18.90
3.93
4.60
351
158
170
6.94
0.02
122
0.23
0.01

0.04
0.14
0.03
0.04
0.83
0.02
8.06
0.02
0.25
0.08
0.09
0.07
246
0.02

0.01

426
189

137
375

262
307
234
105
115

LB R LB

8 ~

17
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3B Rajauri 579 0.06 385 63 3 3

34 Sunderbani 001 001 1 1 1 1

3B Jammu 0.82 0.27 51 14 14 14

36 Ghomanhasan 0.00 0.00 1 1 1 1

37 R.S.Pora 215 0.60 143 - - -

38  Samba 2.36 0.35 157 49 - -

39 Bashohli 159 0.22 106 14 - -

40 Kathua 389 0.85 259 K} 1 1

ToTAL 152.76 1758 9,510 704 191 191

16. Jharkhand 1 Nagar Uttari 3011 094 2,007 74 43 43
2 Majhion 25.38 461 1,692 1,088 355 355

3 Garhwa 42.06 823 2,857 1,936 941 941

4 Chatra 15.86 391 1057 755 19 194

5 Koderma 16.50 4.16 1,100 973 197 197

6 Jhumri Telaiya 4539 14.01 3,026 2,240 723 723

[VHEVS VACYY] 0] SJamsuy USHLM  8/T

suonsand paieisun



& B BE B8 © o -

Giridih
Deoghar
Madhupur
Godda
Sahibganj
Rajmahal
Pakaur
Dhanbad
Chirkunda
Phusro
Chas
Lohardaga
Mango
Jamshedpur
Jugsalai
Chakulia

Hussainabad

81.80
138.89
3491
26.75
27.75
16.40
28.80
177.26
1561
3.76
12422
73.87
36.17
169.62
044
2547
17.28

10.62
29.85
11.20
6.24
713
3.17
537
9261
3.62
3.79
32.16
20.72
3.37
19.90
0.05
4.39
477

5453
9,260
2,347
1,783
1,850
1,093
1920
10,897
1,207
250
8,044
4971
2410
11,306

1,698
1,152

2291
7,191
1,887
1439
1235

961
1457
5,061

517

248
6,041
3,671

870

1281
587

1,017
2,755
311
647
481
a2
352
2175
2717
186
2538
1,130
262
299

407

1,017
2,755
311
647
481
a2
352
2,023
2717
186
2,245
1,130
262
299

407
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24 Bishrampur 33.03 350 2,202 773 401 401
25 Medininagar 5321 10.25 3,774 1,617 722 722
26 Latehar 29.95 5.26 2,270 1,085 436 436
27 Hazaribag 63.54 12.03 4,309 1,949 783 783
28 Ramgarh 26.64 8.85 1,776 1,455 452 452
29 Basukinath 2391 2.73 15% 680 343 343
0 Dumka 1547 3.10 1,031 493 194 194
31 Jamtara 33.75 5.56 2,250 1,607 323 323
32 Mihijam 17.36 281 1,157 203 40 40
3B Ranchi 55371 105.12 39,043 14,409 3,705 2,762
34 Bundu 14.42 344 978 582 158 158
35 Khunti 31.98 6.67 2,272 1570 378 378
% Gumla 60.29 7.38 4,044 1,525 836 836
37 Simdega 38.73 7.30 2,622 1,420 1,253 1,253
38 Chakardharpur 27.38 529 1,825 1,375 607 607
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3 Chaibasa 29.81 7.89 1,987 1,609 333 333
40  Adityapur 58.01 433 3868 788 403 403
41 Seraikela 521 1.05 348 252 130 130
ToTAL 2,290.62 497.34 154,759 75,793 27,310 25,922

17. Karnataka 1 Naganur 0.89 0.05 59 59 25 25
2 Boragaon 155 0.35 103 103 67 67
3 Examba 347 - 231 231 3 3
4 Kabbur 318 0.23 212 212 5 5
5 Ugar Khurd 240 0.01 160 160 57 57
6 Shedbal 143 021 % % 62 62
7 Ainapur 1.95 - 130 130 14 14
8 Chinchali 9.26 0.67 617 617 119 119
9 Kankanawadi 053 0.01 K3 K3 KYJ KYJ
10  Harugeri 8.40 0.73 560 560 7 7
11 Mugalkhod 744 1.05 496 496 54 54
12 Kallolli 242 0.09 161 161 2 2
13 Mallapur (P.G.) 533 0.14 355 315 26 26
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14 Arabhavi 6.21 0.09 414 414 69 69
15  M.K.Hubli 0.93 0.01 62 62 17 17
16 Kittur 0.30 - 20 10 - -
17 Manolli (Munavalli) 104 - 69 69 6 6
18 Belagali 6.80 0.65 453 426 101 101
19 Kamatgi 6.63 044 442 387 173 173
20 Aminagad 459 0.54 306 261 R R
21 Chadchan 5.16 0.01 344 344 134 134
2 Almel 471 045 314 314 314 314
23 DevaraHippargi 542 0.33 361 361 292 292
2 Kolhar (Old) 341 0.26 227 227 % %
25 Nidagundi 413 0.20 275 275 13 13
26 Managuli 287 0.30 191 191 52 52
27 Nalatawad 5.69 055 379 379 3 33
28 Maski 542 - 361 361 146 146
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Sirwar

Turvihal

Balganur
Kuknoor
Kanakgiri

Karatgi
Tawargera

Jali

Guittal
Hagaribommanahalli
Mariyammanahalli
Kurugodu
Kudathini
Kurekuppa
Nayakanahatti
Malebennur

Kaapu

533
200
198
549
290
4.88
581
0.29
443
176
8.22
9.62
4.35
522
434
215
2271

0.16
0.17
0.30
043
021
0.27
0.54
0.01
0.29
0.09
0.27
0.58
0.14
0.19
0.26
0.11
0.16

133
132
366
193
324
387

295
117

641
290

289
143
151

133
132
366
193
324
387

295
117

641
290

197

138

165

B &

87
105

166

167

49

105

165

B &

87
105

166

167

49

105
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46 Chandapura 0.45 0.12 2 2 9 9
47  Hebbagodi 4.96 0.13 328 190 IC) IC)
48 Bommasandra 101 - 67 67 5 5
49  Attibele 209 0.36 137 137 46 46
50 Jigani 171 - 114 114 50 50
51 Kotekara 0.69 0.06 46 13 6 6
52 \Vittal 0.90 0.06 60 60 37 37
53 Kembhavi 315 0.37 210 110 24 24
5 Kekkera 3.00 0.28 200 200 49 49
% Bidadi 0.23 - 15 15 - -
5%  Nipani 10.96 195 729 448 86 86
57  Sadalgi 1217 0.02 811 519 278 278
58 Chikodi 1166 071 776 234 149 149
50 Athni 419 0.18 278 213 161 161
60 Kudchi 12.78 0.19 852 46 2 2
61 Raybag 6.45 131 431 222 64 64
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A N

T4

76

Mudalgi

Konnur

Gokak

Sankeshwar

Hukeri

Belgaum

Belgaum Cantonment(CB)
Khanapur

Bail Hongal
Saundatti-Yellamma
Ramdurg
Mahalingpur

Terdal

Jamkhandi

Rabkavi Banhatti
Bilgi

Mudhol

3.86
492
14.74
6.14
3.03
7841
0.01
5.06
6.68
444
14.48
741
848
9.78
1523
2412
14.01

0.17
0.16
0.82
0.05
021
2719
0.01
0.24
0.16
0.25
1.02
0.90
043
0.68
0.38
539
172

257
328
982
410
201
4,086

337

295

494

652

1,015

1,608
935

185
269
3682
253
187
1,350
1
321
325
191
287

336
284

8 &

71
T4
108

187

51
128
106
273
137
204
244

71
T4
108

187

51
128
106
273
137
204
244
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79 Kerur 7.53 0.27 502 238 5 5
80 Badami 7.64 0.26 509 232 48 48
8l Guledgudda 3.87 0.18 258 174 2 2
82 Bagalkot 2061 4.86 1,374 287 67 67
8 Hungund 542 0.50 361 268 76 76
84 llkal 11.99 0.79 800 372 88 88
85  Bijapur 37.95 7.53 2,525 2,525 39 396
8 Indi 13.82 120 922 625 164 164
87  Sindgi 295 0.24 198 132 63 63
Basavana Bagevadi 13.70 0.46 913 *2) 37 37
8  Muddebihal 931 0.50 620 360 104 104
0 Talikota 170 0.08 113 65 20 20
91 Basavakalyan 4.24 0.15 282 265 210 210
92 Bhalki 1457 111 971 467 320 320
B Aurad 317 0.25 211 199 N N
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101
102
103
104
105
106
107
108
109
110

Bidar
Homnabad
Chitgoppa
Mudgal
Lingsugur
Devadurga
Raichur
Manvi
Sindhnur
Yelbarga
Kushtagi
Gangawati
Koppal
Nargund
Ron
Gajendragarh
Naregal

30.95
11.60
3.07
123
12.39
7.14
4555
947
29.97
507
534
221
2350
3.46
437
13.68
167

1040
044
044
0.13
117
044
8.59
0.27
0.70
0.39
0.34
048
293
031
022
0.23

2,062
774
205

826
476
3,024
631
1,999

147
1,569
230
291
911
111

1,765
316

624
157
1932

320
229
133
590
190

61
167
109

107

277

262

220

106

v G B 3 8 8

107

277

262

220

106

o B 3 8 8
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111  Gadag-Betigeri 124.21 38.08 8,279 4,504 299 299
112 Mulgund 2015 214 1,343 467 251 251
113 Shirhatti 328 011 218 162 26 26
114 Lakshmeshwar 16.83 0.75 1,120 687 217 217
115  Mundargi 9.18 0.27 612 282 12 12
116  Hubli-Dharwad 12252 54.97 6,385 2490 1,587 1,459
117 Alnavar 0.96 0.01 64 62 21 21
118 Navalgund 331 0.22 220 183 a7 a7
119  Annigeri 251 0.19 167 147 47 47
120 Kalghatgi 9.29 0.76 619 B 52 52
121 Kundgol 5.96 0.20 397 236 134 134
122 Dandeli 33.16 175 2,208 1,182 12 12
123 Karwar 111 0.10 73 69 15 15
124 Haliyal 1259 0.19 839 593 5 5
125 VYellapur 450 0.22 300 295 66 66
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126
127
128

130
131
132
133
134
135
136
137
138
139
140
141
142

Mundgod
Sirsi
Ankola
Kumta
Siddapur
Honavar
Bhatkal
Shiggaon
Bankapura
Savanur
Hangal
Haveri
Byadgi
Hirekerur
Ranibennur
Hoovina Hadagalli

Hospet

3.67
1.89
162
0.90
1.86
0.33
051
597
10.67
18.13
11.76
26.24
10.32
3.66
13.39
334
1474

0.28
0.05
0.02
0.07
0.67
0.04
0.02
0.49
0.28
0.66
051
151
053
011
051
021
047

244
126
108

124

976

126
107

119

132

135
218
462

124
298
149
769

o o~ ~ BB BB

24

110

113

&R

148

v o~ A BB BB

24

110

113

&R

148
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143 Kamalapuram 10.20 0.85 679 168 50 50
144 Kampli 415 0.58 276 245 62 62
145  Siruguppa 8.11 0.35 540 179 A A
146  Tekkalakote 1342 0.27 8% 610 212 212
147  Bellary 169.64 12.66 11,305 3,251 675 675
148 Sandur 450 0.15 300 273 130 130
149 Kudligi 5.55 0.18 369 323 200 200
150  Kotturu 247 0.08 164 154 84 84
151  Molakalmuru 5.24 0.25 349 212 114 114
152 Challakere 10891 195 7,260 674 200 200
153  Chitradurga 58.56 3207 2,230 1,909 1,455 1,386
154  Holalkere 950 052 633 51 3 3
155 Hosadurga 519 0.20 346 203 8 8
156  Hiriyur 2581 158 1,718 515 256 256
157  Harihar 13.73 0.80 915 114 A A
158  Harapanahalli 16.09 0.60 1,065 687 211 211
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159
160
161
162
163
164
165
166
167
168
169
170
171
172
173
174
175

Jagalur
Davanagere
Honnali
Channagiri
Jog Kargal
Sagar

Sorab
Siralkoppa
Shikarpur
Hosanagara
Tirthahalli
Shimoga
Bhadravati
Kundapura
Saligram
Udupi
Karkal

841
97.83
9.96
10.13
175
2643
497
5.60
298
137
0.12
42.01
15.80
1.03
0.84
1271
3.05

0.24
2182
117
0.50
0.02
9.77
0.22
0.08
0.12
0.53

293
0.89
0.23
0.60
165
0.88

561
4,215
662
675
116
1,762
331
373
198
91

2,782

1,054

824
198

275
2,343
382
199

1,730

121

91

713

466

295
198
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176  Narasimharajapura 0.03 - 2 - - -
177 Tarikere 5.55 0.35 368 3 24 24
178  Birur 296 0.04 197 7l A A
179 Kadur 818 045 545 123 % %
180 Chikmagalur 29.84 0.60 1,983 115 24 24
181  Mudigere 0.17 0.08 n 8 5 5
182  Chiknayakanhalli 127 0.01 8 70 48 48
183  Sira 23.96 366 1,597 572 3 3
184 Pavagada 740 041 494 188 70 70
185 Madhugiri 7.96 277 531 523 3 3
186 Koratagere 267 0.12 179 144 55 53]
187  Tumkur 102.25 62.70 3,092 2814 2,351 1,188
188  Gubbi 0.90 0.04 60 49 2 pal
189  Tiptur 319 0.04 213 169 60 60
190 Turuvekere 399 0.18 266 49 16 16
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191
192
193
194
195
196
197
198
199
200
201
202
203
204
205
206
207

Kunigal
BBMP
Anekal
Krishnarajpet
Nagamangala
Pandavapura
Shrirangapattana
Mandya
Maddur
Malavalli
Sakleshpur
Belur
Arsikere
Hassan

Alur
Arkalgud

Hole Narsipur

8.57
2,016.12
420
0.72
4.36
1.02
6.44
52.34
8.05
18.39
6.21
263
27.80
9.73
041
10.09
2642

0.34
212.35
191
0.10
0.27
0.15
0.07
16.80
047
0.70
0.22
0.23
8.59
247
0.05
0.82
6.70

571
1,30,065
248

48

291

2,032
536
1,225
414
175
1,853

27
673
1,760

41
13,425
222
3
41
67
161
875
182
341
146

210
167

172
871

41
6,330
105
16

24

47

71

119

24

3

51
242

41
4877
105
16

24

47

71

119

24

3

51
242
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208 Channarayapatna 1370 0.65 912 119 41 41
209  Mulki 043 0.10 2 13 12 12
210  Mudbidri 0.87 0.19 5 5 13 13
211 Mangalore 28.26 8.55 1,840 259 148 148
212 Ullal 3.70 0.04 246 147 93 93
213 Bantval 200 0.26 130 107 23 23
214 Beltangadi 0.96 011 63 46 3 3
215 Puttur 2.52 0.15 168 139 43 43
216  Sulya 4.79 0.22 317 150 2 2
217 Madikeri 1.66 0.05 111 51 15 15
218 Somvarpet 144 0.06 % L2 i) i)
219 Kushalnagar 441 0.05 294 255 2 2
220 \Virajpet 163 0.14 108 & A A
221 Piriyapatna 6.33 0.32 422 205 64 64
222 Hunsur 1175 0.77 783 60 37 37
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223
224
225
226
227
228
229
230
231
232
233
234
235
236
237
238
239

Krishnarajanagara
Mysore
Heggadadevankote
Saragur

Nanjangud

Bannur
Tirumakudal Narsipur
Gundlupet
Chamarajanagar
Yelandur

Kollegal

Hanur

Aland

Afzalpur

Gulbarga

Chincholi

Sedam

7.58
72.26
9.37
4.19
16.86
8.34
7.85
7.56
20.75
3.83
16.36
7.67
5.90
1740
119.53
13.92
16.13

054
20.90
024
130
128
049
0.31
0.29
147
011
145
0.56
0.25
112
71.66
3.06
2.80

4,715
625
280

1123

523

1,383
255
1,090
511
393
1,160
5450
929
1,074

322
3423

246
74
148
9
287

225
225
123
507
3,446
640
383

231
218

[Ey

B Q9 & 8

202

157

292
2,587
8

45

231
218

[Ey

B Q@ & 8

202

157

292
1,507
8

45
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240  Chitapur 30.10 370 2,005 811 209 209
241  Shahabad 956 054 638 374 87 87
242 Wadi 471 0.00 315 300 67 67
243 Jevargi 7.79 0.62 519 108
244 Shorapur 14.80 0.70 987 608 5% 5%
245  Shahpur 8.26 0.30 550 303 10 10
246  Gurmatkal 116 0.09 76 73 18 18
247 Yadgir 26.77 376 1,782 1,031 224 24
248  Srinivaspur 11.60 0.62 773 131 71 71
249  Kolar 3241 16.70 1,238 1,061 599 460
250  Malur 434 0.38 289 2711 69 69
251 Bangarapet 10.49 0.96 696 293 131 131
252 Robertson Pet 1542 519 1,027 942 %6 K3
253  Mulbagal 9.23 0.68 615 115 K} K}
254 Gauribidanur 20.83 0.35 1,392 357 69 69
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255  Chikkaballapura 16.46 145 1,097 448 7 7
256 Gudibanda 0.80 0.10 52 49 18 18
257  Bagepalli 162 029 108 102 47 47
258  Sidlaghatta 15.72 0.72 1,048 3% 158 158
259  Chintamani 9.75 177 650 446 50 50
260 Nelamangala 390 011 258 184 76 76
261 Dod Ballapur 15.92 067 1,060 486 239 239
262 Vijayapura 4464 0.56 2,976 D0 50 50
263 Devanahalli 5.86 0.39 391 363 125 125
264  Hosakote 334 051 217 198 7 v
265 Magadi 9.59 0.49 639 & K¢ K¢
266 Ramanagara 34.06 10.15 2,270 1,891 146 146
267 Channapatna 2981 171 1,987 412 184 184
268 Kanakapura 49.13 12.65 3,272 2,060 A A
ToTAaL 5345.21 81946 336,104 113756 38635 33930

18. Kerala 1 Nileswaram 9.08 0.94 605 151 1 1
2 Sreekandapuram 401 1.00 267 133 - -
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3 Panoor 6.35 124 423 3 - -
4 Mananthavady 28.32 0.06 1,888 50 - -
5 Sulthanbathery 1381 004 920 147 1 1
6 Payyoli 483 0.05 322 57 - -
7 Ramanattukara 3.63 0.02 242 57 - -
8 Feroke 6.11 1.30 407 175 - -
9 Koduvally 8.71 0.50 577 175 27 27

10 Kondotty 1263 071 842 304 - -

1 Nilambur 422 0.29 279 & 17 17

12 Thanur 25.16 012 1677 506 1 1

13 Kottakkal 347 - 231 3 - -

14 Parappanangadi 10.67 - 711 - - -

15  Tirurangadi 390 - 260 A - -

16  Pattambi 760 113 508 149 4 4

17 Mannarkad-I 8.39 0.82 558 428 4 4

[VHEVS VACYY] 0] SJamsuy USHLIM 86T

suonsand paieisun



8 B8 BXI B BRBRBRB B &

8 8

Wadakkanchery
Eloor
Thrikakara
Maradu

Piravom
Koothatukulam
Kattappana
Erattupetta
Ettumanoor
Haripad
Pandalam
Karunagappally
Kottarakkara
Kasaragod
Kanhangad
Payyannur

Taliparamba

18.59
143
3.88
6.73
2.79
3.95

20.67
8.46
548
3.99
8.75
7.89
485
351

14.09
8.39
4.55

3.95
0.30
101
097
0.74
097
0.80
0.99
011
0.02
0.61
129
084
1.00
3.19
161
132

1,239

254

186

264

1378

266

526
323

g 8

8 8B & &

112
135
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35 Kannur 8.69 335 617 389 32 32
36  Kannur Cantonment (CB) 0.02 0.02 1 1 1 1
37 Mattannur 501 092 336 137 14 14
38 Koothuparamba 6.35 1.87 423 163 16 16
39 Thalassery 4.18 135 280 157 7 7
40 Kalpetta 7.18 163 491 152 59 59
41 Vadakara 802 1.69 534 176 4 4
42 Quilandy 14.22 383 949 263 3 3
43 Kozhikode 3833 12.63 2,516 361 8 8
4 Manjeri 15.39 327 1,028 447 8 8
45  Malappuram 21.08 503 1,495 590 43 43
46  Perinthalmanna 1791 021 1,194 196 8 8
47 Tirur 557 0.03 3r2 110 3 3
48  Ponnani 15.73 0.29 1,049 381 10 10
49  Shoranur 8.80 042 586 59 1 1
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Ottappalam
Palakkad

Chittur-Thathamangalam

Kunnamkulam
Guruvayoor
Chavakkad
Thrissur
Kodungallur
Irinjalakuda
Chalakudy
Perumbavoor
Angamaly
Aluva
Paravur
Kochi

Kalamassery

Thrippunithura

11.72
27.93
8.57
8.89
757
13.36
16.34
13.88
6.09
412
217
213
143
440
77.04
9.55
11.90

2.99
442
194
158
2.40
2.17
373
104
115
051
064
041
068
081

2042
1.80
193

777
2,080
571
594

890
1131
925
407
274
143
140

290
4577

786

319

272
154
182
325
325
133
188

8 B

8 8 R

1,429
144
310

B v R o &

136

=N

17

B v R o &

118
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67 Muvattupuzha 3.07 0.97 198 124 2 2
68 Kothamangalam 9.45 124 627 N 9 9
69 Thodupuzha 1247 3.14 827 222 115 115
70 Palai 048 0.01 32 9 - -
71 Vaikom 3.07 0.08 203 30 4 4
72 Kottayam 10.50 234 697 156 19 19
73 Changanassery 3.02 0.50 203 41 10 10
74 Cherthala 8.07 0.86 534 100 13 13
75 Alappuzha 46.94 14.36 3134 1,429 54 54
76 Kayamkulam 840 207 555 168 13 13
77 Chengannur 2.20 0.12 147 19 3 3
78  Mavelikkara 3.09 054 206 66 4 4
79  Thiruvalla 6.26 2.27 417 131 17 17
80 Pathanamthitta 11.18 146 834 123 35 35
8l Adoor 162 0.06 108 43 2 2
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82 Kollam 59.19 14.05 3,449 1,089 220 220
8  Punalur 17.38 126 1,158 179 3 3
84 Paravoor-South 8.94 1.89 596 255 3 3
85 Varkala 6.39 163 426 255 12 12
8 Attingal 242 0.35 159 74 37 37
87 Nedumangad 2103 5.25 1,402 756 10 10
88  Thiruvananthapuram 113.99 2447 6,292 2,539 243 241
89 Neyyattinkara 32.76 3.24 2,180 453 12 12
0  Anthoor 5.03 121 335 146 - -
91 Cherplassery 711 0.60 474 97 - -
R lrritty 6.07 0.22 404 2 1 1
9B Mukkom 5.64 0.76 376 310 - -
% Valanchery 4.73 - 315 198 - -
TotAaL 1,112.89 198.02 72,233 21,676 2,000 1,964

19. Madhya Pradesh 1 Beraidh 6.24 - 416 129 - -
2 Makronia Buzurg 3791 0.02 2,527 13 1 1
3 Patera 8.64 - 576 168 - -
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4 New ramnagar 25.62 - 1,708 651 - -
5 Athana 764 0.50 509 509 5 5
6 Nayagaon 512 - 341 217 12 12
7 Sarwaniya maharaj 9.20 0.23 613 180 15 15
8 Paankhedi 0.06 0.06 3 3 3 3
9 Paankhedi (kalapipal) 240 - 160 7 - -

10 Nemawar 5.06 0.37 337 322 4 4

11 Kurawar 557 0.02 371 322 5 5

12 Shahganj 845 3.38 563 563 12 -

13 Bankhedi 7.25 0.79 483 290 4 4

14 Saikeda 16.56 - 1,104 9 - -

15  Chichli 11.30 - 753 8 - -

16 Bichua 8.99 0.23 599 293 A A

17 Chand 10.82 047 721 419 2 2

18  Chourai 9.72 240 648 400 4 4
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Shadora
Meghnagar
Vijaypur
Sheopur
Badoda
Ambah
Porsa
Morena
Bamor
Joura
Kailaras
Jhundpura
Sabalgarh
Phuphkalan
Bhind
Akoda
Mehgaon

10.37
522
194

11.83
7.14
4.38
3.15

4729
468
422
2.60
2.76
9.93
0.29

25.62
114
2.16

415

0.77
0.83
045
175
0.23
11.83
187
169
104

173

3.70

0.05
0.13

691

129
787
476
292
210
3,152
312
281
173
184
662

1,707
76
144

624
276
129

323
292
165
2,609
248
281
173
148
288

<

144

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

S0¢



3 4 5 6 7 8 9 10
% Gomi 182 017 121 121 3 3
37 Gohad 15.89 091 1,059 504 2 2
3B Mau 552 0.46 368 323 2 2
3 Mihona 498 - 332 222 2 2
40 Lahar 12.77 020 851 366 3 3
4 Alampur 0.78 - 52 14 - -
42 Daboh 354 0.38 236 189 15 15
43 Gwalior- Revised 160.85 3883 9,920 5,086 870 190
44 Morar Cantt (CB) 0.05 0.05 3 3 3 3
45  Bilava 482 - 321 143 - -
46  Pichhore 8.22 - 548 70 - -
47  Dabra 36.63 14.67 2442 377 2 2
48  Bhitarwar 10.70 1.06 713 176 9 9
49  Antari 7.03 0.02 470 81 3 3
50 Seondha 9.98 - 665 126 - -
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Indergarh
Datia

Badoni
Bhander
Shivpuri
Narwar

Karera
Kolaras
Badarwas
Pichhore
Khaniyadhana
Tarichar Kalan
Niwari

Orchha

Jeron Khalsa
Prithvipur
Lidhora Khas

8.96
34.73
414
7.26
55.21
8.97
6.45
1957
1397
3.02
4.35
1094
13.70
3.65
171
8.73
741

0.69
13.98

0.62
2232
031
178
0.55
041
0.04
0.09
0.17
049
0.10
011
0.34
049

597
2,316
276

3,680
598

1,304
931
201
290
729
912
243
114
582
494

597
1967

261
3437

296
402
232
118
100
127
286
106
114
233
153

110
367

361
51

H &

0 B 0o w B v 0 o

110
367

265
51

H & »
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68 Jatara 381 011 254 74 5 5
69 Palera 6.02 0.06 401 84 1 1
70 Baldeogarh 12.89 023 859 382 1 1
71 Khargapur 345 - 230 124 32 32
72 Kari 1574 - 1,049 51 - -
73  Tikamgarh 29.02 3.39 1934 560 201 201
74 Badagaon 387 155 258 159 4 4
75  Barigarh 7.29 - 486 47 - -
76 Laundi 5.28 - 352 53 - -
77 Chandla 15.81 322 1,054 536 5 5
78 Harpalpur 449 - 299 B - -
79  Nowgong 8.86 151 590 246 0 0
80 Garhi-Malhera 4.25 0.02 283 78 1 1
8l Maharajpur 450 0.13 300 100 23 23
82 Chhatarpur 107.06 10.64 7,129 3,163 233 233

[VHEVS VACYY] 0] SJamsuy USHLIM 802

suonsand paieisun



Rajnagar
Khajuraho
Badamalhera
Ghuwara
Satai

Bijawar
Buxwaha
Ajaigarh
Panna
Devendranagar
Kakarhati
Amanganj
Pawai

Bina- Etawa
Khurai
Banda

Shahgarh

6.22
8.63
5.09
530
9.06
590
393
6.00
17.69
10.50
6.48
3.63
521
10.36
62.04
11.30
8.72

0.02
345

0.15

044

0.83

259

428
13.09

414

242
347
690
4,136
753
581

174
575
155
110
119
393

39
477

432
104
347
690
2,325
103

187

117
217
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100 Rahatgarh 6.98 - 465 252 - -
101 Shahpur 1347 382 898 680 2 2
102 Sagar 194.85 83.03 10,770 9,548 1,932 1,724
103  Garhakota 12.79 182 852 301 5 5
104 Rehli 32.36 6.36 2,157 1,019 224 224
105 Deori 395 - 263 147 - -
106 Hatta 7.56 0.06 504 2 4 4
107  Patharia 25.70 6.50 1,713 1,283 64 64
108  Hindoria 335 0.02 223 53 1 1
109 Damoh 66.26 26.82 4416 4416 1,389 717
110  Tendukheda 167 0.01 112 2 1 1
111 Kaothi 8.15 134 543 363 6 6
112 Satna 9121 3138 6,079 4,198 433 121
113 Chitrakoot 7.64 3.05 509 373 12 12
114 Birsinghpur 10.13 - 675 208 - -
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115
116
117
118
119

121

123
124
125
126
127
128

130
131

Jaitwara
Nagod

Unchehara

Rampur Baghelan

Kotar
Amarpatan
Maihar
Chakghat
Teonthar
Sirmour
Baikunthpur
Mangawan
Semaria
Hanumana
Mauganj
Naigarhi

Rewa

3.99
9.84
15.00
14.55
5.78
4.00
30.74
10.80
12.26
491
9.54
7.56
4.76
9.06
27.02
16.68
62.78

1.65
6.00
582

0.05
12.29

2527

266

1,000
970

266
2,049
720
817
328
636

317

1,801

1112
4,197

248
570
624
970

130
1,982

212

27

135

249

193

3,464
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132 Govindgarh 14.16 - A4 229 - -
133 Gurh 7.16 - 477 112 - -
134 Umaria 2304 127 1535 357 13 13
135 Chandia 27.18 - 1812 I - -
136 Pali 8.07 0.20 538 396 3 3
137 Nowrozabad 1340 - 893 238 - -
138  Diken 8.07 017 538 178 K4 2
139 Jawad 6.37 045 425 307 2 2
140  Singoli 224 0.02 149 116 2 2
141 Ratangarh 3.65 0.05 243 113 12 12
142 Neemuch 30.07 1249 1,99 1,480 166 166
143 Jiran 5.88 0.54 392 209 53 53
144 Rampura 221 0.07 147 70 u u
145 Manasa 1162 071 765 226 129 129
146 Kukdeshwar 5.45 0.14 363 185 2 2
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147
148
149

151

g 85 2 8

159
160
161
162
163

Bhanpura
Malhargarh
Narayangarh
Piplya Mandi
Garoth
Shamgarh
Mandsaur
Nagri
Sitamau
Suwasara
Piploda
Jaora
Badawada
Alot

Tal

Sailana

Namli

7.04
6.75
512
559
10.45
9.16
22.52
318
315
4.70
542
21.56
8.94
544
6.96
6.16
488

0.62
0.36
0.18
0.27
042
129
9.25
0.13
0.15
051
0.02
2.66

0.35

0.55
0.34

469

341
372
696
610
1,495
212
210
313
361
1434
5%

410
325

429
147

204

1,075
200
210
313
168
419
188

47
387
325

31

37

24

632
16

31

37

24

632
16
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164  Ratlam 82.96 34.26 5,504 5,228 215 215
165 Dhamnod 6.41 0.02 427 103 1 1
166  Khacharod 12.79 051 852 357 14 14
167 Nagda 3125 1259 2,083 1,651 622 622
168  Unhel 4.66 0.01 311 61 1 1
169  Mahidpur 6.11 011 407 58 7 7
170 Tarana 3.39 - 226 78 - -
171 Makdon 812 - 541 14 - -
172 Ujjain 102.56 4276 6,719 5563 3,048 3,048
173  Badnagar 5.75 0.02 334 97 2 2
174 Soyatkalan 5.79 2.32 386 386 12 12
175  Susner 599 - 39 &3 - -
176  Nalkheda 581 - 387 140 - -
177 Badagaon 5.78 0.02 385 325 2 2
178 Badod 192 - 128 31 - -
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179
180
181
182
183
184
185
186
187
188
189
190
191
192
193
194
195

Agar
Kanad
Shajapur
Maksi
Shujalpur
Akodia
Polaykalan
Tonk Khurd
Bhaurasa
Sonkatch
Pipalrawan
Dewas
Kannod
Loharda
Kantaphod
Satwas

Karnawad

10.79
273
849
4.20
8.86
240
410
439
267
8.14
7.95

86.96
7.3
414
375

11.40
4.20

4.35
043
3.77
0.56
052
0.03

0.04
0.58
0.90
0.80
2474
0.04
0.60
0.38
0.74

720
182

280
501
160
273
292
178
542

4391
475
276
250
760
280

266
178

2,300
190
276
180
233
124

171

16

LR B e 88

171

16
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196 Bagli 4.82 0.38 320 320 2 2
197  Hatpiplya 459 004 305 130 2 2
198 Khategaon 14.99 0.36 999 464 24 24
199  Badnawar 6.86 0.69 455 455 4 4
200 Rajgarh 8.06 0.39 534 272 18 18
201  Sardarpur 344 0.25 229 229 12 12
202 Dhar 37.36 11.35 2434 1,804 172 172
203  Pithampur 72.04 399 4776 767 56 56
204 Mandav 129 - 86 54 - -
205  Kukshi 1311 051 870 339 12 12
206 Dahi 488 0.27 325 323 a1 a1
207 Manawar 11.08 449 737 737 344 344
208  Dhamnod 1164 084 774 739 17 17
209 Dharampuri 844 054 563 563 16 16
210  Runji-Gautampura 712 0.08 474 117 5 5
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215
216
217
218
219
220
221
222
223
224
225
226
227

Depalpur
Betma

Hatod

Sawer

Indore

Rau

Mhow Cantt (CB)
Mhowgaon
Manpur
Barwaha
Sanawad
Maheshwar
Mandleshwar
Kasrawad
Bhikangaon
Khargone

Barwani

403
441
491
218
628.78
6.49
0.30
9.35
746
454
5.87
14.96
11.98
7.39
3.65
58.74
12.58

0.86
0.04
0.52
265.10
0.90
0.30
5.56
131
0.25
0.35
101
101
0.12
0.24
19.89
581

257
293
307
143

40,802
412

19
570
497
301
301
997
797
490
243

3,887
816

257
283
101

16,586
149

570
216

349
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2,933
816

76

- &

o B 49 B

290

- &

o B 49 B

290

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

LT¢



3 4 5 6 7 8 10
228  Anjad 15.05 051 1,002 483 3 3
229  Rajpur 8.87 044 590 252 3 3
230 Palsud 6.80 0.86 453 453 15 15
231 Pansemal 6.62 043 440 428 17 17
232 Khetia 14.89 123 992 919 18 18
233 Sendhwa 14.58 261 971 971 466 466
234 Machalpur 446 0.34 297 210 8 8
235 Jirapur 483 - 322 148 - -
236 Khilchipur 5.06 0.08 337 130 5 5
237 Chhapiheda 449 0.06 299 299 n n
238 Rajgarh 894 3.76 596 596 21 21
239 Khujner 10.06 404 670 367 1 1
240  Suthaliya 450 - 300 139 2 2
241 Biaora 10.63 4.39 711 711 27 27
242 Sarangpur 9.00 371 597 597 37 37
243 Narsinghgarh 1443 5.87 959 515 62 62
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25
246
247
28
249
250
251
252
253
254
255
256
257
258
259
260

Boda
Pachore
Talen
Lateri
Sironj
Kurwai
Basoda
Shamshabad
Vidisha
Berasia
Bhopal
Kolar
Sehore
Ashta
Kothri
Jawar

Ichhawar

2.58
407
5.64
195
17.19
245
10.56
4.05
63.67
1546
540.05
0.23
2749
2642
3.86
6.05
324

0.17
142
0.04
4.59
0.01
423

2253
0.98
138.46
0.23
8.29
6.43

172
268
376
130
1,145
164
706
270
3,794
1,025
35151
13
1,824
1,758
257
403
216

172

298
130
937
164
706
132
3,205
592
18,587

1,362

257

d B 3 4 B 4 8 o«

d B 3 4 B 4 8 o«
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3 4 5 6 7 8 9 10
261 Nasrullaganj 7.56 3.06 503 503 184 184
262 Budni 839 344 556 556 156 6
263  Rehti 16.70 314 1113 722 1 1
264 Sanchi 1.02 - 68 - - -
265 Raisen 19.62 493 1,296 671 255 255
266  Gairatganj 591 0.02 3% 3% 5 5
267 Begamganj 8.73 0.08 581 116 4 4
268  Sultanpur 6.54 050 436 208 52 52
269 Mandideep 34.76 0.64 2,317 274 83 83
270  Obedullaganj 6.71 0.28 446 3% 4 4
271 Baraily 10.39 0.02 692 186 1 1
272 Badi 1118 - 745 260 - -
273 Silwani 6.65 042 443 443 43 43
274 Udaipura 7.09 0.04 472 424 2 2
275  Bhainsdehi 11.68 0.10 i 161 5 5
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276
277
278
219
280
281
282
283
284
285
286
287
288
289
290
291
292

Athner

Betul
Betul-Bazar
Chicholi
Sarni

Multai

Amla
Khirkiya
Harda
Timarni
Seoni-Malwa
Itarsi
Hoshangabad
Babai
Sohagpur
Pipariya
Katni

5.09
2364
3.86
15.76
1314
9.86
5.64
12.49
80.54
341
24.74
17.96
31.68
11.47
6.91
2621
63.95

0.26
9.90
162
3.63
5.26
127
0.28
0.29
399
0.02
6.51
525
555
0.04
1.89
0.02
16.06

1564
256
1,050
876

376
827
5,361
227
1,649
1,196
2,106
764

1,747
4,249

g 8 8

876
412
209
431
625

1,083

1454
264

764
3,240

14
733

205

252

&

847

8 8 B

14
733

205

252

&
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3 4 5 6 7 8 9 10
293  Barhi 4.42 013 293 293 40 40
294 Kymore 520 0.23 344 60 13 13
295  Vijayraghavgarh 452 - 301 67 - -
296  Sihora 1230 380 819 571 16 16
297 Majholi 1474 0.02 982 644 23 23
298  Katangi 18.75 - 1,250 82 - -
299 Patan 942 0.01 628 e 1 1
300 Shahpura 11.94 0.00 797 IC) 1 1
301 Jabalpur Cantt (CB) 0.02 0.02 1 1 1 1
302  Jabalpur 42356 65.85 27,949 12,875 2012 1832
303 Bhedaghat 5.10 204 340 287 4 4
304 Barela 7.76 - 517 27 - -
305 Panagar 9.29 0.03 619 63 2 2
306 Gotegaon 2084 - 1,389 129 - -
307 Gadarwara 26.70 8.25 1,780 1,258 18 18
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310
311
312
313
314
315
316
317
318
319
320
321
322
323
324

Narsimhapur
Kareli
Tendukheda
Shahpura
Dindori

Niwas

Mandla
Bamhani
Bichhiya
Nainpur
Amarwara
Harrai

Jamai

Damua
Neuton-Chikhli Kalan
Dongar Parasia

Chandameta-Butaria

2587
417
1520
702
1859
849
4301
3.72
15.74
11.87
12.18
9.75
911
12.77
5.00
285
9.77

524
0.03
4.39
0.52
6.25
011
544
0.02
0.28
0.38
4.14
218
047
129
200

1.00

1,722
278
1,013

1,239
566
2,865
248
1,049
91
811

607
851

190
651

957

825
215
1,137
210
1,490

79
154
649

273
551

a1
291
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325  Badkuhi 2.70 - 180 47 - -
326 Chhindwara 124,60 3861 8,296 5,195 2,337 1,287
327  Sausar 15.10 0.55 1,006 801 59 59
328 Mohgaon 792 043 528 175 4 4
329 Lodhikheda 6.75 042 450 121 12 12
330 Piplanarayanwar 6.38 0.08 425 220 0 0
331 Pandhurna 2217 471 1478 1,053 16 16
332 Lakhnadon 855 254 570 424 47 47
333 Seoni 40.11 10.80 2,672 1771 3 3
334 Barghat 18.73 0.04 1,248 321 14 14
335 Katangi 1047 - 698 97 - -
336 Waraseoni 1254 021 832 191 10 10
337 Balaghat 3152 1118 2,100 1,861 24 24
338 Baihar 893 011 595 412 12 12
339 Malajkhand 4050 0.19 2,700 2,094 2 2
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Lanji

Guna

Raghogarh -Vijaypur

Kumbhraj

Aron

Chachaura-Binaganj

Isagarh
Chanderi
Ashok Nagar
Mungaoli
Khand
Beohari
Jaisinghnagar
Shahdol
Burhar
Dhanpuri
Bijuri

6.69
3797
34.73

4.10
1517
15.03

7.55

4.16
2859
10.35

8.90
11.39

534
31.08
13.68
11.09
2267

2.68
11.96
792
011
0.02
113
3.02
1.66
254
0.27
0.26

214
5.76
0.63
443
0.79

446
2,530
2,315

273
1,011
1,002

277
1,906
690
593
79

2071
912
739

1511

446
2,242
1317

209

102
1,002

277
1,837
390
593
280

1172

204

24
41
51

24
41
51
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357  Kotma 17.99 045 1,199 332 1 1
358 Pasan 227 0.23 151 151 4 4
359  Anuppur 22.05 6.12 1,470 1,007 262 262
360 Jaithari 8.85 - 590 83 - -
361 Amarkantak 12.83 0.79 855 6 - -
362 Rampur-Naikin 17.78 - 1,185 200 - -
363 Churhat 19.08 - 1,272 431 - -
364 Sidhi 2942 6.37 1,961 969 Q3 Q3
365  Singrauli 8858 19.67 5,905 3,608 1 1
366 Thandla 369 048 242 242 e e
367 Petlawad 330 0.26 220 220 K3 K3
368 Jhabua 366 156 242 242 130 130
369 Ranapur 4.05 0.25 270 227 8 8
370 Bhavra 378 0.07 252 252 8 8
371 Jobat 3.00 0.20 200 200 46 46
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372 Alirajpur 551 227 365 365 268 268
373 Chhanera 349 0.14 230 230 33 33
374 Khandwa 36.39 16.62 2,360 2,360 275 275
375 Omkareshwar 435 0.73 290 122 T4 T4
376 Mundi 5.95 023 3% 387 3 3
377 Pandhana 5.26 0.01 351 69 1 1
378  Burhanpur 106.15 17.30 7,067 5,496 1575 1575
379  Shahpur 1346 - 897 616 71 71
380 Nepanagar 2.83 0.24 188 188 6 6
381 Salichauka 15.33 - 1,022 24 - -
ToTAL 7,007.03 148828 459,324 257,585 33694 29,341

20 Maharashtra 1 Kalyan 530.22 212.09 35,348 16,474 - -
2 Shahade 0.02 0.02 1 1 1 1

3 Nandurbar 310 0.46 199 23 23 23

4 Nawapur 0.04 0.04 2 2 2 2

5 Shirpur-Warwade 3.95 0.20 261 u un un

6 Dondaicha-Warwade 0.04 0.04 2 2 2 2
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7 Dhule 1081 1.69 698 698 0 0
8 Chopda 054 054 25 25 25 25
9 Yawal 0.12 0.12 5 5 5 5

10 Bhusawal 1.06 1.06 51 51 51 51

11 Jalgaon 9.35 9.35 449 449 449 449

12 Erandol 0.10 0.10 5 5 5 5

13 Dharangaon 0.06 0.06 3 3 3 3

14 Amalner 048 048 25 25 25 25

15 Parola 0.35 0.35 16 16 16 16

16 Bhadgaon 011 011 5 5 5 5

17 Chalisgaon 057 057 2 2 2 2

18 Pachora 051 051 24 24 24 24

19 Jamner 0.31 0.31 17 17 17 17

20 Jalgaon (Jamod) 0.02 0.02 1 1 1 1

21 Nandura 0.05 0.05 2 2 2 2
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Khamgaon
Mehkar
Chikhli
Buldana
Akot
Balapur
Akola
Murtijapur
Patur
Karanja
Washim
Anjangaon
Achalpur
Morshi
Warud
Amravati

Chandur Railway

0.06
0.17
8.69
473
0.30
0.07
2525
0.17
0.02
0.06
599
0.02
0.06
0.04
0.03
129.95
0.03

0.06
0.17
021
071
0.30
0.07
10.26
0.17
0.02
0.06
0.20
0.02
0.06
0.04
0.03
38.92
0.03

397

N W

8,636

o B 8 B o =

393

I\)CA)I—":“OJI—‘OO

778
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104
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39 Arvi 0.09 0.09 4 4 4 4
40 Wardha 130 130 T T T T
41 Deoli 0.03 0.03 2 2 2 2
42 Hinganghat 12.69 0.18 844 544 10 10
43 Narkhed 0.03 0.03 1 1 1 1
44 Katol 9.09 0.08 606 5 5 5
45  Kalameshwar 0.04 0.04 2 2 2 2
46 Mohpa 0.02 0.02 1 1 1 1
47 Khapa 0.03 0.03 1 1 1 1
48 Ramtek 0.02 0.02 2 2 2 2
49  Kamptee 0.08 0.08 4 4 4 4
5  Nagpur 126.38 8.69 8,264 3,850 418 418
51 Umred 0.01 0.01 1 1 1 1
52 Bhandara 0.28 0.28 14 14 14 14
53 Tirora 0.07 0.07 3 3 3 3
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Gondiya
Gadchiroli
Warora
Bhadravati
Chandrapur
Mul

Ballarpur
Rajura
Yavatmal
Darwha
Digras

Pusad
Pandharkaoda
Wani

Nanded Waghala
Bhokar
Dharmabad

0.05
19.03
0.10
0.20
5.36
0.02
0.10
0.02
193
0.02
0.24
0.09
0.07
0.38
114
0.08
0.02

0.05
0.07
0.10
0.20
140
0.02
0.10
0.02
193
0.02
0.24
0.09
0.07
0.38
114
0.08
0.02

1,268

17
51

© ©o© » O
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101
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17
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5 6 7 10

Mukhed 0.02 0.02 1 1 1 1
Deglur 0.20 0.20 9 9 9 9
Hingoli 051 051 25 25 25 25
Kalamnuri 0.06 0.06 3 3 3 3
Basmath 0.10 0.10 5 5 5 5

Sailu 059 059 25 25 25 25

77 Jintur 0.07 0.07 3 3 3 3
78  Parbhani 797 047 526 2% 2% 2%
79 Manwath 021 021 9 9 9 9
80 Pathri 0.04 0.04 2 2 2 2
81 Gangakhed 0.04 0.04 2 2 2 2
8 Purna 0.05 0.05 2 2 2 2
& Jalna 756 210 469 105 105
8 Ambad 0.15 0.15 7 7 7
8  Partur 0.15 0.15 7 7 7
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101
102

Kannad

Sillod

Aurangabad
Aurangabad (CB)

Vaijapur
Gangapur
Paithan
Satana
Malegaon
Nandgaon
Trimbak
Nashik
Deolali (CB)
Bhagur
Sinnar
Yevla

Dahanu

051
0.07
4458
0.19
2.177
0.77
0.10
0.25
112
0.04
0.02
75.14
0.81
0.18
2.56
0.46
146

051
0.07
18.18
0.19
2.177
0.77
0.10
0.25
112
0.04
0.02
65.75
0.81
0.18
2.56
0.46
146

2,590

3,624

119

67

1,070

3,446

119

67

h e 8RB o 88 o8 0w

2,998

119

67

h e 8 R o 88 o8 0w

2,998

119

67
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3 4 5 6 7 8 9 10
103  Palghar 2259 2259 1,019 1,019 1,019 1,019
104  Vasai-Virar City 150.32 51.04 9,567 956 956 956
105 Mira-Bhayandar 3.19 3.19 143 143 143 143
106 Thane 254.37 110.73 16,167 10,065 1,789 1,789
107 Navi Mumbai 90.83 10.89 5,817 5,817 488 488
108  Bhiwandi Nizampur 6.22 6.22 301 301 301 301
109  Kalyan-Dombivli 34.33 34.33 1,590 1,590 1,590 1,590
110  Ulhasnagar 0.37 0.37 17 17 17 17
111 Badlapur 19.90 19.90 904 904 904 904
112 Ambarnath 1332 1332 616 616 616 616
113 Greater Mumbai 12.69 12.69 587 587 587 587
114 Uran 0.33 0.33 14 14 14 14
115  Panvel 1338 1338 612 612 612 612
116  Matheran 0.07 0.07 4 4 4 4
117  Karjat 2890 15.08 1,852 316 316 316
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118
119

121

123
124
125
126
127
128

130
131
132
133
134

Khopoli

Pen

Alibag

Roha Ashtami
Shrivardhan
Mahad

Junnar

Shirur

Alandi

Talegaon Dabhade
Lonavala

Pimpri Chinchwad
Dehu Road (CB)
Pune (CB)

Pune

Daund

Sasvad

5175
17.15
0.18
0.29
0.04
1.89
0.70
701
128
3.92
0.07
108.32
0.99
155
105.28
0.54
011

554
0.65
0.18
0.29
0.04
1.89
0.70
113
128
3.92
0.07
1319
0.99
155
93.88
0.54
011

3421
1132

14

442

177

6,984

5,030
27

76

©

g9 8 &% &8 n

177

1,290

5,030
27

76

©

g9 8 &% &8 n

177

642

4,270
27
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135 Bhor 0.39 0.39 21 21 21 21
136  Baramati 1.87 1.87 7} A 7} 7}
137 Indapur 0.04 0.04 2 2 2 2
138  Sangamner 0.24 0.24 15 15 15 15
139 Kopargaon 054 054 24 24 24 24
140 Shirdi 0.02 0.02 1 1 1 1
141  RahtaPimplas 0.00 0.00 1 1 1 1
142 Shrirampur 349 0.25 229 229 13 13
143 Ahmadnagar 1012 1012 475 475 475 475
144 Ahmadnagar (CB) 0.26 0.26 n n n n
145  Rahuri 0.02 0.02 2 2 2 2
146 Shrigonda 0.17 0.17 9 9 9 9
147 Georai 0.53 0.53 25 25 25 25
148  Manjlegaon 004 004 2 2 2 2
149  Bid 185 185 A A A A
150 Ambejogai 0.02 0.02 1 1 1 1
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151
152
153
154
155
156
157
158
159
160
161
162
163
164
165
166
167

Latur
Ahmadpur
Ausa
Nilanga
Osmanabad
Tuljapur
Karmala
Kurduvadi
Barshi
Solapur
Pandharpur
Sangole
Mahabaleshwar
Wai

Phaltan
Satara

Karad

2715
0.04
0.23
0.02
0.28
0.14
434
0.02

26.04

475.77
0.14
0.17
0.01
0.12
0.55
8.78
031

267
0.04
0.23
0.02
0.28
0.14
0.02
0.02
0.05
221
0.14
0.17
0.01
0.12
0.55
7.10
031

1,772

140 140
2 2
n n
1 1
14 14
6 6

1 1

1 1

3 3
107 107
6 6

9 9

1 1

6 6
5 5
357 357
14 14
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168  Malkapur 0.65 0.65 3l 3l 3l 3l
169  Dapoli Camp 0.20 0.20 9 9 9 9
170  Khed 0.38 0.38 17 17 17 17
171 Chiplun 113 113 51 51 51 51
172 Ratnagiri 1.40 1.40 65 65 65 65
173 Kankavli 0.16 0.16 8 8 8 8
174 \engurla 0.02 0.02 1 1 1 1
175  Sawantwadi 0.02 0.02 1 1 1 1
176  Vadgaon Kasba 0.12 0.12 5 5 5 5
177 Ichalkaranji 250 0.50 157 24 24 24
178  Jaysingpur 0.02 0.02 1 1 1 1
179 Kolhapur 4.74 4.74 225 225 225 225
180 Kagal 6.59 011 438 438 6 6
181  Gadhinglaj 0.29 0.29 14 14 14 14
182 Uran Islampur 0.28 0.28 14 14 14 14
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183  \Vita 0.16 0.16 7 7 7 7

184 Tasgaon 0.06 0.06 3 3 3 3

185  Sangli Miraj Kupwad 6.49 445 343 295 207 207

TotaL 2,606.04 88162 164,193 63,999 23674 23674

21 Manipur 1 Nambol 19.96 7.99 1331 107 1 1
2 Oinam 1247 5.00 831 2

3 Bishnupur 1555 6.23 1,036 265 4 4

4 Ningthoukhong 19.76 792 1317 9 1 1

5 Moirang 31.96 12.82 2,130 K7} 3 3

6 Kwakta 1375 5.79 921 K3 K3 K$

7 Kumbi 2049 820 1,366 45 - -

8 Heirok 333 133 222 14 2 2

9 Wiangjing-Lamding 10.67 427 711 116 16 16

10 Thoubal 4393 1759 2,929 700 6 6

11 Sikhong Sekmai 11.01 4.40 734 115 - -

12 VYairipok 1097 4.39 731 % - -

13 Sugnu 551 220 367 27 1 1
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1 2 3 4 5 6 7 8 9 10
14 Kakching Khunou 11.34 454 756 K3 9 9

15 Kakching 2281 9.14 1,520 401 13 13

16 Lamsang 12.84 514 856 130 5 5

17 Imphal 0.46 0.46 27 27 27 27

18 Samurou 1854 742 1,236 113 - -

19 Mayang Imphal 2591 10.36 1,727 27 - -

20 Thongkhong Laxmi Bazar 26.84 10.73 1,789 237 2 2

21 Wangoi 18.62 745 1,241 - - -

22 Lilong (Imphal West) 18.09 724 1,206 216 1 1

23 Jiribam 5.24 209 349 293 1 1

24 Lamlai 941 4.09 632 100 40 40

2 Andro 746 2.98 497 - - -

ToTtAL 396.88 159.75 26,462 3,185 189 189

22 Meghalaya 1 Tura 0.12 0.10 7 4 4 4
2 Williamnagar 0.28 0.12 19 1 1 1
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3 Nongstoin 244 102 163 5 5 5
4 Mairang 1.26 053 4 2 2 2
5 Nongpoh 6.55 264 436 2 2 2
6 Shillong (CB) 027 027 15 15 15 15
7 Shillong 0.72 043 46 43 14 14
8 Jowai 0.20 013 12 4 4 4
ToTtaL 11.85 523 782 76 47 47

23 Mizoram 1 Zawlnuam 599 - 39 - -
2 Mamit 855 012 569 7 7 7
3 Lengpui 504 - 336 - - -
4 North Kawnpui 849 - 566 - - -
5 Kolasib 1342 0.07 895 5 5 5
6 Aizawl 23.03 1328 1,042 963 74 74
7 Saitual 10.32 - 683 - - -
8 Champhai 36.79 054 2452 K3 K3 K3
9 Biate 2.60 - 173 - - -
10  Serchhip 15.40 021 1,032 19 19 19
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1 2 3 4 5 6 7 8 9 10
11 North Vanlaiphai 524 - 349 - - -

12 Lunglei 37.33 0.58 2,480 30 30 30

13 Hnahthial 1155 0.17 72 13 13 13

14 Lawngtlai 7.92 342 534 522 A A

15 Saiha 24.32 047 1,628 3 3 3B

ToTAL 21598 18.84 13,915 1,632 255 255

24 Nagaland 1 Shamator 11.33 453 755 211 - -
2 Mokokchung 26.67 0.04 1,778 - - -

3 Dimapur 76.45 30.63 5,095 344 5 5

4 Chumukedima 13.79 9.65 385 385 129 1

5 Medziphema 1457 9.97 350 350 135 -

6 Tseminyu 1333 512 320 320 192 -

7  Kohima 63.58 2545 4,238 1475 3 3

8 Jalukie 9.66 - 644 - - -

ToTAL 229.37 8540 13,565 3,085 464 9
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Attabira
Champua
Hindol
Daspalla
Ranapur
Ranapur
Baliguda
Tushura
Nuapara
Dharamgarh
Padmapur
Barapali
Bargarh
Belpahar
Brajarajnagar
Jharsuguda

Kochinda

051
2.58
3.95
3.98
294
0.09
9.60
0.71
2.60
4.35
2.88
197
754
3.84
6.72
9.19
248

0.01

0.16
118
0.09
0.73
0.06

0.05

0.05
234

148
2.36
0.05

172
263
265
19

47
173
290
192
131
502
256

612
165

112

209
47
142

419

225
205
125
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3 4 5 6 7 8 10
18 Redhakhol 161 0.64 107 T - -
19 Sambalpur 12.89 267 855 644 23 23
20 Deogarh 3.75 115 250 250 15 15
21 Sundargarh 16.81 3.03 1,120 513 2 2
22 Rajagangapur 16.07 151 1071 105 6 6
23 Biramitrapur 833 115 555 208 7 7
24 Raurkela 56.46 132 5,364 177 31 31
2 Raurkela 0.02 0.02 1 1 1 1
26  Barbil 450 116 300 136 1 1
27 Joda 4.65 119 310 106 - -
28 Keonjhargarh 10.02 2.05 668 162 - -
29 Anandpur 2.28 091 152 6 - -
30  Rairangpur 4.35 115 290 200 1 1
31l Karanjia 9.56 120 637 191 1 1
32 Udala 4.28 0.90 285 137 4 4
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Baripada
Jaleshwar
Nilagiri

Soro
Baleshwar
Dhamnagar
Bhadrak
Basudebpur
Pattamundai
Kendrapara
Paradip
Jagatsinghapur
Banki
Athagad
Choudwar

Cuttack

Vyasangar

20.25
6.72
7.90
7.98

12.95

10.19

15.96

18.97
403
434
7.10

1573
849
454
752

59.93

16.49

5.06
116
0.17
121
219

134
3.03
1.30
0.13
211
3.64
0.09
0.04
179
14.23
5.06

1,350

862
679
1,076
1279
286
289
473
1,049
566
310
501
4,135
1,099

1,100
173
190
258
422

275

164
224
247
242

673
109
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3 4 5 6 7 8 9 10
50  Jajpur 69.31 2157 2,836 2,316 596 596
51 Kamakshyanagar 3.66 - 244 5 - -
52 Bhuban 219 - 146 - - -
53 Dhenkanal 22.17 3.02 1,486 182 30 30
54 Talcher 14.66 297 977 463 24 24
5  Angul 446 118 297 178 2% 2%
5  Athmallik 11.96 097 797 247 1 1
57 Khandapada 1.83 0.20 122 102 3 3
58 Nayagarh 094 0.07 62 2 1 1
59 Khordha 1124 054 748 0 4 4
60 Jatani 10.64 052 709 5 - -
61 Balugaon 272 0.01 181 44 - -
62 Banapur 245 0.06 163 2 9 9
63 Bhubaneswar 335.28 116.04 21,321 3510 582 302
&4  Pipili 044 - 2 2 - -
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Nimapada
Konark

Puri

Buguda
Bhanjanagar
Bellaguntha
Surada

Asika
Kabisurjyanagar
Polasara
Khalikote
Rambha
Chhatrapur
Ganjam
Purusottampur
Hinjilicut

Gopalpur

031
3.00
9.88
0.79
0.37
149
141
0.34
0.93
583
2.75
1.65
110
0.55
3.39
131
193

0.01

1.80
0.34
0.17
0.63
0.57
0.18
0.37
0.22
0.25
0.66

0.28
1.36
0.19
0.22

177
161
87
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3 4 5 6 7 8 9 10
82 Digapahandi 181 044 120 65 9 9
8  Chikiti 3.30 108 220 176 14 14
84  Brahmapur 16541 59.61 6,428 2,599 199 199
8 Kashinagar 317 - 211 - - -
8 Paralakhemundi 7.89 0.86 526 149 3 3
87  Phulabani 1172 293 781 580 7 7
G. Udayagiri 534 0.34 356 140 - -
89 Baudhgarh 6.95 049 463 235 - -
0 Binika 455 0.03 303 2 - -
91  Sonapur 3.84 0.14 256 68 1 1
92 Tarbha 150 0.12 101 101 1 1
93  Balangir 188 0.23 137 137 15 15
Y Patnagarh 0.62 - 41 20 - -
9% Kantabanji 048 - K - - -
9% Titlagarh 131 041 93 33 7 7
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97  Khariar Road 110 - 73 59 - -
9B Khariar 9.16 0.01 615 5 5 5
9  Kesinga 7.65 0.07 510 104 - -
100 Bhawanipatna 701 215 467 106 14 14
101 Junagarh 1.46 - 97 24 - -
102 Rayagada 9.10 2.86 605 605 19 19
103 Gunupur 185 - 123 - - -
104  Gudari 053 - 3 - - -
105  Umarkote 8.75 1.80 583 276 4 4
106 Nabarangapur 345 1.38 230 101 - -
107 Kotpad 314 - 209 158 - -
108 Koraput 182 0.02 121 1 1 1
109  Jeypur 801 0.16 534 224 - -
110  Sunabeda 1557 37 1,038 806 18 18
111 Malkangiri 471 0.97 313 193 2 2
TotaL 1,284.48 305.38 80,033 24,883 2,563 2,283

26 Puducherry 1 Yanam 537 215 358 114 - -
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1 2 3 4 5 6 7 8 9 10
2 Puducherry 64.09 16.35 4,263 1,665 27 27

3 Ozhukarai 0.04 0.04 2 2 2 2

4 Mahe 128 051 8 - - -

5 Karaikal 16.77 4.69 1121 452 7 7

ToTAL 8754 2373 5829 2,233 %6 %6

27 Punjab 1 Nadala 0.82 - 58 43 2 2
2 Mehatpur 414 - 277 188 - -

3 Talwara 0.98 0.39 67 33 - -

4 Nihal Singh Wala 0.90 - 71 68 - -

5 Kot Ise Khan 1.09 - 88 88 1 1

6 Mamdot 8.14 - 561 350 2 2

7 ArniwalaShekSubhan 233 093 172 - - -

8 Maluka 1.80 - 152 110 6 6

9 Kotha Guru 1.46 - 105 8l 1 1

10 BhaiRupa 131 - 83 64 - -
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Mandikalan
Chaoke
Balianwali
Nathana
Lehra Mohabat
Kot Shamir
Boha

Joga
Bhikhiwind
Lalru
Amargarh
Sujanpur
Pathankot
Dina Nagar
Gurdaspur
Dhariwal

Fatehgarh Churian

0.92
137
201
0.77
198
291
6.10
522
1.36
14.88
0.26
6.59
153
0.75
252
312
1.60

0.01
5.08
0.10
0.06
0.09
0.04
0.14
0.02
0.00

102
138

153
195

377
a1
1,075

478
107

186
223
113

134

259
281

878

177
212
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3 4 5 6 7 8 10
28 Batala 11.33 013 844 808 3 3
29 Qadian 322 0.01 234 226 - -
30  SriHargobindpur 164 0.65 123 123 - -
31 DeraBabaNanak 3.75 - 270 126 2 2
32 Bhulath 0.68 0.00 46 RS - -
33 Begowal 0.54 0.00 36 - - -
3 Kapurthala 123 0.14 0 4 4 4
35  Dhilwan 0.75 0.01 51 2 - -
36  Sultanpur 287 121 19 143 2 2
37  Phagwara 8.74 0.03 621 1

38 Lohian Khass 133 0.01 R 69 - -
39 Shahkot 116 0.02 7 1 1 1
40  Nakodar 140 0.08 3 69 3 3
41 Goraya 143 0.03 % 71 1 1
42 Phillaur 315 0.03 212 201 9 9
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Nurmahal
Jalandhar
Alawalpur
Adampur
Kartarpur
Bhogpur
Urmar Tanda
Dasua
Gardhiwala
Mukerian
Hariana

Hoshiarpur

Sham Chaurasi

Mabhilpur
Garhshankar
Banga

Nawanshahr

213
2307
0.95
0.26
0.76
0.59
0.36
1.60
0.64
241
1.02
2.73
0.93
045
1.60
1.36
1.26

0.03
1051
0.01
0.12
0.04
0.01
0.14
0.01
0.01
0.05
0.00
0.16
0.07
0.18
0.03
0.02
0.09

145
1,619

24
108

167

115

SN

8 3 8
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g = N
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3 4 5 6 7 8 9 10
60 Rahon 0.34 0.13 2% 24 - -
61 Balachaur 3.05 0.02 206 - - -
62 Bassi Pathana 2.78 0.02 191 1 1 1
63  Sirhind FatehgarhSahib 403 0.05 280 3 3 3
64 Amloh 3.04 0.01 214 205 - -
65 Gobindgarh 0.56 0.01 52 1 1 1
66 Khamanon 216 0.01 149 - - -
67 Machiwara 0.59 0.23 39 2 2 2
68 Samrala 0.75 0.30 52 36 1 1
69 Khanna 292 0.02 197 1 1 1
70 Payal 0.72 0.29 50 - - -
71 Maloud 127 0.01 38 78 - -
72 Doraha 0.34 0.14 24 20 - -
73 Sahnewal 7.39 0.01 509 1 1 1
74 Ludhiana 34.14 13.30 2,445 113 113 113
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Mullanpur Dakha
Raikot

Jagraon
Badhni Kalan
Bagha Purana
Moga
Dharamkot
Makhu

Zira
Mallanwala
Firozpur
Talwandi Bhai
Mudki

Guru Har Sahai
Jalalabad
Fazilka

Abohar

110
0.79
146
187
131
1323
0.78
126
3.89
5.04
2.75
242
0.23
491
171
425
458

0.01
031
0.09

156

0.06

0.70
1.70
174

76

126

949

S & &

S

165
17

114
327

47

31
117
87

213
292

153

17
302

166
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3 4 5 6 7 10
9?2 Malout 8.42 - 588 - - -
93 Gidderbaha 330 - 234 - - -
A Muktsar 208 - 149 - - -
9% Bariwala 0.63 0.01 45 - - -
%  Faridkot 1.09 0.06 16 - - -
97 Kot Kapura 2.78 0.08 191 57 1 1
9B Jaitu 185 0.03 128 - - -
99 Bhagta Bhai 8.35 - 602 - - -
100 Rampuraphul 161 - 109 50 2 2
101 Bhucho Mandi 0.84 0.03 5 1 1 1
102  Goniana 184 - 134 14 6 6
103  Bathinda 14.87 5.04 1,339 47 47 47
104  Sangat 0.95 0.00 74 - - -
105 Kot Fatta 0.52 0.01 39 24 3 3
106 Raman 319 0.02 224 30 6 6
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107
108
109
110
111
112
113
114
115
116
117
118
119

121

123

Talwandi Sabo
Maur
Sardulgarh
Bareta
Budhlada
Bhikhi
Mansa
Samana
Patran
Ghagga
Nabha
Bhadson
Patiala
Sanaur
Rajpura
Ramdas

Ajnala

451
6.44
590
3.16
548
402
8.38
1197
143
491
10.98
476
218
120
0.44
337
531

1.46

0.01

0.01
324
0.07

0.01
0.01
0.00
057
0.06
0.30

0.01

319
447
418
213
378
288
577
815
105

818

142

238
362

61

257
135
178

219
218
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3 4 5 6 7 8 10
124 Raja Sansi 350 - 238 236 - -
125 Majitha 9.74 0.03 659 483 6 6
126  Amritsar Cantt. (CB) 014 014 6 6 6 6
127  Jandiala Guru 13.72 3.80 966 603 - -
128  Amritsar 40.77 192 2,799 63 63 63
129 Rayya 345 0.01 238 21 3 3
130 Tarn Taran 29.01 - 2,036 262 2 2
131 Patti 5.03 0.02 344 - - -
132 Khem Karan 10.85 - 744 456 4 4
133 Anandpur Sahib 0.39 0.16 27 - - -
134 Nangal 0.19 0.08 14 10 1 1
135 Rupnagar 3.99 044 289 189 2 2
136 Chamkaur Sahib 2.26 0.01 157 &8 6 6
137 Morinda 185 0.01 134 9 8 8
138 Kurali 2.28 091 167 149 23 23
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139
140
141
142
143
144
145
146
147
148
149
150
151
152
153
154
155

Kharar

Naya Gaon
Banur

S.A.S. Nagar(Mohali)
Zirakpur
Dera Bassi
Ahmedgarh
Malerkotla
Dhuri
Bhawanigarh
Sangrur
Longowal
Cheema
Sunam

Dirba
Lehragaga

Moonak

10.37
1.03
224
5.70
5.79

10.57
198
429
301
2.16
194
111
3.85
3.78
0.58
259
2.10

156
0.79
0.56
3.68
342
454
0.01
0.02
0.03
0.04
0.07
0.01
0.01

0.05

0.01

696

161
351

752
137
287
215
149
143

270
262

a
177
144

137
138

246

117
a1
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1 2 3 4 5 6 7 9 10
156 Khanauri 135 0.01 R 76 19 19

157 Barnala 110 - 80 66 - -

158 Handiaya 0.37 0.12 5 5 - -

159  Dhanaula 0.55 0.16 37 KYJ - -

160 Tapa 1.03 - 70 61 - -

161  Bhadaur 403 - 287 167 - -

ToTaL 613.31 80.32 43,340 15,284 1,293 1,293

28 Rajasthan 1 Ganganagar 218 218 97 97 97 97
2 Sadulshahar 0.09 0.09 4 4 4 4

3 Padampur 0.02 0.02 1 1 1 1

4 Suratgarh 0.02 0.02 1 1 1 1

5 Sangaria 0.06 0.06 3 3 3 3

6 Hanumangarh 023 023 u n u u

7 Pilibanga 0.04 0.04 2 2 2 2

8 Rawatsar 011 011 5 5 5 5
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Nohar
Bhadra
Bikaner
Nokha
Dungargarh
Sardarshahar
Jhunjhunun
Khetri
Nawalgarh
Behror
Bhiwadi
Tijara

Alwar
Bharatpur
Hindaun
Sawai Madhopur
Bandikui

0.04
0.04
2824
0.04
0.02
0.03
0.39
0.01
0.02
0.13
1320
124
61.14
1147
8.16
0.03
0.02

0.04
0.04
1155
0.04
0.02
0.03
0.39
0.01
0.02
0.13
3.80
124
39.66
3.26
0.77
0.03
0.02

1,186

< 2 2 8 v e o

114
1,640
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3 4 5 6 7 8 9 10
2% Dausa 0.08 0.08 7 7 7 7
27 Kotputli 0.85 0.85 47 47 47 47
28 Chomu 0.02 0.02 3 3 3 3
29 Kishangarh Renwal 0.04 0.04 4 4 4 4
30 Phulera 0.04 0.04 3 3 3 3
31 Bagru 0.21 0.21 u u u u
32 Jaipur 142.67 11320 12,105 12,105 10,161 5917
33 Chaksu 947 3.99 656 656 48 48
34 Fatehpur 0.01 0.01 1 1 1 1
35 Sikar 0.30 0.30 15 15 15 15
36 Neem-Ka-Thana 0.02 0.02 1 1 1 1
37 Didwana 0.02 0.02 1 1 1 1
38 Nagaur 0.61 0.61 37 37 37 37
39 MertaCity 0.07 0.07 3 3

40 Parbatsar 0.02 0.02 2 2 2 2
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Makrana
Kuchaman City
Phalodi
Jodhpur
Bilara
Balotra
Barmer
Jalor
Sheoganj
Sirohi
Pindwara
Jaitaran
Pali

Rani
Sumerpur
Falna

Kishangarh

0.02
1.60
0.09
126.52
0.05
18.11
0.03
0.03
3.86
6.07
0.07
0.03
10.89
0.05
0.04
722
10.90

0.02
1.60
0.09
1414
0.05
731
0.03
0.03
156
051
0.07
0.03
057
0.05
0.04
290
448

207

8,315

1,226

257

411

14

716

481
725

207
4
8,315
3
1,226
2

2
257
411
14

716

481
725

207
4
235
3
4

B
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235
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3 4 5 6 7 8 9 10
58  Pushkar 445 179 297 297 1 1
5  Ajmer 4214 17.80 1534 1534 86 86
60 Beawar 13.08 0.36 868 868 20 20
61 Vijainagar 0.06 0.06 4 4 4 4
62 Kekri 0.08 0.08 5 5 5 5
63  Niwai 0.04 0.04 2 2 2 2
64  Lakheri 1032 413 688 688 - -
65 Keshoraipatan 11.40 4.56 760 760 - -
66 Kaprain 480 192 320 320 - -
67 Bundi 0.08 0.08 4 4 4 4
68 Gulabpura 0.05 0.05 4 4 4 4
69 Shahpura 0.03 0.03 1 1 1 1
70  Bhilwara 14.74 7.68 948 813 164 164
71 Jahazpur 1332 5.33 838 - - -
72 Rajsamand 9.17 0.05 611 611 3 3
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Nathdwara
Dungarpur
Sagwara
Banswara
Begun
Chittorgarh
Kapasan
Nimbahera
Badi Sadri
Kota
Kaithoon
Sangod
Baran
Jhalawar
Jhalrapatan
Bhawani Mandi

Fatehnagar

435
413
0.02
0.23
5.37
46.64
4.70
3120
4.38
7321
13.68
0.01
0.02
11.22
0.03
0.07
18.86

175
1.68
0.02
0.23
215
17.88
174
7.65
164
4352
547
0.01
0.02
453
0.03
0.07
12.18

290
275

166
1,741
143
1377
135
4117

290
275
1

-~ B - w =~

1477 490

1377 167

4117 1,805

1

1

47
1

[ I N S

3
513 241
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1 2 3 4 5 6 7 8 9 10
90  Udaipur 48.60 2040 2427 1,664 784 176

91 Bhinder 0.00 0.00 1 1 1 1

92  Choti Sadri 11.99 449 369 - - -

93 Pratapgarh 2555 9.76 801 801 369 9

ToTAL 895.00 395.91 51,461 46,931 16,807 8,037

29  Sikkim 1 Mangan 0.18 - 12 - - -
2 Gyalshing 1.02 - 68 - - -

3 Namchi 161 0.25 107 19 - -

4 Jorethang 114 - 76 - - -

5 Gangtok 3.56 0.02 237 1 1 1

6 Singtam 0.05 - 3 - - -

7 Rangpo 0.20 - 13 - - -

ToTtAaL 1.74 0.27 516 20 1 1

30 Tamil Nadu 1 Singampunari 1.26 0.50 84 84 26 26
2 Chettipalayam 162 0.65 108 108 54 54
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14

16
17

Gummidipoondi
Ponneri

Arani

Minjur
Uthukkottai
Tiruttani
Pallipattu
Pothatturpettai
Thiruvallur
Avadi
Thirunindravur
Tiruverkadu
Thirumazhisai
Poonamallee
Ambattur
Maduravoyal

Valasaravakkam

2.78
462
212
3.23
332
8.67
353
294
8.05
2224
1.86
11.24
3.66
641
0.99
0.16
0.06

110
149
0.77
1.30
0.68
0.75
134
0.88
409
6.74
081
160
142
2.89
0.99
0.16
0.06

185

141
215
221
578
235
19%

1475

746

244
411

185

141
215

233
235
19%
497
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N
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3 4 5 6 7 8 9 10
20 Porur 011 011 5 5 5 5
21 Tiruvottiyur 0.13 0.13 6 6 6 6
2 Manali 0.10 0.10 5 5 5 5
23 Naravarikuppam 104 0.36 69 69 10 10
24 Puzhal 0.05 0.05 3 3 3 3
2 Madavaram 0.30 0.30 13 13 13 13
26  Chennai 57751 170.08 36,532 15,068 4,745 3,241
27 Mangadu 591 2.39 391 391 18 18
28 Kundrathur 5.00 213 328 280 2% 26
29 Sriperumbudur 4.96 2.32 318 318 40 40
30  Chitlapakkam 123 0.53 81 81 37 37
31 Perungalathur 3.26 0.26 214 2 2 2
32 Tambaram 9.58 3.28 627 327 27 27
3B Sembakkam 0.12 0.12 5 5 5 5
34 Peerkankaranai 0.24 0.14 14 14 14 14
35 Madambakkam 0.28 021 16 16 13 13
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St.Thomas Mount-cum-Pallavaram (CB) ~ 0.05 0.05 2 2 2 2
Alandur 0.15 0.15 7 7 7 7
Anakaputhur 133 053 87 87 4 4
Pammal 0.92 0.60 A 5 19 19
Thiruneermalai 285 107 190 187 9 9
Pallavaram 6.05 2.26 397 397 15 15
Puzhithivakkam (Ullagaram) 0.11 011 5 5 5 5
Perungudi 0.07 0.07 3 3 3 3
Pallikaranai 021 021 10 10 10 10
Sholinganallur 0.75 0.75 A A A A
Nandivaram -Guduvancheri 1.00 049 64 64 20 20
Maraimalainagar 6.94 0.24 462 276 4 4
Thiruporur 0.66 0.44 37 37 27 27
Chengalpattu 223 1.07 142 50 20 20
Kancheepuram 45.00 1548 2,950 2,777 115 115
Sevilimedu 0.04 0.04 2 2 2 2
Walajabad 6.72 2.62 453 274 25 )
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3 4 5 6 7 8 10
53  Uthiramerur 11.12 4.29 742 742 20 20
54 Mamallapuram 155 0.62 103 103 21 21
5  Tirukalukundram 6.04 2.36 400 261 26 26
5  Karunguzhi 759 291 506 449 13 13
57 Maduranthakam 1458 450 972 752 2 2
58  Acharapakkam 559 2.16 372 372 20 20
59  Edakalinadu 48.33 19.09 3222 1,870 9 9
60 Gudiyatham 1375 2.22 917 273 2 2
61 Pernampattu 10.46 1.68 698 402 1 1
62  Thiruvalam 1.05 042 70 70 40 40
63 Katpadi 0.08 0.08 5 5 5 5
64 Dharapadavedu 0.04 0.04 2 2 2 2
6  Kalinjur 0.02 0.02 1 1 1 1
66  Sholingur 272 103 181 181 7 7
67 Ammoor 264 102 176 176 10 10
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Walajapet
Ranipettai
Melvisharam
Arakonam
Thakkolam
Nemili
Kaveripakkam
Panapakkam
Arcot
Vilapakkam
Timiri
Kalavai
Sathuvachari
\ellore
Pallikonda

Pennathur

7.96
16.30
15.05

0.06

3.20

264

0.96

294
15.80

372

4.05

477

0.08
3343

217

7.07

021
6.53
6.02
0.06
121
1.02
0.38
0.83
2.79
0.62
0.72
184
0.08
8.58
0.85
149

1,087
1,003

213
176

196
1,053
248
270
318

2,097
144
47

1,087

4
213
176

196
202
133
125
318
4
1,097
144
261
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3 4 5 6 7 8 10
84  Odugathur 6.03 230 402 402 10 10
85  Vaniyambadi 1354 383 902 173 1 1
8 Alangayam 10.23 391 682 682 33 33
87  Ambur 1424 0.86 949 14 - -
88 Uthayendram 1019 392 679 679 32 2
89  Natrampalli 443 158 295 295 5 5
0 Jolarpet 2994 11.98 1,996 1,200 - -
91  Tirupathur 11.35 1.60 57 263 3 3
92 Kannamangalam 0.32 0.13 2 2 7 7
93 Arani 9.96 1.02 665 70 5 5
% Tiruvethipuram 2142 7.37 1,429 201 1 1
9%  Peranamallur 0.87 0.35 58 58 3 3
9% Vandavasi 4.56 0.06 304 4 4 4
97  Desur 152 0.52 101 101 8 8
98  Kalambur 1.99 0.78 133 133 10 10
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100
101
102
103
104
105
106
107
108
109
110
111
112
113
114
115

Polur

Chetpet
Pudupalayam
Chengam
Tiruvannamalai
Kilpennathur
Vettavalam
Gingee
Ananthapuram
Tindivanam
Marakkanam
Kottakuppam
Vikravandi
Viluppuram
Valavanur
Manalurpet

Arakandanallur

193
2.82
3.82
259
19.81
534
8.38
522
248
1371
19.04
14.79
3.89
58.25
573
427
3.27

0.80
1.08
146
104
2.63
1.69
3.09
213
0.94
177
743
5.66
149
10.24
218
114
121

128
187
254
171
1,320

165
916
1,270
987
262
3,876

284
218

128
172
254

253
265
528

165

1,270
987
262
889

181
218
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116 Tirukkoyilur 0.82 0.46 53 53 5 5
117 Thiruvennainallur 4.77 182 318 318 9 9
118  Sankarapuram 318 123 211 211 16 16
119  Vadakkanandal 16.98 6.50 1132 1132 12 12
120 Thiagadurgam 272 1.05 181 181 3 3
121 Kallakkurichi 11.05 161 732 216 16 16
122 Chinnasalem 7.89 3.06 525 525 9 9
123 Ulundurpettai 517 1.98 343 343 ) 5
124 Kolathur 4.86 193 322 322 25 25
125  Mecheri 6.35 238 423 423 28 28
126 Veerakkalpudur 457 173 304 304 19 19
127 Mettur 2961 11.87 1973 288 9 9
128 P.N.Patti 396 151 264 264 16 16
129 Nangavalli 5.75 218 383 383 5 5
130 Vanavasi 537 209 361 361 5 5
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131
132
133
134
135
136
137
138
139
140
141
142
143
144
145
146
147

Jalakandapuram
Kadayampatti
Omalur
Karuppur
Tharamangalam
Poolampatti
Edappadi
Konganapuram
Edaganasalai
Arasiramani
Thevur

Sankari
Kannankurichi
Salem

llampillai
Panaimarathupatti

Mallur

051
515
0.65
3.08
433
6.65
2743
162
22.55
12.68
353
315
323
14525
2.37
195
3.74

0.20
159
0.30
120
167
2.55
119
0.65
859
483
137
125
129
4717
0.89
0.66
149

5 8 e

205
288

1,830
108
1504

235
209
214
9,425
158
130
249

200

205
288

1,804
108
1504

235
209
214
7274
158
130
249

I8 »~ 8B F 8 8 B
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148  Attayampatti 024 0.10 16 16 14 14
149  Belur 221 0.82 147 147 13 13
150 Vazhapadi 8.75 249 583 439 K} K}
151  Ayothiapattinam 313 123 207 207 15 15
152  Pethanaiekenpalnya 6.92 2.70 460 460 0 0
153  Ethapur (Yethapur) 237 091 158 158 10 10
154 Attur 11.45 187 764 737 4 4
155  Narasingapuram 12.83 284 856 476 19 19
156  Keeripatti 194 0.69 129 129 26 26
157  Veeraganur 7.05 2.69 470 470 28 28
158  Thedavur 1.76 0.70 117 117 105 105
159  Gangavalli 5.49 212 366 366 20 20
160 Thammampatti 2.00 0.77 133 133 8 8
161  Sentharapatti 554 212 369 369 2 2
162  Mallasamudram 1.66 0.68 111 111 N N
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163
164
165
166
167
168
169
170
171
172
173
174
175
176
177
178
179

Kumarapalayam
Padaiveedu
Tiruchengode
Alampalayam
Pallipalayam
Vennanthur
Athanur
R.Pudupatti
Namagiripettai
Seerapalli
Pattinam
Rasipuram

Pillanallur

Kalappanaickenpatti

Senthamangalam
Namakkal

Erumaipatti

3.30
269
27.76
6.69
224
1.60
0.26
434
8.60
3.77
405
6.98
150
3.00
3.77

4103

144

135
107
143
0.72
031
0.65
011
163
3.29
111
159
107
0.50
117
1.46
14.99
0.60

219
179
1,851
449
150
107
17
289
573
251
270

100
200
251
2,735
%

182
179
390
143

107
17
289
573
195
270
322
100
200
251
2,585
%

16
27

2
14
103
17

27

w

14

529

16
27

2
14
103
17

27

w

14

97
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180  Mohanur 114 0.46 76 76 65 65
181  Paramathi 1.69 0.69 112 112 106 106
182 \elur 1.68 0.68 112 112 112 112
183  Pothanur 0.83 0.36 5 5 5 5
184 \enkarai 2.16 0.71 144 144 39 39
185 Pandamangalam 128 0.40 8 8 25 25
186  Sathyamangalam 10.01 1.44 662 515 15 15
187  Kembainaickenpalayam 156 0.58 104 104 n n
188  Ariyappampalayam 3.27 114 218 218 17 17
189  Bhavanisagar 1.88 0.72 125 7 9 9
190  Punjaipuliampatti 7.39 004 492 2 2 2
191  Nerunjipettai 203 0.78 136 128 10 10
192  Ammapettai (Erode) 353 139 235 83 12 12
193 Anthiyur 1.25 044 83 52 4 4
194 Olagadam 129 0.35 86 86 25 25
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195
196
197
198
199
200
201
202
203
204
205
206
207
208
209
210
211

Athani

Jambai
Appakudal
Bhavani
Salangapalayam
Periyakodiveri
Vaniputhur
Lakkampatti
Gobichettipalayam
Kuhalur
P.Mettupalayam
Elathur
Kolappalur
Nambiyur
Pallapalayam
Kanjikoil
Nallampatti

1.96
591
339
9.04
149
227
3.17
381
1547
2.63
257
199
101
3.00
4.80
2.25
107

0.79
2.36
131
0.22
052
0.89
123
147
0.35
1.00
0.98
0.74
040
110
179
0.88
0.36

130
3%
226

152
211
254
1,027
175
171
132

198
321
150

71

130
3%
226
312

152

170

81

135

103

198

150
71
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& w R B 8

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

6.¢



3 4 5 6 7 8 10
212 Pethampalayam 191 0.65 127 119 21 21
213 Karumandi Chellipalayam 3.74 154 248 208 n n
214 Perundurai 356 152 235 191 26 26
215  Chennimalai 243 0.95 162 113 13 13
216  Suriyampalayam 0.05 0.05 3 3 3 3
217  Chithode 28.94 045 1,929 100 10 10
218  Brahmana Periya Agraharam 0.00 0.00 1 1 1 1
219  Periyasemur 0.07 0.07 3 3 3 3
220  Nasiyanur 3.97 155 264 9 12 12
221 Veerappanchatiram 0.04 0.04 2 2 2 2
222 Erode 74.03 18.07 4,930 3874 & &
223 Surampatti 0.04 0.04 2 2 2 2
224 Kasipalayam 167 0.68 111 111 27 27
225  Avalpoondurai 1.09 041 72 72 3 3
226 Modakurichi 133 054 83 83 2 2
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227
228

230
231
232
233
234
235
236
237
238
239
240
241
242
243

Pasur
Kilampadi

\ellottamparappu

Vadugapatti (Erode)

Arachalur
Sivagiri
Unjalur
Kollankoil
Vengampudur
Kodumudi
Chennasamudram
Nelliyalam
Devarshola
Gudalur
Sholur
Naduvattam

Udhagamandalam

110
2.70
141
1.46
3.06
2.39
0.72
137
293
162
155
011
218
1115
4.77
341
1744

044
1.06
0.52
0.53
110
0.73
0.20
054
1.09
0.60
0.61
011
0.85
450
1.85
131
6.99

180

97
204
160

a1
195
109
103

145
743
318
227
1,163

133

97
204
160

a1
178
109
103

145

318

206
961

83

83
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244 Kotagiri 2.34 0.74 157 157 17 17
245 Jagathala 1.46 0.59 8 % 3l 3l
246 Kethi 559 177 375 203 n n
247 Adikaratti 144 0.60 105 105 28 28
248  Coonoor 6.14 246 411 169 3 3
249  Huligal 128 051 86 86 17 17
250  Bikketti 171 0.68 114 114 13 13
251  Kilkunda 1.85 0.72 125 125 10 10
252 Keeranur 197 0.75 131 131 9 9
253  Neikkarapatti 239 091 159 159 6 6
254 Palani 4.55 0.29 34 244 7 7
255 Ayakudi 830 2.68 553 430 27 27
256  Balasamudram 5.87 2.26 391 391 14 14
257  Oddanchatram 3171 12,68 2114 1,005 19 19
258  Palayam 3.09 118 207 207 13 13
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259
260
201
262
263
2064
265
266
267
268
209
270
271
272
273
274
275

Vedasandur
Eriodu

Ayyalur
Vadamadurai
Natham
Sriramapuram
Agaram
Thadikombu
Dindigul
Kannivadi (Dindigul)
Sithayankottai
Chinnalapatti
Ayyampalayam
Pannaikadu
Kodaikanal
Sevugampatti

Ammainaickanur

0.99
0.39
8.09
10.73
6.19
599
459
1.65
4350
0.90
4.95
329
464
2.06
12.35
0.78
3.38

0.39
0.16
3.08
4.08
2.36
2.28
175
0.66
2.06
0.36
187
129
175
0.69
494
0.31
128

110
2,896

137
824

225

110
912

3
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276 Nilakkottai 127 0.52 & & T4 T4
277 Pattiveeranpatti 3.26 124 217 217 14 14
278  Vathalagundu 3.02 116 201 201 15 15
279  Aravakurichi 0.88 0.37 58 58 31 3l
280 Pallapatti 127 037 86 63 13 13
281  TNPL Pugalur 134 0.56 89 8 81 81
282  Punjaipugalur 1.89 054 125 70 14 14
283  Punjai Thottakurichi 128 0.31 8 32 8 8
284 Inam Karur 0.13 0.13 6 6 6 6
285  Karur 21.70 347 1,442 306 27 27
286  Puliyur 241 097 159 159 16 16
287  Thanthoni 0.25 0.25 12 12 12 12
288  Uppidamangalam 144 059 % % 16 16
289  Krishnarayapuram 251 0.96 167 167 9 9
290 PJ.Cholapuram 465 178 310 310 2 2
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292
293
294
295
2%
297
298
29

301

g8 8 8 8

Kulithalai
Marudur
Nangavaram
Kattuputhur
Thottiyam
Mettupalayam
Thathaiyangarpet
Musiri
Uppiliapuram
Balakrishnampatti
Thuraiyur

S. Kannanur
Manachanallur
Kallakudi
Pullampadi
Puvalur

Lalgudi

0.88
5.09
5.16
141
3.37
6.44
1.96
321
3.00
7.28
10.97
2.74
12.27
534
429
285
3.62

0.39
197
179
0.53
1.30
0.54
0.65
122
1.00
2.75
354
1.02
110
176
164
1.08
137

182
818

286
192
242

275

225
159
131
214
200

219
182
130

286
192
242
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308  Sirugamani 287 110 191 191 8 8
309 Tiruchirappalli 177.22 3881 11,349 4,985 2,211 1,699
310 Koothappar 157 0.65 104 104 63 63
311 Thiruverumbur 0.08 0.08 n n n n
312 Thuvakudi 6.89 125 459 323 16 16
313 Manapparai 6.74 0.90 449 153 60 60
314  Ponnampatti 383 145 255 255 17 17
315 Poolambadi 10.97 384 734 684 3 3
316  Arumbavur 12.56 413 837 837 3 K3
317 Perambalur 4441 455 2,961 452 3 3
318  Kurumbalur 5.78 1.99 385 385 2 2
319 Labbaikudikadu 0.38 0.15 5 5 10 10
320 \Varadarajanpettai 590 1.83 403 403 46 46
321 Jayankondam 27.68 6.74 1,845 356 6 6
322  Udayarpalayam 5.05 1.95 336 336 24 24
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324
325
326
327
328
329

331
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339

Avriyalur
Thorapadi
Melpattampakkam
Nellikuppam
Panruti
Cuddalore
Kurinjipadi
Vadalur
Parangipettai
Sethiathoppu
Bhuvanagiri
Killai
Chidambaram
Annamalai Nagar
Srimushnam
Lalpet

Kattumannarkoil

25.30
3.63
2.03

36.24

24.38

108.31

13.85
8.89
6.60
321

11.66
6.33

12.17
0.93
9.65
1.38

18.90

4.85
133
0.75
6.56
3.69
37.33
514
340
242
1.03
4.24
2.33
0.72
021
3.66
0.55
717

1,686
242
135

2,416

1,625

7,220
923
592

214

777

422

810

647

1,262

503
222
105
1,400
1,200
3,306
414
163

109

234

325

259

281

695

2%
14

2%
14
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340 Mangalampet 1.56 0.62 104 104 % %
341  Gangaikondan 162 0.67 107 107 61 61
342 Virudhachalam 2418 3.72 1,613 653 3 3
343 Pennadam 744 2.80 496 496 L2 L2
344 Tittakudi 8.05 292 537 234 3 3
345 Sirkali 14.46 318 968 627 8 8
346  Vaitheeswarankoil 438 1.36 293 293 16 16
347 Manalmedu 9.83 3.82 656 656 A A
348 Mayiladuthurai 18.46 4.87 1,235 783 n n
349  Kuthalam 4.69 179 313 313 2 2
350 Tharangambadi 7.85 221 527 527 32 K7
351  Tittacheri 293 101 195 195 2% 2%
352 Nagapattinam 8.35 212 556 556 48 48
353 Kilvelur 512 167 A1 A1 17 17
354 Velankanni 162 0.56 108 108 18 18
355  Thalainayar 1146 424 64 64 e e
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359

361

g 8 8

g &

367

369
370
371
372

Vedaranyam

Valangaiman

Kodavasal

Koradacheri

Peralam

Nannilam

Thiruvarur
Needamangalam
Kuthanallur

Mannargudi
Thiruthuraipoondi
Muthupet

Thiruppanandal

Aduthurai alias Maruthuvakudi
Veppathur

Thirupuvanam (Thanjavur)

Thiruvidaimarudur

16.26
446
291
275
1.10
497
5.27
347
6.75
873

1786
1.94
473
383
441
2,07
439

413
170
111
1.02
045
171
158
119
270
112
497
059
142
148
158
0.80
0.82

1,092
298
195
183

74
332
352
231

582
1191

315
256
294
138
293

681
298
195
183

74
277
257
231

582
1,157

315
256
294
138
293

16

37

»

N

8 o 8 & &

16

37

»

N

8 o 8 & &
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373  Cholapuram 2.72 1.06 181 181 26 26
374 Thirunageswaram 241 0.90 160 160 15 15
375 Kumbakonam 1363 091 908 210 23 23
376 Swamimalai 0.72 0.29 48 48 3 3
377 Dharasuram 211 0.82 141 141 8 8
378 Papanasam 144 0.59 97 97 46 46
379  Ayyampettai 6.32 244 420 420 24 24
380 Melattur 9.93 3.69 662 662 4 4
381  Ammapettai (Thanjavur) 821 317 547 547 26 26
382  Thiruvaiyaru 467 183 313 313 17 17
383  Melathiruppanthuruth i 258 0.98 172 172 n n
384  Thirukattupalli 405 044 270 0 26 26
385 Thanjavur 108.51 1113 7,233 1,199 18 18
386  \allam 811 0.96 539 155 15 15
387  Orathanadu 045 0.18 0 0 23 23
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390
391
392
393
3%
3%
3%
397
398
39

401

g 8 B

Madukkur
Pattukkottai
Adiramapattinam
Peravurani
Perumagalur
luppur
Annavasal
Keeranur
Pudukkottai
Arimalam
Ponnamaravathi
Alangudi
Keeramangalam
Karambakkudi
Aranthangi
Nerkuppai

Tirupathur

2.75
21.78
8.06
894
092
843
6.45
146
5121
542
249
126
8.26
6.28
359
155
0.95

1.06
2.56
3.06
311
0.37
1.94
234
0.58
13.84
164
0.92
051
3.09
2.36
143
0.58
0.34

183
1,452
537
59
61
562

97
3412
361
165

419
239
103

183
215
537
596

61
370

97
2,370
361
155

419
200
103
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405 Kanadukathan 0.67 0.27 45 45 2 2
406  Pallathur 0.66 0.26 44 44 2 2
407  Kottaiyur 0.17 0.07 u u 8 8
408 Kandanur 0.95 0.38 63 63 19 19
409  Puduvayal 0.36 0.14 24 24 14 14
410  Karaikkudi 141 0.63 R R 8 8
411  Devakottai 7.85 0.23 522 63 5 5
412 Nattarasankottai 0.83 0.33 55 55 K<) K<)
413  Sivaganga 17.10 401 1141 532 31 31
414 Thirupuvanam (Sivagangai) 3.09 117 206 206 13 13
415  Manamadurai 130 0.55 83 83 K] K]
416  llayangudi 107 043 71 71 21 21
417 A\ellalapatti 113 0.32 s s 32 32
418  Melur 2274 3.66 1,518 526 39 39
419  Anaiyur 0.12 0.12 6 6 6 6
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420
21
422
423
424
425
426
427

428

& & 8

Paravai
Vilangudi
Vadipatti
Palamedu
Sholavandan

Alanganallur
Usilampatti
Elumalai
T.Kallupatti
Peraiyur
Thirumangalam
Madurai
Avaniapuram
Thiruparankundram

Boothipuram

Bodinayakanur

164
0.17
5.80
335
425
3.69

290

591

1.80

0.37

549

261.34

0.20

0.08

0.93
2311

042
0.17
221
120
159
142

0.52

224

0.72

0.16

2.34

4540

0.20

0.08

0.38
7.20

109

387
223
284
244
193

3%

109

387
223
284
244

169

3%

274

4,632

957

B R 8 B 8 8 « ¥

Q

3]

1,641

41

B R 8 B 8 8 « ¥

Q

3]

1,641

41
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436 Melachokkanathapuram 293 0.88 198 137 49 49
437  B. Meenakshipuram 4.34 161 289 160 2 2
438  Ganguvarpatti 3.68 117 245 115 P2 P2
439 Devadanapatti 161 0.64 107 107 61 61
440  Vadugapatti 255 0.86 170 IC) 46 46
441 Thamaraikulam 318 0.96 212 8l 49 49
442 Periyakulam 14.28 201 955 255 5 5
443 Thenkarai 215 071 142 142 5 5
444 TheniAllinagaram 2812 11.34 1874 1,587 202 202
445  Palani Chettipatti 093 0.37 62 62 57 57
446  \eerapandi 287 1.16 191 189 56 56
447 Thevaram 395 113 271 206 62 62
443 Kuchanur 176 0.66 119 106 K¢ K¢
449  Markayankottai 200 0.60 134 D0 2 2
450  Pannaipuram 240 0.79 162 % 43 43
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& 9% 8§28 &

459

461

£ 82 &R

467

Kombai
Chinnamanur
Odaipatti
Uthamapalayam
Hanumanthampatti
Pudupatti
Kamayagoundanpatti
Kambam

Gudalur

Highways

Andipatti Jakkampatti
Rajapalayam

Seithur

Chettiarpatti
S.Kodikulam
Vathirairuppu
V.Pudupatti

119
14.32
599
251
297
113
217
759
6.03
0.01
2.87
450
344
267
2.76
6.90
176

0.48
143
0.98
0.94
0.79
045
0.84
0.27
0.44
0.01
1.00
0.10
125
1.02
107
2.63
0.70

513
411

191

178

184

117

3 B R g 8 s

146

203

295

152

178

184

117

& g
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468  Sundarapandiam 0.75 0.30 50 50 Viv) Viv)
469  Srivilliputhur 11.74 220 782 782 2 2
470  Mamsapuram 2.70 1.03 180 180 13 13
471 Thiruthangal 313 064 208 208 4 4
472 Sivakasi 9.00 0.09 600 6 6 6
473 Virudhunagar 17.77 7.29 1181 1,151 204 204
474 Kariapatti 2.83 1.05 189 189 28 28
475 Mallankinaru 144 0.46 9% 9% 27 27
476 Aruppukkottai 299 0.08 199 199 - -
477 Sattur 397 0.05 264 3 3 3
478  Thondi 458 1.26 305 239 17 17
479  R.S.Mangalam 044 0.17 2 2 16 16
480 Paramakudi 11.02 443 734 734 A A
481  Mudukulathur 327 0.92 218 7 15 15
482 Abiramam 0.50 0.20 3 3 20 20
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491
492
493
494
495
496
497
498
499

Kamuthi
Sayalgudi
Ramanathapuram
Mandapam
Keelakarai
Rameswaram
Kovilpatti
Kalugumalai
Kadambur
Kayatharu
Ettayapuram
V. Pudur
Vilathikulam
Thoothukkudi
Sayapuram
Perungulam

Srivaikuntam

2.86
564
18.19
447
2315
9.95
37.01
3.14
3.15
941
417
3.53
342
149.37
3.89
503
3.07

1.00
145
731
1.06
9.26
3.99
581
0.46
120
120
129
0.60
0.74
56.27
051
0.82
0.68

192
376
1212
298
1543

2,468
209
210
627
278
235
228

9,469
259

204

133 14
110 21
1212 173
176

&

753

2,376

210

184

7,782

R
K
5 B B B 8 &8 o b & B
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14
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&
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3 4 5 6 7 8 10
500 Eral 141 034 A A 2 2
501 Kayalpattinam 11.33 0.08 4 4 4 4
502  Athur 338 0.76 225 3 9 9
503  Thenthiruperai 149 0.38 N 35 13 13
504  Alwarthirunagiri 162 043 108 50 24 24
505 Nazerath 159 045 106 16 12 12
506 Arumuganeri 2591 205 1,726 31 24 24
507  Kanam 2.88 110 192 192 7 7
508 Tiruchendur 12.24 259 815 263 18 18
509 Udangudi 291 0.86 194 84 2 2
510  Sathankulam 255 0.27 170 Y] 10 10
511  Sivagiri 227 3.9 1,486 502 % %
512  Rayagiri 791 255 527 373 23 23
513 Vasudevanallur 6.24 193 416 240 16 16
514 Puliankudi 11.75 - 783 783 - -
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515
516
517
518
519
520
521
522
523
524
525
526
527
528
529

531

Thiruvenkadam
Sankarankoil
Surandai
Kadayanallur
Sambavar Vadagarai
Aygudi

Tenkasi
Sundarapandiapuram
llanji

Courtalam
Melagaram
Achampudur
Vadakarai Keezhpadugai
Panpoli

Pudur

Shenkottai

Kilapavoor

5.69
329
9.68
5.66
6.99
0.63
5.87
120
1.88
0.12
3.00
210
2.88
405
3.36
7.76
8.94

176
0.04
173
0.02
251
0.25
0.06
0.22
049
0.04
0.62
0.16
0.72
137
0.99
0.02
299

379
219

377
466

391

125

200
140
192
270
224
517
5%

254

140

391

235

517
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3 4 5 6 7 8 9 10
532  Alangulam 407 0.85 271 141 u u
533 Sankarnagar 150 0.53 100 66 31 31
534 Naranammalpuram 7.74 1.03 516 28 10 10
535  Tirunelveli 110.65 35.15 6,635 6,635 2,006 1,584
536  Alwarkurichi 3.80 0.55 253 21 16 16
537 Mukkudal 4.25 128 283 206 13 13
538  Vikramasingapuram 2093 0.56 1,395 1,395 - -
539  Ambasamudram 2185 116 1457 1457 2 2
540  Cheranmadevi 137 0.56 91 91 4 4
541  Veeravanallur 184 0.31 123 36 14 14
542 Kalladaikurichi 429 0.70 286 61 37 37
543  Manimutharu 2.96 0.80 197 115 71 71
544 Pathamadai 12.00 122 800 24 12 12
545 Melacheval 299 0.92 199 159 R R
546  Gopalasamudram 14.25 2.32 951 138 K K
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549

551
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559

561
562

Moolakaraipatti
Kalakad
Nanguneri
Eruvadi
Thirukarungudi
Vadakkuvalliyur
Panagudi
Thisayanvilai
Kadayal
Arumanai
Edaicode
Palugal
Kaliyakkavilai
Pacode
Kuzhithurai
Unnamalaikadai

Nalloor

3.83
9.32
128
4.56
4.74
0.84
5.84
5.34
3.16
255
400
947
5.72
460
590
243
419

115
185
0.19
121
0.66
3.23
153
0.44
119
101
150
355
215
175
1.02
0.93
157

255
621

316

g 8

177
269
631
382

398
163
279

197

165

520
212

213
177
269
631
382

398
163
279
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3 4 5 6 7 8 10
564  Kollancode (Kollemcode) 7.14 267 476 476 36 36
565 Ezhudesam 1.20 0.48 a0 a0 76 76
566 Puthukkadai 4.26 154 285 285 28 28
567  Killiyoor 2.68 1.03 179 179 14 14
568 Keezhkulam 416 155 277 277 19 19
569 Karungal 251 0.26 168 42 40 40
570 Palappallam 383 141 256 256 25 25
571  Thirparappu 548 2.06 370 370 3l 3l
572 Ponmanai 6.44 245 448 448 58 58
573  Kulasekaram 4.64 201 319 319 69 69
574  Thiruvattar 7.98 320 548 548 A K
575  Athur 292 1.09 195 195 14 14
576  Verkilambi 4.66 1.75 320 320 A A
577  Kumarapuram 3.77 145 264 264 A A
578  Kothanallur 14.15 348 953 8% 26 26
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501
592
593
594
595

Valvaithankoshtam
Mulagumudu
Vilavur
Padmanabhapuram
Thiruvithancode
Kappiyarai

Eraniel

Villukuri

Neyyoor
Reethapuram
Kallukuttam
Thingalnagar

Alur

Colachel
Mandaikadu
Manavalakurichi

\ellimalai

257
746
8.25
10.97
262
1.38
4.58
2.58
247
573
3.32
4.77
173
6.81
241
242
4383

0.97
2.73
3.17
125
0.96
0.55
1.65
1.00
0.77
175
113
179
0.69
137
0.76
0.88
1.83

173
498
577
734
176

307
173
165
382
221
318
115

161
162
324

173
498
577
734
176

307
173
140
301
221
318
115

135
162
324

16

5 R

67

16

27

8B B

14
16

16

5 R

67

16

27

8B B

14
16

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

€0¢



3 4 5 6 7 8 9 10
596 Azhagiapandipuram 178 0.66 120 120 17 17
597  Boothapandi 4.16 155 279 279 2 2
598  Aralvaimozhi 158 0.59 105 105 16 16
599 Thazhakudy 0.79 0.29 53 53 14 14
600 Marungur 186 0.62 124 104 2 2
601 Therur 446 169 298 298 2 2
602  Nagercoil 96.94 16.36 6,464 6,386 399 399
603  Asaripallam 0.00 0.00 1 1 1 1
604  Suchindrum 2.06 0.64 137 107 4 4
605 Ganapathipuram 9.10 345 610 610 3 3
606 Mylaudy 281 0.83 187 145 9 9
607  Alagappapuram 0.74 0.29 49 49 4 4
608 Anjugrammam 1158 231 72 292 19 19
609 Kottaram 312 117 209 209 18 18
610 Thengampudur 191 0.71 127 127 9 9
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611
612
613
614
615
616
617
618
619
620
621
622
623
624
625
626
627

Puthalam
Agastheeswaram
Thenthamaraikulam
Kanniyakumari
Marandahalli
Kariamangalam
Palakkodu
Kambainallur
Harur

Kadathur
B.Mallapuram
Pappireddipatti
Dharmapuri
Papparapatti
Pennagaram
Hosur

Mathigiri

432
3.25
290
127
2.60
281
257
5.18
3.79
120
0.68
290
3743
240
411
22.80
0.10

147
129
1.08
0.50
0.67
1.07
0.99
117
0.95
0.34
0.27
107
15.09
091
123
718
0.10

288
219
193

173
187
171

252

193
2494
160
274
1,490

288
219
193

173
187
171

252

193
1112
160
274
532
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3 4 5 6 7 8 10
628 Bargur 2.85 1.09 190 190 12 12
629  Krishnagiri 39.05 12.68 2,602 705 5 5
630 Kaveripattinam 047 0.24 3l 3l 28 28
631 Kelamangalam 047 0.19 3l 3l 2 2
632  Denkanikottai 8.08 314 538 538 40 40
633  Nagojanahalli 113 0.45 16 16 0 0
634  Uthangarai 249 0.96 166 166 13 13
635  Sirumugai 523 204 348 206 26 26
636 Mettupalayam 092 043 59 53 5 5
637 Karamadai 1059 421 704 704 53 53
638 Mopperipalayam 6.00 233 400 118 8 8
639  Karumathampatti 842 3.20 561 214 36 36
640  lrugur 164 0.72 107 107 26 26
641  Sulur 121 0.62 & & 5 5
642  Pallapalayam 1.28 051 8 8 0 0
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651

g 8
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659

Kannampalayam
Annur

Veerapandi

Gudalur
Periyanaicken-palayam
Idikarai
Sarcarsamakulam
Narasimhanaicken-palayam
Kalapatti
Saravanampatti
\ellakinar

Thudiyalur
Chinnavedampatti
Goundampalayam
\eerakeralam

Vadavalli

Coimbatore

162
480
16.51
2.33
346
6.30
3.17
241
0.04
0.03
0.07
0.07
0.02
0.19
0.04
0.07
99.22

0.36
199
6.33
0.90
135
240
122
091
0.04
0.03
0.07
0.07
0.02
0.19
0.04
0.07
3647

108
319
1,100
153
227
419
211
160

BT~ N \C R\

w N O -

6,570

419
105

-lk-lkl\)l\)g

w N O -

4976
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w N O -

1,429
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3 4 5 6 7 8 10
660 Thondamuthur 3.66 1.36 240 210 2 2
661 Dhaliyur 3.80 131 253 153 47 47
662 \Vedapatti 4.37 164 289 174 58 58
663 \ellalur 540 210 359 359 28 28
664  Kurichi 0.05 0.05 4 4 4 4
665 Kuniyamuthur 0.16 0.16 8 8 8 8
666  Perur 5.24 192 349 349 3 33
667 Thenkarai (Coimbatore) 147 0.59 % % 26 26
668 Pooluvapatti 7.83 290 522 522 9 9
669 Alanthurai 5.09 194 339 282 31 31
670 Madukkarai 6.63 259 439 439 5 5
671 Ettimadai 164 0.65 109 109 8 8
672 Othakalmandapam 793 302 529 529 36 36
673  Thirumalayampalayam 170 0.68 113 113 50 50
674  Kinathukadavu 0.46 0.20 30 30 30 30
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676
677
678
679

681

2 8 88 @ 8

g8 B

691

Periya Negamam
Pollachi

Zamin Uthukuli
Suleeswaranpatti
Samathur
Anaimalai
Odaiyakulam
Vettaikaranpudur
Kottur

Valparai

Muthur
Kangeyam
\ellakoil
Rudravathi
Kannivadi (Tiruppur)
Mulanur

Kolathupalayam

113
541
0.59
345
219
8.14
7.02
9.26
349
0.78
2.70
1.80
353
3.62
0.92
3.56
5.06

0.45
2.30
0.25
0.94
0.75
1.09
271
350
116
031
1.05
0.53
0.89
1.36
0.37
138
193

76

119
235
241

61
237
337

76
169

19%

31
235
280
191

121

87
235
153

61
192
198

g B8 R 8
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3 4 5 6 7 8 9 10
692 Dharapuram 1.74 047 518 67 u u
693  Chinnakkampalayam 2.16 0.77 144 112 39 39
694  Kunnathur 179 0.71 119 119 2 21
695  Avanashi 8.87 0.56 591 % 2 2
696  Thirumuruganpoondi 114 0.46 76 76 20 20
697  Uthukuli 149 0.37 9 39 8 8
698  \elampalayam 0.05 0.05 2 2 2 2
699  Tiruppur 11441 37.78 7429 5,390 522 522
700  Samalapuram 161 0.61 107 107 13 13
701 Palladam 14.04 5.69 935 745 108 108
702 Udumalaipettai 18.55 6.48 1,236 577 214 214
703  Dhali 122 049 81 81 5 5
704 Kaniyur 0.69 0.13 46 46 12 12
705 Madathukulam 3.98 1.09 265 203 57 57
706  Komaralingam 4.35 0.99 291 218 66 66
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707 Sankaramanallur 3.60 135 240 113 48 48
TotAL 5,960.61 1,671.91 392,747 247527 35,098 31,592

31 Telangana 1 Pedapalli 7.20 2.88 480 160 - -
2 \emulawada 720 2.88 480 - - -

3 Jammikunta 11.70 122 780 80 - -

4 Husnabad 7.20 2.88 480 160 - -

5 Huzurabad 17.73 7.09 1,182 80 - -

6 Andole-Jogipet 12.00 196 800 640 - -

7 Gajwel 43.13 14.87 2,875 1,250 -

8 Medchal 746 314 493 93 13 13

9 Pedda Amberpet 724 292 482 2 2 2
10 Badangpet 11.16 340 742 166 6 6
11 Ibrahimpatnam 7.29 297 484 4 4 4
12 Shadnagar 26.46 2.75 1,764 - - -
13 Badepalle 4.80 0.50 320 320 - -
14 Kalwakurthy 7.20 2.88 480 - - -
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3 4 5 6 7 8

15 Achampet 750 251 500 -
16 Nagarkurnool 842 3.08 561 193
17 leeja 7.20 2.88 480 -
18 Kollapur 840 0.88 560 -
19 Dubbaka 15.00 591 1,000 1,000
20 Devarakonda 840 301 560 160
21 Kodada 845 3.05 562 2
22 Huzurnagar 840 3.01 560 -
23 Parakal 5.81 2.32 387 -
24 Bhupalpalle 14.40 363 960 544
25 Narsampet 14.40 5.76 960 -
26  Mahabubabad 12.00 401 800 200
27 Madhira 7.20 2.88 480 -
28 Adilabad 10.27 4.33 678 600
29 Kagaznagar 7.20 2.88 480 -
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Bhainsa
Nirmal
Bellampalle
Mandamarri
Mancherial
Armoor
Nizamabad
Bodhan
Kamareddy
Ramagundam
Jagtial
Korutla
Metpally
Karimnagar
Sircilla
Medak
Siddipet

19.83
7.63
7.20
722

11.59
750

4217
451
7.70

1041

6244
7.20

18.79

16.66

2564

35.86

43.39

793
245
2.88
290
4.82
2.35
16.97
120
1.69
4.16
724
2.88
6.22
6.10
8.02
11.73
11.89

1,322
507

481
768

2,808
301
510
694

4,162

1,252
1,103
1,701
2,389
2,891

160
161
136
160
1,508
301
210
160

225
1,281

1967

N
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3 4 5 6 7 8 9 10
47 Zahirabad 6.02 1.96 401 161 1 1
48 Sadasivpet 723 291 481 191 1 1
49  Sangareddy 031 031 17 17 17 17
50 Hyderabad 192551 31561 127892 101,217 495 495
51  Secunderabad (CB) 393 393 180 180 180 180
52 Vikarabad 443 163 29 3 3 3
53  Tandur 1150 4.66 765 5 5 5
5 Mahbubnagar 40.99 1569 2,723 2,063 333 2
5 Narayanpet 242 0.98 161 1 1 1
5% Wanaparthy 8.94 291 596 164 4 4
57 Gadwal 7.26 294 483 & 3 3
58 Bhongir 513 191 338 174 14 14
59 Suryapet 17.96 456 1192 606 222 0
60 Nalgonda 8.77 2.68 579 19 19 19
61 Miryalaguda 8.89 207 582 2 2 2
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62 Warangal 34.13 14.47 2251 1,851 67 67
63 Jangaon 12.10 423 804 4 4 4
64 Manuguru 240 0.96 160 80 2 -
6 Palwancha 2859 10.04 1,905 502 2 2
66 Kothagudem 12.62 347 841 1 1 1
67 Yellandu 720 2.88 480 - - -
68  Sathupalli 7.26 294 483 3 3 3
69  Khammam 40.73 1257 2,707 1,689 3 3
ToTaL 2,860.89 62024 190034 121359 1,810 1,126

32 Tripura 1 Mohanpur 40.26 1843 2,684 1,887 108 108
2 lirania 18.60 11.80 1,240 1,082 U7 347
3 Melaghar 43.79 17.84 2919 1,504 155 155
4 Panisagar 1124 550 749 498 25 5
5 Khowai 4548 28.26 2,690 2,308 555 555
6 Teliamura 3945 1337 2,564 1,585 301 301
7 Ranirbazar 18.03 7.32 1,202 669 213 213
8 Agartala 559.40 12452 37,284 14,586 2,162 2,162
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1 2 3 4 5 6 7 8 9 10
9 Bishalgarh 2958 1150 1972 1,056 52 52

10  Sonamura 3150 12.70 2,166 1,057 614 614

1 Udaipur 32.87 16.85 2,190 1,733 715 715

12 Amarpur 4592 2535 2,285 1,790 240 240

13 Santirbazar 26.09 11.33 1,739 1,067 1 1

14 Belonia 42,06 18.86 2,804 1,630 642 642

15  Sabroom 2487 15.19 1,235 881 185 185

16 Kamalpur 28.17 10.08 1,878 958 8l 8l

17 Ambassa 43.10 17.98 2872 1,812 171 171

18  Kailasahar 52.35 2340 3490 2,045 15 15

19 Dharmanagar 4391 15.14 2,927 1,426 368 368

20 Kumarghat 3942 26.32 1,979 1,604 502 502

TotAaL 1,216.07 431.73 78,869 41,178 7452 7452

33 Uttar Pradesh 1 Badlapur 191 - 127 - - -
2 Behat 222 0.66 148 - - -

[VHEVS VACYY] 0] SJamsuy USHLIM  9TE

suonsand paieisun



© o0 ~N o o b~ w

10

5 B

14

16
17

Saharanpur
Chilkana Sultanpur
Sarsawa

Nakur

Ambehta

Gangoh

Titron

Deoband

Nanauta

Rampur Maniharan
Un

Jhinjhana

Kandhla

Ailam

Shamli

Banat

Garhi Pukhta

31.55
8.06
485
420
3.72

13.88
5.88

1323
311
6.86
3.02
216
9.54
333
250
120
0.66

104
2.33
353
113
119

145

124
335

0.06

0.10
0.02

2,095
537
323
280
248
925
302
882
207
457
201
144
636

166

61

61

61
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20 Thana Bhawan 1281 - 84
21 Jalalabad 392 - 261
22 Purquazi 6.00 0.14 400
23 Charthawal 1.46 - 97
24 Muzaffarnagar 5.82 3.62 188
25 Sisauli 147 0.17 %
26 Shahpur 443 117 295
27 Jansath 381 053 254
28 Bhokarhedi 339 0.16 226
29 Miranpur 176 0.09 117
30  Sahanpur 174 0.02 116
3l Najibabad 10.09 0.01 673
32 Jalalabad 254 0.28 169
B Kiratpur 5.73 0.16 382
34 Mandawar 3.06 - 204
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51

Bijnor

Jhalu
Haldaur
Nagina
Warhapur
Afzalgarh
Sherkot
Dhampur
Nehtaur
Seohara
Sahaspur
Noorpur
Thakurdwara
Kanth

Umri Kalan
Bhojpur Dharampur
Moradabad

9.36
4.37
3.99
3.56
1.38
1.02
0.66
3.53
444
1.88
3.90
234
599
0.87
141
8.67

87.73

0.06

0.04

048
0.80
0.99
10.03

623
291
266
237

8

235
29%6
125
260
156
399

578
5497
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3 4 5 6 7

52 Kundarki 531 119 34
53 Bilari 12.29 122 819
54 Sirsi 2.70 - 180
55  Sambhal 16.35 0.01 1,090
5 Bahjoi 2.85 0.04 189
57 Narauli 9.80 1.00 653
58 Chandausi 204 - 136
5  Maswasi 1.02 0.01 68
60 Suar 3.32 - 221
61 Tanda 341 - 227
62 Bilaspur NPP 6.37 0.03 424
63  Keni 317 - 211
64 Rampur 13.87 3.16 500
65 Shahabad 12.60 - 840
66 Milak 10.55 - 703
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70
71

74

76

Dhanaura
Bachhraon
Gajraula
Naugawan Sadat
Amroha
Joya
Hasanpur
Ujhari
Karnawal
Sardhana
Daurala
Lawar
Phalauda
Bahsuma
Hastinapur
Mawana
Parikshitgarh
Kithaur

492
401
494
5.66
14.30
1.80
8.68
2.63
134
3.34
7.60
717
6.93
185
392
3.63
284
0.50

0.06
123
0.10
0.17

011
0.02
190
0.02
0.03
207
0.30

0.56
0.07

328
267
328
377

578
175

223

478
462
123
261
242
189
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3 4 5 6 7 8 9 10
8 Meerut 158.28 22.23 9,791 507 507 507
86 Sewalkhas 1.04 - 69 - - R
87 Kharkhoda 4.19 149 279 - - -
Chhaprauli 192 0.19 128 - - -
89  Tikri 128 0.14 & - - -
0 Doghat 2.78 0.32 185 - - -
91 Baraut 6.37 0.14 422 7 7 7
92 Baghpat 3.62 - 241 - - -
93  Agarwal Mandi(Tatiri) 0.60 0.06 40 17 - -
% Aminagar Sarai 1.89 - 126 68 - -
9% Khekada 6.95 - 463 - - -
9% Patala 231 0.71 149 20 20 20
97  Niwari 308 0.80 205 2 - -
9 Modinagar 3.76 0.34 247 19 19 19
99 Faridnagar 348 0.98 232 - - -
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100
101
102
103
104
105
106
107
108
109
110
111
112
113
114
115
116

Muradnagar
Loni
Ghaziabad
Dasna
Pilkhuwa
Hapur
Babugarh

Garhmukhteshwar

Dadri
Bilaspur
Dankaur
Rabupura
Jahangirpur
Jewar
Sikandrabad
Kakod

Aurangabad

3.28
9.15
80.55
118
153
9.56
0.44
233
515
0.16
0.78
2.36
0.88
264
287
200
751

0.01
285
2733
0.28
0.07
1.88
0.07
0.02
413
0.16
0.32
1.03
0.02
0.15

277

219

4,642

100
613

155
275

47
136

173
191
133

133
969

51
101

207
8
16
47

130

130
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117  Bulandshahr 1141 0.39 756
118  Gulaothi 5.26 0.03 352
119 Bhawan Bahadur Nagar 174 0.31 116
120  Siana 207 - 138
121  Bugrasi 4.20 295 280
122 Khanpur 179 0.18 119
123 Anupshahr 497 - 331
124 Jahangirabad 440 0.55 293
125 Dibai 6.26 - 417
126 Naraura 2.30 - 153
127 Shikarpur 951 - 634
128 Pahasu 4.35 - 290
129 Chhatari 212 146 141
130 Khurja 1155 0.03 770
131 Jatari 105 0.01 70
132 Khair 18.06 161 1,204
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133
134
135
136
137
138
139
140
141
142
143
144
145
146
147
148
149

Atrauli

Chharra Rafatpur

Harduaganj
Aligarh
Jalali
Kauriaganj
Pilkhana
Vijaigarh
Iglas
Beswan
Sasni
Sikandrarao
Purdilnagar
Hasayan
Mendu
Hathras

Mursan

0.98
1356
0.84
37.22
6.09
7.71
204
122
222
509
3.05
3.68
10.79
3.30
8.16
599
443

4.25

1140
091
2.73
0.68
0.34
0.20
124
107
0.64
4,00

2.80
110
154

2,144

514
136

8l
148
339
203
245
719

399
295

307

& &

~
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150 Sadabad 6.60 124 440
151 Sahpau 537 184 358
152  Kosi Kalan 2.86 0.02 190
153 Nandgaon 0.35 - 233
154 Barsana 342 - 228
155 Chhata 4.14 - 276
156  Chaumuhan 340 0.02 226
157 Bajna 101 - 67
158 Raya 110 0.02 73
159 Gokul 048 - K4
160 Mahaban 3.66 - 244
161 Baldeo 0.62 - 4
162 Farah 240 - 160
163  Vrindavan 0.02 0.02 1
164 Radhakund 233 - 155
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166
167
168
169
170
171
172
173
174
175
176
177
178
179
180
181

Govardhan
Saunkh
Mathura
Etmadpur
Dayalbagh
Agra

Agra (CB)
Achhnera
Kiraoali
Fatehpur Sikri
Jagner
Kheragarh
Shamsabad
Fatehabad
Pinahat
Bah
Tundla

3.04
4.65
46.77
1.06
0.98
114.85
0.23
0.98
3.56
737
152
144
0.93
224
410
107
1.88

0.07

7.25
0.04
0.12
15.88
0.23

0.26

031

0.14

0.19

0.77

0.01

201
310
2,620

237
491
101

149
273

71
126

8 B R 8 o v B

ey

16
165
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182  Firozabad 73.03 511 4541 265 225 225
183  Fariha 0.36 - 24 24 - -
184  Jasrana 162 - 108 4 - -
185  Shikohabad 551 0.02 367 1 1 1
186  Sirsaganj 140 - 3 - - -
187  Kuraoali 051 0.05 A 15 - -
188  Jyoti Khuriya 1.38 0.23 ® 7 - -
189  Ghiraur 2.84 045 189 - - -
190 Mainpuri 9.45 0.02 631 2 2 2
191 Karhal 9.35 155 623 88 - -
192 Bhogaon 2.30 0.14 153 81 - -
193  Bewar 0.63 0.02 2 - - -
194 Kusmara 3.09 0.35 206 65 - -
195  Kishni 8.19 0.84 546 16 - -
196 Gawan 203 0.15 135 - - -
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197
198
199
200
201
202
203
204
205
206
207
208
209
210
211
212
213

Babrala
Gunnaur
Islamnagar
Faizganj
Mundiya
Bisauli
Saidpur
Wazirganj
Rudayan
Bilsi
Sahaswan
Kachhla
Ujhani
Budaun
Kunwargaon
Gulariya
Sakhanu

152
1.85
234
2.30
119
3.53
134
6.17
051
6.45
5.66
245
547
0.33
843
291
171

0.29
0.22

0.04
0.33

101
123
156
153

236

411

377

163

16

562

194
114
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214 Kakrala 7.10 - 473
215  Allapur 951 - 634
216 Dataganj 849 - 566
217 Usawan 11.33 148 755
218  Usehat 5.55 - 370
219  Baheri 3.08 - 205
220  Faridpur 2.30 - 153
221 Richha 222 - 148
222 Deoranian 9.29 - 619
223 Shergarh 350 - 233
224 Shishgarh 8.72 - 581
225  Mirganj 2.30 - 153
226  Fatehganj Pashchimi 6.80 - 453
227 Shahi 041 - 27
228 Bisharatganj 761 - 507
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230
231
232
233
234
235
236
237
238
239
240
241
242
243
244
245

Aonla

Sirauli

Dhaura Tanda
Bareilly
Bareilly (CB)

Thiriya Nizamat Khan

Rithora

Sainthal
Nawabganj
Fatehganj Purvi
Faridpur

Gulariya Bhindara
Nyoria Husainpur
Jahanabad
Pilibhit

Barkhera

Bisalpur

2.70
746
534
21.75
0.14
2.75
0.42
429
0.68
0.95
0.77
135
468
7.86
15.83
374
18.02

1.98
0.14

012
0.07
021

180
497

1442

183

286

51

312
524
1,055
249
1,201
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246  Bilsanda 159 - 106 -
247  Kalinagar 6.54 043 436 -
248  Puranpur 9.37 0.03 626 3
249 Khutar 5.70 - 380 -
250 Khudaganj 507 058 338 -
251  Katra 14.22 0.39 948 -
252 Tilhar 6.86 - 457 -
253  Railway Settlement Roza 0.45 - 0 -
254 Shahjahanpur 21.65 0.01 1,444 1
255 Kanth 249 - 166 -
256 Allahganj 3.60 0.14 240 -
257 Singahi Bhiraura 17.64 4.70 1,176 -
258 PaliyaKalan 15.15 - 1,010 -
259 Mailani 5.66 - 377 168
260  Gola Gokaran Nath 8.09 - 539 -
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261
262
263
264
265
266
267
268
269
270
271
272
273
274
275
276
2717

Mohammadi

Barwar

Lakhimpur

Kheri

Oel Dhakwa
Dhaurehra

Maholi
Misrikh-cum-Neemsar
Khairabad

Sitapur

Hargaon

Laharpur
Tambaur-cum-Ahamdabad
Biswan

Mahmudabad
Paintepur

Sidhauli

5.87
16.88
15.27
11.03

5.39

6.30

9.03

0.98
1848
16.46

113

3.89

2.76

324
16.86

7.02

3.32

1057
0.01

116

5.96

0.01
011

391
1125
1,018

735

359

420

602

1,232
1,098

259
184
216
1,124

221

51

292
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278  Shahabad 3.97 0.12 263
279  Pihani 5.87 - 391
280 Pali 7.40 230 493
281 Gopamau 3.90 - 260
282 Hardoi 011 011 5
283  Sandi 224 - 149
284 Bilgram 159 - 106
285 Madhoganj 0.68 - 45
286 Mallawan 4.65 - 310
287  Kursath 176 - 117
288  Kachhauna Patseni 5.39 - 359
289  Beniganj 405 - 270
290 Sandila 422 - 281
291  Ganj Muradabad 4.70 0.02 313
292  Bangarmau 6.80 - 453
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293
294
295
2%
297
298
29

301

g8 488 28

8

Fatehpur Chaurasi
Ugu

Safipur

Kursath

Auras
Hyderabad
Rasulabad
Mohan

Nyotini
Nawabganj
Unnao

Purwa
Maurawan
Bighapur
Bhagwant Nagar
Malihabad

Mahona

446
134
10.67
116
7.08
6.08
3.20
8.37
480
111
8.09
152
3.78
0.68
557
494
5.75

0.22

297

711

472

213

320
74

101
252

371
329

198

132

232
184
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310  Iltaunja 420 0.37 280 143 - -
311 Bakshi KaTalab 1422 033 942 &b 16 16
312 Kakori 1159 0.01 773 481 1 1
313 Lucknow 174.95 17.96 11,297 1,067 693 597
314 Lucknow (CB) 011 011 8 8 8 8
315 Gosainganj 6.75 - 450 118 - -
316  Amethi 1112 0.05 744 274 6 6
317 Nagram 1159 132 773 380 2 2
318 Bachhrawan 414 - 276 45 - -
319 Maharajganj 8.22 - 548 140 - -
320 Jais 10.86 - 724 - - -
321 RaeBareli 98.26 40.29 2,669 1,162 915 899
322 Lalganj 12.03 - 802 107 - -
323 Dalmau 5.88 - 32 &8 - -
324 Unchahar 233 - 155 - - -
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325
326
327
328

Parsadepur
Salon

Kampil
Kaimganj
Farrukhabad-cum-Fatehgarh
Fatehgarh (CB)
Kamalganj
Samdhan
Gursahaiganj
Sikanderpur
Chhibramau
Saurikh
Talgram
Kannauj
Tirwagan]
Jaswantnagar

Etawah

3.29
351
0.01
175
2.86
0.03
1.38
9.93
741
7.34
599
242
3.99
16.27
0.77
3.39
6.85

1.09
128
0.01
0.18
0.08
0.03
0.53
0.74
107
0.46
047
043
048
6.85

0.70

219
234

116
189

662
494

39
161
206
501

51
226
457

N AN

N AN

N AN
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342 Ekdil 7.70 0.71 513
343 Bharthana 2.32 0.33 155
344  Bakewar 0.66 - 44
345  Lakhna 194 - 129
346 Bidhuna 174 051 116
347 Achhalda 057 - 33
348  BabarpurAjitmal 263 0.20 175
349  Atasu 134 043 89
350 Phaphund 147 - %
351 Dibiyapur 0.77 - 51
352 Auraiya 0.81 0.28 58
353 Rasulabad 405 148 270
354 Jhinjhak 0.35 - 23
355 Derapur 0.17 - u
356 Shivli 104 - 69
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359

361
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367

369
370
371
372
373

Rura
Akbarpur
Amraudha
Pukhrayan
Sikandra
Bilhaur
Shivrajpur
Bithoor
Kanpur
Kanpur (CB)
Ghatampur
Rampura
Madhogarh
Jalaun
Kadaura
Orai

Kotra

344
8.09
0.75
174
7.16
329
6.67
411
110.68
0.04
209
041
042
248
521
2253
4.76

0.65
161

031
1.99
116
250
185
6.40
0.04
0.59

2.05

158

g 8 B

116
477
219

274
7,146

139
27

165
347
1,502
317

151
2%

230
198

175

165
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374 Konch 195 - 130 - - -
375 Nadigaon 050 - 3 - - -
376 Samthar 1157 - 771 - - -
377 Moth 240 151 160 - - -
378  Chirgaon 0.75 - 50 - - -
379  Gursarai 0.90 - 60 - - -
380 Garautha 2.82 047 188 107 - -
381 Tondi Fatehpur 0.02 0.02 1 1 1 1
382 Ranipur 5.67 324 378 - - -
383  Kathera 3.96 248 264 - - -
384 Jhansi 2511 11.06 1,301 265 265 265
385 Talbehat 0.63 - Viv) - - -
386  Lalitpur 37.20 0.01 2480 1 1 1
387  Pali 189 - 126 - - -
388 Mahroni 5.00 1.30 333 - - -
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390
391
392
393
394
395
39
397
398
39

401

5 R

5 8

Kurara
Hamirpur
Sumerpur
Gohand
Rath
Sarila
Maudaha
Kul Pahar
Kharela
Charkhari
Mahoba
Kabrai
Mataundh
Banda
Tindwari
Baberu

Oran

281
2.96
359
177
264
3.83
341
4.26
5.06
594
14.71
16.91
6.66
9.13
3.65
402
1.38

110

0.17

153

0.19
0.77

0.02
153

0.10
2.25
257
0.16

187
197
239
118
176
255
227
284
337
39

1127

607

243
268

8 - & IS 1
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406 Bisanda Buzurg 0.68 0.02 45
407  Atarra 11.73 - 782
408  Naraini 119 0.08 e
409  Manikpur Sarhat 407 052 271
410  Chitrakoot Dham 1395 111 930
411 Rajapur 440 175 293
412 Kora Jahanabad 6.20 292 413
413 Bindki 2.88 - 192
414 Bahuwa 474 247 316
415  Fatehpur 52.47 0.32 3,498
416 Khaga 9.30 - 620
417 Kishunpur 744 - 496
418 Hathgram 7.73 - 515
419  Manikpur 10.76 0.17 Fav
420 Kunda 521 - 347
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421
422
423
424
425
426
427
428
429

431

8 & 2 8 B

437

Antu

Bela Pratapgarh
Pratapgarh City
Katra Medniganj
Patti

Ajhuwa

Sirathu
Manjhanpur
Karari

Bharwari

Chail

Sarai Aquil

Mau Aima

Lal Gopalganj Nindaura
Jhusi

Phulpur
Allahabad

7.04
15.36
471
7.07
3.96
13.59
7.38
350
1154
315
1451
10.34
9.36
15.75
3.83
6.85
38.36

155

047
0.52
158
0.59

0.19

0.05

0.07
163

469
1,024
314
471
264

491
233
769
210
967

624

1,050

255

2,555

101

76
512
149

241

106

106
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438  Allahabad (CB) 0.04 0.04 3 3
439  Shankargarh 401 - 267 -
440 Handia 7.17 - 478 13
441 Sirsa 8.06 0.61 537 299
442 Bharatganj 6.90 0.04 460 59
443 Koraon 8.06 0.16 537 71
444 Fatehpur 052 0.02 K 1
445 Ramnagar 5.00 - 333 -
446  Dewa 168 - 112 -
447 Nawabganj 371 0.06 246 3
448  Banki 2.36 047 157 5
449  Satrikh 050 - 3 -
450  Zaidpur 435 - 290 -
451  Tikait Nagar 249 0.80 166 -
452  Dariyabad 413 - 275 -
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Siddhaur
Subeha
Rudauli
Bhadarsa
Faizabad
Ayodhya
Gosainganj
Bikapur
lltifatganj
Tanda
Ashrafpur Kichhauchha
Jalalpur
Akbarpur
Amethi
Sultanpur
Koeripur

Dostpur

431
134
1511
6.87
474
32.06
219
511
1355
6.56
468
137
3793
135
3.87
0.39
185

0.52
421
0.13
0.08
5.24
047
024
9.58

047

001

0.26

287

1,007

316
2,137
146
A1

437

312

91

2,530

258

123
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470  Kadipur 529 210 353 2
471  Nanpara 1428 - 952 -
472  Risiya Bazar 3.23 - 215 -
473  Babhraich 7.65 - 510 64
474 Jarwal 183 - 122 -
475  Bhinga 213 - 142 52
476 lkauna 147 - 9 8
477 Balrampur 767 0.04 512 3
478  Tulsipur 0.90 0.01 60 1
479  Pachperwa 171 - 114 -
480 Utraula 218 - 145 -
481  Khargupur 204 - 136 u
482 Gonda 14.48 0.00 966 132
483 Katra 8.66 - 577 -
484  Colonelganj 5.46 - 364 -
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491
492
493
494
495
496
497
498
499

501

Nawabganj
Mankapur
Barhani Bazar
Shohratgarh
Uska Bazar
Bansi
Domariyaganj
Harraiya
Bhabnan
Basti
Mehdawal
Khalilabad
Maghar
Hariharpur
Nautanwa
Nichlaul

Siswa Bazar

162
155
428
323
7.65
425
162
0.75
315
12.75
435
458
8.76
9.90
8.93
744
7.23

0.22
071

0.26
0.22
0.25
0.89
001

0.02
1.07

108
103
285
215
510

31

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

LVE



3 4 5 6 7
502  Anandnagar 158 0.13 105
503  Ghughuli 12.00 499 800
504 Maharajganj 2349 - 1,566
505  Pipiganj 195 - 130
506 Sahjanwan 7.14 0.73 475
507  Gorakhpur 12991 14.38 8,146
508 Pipraich 9.00 - 600
509 Mundera Bazar 5.84 131 389
510 Bansgaon 1093 0.01 729
511 GolaBazar 7.53 0.70 502
512 Barhalganj 14.72 0.38 981
513 Khadda 747 - 498
514  Padrauna 10.34 - 689
515 Ramkola 14.37 - 958
516 Kaptanganj 6.17 - 411
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517
518
519
520
521
522
523
524
525
526
527
528
529

531
532

Hata
Kushinagar
Sewarhi

Gauri Bazar

Rampur Karkhana

Deoria
Rudrapur
Gaura Barhaj
Bhatni Bazar
Majhauliraj
Salempur
Lar

Bhatpar Rani
Mahrajganj
Bilariaganj
Jiyanpur

Azmatgarh

11.76
213
7.50
3.75
0.62

14.97
201
2.79
174
147
171
1.38
401
194
4.65
567
4.10

1.09

784
142

250
Vil

134
186
116
498
114

267

310

378
273
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534  Azamgarh 0.01 0.01 1 1 1 1
535 Nizamabad 434 0.48 284 27 27 27
536 Dohrighat 3.15 053 210 - - -
537  Amila 212 042 141 - - -
538  Ghosi 7.64 0.61 509 - - -
539 Kopaganj 6.80 0.37 453 - - -
540  Adari 398 044 265 - - -
541 Maunath Bhanjan 14.84 001 990 1 1 1
542 Muhammadabad 6.74 0.88 449 - - -
543  Belthara Road 431 0.19 287 - - -
544  Rasra 465 - 310 - - -
545  Chitbara Gaon 7.38 - 492 - - -
546 Ballia 10.52 0.02 701 1 1 1
547  Maniyar 6.45 - 430 - - R
548 Bansdih 10.14 - 676 - - -

[VHEVS VACYY] 0] SJamsuy USHLIM  0GE

suonsand paieisun



g &

Sahatwar

Reoti

Shahganj
Khetasarai

Mogra Badshahpur
Machhlishahr
Jaunpur

Jafarabad

Mariahu

Kerakat

Sadat

Saidpur

Jangipur

Ghazipur
Bahadurganj
Dildarnagar Fatehpur Bazar

Zamania

2.66
7.56
182
3.17
201
270
346
284
3.80
2.78
5.64
746
8.55
16.32
492
342
7.73

0.67

0.04
0.19

0.08

177

121
211
134
180
232
189
253
185
376
497
570
1,088
328
228
515

a7
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566 Mughalsarai 17.66 0.01 1,178
567  Chandauli 5.90 0.02 34
568 Saiyad Raza 6.33 - 422
569  Chakia 831 - 554
570  Gangapur 6.71 2.06 47
571 Varanasi (CB) 0.07 0.07 4
572 Varanasi 118.29 18.08 7,287
573  Ramnagar 2145 - 1430
574 Suriyawan 10.89 292 726
575  NaiBazar 549 204 366
576  Bhadohi 14.49 0.95 966
577 Gyanpur 311 0.70 207
578 Gopiganj 210 0.07 140
579  Khamaria 12.60 224 840
580 Ghosia Bazar 5.66 0.87 377
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589
590
501
592
593
54
595
5%
597

Mirzapur-cum-Vindhyachal
Kachhwa
Chunar
Ahraura
Ghorawal

Churk Ghurma
Chopan

Obra

Dudhi
Renukoot

Pipri

Raja Ka Rampur
Aliganj

Jaithara

Sakit

Etah

Marehra

33.98
524
3158
1161
521
947
4.26
0.39
13.02
7.23
5.67
189
8.00
153
167
8.15
6.94

146
218
0.94
113
331
138

3.68
047
0.33
0.17
212
0.28
0.14
051
081

2,265
349
2,105
774
347
631
284

8

378
126

102
111

462
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1 2 3 4 5 6 7 8 9 10
598 Nidhauli Kalan 192 0.05 128 - - -

599  Jalesar 7.85 0.65 523 - - -

600 Awagarh 5.70 0.38 380 65 - -

601 Soron 3.50 112 233 10 - -

602  Bilram 6.20 176 413 - - -

603 Kasganj 11.84 040 789 1 1 1

604 Sahawar 3.06 0.70 204 - - -

605 Amanpur 113 - I - - -

606  Mohanpur 0.65 - 43 - - -

607 Ganj Dundawara 864 0.67 576 - - -

608 Patiyali 0.72 - 48 - - -

609 Sidhpura 534 - 356 - - -

610 Bhargain 443 0.08 295 - - -

ToTAL 4594.73 489.23 295,147 18,406 7535 7418

34 Uttarakhand 1 Purola 240 - 160 - - -
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Chiniyalisaun
Gairsain
Uthimath
Augustmuni
Bhagwanpur
Barkot

Joshimath

Chamoli Gopeshwar

Nandprayag
Gochar
Karnaprayag
Rudraprayag
Devprayag
Tehri
Narendranagar
Vikasnagar

Herbertpur

3.80
167
11.28
8.75
0.04
16.55
949
6.36
158
143
1.80
6.96
0.62
0.24
0.00
0.78
0.89

152

8.64
3.26
0.04
12.69
552
248
041
0.15
0.38
3.98
0.15
0.12
0.00
0.39

253
111
270
204

397

424

105

291
41
16
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277
190
265

8 »

159
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3 4 5 6 7 8 9 10
19 Mussoorie 0.62 0.26 4 33 1 1
20 Dehradun 10.16 553 658 607 153 143
21 Dehradun (CB) 0.02 0.02 1 1 1 1
2 Rishikesh 024 024 13 13 13 13
23 Pauri 150 0.60 100 50 - -
24 Kotdwara 0.13 0.13 10 10 10 10
25 Bageshwar 149 059 N 13 2 2
26 Champawat 1.07 - 71 - - -
27 Nainital 0.66 0.66 4 41 41 41
28 Bhimtal 448 342 107 68 7 7
29 Haldwani-cum-Kathgodam 4.39 219 280 59 36 36
30 Ramnagar 0.02 0.02 1 1 1 1
3L Lalkuan 0.13 0.13 6 6 6 6
32 Kashipur 177 0.36 116 2 2 2
33 Mahua Dabra 8.09 222 539 157 - -
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Jaspur
Sultanpur
Bajpur
Kelakheda
Rudrapur
Kichha
Gadarpur
Dineshpur
Shaktigarh
Sitarganj
Khatima
Roorkee
Jhabrera
Landhaura
Bharat Heavy Electricals Limited
Ranipur (ITS)

Hardwar

12.62
0.09
9.29

2640

29.03
0.96
7.06
7.67

20.26

24.88
0.92
148
4.79
6.23
0.01

519

5.05
0.09
597
2031
0.95
021
150
3.08
15.59
18.45
0.26
148
043
0.94
0.01

453

841

295

1922

470
512

701
61

319
415

265

61
141

221

100
19

14

240
268

-, ow B3

221

100
19

14

240
268
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221
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1 2 3 4 5 6 7 8 9 10
50 Laksar 2.60 104 173 - - -

ToTAaL 268.84 135.99 12,304 5,026 1,848 1832

35 West Bengal 1 Haringhata 26.28 1051 1,752 1,740 703 703
2 Darjiling 0.19 0.19 10 10 10 10

3 Kurseong 246 0.98 164 164 - -

4 Siliguri 31.26 13.26 2,062 62 62 62

5 Mal 21.66 8.68 1443 822 451 451

6 Jalpaiguri 4857 19.45 3237 1182 838 838

7 Dhupguri 43881 1952 3254 1,465 - -

8 Alipurduar 6.02 242 401 401 65 65

9 Haldibari 5.69 2271 379 379 182 182

10  Mekhliganj 6.26 250 417 375 120 120

11 Mathabhanga 753 301 502 62 5 5

12 Koch Bihar 1254 5.02 836 6 3 3

13 Tufanganj 19.83 793 1322 760 438 438
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Dinhata
Islampur
Dalkhola
Raiganj
Kaliaganj
Gangarampur
Balurghat
Old Malda
English Bazar
Dhulian

Jangipur

Jiaganj-Azimganj

Murshidabad
Kandi
Berhampore
Beldanga
Nalhati

1362
16.07
12.95
17.16
19.62
12.24

6.87
14.33
17.16
64.20
2640
22.16
1445
2211
13.59

315

353

545
6.43
518
6.86
7.85
490
2.75
5.76
6.88
2568
10.56
8.86
5.78
8.84
548
126
141

1,071

1,144
1,308
816

1144
4,280
1,760
1477

1474

210
235

189

726
357
1,298
816
366
899
91
1,596

260

1,412
204
205
221
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3 4 5 6 7 8 9 10
31 Rampurhat 20.12 8.05 1341 1,165 725 725
32 Suri 357 143 238 230 167 167
33 Sainthia 242 0.98 161 161 P& P&
34 Dubrajpur 6.31 253 421 409 357 357
35 Bolpur 18.05 7.32 1,201 993 752 752
3% Kulti 0.07 0.07 3 3 3 3
37 Asansol 225.85 90.85 15,044 4 4 4
38 Jamuria 0.06 0.06 3 3 3 3
39 Raniganj 0.10 0.10 6 6 6 6
40  Durgapur 409 200 264 264 7 7
4  Katwa 398 159 265 239 146 146
42  Dainhat 9.95 398 663 630 27 27
43 Guskara 247 1.00 164 159 142 142
44 Barddhaman 2.82 156 183 181 43 43
45 Kalna 3.36 134 224 200 - -
46  Memari 6.06 242 404 373 - -
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Nabadwip
Krishnanagar
Santipur
Taherpur
Birnagar
Ranaghat
Cooper's Camp
Chakdaha
Kalyani
Gayeshpur
Bangaon
Halisahar
Kanchrapara
Naihati
Bhatpara
Gobardanga
Habra

15.00
21.10
15.09

428
34.22
15.90
18.00

7.25
3821

9.08
75.00
5013

3.67
16.05
19.99
35.27
70.71

6.00
845
6.04
171
1369
6.42
7.20
294
1512
3.63
30.00
20.08
153
6.49
954
1412
28.29

1,000
1,406
1,006

285
2,281
1,058
1,200

482
2,318

5,000
3341

244
1,069
1,113
2,351
4714

1214
881
263

1552

515
469
420
531
1,500
1441

299
790
1375
1,741

271
499

100
1,364
439
351
366

145
1,418
528
91

100
907

271
499
3

100
1,364
439
351
366

145
1,418
528
a1

100
907
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3 4 5 6 7 8 9 10
64  Ashokenagar Kalyangarh 1340 537 893 856 213 213
65 Garulia 477 194 318 318 141 141
66 North Barrackpore 0.56 034 A 23 20 20
67 Barrackpore 517 2.34 340 147 129 129
68 Titagarh 201 0.86 133 5 5 5
69 Khardah 457 213 296 270 237 237
70  Panihati 15.36 6.31 1,020 658 2 2
71 Baduria 2411 9.64 1,607 1,582 1 1
72  Barasat 2504 10.71 1,651 1541 131 131
73 Madhyamgram 29.89 12.29 1,984 1,070 403 403
74 New Barrackpore 15.10 6.05 1,006 183 157 157
75 North DumDum 18.40 7.60 1,219 422 63 63
76 Kamarhati 743 315 489 417 165 165
77 Baranagar 449 203 292 89 64 64
78 DumDum 0.83 0.64 46 45 37 37
79  South DumDum 301 144 193 193 KYJ KYJ
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Rajarhat Gopalpur
Bidhannagar
Basirhat

Taki

Bansberia
Hugli-Chinsurah
Chandernagore
Tarakeswar
Arambag
Bhadreswar
Champdani
Baidyabati
Serampore
Rishra
Konnagar
Dankuni

Uttarpara Kotrung

2.06
91.37
15.19

222

460

3.23
16.00

444
1351

891

9.93

6.56
1317

4.70
12.13
39.10
14.99

2.06
36.77
6.09
0.89
185
156
6.41
178
541
3.56
3.97
2.64
542
191
492
15.66
6.19

112
6,085
1,013

148

208
981
29
901
54

437
872
313
807
2,606

112

919
147
277

971

770
100

287
428
280

775
520

112

156

283

g 8 =

109
183
174
176
614
313

112

156

283

g 8 =

109
183
174
176
614
313

0] SI9MSUY USNILIM

[8T02 ‘Areniged g]

suonsand) pateisun

€9¢



3 4 5 6 7 8 9 10

97 Bankura 10.85 437 723 575 4 4

9%  Sonamukhi 11.10 445 740 652 520 520

99  Bishnupur 852 342 568 538 142 142
100  Jhalda 16.49 6.59 1,099 520 - -
101  Raghunathpur 7.30 292 487 446 1 1
102  Puruliya 2530 10.14 1,686 716 549 549
103 Bally 0.15 0.15 7 7 7 7
104 Haora 191 191 tSY) & 1SY) 1SY)
105  Uluberia 11115 44.56 7,407 1,448 1,316 1,316
106  Kolkata 1345 1345 664 664 664 664
107 Maheshtala 16.98 707 1,123 288 I I
108 Budge Budge 7.56 3.06 503 474 7 7
109  Pujali 1140 456 760 422 157 157
110  Rajpur Sonarpur 2160 9.60 1412 1,073 e e
111 Baruipur 212 097 138 121 61 61
112 Diamond Harbour 9.72 392 647 424 3 3
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113 Jaynagar Mazilpur 452 182 301 1 1 1
114 Ramjibanpur 11.00 440 733 702 146 146
115 Khirpai 6.00 240 400 400 244 244
116  Chandrakona 21.53 8.61 1,435 1,426 40 40
117 Kharar 7.76 312 517 218 48 48
118  Ghatal 12.49 5.02 832 792 206 206
119  Medinipur 20.20 821 1,343 1,249 793 793
120 Jhargram 15.80 6.42 1,050 780 7 7
121 Kharagpur 1501 6.01 1,001 520 233 233
122 Banskura 14.73 5.89 982 982 - -
123 Tamralipta 825 333 549 545 109 109
124 Haldia 2443 9.79 1,628 1,625 2 2
125 Egra 14.52 581 968 966 645 645
126  Contai 18.02 722 1,201 1,201 665 665

TotAL 2,200.96 90129 145,658 71,881 26246 26,246
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366  Written Answers to [RAJYA SABHA] Unstarred Questions

Financial crisis in infrastructure development

691. DR.SANJAY SINH: Will the Minister of HOUSING AND URBAN AFFAIRS
be pleased to state:

(@  whether Government proposes to borrow funds from market to overcome the
financial crisis in infrastructure development;

(b)  if so, the details thereof and the initiatives taken, so far in this regard; and
(c)  the details of project under construction under INNURM, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) There is no such proposal.

(c)  Jawaharlal Nehru National Urban Renewal Mission (JNAINURM) has come to
an end on 31 March, 2014 and all the projects have been handed over to the respective
States, after the scheme has come to closure.

Quota of Maharashtra under PMAY

692. SHRIRAJKUMAR DHOOT: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  what is the present quota of houses allocated to the State of Maharashtra
which are to be built under the Pradhan Mantri Awas Yojana (PMAY), district-wise;

(b)  whether Government proposes to increase the quota of the State to meet the
housing demand of the State; and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (c) The Pradhan Mantri Awas Yojana
(Urban) {PMAY (U)} mission is a demand driven scheme to be implemented through
States/UTs. PMAY (U) guidelines require States/UTs to conduct demand assessment and
validate the same to arrive at the actual demand for housing among its citizens belonging
to the urban poor. States/UTs are to approve projects based on the demand assessed by
it. States/UTs are thus required to approach the Central Government only for release of
Central assistance. No quota of houses, as such, has been allocated to States/UTs under
the scheme.

A validated demand assessment of housing requirement from the Government of
Maharashtra is awaited.
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79 projects from the Government of Maharashtra for construction of 1,40,519 houses
for Central assistance amounting to ¥ 2096.01 crores have been accepted under the
PMAY (V). District-wise details of houses sanctioned under the PMAY (U) is given in the
Statement (See below).

Statement

District-wise details of houses sanctioned under the PMAY (U)
in the State of Maharashtra

SI. No. District name No of Houses Sanctioned
1 Ahmednagar 216
2 Akola 1,49
3. Amravati 8,532
4. Aurangabad 1,760
5. Buldana 833
6. Chandrapur 264
7. Dhule 858
8. Gadchiroli 1,264
9. Jaina 364
10. Kolhapur 565
11. Latur 1,632
12, Nagpur 8,447
13. Nandurbar 176
14. Nashik 626
15. Palghar 8,611
16. Parbhani 500
17. Pune 7,494
18. Raigad 5981
19. Sangli 136
20. Satara 112
21, Solapur 34,377
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Sl. No. District name No of Houses Sanctioned

22. Thane 55,055

23. Wardha 834

24. Washim 386
GRAND ToTAL 1,40,519

Guidelines for municipal reforms

693. SHRI K. R. ARJUNANI : Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether it is a fact that, as per guidelines set by Government for municipal
reforms, States would come out with a policy to facilitate value capture financing and
under this mechanism, the revenue generated has to be shared with municipalities;

(b)  whether it is also a fact that credit rating of municipalities is also aimed at
helping municipal bodies to raise finance from market through bonds;

(c)  whether municipalities are expected to recruit new employees through lateral
entry for professionals as per the said guidelines; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) Yes, Sir.

(c)and (d) No, Sir.
Real estate projects under RERA

694. SHRIMATIVIJILASATHYANANTH: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether itisa fact that around 20,000 real estate projects have been registered
across India under the Real Estate Regulation Act (RERA);

(b)  whether it is also a fact that keeping most of the ongoing or incomplete
projects out of the ambit of RERA by States needs to be rectified;

(¢)  whether more projects would come under RERA and these would be tracked
for the benefit of buyers; and
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(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) to (d) As reported by States/Union Territories
(UTs), around 27,000 applications have been received for registration of real estate projects
out of which approximately 22,000 applications have been approved. States/UTs and the
Real Estate Regulatory Authorities constituted under the Real Estate (Regulation and
Development) Act, 2016 are to ensure the registration of ongoing projects as per Section
3(1) of the Act.

Funds for Smart Cities Mission

695. SHRI HUSAIN DALWAI: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  thedetails of funds allocated by the Central Government for each city selected
under the Smart Cities Mission, so far;

(b)  the details of funds raised by each smart city independently and the means
through which it was raised;

(c)  the details of physical infrastructure and facilities created, so far, under the
Mission by each smart city; and

(d)  why the Mission has not included a universal design for infrastructure, for all
smart cities to make them accessible and disabled friendly?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) The Central Government provides Financial
support of T 500 crores to each selected / Smart City. An equal amount, on a matching
basis, has to be provided by the State/Urban Local Body (ULB).

(b)  Inthe 99 Smart Cities selected, projects costing total of T 2,03,979 crores is
proposed. Out of these the contribution of State and Centre is 45%, convergence projects
are 21%, PPP projects are 21%, projects through loans are 5%, projects from own sources
are 2% and from other sources are 7%.

() Under the Smart Cities Mission work is ongoing or completed for 716 projets
worth ¥ 21873 crores.

(d)  The objectives of the Smart Cities Mission (SCM) is to improve the quality of
life of citizens living in cities in an inclusive way. Hence it is imperative that all projects
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taken up under the Area Based Development and Pan city Smart Solutions should be

disabled friendly.
Elimination of manual scavenging under AMRUT

696. SHRIAHAMED HASSAN: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  whether Government is aware of recent deaths due to septic tank cleaning in

the country and if so, the details thereof;

(b)  whether Government has been successful in curbing manual scavenging
under Atal Mission of Rejuvenation and Urban Transformation and if so, the details

thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) There have been reports regarding deaths
of persons while cleaning sewer/septic tanks in different parts of the country. Such cases
are immediately taken up with the concerned State Government to ensure payment of
compensation as per the Supreme Court verdict dated 27.03.2014 and to initiate action
against the employer/contractor in accordance with the provisions of the "Prohibition of
employment as Manual Scavengers and their Rehabilitation Act, 2013". Details of such

cases reported by States and compensation paid is given in the Statement (See below).

(b) and (c) Under the Atal Mission for Rejuvenation and Urban Transformation
(AMRUT), sewerage and septage management is one of the major components. Mission
guidelines stipulate that States and Union Territories (UTs) may procure mechanical
equipments for cleaning of sewers and septic tanks in Mission cities. So far, the Ministry
of Housing and Urban Affairs has approved all State Annual Action Plans (SAAPs) for
the entire Mission period covering 836 projects with estimated cost of 32,456 crores in
sewerage and septage management as proposed by States/Union Territories in the entire
country. Under the AMRUT, the projects are selected, appraised and implemented by
States/UTs and the Ministry only approves SAAPs.



Written Answers to [8 February, 2018] Unstarred Questions 371

Statement

Details of cases of death of persons in sewer/septic tanks reported by States upto

05.02.2018.
SI. No. State Number Compensation paid
of Full Partial
cases compensation ~ compen-
identified/ of 310 lakh sation
reported each
1 Tamil Nadu 144 141 0
2. Punjab 2 2 0
3. Karnataka 59 14 8
4, Haryana 5 3 0
5. Kerala 12 0 2
6. Rajasthan 7 3 2
7. Uttar Pradesh 52 1 K3
8. Delhi 12 10 0
ToTAL 323 204 47

Smart Cities Missions

697. SHRI B.K. HARIPRASAD: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(@  the total number of Smart Cities Missions that are yet to be initiated and

whether a deadline has been set for the same; and
(b)  if so, the details thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) Under the Smart Cities Mission. 100
cities have to be selected. Ninety-nine cities have been selected, so far. The list of ninety

nine cities is given in the Statement.
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State-wise list of ninety-nine Cities selected in various Rounds

under the Smart Cities Mission

SI. No. State/UT Cities selected in various Rounds
1 Andaman and Nicobar Islands 1. Port Blair
2. Andhra Pradesh 1. Visakhapatnam
2. Tirupati
3. Kakinada
4. Amaravati
3 Arunachal Pradesh 1. Pasighat
2. Itanagar
4, Assam 1. Guwahati
5. Bihar 1. Muzaffarpur
2. Bhagalpur
3. Patna
4. Biharsharif
6. Chandigarh 1. Chandigarh
7. Chhattisgarh 1. Raipur
2. Bilaspur
3. Naya Raipur
8. Daman and Diu 1.Diu
9. Dadra and Nagar Haveli 1. Silvassa
10. Delhi . New Delhi Municipal Council
11. Goa . Panaji
12. Gujarat . Gandhinagar

o O~ W N R R

. Ahmedabad
. Surat

. Vadodara

. Rajkot

. Dahod
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SI. No.

State/UT

Cities selected in various Rounds

13.

14.

15.

16.
17.

18.

19.
20.

21.

Haryana

Himachal Pradesh

Jammu and Kashmir

Jharkhand

Karnataka

Kerala

Lakshadweep
Madhya Pradesh

Mabharashtra

1. Karnal

. Faridabad

. Dharamshala
. Shimla
.Jammu

. Srinagar

. Ranchi

. Mangaluru

. Belagavi

. Shivamogga
. Hubballi-Dharwad
. Tumakuru

. Davanegere
. Bangalore

. Kochi

P N o0 o B, WO N R RPN RPN RN

2.Thiruvananthapuram
1. Kavaratti

1. Bhopal

2. Indore

3. Jabalpur

4. Gwalior

5. Sagar

6. Satna

7. Ujjain

1. Pimpri Chinchwad
2. Nashik

3. Thane

4. Solapur

5. Nagpur

6

. Kalyan-Dombivali
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SI. No.

State/UT

Cities selected in various Rounds

22.

23.

24,

25.

26.

27.

28.

29.

30.

3L

Manipur
Mizoram
Nagaland
Odisha
Puducherry

Punjab

Rajasthan

Sikkim

Tamil Nadu

Telangana

. Aurangabad
. Pune

. Imphal

. Aizawl

. Kohima

. Bhubaneshwar
. Raurkela

. Puducherry
. Ludhiana

. Jalandhar

. Amritsar

. Jaipur

. Udaipur

. Kota

. Ajmer

. Namchi

. Gangtok

. Tiruchirapalli

N RN R, DN WRN R WN R RPN PR R R R oo~

. Tirunelveli
3. Thanjavur
4. Tiruppur

5. Salem

6. Vellore

7. Coimbatore
8. Madurai

9. Thoothukudi
10. Chennai
11. Erode

1. Karimnagar
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SI. No. State/UT Cities selected in various Rounds

2. Greater Warangal
32 Tripura 1. Agartala
33 Uttar Pradesh 1. Aligarh
2. Jhansi
3. Kanpur
4. Allahabad
5. Lucknow
6. Varanasi
7. Agra
8. Bareilly
9. Moradabad
10. Saharanpur
34. Uttarakhand 1. Dehradun
35. West Bengal 1. New Town Kolkata

Closure of existing Government Presses

698. SHRI PRASANNA ACHARYA: Will the Minister of HOUSING AND
URBAN AFFAIRS be pleased to state:

(@  whether Central Government has decided to close down the existing
Government of India Text Book Presses (GITBP) and if so, the reasons therefor;

(b)  the number of employees working in GITBPs, and the Government's scheme
to rehabilitate its employees;

(c)  whether the Parliamentary Standing Committee on Urban Development has
recommended for modernization of all GITBPs on war footing instead of closing down and
if so, the reasons why Government is moving in the opposite direction; and

(d)  whether, in view of excellent services rendered by GITBP Bhubaneswar,
Government would consider to continue it with proper modernization?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) Yes, Sir. The Central Government has decided
to rationalize/merge 17 Government of India Presses (GIPs) including 03 Government of
India Text Book Printing Presses (GITBPs) located at Mysuru, Chandigarh and
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Bhubaneswar, into 05 Presses and their subsequent modernization with state of the art
printing technology and machinery to achieve quality multi-colour printing in a cost
effective manner.

(b)  Ason 01.01.2018, 119 employees were working in the 03 GITBPs. These
employees have been/are being redeployed in the retained Presses for effective manpower
management without any retrenchment.

()  The recommendations of the Parliamentary Standing Committee on Urban
Development in its 12th Report for modernisation of all the GITBPs on war footing have
been taken into consideration by the Government while deciding to, inter alia, rationalise/
merge the 17 GIPs, including 03 GITBPs, into 05 Presses.

(d)  Question does not arise in view of (a) above.
Amended guidelines for PMAY

699. SHRIT. RATHINAVEL: Will the Minister of HOUSING AND URBAN AFFAIRS
be pleased to state:

(@  whether it is a fact that Government has amended the guidelines of housing
scheme of urban areas under the Pradhan Mantri Awas Yojana (PMAY);

(b)  whether itis also a fact that this was done with a view to enhance the coverage
of PMAY;

(€)  whether the areas falling within a notified planning or development area
under the jurisdiction of an industrial development authority or urban authority or any
such body under State legislation would also be included under PMAY; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRIHARDEEP SINGH PURI): (a) to (d) The Ministry of Housing and Urban
Affairs has amended the guidelines of the Pradhan Mantri Awas Yojana (Urban) to enhance
the coverage area under the scheme. Para 2.1 of the Scheme Guidelines has been amended.
It now reads as under:

"All the statutory towns as per Census 2011 and towns notified subsequently
including Notified Planning/Development Areas shall be eligible for coverage in the
Mission.

Avreas falling within notified Planning/Development area under the jurisdiction of an
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Industrial Development Authority/Special Area Development Authority/Urban
Development Authority or any such Authority under State legislation which is entrusted
with the functions of urban planning and regulations shall also be included for the coverage
under PMAY (U).

Note 1: The MIS linkage between Department of Rural Development for PMAY (G)
and Ministry of Housing and Urban Affairs for PMAY (U) would be done to avoid
duplication of beneficiaries.

Note 2: The beneficiaries in the permanent wait list of PMAY (G) will have the
flexibility for opting for a house under PMAY (G) or PMAY (U).

Note 3: The benefits of all existing and future rural schemes will not be denied to a
beneficiary covered by the above definition solely on the grounds that he has availed of
a house under PMAY (U)".

The proposed amendment envisages to allow coverage of the scheme, apart from
notified towns and their planning/development areas, to the planning/development area
of industrial towns, special area development authority, urban development authority or
any such authority created under State Legislation which is entrusted with the function of
urban planning and regulations.

Vacant posts of teachers in Karnataka

700. SHRI K.C. RAMAMURTHY: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether the Ministry is aware that nearly 9,500 posts of teachers under Sarva
Shiksha Abhiyan (SSA) are lying vacant in Karnataka;

(b)  if so, the reasons therefor and the steps taken to fill them in a time-bound
manner;

(c)  whether there is any plan to launch a special recruitment drive to fill these
vacancies; and

(d)  if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) to (d) The Central Government
through the flagship programmes of Sarva Shikhsa Abhiyan (SSA) at elementary level
provides assistance to the State Governments and UTs for additional teachers to maintain
appropriate Pupil Teacher Ratio as per the prescribed norms of Right of Children to Free
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and Compulsory Education (RTE), Act 2009. Accordingly, since inception of SSA in
2000-2001, the State Government of Karnataka has been sanctioned 29057 posts of teachers
out of which 24274 posts are filled and 4783 posts are vacant.

The mode and method of recruitment, rules and regulations for the recruitment of
teachers, service conditions, salary and deployment of teachers etc. are in the domain of
the State Governments and UT Administrations. The Central Government has been
consistently pursuing the matter of expeditious recruitment of vacant posts and
redeployment of teachers with the States and UTs at various fora. Advisories on this issue
have also been issued to States and UTs from time to time.

Seeking Aadhaar cards from employees and students

701. SHRI HARIVANSH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government has any plan to seek Aadhaar cards from all employees
and students to make sure that there is no duplication;

(b)  if so, the details thereof; and
(c)  the number of ghost teachers identified, so far?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (c) 12.68 lakh Teachers' data with Aadhaar
Number has been collected through All India Survey on Higher Education 2016-17. Teachers'
data with Aadhaar Number is being authenticated through UIDAI. The total number of
teachers' data with doubtful Aadhaar is 85708 as per information available on gurujan.gov.in.
Students' Aadhaar has not been collected in All India Survey on Higher Education.

Enrolment in higher education

702. SHRI DEREK O'BRIEN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whatisthe Gross Enrolment Ratio (GER) in higher education in the country;
(b)  what is the target set to increase GER;
(¢)  what are the initiatives taken for the same; and

(d)  whether any initiatives have been taken to improve the quality of education
in terms of equity and shortage of teachers in the schools and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
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DEVELOPMENT (DR. SATYAPAL SINGH): (a) As per All India Survey on Higher Education
(AISHE) 2016-17, the Gross Enrolment Ratio (GER) in higher education in the country is
25.2% for the age group of 18-23 years.

(b) to (d) As per Twelfth Five Year Plan, the target for the year 2020-21 is 30%. In
order to reach the target, students are encouraged for pursuing higher education; the
Government has introduced scholarship programmes to supplement the cost of education.
The National Mission on Education through Information and Communication Technology
has been envisaged as a Centrally Sponsored Scheme with the objective of making the
best use of ICT with the purpose of identification and nurturing of talent and life-long
learning as well as extending the education facility to a larger section of people. During the
Twelfth Five Year Plan, a new scheme called the Rashtriya Uchchatar Shiksha Abhiyan
(RUSA) has been approved which aims to achieve equity, access and excellence in higher
education. The scheme supports components such as upgrading autonomous colleges to
universities, clustering colleges to establish a university, setting up of new professional
colleges in un-served and underserved areas as well as providing infrastructure grants to
universities and colleges to scale up capacity.

Representation of teachers of various classes in higher education

703. SHRI T. RATHINAVEL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether, as per the All India Survey on Higher Education for 2016-17, the
Muslim representation among the teachers in higher educational institutions in the country
is 4.9 per cent which is much lower than the community's proportion in population;

(b)  whether the representation of the Scheduled Castes and Scheduled Tribes is
also lower than proportions of their population; and

(c)  whether, at the all India level, the teachers belonging to the general category
are more than half, i.e. 58.2 per cent of the total number of teachers and OBCs follows at
31.3 per cent?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (c) As per All India Survey on Higher
Education (AISHE) 2016-17, percentage of Teachers of Muslims, Scheduled Castes (SCs),
Scheduled Tribes (STs) and Other Backward Castes (OBCs) community have been reported
as4.9,8.3,2.9 and 31.3 respectively. Similarly as per Census 2011, percentage of population
of Muslims, SCs and STs have been reported 14.2, 16.2 and 8.2 respectively. Percentage of
OBC population is not available in Census 2011.
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Measures for making students continue studies

1704. DR.SATYANARAYAN JATIYA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  the number of students studying in Fifth, Eighth and Eleventh classes as on
date, State-wise; and

(b)  the details of measures taken to make students continue their education
along with skills training after Eighth and Tenth classes and the number of such students,
State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) As per Unified District Information
System for Education (U-DISE),managed by National Institute of Educational Planning
and Administration (NIEPA), the number of students studying in Fifth, Eighth and Eleventh
classes are given in the Statement-1 (See below).

(b)  The Rashtriya Madhyamik Shiksha Abhiyan (RMSA), a Centrally Sponsored
Scheme has one of the objectives to reduce dropout rate of students at secondary stage.
The scheme provides for improving access by establishing new secondary schools and
strengthening of existing secondary schools by providing additional classrooms, science
laboratory, library, computer rooms, art/craft/culture rooms, toilets, drinking water facilities
etc. To reduce dropout and to increase enrolment rate especially of students of SC, ST,
Minority and girls at secondary stage, interventions like survey and identification of out
of school children, awareness programme, special teaching for learning enhancement, etc.
are also supported under RMSA.

The component of Vocationalisation of secondary and higher secondary education
is being implemeted under the scheme from Class 1X to Class XII onwards across the
country. The scheme seeks to integrate vocational education with general academic
education with an aim to prepare educated, employable and competitive human resource
for various sectors of the economy and the global market.

The scheme of Mocationalisation of Secondary and Higher Secondary Education
has so far been implemented in 6481 schools. The State-wise list of schools and the
number of students who have taken up Vocational Education after Class V11 and Class X
is given in the Statement-11 (See below). The approvals under the scheme depend upon
the proposals received from the States/UTs in theirAnnual Work Plan and Budget,
progress made in respect of the approvals granted in previous years and the funds available
etc. The proposals are considered as per the norms of the scheme.

tOriginal notice of the question was received in Hindi.



Statement-1

Enrolment for Class V, VIII and XI

State ClassV Class VIlII Class XI

Boys Girls Total Boys Girls Total Boys Girls Total

1 2 3 4 5 6 7 8 9 10

Andaman Nicobar Islands 3271 3064 6335 3160 2930 6140 3001 2895 5896
Andhra Pradesh 365754 342634 708388 341376 323072 664448 225589 219927 445516
Arunachal Pradesh 18573 18171 36744 16240 16252 32492 9711 9479 19190
Assam 329833 332441 662274 258674 279266 537940 120468 109223 229691
Bihar 1580765 1557235 3138000 1133766 1170384 2304150 336076 298735 634811
Chandigarh 11119 9584 20703 11807 9488 21295 12242 9029 21271
Chhattisgarh 294366 283483 577849 272566 265137 537703 131753 137133 268886
Dadra and Nagar Haveli 4161 3740 7901 4042 3548 7590 2352 2072 4424
Daman and Diu 1917 1607 3524 1672 1498 3170 636 585 1221
Delhi 221693 186538 408231 195620 175645 371265 148213 133575 281788
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1 2 3 4 5 6 7 8 9 10
Goa 12751 11656 24407 12628 11499 24127 10076 9687 19763
Gujarat 659603 568864 1228467 603299 491614 1094913 266704 213600 480304
Haryana 263295 220897 484192 252292 209948 462240 162242 129804 292046
Himachal Pradesh 62646 56365 119011 64179 57629 121808 62304 54804 117108
Jammu and Kashmir 117644 107642 225286 103534 93203 196737 66291 55257 121548
Jharkhand 431012 418836 849848 329876 336789 666665 146391 132928 279319
Karnataka 534363 489951 1024314 498994 462741 961735 222251 228689 450940
Kerala 252320 242399 494719 269287 256314 525601 197671 214418 412089
Lakshadweep 549 547 1096 521 567 1088 595 809 1404
Madhya Pradesh 839961 740107 1580068 770236 741139 1511375 336647 284526 621173
Maharashtra 1055331 933716 1989047 1052976 908243 1961219 786248 663753 1450001
Manipur 30664 29847 60511 25612 25097 50709 15853 14621 30474
Meghalaya 41870 44089 85959 32324 36740 69064 12926 14433 27359
Mizoram 12533 11744 24277 11263 10296 21559 5510 5748 11258
Nagaland 22040 20864 42904 17486 16955 34441 8853 8465 17318
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Odisha 435458 405124 840582 360187 341677 701864 132958 127992 260950
Puducherry 10443 9988 20431 11500 10707 222071 9094 9883 18977
Punjab 275450 225372 500822 264932 209017 473949 198694 159196 357890
Raja than 815334 696821 1512155 696532 562444 1258976 400908 354113 845021
Sikkim 7227 6759 13986 6980 7340 14320 4137 5032 9169
Tamil Nadu 603349 575471 1178820 601903 574196 1176099 446129 496726 942855
Telangana 320625 302320 622945 282791 273551 556342 170889 180233 351122
Tripura 39326 37972 77298 32845 32223 65068 16252 13837 30089
Uttar Pradesh 2350507 2272133 4622640 1871499 1861296 3732795 1310247 1191338 2501585
Uttarakhand 113063 101755 214818 101600 93642 195242 78127 75976 154103
West Bengal 815265 823264 1638529 759462 842262 1601724 424251 432133 856384
ALL INDIA 12954081 12093000 25047081 11273661 10714399 21988060 6572289 6000654 12572943

Source: U-DISE 2015-16, NIEPA.
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State-wise list of schools implementing the scheme of Vocationalisation of
Secondary and Higher Secondary Education and the number of students who
have taken up Vocational Education after Class VIII and Class X

SI. No. State No. of No. of students who have
Schools taken up Vocational Education
Functional After After Total
Class VIII Class X
2 3 4 5 6

1. Andaman and Nicobar Islands 17 1729 305 2034
2. Andhra Pradesh 126 9760 610 10370
3. Arunachal Pradesh 2 2100 0 2100
4. Assam 152 8215 0 8215
5. Bihar 0 0 0 0
6. Chandigarh 14 1473 206 1679
7. Chhattisgarh 391 27723 912 28635
9.  Dadaraand Nagar Haveli 0 0 0 0
8. Damanand Diu 2 250 0 250
10. Delhi 2 1888 238 2126
11. Goa 78 5001 1244 6245
12.  Gujarat 0 0 0 0
13. Haryana 990 72134 10783 82917
14.  Himachal Pradesh 850 48193 8508 56701
15.  Jammu and Kashmir 132 5516 305 5821
16. Jharkhand 160 13125 155 13280
17. Karnataka 100 8497 1308 9805
18. Kerala 0 0 0 0
19. Madhya Pradesh 626 44094 3198 47292
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1 2 3 4 5 6
20. Maharashtra 479 38955 1196 40151
21, Manipur 42 3290 0 3290
22. Meghalaya 0 0 0 0
23.  Mizoram n 689 580 1269
24. Nagaland 10 880 250 1130
25. Odisha 208 11219 150 11369
26. Punjab 400 38239 4120 42359
27. Rajasthan 720 54858 2146 57004
28.  Sikkim 121 14009 2345 16354
29. Tamil Nadu 0 0 0 0
30. Telangana 120 12433 305 12738
31. Uttar Pradesh 189 15713 150 15863
32. Uttarakhand 0 0 0 0
33.  West Bengal 500 17705 4173 21878

TotaL 6481 457688 43187 500875

Note: Of the 36 States/UTs, schools have been approved under the scheme in 33 States/UTs.

Omission of Charles Darwin's theory from curriculum

705. SHRINEERAJSHEKHAR:
SHRIRITABRATABANERJEE:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@  whether the Ministry believes that Charles Darwin's theory of evolution of
man is scientifically wrong;

(o)  if so, the details thereof and the reasons therefor;

(c)  whether the Ministry is planning to omit the theory from school and college
curriculum; and

(d)  if so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) and (b) Central Board of Secondary
Education has intimated that Charles Darwin's evolution of species is a part of the

curriculum under the elective subject Biology for class XII.
(c) No, Sir. There is no such proposal under consideration.
(d)  Question does not arise.
Electricity in Government schools

1706. SHRI PRABHAT JHA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether electricity, library and computer facilities are available in all

Government schools of the country;
(b)  if so, the details thereof, State-wise; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) to (c) Under Sarva Shiksha Abhiyan
(SSA) and Rashtriya Madhyamik Shiksha Abhiyan (RMSA) schemes, the Central
Government supports State Governments and Union Territory Administrations for creation
and augmentation of infrastructure facilities including electrification, library and computer
facilities (from upper primary level) based on the gap determined by Unified District
Information System for Education (UDISE) and proposals received from respective State/
UT, according to the Budgetary provision available for the scheme. Infrastructure facilities
in schools are also provided in convergence with other schemes/ programmes of other
Ministries/Departments in Central Government/State Government. At the All India level,
56.40% had electricity, 85.09% had library facility/book bank/reading corner and 17.71%
had computer in Government schools during 2015- 16. State/UT-wise percentage of schools
with electricity, library and computer in Government schools during the year 2015-16 is

given in the Statement.

tOriginal notice of the question was received in Hindi.
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State/UT-wise percentage of schools with electricity, library and computer in

SI. No. State/UT Electricity Library Computer
1 Andaman and Nicobar Islands 88.08 97.97 50.58
2. Andhra Pradesh 94.05 97.36 1821
3 Arunachal Pradesh 30.99 2122 17.12
4, Assam 27.46 67.73 10.95
5. Bihar 34.00 69.71 427
6. Chandigarh 100.00 100.00 91.30
7. Chhattisgarh 7045 94.25 8.22
8. Dadra and Nagar Haveli 100.00 99.33 35.79
9. Daman and Diu 100.00 98.32 56.30
10. Delhi 100.00 99.19 7797
11. Goa 99.78 99.89 16.00
12. Gujarat 99.61 9750 69.82
13. Haryana 98.46 99.39 28.05
14. Himachal Pradesh 95.78 97.09 16.65
15. Jammu and Kashmir 2221 59.26 8.92
16. Jharkhand 1256 96.18 441
17. Karnataka 98.69 99.41 2641
18. Kerala 99.06 99.67 98.64
19. Lakshadweep 100.00 97.78 100.00
20. Madhya Pradesh 1561 9041 592
21. Maharashtra 9213 97.56 4321
22. Manipur 2971 14.89 16.27
23. Meghalaya 2045 10.01 6.96
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SI. No. State/UT Electricity Library Computer
24, Mizoram 7541 95.25 3053
25. Nagaland 4255 34.75 2851
26. Odisha 28.10 93.56 12.47
27. Puducherry 100.00 99.77 9953
28. Punjab 99.96 98.78 37.60
29. Rajasthan 4161 73.39 18.82
30. Sikkim 79.66 65.17 50.11
31 Tamil Nadu 99.75 99.28 5358
32. Telangana 90.02 95.24 20.02
33. Tripura 26.15 4394 12.70
34. Uttar Pradesh 4741 7711 6.44
35. Uttarakhand 76.84 9322 22.66
36. West Bengal 75.53 82.02 1048
ALL INnDIA 56.40 85.09 1771

Source: U-DISE, 2015-16.
Rashtriya Uchchatar Shiksha Abhiyan

1707. SHRI PRABHAT JHA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government is implementing Rashtriya Uchchatar Shiksha Abhiyan
with the objective to ensure sufficient availability of quality faculties in all higher
educational institutes and to build capacity at all levels of employment;

(b)  if so, the details thereof;
(¢)  whether this scheme is performing as per expectations; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) and (b) The Centrally Sponsored Scheme
of Rashtriya Uchchatar Shiksha Abhiyan (RUSA) is being implemented by the Ministry of

tOriginal notice of the question was received in Hindi.
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Human Resource Development with the aim of promoting access, equity and excellence.
Inter alia, the scheme provides Central assistance to States for faculty improvements in
State Higher Educational Institutions by supporting Human Resource Development Centres
(HRDCs) for capacity building of faculty at all levels of employment in Colleges and
Universities. Under this component, financial assistance is provided to improve pedagogy,
instructional design, refresher, orientation and teacher training programmes for faculty.

Additionally in RUSA, under the component of Leadership Development and
Capacity Building, a number of workshops have been convened in which key academic
leaders, education administrators and academics had participated for professional
development sessions.

(c) and (d) The performance of the scheme was evaluated by Indian Institute of
Technology, Bombay and after seeing the positive performance of RUSA, its evaluation
report had strongly recommended the continuation of the scheme.

Preference to foreign experience in appointments

1708. SHRI LAL SINH VADODIA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether it is a fact that Government is contemplating to prefer foreign
experience for appointments in institutes of higher education;

(b)  if so, whether Government has taken any steps, so far, in this regard; and
() if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) No, Sir.

(b) and (c) Do not arise.
National Testing Agency

1709. SHRI LAL SINH VADODIA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether itisafact that Government is planning to establish National Testing
Agency;

(b)  if so, whether Government has taken any action in this regard, so far; and

tOriginal notice of the question was received in Hindi.
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(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) to (c) In pursuance of the Budget
Announcement 2017-18, the Union Cabinet in its meeting held on 10.11.2017 approved
creation of the National Testing Agency (NTA) as an autonomous and self-sustained
premier testing organization to conduct all entrance examinations for Higher Education
Institutions (HEIS) in the country. The NTA would initially conduct those entrance
examinations which are currently being conducted by the Central Board of Secondary
Education (CBSE). The examinations will be conducted in online mode twice a year in
order to give adequate opportunity to candidates to bring out their best. In order to serve
the requirements of the rural students, NTA would locate the centres at sub-district/
district level and as far as possible would provide hands-on training to the students.

Making school education qualitative

1710. CH.SUKHRAM SINGH YADAV:
SHRIVISHAMBHAR PRASAD NISHAD:
SHRIMATI CHHAYAVERMA:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@  thedetails of steps taken to make school education qualitative during the last
three years;

(b)  whether it has been found in a study that the learning capacity of girl students
of the age group of 14 to 18 years is very pitiable; and

(c)  thedetails of the steps being taken by the Ministry to make school education
qualitative and employment oriented and the effects thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The Central Government,
through the centrally sponsored schemes of Sarva Shiksha Abhiyan (SSA) and Rashtriya
Madhyamik Shiksha Abhiyan (RMSA) supports the States and UTs on several
interventions to improve quality, including regular in-service teachers' training, induction
training for newly recruited teachers, training on ICT Component, Inclusive Education,
Gender Sensitization and Adolescent Education. Under both SSA and RMSA, the focus is
to give subject specific, need based and relevant in service teacher training to both
elementary and secondary teachers for their professional development.

tOriginal notice of the question was received in Hindi.
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Moreover, interventions like motivation and awareness programmes, remedial
teaching are also supported under RMSA to improve quality of school education at
secondary level. Further, interventions such as Science fair/Exhibition and Talent Search
at district level; mathematics and science Kkits to schools, visit of students to higher
institution and learning enhancement of students are also approved.

The Central Government has been consistently pursuing the matter of expeditious
recruitment and redeployment of teachers and to implement norms of the RTE Act 2009
with the States and UTs at various forums. Advisories have also been issued to States and
UTs from time to time to implement the norms of the RTE Act and for redeployment of
teachers to ensure that all school teachers should spend adequate time serving in rural
areas through a transparent policy. Further, the Government has initiated the following
steps to make school education qualitative:—

Shagun portal has been launched to create a repository of best practices in school
education and to monitor the implementation of SSA;

Swachh Vidyalaya Campaign for the provisions of separate toilets for girls and boys
in every school; Swachh Vidyalaya Puraskar was instituted from 2016-17 at District, State
and national level as a next step to Swachh Vidyalaya initiative;

Padhe Bharat Badhe Bharat was launched in 2014 to ensure that students of classes
I & Il are able to read with comprehension as well as basic numeracy skills;

Rashtriya Avishkar Abhiyan was launched in 2015 to motivate children of the age-
group of 6-18 years in study of Science, Mathematics and technology;

The Right of Children to Free and Compulsory Education (RTE) Act has been amended
in February, 2017 to include reference on class-wise, subject-wise Learning Outcomes to
ensure that all children acquire appropriate learning level,

Section 23 (2) of the RTE Act has been amended in August, 2017, to extend the
period of in-service training for untrained elementary teachers to 31st March, 2019 to
ensure all teachers acquire minimum qualifications as laid down by the academic authority;

E-pathshala web portal (http://epathshala.gov.in/) and mobile apps (Android, iOS
and Windows) have been launched in November 2015 to disseminate e-resources including
e-books developed by NCERT, SCERT/ SIEs, State boards etc;

Shaala Siddhi is a comprehensive instrument for school evaluation leading to school
improvement, which was launched in November, 2015;
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Kala Utsav programme has been started to promote arts in education by nurturing
and showcasing the artistic talent of school students at the secondary stage;

An Online Project Monitoring System (PMS), for online management and monitoring
of RMSA has been enabled from August, 2014.

Distribution of tablets preloaded with relevant e content in Kendriya Vidyalayas has
been started on a pilot basis to connect students and their teachers for effective learning.
Also, 93 Kendriya Vidyalayas (KVs) have been started during last 3 years and 62 new
Navodaya Vidyalas have been sanctioned;

Automated Monitoring System at the school level under Mid Day Meal Scheme has
been introduced for real time monitoring of the scheme;

A National Achievement Survey (NAS) based on learning outcomes has been
conducted on 13th November, 2017 for classes 111, V & VIII with a sample frame upto
district level to enable States/UTs to identify gaps. At the secondary level (Class X), NAS
was conducted for the first me at national level covering 33 States/UTs. According to the
survey, the achievement of girls in class X (Cycle-1) is at par with the boys in all subjects.
The second cycle of NAS for class X has been conducted on 5th February, 2018, with a
district level sampling frame.

(c)  The Government is implementing the scheme of Vocationalisation of Secondary
and Higher Secondary education under the umbrella of RMSA from Class IX to Class XII
onwards across the country. The specific objectives of the scheme are to enhance the
employability of youth through demand driven competency based, modular vocational
courses; to fill the gap between educated and employable; and to reduce the dropout rate
at the secondary level. As on date, 8227 schools have been approved under the scheme of
Vocationalisation of Secondary and Higher Secondary Education in 33 States/UTs and the
scheme has so far been implemented in 6481 schools.

Mid Day Meals during school holidays

711.  SHRIDHARMAPURI SRINIVAS:
SHRI D. KUPENDRAREDDY:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@  whether Government proposes to provide Mid Day Meals to school children
during school holidays;



Written Answers to [8 February, 2018] Unstarred Questions 393

(b)  if so, the details thereof and the present status of implementation of the same,

State-wise;

(c)  the financial assistance proposed to be given to each child on account of

Mid Day Meal charges for holidays;

(d)  whether the Government proposes to increase the funds meant for Mid Day

Meals for holidays to various States; and

(e) if so, the details thereof and if not, the reasons therefor and the steps taken

for speedy implementation/introduction of Mid Day Meals during school holidays?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) No, Sir. However, the Mid-
Day Meal (MDM) Scheme guidelines envisage serving of mid day meals in elementary
schools during summer vacation in areas which are formally notified by the concerned

State Governments as drought affected.

(c) to (e) Under the Scheme, the cooking cost which includes the cost of vegetables,
pulses, oil, condiments and fuel is being provided to States and UTs. The current cooking
cost stands at ¥4.13 and ¥6.18 per child per day for primary and upper primary stages
respectively. The cooking cost is shared between Central and State Governments as per
prescribed ratio. The same funding pattern is applicable during summer vacation in drought
affected areas. Several States and UTs are also contributing additional funds over and
above their minimum mandatory share under the Scheme. Besides the above, the Central
Government provides 100% funding for foodgrains, transport assistance, kitchen devices
and Management Monitoring and Evaluation expenses. Foodgrains under the scheme are
provided through Food Corporation of India (FCI) to States and UTs at rates under National
Food Security Act, 2013 i.e. ¥ 2 and T 3 per kg for wheat and Rice respectively. The
economic cost of wheat is ¥ 23.45 per kg and that of rice is ¥ 32.67 per kg.

Setting up of Telugu University in Andhra Pradesh

712.  SHRI T. G. VENKATESH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government has received any proposal for setting up of Telugu

University in Andhra Pradesh;
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(b)  if so, the details thereof; and

(c)  whether Government has taken any initiatives on this request and if so, the

details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (c) At present there is no proposal to set
up a new Central University in the country including Telugu University in the State of
Andhra Pradesh. However, The Andhra Pradesh Re-organisation Act, 2014 envisages
establishment of one Central Tribal University each in the State of Andhra Pradesh and

Telangana and one Central University in the successor State of Andhra Pradesh.
Distribution of overseas scholarships

713.  SHRI C. P. NARAYANAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  how many boys and girls were provided with overseas scholarships during

the last three years;
(b)  what is the amount distributed in this regard,;

(c)  the number of scholarship holders belonging to SC, ST and minorities,

State-wise; and

(d)  whether any of these scholarships were distributed very late and some are

still remaining unpaid?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (c) Overseas scholarship schemes are
being administered only by Ministry of Social Justice and Empowerment and Ministry of
Tribal Affairs. In the last three years, 190 boys and 78 girls were provided with overseas
scholarships and ¥ 38.34 crores has been distributed under the schemes. The State-wise,
number of scholarship holders belonging to SC and ST are given in the Statement (See

below).

(d)  The scholarship amount is paid to the candidate through the Indian Embassy

/ Mission on the basis of claims received from the university / institution.
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State-wise number of scholarship holders belonging to SC and ST and the

amount distributed during the last three years

SI.No.  State 2014-15 2015-16 2016-17
SC ST SC ST SC ST
1 2 3 4 5 6 7 8
1. Andhra Pradesh 1 0 4 2 3 0
2. Arunachal Pradesh 0 1 0 0 1
3. Assam 1 3 2 0 1 2
4. Bihar 1 0 0 0 2 0
5. Chhattisgarh 1 0 1 4 0
6. Delhi 5 0 4 0 4 0
7. Gujarat 3 0 0 0 4 1
8. Haryana 0 0 0 0 1 0
9. Himachal Pradesh 2 2 0 0 0 1
10. Jammu and Kashmir 0 2 0 1 1 1
11. Jharkhand 1 0 0 2 2
12. Kerala 1 1 1 0 4 0
13. Karnataka 3 0 3 1 3 1
14. Madhya Pradesh 1 1 0 0
15. Maharashtra 14 1 16 1 53 0
16. Manipur 0 0 0 2 0 2
17. Meghalaya 0 0 0 1 0 0
18. Mizoram 0 0 0 0 0 2
19. Nagaland 0 3 0 1 0 2
20. Odisha 2. 0 1 1 0 0
21. Punjab 1 0 4 0 2 0
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1 2 3 4 5 6 7 8
22. Rajasthan 0 1 1 1 1 0
23. Tamil Nadu 2 0 4 0 5 1
24. Telangana 2 3 2 3 2 1
25. Tripura 2 0 0 0 1 0
26. Uttar Pradesh 6 0 6 0 8 0
27. Uttarakhand 2 0 0 0 0 0
28. West Bengal 5 2 1 0 1 0

TotaL 59 20 50 15 108 16

Note : No scheme of National Overseas scholarship for minority students is being implemented.
Performance bonus to teachers and principals

714.  SHRI MAHESH PODDAR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government has considered incentivising Government schools by

providing performance bonus to teachers and principals; and
(b)  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) No Sir, the recruitment,
service conditions and deployment of teachers are primarily in the domain of the State
Governments and UT Administrations. However, the Central Government through the
centrally sponsored schemes of Sarva Shiksha Abhiyan (SSA) and Rashtriya Madhyamik
Shiksha Abhiyan (RMSA) provides financial assistance for appointment of teachers in
new upper primary/secondary school and for additional teachers to ensure Pupil-Teacher
Ratio as per the norms at elementary and secondary level.

Growth in Gross Enrolment Ratio

715, SHRI K. R. ARJUNAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:
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(@  whetheritis afact that Government is aiming at 30 per cent Gross Enrolment
Ratio in higher education by 2020 but the progress has been slow, of late;

(o)  if so, the reasons therefor;

(c)  whether it is also a fact that Government is considering to increase Gross
Enrolment Ratio with required expansion; and

(d)  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (d) Yes, Sir. The aim of Government is to
achieve Higher Education Gross Enrolment Ratio of 30% in age group of 18-23 years by
2020. Rapid strides are being made in achieving this target, and as per the All India Survey
on Higher Education the Gross Enrolment Ratio (GER) stands at 25.2% in 2016-17.

In order to increase the enrolment in higher educational institutions, various measures
have been taken by Government which include:—

0] Issuing of new UGC regulation for Open and Distance Learning that allows
entry of reputed institutions to offer education on the distance mode.

(i)  Using of ICT technology- SWAYAM portal to reach out of people and allow
them to secure good quality education.

(iii)  Opening of more Centrally funded institutions.

(iv)  Encouraging opening of institutions by State Governments through the
Rashtriya Uchchatar Shiksha Abhiyan (RUSA) which aims to achieve equity,
access and excellence in higher education. The scheme supports components
such as upgrading autonomous colleges to universities, clustering colleges
to establish a university, setting up of new professional colleges in un-served
and underserved areas as well as providing infrastructure grants to universities
and colleges to scale up capacity.

(v)  More scholarship programmes to supplement the cost of education.
Bringing Madarsa education into mainstream

1716. SHRI P. L. PUNIA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  the details of works done to bring Madarsa education into mainstream;

tOriginal notice of the question was received in Hindi.
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(b)  the number of Madarsas and Maktabs where three or less teachers have

been appointed, State-wise;

(c)  the number of Madarsas and Maktabs where English, Science and Hindi are

being taught with the help of text-books, State-wise; and

(d)  the total number of Madarsas and Maktabs where computer labs are being
run and the amount spent by Government on such labs out of the total budget allocated

for computer education during the last three years, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) to (c) The Ministry of Human
Resource Development is implementing a Scheme for Providing Education to Madarsas/
Minoritites (SPEMM). SPEMM is an Umbrella scheme which comprises of Scheme for
Providing Quality Education in Madarsas (SPQEM) and Infrastructural Development in
Minority Institutions (IDMI).

SPQEM provides financial assistance to encourage traditional institutions like
Madarsas and Maktabs to introduce modern education through subjects such as Science,
Mathematics, Social Studies, Hindi and English in their curriculum through support for a
maximum of three teachers; books, teaching learning material and computer labs. The
scheme aims at providing Madarsa students education comparable with national standards,
for which affiliation with the National Institute of Open Schooling (N10S) is integral to the
scheme. The State-wise details of Madarsas assisted under the scheme since its inception

are given in the Statement-1 (See below).

(d)  Underthe SPQEM scheme, financial assistance is provided for establishment
of Science/Computer Labs/workshops in Madarsas at the Secondary/Senior Secondary
levels up to a maximum of ¥ 1,00,000 for each of the labs followed by an annual grant of
¥ 5,000 for maintenance/purchase of consumables. State-wise details of Madarsas assisted
under the scheme for establishment of Science/Computer Labs/workshops during the last

three years are given in the Statement-11.



Statement-1

State-wise details of Madarsas assisted under Scheme for Providing Quality Education in Madarsas.

0] SI9MSUY USNILIM

Sl. No. State 2009-10 2010-11  2011-12 2012-13 2013-14 2014-15 2015-16 2016-17 2017-18
(as on
5-2-2018)
1 2 3 4 5 6 7 8 9 10 11
1. Andhra Pradesh - 40 - - 40 - - - - E
@D
2. Assam - 486 486 139 - - - - ; g
3 Binar : : : ) : o 1127 . .3
o
=
4. Chandigarh - - - - - - - - 214 =2
5. Chhattisgarh - 439 255 253 308 - 268 480 -
c
6. Haryana - 6 - - 7 _ . . _ 2
2
7. Jammu and Kashmir - 372 372 - - - - - - é
8. Jharkhand 164 - - - - - 110 - 110 'rcc:
9.  Karnataka - 160 48 - - 45 - - - S
10. Kerala - 724 - 547 1462 - - - -

66¢




1 2 3 4 5 6 7 8
11.  Madhya Pradesh 329 764 1028 1920 1743 1817
12.  Maharashtra - u A 46 % -
13.  Rajasthan - 220 21 220 209 -
14.  Tripura 129 - - 129 129 129
15.  Uttar Pradesh 1356 1758 4539 6294 10704 9217
16.  Uttarakhand - 65 9 100 159 194
17.  West Bengal - - - - 172 221

TotAL 1979 5045 6792 9728 14859 11654
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Statement-11

State-wise details of Madarsas assisted for establishment of Science/Computer
Labs/workshop during last three years under Scheme for Providing Quality
Education in Madarsas.

SI. No. State 2014-15 2015-16 2016-17
1 Bihar - 1127 -
2. Chhattisgarh - 13 13
3. Jharkhand - - -
4. Karnataka 45 - -
5. Madhya Pradesh 26 157 46
6. Tripura - 4 -
7. Uttar Pradesh % 250 -
8. Uttarakhand 3 3 -
9. West Bengal 16 2 -

ToTAL 185 1508 59

Teachers' attendance in primary schools

717.  SHRI MAHESH PODDAR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government has taken cognizance of the World Bank's report which
found that 25 per cent of Government primary school teachers remain absent from work;

(b)  if so, the details thereof; and
(c)  the steps taken by Government to improve teachers' attendance?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The World Bank took up a
research project in 2004, on teacher absenteeism in Six countries, including India and
conducted a survey in 3700 schools in 20 States. The report, inter-alia, concluded that
twenty-five per cent of teachers in Government primary schools remained absent from
work on any given day, and only 50% of teachers present in schools were actually engaged
in teaching.
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(¢)  Section 24 of the Right of Children to Free and Compulsory Education (RTE)
Act, 2009 mandates that a teacher appointed under sub-section (1) of the Section 23 shall
perform the following duties, namely (a) maintain regularity and punctuality in attending
school and (b) complete entire curriculum with in specified time.

The recruitment and service conditions, including monitoring of teachers' attendance
are primarily in the domain of State Governments and UT Administrations. The steps
taken by the Central Government to improve teachers' attendance include, inter-alia,
encouraging States/UTs to monitor teachers' attendance through School Management
Committees/School Management Development Committees/Block Resource Centres/
Clusters Resource Centres and to use digital technology like installation of bio-metric
attendance system in schools. States like Tamil Nadu, Andhra Pradesh, Gujarat, Odisha,
Madhya Pradesh, Chhattisgarh, Jharkhand, Rajasthan and Himachal Pradesh have initiated
bio-metric attendance on pilot basis.

Police verification and psychometric evaluation of
teaching and non-teaching staff

718. SHRI HARIVANSH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether it is a fact that CBSE has directed the schools to conduct police
verification and psychometric evaluation of their teaching and non-teaching staff; and

(b)  if so, what is the progress made in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The Board vide circular
N0.19/2017 dated 12.09.2017 has issued guidelines to all the CBSE affiliated schools for
strict adherence to the safety measures. Inter-alia it was stated in the circular that they
must get the police verification and psychometric evaluation done for all the staff employed.

However, the Board vide circular No.21 dated 28.09.2017 has informed the CBSE
affiliated schools that the Board has constituted a committee in order to frame
comprehensive guidelines for safety of school children including psychometric evaluation
of teaching and non-teaching staff, safety audit of premises. CCTV monitoring, character
antecedent's verification, visitor management etc.

Release of funds for NIT building in Andhra Pradesh

719. SHRI T. G. VENKATESH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:
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(@  whether Government has received any request from the State Government of
Andhra Pradesh for release of funds for construction of a permanent building for the
National Institute of Technology (NIT);

(b)  if so, the details thereof;

(¢)  whether the Ministry has taken any decision in the matter, and if so, the
details thereof; and

(d)  the steps being taken by Government to release the funds?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) and (b) No, Sir. this Ministry has not
received any such request from the State Government of Andhra Pradesh.

(c) and (d) Subsequent upon the finalization of Standing Finance Committee (SFC)
for the construction of permanent campus of National Institute of Technology (NIT),
Andhra Pradesh at the estimated amount of 3460.50 crore, the Ministry of Human
Resource Development (MHRD) has released ¥50/- crore to the Institute for initiating the
construction of permanent campus.

Pupil-Teacher Ratio at school level

720. SHRI D. RAJA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether itisafact that as per the data base 2015-16, under the Unified District
Information System for Education (U-DISE) 33 per cent of the schools in the country did
not have the requisite number of teachers as prescribed in the RTE norms for Pupil-
Teacher Ratio (PTR) at the school level,

(b)  ifso, the details of the PTR compliant schools in the country, State-wise; and

(c)  the steps being taken to make more schools PTR compliant by recruiting
sufficient quality teachers?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The recruitment, service
conditions and deployment of teachers are primarily in the domain of the State Governments
and UT Administrations. However, the Central Government through the Centrally
sponsored scheme of Sarva Shiksa Abhiyan (SSA) at elementary level provides assistance
to the States and UTs for additional teachers to maintain appropriate Pupil-Teacher Ratio
as per the prescribed norms for various levels of schooling.
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The Right of Children to Free and Compulsory Education (RTE) Act, 2009 has been
enacted for universalization of elementary education i.e. for classes | to VIII across the
country. The RTE Act, 2009 in its Schedule lays down Pupil-Teacher Ratio (PTR) for both
primary and upper primary schools. At primary level, the PTR norm is 30:1 and at the upper
primary level itis 35:1. As per the Unified District Information System For Education (U-
DISE) 2015-16, the PTR at national level for primary schools is 23:1 and upper primary
schools is 17:1, which is better than the norm laid down in the RTE Act, 2009. The State-
wise details of the PTR compliant schools in the country are given in the Statement
(See below).

()  The Central Government has been consistently pursuing the matter of
expeditious recruitment and redeployment of teachers to ensure adherence with norms of
the RTE Act 2009 with the States and UTs at various forums. Advisories to implement the
norms of the RTE Act have also been issued to States and UTs from time to time.

Statement

State-wise details of PTR compliant schools in the country

Sl. No. States/UTs Percentage of Govt. Schools
RTE Compliance Pupil Teacher
Ratio (PTR) 2015-16

% of schools % of schools
having RTE having
compliantPTR adverse PTR
1 2 3 4

1 Andaman and Nicobar Islands 9441 559

2. Andhra Pradesh 71.39 2861

3 Arunachal Pradesh 56.47 4353

4. Assam 7240 27.60

5. Bihar 16.67 83.33

6. Chandigarh 9043 957

7. Chhattisgarh 83.62 16.38

8. Dadra and Nagar Haveli 88.00 12.00

9. Daman and Diu 88.30 11.70
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1 2 3 4
10. Delhi 68.12 31.88
11. Goa 66.25 3375
12. Gujarat 82.98 17.02
13. Haryana 72.66 27134
14. Himachal Pradesh 86.81 1319
15. Jammu and Kashmir 89.33 10.67
16. Jharkhand 4164 58.36
17. Karnataka 7467 2533
18. Kerala 9392 6.08
19. Lakshadweep 100.00 0.00
20. Madhya Pradesh 59.49 4051
21. Maharashtra 86.99 1301
22, Manipur 88.45 1155
23. Meghalaya 84.36 1564
24, Mizoram 90.03 9.97
25. Nagaland 95.36 464
26. Odisha 7897 21.03
27. Puducherry 96.91 3.09
28. Punjab 7859 2141
29. Rajasthan 68.68 3132
30. Sikkim 99.20 0.80
3L Tamil Nadu 87.88 1212
32 Telangana 70.33 2967
33 Tripura 96.51 349
34. Uttar Pradesh 47.98 5202
35. Uttarakhand 83.38 16.62
36. West Bengal 71.86 2814

TotaL 66.10 3390

Source :

UDISE 2015-16.



406  Written Answers to [RAJYA SABHA] Unstarred Questions

UGC Panel for complaints against Central Universities

721.  SHRI MOHD. ALI KHAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether the Panel appointed by UGC for verifying the complaints against the
Central Universities has submitted its report;

(b)  if so, the details thereof; and

(c)  whether Government has accepted the recommendations of the Panel and if
s0, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SAT YA PAL SINGH): (a) No such Panel to verify the complaints
against the Central Universities has been appointed by the UGC.

(b) and (c) Questions do not arise.
Central University in Kangra

722. SHRIMATI VIPLOVE THAKUR: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether any land has been acquired for establishment of Central University
in Dehra, District Kangra of Himachal Pradesh;

(b)  if so, the details thereof;
() whether the construction work of University building has been started,;
(d)  if so, the details thereof and if not, the reasons therefor; and

(e)  the steps taken/being taken by Government to expedite the construction
work along with the time by which it is likely to be started?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) and (b) Yes, Sir. 34 hectares of land has
been transferred in the name of Central University of Himachal Pradesh at Dehra, District
Kangra, Himachal Pradesh.

(c) to (e) As per the policy of the Government of India, State Government has to
transfer the required land, free from all encumbrances, for establishment of Central
University. 34 hectares of land is not enough for setting up of a Central University.
Accordingly, the State Government of Himachal Pradesh has been asked to transfer more
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land for establishment of Central University after completing all formalities including
getting final forest clearance.

Development of life skills and attitude in students

723.  SHRIMATI RAJANI PATIL:
SHRI P. BHATTACHARYA:
SHRI DARSIIAN SINGH YADAV:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@  whether the existing education system does not provide for development of
life skills and attitudes in students and is only concerned with high percentage of marks;

(b)  if so, the details thereof;
(c)  the manner in which Government proposes to tackle this issue in future; and
(d)  theviews of public, NGOs and experts in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) and (b) The education system is guided
by the National Policy on Education which inter-alia, provides for development of life
skills. The National Policy on Education (NPE) 1986 emphasised the need for giving life
skills through introduction of systematic, well planned and rigorously implemented
programmes of vocational education in the proposed educational reorganisation. These
elements are meant to develop a healthy attitude amongst students towards work and life,
to enhance individual employability, to reduce the mismatch between the demand and
supply of skilled manpower, and to provide an alternative for those intending to pursue
higher education without particular interest or purpose. The NPE 1986 stated that efforts
will be made to devise vocational courses based on Agriculture, Marketing, Social Services,
etc. Further, an emphasis in vocational education will also be on development of attitudes,
knowledge, and skills for entrepreneurship and self-employment. Efforts were made for
implementing the same in the educational system with varying degrees of success.

(c) and (d) Currently, the Government is in the process of formulating a New Education
Policy to meet the changing dynamics of the population’'s requirement with regard to
Quality Education, Innovation and Research, aiming to make India a Knowledge
Superpower by equipping its students with the necessary skills and knowledge and to
eliminate the shortage of manpower in Science, Technology, Academics and Industry.
Initially, a Committee for Evolution of the New Education Policy was constituted which
submitted its report in May, 2016 and thereafter, the Ministry prepared 'Some Inputs for
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the Draft National Education Policy, 2016'. Both these reports have been treated as inputs
for policy formulation. The exercise of preparing a New Education Policy is still ongoing
as the Government has recently constituted a Committee for preparation of the Draft
National Education Policy under the Chairmanship of Dr. K. Kasturirangan. The Committee
is interacting with various stakeholders and examining the suggestions and inputs received
from various stakeholders including the Government, public, NGOs and autonomous bodies.
The Committee is expected to submit its report shortly.

Overpayment due to promotion

724.  SHRI SANJIV KUMAR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether any cases of overpayment due to promotions given because of
counting past services in violation of UGC rules and regulations have come to the notice
in the Central Universities, like INU;

(b)  if so, the details thereof;

(c)  whether UGC has given written instructions to the concerned universities for
recovering the amount and if so, the amount that has been recovered; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (d) Jawaharlal Nehru University has
informed that the Comptroller and Auditor General (CAG) pointed out some irregularities
in the promotion of a faculty member namely Dr. Neelima Mondal and communicated to
recover the overpaid amount on account.

Accordingly, a Show Cause Notice was issued to the faculty member and her reply
was examined in consultation with UGC which asked to recover the excess amount.
However, Dr. Neelima Mondal made an appeal to review the decision of recovery of excess
amount. The appeal was placed before the Executive Council in the meeting held on
23.11.2017 as her promotion and salary both were approved by the Executive Council.

The Executive Council, after detailed discussion on the representation authorized
the Vice-Chancellor of the University to set up a Committee to look into the case and to
give its recommendation to be forwarded to the CAG for re-consideration. The Executive
Council also resolved to keep on hold the recovery of arrears from Dr. Neelima Mondal till
the receipt of response from the CAG.
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Survey on higher education

725. SHRI HARIVANSH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether it is a fact that the Ministry has released an All India Survey on
Higher Education for 2016-17; and

(o)  ifso, what are the salient findings of this Survey particularly with reference to
the number of colleges per lakh of eligible population?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) The Ministry has released All India
Survey on Higher Education (AISHE) 2016-17 on 5th January, 2018.

(b)  Thesalient findings of All India Survey on Higher Education 2016-17 in terms
of Gross Enrolment Ratio (GER) is 25.2%, Gender Parity Index (GPI) is 0.94 and Pupil
Teacher Ratio (PTR) for universities and colleges in regular mode is 22 for the age group
of 18-23 years. There are 40026 numbers of colleges listed in AISHE report 2016-17 and
there are 28 colleges per lakh population.

Age limit for appointment of Assistant Professors

1726. SHRI NARESH AGRAWAL.: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether itis afact that the age limit for the appointment of Assistant Professors
in Central Universities has been fixed by Government;

(b)  if so, the reasons therefor; and

(c) if not, whether Government would take steps to stay the decision of fixing
such age limit by some States?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (c) As per UGC (Minimum Qualifications
for Appointment of Teachers and other Academic Staff in Universities and Colleges and
Measures for the Maintenance of Standards in Higher Education) Regulations, 2010, no
upper age limit for recruitment to the post of Assistant Professor in Central Universities
has been prescribed.

tOriginal notice of the question was received in Hindi.



410  Written Answers to [RAJYA SABHA] Unstarred Questions

Merger of SSA and RMSA

727.  SHRI RAJEEV SHUKLA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether there is any proposal for merger of Sarva Shiksha Abhiyan (SSA)
and Rashtriya Madhyamik Shiksha Abhiyan (RMSA) from the academic year 2018-19; and

(b)  if so, the details thereof and the rationale behind this?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) Aproposal has been prepared
on the merger of the Centrally Sponsored Schemes of Sarva Shiksha Abhiyan (SSA),
Rashtriya Madhyamik Shiksha Abhiyan (RMSA) and Teacher Education (TE) to create an
overarching programme to treat school education holistically without segmentation from
pre-nursery to Class 12. States have already been advised to integrate the administrative
structures at various levels created for SSA and RMSA in the States and UTs to achieve
productive synergies, better co-ordination and enhanced focus on improvement in quality
of education.

Policy for sports and physical fitness in schools

728. SHRI PARTAP SINGH BAJWA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether Government proposes to introduce a policy for compulsory evaluation
of students on sports and physical fitness in schools;

(b)  if so, the details thereof and if not, the reasons therefor;

(c)  whether Government has taken any steps to increase the participation of
students from schools in sporting events held abroad; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The National Curriculum
Framework-2005 has recommended Health and Physical Education, which includes sports,
as a compulsory subject area from class | to X and optional subject at Senior Secondary
stage. Education, being a subject in the Concurrent List of the Constitution, and the
majority of the schools being under the jurisdiction of the State/Union Territory (UT)
Governments, it is for the respective State/UT Governments to take appropriate action for
evaluation of the students on the subject in their schools. For the schools affiliated to the
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Central Board of Secondary Education (CBSE), the evaluation of Health and Physical
Education is already mandatory in classes I1X to XII. The performance in this area is
assessed internally by the schools and reflected in the certificate issued by CBSE.

(c) and (d) The Ministry of Youth Affairs and Sports, Department of Sports have
launched revamped Khelo India Scheme to be the basic platform for talent spotting and
providing development pathways for gifted and talented School children to achieve
excellence. The first Khelo India National School Games have been held in New Delhi from
31st January to 7th February, 2018.

Central aid for residential schools in Telangana

729. DR. K. V. P. RAMACHANDRA RAO: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether there are demands for Central aid by States like Telangana which are
setting up residential schools; and

(b)  if so, the response of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) Under the Centrally
Sponsored Scheme of Sarva Shiksha Abhiyan (SSA), provision has been made for
residential schools/hostels for children living in sparsely populated areas, children living
in areas where schools cannot be opened due to unavailability of land and children in
need of care and protection.

A total of 942 residential facilities with a capacity of 1.01 lakh children have been
sanctioned to the States under SSA as per proposals received from the States from time to
time. This includes 309 residential schools for 54,750 children and 633 Hostels for 47,055
children.

The State of Telangana has been provided with 46 residential facilities with a capacity
of 4600 children including 31 residential schools with a capacity of 3100 children and
15 hostels with a capacity of 1500 children. Out of these, 29 residential schools have been
sanctioned to Telangana under SSAin 2017-18.

Inclusion of Indian heroes in textbooks

730. SHRI SAMBHAJI CHHATRAPATI: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether Government has any plans to compulsorily include the detailed life
history and achievements of Indian heroes in the textbooks up to secondary school levels
rather than their brief mention based upon the history written by Britishers;
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(b)  how long the Indian heroes would continue to be portrayed negatively in the

name of revision of textbooks by NCERT; and

(¢)  whether Government would identify such luminaries and instruct NCERT to

revise the textbooks urgently to enthuse patriotism among children?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) The History text books of various
classes, developed by the National Council of Educational Research and Training (NCERT),
based on National Curriculum Framework (2005), have already included the achievements
of Indian heroes of our past. In these books, the contributions of both men and women

have been reflected in the content as well as in the visuals.

(b)  NCERT textbooks of History have never portrayed Indian heroes in a negative

manner.

(c) In the present reprint version of History textbooks, the role and contributions
of some more personalities in India's struggle for freedom and the social reform movements

have been added.
Vacancies of teachers

731.  SHRIMATI RAJANI PATIL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  the number of vacancies of teachers in Government schools of the country;

(b)  whether Government has formulated any policy to make the Right to

Education Act successful despite huge shortage of teachers;
(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRAKUSHWAHA): (a) The recruitment, service conditions
and deployment of teachers are primarily in the domain of the State Governments and UT
Administrations. The current status of teachers in Government schools at elementary and

secondary level are as follows:—



Written Answers to [8 February, 2018] Unstarred Questions 413

Level Sanctioned Posts Teachers Vacant Posts

of teachers in-position of teachers
Elementary 5103539 4203223 900316
Secondary 685895 578206 107689

(b) to (c) The Right of Children to Free and Compulsory Education (RTE) Act, 2009
has been enacted for universalization of elementary education i.e. for classes | to VIII
across the country. The RTE Act, 2009 in its Schedule lays down Pupil-Teacher Ratio
(PTR) for both primary and upper primary schools. At primary level, the PTR norm is 30:1
and at the upper primary level it is 35:1. As per the Unified District Information System For
Education (U-DISE) 2015-16 database, the PTR at national level for primary schools is 23:1
and for upper primary schools is 17:1, which is better than the norm laid down in the RTE
Act, 2009. Similarly, at the secondary level, the RMSA framework lays down a PTR norm of
30:1, against which the PTR at national level is 27 as per U-DISE 2015-16. Further, the
Central Government through the Centrally sponsored programmes of Sarva Shiksha
Abhiyan (SSA) at elementary level and Rashtriya Madhyamik Shiksha Abhiyan (RMSA)
at secondary level, provides assistance to the State Governments and UTs for deployment
of additional teachers to maintain appropriate Pupil Teacher Ratio as per the prescribed
norms for various levels of schooling.

The Central Government has been consistently pursuing the matter of expeditious
recruitment and redeployment of teachers and to implement norms of the RTE Act 2009
with the States and UTs at various forums. Advisories have also been issued to States and
UTs from time to time to implement the norms of the RTE Act and for redeployment of
teachers to ensure that all school teachers should spend adequate time serving in rural
areas through a transparent policy.

(d)  Question does not arise.
Credit transfer for courses through SWAYAM

732.  SHRI R. VAITHILINGAM: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether it is a fact that nearly 76 universities have already approved credit
transfer for courses taken through SWAYAM,;

(b)  whether it is also a fact that Government aims to achieve the target of one
crore enrolment by 2018;
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(¢)  whether Government is also looking at bringing in courses and faculty from
foreign institutions; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) Yes, Sir. As per the data submitted by
universities on digital initiatives, (76) universities have approved MOOCs Courses on the
SWAYAM Platform for credit transfer.

(b)  Yes, Sir. The SWAYAM Platform is being strengthened so that One crore
learners can use it for attending courses online.

(c) and (d) Foreign Universities are welcome to offer their courses on SWAYAM
Platform and the examinations shall be done through SWAYAM following SWAYAM
guidelines.

Autonomy to universities and colleges

733.  SHRI A. K. SELVARAJ: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether itisafact that Government is introducing a number of policies such
as graded autonomy to universities and autonomous status to colleges;

(b)  if so, the details thereof;

(c)  whether itisalso a fact that there is a fear of education becoming unaffordable
to certain sections of the society;

(d)  whether the University Grants Commission has asked the private colleges to
make education accessible to the poor; and

(e) if so, the response thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) to (e) Yes, Sir. With a view to provide
autonomy, promote quality and create an enabling environment where by Higher
Educational Institutions can become institutions of global excellence, the University Grants
Commission (UGC) has framed the Draft UGC Categorization of Universities (only) for
Grant of Graded Autonomy] Regulations, 2018 and the Draft UGC (Conferment of
Autonomous Status upon Colleges and Measures for Maintenance of Standards in
Autonomous Colleges) Regulations, 2018. The regulations have been approved by the
Commission in its 528th meeting held on 9th January, 2018.
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UGC has been notifying various schemes to address access and equity, in particular,
for providing opportunities to all sections of the society to enable them to pursue higher
education.

Learning levels in primary schools

734. SHRI PARTAP SINGH BAJWA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether, according to the recent Annual Status of Education Report (ASER)
survey, the reading as well as basic arithmetic level of primary school students continue to
be low and have declined in most States;

(b)  if so, the details thereof along with Government's reaction thereto;

()  whether Government has analysed/proposes to analyse the reasons behind
these dismal findings;

(d)  if so, the details thereof; and

(e)  the corrective measures proposed to be taken to ensure satisfactory learning
level?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) Achievement surveys are
released in the Annual Status of Education Report (ASER) by a non-Governmental
organization. It is a household survey limited to rural areas of the country. During 2016,
learning levels of 5,62,305 students in the age group of 3-16 years from 3,50,232 households
in 589 rural districts were assessed.

Some of the salient findings of the ASER-2016 report include inter-alia, that, Learriing
levels and arithmetic skills have shown improvement in the early grades and enrolment
has increased for all age groups between 2014 and 2016. The proportion of children in
Std. Il who are able to read at least Std | level text has gone up slightly, from 40.2% in 2014
to 42.5% in 2016 and the proportion of children in Std. VV who could read a Std. 11 level text
improved by more than five percentage points from 2014 to 2016 in Gujarat, Maharashtra,
Tripura, Nagaland and Rajasthan.

As far as basic arithmetic ability is concerned, Himachal Pradesh, Uttarakhand,
Gujarat, Andhra Pradesh, Telangana, Odisha and Chhattisgarh registered an improvement
of atleast five percentage points as compared to 2014 levels. The number of Std. 111 children
who could do a two digit subtraction has increased by 2.3 percentage points as compared
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to 2014 levels. The number of Std. V children who could do a simple division problem
remained unchanged from 2014 to 2016.

However, the report points out that more efforts need to be put in at the upper
primary level so that the students could acquire desired skills in reading and arithmetic.

(c) and (d) The Department of School Education and Literacy, Ministry of Human
Resource Development was not associated with this ASER, 2016 survey.

(e) In order to focus on quality education, the Central Rules to the Right of
Children to Free and Compulsory Education (RTE) have been amended on 20th February,
2017 to include reference on class-wise, subject-wise learning outcomes. Learning outcomes
are assessment standards indicating the expected levels of learning that children should
achieve for that class. These indicators can be used as check points to assess learning at
different points of time. The learning outcomes for each class at elementary stage in
languages (Hindi, English and Urdu), Mathematics, Environmental Studies, Science and
Social Science have been finalized and shared with all States and UTs.

Moreover, National Achievement Survey (NAS) was conducted on 13th November,
2017 through which the learning levels of around 22 lakh students of Classes Il, V and
VI from 1.10 lakh schools across 700 districts in all 36 States and UTs were assessed. It
has now been decided to conduct NAS biennially. Students of Classes Il and V were
assessed on Reading Comprehension, Mathematics and Environmental Studies and Class
VIII students were assessed on Language, Maths, Science and Social Science. This
competency based assessment was based on the learning outcomes developed by the
National Council of Educational Research and Training (NCERT). Along with the test
items, questionnaires pertaining to students, teachers and schools were also used. District
report cards (provisional) for NAS 2017 have been released by this Department and are
available on MHRD website.

Regularization of Shiksha Mitras

735. SHRIMATI WANSUK SYIEM: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether Government's ad-hoc solution to overcome the shortage of primary
teachers by regularizing Shiksha Mitras as ad-hoc teachers, has received a setback with
the courts insisting that they should qualify the mandated Teacher Eligibility Test (TET);

(b)  whether the courts have given Shiksha Mitras two attempts to qualify TET
and stipulated extra marks for each year in service in the qualifying examination; and
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(¢)  whether the Unified District Information System for Education has pegged
the percentage of professionally trained primary teachers at the National level at 75.5 per
cent?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) Central Government has notified
the National Council for Teacher Education (NCTE) as the academic authority under the
Right of Children to Free and Compulsory Education (RTE) Act, 2009 for prescribing the
minimum qualifications for a person to be eligible for appointment as a teacher at elementary
level. NCTE has accordingly, laid down the requisite teacher's qualifications as per its
Notification dated 23rd August, 2010, as amended from time to time, wherein passing the
Teacher Eligibility Test (TET) is one of the mandatory qualifications. This has been upheld
by the Supreme Court of India in its judgment dated 25th July, 2017.

(o)  Supreme Court of India in its judgment dated 25th July, 2017 has stated that
'Shiksha Mitras ought to be given opportunity to be considered for recruitment if they
have acquired or they acquire the requisite qualification for next two consecutive
recruitments. They may also be given suitable age relaxation and some weightage for their
experience as may be decided by the concerned authority. Till they avail of this opportunity,
the State is at liberty to continue them as Shiksha Mitras on same terms on which they
were working prior to their absorption, if the State so decides.

(€)  As per the Unified District Information System for Education (U-DISE),
2015-16, the percentage of professionally trained primary teachers at National level was
77.01%.

Central University in Rajasthan

736. SHRI HARSHVARDHAN SINGH DUNGARPUR: Will the Minister of
HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@  whether it is a fact that Rajasthan, though being the largest State of India in
terms of geographical areas, has only one Central University which was established in
2009;

(b)  if so, whether Government is planning to establish another Central University
in the State;

()  whether Government has received any proposal from that State for the same;
(d)  if so, the action taken thereon; and

(e) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) Yes, Sir.

(b) to (e) At present, there is no proposal to set up a new Central University in
Rajasthan. As per the Twelfth Plan (2012-17), as approved by the National Development
Council, the thrust was on consolidation of the higher education system. Expansion was
to be mainly done by scaling up capacity of the existing institutions in place of setting up
new institutions. The Central Government has launched Rashtriya Uchchatar Shiksha
Abhiyan (RUSA) on cost sharing basis to assist States to open new institutions.

Regulating fake engineering colleges

1737. SHRI RANJIB BISWAL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether it is a fact that there are several fake engineering colleges in the
country which are cheating students;

(b)  if so, the details thereof along with the provisions to regulate them; and

(c)  the number of fake engineering colleges identified during the last three years
and the details of action taken against them, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (c) The instances of engineering colleges
running their courses without the approval of All India Council for Technical Education
(AICTE) have come to the notice of the Government. The State-wise details of these (279)
institutes are available on AICTE website http://www.old.aicte-india.org/dashboard/
pages/funapprovedengg%202016_feb.php.

In order to regulate the engineering colleges, the AICTE has been established by an
Act of Parliament (Act 52 of 1987) with a function to grant approval to new technical
institutions, introduction of new courses etc. The AICTE has also notified regulations
mandating the technical institutions to obtain the prior approval for running courses in
ingineering and technology. Further, the institutions conducting unapproved courses are
directed from time to time through public notices and individual letters under intimation to
concerned State Government to seek AICTE approval for conducting of technical education
programmes or to close them down.

tOriginal notice of the question was received in Hindi.
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Status of Vishwajeet Scheme

738. SHRI ANIL DESAI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether the ambitious Vishwajeet Scheme of the Ministry had become a non-
starter;

(o)  if so, the reasons therefor;

(c)  whether IIT Directors have expressed their disappointment over the progress
of the scheme; and

(d)  if so, what steps the Ministry is taking to make the scheme successful?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (d) Project Vishwajeet was approved 'in-
principle’ by the II'T Council with a view to help Seven Indian Institutes of Technology
(11Ts) at Kharagpur, Delhi, Bombay, Kanpur, Madras, Roorkee and Guwahati to come up
into the top 100 World University Rankings.

However, since the Government has already approved the scheme to establish
20 'Institutions of Eminence' - 10 from the public institutions and 10 from the private
institutions, the requirements projected under Project Vishwajeet would be adequately
addressed under the scheme.

Complaints from students shown absent in examinations in DU

739.  SHRI NARAYAN LAL PANCHARIYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether, during the last year, there have been complaints from students being
shown as absent in Delhi University undergraduate examinations when they had actually
appeared in those examinations;

(b)  if so, the details thereof and the reasons therefor;
(c)  the details regarding action taken on such complaints;

(d)  whether such students are being asked by Delhi University to re-appear in
such papers while filling up their next year's examination forms;

(e) if so, the details thereof and the reasons therefor; and

® the steps being taken to avoid such incidents?
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (f) University of Delhi has reported that
certain complaints were received from the undergraduate students that they had been
shown absent in their result, when they had actually appeared in the examination. Such
errors crept in the result due to writing of wrong roll number, mentioning of wrong subject
code by the students, not appearing of students from the designated seats in examination
hall, packaging error etc. The results of such students are rectified after necessary
verifications. They are not being asked to fill up the next year's examination form for
re-appearing in such papers.

Regulatory mechanism for deemed universities

740. SHRIMATI RENUKA CHOWDHURY: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  whether Government has any regulatory and oversight mechanism for deemed
universities;

(b)  if so, the details thereof and if not, the reasons therefor; and

(c)  the remedial steps taken by Government in this regard for the benefit of
students?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) to (c) Yes, Sir. In exercise of powers
conferred under Clauses (f) & (g) of sub-section (1) of Section 26 of the University
Grants Commission (UGCj Act, 1956, UGC has notified the UGC (Institutions Deemed
to be Universities) Regulations, 2016 to regulate the institutions deemed to be
universities. These regulations are available on UGC website : www.ugc.ac.in.

In addition, this Ministiy has constituted a Committee to suggest a oversight
mechanism to regulate the institutions deemed to be universities as per the order dated
03.11.2017 of Hon'ble Supreme Courtin Civil Appeal Nos. 17869-17870/2017.

Difficulties faced by Central Universities

1741. SHRI MOTILAL VORA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether seventeen Central Universities established under the Central
University Act, 2009 are as excellent as 11Ts and 11Ms;

tOriginal notice of the question was received in Hindi.
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(b)  whether Government has asked Central Universities to make and implement

advance plans for vacant posts;

(c)  thesteps taken by Government to know about the difficulties being faced by

the Central University and by when these difficulties would be addressed; and
(d)  whether the shortage of professors is affecting the studies of students?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (d) The mandate of Central Universities
and those of 11Ts and 1IMs are different from each other. The Central Universities (CUs)
being the statutory autonomous bodies are competent to take decisions in academic and
administrative matters. In case they approach this Ministry and the UGC for any specific
issue, such matters are decided as per prescribed guidelines/rules. For filling up of teaching
posts, the UGC, the Ministry and the visitor have repeatedly asked the CUs including new
and old CUs, to fill up the vacant teaching posts on priority. However, the onus to fill up
the vacant teaching posts lies with the Universities which are statutory autonomous
bodies. In order to ensure that studies of students are not affected, Central universities
are adopting different methods/process to address faculty shortages which inter-alia,

include hiring Ad-hoc Faculty, Guest Faculty, Contract Faculty and Re-employed faculty.
Drop-out rates in schools of Rajasthan

742. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  the details regarding the drop-out rates at primary, secondary and higher

secondary school levels during the last three years;

(b)  whether the drop-out rates have declined during the last three years, especially

in Rajasthan;

(¢)  whether Government is considering to expand the scope of Right to Education

beyond the bracket of 6 to 14 years of children to reduce the drop-out rate; and

(d)  if so, the details thereof and if not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) The National Institute of
Educational Planning and Administration (NIEPA), an autonomous body under Ministry
of Human Resource Development, collects information from all the schools (Government,
aided and private) annually on various educational indicators including drop-out rate
across all States and UTs through Unified District Information System for Education (U-
DISE). As per U-DISE data annual average drop-out rates at primary, upper primary,

secondary and higher secondary levels during the last three years are as under:—

Years Annual Average Drop-out Rate (All India)

Primary Upper Primary Secondary Class Xl to X1l

2012-13 467% 3.13% 14.54% -
2013-14 4.34% 3.77% 17.86% 1.54%
2014-15 4.13% 4.03% 17.06% -

Note: States reporting negative drop-out rate have not been reported.

Source: U-DISE, 2013-14, 2014-15 and 2015-16.

(b)  Annual average drop-out rates for the States and UTs including Rajasthan

during the last three years are given in the Statement (See below).

(c)  There is no such proposal at present to expand the scope of Right to

Education beyond the age group of 6 to 14 years of children.

(d)  The Right of Children to Free and Compulsory Education (RTE) Act, 2009
provides for free and compulsory elementary education to all children, in the age group of
6 to 14 years. The Centrally sponsored scheme of sarva Shiksha Abhiyan (SSA) provides
assistance to State Governments and UTs to ensure quality elementary education for all
children. Universal enrolment is the first goal of SSA. SSA has provided 2.04 lakh primary
and 1.59 lakh upper primary schools for ensuring universal provisioning of schooling
facilities. In addition, 3703 Kasturba Gandhi Balika Vidyalayas (KGBVs), which are

residential schools for girls at upper primary level, have also been sanctioned to the States
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for improving access to marginalised girls particularly out of school, either drop out or
never enrolled. The number of total children enrolled at elementary level has risen to

19.7 crore in 2015-16 as against 15.1 crores in 1998-99.

Under SSA, provisions have also been made for residential schools/hostels and
transportation/escort facility for children living in sparsely populated areas, children living
in areas where schools cannot be opened due to unavailability of land and children in
need of care and protection. Special training is also provided to all such children who are

school dropouts and long absentees and they are enrolled in "back to school" camps.

Additionally, other strategies adopted under SSA such as strengthening school
infrastructure, improving pupil-teacher ratios, providing incentives like free textbooks,
uniforms for eligible category of children and mid-day meal in schools have proved to be

useful in increasing the enrolment of children in elementary schools.

With a view to universalize secondary education for children beyond 14 years of
age, the Centrally sponsored scheme of Rashtriya Madhyamik Shiksha Abhiyan (RMSA)
envisages universalizing access to secondary schools by providing a secondary school
within a reasonable distance of every habitation, improving quality of education through
making all secondary schools conform to prescribed norms and removal of gender, socio-
economic and disability barriers. Under RMSA, financial assistance is provided for
improving access by establishing new secondary schools and strengthening of existing
secondary schools by providing additional classrooms, science laboratory, library, computer
rooms, art/craft/culture rooms, toilets, drinking water facilities etc., to reduce dropout and
to increase enrolment especially of students of SC, ST, Minority categories and girls at
secondary stage. Interventions like conduct of awareness programme, special teaching
for learning enhancement, introduction of vocational Education at secondary and higher
secondary stage, in-service training of teachers, leadership training of head masters,
remedial teaching for weaker students etc. are also supported under RMSA to improve
quality of education at secondary level. Girls hostels are established in Educationally
Backward Blocks for girls to pursue secondary and higher secondary education and

predominantly belonging to SC, ST and Minority categories.



Statement

State/UT-wise average Annual Drop-Out Rates including Rajasthan during 2012-13, 2013-14 and 2014-15

Sl State/UTs Level of Education
No. Primary Upper Primary Secondary Senior Secondary

2012-  2013- 2014- 2012-  2013- 2014- 2012-  2013- 2014- 2012-  2013- 2014-
2013 2014 2015 2013 2014 2015 2013 2014 2015 2013 2014 2015

1 2 3 4 5 6 7 8 9 10 11 12 13 14

1. Andaman and Nicobar Islands 0.68 1.21 0.51 1.23 0.51 1.69 5.56 7.20 9.87 1414 1587 16.93
2. Andhra Pradesh 3.18 4.35 6.72 3.36 3.78 5.20 12.72 1265 1571 0.35 11.79 -
3. Arunachal Pradesh 15.16 10.89 10.82 7.47 5.59 6.71 12.93 14.49 17.11 5.11 17.07 18.42
4, Assam 6.24 7.44 15.36 7.20 7.05 10.51 26.77 30.43 27.06 469 7.24 -
5. Bihar - 2.09 - - 2.98 408 30.14 25.33  25.90 - - -
6. Chandigarh - - - 3.10 0.08 0.44 - - - 1365 11.28 10.55
7. Chhattisgarh 4.14 1.42 291 5.42 3.80 5.85 14.86 2341  21.26 - - 2.76
8. Dadra and Nagar Haveli - 1.57 147 3.38 4.13 4.02 2441 28,59  16.77 9.65 6.24 9.47
9. Daman and Diu - 0.85 1.11 - 3.58 3.11 11.52 19.86  32.27 126 986 4048
10.  Delhi - - - - 2.78 0.76 5.32 8.90 11.81 1447 16.25 17.32
11. Goa - 0.20 0.73 - - 0.07 7.96 958 11.15 11.26 1336 1391

12.  Guijarat 0.74 0.76 0.89 5.20 5.55 6.41 1355 2161 2504 046 7.83 7.04
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18.

19.

20.

21.

22.

23.

24.

25.

26.

27.

28.

Haryana
Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka

Kerala
Lakshadweep
Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland

Odisha
Puducherry

Punjab

1.29

0.45

6.30

7.21

2.97

2.50

6.11

D.97

9.86

0.14

2411

7.07

3.56

3.34

1.99

0.41

0.46

5.46

6.41

2.32

10.14

0.55

18

10.34

12.96

19.41

2.94

0.66

1.29

5.61

0.64

6.79

5.48

2.02

6.59

1.26

0.66

9.46

10.10

5.61

2.86

0.37

3.05

0.46

0.51

5.52

5.47

5.05

0.29

8.53

1.74

6.06

7.85

19.28

9.83

3.81

0.68

2.78

2.55

0.78

4.30

7.42

251

1.86

11.70

0.61

7.02

6.84

6.02

17.86

2.80

0.60

2.85

5.81

0.87

5.44

8.99

3.85

2.78

9.20

1.79

4.20

6.52

4.78

7.92

3.81

0.56

3.22

8.98

8.37

17.33

18.50

39.92

9.45

7.68

13.63

16.20

9.75

26.03

21.42

26.51

49.86

15.21

9.80

12.51

9.09

15.36

23.15

27.57

14.46

8.03

26.47

14.47

13.81

24.75

18.70

35.11

49.48

14.24

8.83

15.89

6.07

17.28

24

26.18

12.32

6.763

24.77

12.87

14.38

20.52

21.88

18.23

29.56

12.19

8.86

9.02

10.66

15.33

6.59

3.20

7.93

18.29

5.25

8.28

2.18

7.07

7.64

6.40

2.82

1.55

3.34

3.20

14.19

11.16

5.81

5.75

741

12.65

341

1.96

0.47

3.12

1.83

6.91

6.97

4.50

5.83
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
29. Rajasthan 7.97 8.39 5.02 4.42 6.03 3.07 13.65 18.77  13.48 - - -
30.  Sikkim 3.60 4.57 2.27 3.15 5.14 1.57 9.23 12.89 1589 810 1291 11.76
31.  Tamil Nadu 4.06 0.46 - 1.24 4.52 - 1020 12.20 810 187 444 341
32.  Telangana - 5.81 2.08 - 471 2.30 - 17.43 1553 - 1343 0.77
33.  Tripura 2.22 3.58 1.28 3.08 2.72 199 2550 25.09 2842 887 911 8.93
34.  Uttar Pradesh 10.28 7.08 8.58 1.06 0.53 2.70 - 730 10.22 - - 2.10
35.  Uttarakhand 1.16 3.07 4.04 0.13 1.68 1.19 9.68 8.70  10.40 1.59 - 3.01
36.  West Bengal 6.30 291 1.47 5.18 431 430 17.30 1834 1780 813 790 8.11

ALL InDIA 4.67 4.34 4.13 3.13 3.77 403 1454 1786  17.06 - 154 -
Note : States reporting negative drop-out rate have not been reported.

Source: Unified District Information System for Education (U-DISE) — 2013-14, 2014-15 and 2015-16.
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Opening of Kendriya Vidyalayas and Jawahar Navodaya Vidyalayas

743.  SHRI PARIMAL NATHWANI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether Government is considering to review their current policy and
guidelines for opening Kendriya Vidyalayas and Jawahar Navodaya Vidyalayas;

(b)  the number of such Vidyalayas in the country at present and the number of
proposals received during the last three years from the State Governments to open new
vidyalayas; and

()  whether Government has fixed any target for opening new Kendriya
Vidyalayas in the country during the next five years?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) Proposals for opening of new
Kendriya Vidyalayas (KVs) are considered only if sponsored by Ministries or Departments
of the Government of India / State Governments/Union Territories Administrations thereby
committing resources for setting up a new KV as well as on the availability of necessary
sanction of the Government. Consequent upon issuance of guidelines for selection of
sites/locations for projects/Institutions/Schemes through challenge method, all proposals
for opening of new KVs would also be considered in accordance with these guidelines.

The Navodaya Vidyalaya Scheme provides for opening of one Jawahar Navodaya
Vidyalaya (JNV) in each district of the country. Opening of new JNVs is a continuous
process which depends upon the willingness of the concerned State Government to make
available requisite suitable land free of cost for construction of school buildings and
required temporary accommodation (free of rent) to start the Vidyalaya. However, actual
sanction and opening of new JNV depends on the availability of funds and approval by
the Competent Authority. One JNV each has been sanctioned in all the districts of the
country as on 31st May 2014, excluding Tamil Nadu which has not yet accepted the
Navodaya Vidyalaya Scheme.

There is no proposal at present to review the current policy and guidelines for
opening of new KVs and JNVs.

(b) At present, there are 1180 KVs and 660 JNVs sanctioned in the country. A
statement showing the State/UT-wise details of the number of proposals received during
the last three years for opening of new KVs is given in the Statement (See below).

(c) No such target has been fixed.
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Details of proposals received for opening of new Kendriya Vidyalayas during the

last three years

SI. No. Name of State Number of Number of Number of

proposals proposals proposals
received received received

during 2015 during2016  during 2017
1 Andhra Pradesh 2 5 4
2. Arunachal Pradesh - 2 -
3. Bihar - 2 -
4, Chhattisgarh 3 7 1
5. Delhi (UT) - 1 -
6. Himachal Pradesh 1 - -
7. Jammu and Kashmir 1 1 -
8. Jharkhand 7 -
9. Karnataka 2 2 3
10. Kerala 1 1 1
11. Madhya Pradesh 1 12 12
12, Maharashtra 4 7
13. Manipur - 1
14. Odisha 3 1 2

15. Rajasthan 1 2

16. Tamil Nadu 1 1 3
17. Telangana 1 - 2
18. Uttar Pradesh 3 2 9
19. Uttarakhand - - 1
20. West Bengal - - 1
TotaL 20 51 52




Written Answers to [8 February, 2018] Unstarred Questions 429

Online courses in Hindi and other languages on SWAYAM

744.  SHRI T. RATHINAVEL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether it is a fact that Government has decided to offer nearly 300 online
courses in Hindi and ten other Indian languages on its online course portal SWAYAM,;

(b)  if so, the details thereof;

()  whether it is also a fact that the courses are aimed at those looking at
developing soft skills or supplementing their education; and

(d)  whether Governmentwould also cover other Indian languages subsequently?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) and (b) The SWAYAM portal, which has
become operational from July 2017, has 1,006 courses covering school/degree/post-
graduate courses. There are more than 18.9 lakh learners registered with SWAYAM. The
popular courses would be translated into (10) regional languages including Hindi in a
phased manner. The UGC has issued a Regulation facilitating transfer of credits for courses
done on SWAYAM to the academic record of the students. This will help in all students,
irrespective of where they are located, in accessing the best quality education.

(c) and (d) There are courses available for developing soft skills and other
supplementary areas of education covering personality development, language skills,
basic computer programming etc. Based on the requirement of students, the other Indian
Languages would be considered subsequently.

Registration of schools in Jharkhand

745.  SHRI MAHESH PODDAR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether CBSE has received a number of applications for registration of all
kinds of schools from rhe State of Jharkhand for the academic year 2016-17 and 2017-18
and if so, the details of applications that are still pending;

(b)  what steps CBSE would take to clear and approve all such applications to
help the backward and rural areas get access to schooling;

()  the measures proposed to fast-track all such pending requests and
applications; and
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(d) the details of plans to modify, improve and install better electronic
administration system in CBSE?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) The details pertaining to session
2016-17 and 2017-18 are as follows:

Status No. of No. of
Applications  Applications

(2016-17) (2017-18)
Total No. received 97 125
Affiliation Granted 75 A
Applications rejected 15 13
Deficiency conveyed and reply of school awaited 06 03]
1/C report awaited Nil 07
Compliance of deficiency letter under process 01 06

(b) and (c) Action on the above applications have been taken as per Affiliation Bye
laws of the Central Board of Secondary Education (CBSE). No application received from
schools is pending for initial processing.

(d)  CBSE hasintroduced complete online system for submission of applications
for affiliation through e-affiliation portal from the academic session 2018-19 to expedite the
process of grant of affiliation.

Teaching in KGBVs upto 12th class

746. DR.K.V.P.RAMACHANDRARAO: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whether there are any demands to extend teaching in Kasturba Gandhi Balika
Vidyalayas (KGBVs) upto twelfth class; and

(b)  if so, the response of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA) : (a) Yes Sir.

(b) A proposal has been prepared by the Department for such an extension of
Kasturba Gandhi Balika Vidyalays (KGBVS).
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Boosting higher education

747.  SHRI N. GOKULAKRISHNAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@  whetheritisafact that India would tie up with USA, UK and other countries
to boost the higher education in the country;

(b)  if so, the details thereof;

(c)  whetheritisalso a fact that the joint research programmes aims to provide an
opportunity to teachers to pursue academic/research activities and help in establishment
of inter-university centres with the state-of-the-art facilities; and

(d)  if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (d) The Government of India has signed
Educational Exchange Programmes (EEPs)/Memorandum of Understanding (MoUs)/Joint
Declaration of intent (JDIs)/Joint Statements with a number of countries/ group of countries
including USA, UK, Israel, Germany, Australia, Norway, New Zealand, Hungary etc. for
academic collaboration to boost higher education. However, the future collaborations
with any country depend on various factors viz. International Scenario, mutuality,
reciprocity and response of the foreign country.

University Grants Commission (UGC) has been implementing a number of Joint
Research Programmes and fellowship/ scholarship programmes to facilitate Indian scholars
and students to realize their research potential and to have exposure in international
collaborative research. The following are the prominent collaborative programmes:—

() Joint Research Programme under Indo- US 21st century knowledge initiative
(i) Indo- German Partnerships in Higher Education

(i) UGC-United Kingdom-India Education and Research Initiative
(UKIERI)Thematic Partnerships

(iv)  Indo- Norwegian Cooperation Programme
(v) Indo- Israel Joint Research Programme
(vi) Indo- New Zealand Joint Research Programme

(vii)  Stipendium Hungaricum Programme with Hungary
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(viii)  Project based Personal Exchange Programme with Germany
(X) Exchange of Scientist Programme with Germany

Joint Research Projects are undertaken in areas which are of mutual interest. The
Collaborative Programmes are implemented with the aim to provide excellent opportunity
to young Indian researchers and teachers of all disciplines to have international
collaborative research training in advance techniques and technologies in emerging
fields, thereby furthering their research capacity and ability to contribute to higher
education.

Women's universities and colleges

748. DR.T. SUBBARAMIREDDY:
SHRI RAJKUMAR DHOOT:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(@  whether Government proposes to set up women's universities and residential
degree colleges in every State and district including that of Maharashtra;

(b)  if so, the details thereof;

(c)  whether such universities and degree colleges would be set up with the
Central funding;

(d) if so, the details thereof and if not, the reasons therefor;

(e)  whether Government is proposing to provide free education to women in the
country from primary to post-graduate level and if so, the details thereof; and

® if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) to (f) In order to encourage girl education,
the Sub-Committee of Central Advisory Board of Education (CABE) on Girls Education
has recommended in its interim recommendations for establishing an exclusive university
for women in each State and setting up of women residential degree colleges in every
district of the country including the State of Maharashtra. It has also recommended for
providing free education to girls upto post graduate level. The final report has not been
finalized.

Withdrawal of recognition by NCTE

749.  SHRIMATI RENUKA CHOWDHURY: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:
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(@  whether the National Council for Teacher Education (NCTE) has withdrawn
recognition from thousands of teachers education institutes in the recent past;

(b)  if so, the details thereof along with the reasons therefor, State-wise; and

(c)  the steps taken by Government to make available names of the recognized
teacher education institutes on the website of NCTE for the information of students
seeking admission in recognized institutes and also to shutdown unrecognized institutions?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) During the academic session
2016-2017, the NCTE had withdrawn recognition of 133 institutions offering various Teacher
Education Programmes (TEPSs) for not following the guidelines stipulated in the NCTE,
Act, Rules and Norms and Standards. A State-wise list of institutions is given in the
Statement (See below).

(€)  The list of recognized institutions as well the withdrawn institutions is
available on the website of the concerned Regional Committee (s) and NCTE Headquarters
which is being regularly updated. The above list can be seen at http://ncte-india.org/ncte-
new/pdf/Affidavit-showcause-Recognition Course after13th Dec 2016 13.07.2017.pdf.

Statement

State/UT-wise details of the Institutions recognition withdrawn during 2016-17

Sl. No. Name of the State/UTs No. of
institutions
recognition
withdrawn

during 2016-17

1 2 3
1 West Bengal 1
2. Madhya Pradesh 17
3 Maharashtra 2
4. Gujarat 1
5. Uttar Pradesh 7
6. Andhra Pradesh 8
7. Telangana 15
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1 2 3
8. Karnataka 2
9. Kerala 5
10. Puducherry 2
11. Tamil Nadu 2

GRAND ToTAL 133

Opening of new institutes

750. DR. VINAY P. SAHASRABUDDHE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(@  the total number of new IIMs, I1Ts and NIT institutions that have been,
announced and opened after June, 2014, State-wise;

(b)  how many of them have actually started functioning and the total number of
students enrolled and qualified teachers recruited in these institutions, so far,
institution-wise;

(c)  what has been the state of infrastructure made available to these institutions;
and

(d) the details of expenditure per-student, per-year in these institutions during
the period?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYAPAL SINGH): (a) and (b) 7 Indian Institutes of Management
(11Ms), 6 Indian Institutes of Technology (11Ts) and one National Institute of Technology
(NIT) were announced and opened after June, 2014. All of these have started functioning
from their temporary campuses. The details of these institutions State-wise are as follows:—

Sl Institutions announced Year of start No. of Students  Faculty
No. and opened after of functioning enrolled Strength
June, 2014, State-wise (Upto 2017-18)
1 2 3 4 5

Indian Institutes of Management (I11Ms):
1. IIM Sirmaur (Himachal Pradesh)  2015-16 121 7
2. 1IM Bodhgaya (Bihar) 2015-16 122 0#
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1 2 3 4 5
3. 1IM Sambalpur (Odisha) 2015-16 158 5
4. 1IM Amritsar (Punjab) 2015-16 246 8
5. 1IM Visakhapatnam 2015-16 167 n

(Andhra Pradesh)
6. IIM Nagpur (Maharashtra) 2015-16 170 7
7. 1IM Jammu (Jammu and Kashmir) 2016-17 121 5

Indian Institutes of Technology (I1Ts):

1. IT Tirupati (Andhra Pradesh) 2015-16 349 44
2. |IT Palakkad (Kerala) 2015-16 359 KY)
3. T Jammu (Jammu and Kashmir)  2016-17 185 2
4. 11T Bhilai (Chhattisgarh) 2016-17 239 14
5 1T Goa (Goa) 2016-17 171 4
6. 1IT Dharwad (Karnataka) 2016-17 227 8
National Institute of Technology (NIT):
1 NIT Andhra Pradesh 2015-16 1251 70 (Ad hoc
(Andhra Pradesh Faculty)

# 11 posts have been sanctioned and are in the process of recruitment. Faculty support is provided
by the Mentor Institute 1IM Calcutta and through Visiting/Guest faculty.

(c)  Allthe above Institutions are presently operating from temporary campuses.
They are provided with adequate infrastructure such as classrooms, dining halls, recreation
room, outdoor and indoor sport facility, labs, equipment, hostels etc.

(d)  The details of expenditure per-student, per-year is as under:-

(R in lakhs)
Institute 2015-16 2016-17
11Ms 713 6.21
I1Ts 5.20*
NIT 2.38 123

* As per the report of the Sub Committee of IIT Council constituted in pursuance of 49th IIT
Council Meeting, the estimated average expenditure on each student in IIT System is estimated
to be ¥ 5.20 lakh per year.
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Pension accounts linked with Aadhaar
751.  SHRIKAPIL SIBAL: Will the PRIME MINISTER be pleased to state:

(@  whether Government maintains data about pensions and if so, the details of
pension accounts/pensioners who have been linked with Aadhaar, post demonetisation,
till date along with the total number of pension accounts State/UT-wise;

(b)  whether itis a fact that 39 per cent of pensioners have not been able to access
their pensions because of non linkage of their accounts and PAN with Aadhaar; and

(c)  the details of Aadhaar centres that have been set up for the convenience of
pensioners?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) to (c) The information is
being collected and will be placed on the Table of the House.

Appointment of civil servants on professional posts

752.  SHRI SAMBHAJI CHHATRAPATI: Will the PRIME MINISTER be pleased
to state:

(@  whether Government has any plan not to appoint/deploy civil servants on
senior level positions exclusively meant for subject specialists to avoid erosion in the
academic standard of specialised institutions;

(b)  if so, the details thereof along with the names of departments and posts
wherein officers of civil services have been appointed/deployed on positions exclusively
meant for subject specialists; and

(c)  whether Government has any plan to appoint subject specialists on all such
posts to bring in professionalism in the concerned Departments/institutions on an urgent
basis?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) to (c) Appointment to posts
in Government are made on the basis of criteria laid in the Recruitment Rules. The criteria
of Educational Qualification and Experience for any post depends on the job requirement.
Senior level posts are filled keeping in view the availability as well as suitability of candidates
possessing the Educational Qualification and Experience required for the post and
endeavour is made to select the most suitable person for the job. However, sometimes
under specific circumstances, short term arrangements may have to be made to meet the
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exigencies of work and smooth functioning of the organization. It is however ensured that
any such arrangement is not continued for long and does not have any adverse impact on
the academic standards of the organization.

Adjustment of merit holders against general category candidates
1753. SHRIP. L. PUNIA: Will the PRIME MINISTER be pleased to state:

(@  whether Government proposes to adjust merit holder candidates of reserved
category against general category and if so, the details thereof; and

(b)  whether Government proposes to give the benefit to the deprived ones by
making law in this regard and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. JITENDRASINGH): (a) and (b) As per the instructions
applicable to Central Government Posts and Services, the Scheduled Castes/Scheduled
Tribes/Other Backward Classes candidates who are selected through Direct Recruitment
on the same standard as applied to general candidates shall be adjusted against unreserved
vacancies. However, the instructions relating to "Own Merit" in promotion for Scheduled
Castes (SCs), Scheduled Tribes (STs) are subjudice.

Reservation is provided to Scheduled Castes (SCs), Scheduled Tribes (STs) and
Other Backward Classes (OBCs) through executive instructions issued from time to time,
which have force of law, as held by the 9 Judge Constitutional bench of the Supreme Court
in Indira Sawhney case in the year 1992.

Publication of work done by Ministries under RTI
754.  SHRIV.VIJAYASAI REDDY: Will the PRIME MINISTER be pleased to state:

(@  whether the Central Information Commission (CIC) has asked Government in
April 2016 to publicise the details of work done by every Ministry and Department;

(b)  if so, whether the instructions were issued to all the Ministries and
Departments to publish such monthly reports;

(c) if so, the progress thereof along with the Ministries and Departments which
are following it;

(d)  whether Government has any monitoring mechanism in place to check its
progress; and

tOriginal notice of the question was received in Hindi.
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(e) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCESAND PENSIONS (DR.JITENDRASINGH): (a) Yes, sir.

(b) to (e) All secretaries to the Government of India were asked by the Cabinet
Secretariat vide OM No F-12015/56/2015-RT | dated 23rd June, 2016 to upload on monthly
basis, the major achievements, significant developments and important events in respect
of their Ministry/ Department, on their official websites.

However, no data for compliance of above directions is maintained centrally.
Mechanism to develop schemes at village level
1755.  SHRIPRABHAT JHA: Will the Minister of PLANNING be pleased to state:

(@  whether one of the prime objectives of NITI Aayog is to develop a mechanism
to prepare credible schemes at village level and to gradually take all these to the higher
level of Government;

(b)  if so, the details thereof;

(c)  the steps taken by NITI Aayog to meet the said target and the details of
achievements made; and

(d)  whether NIT1Aayog has received proposals from the States also with reference
to the above objectives?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAO INDERJIT
SINGH): (a) to (d) Allocation of Business Rules notified on 23rd March, 2015 mandated
NITI Aayog inter-alia to 'develop mechanisms to formulate credible plans at the village
level and aggregate these progressively at higher levels of Government', ‘offer a platform
for resolution of development agenda’ and 'undertake other activities as may be necessary
in order to further the national development agenda’. NITI Aayog acts as the quintessential
platform of the Government of India to bring States to act together in national interest, and
thereby fosters Cooperative Federalism. For overall development of the country a long
term vision with 15 years perspective, up to 2030; a seven year strategy for achievement
of National Development Agenda (from 2017-18 to 2020-24) and a three year Action Agenda
has been prepared which was unveiled by the Finance Minister along with Minister of
State (Independent Charge) for Petroleum and Natural Gas Shri Dharmendra Pradhan on
24th August, 2017.

tOriginal notice of the question was received in Hindi.
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However, within the framework of cooperative federalism, specific schemes for
development at village level are formulated by Central Ministries/Departments in the form
of Centrally Sponsored Schemes (CSSs), which are being implemented through State
Governments.

Centre for support to women entrepreneurs

756.  SHRI DHARMAPURI SRINIVAS:
DR. PRADEEP KUMAR BALMUCHU:
Will the Minister of PLANNING be pleased to state:

(@  whetheritisafactthat NITI Aayog is contemplating on setting up of a centre
to focus on offering financial assistance and mentorship to women entrepreneurs; and

(b)  if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAO INDERJIT
SINGH): (a) and (b) It has been decided to set up a Women's Entrepreneurship Cell in NITI
Aayog. The details are being worked out.

BPL people in Odisha
1757. SHRIRANJIB BISWAL: Will the Minister of PLANNING be pleased to state:

(@  the number of people who have been uplifted above poverty line in Odisha,
district-wise;

(o)  whether there are such districts in that State where the number of BPL people
has increased; and

() if so, the number of such districts and the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAO INDERJIT
SINGH): (a) to (c) The official poverty estimates are based on data of Large Sample Surveys
on Household Consumer Expenditure carried out by the National Sample Survey Office
(NSSO) of the Ministry of Statistics and Programme Implementation. The latest data of
Large Sample Survey on Household Consumer Expenditure has been collected by NSSO
in its 68th round conducted in 2011-12. The poverty estimates for 2011-12 have been
computed following the extant Tendulkar methodology and these have been released
through a Press Note issued on 22nd July 2013. The poverty estimates are available only
State-wise. According to this Press Note, the number of persons living below poverty line

tOriginal notice of the question was received in Hindi.
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in Odisha has been estimated as 138.5 Lakhs in 2011-12 as compared to 220.2 Lakhs in
2004-05 that is a reduction of 81.7 Lakhs.

Addiction report of PGIMER, Chandigarh

758.  SHRI RIPUN BORA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  whether asurvey report reveals that in some States one out of 75-85 persons
are dependent on drugs;

(b)  if so, the details of age-wise addiction report of PGIMER, Chandigarh in this
regard and the action taken by Government thereon;

(c)  whether Government also proposes to set up more rehabilitation centres;
and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) and (b) No authentic data is available in
the Ministry about drug dependent persons in States. Ministry of Health and Family
Welfare have informed that as per the main findings of Household Survey conducted by
Postgraduate Institute of Medical Education and Research (PGIMER), Chandigarh in the
State of Punjab and Chandigarh, approximately 1 in 6 persons in Punjab were dependent
on any substance currently and approximately 1 in 15 persons were using any substances
during the period of study in Chandigarh. Age-wise addiction prevalence was not analysed
in this Survey.

(c) and (d) Yes, the Government is considering to release grant under the Scheme of
Assistance for Prevention of Alcoholism and Substances (Drug) Abuse to set up more de-
addiction centres on need basis. One de-addiction centre in each district will be considered
if recommended by the State Governments. Presently, the Ministry is providing financial
assistance to 424 Integrated Rehabilitation Centres for Addicts covering 257 districts out
of 710 districts in the country.

Development of Scheduled Tribes in Odisha

759.  SHRIANUBHAV MOHANTY: Will the Minister of TRIBAL AFFAIRS be
pleased to state:

(@  the total allocation of funds in the current Five Year Plan (FYP) for overall
Development of people of Scheduled Tribes in the country;
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(b)  how much of the fund has been earmarked for the development of Scheduled
Tribes in the State of Odisha; and

(¢)  which are the schemes of the current FYP that have been implemented till
31st of January, 2017 for development of Scheduled Tribes in that State?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
JASWANTSINH SUMANBHAI BHABHOR): (a) to (c) Government has adopted a multi-
pronged strategy for overall development of tribal people living across the country
including Odisha, which includes support for education, health, sanitation, housing, roads,
electricity, agriculture, irrigation, water supply, skill development, livelihood etc. Major
part of infrastructure development and provision of basic amenities in tribal areas/regions
in the country is carried out through various schemes/programmes of concerned Central
Ministries and the State Governments concerned, while the Ministry of Tribal Affairs
provides additive to these initiatives by way of plugging critical gaps.

There is no Five year plan in operation at present. However, funds allocated to
Ministry of Tribal Affairs for the Twelfth Five Year Plan and current financial year for
development of people of Scheduled Tribes in the country including in the State of Odisha

is given below:—

(Rincrore)
Year Funds Allocated/Budgeted
2012.13 4090.00
2013-14 4279.00
2014-15 4479.00
2015-16 4792.19
2016-17 4800.00
2017-18 5300.14

A Statement showing earmarking of TSP funds by the Central Government Ministries/
Departments vis-a-vis total plan outlay is given in the Statement-1 (See below). and
Statement showing State-wise Allocation and Expenditure of TSP funds by State
Governments including Odisha is given in the Statement-11 (See below). A list of important
schemes of the Ministry of Tribal Affairs implemented in the State of Odisha is given in
the Statement-I11.



Statement-1

Details of TSP Allocation by Central Ministries/Department under Tribal Sub-Plan Strategy from 2014-15 to 2017-18

(R incrore)
Sl. No. Ministry/Department 2012-13 2013-14 2014-15
BE RE Exp. BE RE Exp. BE RE Exp.
1 2 3 4 5 6 7 8 9 10 n
1. Department of Agricultural 116.00 86.40 86.40 123.00 92.00 92.00 133.80 90.00 90.00
Research and Education
2. Department of Agriculture, 882.59 757.30 74843 932.50 95288  960.08 95352 88560  875.68
Cooperation and Farmers' Welfare
3. Department of Empowerment of 0.00 0.00 0.00 46.00 33.65 1558 45.20 28.93 31.78
Persons with Disabilities
4, Department of Food and Public 4.06 344 344 6.28 6.00 750 413 240 240
Distribution
5. Department of Health and 222441 180400  2227.17 239153 189953 216298 251289 1866.37 1916.16
Family Welfare
6.  Department of Higher Education 115935 102153 897.10 121959 110559 104349 126762 95131  884.34
7.  Department of Land Resources 320.05 302.40 320.05 576.45 24680 25290 37500 25010  254.03

8. Department of Rural Development 346037 277887  3460.37 4452.03 357484 445203 1035849 290793 3314.27
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10.
11.
12.

13.
14.
15.

16.

17.

18.

19.

Department of School Education
and Literacy

49018.68

Department of Science and Technology 61.93

Department of Telecommunications

Ministry of Ayurveda, Yoga and
Naturopathy, Unani, Siddha and
Homoeopathy (AYUSH)

Ministry of Coal

Ministry of Culture
Ministry of Development of
North Eastern Region

Ministry of Drinking
Water and Sanitation

Ministry of Electronics and
Information Technology

Ministry of Environment, Forests
and Climate Change

Ministry of Housing and Urban
Poverty Alleviation

12.00
19.80

31.00
17.28
0.00

1400.00

201.00

16.00

27.72

4572.00

2186
599
1340

3101
17.28
0.00

1300.00

138.46

1451

17.32

4655.23

2155
0.00
10.88

31.00
17.28
0.00

1300.00

10241

1357

14.00

531352

69.43
14.50
21.38

3160
28.70
0.00

1526.00

201.00

16.00

35.04

5046.02

36.73
9.13
15.00

37.72
2940
0.00

1200.00

143.38

13.70

2331

487935  5663.80

36.91 7812
0.00 17.50
1121 21.38
0.00 37.15
26.27 36.70
0.00 0.00

127545  1526.00

143.08 256.00
13.98 16.00
2494 144.00

4796.35

36.30
747
9.35

0.00
30.00
0.00

1210.00

106.22

11.74

24.60

4707.15

36.20
0.00
9.35

3305
2588
0.00

672.52

222.33

12.72

19.99
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1 2 3 4 5 6 7 8 9 10 n
20.  Ministry of Labour and Employment ~ 202.54 169.01 143.98 206.95 14610  108.36 20057 12136 12314
21, Ministry of Micro, Small and 139.48 21111 135.00 24421 20398  137.80 27300 17937 17039

Medium Enterprises
22. Ministry of Mines 8.72 8.72 750 9.72 856 0.00 2147 0.00 10.71
23.  Ministry of New and 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Renewable Energy
24.  Ministry of Panchayati Raj 1744 12.27 77423 3755 617.87 000 120300 58220 0.00
25.  Ministry of Road Transport 500.00 500.00 483.30 800.00 66000 359.34 40000 35000  399.26
and highways
26.  Ministry of Skill Development 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
and Entrepreneurship
27.  Ministry of Textiles 84.00 54.75 42.75 55.57 4320 20.79 55.57 4947 3304
28.  Ministry of Tourism 30.25 23.75 30.25 3205 2450 24.34 47.05 2750 3045
29.  Ministry of Tribal Affairs 409000 310000  3056.68  4279.00 3879.00 382167 447900 3850.00 383220
30. Ministry of Water Resources, 19.50 1750 11.32 19.50 7.70 0.00 19158 0.00 60.00
River Development and Ganga
Rejuvenation
31 Ministry of Women and 151700 151700  1304.67 1668.70 1668.70 157578 173020 1517.00 159751

Child Development
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32.  Ministry of Youth Affairs and Sports  85.60 75.23 68.80 90.28 90.28 79.53 101.29 69.72 72.30
33.  Andaman and Nicobar Islands 0.00 0.00 0.00 0.00 0.00 0.00 22813 12956 10383
34. Dadra and Nagar Haveli 0.00 0.00 0.00 0.00 0.00 0.00 0.00 4053 35.42
35. Daman and Diu 0.00 0.00 0.00 0.00 0.00 0.00 8.68 8.68 10.36
36. Lakshadweep 0.00 0.00 0.00 0.00 0.00 0.00 000 39546 33426
ToTAL 21566.77 1857511 19967.36 2444808 2181537 2152536 32386.84 2053552 19920.72

Sl. No. Ministry/Department 2015-16 2016-17
BE RH Exp BE RE Exp
1 2 12 13 14 15 16 17
L Department of Agricultural Research and Education 133.00 10803  108.03 133.20 11400 11207
2. Department of Agriculture, Cooperation and Farmers' Welfare 971.71 93010 91425 120000 176521 1071.37
3 Department of Empowerment of Persons with Disabilities 4522 43.60 37.46 56.00 57.37 56.44
4, Department of Food and Public Distribution 112 112 112 2.10 2.10 1.28
5. Department of Health and Family Welfare 2013.02 201456 203864 256660 257218 32091
6. Department of Higher Education 1189.17 101105 100633 123800 128834 123112
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1 2 12 13 14 15 16 17
7. Department of Land Resources 159.97 15480 15333 165.00 169.00  169.00
8. Department of Rural Development 2714.37 2786.18 2786.64 426949 426949  4266.31
9. Department of School Education and Literacy 4297.27 429716 428724 427670 474887 434398
10. Department of Science and Technology 85.04 85.04 53.23 100.00 100.00 59.10
11.  Department of Telecommunications 164 0.00 11.96 0.00 25.65 29.00
12.  Ministry of Ayurveda, Yoga and Naturopathy, Unani, Siddha 20.16 12.80 12.80 21.00 2055 2055

and Homoeopathy (AYUSH)

13.  Ministry of Coal 0.00 3715 3715 18.00 25.38 25.38
14.  Ministry of Culture 29.10 2834 25.16 35.10 3441 24.76
15.  Ministry of Development of North Eastern Region 0.00 0.00 0.00 0.00 0.00

16.  Ministry of Drinking Water and Sanitation 623.00 107430 109426 140000 165000 1649.90
17.  Ministry of Electronics and Information Technology 172.00 181.00 17223 214.40 18640 18542
18.  Ministry of Environment, Forest and Climate Change 5.00 5.00 5.00 550 550 550
19.  Ministry of Housing and Urban Poverty Alleviation 130.00 40.20 26.05 111.38 11160 11132
20.  Ministry of Labour and Employment 176.55 52.65 49.23 127.10 4394 2711
21.  Ministry of Micro, Small and Medium Enterprises 214.27 20653  197.18 24601 40911  350.83
22.  Ministry of Mines 0.00 8.94 8.19 11.70 12.70 1252
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23.  Ministry of New and Renewable Energy 0.00 0.00 0.00 87.00 72.00 69.49
24.  Ministry of Panchayati Raj 0.00 1521 16.12 0.00 5337 56.50
25.  Ministry of Road Transport and highways 400.00 52000 51326 40000 38000  379.96
26.  Ministry of Skill Development and Entrepreneurship 0.00 0.00 0.00 000  157.75
27.  Ministry of Textiles 42.28 67.78 49.16 40.20 40.20 32.62
28.  Ministry of Tourism 37.00 21.25 21.24 3750 3750 3750
29.  Ministry of Tribal Affairs 4792.19 4550.00 447226 480000 479864 4793.96
30. Ministry of Water Resources, River Development and 0.00 19005 18894 146.00 30.01 30.01
Ganga Rejuvenation
31 Ministry of Women and Child Development 84351 1666.71  1653.90 141860 141860 141755
32.  Ministry of Youth Affairs and Sports 85.30 68.07 84.30 79.56 7171 62.94
33.  Andaman and Nicobar Islands 23190 21957  221.39 21324 17566  129.60
34. Dadra and Nagar Haveli 4340 4340 56.36 44.77 4477 4773
35.  Daman and Diu 12.18 12.18 14.48 16.24 16.24 2304
36. Lakshadweep 51040 51040  899.65 52500 69383  654.79
TotAL 19979.77  20963.17 2121654 2400539 25602.08 21810.56
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State-wise Allocation and Expenditure of TSP funds by State Governments

Statement-11

(X in crore)
Name of State 2012-13 2013-14

% ST  Total TSP % Aln. TSP % Exp. Total TSP % Aln. TSP % Exp.

Population Plan Aln. Exp. W.r.t. Plan Aln. Exp. W.r.t.

in State Outlay Total Outlay Total

Plan Plan
Outlay Outlay

1 2 3 4 5 6 7 8 9 10 11 12
Andhra Pradesh 5.5 48935 3622 7.40 2198 4.49 52955 3667 6.92 2056 3.88
Assam 12.45 10500 72.46 0.69 66 0.62 12500 82 0.66 73 0.58
Bihar 1.28 28000 394 1.41 282 1.01 34000 485 1,43 116 0.34
Chhattisgarh 30.62 23480 7356 31.33 6181 26.32 25250 7952 31.49 6947 27.51
Goa 10.23  372.43 0.78 0.21 0 0.06 478.2 73.49 15.37 31.54 6.6
Gujarat 14.75 51000 6612 12.96 6472 12.69 58500 7102 12.14 6443 11.01
Himachal Pradesh 5.71 3700 333 9.00 332 8.97 4100 369 9,00 361 8.80
Jammu and Kashmir 11.91 7300 1255 17.19 1255 17.19 7300 1114 15.26 1113 15.25
Jharkhand 26.21 16300 9149 56.13 4354 26.71 16800 9592 57.10 3782 22.51
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Karnataka 6.95 42030 2076 4.94 1680 4.00 48685 2480 5.09 1950 4.01
Kerala 1.45 14010 325.15 2.32 325 2.32 17000 390 2.29 390 2.29
Madhya Pradesh 21.09 31743 5684 17.91 5887 18.55 37608 6655 17.70 6372 16.94
Maharashtra 9.35 45000 4005 8.90 3401 7.56 49000 4360 8.90 3979 8.12
Manipur 35.12 3500 1359 38.83 1567 44.77 3650 1376 37.70 1281 35.10
Odisha 22.85 17250 4316 25.02 3742 21.69 24035 5620 23.38 5100 21.22
Rajasthan 13.48 33500 4676 13.96 3859 11.52 42499 5494 12.93 4803 11.30
Sikkim 33.8 1877 835 44.49 835 44.49 2060 810 39.32 810 39.32
Tamil Nadu 1.1 28000 349 1.25 297 1.06 37000 489 1.32 440 1.19
Telangana 9.34 0 0 0.00 0 0.00 0 0 0 0 0.00
Tripura 31.76 3214 1234 38.39 989 30.77 3322 1219 36.69 950 28.60
Uttar Pradesh 0.57 57800 38 0.07 31 0.05 69200 42 0.06 19 0.03
Uttarakhand 2.89 8977 248 2.76 146 1.63 12010 332 2.76 177 1.47
West Bengal 5.8 28000 1659 5.93 1657 5.92 26674 2148 8.05 1584 5.94
TotaL 504488 55598 11.02 45556 9.03 584626 61851 10.58 48778 8.34 793981
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Name of State 2014-15 2015-16 2016-17
Total TSP % TSP % Exp. Total TSP % TSP % Exp. Total TSP % TSP
Plan Aln. Aln. Exp W.r.t. Plan Aln. Aln. Exp. W.r.t. Plan Aln. Aln. Exp.
Outlay . Total Outlay . Total Outlay (upto
Plan Plan Dec.,
Outlay Outlay 2016)
1 13 14 15 16 17 18 19 20 21 22 23 24 25 26
Andhra Pradesh 26670 1500 5.62 1442 5.41 34408 1904 5.53 1711 4.97 56067 3100 5.53 1913
Assam 18000 90 0.50 68 0.38 25406 98 0.39 34 0.13 - - - -
Bihar 55099 509 0.92 509 0.92 57138 679 1.19 544 0.95 64126 982 1.53 589

Chhattisgarh 26615 9519  35.77 9417 35.38 29753 10513 35.33 10066 33.83 34715 11500 33.13 7490

Goa 357.25 36 10.08 19.34 5.41 490 51.5 10.51 14.16 2.89 474 56 11.81 7.3
Gujarat 69195 9039 13.06 7536 10.89 79295 9691 12.22 8379 10.57 85558 10267 12.00 4123
Himachal Pradesh 4400 395 8.98 432 9.82 4800 432 9.00 429 8.94 5200 468 9.00 468
Jammu and - - - - - - - - - - - - - -
Kashmir

Jharkhand 18260 11797 64.61 6414 35.13 22526 14272 63.36 7755 34.43 28220 16304 57.77 7616
Karnataka 65600 4357 6.64 3538 5.39 72597 4678 6.44 4475 6.16 85375 5566 6.52 611
Kerala 20000 600 3.00 582 2.91 20000 605 3.03 - - 24000 683 2.85 -
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Madhya Pradesh 54902 7562 13.77 7629 13.90 60747 8658 14.25 7399 12.18 75189 10907 14.51 4498
Maharashtra 51223 4815 9.40 4090 7.98 54999 5170 9.40 4563 8.30 56997 5358 9.40 -
Manipur 8671 3060  35.29 - - - 3366 - - - - - - -
Odisha 37529 7885 21.01 5870 15.64 44230 8468 19.15 5190 11.73 50200 10466 20.85 1854
Rajasthan 66065 9178 13.89 7671 11.61 111784 15613 13.97 13821 12.36 99693 13596 13.64 9034
Sikkim 2957 810 27.39 647 21.88 5176 - - - - 1574 819 52.03 819
Tamil Nadu 42185 573 1.36 471 1.12 55100 658 1.19 617 1.12 60610 722 1.19 251
Telangana 48618 4560 9.37 1727 3.55 52383 5036 9.61 3222 6.15 67630 6171 9.12 3139
Tripura 5151 2052  39.84 1532 29.74 4827 2064 42.76 1404 29.09 5184 2308 44.52 746
Uttar Pradesh 11350 0 104 0.09 47 0.04 120000 256 0.21 206 0.17 136667 260 0.19 106
Uttarakhand 16260 457 2.81 259 1.59 15795 430 2.72 227 1.44 15937 455 2.85 113
West Bengal 42694 3139 7.35 3022 7.08 49507 3725 7.52 3646 7.36 57905 4418 7.63 -
TotaL 793981 82037 10.33 62922 7.92 920961 96368 10.46 73702 8.00 1011321 104406 10.32 43377
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Statement-111

List of important schemes of the Ministry of Tribal Affairs
implemented in the State of Odisha

SI. No. Names of Schemes/Programmes

1. Special Central Assistance (SCA) to Tribal Sub-Scheme (TSS)

2. Grants under Article 275(1) of the Constitution of India

3. Post-Matric Scholarship Scheme for ST students

4. Pre-Matric Scholarship Scheme for ST students

5. National Overseas Scholarship for ST students

6. National Fellowship and Scholarship for Higher Education of ST students

7. Grants-in-aid to Voluntary Organisations working for welfare of STs

8. Strengthening Education among ST Girls in Low Literacy Districts

9. Development of Particularly Vulnerable Tribal Groups (PVTGSs)

10. Grants-in-aid to Tribal Research Institutes

11. Institutional Support for Development and Marketing of Tribal Products/Produce

12. Mechanism for Marketing of Minor Forest Produce (MFP) through Minimum
Support Price (MSP) and Development of Value Chain for MFP

13.  Vanbandhu Kalyan Yojana (VKY)

14.  Support to National/State Scheduled Tribe Finance and Development Corporations

National Centres or model school for divyangs

1760. SHRI RANJIB BISWAL: Will the Minister of SOCIAL JUSTICE AND

EMPOWERMENT be pleased to state:

(@  whether Government is running National Centre or model school for blind,

deaf, dumb and other handicapped people in Maharashtra;

(b)  if so, the details thereof, location-wise; and

(c)  the number of people studying in these centres or model schools?

tOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHANPAL): (a) to (c) No Sir. However, National Institute for
Empowerment of Persons with Intellectual Disabilities (NIEPID), Secunderabad has
Regional Centre at Navi Mumbai. Further, Composite Regional Centre (CRC) under
administrative control of National Institute for Empowerment of Persons with Multiple
Disabilities (Divyangjan) (NIEPMD), Chennai is also running at Nagpur. These Centres
are providing Clinical Services, Short-Term Training Programmes, Parents Training
Programme and Resource Room Facilities for Persons with Disabilities.

Besides, Department of Empowerment of Persons with Disabilities (Divyangjan)
supplements the efforts of the voluntary sector in rehabilitation of persons with disabilities
through the Central Sector Scheme namely Deendayal Disabled Rehabilitation Scheme
(DDRS), under which financial assistance providing various services to persons with
disabilities including special/residential schools, for blind, deaf, dumb and other
handicapped people is provided. A Statement showing details of non-governmental
organizations, location-wise and number of students in the State of Maharashtra under
DDRS for the period 2016-17 is given in the Statement.

Statement

Details of NGOs location-wise and number of students in the State of
Maharashtra under DDRS

SI. No. Name of District Name Name of Students
the NGO the Project 2016-17
1 2 3 4 5
1. Ahilyadevi Holkar Shikashan Latur Special School for 100
Prasark Mandal Hearing
Handicapped
2. Asha School Pune Pune Asha School, Pune 53
(Army Welfare Society)
3. Harisundar Mahila Latur Residential School 100
Bahuuddeshiya Shikshan for MR
Prasarak Mandal
4. Jan Vikas Sanstha Beed Special School 50
for MR
5 Late R.J. Nayak Washim Special School K3

Bahuudeshiya Sanstha for VI
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1 2 3 4
6. Mahashakti Shikshan Arogya Akola Residential School
Va Krida Prasarak for MR
Bahuudeshya Sanstha
7. Manav Vikas Sanstha Beed Residential School
for Disabled
8. Manudevi Shikshan Nandurbar Special School
Prasarak Mandal for HH
9. Master Education and Buldana Special School
Welfare Society for MR
10. Mauli Swayamsevi Washim Special School
Sanstha Morgavhan for HH
11. SAVALI Pune Special School
for MR and
Cerebral Palsy
Children
12.  Shri Dhandai Mata Dhule Special School
Bahuuddeshiya for MR
Shikshan Sanstha
13.  Shri Hari Seva Foundation Washim Special School
for Blind Children
14.  Shri Jagdamba Vidya Parbhani Special School
Prasarak Mandal for MR
15, Shri Jagdamba Vidya Parbhani Special School
Prasarak Mandal for HH
16. Shri Sant Dnyaneshwar Jalgaon Special School
Shikshan Prasarak Mandal for MR
17.  Vidharbha Apang Vikas Sanstha  Washim Residential School
for MR
18.  Vidharbha Shikshan Buldana Special School
Bahuudeshiye Va Apang for MR
Kalyan Sanstha
19. Yuva Bahuudeshiya Sanstha Akola Residential School

for HH
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Outstanding amount of Post Matric Scholarships

761. SHRI C. P. NARAYANAN: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  the number of Post Matric Scholarships (PMS) sanctioned during the last
three years;

(b)  whether the outstanding amount of ¥ 5,969.9 crore due to SC students under
PMS for the year 2014-15 to 2016-17 has been distributed by now;

(c)  whether there is any amount yet to be distributed; and
(d)  if so, the balance amount and States which are to distribute it?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (d) The details of Central Assistance
released to States/UTs and beneficiaries covered under Post Matric Scholarship Scheme
for SC students during the year 2014-15 to 2016-17 is as under:—

Year Central Assistance Beneficiaries
released (R in crore) (in lakh)
2014-15 1963.37 53.87
2015-16 2213.88 56.80
2016-17 2798.76 58.62

The demand under this scheme is higher compared to availability of Budget. The
arrear as on date is ¥ 6824.51 crore. The details of State-wise arrears/pending claims as on
date under this scheme is given in the Statement.

Statement

Details of arrears/pending/claims under Post Matric Scholarship Scheme to SC
students as on 31.01.2018

SI. No. States/UTs Estimates of Arrears/
pending claims
(X in crore)
1 2 3

1 Andhra Pradesh 77.326
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1 2 3
2. Assam 7.60
3 Bihar 75.85
4. Chandigarh 491
5. Chhattisgarh 2467
6. Daman and Diu NA
7. Delhi NA
8. Goa 21.95
9. Gujarat 180.65
10. Haryana 17.77
11. Himachal Pradesh 75.85
12, Jammu and Kashmir 11.39
13. Jharkhand 8.92
14. Karnataka 130.79
15. Kerala 67.83
16. Madhya Pradesh 118.09
17. Maharashtra 1433.92
18. Meghalaya .07
19. Odisha 13543
20. Punjab 835.24
21. Puducherry NA
22. Rajasthan 213.07
23. Tamil Nadu 1547.56
24, Telangana 160.15
25. Uttar Pradesh 1490.30
26. Uttarakhand 63.53
27. West Bengal 143.12

TotaL 682451

NA - Not available
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AIDS to BPL senior citizens

762.  SHRIPARIMAL NATHWANI: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  whether Government proposes to launch a scheme to provide walking sticks,
spectacles, hearing aids, etc., to BPL senior citizens;

(b)  if so, the details thereof along with the number of districts proposed to be
covered and the estimated number of beneficiaries under the scheme, State-wise;

(c)  whether the Ministry has written to all the States to identify beneficiaries;
and

(d)  if so, the details thereof and the response of the State Governments thereto?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (d) Yes. The Department has launched
a Central Sector Scheme namely, "Rashtriya Vayoshri Yojana" which aims at providing
Senior Citizens belonging to BPL Category and suffering from any of the age-related
Disability/infirmity namely, low vision, hearing impairment, loss of teeth and locomotor
disability, with such assisted living devices which can restore near normalcy in their
bodily functions, overcoming the disability/infirmity. The aids and assistive devices viz.
walking-sticks, elbow-crutches, walkers, tripods/quad-pods, hearing aids, wheelchairs,
artificial dentures and spectacles are provided free of cost to eligible beneficiaries. The
Scheme is being implemented by the "Artificial Limbs Manufacturing Corporation
(ALIMCO)," a Public Sector Undertaking under this Ministry. The devices are distributed
in the camp mode to the identified beneficiaries. The Scheme will be implemented in 260
districts and benefit 5,20,000 beneficiaries upto 2019-20. All the Chief Ministers of the
States have been addressed and there is a positive response.

Proposal for inclusion of Washerman community in SC list

763.  SHRI MOHD. ALI KHAN: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  whether Government has received any proposal to include Washerman (Dhobi)
community in Scheduled Caste list from Andhra Pradesh and Telangana;

(b)  if so, the details thereof; and

(¢)  whether Government has constituted any committee in this regard?
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) No proposal of Washerman (Dhobi)
community for inclusion in the list of Scheduled Castes has been received from the States
of Andhra Pradesh and Telangana.

(b)  Question does not arise.
(©)  No,Sir.
Reduction in budget for dalits

764. SHRI C.M. RAMESH: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  whether itis a fact that the share of schemes for dalits in 2013-14 budget was
2.49 per cent of the total budget;

(b)  if so, the reasons why the share came down to 1.96 per cent in 2016-17 and
what is the status in 2017-18 and 2018-19; and

(c)  thereasons for coming down of the budget for dalits and what the Ministry
is doing to convince the Ministry of Finance to increase budget allocations for them?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RAMDAS ATHAWALE): (a) and (b) No. The allocation of
Scheduled Castes Sub Plan (SCSP) was ¥ 41561.13 crore and ¥ 38832.63 crore in the year
2013-14 and 2016-17 respectively. In comparison to total Plan Budget Allocation, the
allocation under SCSP was 9.92% and 12.60% in 2013-14 and 2016-17 respectively.

During the year 2017-18 and 2018-19, the Budget Allocation for Scheduled Castes
Sub Plan, renamed as Allocation for Welfare of Scheduled Castes is ¥ 52392.55 crore and
¥56618.50 crore respectively.

(¢)  Question does not arise in view of above higher allocation.
UDID cards issued

765. SHRI B. K. HARIPRASAD: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  the number of Unique Disability Identity (UDID) cards issued online and
offline, State-wise, as on October, 2017;

(b)  whether there has been delay in implementation of the scheme in Odisha; and
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(c) if so, the details thereof and if not, the reasons for the divergence in claimsin
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) Unique Disability Identity (UDID) card is
generated through online mode only. The number of UDID cards generated as on 02.02.2018,
State/UT-wise is given in the Statement (See below).

(b) and (c) As per information available in this Ministry, implementation of the UDID
project has already been in all the districts in Odisha.

Statement

State/UT-wise number of UDID cards generated as on 02.02.2018

Sl. No. State/UT No. of e-UDID
cards generated

1 2 3
1 Andaman and Nicobar Islands 1
2. Andhra Pradesh 0
3 Arunachal Pradesh 0
4, Assam 0
5. Bihar 1
6. Chandigarh 0
7. Chhattisgarh 20280
8. Dadra and Nagar Haveli 0
9. Daman and Diu 0
10. Delhi 0
11. Goa 0
12, Gujarat 18164
13. Haryana %
14. Himachal Pradesh 0
15. Jammu and Kashmir 0
16. Jharkhand 523
17. Karnataka 0
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1 2 3
18. Kerala A
19. Lakshadweep 0
20. Madhya Pradesh 194292
21. Maharashtra 9996
22. Manipur 0
23. Meghalaya 69
24, Mizoram 0
25. Nagaland 0
26. Odisha 46385
27. Puducherry 0
28. Punjab 0
29. Rajasthan 151216
30. Sikkim 0
3L Tamil Nadu 9776
32. Telangana 0
33. Tripura 0
34. Uttar Pradesh 7353
35. Uttarakhand 0
36. West Bengal 0

ToTAL 458146

Hostels for DNT boys and girls

766. SHRI DEREK O'BRIEN: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  the total population of boys and girls which fall under the category of De-
notified, Nomadic and Semi-Nomadic Tribes (DNTSs), State-wise;

(b)  how many States have approached the Ministry for funds for construction of
hostels for DNT boys and girls in their respective States;
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(c)  the funds allocated by the Ministry under this scheme during the last three
years and the current year; and

(d)  the details of hostels which have been constructed and the ones which are
still under construction?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) There is no authentic data about the
population of DNTs.

(b)  Only State Government of Madhya Pradesh has approached for funds for
construction of hostels for DNTs. However, the proposal was found incomplete. The
deficiencies have been informed to the State Government vide Ministry's letter dated
17/07/2017 and reminders dated 05/12/2017 and 05/02/2018.

()  The Government has a combined scheme for DNTs namely:—

0] Centrally Sponsored Scheme of Nanaji Deshmukh for Construction of Hostels
for De-notified Tribes (DNTs) Boys and Girls,

(i)  Centrally Sponsored Scheme of Dr. Ambedkar Pre-Matric & Post-Matric
Scholarship for DNT Students.

The details of funds allocated under the combined scheme during the last three
years and current year are as under:—

SI.No. Financial Year Budget Estimate Revised Estimate
(BE) (Rin lakh) (RE) R inlakh)

1 2014-15 500.00 400.00

2 2015-16 500.00 450.00

3 2016-17 500.00 450.00

4. 2017-18 600.00 600.00

(d)  The funds for Pre-Matric and Post-Matric scholarship for DNTs have been
released. For hostels except for Madhya Pradesh, no State has sent proposal.

Arrest of destitute persons

767. PROF. M.V. RAJEEV GOWDA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:
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(@  thereasons for withdrawing the draft of 'Persons in Destitution (Protection,
Care and Rehabilitation) Model Bill, 2016";

(b)  whether Government intends to draft a revised model law for States to
rehabilitate and protect beggars and destitute members of society;

(c)  whether Government maintains any data on the number of beggars or destitute
persons arrested under anti-beggary laws;

(d) if so, the details thereof, year-wise and State-wise since 2014; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) As per the 7th Schedule of the Constitution
of India and under serial no. 9 of State List, the subject matter of "Relief of the disabled and
unemployable" comes under the purview of State List.

(o)  No,Sir.
(c) to (e) National Crime Records Bureau has no information in this regard.
Vidyasri Residential School for Girls

768. DR.PRADEEP KUMAR BALMUCHU: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(@  whether it is a fact that Government is introducing "Vidyasri Residential
Schools for Girls" scheme for upliftment of Scheduled Caste girls in the country;

(b)  if so, the details thereof; and

(c)  whether any such schools are being established in the State of Jharkhand
and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) Yes, Sir. The Ministry of Social Justice
and Empowerment is in the process of revision of the Scheme, 'Babu Jagjivan Ram
Chhatrawas Yojana (BJRCY)' to include one new component therein, i.e. 'Setting up of
Residential Schools for SC Girls'.

(b)  Under this component, residential schools for SC girls are proposed to be set
up for class VI to XII students in the educationally backward districts of States/UTs
having large SC population. The State Governments will provide adequate land free of
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cost for construction of school complex mandatorily. The Central Government will provide
capital cost for construction of school complex and eligible recurring cost for the first
three years. In addition, one-time grant for procurement of essential and non-recurring
items like furniture, recreation, garden, etc. is proposed to be provided by the Central
Government.

(c) No, Sir. No proposal has been received from Jharkhand for setting up
residential schools.

Financial assistance to senior citizen

769. SHRI K. RAHMAN KHAN: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@  whether it is a fact that Government had announced schemes to provide
financial assistance to senior citizen and if so, the details thereof;

(b)  the total amount of funds allocated for this scheme; and

() how many and in what manner senior citizens have been benefited under this
scheme till 31st December, 20177

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) The Ministry of Social Justice and
Empowerment is implementing a Central Sector Scheme of Integrated Programme for Older
Persons (IPOP) since 1992 under which grants-in-aid are given by the Ministry for running
and maintenance of inter alia, Old Age Homes, Day Care Centres, Mobile Medicare Units,
Multi Facility Care Centre for Older Widows etc. The main objective of the Scheme is to
improve the quality of life of Older Persons by providing basic amenities like shelter, food,
medical care and entertainment opportunities etc. Implementing agencies eligible for
assistance under the Scheme are Panchayati Raj Institutions/Local Bodies, Non-
Governmental Voluntary Organizations, Institutions or Organizations set up by Government
as autonomous/subordinate bodies, Government Recognized Educational Institutions,
Charitable Hospitals/Nursing Homes, and Recognized Youth Organizations such as Nehru
Yuvak Kendra Sanghathan (NYKS) and in exceptional cases the State Governments/UT
administrations.

This Ministry has recently launched the 'Rashtriya Vayoshri Yojana (RVY)" with an
objective to provide senior citizens, belonging to BPL category and suffering from age
related disabilities/ infirmities, with such physical aids and assisted living devices which
can restore near normalcy in their bodily functions. Under the Scheme, assisted living
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devices such as walking sticks, elbow crutches, walkers/ crutches, tripods/ quadpods,
hearing aids, wheelchairs, artificial dentures, spectacles are distributed to the beneficiary
senior citizens.

(b) and (c) The details of funds allocated and senior citizens benefited under the
various schemes are as under:—

Integrated Programme for Older Persons (IPOP): ¥ 46.00 crores have been allocated
for the year 2017-18 for the Scheme. The expenditure and the details of Senior Citizens
benefited under the Scheme of IPOP are as under:—

Financial Year Expenditure (% in crore) No. of Beneficiaries
2014-15 1499 18225
2015-16 27.58 23095
2016-17 36.99 40200
2017-18 (as on 31.12.2017) 20.79 21985

Rashtriya Vayoshri Yojana (RVY): The Scheme is entirely funded from the Senior
Citizens' Welfare Fund (SCWF). The expected outlay for the Scheme till 2019-20 is< 483.6
Crores. The National launch of Rashtriya Vayoshri Yojana was held at Nellore (A.P.) on 1st
April, 2017.Till 31st December, 2017, 16 distribution camps were organized and 24,118
beneficiaries were provided physical aids and assistive devices.

Pradhan Mantri Vaya Vandana Yojana (PMVVY):-The Department of Financial
Services is implementing " Pradhan Mantri Vaya Vandana Yojana (PMVVY)" to protect
elderly persons aged 60 years and above against a future fall in their interest income due
to the uncertain market conditions, as also to provide social security during old age,
Government launched a simplified scheme of assured pension of 8% called the Pradhan
Mantri Vaya Vandana Yojana (PMVVY)". This Scheme has been launched through Life
Insurance Corporation (LIC) of India. As per the scheme, on payment of an initial lump
sum amount ranging from a minimum purchase price of ¥ 1,50,000/- for a minimum pension
of % 1000/- per month to a maximum purchase price of ¥ 7,50,000/- for a maximum pension
of ¥ 5,000/- per month, subscribers will get an assured pension based on a guaranteed rate
of return of 8 % per annum, payable monthly/quarterly/half-yearly/annually. The duration
of the scheme will be for a period of ten years and the scheme is open for subscription for
aperiod of one year i.e. from 4th May, 2017 to 3rd May, 2018. As on 20.01.2018, a total of
numbers of 2.18 lakh policies have been issued under PMV VY.
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In the Budget Speech 2018-19, the Pradhan Mantri Vaya Vandana Yojana has been
extended up to March, 2020 and the existing limit on investment of ¥ 7.5 lakh under this

scheme has also been enhanced to ¥ 15 lakh.
Welfare of senior citizen

770. SHRI SUKHENDU SEKHAR RAY: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(@  whether Government has initiated any action to provide financial support
and exploring ideas like additional tax benefit and higher interest rates and also to ensure

security and healthcare for the welfare of senior citizen;
(b)  if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) Yes, Sir.

(o) () The Department of Financial Services is implementing "Pradhan Mantri Vaya
Vandana Yojana (PMVVY)" to protect elderly persons aged 60 years and above
against a future fall in their interest income due to the uncertain market
conditions, as also to provide social security during old age, Government
launched a simplified scheme of assured pension of 8% called the Pradhan
Mantri Vaya Vandana Yojana (PMVVY)". This Scheme has been launched
through Life Insurance Corporation (LIC) of India. As per the scheme, on
payment of an initial lump sum amount ranging from a minimum purchase price
of ¥ 1,50,000/- for a minimum pension of ¥ 1000/- per month to a maximum
purchase price of ¥ 7,50,000/- for a maximum pension of ¥ 5,000/- per month,
subscribers will get an assured pension based on a guaranteed rate of return of
8 % per annum, payable monthly/quarterly/half-yearly/annually. The duration
of the scheme will be for a period of ten years and the scheme is open for
subscription for a period of one year i.e. from 4th May, 2017 to 3rd May, 2018.
As on 20.01.2018, a total of numbers of 2.18 lakh policies have been issued
under PMVVY.
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(ii)

(i)

(iv)

©

In the Budget Speech 2018-19, the Pradhan Mantri Vaya Vandana Yojana has
been extended up to March, 2020 and the existing limit on investment of ¥ 7.5

lakh under this scheme has also been enhanced to ¥ 15 lakh.

The Ministry of Health and Family Welfare had launched "National Programme
for the Health Care of Elderly” (NPHCE) during 2010-11 to address various
health related problems of elderly people. The major objectives of the NPHCE
are establishment of Department of Geriatric in identified Medical Institutions
as Regional Geriatric Centres for different regions of the country and to Provide
dedicated health facilities for elderly in District Hospitals, Community Health
Centres (CHCs), Primary Health Centres (PHCs) and Sub-Centres (SCs) levels
through State Health Society. Following facilities are being provided under the

Programme:—

e Geriatric OPD, 30 bedded Geriatric ward for in-patient care, etc. at

Regional Geriatric Centres.
e Geriatric OPD and 10 bedded Geriatric Ward at District Hospitals.
e Bi-weekly Geriatric Clinic at Community health Centres (CHCs).
e Weekly Geriatric Clinic at Primary Health Centre (PHCs).
e Provision of Aids and Applications at Sub-centres.

Ministry of Home Affairs has issued advisories dated 27.03.2008 and
30.08.2013 to all States /UTs on various steps to be taken for crime against
Senior Citizens, protection of life and property of Sr. Citizens and

implementation of National Policy on older persons.

Ministry of Rural Development provides old age pension under Indira Gandhi
National Old Age Pension Scheme (IGNOAPS) which is a component of
National Social Assistance Programme (NSAP) and implemented by Ministry
of Rural Development. The scheme is implemented in rural as well as urban
areas of the country and only applicable to persons belonging to below

poverty line (BPL) household.

Question does not arise.
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Welfare schemes for SCs, STs and OBCs

771.  SHRIDARSHAN SINGH YADAV:
SHRIP.BHATTACHARYA:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(@  whether Government is implementing welfare schemes for SCs, STs and OBCs;
(b)  if so, the details thereof during the last three years; and
(c)  the future action plan, if any, prepared for them?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRIVIJAY SAMPLA): (a) and (b) Yes, Sir. The Government has been
implementing number of schemes for welfare of Scheduled Castes, Scheduled Tribes and
Other Backward Classes in the country. The details of the Schemes implemented in the last
three years are given in the Statement (See below). Besides various other developmental
schemes for SCs and OBCs are being implemented through Dr. Ambedkar Foundation,
National Scheduled Castes Finance and Development Corporation (NSFDC), National
Backward Classes Finance and Development Corporation (NBCFDC) and National Safai
Karamcharis Finance and Development Corporation (NSKFDC). These Schemes includes
Dr. Ambedkar National Merit Award Schemes; Dr. Ambedkar Medical Aid Scheme; Dr.
Ambedkar National Relief Scheme for SC victims of atrocities; Dr. Ambedkar Scheme for
social intergration through inter-caste marriages; Mahila Kisan Yojana;Nari Arthik
Sashaktikaran Yojana; Laghu Wavasay Yojana; Shilpi Samriddhi Yojana; Mahila Samriddhi
Yojana; Mahila Adhikarita Yojana; Swachhta Udyami Yojana; Motor Driving Training for
SC Girls; Cutting & Tailoring; Beauty Parlour; Mobile Repairing; Motor Winding; New
Swarnima for Women; Saksham; Shilp Sampada; Krishi Sampda. Also, Venture Capital
Fund for SCs entrepreneurs and Credit Enhancement Guarantee Scheme for SCs are being
implemented through IFCI Ltd.

(c) It has been decided to merge the scheme of Upgradation of Merit of SC
Students with Free Coaching for SC and OBC and to revise Babu Jagjivan Ram Chhatravas
Yojana to include one new component relating to setting up of Residential Schools for SC
Girls. Anew scheme for Venture Capital Fund for Backward Classes (BCs) is being launched
during the current year to support entrepreneurs from Backward Classes to help them to

create wealth and value for society.
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Statement

Details of the schemes implemented by the Government for welfare of Scheduled
Castes, Scheduled Tribes and Other Backward Classes in the country
and the funds released for the scheme during last three years

 in lakh)

SI. No. Name of the Scheme Funds Released

2014-15 2015-16 2016-17

(A) For Welfare of Scheduled Castes

1. Post Matric Scholarship for SC students. 196337.63 221388.00 279876.65
2. Pre-Matric Scholarships for SC students

studying in IX and X class. 5140334 5247031  50614.76
3. Pradhan Mantri Adharsh Gram Yojana 30.00 195.82 62.68

Strengthening of machinery for

Enforcement of Protection of Civil

Right Act, 1955 and Prevention of

Atrocities Act, 1989 1473935 1190700  22256.00
5. Babu Jagjivan Ram Chhatravas Yojana -

Hostels for SC Girls 1873.00 4569.00 2860.00
6.  BabuJagjivan Ram Chhatravas Yojana -

Hostels for SC Boys 441,00 328.00 490.00
7. Grants-in-Aid to Voluntary Organisations

working for welfare of SCs 1902.70 4989.77 6999.55

Free Coaching for students of SCs and OBCs  814.00 682.00 150.00
Central Assistance released to State
Scheduled Castes Development Corporations  2000.00 2000.00 2000.00

10. Upgradation of Merit of SC Students 285.00 275.00 100.00
11. Special Central Assistance to Scheduled

Castes Sub Plan (SCA to SCSP) 7000000  80000.00 7979212
12.  National Fellowship for SCs 14884.00 2005500  19600.00
13.  National Overseas Scholarship for SCs 878.00 1345.00 1402.00
14.  Top Class Education for SCs 1938.00 2977.00 2850.00

15.  Venture Capital Funds for SCs 100.10 6915.39 4512.04
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1 2 3 4 5

(B) For Welfare of Other Backward Classes
1 Pre-Matric Scholarship to OBCs students 10956.00  12079.00  12913.00
2. Post-Matric Scholarship for OBCs students 7811400 8227500  87587.00
3. Construction of Hostels for OBC Boys & Girls  3022.00 4029.00 4000.00
4. National Fellowship for OBCs students 943.00 1830.00 2700.00
5. Dr. Ambedkar Scheme of Interest Subsidy

on Educational Loan for Overseas Studies

for OBC students 89.00 99.00 290.00
6.  Assistance for Skill Development for

OBCs/EBCs/DNTs 449.00 502.00 899.00
7. Financial Assistance released to State

Backward Classes Development Corporations 29680.00  31512.00  38736.00
(C) For Welfare of Scheduled Tribes
1. \ocational Training in Tribal Areas 270.28 0.00 148.68
2. Post Matric Scholarship Scheme for

ST students 123765.61 14369107 27694552
3. Pre-Matric Scholarship Scheme for

ST students 2007088  22868.95 8416.64
4. National Overseas Scholarship for

ST students 99.13 39.04 39.00
5. National Fellowship and Scholarship

for Higher Education of ST students 1849.85 1552.32 687.75
6.  Grants-in-aid to Voluntary Organisations

Working for welfare of STs 4449.89 217529 3652399
7. Strengthening Education among ST Girls

in Low Literacy Districts 3499.95 5329.59 6544.84
8 Development of Particularly Vulnerable

Tribal Groups (PVTGS) 187.88 1102.61 340.18
9. Grantsunder Article 275 (1) of the

Constitution of India 11112514  133726.79 123711.94
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10. Special Central Assistance(SCA) to Tribal
Sub-Scheme(TSS) 103999.37 11321712  119502.23

11. Institutional Support for Development
and Marketing of Tribal Products/Produce 4190.00 3485.11 4900.00

12.  Support to National/State Scheduled Tribe
Finance and Development Corporations 70.00 63.33 60.00

13.  Minor Forest Produce (MFP) through
Minimum Support Price (MSP) and

Development of Value Chain for MFP 100.00 117.69 200
14.  Girls & Boys Hostels for STs NA NA NA
15.  Ashram Schools in Tribal Sub-Plan area NA NA NA

16. Research Information & Mass Education,
Tribal festival and Others NA NA NA

17. Grants-in-Aid to State Tribal Development
Cooperative Corporations (STDCCs), etc.
for Minor Forest Produce (MFP) Operations NA NA NA

18. Grants-in-Aid to Tribal Research Institutes NA NA NA

NA= Figures not available.
Facilities for homeless people

1772. SHRIMATI CHHAYAVERMA:
SHRIVISHAMBHAR PRASAD NISHAD:
CH. SUKHRAM SINGH YADAV:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(@  whether homeless people in the country had to face a lot of difficulties due to
inadequate Rain Baseras/Shelter Homes and in many parts of the country deaths have
taken place due to this during last December, 2017 and January, 2018;

(b)  the States where the case of timely non-completion of Shelter Homes/Rain
Baseras for homeless people in the country have come to the light; and

(c)  the number of homeless persons as per Census 2011 and the number of
persons not having Aadhaar, depriving them availing the benefits of social security
schemes?

tOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) No such information is available in this
regard.

(b)  The Committee constituted by the Ministry of Housing and Urban Affairs on
Urban Homeless as per the order of Hon'ble Supreme Court, in its final report has pointed
out that there is a huge gap in number of urban homeless and capacity of the shelters
available in the State/UT. Due to on-availability of land at the required place for construction
of shelters and lack of proper survey of the urban homeless by the respective States/UTs,
lack of institutional preparedness at the level of ULBs/Municipal Corporations, the progress
of completion of Shelter Homes/Rain Baseras is slow.

(c) Ministry of Housing and Urban Affairs has informed that as per census 2011,
the total urban houseless population in India is 9,38,348. Scheme of Shelter for Urban
Homeless (SUH) component of the Deendayal Antyodaya Yojana—National Urban
Livelihoods Mission (DAY-NULM) provides that the Shelter Management Agencies should
ensure access to various entitlements and benefits of the urban homeless including identity
proof, Elector's Photo Identity Card, Aadhaar Card etc. However, the scheme is implemented
by State Governments/UT Administrations.

Upgrading of aerospace technology
773.  SHRI K. RAHMAN KHAN: Will the PRIME MINISTER be pleased to state:
(@  thereasons for the failure of PSLV C-39 mission on the 31st August, 2017,

(b)  what steps would the Department proposes to constantly upgrade the
aerospace technology;

()  what is the budgetary allocations for the Research and Development
Programmes' of ISRO;

(d)  where it stands when compared to the R&D of other countries which are in
space programmes; and

(e)  what efforts the Department is making for obtaining certification for the
products developed by our aerospace scientists?

THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA
SINGH): (a) The 41st flight of PSLV (PSLV-C39) that took place on August 31, 2017 with
Indian Regional Navigational Satellite (IRNSS-1H weighing 1425 kg) could not reach the
designated orbit, due to non-separation of Payload Fairing (also known as heat shield)
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during the 2nd stage of the flight. The root cause of the failure was understood after
analysing the various flight and ground test data in more detail. For the Payload Fairing
separation to happen successfully, the horizontal and vertical jettisoning system needs to
function. Based on the flight data, it was observed that the command for horizontal and
vertical jettisoning system was successfully issued. Though the horizontal jettisoning
system functioned normally, there was malfunctioning of the vertical jettisoning system,
due to which the Payload Fairing did not separate. The cause for the malfunctioning was
the non-initiation of detonation in the vertical jettisoning system.

(b)  The Department constantly undertakes various Research & Development
activities, technology developments and experimental missions towards technological
upgradation and achieve significant improvement in the performance of the launch vehicles,
satellites and ground systems. The recent experimental missions that were successfully
accomplished were the Reusable Launch Vehicle — Technology Demonstrator in May,
2016 and the first experimental flight of a sub-scale Scramjet engine in August, 2016,
towards reducing the cost of access to space. The Department has also undertaken
technology development and upgradation in the propulsion systems to increase the
payload capability of the space transportation systems such as the development of a
Semicryogenic engine, high thrust liquid engines and Cryogenic stages with increased
propellant loading. The Department has also undertaken the development of high thrust
electric propulsion systems towards an all-electric communication satellites to replace the
relatively heavier Chemical propulsion system.

()  The budget allocation of Department of Space during the FY 2017-18 is
%9093.71 crore. — 20% of the total allocation for Department of Space are deployed for
R&D activities.

(d)  Asperthereport"The Space Economy at a Glance 2014" published by OECD
(Organisation for Economic Cooperation & Development), India stands at sixth position
among the space faring nations, in terms of space budget as percentage of GDP.

(e)  The products developed by the Department undergo rigorous design reviews,
qualification tests and acceptance tests before they are inducted into the systems. ISRO
has a well-defined Quality Assurance mechanism that certifies the products before they
are inducted into the various systems for its space missions. The procedures for quality
assurance and quality control are well documented and disseminated to the in-house and
external work centres in order to ensure the product reliability.
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Employment-Unemployment Survey

774.  SHRI DEREK O'BRIEN: Will the Minister of STATISTICS AND PROGRAMME
IMPLEMENTATION be pleased to state:

(@  whether discrepancies have been observed in the data collected under the
Employment-Unemployment Survey;

(b)  if so, the details thereof and the reasons therefor; and

(¢)  whether Government has considered a survey exclusively for the informal
sector to ensure proper data availability for proper policy framing of the unorganised

sector?

THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS AND PROGRAMME
IMPLEMENTATION (SHRIVIJAY GOEL): (a) and (b) No discrepancies have been observed
relating to the data collected in Employment-Unemployment Surveys conducted by National
Sample Survey Office (NSSO). Ministry of Labour and Employment has conducted Annual
Employment-Unemployment Surveys during the period 2009-10 to 2016-17. The differences
in estimates generated by surveys on Employment-Unemployment conducted by National
Sample Survey Office (NSSO), Ministry of Statistics and Programme Implementation and
Labour Bureau, Ministry of Labour and Employment are due to difference in aspects like
coverage, survey period, reference period, etc. To measure quarterly changes of various
indicators of the labour market in urban areas as well as to generate the annual estimates
of different labour force indicators at national level, the Ministry of Statistics and Programme
Implementation has launched a new Employment-Unemployment Survey, namely, Periodic
Labour Force Survey (PLFS) from April, 2017.

()  Government has not conducted any survey exclusively for informal sector.
However, necessary information relating to informal enterprises/sectors are collected in
Employment-Unemployment Surveys. Besides, National Sample Survey Office (NSSO),
Ministry of Statistics and Programme Implementation has recently conducted an all-India
survey on unincorporated non-agricultural enterprises during its 73rd round (July, 2015 to
June, 2016). The Key Indicators report based on the NSS 73rd round is available on the
website of the Ministry (www.mospi.gov.in). Further, to address the issues of informal
sector, a proposal to carry out the Annual Survey of Unincorporated Non-Agricultural
Sector Enterprises (ASUSE) on annual basis has been included in the proposal of surveys
to be conducted by the NSSO during the period 2017-20.
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Ashram Schools in Andhra Pradesh

775.  SHRIC. M. RAMESH: Will the Minister of TRIBAL AFFAIRS be pleased to
state:

(@  whether itis a fact that 64 Ashram Schools for boys and 14 for girls have been
sanctioned for Andhra Pradesh;

(b)  if so, the reasons why only 50 per cent of schools have been constructed and
remaining are pending for construction; and

() by when the remaining schools would be constructed and the amount
sanctioned this year for their construction?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
JASWANTSINH SUMANBHAI BHABHOR): (a) and (b) Yes, Sir. 64 Ashram Schools for
boys and 14 for girls were sanctioned during 2003-04 to 2012-13. As informed by the State
Government, the following 6 such schools are not completed due to site problem and poor
response to tender:—

Sl.  District Location Address Year of Reason for delay
No. Sanction in completion

1. Visakhapatnam K. Rudakota Pedabayalu 2010-11  Tenders no response
2. Visakhapatnam Zeenabadhu Ananthagiri 2010-11  Tenders no response
3. Visakhapatnam Lotheru Arakuvalley 2012-13  Site problem

4. Visakhapatnam Ananthagiri Ananthagiri 2012-13  Site problem

5. Visakhapatnam Pedabayalu Pedabayalu 2012-13  Site problem

6. Visakhapatnam Pedaguda Munchingiput 2012-13  Tenders no response

(c) No fund was asked by the State Government during current financial year.
State Government has been impressed upon for completion of all construction projects /
works by December, 2018.

Unutilised funds under Vanbandhu Kalyan Yojana

776.  SHRI MAHENDRA SINGH MAHRA: Will the Minister of TRIBAL AFFAIRS
be pleased to state:

(@  the details of funds released under Vanbandhu Kalyan Yojana programme
during each of the last three years and its present status;
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(o)  whether as per Government data, a large amount of the scheme's funds
remained unspent in 2015-16, yet the annual report 2017 had stated that implementation of
the scheme has been delayed due to lack of funds;

(c)  the details of the States which have not spent the funds allocated under the
scheme; and

(d)  the reasons therefor and action taken against the States in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
JASWANTSINH SUMANBHAI BHABHOR): (a) to (d) During 2014-15, an amount of
¥100.00 crore was allocated under Vanbandhu Kalyan Yojana (VKY), which was released
to ten States having Scheduled Areas. During 2015-16, allocation of ¥ 200.00 crores was
made for 21 States based on their perspective plan. In 2016-17, only a token provision of
T 1.00 crore was made that was released to State Government of Rajasthan. Statement
showing State-wise details of funds released under VKY for the years 2014-15 and
2015-16, utilization reported by the States and details of States from where utilization
report is awaited, is given in the Statement-1 (See below). Utilization of funds by the States
is a continuous process and submission of utilization certificate is made by the State on
completion of the project as per provisions contained in General Financial Rules, which
normally takes time duration of one to two years. Besides withholding from future grants
equivalent amount for which utilization certificates are pending, the issue is also flagged
during meetings with States. There is no mention in the Annual Report of the Ministry,
2017 about delay in implementation of the scheme due to lack of funds. However, the
position explained in para 6.12 of the Ministry's Annual Report 2015-16 broadly indicates
about execution of VKY strategy by way of using sizeable funds under TSP to achieve
larger objectives instead of relying on the miniscule amount allocated under VKY
instrument.

The VKY was launched as a strategic process with a view to translate the available
resources into overall development of tribal population though appropriate convergence.
The entire Tribal Sub-Plan (TSP) Funds came under the broad gamut of VKY strategic
process. The Tribal Sub-Plan (TSP) [now called as Schedule Tribe Component(STC)]
caters to sectoral development including support for education, health, power, roads,
sanitation, water supply, livelihood etc. by way of specific fund allocation under various
schemes / programmes of concerned Central Ministries and the State Governments. The
fund requirement under the VKY strategy is envisaged to be fulfilled out of the TSP funds.
As a part of rationalization of Schemes, convergence of following schemes / interventions
of the Ministry has been effected from 2016-17 as an Umbrella Programme of Van Bandhu
Kalyan Yojana:—
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0)
(ii)
(i)
(iv)
v)
(vi)
(vii)

Development of Particularly Vulnerable Tribal Groups.Visakhapatnam
Minimum Support Price for Minor Forest Produce.

Aid to Voluntary Organisations working for the Welfare of Scheduled Tribes
Tribal Festivals, Research Information and Mass Education

Monitoring and Evaluation

Development Programmes in the Tribal Areas (EAP)

Vanbandhu Kalyan Yojana

A Statement showing Allocation and Expenditure under the above mentioned
schemes for the financial years 2016-17 and 2017-18 is given in the Statement-II.

Statement-1

State-wise details of funds released under VKY for the years 2014-15 and 2015-16,

utilization reported by the States and details of States from
where utilization report is awaited

(R in lakh)
SI.No.  State 2014-15 2015-16
Funds Utili- Utili- Funds  Utili- Utili-
Rele- zation zation Rele- zation  zation
ased Certi- Certi- ased Certi- Certi-
ficate ficate ficate ficate
reported Awaited reported Awaited
1 2 3 4 5 6 7 8
1. Andhra Pradesh 1000.00  1000.00 0 500.00 300.00 200.00
2. Arunachal Pradesh 0 0 0 600.00  600.00 0
3. Assam 0 0 0 852.00 0 85200
4. Bihar 0 0 0 760.00 0 760.00
5. Chhattisgarh 1000.00  1000.00 0 138450 127344 11106
6. Gujarat 1000.00  1000.00 0 1723.00 0 1723.00
7. Himachal Pradesh  1000.00 700.10 299.90 0 0 0
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1 2 3 4 5 6 7 8
8. Jharkhand 1000.00  1000.00 0 134480 1344.80 0
9. Jammu and Kashmir 0 0 0 500.00 0 500.00
10. Kerala 0 0 0 300.00  300.00 0
11. Madhya Pradesh ~ 1000.00  1000.00 0 1909.28 141800 491.28
12. Maharashtra 1000.00 0 1000.00  1400.00 0 1400.00
13. Mizoram 0 0 0 49050 49050 0
14. Nagaland 0 0 0 766.65  766.65 0
15. Odisha 1000.00  1000.00 0 165000 1650.00 0
16. Sikkim 0 0 0 38243 20700 17543
17. Rajasthan 1000.00  1000.00 0 104642 1046.42 0
18. Tamil Nadu 0 0 0 700.00 0 700.00
19. Telangana 1000.00  1000.00 0 42742 42700 042
20. Tripura 0 0 0 613.00 613.00 0
21. Uttar Pradesh 0 0 0 200.00 0 200.00
22. West Bengal 0 0 0 245000 202500 425.00
TotaL 10000.00 8700.10 129990 20000.00 12461.81 7538.19
Statement-11
Details of Allocation and Expenditure under the schemes of Umbrella
Programme of Van Bandhu Kalyan Yojana during 2016-17 and 2017-18
(Rinlakh)
2016-17 2017-18
Sl.  Name of Scheme BE RE EXP BE RE EXP
No. (Upto
31.12.17)
1 2 3 4 5 6 7 8
1. Development of 200.00 340.00 340.21 27000 24000 190.60

Particularly Vulnerable
Tribal Group (PTG)
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2. Minimum Support 158.00 3.00 200 100.00 25.00 0
Price for Minor
Forest Produce
(MSP for MFP)

3. Aid to Voluntary 12000 12000  120.00 12000 12000  64.70
Organizations
working for the
Scheduled Tribes

4. Tribal Festivals, 17.39 6.39 4.69 12.04 6.35 048
Research Information
& Mass Education

5. Monitoring and 8.00 2.00 139 3.00 3.00 0.98
Evaluation

6. Development 0.39 0.01 0 001 0 0
Programmes in the
Tribal Areas

7. Vanbandhu Kalyan 1.00 1.00 1.00 001 0 0
Yojna
GRrAND ToTAL 504.78 4724 469.29 50506 39435 256.76

Backwardness of DNTs

t777. SHRIP.L. PUNIA: Will the Minister of TRIBAL AFFAIRS be pleased to state:

(@  whether Government proposes to find out the causes of backwardness of
denotified, nomadic and seminomadic tribes (DNTs) by surveying their population,
educational qualifications and employment and if not, the reasons therefor;

(b)  whether Government proposes to increase the pre-matric scholarship for DNT
students of class 1st to 8th by 100 rupees and for students of class 9th and 10th by 150
rupees per month and to provide the same for 12 months in place of 10 months; and

(c)  the details of proposals received so far from State Governments for
construction of hostels for DNT students under Nanaji Deshmukh Scheme?

tOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
JASWANTSINH SUMANBHAI BHABHOR): (a) Government of India, Ministry of Social
Justice and Empowerment constituted National Commission for Denotified, Nomadic and

Semi-Nomadic Tribes (NCDNT) in February, 2014 which commenced function from January,

2015. The Terms of Reference of the Commission are as under:—

0]

(i)

(i)

(iv)

V)

(vi)

(vii)

To prepare a State-wise list of castes belonging to Denotified and Nomadic
Tribes.

To identify the castes belonging to Denotified and Nomadic Tribes in the
Lists of Scheduled Castes, Scheduled Tribes and Central List / State List of
Other Backward Classes.

To identify the castes belonging to Denotified and Nomadic Tribes which
have not been included in the Lists of Scheduled Castes, Scheduled Tribes
and Central List of Other Backward Classes and to pursue their case for
inclusion in these lists depending on the modalities laid down for the
purpose.

To identify the places where Denotified, Nomadic and Semi-Nomadic Tribes
(DNTs) are densely populated.

To evaluate the progress of the development of Denotified and Nomadic
Tribes under the Union and the States.

To suggest appropriate measures in respect of Denotified and Nomadic
Tribes to be undertaken by the Central Government or the State Government.

Any other related work as may be assigned by the Ministry of Social Justice
and Empowerment.

The NCDNT has submitted its Final Report on 08.01.2018.

(b)

©

No, Sir.

As informed by Ministry of Social Justice and Empowerment (M/o SI&E),

only State Government of Madhya Pradesh has approached for funds for construction of

hostels for Denotified, Nomadic and Semi-Nomadic Tribes (DNTSs). The proposal of the

State Government of Madhya Pradesh for 50 seater hostels for DNTs in Shamshabad

town, Vidisha District, Madhya Pradesh was found incomplete. The deficiencies have
been informed to the State Government vide M/o SI&E letter dated 17/07/2017 and reminders
dated 05/12/2017 and 05/02/2018.
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Primary schools for tribal population

778. DR.R.LAKSHMANAN: Will the Minister of TRIBAL AFFAIRS be pleased
to state:

(@  whether Government proposes to open more primary schools in area/
divisions/districts in which concentration of tribal population is more to bring the tribal
literacy to a decent level;

(b)  if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRIJASWANTSINH SUMANBHAI BHABHOR): (a) to (c) Ministry of Human Resource
Development (MHRD) implements a Centrally Sponsored Scheme 'Sarva Shiksha Abhiyan
(SSA)" which provides for opening of new schools, additional rooms and infrastructure
like toilets, drinking water, ramps etc, teachers, teacher training, free text books, special
training to mainstream out of school children, two sets of uniforms for all girls and children
belonging to SC, ST & BPL families, school grants, learning enhancement programme and
innovation fund for SC, ST children. As informed by MHRD, under the SSA, the districts
with high concentration of population (i.e. 25% and above) of STs have been identified as
Special Focus Districts (SFDs). Opening of schools is a need based continuous process.
In 2017-18 for the 109 ST concentration districts, Rs 1083603.17 lakhs (13% of the total
allocation under SSA) have been provided.

To improve literacy rate, Shakshar Bharat, a Centrally Sponsored Scheme for Adult
Education and Skill Development is being implemented by MHRD in rural areas of 410
Districts in 26 States and 1 UT that had adult female literacy rate of 50 % and below as per
Census 2011, and including left wing extremism affected Districts, with special focus on
women and other disadvantaged groups. The principal target of the programme is to
impart functional literacy to 70 million adults (60 million female) including 8 million STs (6
million female) in the age group of 15 years and beyond.

Government has also been implementing a number of interventions to improve the

educational status of tribals including improvement of tribal literacy:

(i) Ashram Schools: Funds are provided to States for setting up residential
schools for STs for primary, middle, secondary and senior secondary levels
of education.
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(i)

(i)

(iv)

V)

(vi)

(vii)

(viii)

ST Hostels: Central assistance is given to States/UTs/Universities for
construction of new hostel buildings and/or extension of existing hostels.

Scheme of strengthening education among ST Girls in Low Literacy Districts:
100% grant-in-aid is given to NGO / Voluntary Organizations for running and
maintenance of educational complexes for ST girls.

Eklavya Model Residential Schools (EMRSs): EMRS are set up with capacity
of 480 students per school under grants in aid under Article 275(1) of the
Constitution to States, to provide quality education to middle, secondary
and higher secondary level ST students.

Post Matric Scholarship and Pre-Matric Scholarship for ST students studying
in classes IX & X.

Funds are provided under Special Central Assistance to Tribal Sub-Scheme
(SCA to TSP), Grants under Article 275 (1) of the Constitution and Scheme
for Particularly Vulnerable Tribal Groups (PVTG) for various interventions
relating to improvement of education including construction of hostels,
schools, construction of boundary walls in schools, construction of
playground, toilets and arrangement of drinking water, kitchen garden in
schools etc.

Ministry of Tribal Affairs has issued advisories to States for a series of
measures to address issues of dropout, and for continuing education of
tribal children including: development of bilingual Primers containing text
both in regional and tribal language in local official script, school vacation
synchronous with major tribal festivals; residential schools (200-300 students
capacity) in block headquarters for quality education and physical safety,
school management to engage teachers to overcome shortage, 100%
screening of children for Sickle Cell Anemia/Trait, 100% physical enrolment
of children.

The National Council for Education Research and Training (NCERT) in the
National Curriculum Framework, 2005 (NCF) makes it clear that language and
culture are important to all children's learning including Scheduled Tribes.
SSA aims to develop context specific interventions.

Kasturba Gandhi Balika Vidyalayas (KGBVs) scheme provides for residential
schools for girls at upper primary level; a minimum of 75% seats are for
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minority, SC, ST and OBC girls. KGBVs cover 69% ST girls in ST Special
Focus Districts.

() States are also advised for expansion of scope of education for Tribal
children to include sports, physical education, vocational education, Tribal
Art, painting, crafts, health, hygiene and nutrition, traditional food (minor
millet) in school meals, etc. to make the school education useful, relevant
and interesting for the children and tribal communities.

Low literacy rate among STs in Tamil Nadu

779.  SHRIMATI SASIKALA PUSHPA: Will the Minister of TRIBAL AFFAIRS be
pleased to state:

(@  whether Government has formulated any plan for increasing literacy rate
among STs in some States including Tamil Nadu where there is a gap of more than 18 per
cent in literacy rate of STs as compared to total population during 2011;

(b)  if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI JASWANTSINH SUMANBHAI BHABHOR): (a) to (c) Ministry of Human
Resource Development (MHRD) implements a Centrally Sponsored Scheme 'Sarva Shiksha
Abhiyan (SSA)' which provides for opening of new-schools, additional rooms and
infrastructure like toilets, drinking water, ramps etc, teachers, teacher training, free text
books, special training to mainstream out of school children, two sets of uniforms for all
girls and children belonging to SC, ST & BPL families, school grants, learning enhancement
programme and innovation fund for SC, ST children. As informed by MHRD, under the
SSA, the districts with high concentration of population (i.e. 25% and above) of STs have
been identified as Special Focus Districts (SFDs). Opening of schools is a need based
continuous process. In 2017-18 for the 109 ST concentration districts, Rs 1083603.17 lakhs
(13% of the total allocation under SSA) have been provided.

To improve literacy rate, Shakshar Bharat, a Centrally Sponsored Scheme for Adult
Education and Skill Development is being implemented by MHRD in rural areas of 410
Districts in 26 States and 1 UT that had adult female literacy rate of 50 % and below as per
Census 2011, and including left wing extremism affected Districts, with special focus on
women and other disadvantaged groups. The principal target of the programme is to
impart functional literacy to 70 million adults (60 million female) including 8 million STs (6
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million female) in the age group of 15 years and beyond. Under Sakshar Bharat Programme
in Tamil Nadu, 9 districts have been covered to make 22,06,893 targeted adult non-literates

as certified literates. So far 24,30,706 adult learners have been made certified through 15

biannual Basic Literacy Assessment Tests conducted by NIOS, out of which 76,268 are

STs.

Government has also made a number of interventions to improve the educational

status of tribals including improvement of tribal literacy:

0]

(i)

(i)

(iv)

V)

(vi)

(vii)

Ashram Schools: Funds are provided to States for setting up residential
schools for STs for primary, middle, secondary and senior secondary levels
of education.

ST Hostels: Central assistance is given to States/UTs/Universities for
construction of new hostel buildings and/or extension of existing hostels.

Scheme of strengthening education among ST Girls in Low Literacy Districts:
100% grant-in-aid is given to NGO / Voluntary Organizations for running and
maintenance of educational complexes for ST girls.

Eklavya Model Residential Schools (EMRSs): EMRS are set up with capacity
of 480 students per school under grants in aid under Article 275(1) of the
Constitution to States, to provide quality education to middle, secondary
and higher secondary level ST students.

Post Matric Scholarship and Pre-Matric Scholarship for ST students studying
in classes IX & X.

Funds are provided under Special Central Assistance to Tribal Sub-Scheme
(SCA to TSP), Grants under Article 275 (1) of the Constitution and Scheme
for Particularly Vulnerable Tribal Groups (PVTG) for various interventions
relating to improvement of education including construction of hostels,
schools, construction of boundary walls in schools, construction of
playground, toilets and arrangement of drinking water, kitchen garden in
schools etc.

Ministry of Tribal Affairs has issued advisories to States for a series of
measures to address issues of dropout, and for continuing education of
tribal children including: development of bilingual Primers containing text
both in regional and tribal language in local official script, school vacation
synchronous with major tribal festivals; residential schools (200-300 students
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capacity) in block headquarters for quality education and physical safety,
school management to engage teachers to overcome shortage, 100% screening
of children for Sickle Cell Anemia/Trait, 100% physical enrolment of children.

(viii)  The National Council for Education Research and Training (NCERT) in the
National Curriculum Framework, 2005 (NCF) makes it clear that language and
culture are important to all children's learning including Scheduled Tribes.
SSA aims to develop context specific interventions.

(X) Kasturba Gandhi Balika Vidyalayas (KGBVs) scheme provides for residential
schools for girls at upper primary level; a minimum of 75% seats are for
minority, SC. ST and OBC girls. KGBVs cover 69% ST girls in ST Special
Focus Districts.

() States are also advised for expansion of scope of education for Tribal
children to include sports, physical education, vocational education, Tribal
Art, painting, crafts, health, hygiene and nutrition, traditional food (minor
millet) in school meals, etc. to make the school education useful, relevant
and interesting for the children and tribal communities.

Eklavya Model Residential School

780. SHRIVIVEK GUPTA: Will the Minister of TRIBAL AFFAIRS be pleased to
state:

(@  the number of Eklavya Model Residential Schools set up during the last three
years, year-wise and State-wise;

(b)  the details of funds allocated therefor, year-wise and State-wise;
(c)  the number of both male and female students enrolled in these schools; and

(d)  whether the enrolment has increased or decreased during the last three years
and the year-wise details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRIJASWANTSINH SUMANBHAI BHABHOR): (a) and (b) A statement showing the
number of Eklavya Model Residential Schools (EMRSs) approved for setting up and
funds allocated during the last three years, year-wise and State-wise is given in the
Statement (See below).

(c) During the last three years, 93 EMRSs have been sanctioned, out of which 33
are functional as on date. In these 33 EMRSs, 1707 male and 2003 female students are
enrolled.
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(d)  Ason date, atotal of 271 EMRSs have been sanctioned across the country

since 1997-98, of which 190 are functional. The enrolment in these schools has increased

during the last three years. The year-wise details are as under:

Year Number of
students enrolled
2014-15 42,734
2015-16 46,537
2016-17 51,959
2017-18 54,320

Statement

The number of Eklavya Model Residential Schools set up and funds allocated

during the last three years, year-wise and State-wise.

(% in lakh)
SI.No.  State 2014-15 2015-16 2016-17
Sanction Funds Sanction Funds Sanction Funds
EMRSs allocation EMRSs allocation EMRSs allocation
1 2 3 4 5 6 8
1. Andhra Pradesh 10 12000.00 0 0 0 0
2. Arunachal Pradesh 0 0 2 3057.00 2 3200.00
3. Assam 0 0 1 120000 2 2800.00
4. Bihar 2 240000 0 0 0 0
5. Chhattisgarh 0 0 9 10800.00 0 0
6. Gujarat 0 0 1 120000 1 1200.00
7. Jammu and Kashmir 0 0 0 0 2 2400.00
8 Jharkhand 6 6000.00 0 0 4 4800.00
9. Karnataka 0 0 1 1200.00 0 0
10. Madhya Pradesh 5  4600.00 4 4800.00 0 0
11. Mabharashtra 3 440000 3 4800.00 2 240000
12. Manipur 0 0 0 0 2 3200.00
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1 2 3 4 5 6 7 8
13. Meghalaya 0 0 0 0 1 1600.00
14. Mizoram 3 4800.00 1.  1600.00 0 0
15. Nagaland 0 0 2 3200.00 0 0
16. Odisha 0 0 6  7200.00 5 6000.00
17. Rajasthan 0 0 0 0 1 1200.00
18. Sikkim 0 0 1 1600.00 1 1600.00
19. Tamil Nadu 0 0 0 0 4 4800.00
20. Telangana 1 1200.00 2 2400.00 0 0
21. Tripura 0 0 0 0 2 3200.00
22. Uttar Pradesh 0 0 0 0 1 1200.00

ToTAL 30 35400.00 3B 43057.00 30 39600.00

Literacy rate of tribal communities

78l.  SHRIRAJKUMAR DHOOT: Will the Minister of TRIBAL AFFAIRS be pleased
to state:

(@  whether it is a fact that in a recent survey it has been found that tribal
communities in Maharashtra and other parts of the country have low literacy level in
comparison to other communities;

(b)  if so, the details thereof and the reasons therefor; and

(c)  theremedial measures Government proposes to take to substantially increase
the literacy level of tribals?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRIJASWANTSINH SUMANBHAI BHABHORY): (a) and (b) As per Census 2011, literacy
rate of Scheduled Tribes (STs) is 59% whereas the literacy rate of all population is 73% at
all India level. In respect of Maharashtra, literacy rate of Scheduled Tribes is 65.7% whereas
the literacy rate of all population is 82.3%o0. State / UT wise literacy rates of all population,
ST population and gaps are given in the Statement-I (See below).

Some of the reasons for low literacy level of STs are:—

(i) Distance between the home and school,
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Lack of awareness and understanding of the value of formal education

amonyg illiterate elders;

Shortage of teachers: due to remoteness teachers are often reluctant to work

in schools in tribal areas; teachers from other areas are not familiar with local

tribal languages and dialects;

Tribal students face difficulties in following prescribed text books which are

not in their dialect.

Government has been implementing a number of schemes / programmes to

increase the literacy rates and education level of STs, which are given in the Statement-I1.

Statement-1

Literacy Rates of All Population, ST Population and Gaps: Census 2011

Sl. No. India/State/ UT Persons (in %)
All ST Gap

1 2 3 4 5
India 3% 59% 14.0%
1 Andaman and Nicobar Islands 86.6 75.6 110
2. Andhra Pradesh 67.4 488 18.6
3 Arunachal Pradesh 65.4 64.6 038
4, Assam 722 721 0.1
5. Bihar 61.8 511 10.7
6. Chhattisgarh 703 59.1 112
7. Dadra and Nagar Haveli 76.2 619 143
8. Daman and Diu 871 788 83
9. Goa 88.7 79.1 96
10. Gujarat 78 62.5 155
11. Himachal Pradesh 828 736 9.2
12, Jammu and Kashmir 67.2 50.6 16.6
13. Jharkhand 66.4 57.1 93
14. Karnataka 754 62.1 133
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1 2 3 4 5

15. Kerala A 75.8 18.2
16. Lakshadweep 918 917 01
17. Madhya Pradesh 69.3 50.6 18.7
18. Maharashtra 823 65.7 16.6
19. Manipur 76.9 72.6 43
20. Meghalaya 744 745 0.1
21. Mizoram 913 915 02
22. Nagaland 79.6 80 04
23. Odisha 729 52.2 20.7
24, Rajasthan 66.1 52.8 133
25. Sikkim 814 79.7 17
26. Tamil Nadu 80.1 543 2538
27. Telangana 66.5 495 170
28. Tripura 87.2 79.1 81
29. Uttar Pradesh 67.7 55.7 120
30. Uttarakhand 78.8 739 49
3L West Bengal 76.3 579 184

Note: No Notified Scheduled Tribes in Punjab, Chandigarh, Haryana, NCT of Delhi and Puducherry
asin 2011

Statement-I1

Government schemes / programmes being implemented to increase the literacy rates
and education level of STs:

(i) Ashram Schools: Funds are provided to States for setting up residential
schools for STs for primary, middle, secondary and senior secondary levels
of education.

(i) ST Hostels: Central assistance is given to States/UTs/Universities for
construction of new hostel buildings and/or extension of existing hostels.

(iii)  Scheme of Strengthening Education among ST Girls in Low Literacy Districts:
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(iv)

V)

(vi)

(vii)

(viii)

®)

100% Grant-in-Aid is given to NGO / Voluntary Organizations for running
and maintenance of educational complexes for ST girls.

Eklavya Model Residential Schools (EMRSs): EMRS are set up with capacity
of 480 students per school under grants in aid under Article 275(1) of the
Constitution to States, to provide quality education to middle, secondary
and higher secondary level ST students.

Pre-Matric Scholarship for ST students studying in classes IX & X and Post
Matric Scholarship from classes XI onwards.

Funds are provided under Special Central Assistance to Tribal Sub-Scheme
(SCA to TSP), Grants under Article 275 (1) of the Constitution and Scheme
for Particularly Vulnerable Tribal Groups (PVTG) for various interventions
relating to improvement of education including construction of hostels,
schools, construction of boundary walls in schools, construction of
playground, toilets and arrangement of drinking water, kitchen garden in
schools etc.

Ministry of Tribal Affairs has issued advisories to States for a series of
measures to address issues of dropout, and for continuing education of
tribal children including: development of bilingual Primers containing text
both in regional and tribal language in local official script, school vacation
synchronous with major tribal festivals; residential schools (200-300 students
capacity) in block headquarters for quality education and physical safety,
school management to engage teachers to overcome shortage, 100%
screening of children for Sickle Cell Anaemia / Trait, 100% physical enrolment
of children.

Saakshar Bharat, a Centrally Sponsored Scheme for Adult Education and
Skill Development is being implemented in rural areas of 410 districts in 26
States and one UT that had adult female literacy rate of 50 per cent and
below as per Census 2001, and including left wing extremism affected districts,
irrespective of their literacy rates, with special focus on women and other
disadvantaged groups. The principal target of the programme is to impart
functional literacy to 70 million adults (60 million females) including 8 million
STs (6 million females) in the age group of 15 years and beyond.

Sarva Shiksha Abhiyan (SSA), a Centrally Sponsored Scheme is also being
implemented in conjunction with the Right of Children to Free and Compulsory
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Education Act, 2009 for universalisation of elementary education for all
children in the 6-14 age group.

(®)  The National Council for Education Research and Training (NCERT) in the
National Curriculum Framework, 2005 (NCF) makes it clear that language and
culture are important to all children's learning including Scheduled Tribes.
SSA aims to develop context specific interventions.

(X)) Kasturba Gandhi Balika Vidyalayas (KGBVs) scheme provides for residential
schools for girls at upper primary level; a minimum of 75% seats are for
minority, SC, ST and OBC girls. KGBVs cover 69% ST girls in ST Special
Focus Districts.

(xii) States are also advised for expansion of scope of education for Tribal
children to include sports, physical education, vocational education, Tribal
Art, painting, crafts, health, hygiene and nutrition, traditional food (minor
millet) in school meals, etc., to make the school education useful, relevant
and interesting for the children and tribal communities.

Monitoring of implementation of POCSO Act

782.  SHRI RAJEEV CHANDRASEKHAR: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to refer to answer to Unstarred Question 2877 given
in the Rajya Sabha on 10th August, 2017 and state:

(@  whether the Ministry is aware that under Section 44 of the POCSO Act,
National Commission for Protection of Child Rights (NCPCR) and State Commissions for
Protection of Child Rights (SCPCRs) constituted under the Commissions for Protection of
Child Rights Act, 2005 have a legal obligation to monitor the implementation of the
provisions of POCSO Act;

(b)  whether NCPCR and SCPCRs have monitored the implementation of the Act
in various States; and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) to (c) As per section 44 of the Protection
of Children from Sexual Offences (POCSO) Act, the National Commission for Protection of
Child Rights (NCPCR) constituted under section 3, or as the case may be, the State
Commission for Protection of Child Rights (SCPCR) constituted under section 17, of the
Commissions for Protection of Child Rights Act, 2005 are mandated to monitor the
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implementation of the provisions of the Act. NCPCR has taken several measures to ensure
implementation of the Act on the various issues mandated to be monitored by them which
includes, a dedicated/transparent 'Online Complaint System (e-baalnidaan)' to ensure timely/
speedy redressal of complains of various violations and deprivation of child rights, a
'National Conference for Implementation of POCSO Act organized in association with
MW(CD, launched POCSO e-Box/e-mail/SMS on NCPCR's website for easy and direct
reporting of POCSO cases. Issued advisory to DGPs of all States to generate awareness
among children particularly the students for reporting of cases of sexual abuse and for use
of POCSO e-Box, a consultation on Cyber Crime targeting Children with the Nodal Officers/
Heads of Cyber Crime Cells of the States/UTs was organized and pursued the matter with
State Govt./UT Administrations, developed a 'Resource Book on Protection of Child Rights'
for the use of SCPCRs, launched a mass awareness campaign about provisions of POCSO
Act in Delhi with support of multi stakeholders. As the State Commissions are also mandated
to monitor the implementation of the Act, NCPCR organized 4 National Level Consultation
with all Chairpersons/Members of the State Commissions for effective implementation of
the POCSO Act. NCPCR also organized 39 State Level/District Level Training Workshop
cum Awareness Programme on POCSO Act, 2012 during the year 2016 and 2017. SCPCRs
are also mandated to function as prescribed under section 13 in respect of NCPCR.

Cash transfer scheme under PMMVY

783.  SHRI VIVEK GUPTA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  the number of pregnant women covered up till now under Pradhan Mantri
Matru Vandana Yojana (PMMVY), State-wise;

(b)  the reasons why the cash transfer scheme does not disburse claims via cash
since a lot of these pregnant/lactating women do not have access to bank accounts and
some banks also charge minimum account balance fees; and

(c)  thereasons for exclusion of female employees of Central Government, State
Governments and Public Sector Undertakings (PSUs) from this scheme?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) The State/UT-wise number of beneficiaries
enrolled under the Pradhan Mantri Matru Vandana Yojana (PMMVY) as on 05.02.2018 is
given in the Statement.

(b)  For maintaining transparency, the funds are transferred directly in the bank/
post office account of the beneficiary. The beneficiary can open account in any bank/post
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office and the field functionaries help them in opening account. In this regard detailed
guidelines have been issued. The beneficiary can also open ‘Jan Dhan' account with zero
balance.

(€)  The objectives of PMMVY, inter-alia, includes providing partial
compensation for the wage loss in terms of cash incentive so that the woman can take
adequate rest before and after delivery of the first child. The female employees of the
Central Governments, State Governments and Public Sector Undertakings (PSUs) are
entitled for paid maternity leave and they do not suffer any wage loss. Hence, they are
excluded from the scheme.

Statement

State/UT-wise number of beneficiaries enrolled during the year 2017-18 (As on
05.02.2018) under the Pradhan Mantri Matru Vandana Yojana (PMMVY)

Sl. No. State/UT No. of Beneficiaries Enrolled
1 Andaman and Nicobar Islands 1,240
2. Andhra Pradesh 37,110
3 Arunachal Pradesh 6
4. Assam 236
5. Bihar 25,047
6. Chandigarh 2,258
7. Chhattisgarh 65,242
8. Dadra and Nagar Haveli 660
9. Daman and Diu 0
10. Delhi 0
11, Goa 72
12. Gujarat 63,384
13. Haryana 27,481
14. Himachal Pradesh 17,570
15. Jammu and Kashmir 12
16. Jharkhand 10,953
17. Karnataka 21,449
18. Kerala 4,806
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SI. No. State/UT No. of Beneficiaries Enrolled
19. Lakshadweep 0
20. Madhya Pradesh 1,16,062
21. Maharashtra 1,56,102
22, Manipur 1841
23 Meghalaya 0
24, Mizoram 890
25. Nagaland 0
26. Odisha 7
27. Puducherry 144
28. Punjab 33114
29. Rajasthan 8,825
30. Sikkim 313
3L Tamil Nadu 0
32 Telangana 3
33 Tripura 1978
34. Uttar Pradesh 1,09,642
35. Uttarakhand 9,509
36. West Bengal 3,250
TortaL 7,19,206
Abhaya project for safety of women and girls
784. SHRI C.M. RAMESH: Will the Minister of WOMEN AND CHILD

DEVELOPMENT be pleased to state:

(@  whether it is a fact that the Ministry is implementing the Abhaya Project for
safety of women and girl children proposed by the State Government of Andhra Pradesh
under Nirbhaya Fund;

(b)  if so, the details of the project, status of the project and the physical targets
set and the manner in which they are going to be achieved,;

(¢)  whether any other scheme/project is being proposed to be implemented under
Nirbhaya Fund in that State; and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) Yes Sir. Abhaya Project for Safety of
Women and Girl child of Government of Andhra Pradesh and Ministry of Road Transport
and Highways has been appraised by the Empowered Committee under Nirbhaya Fund.

(b)  The Abhaya Project envisages a mechanism wherein the women can share
on real time basis the details of the Transport Vehicle, driver, the origin and destination
point of journey, the location of vehicle etc., with her guardian, etc. In case of emergency
or route diversion and safety threat, the distress call will be taken up by the police seamlessly
and the vehicle is tracked on real time basis. The Fund allocation for the Abhaya Project as
appraised by the Empowered Committee is ¥ 138.49 Crore for implementation by March,
2018.

(c) and (d) Yes, under the Nirbhaya Fund three schemes, namely- Mahila Police
\Wolunteers, One Stop Centers and Women Help line are being implemented in the State of
Andhra Pradesh.

Children staying in roadside

785.  SHRIMATI RAJANI PATIL: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether Government is aware that a large number of children in the country,
mostly in the metropolitan cities, are staying on the roadside and selling things at the
traffic signals;

(b)  if so, what are the reasons therefor;
(c)  whether any steps have been taken for betterment of such children; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) to (d) As per Section 2 (14) (ii) of Juvenile
Justice (Care and Protection of Children) Act, 2015 (JJ Act), a child who is found working
in contravention of labour laws for the time being in force or is found begging, or living on
the street is included as a "child in need of care and protection™, among others. The
primary responsibility of execution of the Act lies with the State/UTs. However, Central
Government is managing Integrated Child Protection Scheme (ICPS) now "Child Protection
Services" under Integrated Child Development Scheme, and providing financial assistance
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to the States/UTs on sharing pattern for, inter-alia, undertaking a situational analysis of
children in difficult circumstances, for setting up and maintenance of various types of
Child Care Institutions (CCIs). Under the scheme institutional care is provided through
CCls, as a rehabilitative measure. In these CCls, children are provided age appropriate
education either within the institution or outside in a formal education system through
convergence with other schemes and programs of the Government or civil society. Under
the non-institutional care component, support is extended for adoption, foster care and
sponsorship.

Compensation under Nirbhaya Scheme

786. SHRI HUSAIN DALWAI: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  the details of survivors of sexual abuse and acid attack that have been given
compensation under the Nirbhaya Scheme during the last three years and the amount of
compensation given in total, so far, State and year-wise;

(b)  the details of survivors of sexual abuse and acid attack eligible for
compensation but sanction is pending, State and year-wise;

(c)  thedetails of operational One Stop Centres and the details of services provided
by each such Centre, State-wise; and

(d)  the details of projects undertaken for prevention of sexual harassment
approved by the Empowered Committee under the Nirbhaya Scheme?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) and (b) Ministry of Home Affairs has
informed that as per Section 357A of Cr.P.C, State \ Governments have to compensate the
Victim for the crimes perpetuated against them and to notify the State Vitim Compensation
Scheme (VCS). In order to align with the uniformity of compensation, Central Victim
Compensation Fund (CVCF) has been formulated, and that the States VVCS align the same
for having uniform compensation to the victims, so that the uniformity releases are made
by the States to the women victims. Under the CVCF scheme, financial assistance of ¥ 200
Crores as one time grant has been released to all the States/UTs and the States/UTs
release funds to the victims.

(€)  The Ministry is implementing Scheme for setting up One Stop Centre since
1st April 2015 to support women affected by violence. The scheme aims to facilitate
access to an integrated range of services including medical aid, police assistance, legal
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aid/ case management, psycho-social counselling, and temporary support services to
women affected by violence. Under the scheme, it has been envisaged that One Stop
Centre would be set up across the country in phased manner. In the first phase, one Centre
was sanctioned per State/UT. Further, 150 additional Centres are taken up in second phase
during 2016-17. Recently, the Government of India has approved setting up 150 additional
districts during the year 2017-18, 2018-19 and 2019-20. So far, 170 One Stop Centres have
become operational. The State/UT-wise details is given in the Statement (See below).

(d)  Government of India has set up a dedicated fund called "Nirbhaya Fund™ in
2013. The projects appraised by the Empowered Committee under Nirbhaya Fund aimed at
enhancing the safety and security for women including prevention of sexual harassment
in the country are Emergency Response Support System (ERSS), Integrated Emergency
Response Management System (IERMS), Cyber Crime Prevention against Women and
Children (CCPWC), Mahila Police Volunteers etc.

Statement

List of functional SAKHI-One Stop Centres as on 05.02.2018

SI. No. States/UTs No. of Districts District

1 Andaman and Nicobar 1 South Andaman
Islands (UT) (1)

2. Andhra Pradesh (13) 2. Krishna
3. Chittoor
4. Srikakulam
5. Anantapur
6. Kurnool
7. Kadapa
8. East Godavari
9. Nellore
10. Guntur
11. Vishakapatnam
12. Vizianagaram
13. Prakasam
14. West Godavari
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SlI. No. States/UTs No. of Districts District
3 Arunachal Pradesh (2) 15. Papumpare
16. East Pasighat
4, Assam (5) 17. Kamrup Metropolitan
18. Cachar
19. Jorahat
20. Kokrajhar
21 Nagaon
5. Bihar (7) 22, Patna
23. Begusarai
24, Darbhanga
25. Gaya
26. Saran
27. Purnea
28. Gopalganj
6. Chandigarh (UT) (1) 29. Chandigarh (UT)
7. Chhattisgarh (27) 30. Raipur
3L Balod
32 Baloda Bazar
33 Balrampur
34. Bastar
35. Bemetara
36. Bijapur
37. Bilaspur
38. Dantewada
39. Dhamtari
40. Durg
41 Gariyaband
42. Jangir-Champa
43, Jashpur
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SI. No. States/UTs No. of Districts District
44, Kabirdham
45. Kanker
46. Kondagaon
47. Korba
48. Koriya
49. Mahasamund
50. Mungeli
51. Narayanpur
52. Raigarh
53. Rajnandgaon
54, Sarguja (Ambikapur)
55. Sukuma
56. Surajpur
8. Daman and Diu (UT)(1) 57. Diu
9. Dadra and Nagar Haveli (UT) (1) 58. Diu
10. Goa (2) 59. North Goa
11. Gujarat (3) 60. Rajkot
61. Kutchh
62. Sabarkantha
12, Haryana (7) 63. Karnal
64. Bhiwani
65. Gurugram
66. Faridabad
67. Hissar
68. Narnaul
69. Rewari
13/ Himachal Pradesh (1) 70. Solan
14. Jharkhand (3) 71. Ranchi

72. East Singhbhum
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SI. No. States/UTs No. of Districts District
73. Dhanbad
15. Karnataka (4) 74. Udupi
75. Dharwad
76. Chamarajnagar
7. Chitradurg
16. Kerala (1) 78. Thiruvananthapuram
17. Madhya Pradesh (18) 79. Indore
80. Bhopal
8L Burhanpur
82. Chindwada
83. Dewas
84. Gwalior
85. Hoshangabad
86. Jabalpur
87. Katni
88. Khandwa
89. Morena
90. Ratlam
9L Rewa
92. Sagar
93. Satna
94. Shadol
95. Singrauli
96. Ujjain
18. Maharashtra (12) 97. Akola
98. Amravati
99. Nasik
100. Pune -1
101. Pune -2
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SI. No. States/UTs No. of Districts District
102. Thane
103. Nanded
104. Satara
105. Raigarh
106. Ahmadnagar
107. Aurangabad
108. Nagpur
19. Manipur (1) 100. Thoubal
20. Meghalaya (2) 110. Shillong
111. West Garo Hills
21. Mizoram (1) 112. Aizwal
22. Nagaland (2) 113. Dimapur
114. Kohima
23. Odisha (1) 115. Bhubaneswar
24. Puducherry (UT)(1) 116. Puducherry
25. Punjab (6) 117. Bathinda
118. Gurdaspur
119. Jalandhar
120. Patiala
121. SBS Nagar
122. Shri Muktsar Sahib
26. Rajasthan (15) 123. Ajmer
124, Baran
125. Bhilwara
126. Bikaner
127. Dholpur
128. Jaipur
129. Jalore
130. Jhunjhunu
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SI. No. States/UTs No. of Districts District
131. Hanumangarh
132. Karauli
133. Tonk
134. Pali
135. Pratapgarh
136. Rajsamand
137. Chhittorgarh
27. Sikkim (1) 138. Gangtok
28. Tamil Nadu (1) 139. Chennai
29. Telangana (9) 140. Nizamabad
141. Adilabad
142. Karimnagar
143. Khammam
144. Mahboobnagar
145. Medak
146. Nalgonda
147. Rangareddy
148. Warangal
30. Tripura (1) 149. West Tripura
3L Uttar Pradesh (17) 150. Banda
151. Agra
152. Allahabad
153. Bareily
154. Ghaziabad
155. Ghazipur
156. Gorakhpur
157. Jhansi
158. Kannauj
159. Kanpur
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SI. No. States/UTs No. of Districts District
160. Lucknow
161. Mirzapur
162. Meerut
163. Muzaffarnagar
164. Pilibheet
165. Sahajahanpur
166. Varanasi
32. Uttarakhand (4) 167. Haridwar
168. Dehradun
169. Nainital
170. Udham Singh Nagar

Sakhi Centres

787. DR.PRADEEP KUMAR BALMUCHU:
SHRI DHARMAPURI SRINIVAS:
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(@  whether Government has received any proposals from the State Governments
including Telangana regarding establishment of Sakhi Centres;

(b)  if so, the details thereof;

(c)  the quantum of funds earmarked for each State and the amount being released
at present; and

(d) by when these Centres would be established?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) to (d) Under the scheme, it has been
envisaged that One Stop Centre would be set up across the country in phased manner. In
the first phase, one Centre was sanctioned per State/UT. Further, 150 additional Centres
are taken up in second phase during 2016-17. Recently, the Government of India has
approved setting up of 150 additional Centres during the year 2017-18, 2018-19 and
2019-20. So far, 170 One Stop Centres have become operational. The annual recurring
grant for running the One Stop Centre is ¥30.00 lakh and non-recurring grant is ¥ 13.14
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Lakh. The States who opt for construction, an amount of ¥48.69 lakh is being provided.
States opting for construction an amount of 31.00 Lakh of non-recurring contingency
grant will be given for refurbishment of the temporary accommodation. The State-wise
details of fund sanctioned including Telangana during 2015-16,2016-17 and current year is
given in the Statement.

Statement

Details of funds sanctioned to the States/UTs under One Stop Centre
Scheme are as under:

(% in lakh)
Sl. No. Proposal Received States/UTs 2015-16 2016-17 2017-18
1 Andaman and Nicobar Islands 13.19 - 31.20
2 Andhra Pradesh 1319 268.97 33013
3. Arunachal Pradesh 1319 2841 53.00
4, Assam 38.84 75.65 -
5. Bihar 1319 198.90 -
6. Chandigarh 1319 - -
7. Chhattisgarh 48.30 734.27 146.08
8. Dadra and Nagar Haveli 4337 - -
9. Daman and Diu 4588 - 10.84
10. Goa 4588 1941 -
11. Gujarat 45.88 38.82 -
12, Haryana 36.41 116.48 38.30
13. Himachal Pradesh 37.68 - 15.00
14. Jammu and Kashmir 45.88 95.65 8752
15. Jharkhand 10.26 56.82 1847
16. Karnataka 4588 85.24 -
17. Kerala 4508 113.65 11.80
18. Madhya Pradesh 45.88 773.04 131.27
19. Maharashtra 4588 21355 413.34
20. Manipur 12.89 - -
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SI. No. Proposal Received States/UTs 2015-16 2016-17 2017-18
21. Meghalaya 1319 2841 7.75
22. Mizoram 37.68 - 26.10
23. Nagaland 45.88 55.41 80.41
24, Odisha 10.28 1500 8364
25. Puducherry 37.00 - 1941
26. Punjab 43.82 97.07 204.58
27. Rajasthan 12.12 346.24 -
28. Sikkim 4588 - 30.71
29. Tamil Nadu 45.88 - -
30. Telangana 45.88 155.31 48.69
3L Tripura 45.88 - -
32 Uttar Pradesh 45.88 45463 7145
33. Uttarakhand 1319 58.24 11451

Grievance redressal mechanism through Twitter and Facebook

788. DR. VINAY P. SAHASRABUDDHE: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(@  whether the Ministry has prepared any structured guidelines for grievance
redressal related communications via twitter and facebook and if so, the details thereof
and if not, the reasons therefor;

(b)  the total grievances voiced via twitter and facebook and redressed during
2014 to 2017 and what has been the general nature of these grievances; and

(¢)  what kind of human as well as Information and Communication Technology
(ICT) infrastructure has been created for this task?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) The Ministry of Women and Child
Development dedicated an email (complaint-mwcd@gov.in) solely to address and resolve
the issues of hateful conduct and stalking on Social Media platforms such as Twitter,
Facebook etc w.e.f. July 2016.
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As per Standard Operating Procedure (SOP), the complainants are enquired whether
they have filed any FIR or have reported the offense to the concerned Social Media
platform, if not, then they are advised to report to Twitter at https://support.twitter.com/
articles/15789 and https://www.facebook.com/help/263149623790594/. Subsequently, in
most cases, an auto-generated complaint reference number is sent to the complainant's
registered e-mail address by the Social Media platform, which the complainant is suggested
to share with the Ministry for future reference. Both the Social Media Platform and local
Cyber cell are enquired about the complaint by the Ministry. If the Social Media platform
or the concerned Police fail to respond to the complaint within seven to ten days, then the
Ministry intervenes, asking for an update/ Action Taken Report in the matter with the
concerned authorities. After forwarding the complaint/reminders to the concerned
authorities, the Ministry follows up the status of the complaint through continuous phone
calls and reminder emails.

Discontinuation of ICDS

789. SHRI AHAMED HASSAN: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether Government proposes to discontinue the Integrated Child
Development Services (ICDS) scheme and if so, the reasons therefor; and

(b)  whether Government has taken any steps to replace the above scheme with
any other programme and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) and (b) No, Sir. There is no proposal to
close the Integrated Child Development Services Scheme.

Privatisation of Anganwadis in Kerala

790. SHRI K. SOMAPRASAD: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether any decision has been taken to privatise the existing Anganwadis in
Kerala and if so, the details thereof; and

(b)  whether any agreement or MoU has been signed between Government and
multinational companies and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRAKUMAR): (a) No, Sir.
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(b)  Question does not arise.
Funds for media campaign under Beti Bachao Beti Padhao

791.  SHRI HUSAIN DALWAI: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  the number of districts where Beti Bachao Beti Padhao scheme is being
implemented, State- wise;

(b)  the targets set under the scheme and the achievements made with respect to
the targets since 2015;

(c)  the details of funds allocated under the scheme since 2015,year-wise;

(d) the details of expenditure of funds received under different heads of the
scheme including media campaign; and

(e)  the details of media companies and the details of funds given out to such
companies year- wise for undertaking the media campaign under the scheme?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) Beti Bachao Beti Padhao Scheme is
currently being implemented in 161 districts across the country. The Government of India
has decided to expand the BBBP scheme and covering all the 640 districts (as per census
2011) in the Country, through Multi-sectoral intervention in 244 districts in addition to
existing 161 districts and Alert District Media and Advocacy in 235 districts. Lists of
districts are given in the Statement (See below).

(b)  BBBP aims to address the issues of declining Child Sex Ratio (CSR) and
enabling Girl Child education. Towards this purpose, multi-sectoral interventions are carried
out in selected BBBP districts. Apart from this, an awareness campaign is carried out for
creating awareness and visibility about the criticality of the issue of declining Child Sex
Ratio in the country. The overall objective of the Scheme is to improve declining Child Sex
Ratio in the country and create an enabling environment for the education of girl child,
which requires long-term attitudinal change. Scheme has been received well and in the last
three years, several local innovative interventions have been demonstrated by the districts
with support from Departments of WCD, Health and Education. There is a strong emphasis
on mindset change through training, sensitization, awareness raising and community
mobilization on ground.The latest reports as per HMIS data of MoHFW for 161 BBBP
districts indicate that for the time period between April-March, 2015-16 & 2016- 17, an
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improving trend in Sex Ratio at Birth (SRB) is visible in 104 districts, 119 districts have
reported progress in first trimester registration against the reported Anti Natal Care
registrations and 146 districts have reported improvement in institutional deliveries.

(c) and (d) The details of expenditure of funds allocated under different heads of the
scheme including media campaign during last three years and current year are as under:

(Amountin crore)

SI. No. Financial Funds Funds Released Funds
Year Allocated to States/ released for
Districts the Media
activities
1 2014-15 50 13.37 18901
2. 2015-16 5 39.08 2454
3. 2016-17 43 29 29.79
4, 2017-18* 200 332 129.23

* As on 2nd February, 2018

(e)  The funds for media campaign are being released to following Government
agencies of Ministry of Information and Broadcasting. The funds released/incurred for
media under the scheme during last three years and current year is as under:

Name of media companies 2014-15 201516  2016-17 2017-18
Directorate of Advertising and Visual 1891 2054 18.01 2745
& Publicity

Song and Drama Division 0 40 55 80
All India Radio 0 0 0 2598
Doordarshan 0 0 136 2549
National Film Development Corporation 0 0 492 42.29
TotaL 1891 2454 2079 129.21*

* As on 2nd February, 2018
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State-wise details of district where BBBP scheme is under implementation

Sl. No. State/UT No. ofexisting  No.ofnew  No. of new Total no.
Advocacy Districts Districts of
and Media for for Districts

Plan and Advocacy  Advocacy
Multi and and
Sectoral MediaPlan  MediaPlan
Action and Multi
Sectoral
Action
2 3 4 5 6

1. Andaman and Nicobar 1 0 2 3

2. Andhra Pradesh 1 7 5 13

3. Arunachal Pradesh 1 5 10 16

4.  Assam 1 0 2 27

5. Bihar 1 16 21 38

6. Chandigarh 1 0 0 1

7. Chhattisgarh 1 1 16 18

8. Dadraand Nagar Haveli 1 0 0 1

9. Damanand Diu 1 1 0 2

10. Goa 1 0 1 2

11. Gujarat 9 13 4 26

12. Haryana 20 1 0 21

13.  Himachal Pradesh 3 5 4 12

14.  Jammu and Kashmir 15 6 1 2

15.  Jharkhand 1 1 12 24

16. Karnataka 1 4 5 30

17. Kerala 1 0 13 14

18. Lakshadweep 1 0 0 1

19. Madhya Pradesh 6 36 8 50
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20. Mabharashtra 16 15 4 3
21, Manipur 1 7 1 9
22. Meghalaya 1 0 6 7
23.  Mizoram 1 1 6 8
24. Nagaland 1 6 4 n
25.  NCT of Delhi 7 2 0 9
26. Odisha 1 14 15 0
27.  Puducherry 1 0 3 4
28. Punjab 20 0 0 20
29. Rajasthan 14 19 0 K¢
30. Sikkim 1 0 3 4
31.  Tamil Nadu 1 10 21 KYJ
32. Telengana 1 7 2 10
33, Tripura 1 0 3 4
34. Uttar Pradesh 2 47 3 71
35, Uttarakhand 5 8 0 13
36. West Bengal 1 2 16 19

ToTAL 161 244 235 640

Fake enrolment in Anganwadis

792.  SHRIMATI RENUKA CHOWDHURY: Will the Minister of WOMEN AND
CHILD DEVELOPMENT to be pleased to state:

(@  whether Government is aware of fake enrolment of children in Aganwadis
across the country;

(b)  if so, the outcome of the pilot study conducted in this regard in certain States
particularly in Assam; and

(c)  thesteps taken by Government to check large scale pilferage of funds meant
for Anganwadis?



510  Written Answers to [RAJYA SABHA] Unstarred Questions

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRAKUMAR): (a) No, Sir. No such incidence has come to
the notice of the Government.

(b)  Question does not arise.

(¢)  As regards checking the pilferage of funds, the Government of India has
prescribed a 5 tier monitoring Committees at the National, State, District, Block and
Anganwadi Centre (AWC) levels. The data of the services rendered at the AWCs are
generated by the Anganwadi Workers and is transmitted upwards which is reported to
this Ministry every month by the State Governments as consolidated by them. For quick
on-line transmission of data, Rapid Reporting System is in operation.

Global gender gap index

793. SHRI AMAR SINGH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether it is a fact that India rank 108th in the annual Global Gender Gap
Index behind countries like China at 100th and Bangladesh at 45th and if so, the details
thereof;

(b)  whether it is also a fact that the report highlights the lack of political
participation of women in the country as a major cause for the gender gap; and

(c) if so, Government's reaction in regard?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) and (b) Yes, Sir, The World Economic
Forum Report on Global Gender Gap published in November 2017 has placed India at
108th position (rank) in respect of Gender Gap Index (GGI) out of 144 countries of the
World. China ranked 100th, while Bangladesh ranks 47th in Gender Gap Index (GGI). The
index provides the scores on Global Gender Gap Index (GGI), which examines the gap
between men and women in four fundamental categories (sub-indices) namely, Economic
Participation and Opportunity, Educational Attainment, Health and Survival and Political
Empowerment. The report attributed widening of gender gap in political empowerment,
health and basic literacy as the reason for India's decline in rank of the Global Gender Gap.
However, India scores 0.407, better than the world average of 0.227 for Political Empowerment
Index and ranked 15 out of 144 countries for this Index. The report articulated the need of
making progress on this dimension with a new generation of female political
leadership.

(¢)  Government of India is committed to improve women's political participation.
The training programme for Elected Women Representatives of Panchayati Raj Institutions



Written Answers to [8 February, 2018] Unstarred Questions 511

launched by Ministry of Women and Child Development will help prepare women as
political leaders of the future. About 50 representatives from each district of India, i.e
around 20 Thousand Elected Women Representatives of Panchayati Raj Institutions will
be trained under the programme. In addition for improving the political participation, 33%
reservation for women in panchayats has been mandated by law in all States. It may also
be mentioned that the political participation in terms of voting share of women across the
country has increased over the years.

Schemes related to women and children in Maharashtra

1794. SHRIAMAR SHANKAR SABLE: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  the number of schemes running under the aegis of the Ministry pertaining to
the work related to women and children particularly in Maharashtra;

(b)  the details of agencies implementing these schemes, State-wise and district-
wise especially in Pune district of Maharashtra;

(c)  whether Government has assessed the work done by these agencies during
the last three years;

(d)  if so, the details thereof, agency-wise and the number of people benefited by
these agencies; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) The Ministry of Women and Child
Development is implementing various schemes/programmes for welfare of women and
children across the country including Maharashtra. The schemes are: (i) Beti Bachao Beti
Padhao (BBBP) (ii) Integrated Child Development Services (ICDS) Scheme (iii) Scheme for
Adolescent Girls (SAG) (iii) Pradhan Mantri Matru VVandana Yojana (PMMVY) (iv) Working
Women Hostels (WWH) (v) Ujjawala (vi) Gender Budgeting (vii) Child Protection Scheme
(CPS) (viii) Swadhar Greh (ix) National Creche Scheme (NCS) (x) Rashtriya Mahila Kosh
(RMK) (xi) One Stop Centre and (xii) Women Helpline.

(b) to (e) The above mentioned schemes/programmes are being implemented through
State Governments and some of the schemes such as Ujjawala, Swadhar Greh, WWH,
National Creche Scheme and RMK are implemented through NGOs. The State/UT-wise
details, of beneficiaries covered under these schemes/programmes are given in the
Statement-I to Statement-V11 respectively, (See below).

The Ministry holds regular review meetings with Women and Child Development

tOriginal notice of the question was received in Hindi.
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Departments of State Governments/UT Administrations to discuss the issues for effective
implementation of the programmes and schemes to expedite beneficiary coverage and
proper fund utilization. Regional level consultations are also held to discuss issues
concerning imdlementation of schemes. For some schemes, the annual inspections are
being carried out jointly by the Centre and State Government officials. The monitoring
reports received from States/UTs are analyzed in the Ministry. The problem areas are
communicated to concerned States/UTs for taking corrective actions. In addition, regular
State visits are conducted by the Ministry's officials in order to understand the
implementation problems being faced by States/UTs. For effective implementation of
schemes of MWCD run by NGOs and to check funds utilization, the schemes have in-built
monitoring mechanism. Also, the regular follow-up is done by the Ministry and the States/
UTs for every sanction of fund to the NGOs. The schemes are also periodically reviewed
for their proper and better implementation.

Statement-1

List of districts under Beti Bachao Beti Padhao in Maharashtra

SI. No  Name of State / UT Name of CSR as CSR as
Districts per Census per Census
2001 2011
1. Mabharastra (16) Bid 894 807
2. Jalgaon 880 842
3. Ahmadnagar 884 852
4. Buldana 908 855
5. Aurangabad 890 858
6. Washim 918 863
7. Kolhapur 839 863
8. Osmanabad 894 867
9. Sangli 851 867
10. Jalna 903 870
11. Hingoli 927 882
12. Solapur 895 883
13. Pune 902 883
14. Parbhani 923 884
15. Nashik 920 890

=
©

Latur 918 889




Statement-11

Number of Beneficiaries of supplementary nutrition under ICDS Scheme as on 30.09.2017

Sl. No.  State/UT No. of ICDS No. of Angan- Beneficiaries of Supplementary Nutrition Beneficiaries of Pre-
Projects wadi Centres school Education
Sanct- Operat- Sanct- Operat- Children Children  Total Pregnant Total Boys Girls Total
ioned ional ioned ional (6 months (3-6 Children  &lactating  Bene- (3-6 (3-6 (3-6
3 years) years) (6 months-  Mothers  ficiaries years) years) years)
6 years) (P&LM) (Children 6
mo-6 years
plus P&LM)
1 2 3 4 5 6 7 8 9 10 u 12 13 14
1. Andhra Pradesh 257 257 55607 55607 1376357 826236 2202593 587770 2790363 398631 425858 824489
2. Telangana 149 149 35700 35634 917910 484862 1402772 361341 1764113 313581 313997 627578
3. Arunachal Pradesh 98 98 6225 6225 102785 103884 206669 26112 232781 51567 52317 103884
4. Assam 231 231 62153 62153 1612832 1698053 3310885 691237 4002122 909118 892323 1801441
5. Bihar 544 544 115009 91677 5033777 4858841 9892618 1662181 11554799 1135040 1196083 2331123
6. Chhattisgarh 220 220 52474 49966 1176241 854071 2030312 455695 2486007 424630 429630 854260
7. Goa 11 11 1262 1257 36728 17124 53852 15467 69319 8463 8661 17124
8. Gujarat 336 336 53029 53029 1747111 1394878 3141989 754890 3896879 719928 710792 1430720
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1 2 3 4 5 6 7 8 9 10 n 2 13 14
9. Haryana 148 148 25962 25962 617153 292270 909423 269317 1178740 146864 145406 292270
10. Himachal Pradesh 78 78 18925 18925 255543 168055 423598 08584 522182 60436 59893 120329
11. Jammu and Kashmir 141 141 31938 29599 422537 422537 845074 102464 947538 153918 146208 300126
12. Jharkhand 224 224 38432 38432 1590180 1590182 3180362 798312 3978674 579557 654976 1234533
13. Karnataka 204 204 65911 64558 2284379 1712907 3997286 993802 4991088 879832 880421 1760253
14. Kerala 258 258 33318 33115 356875 342763 699638 188560 888198 172498 170345 342843
15. Madhya Pradesh 453 453 97135 94398 3364793 2926795 6291588 1402205 7693793 1452147 1452641 2904788
16. Maharashtra 553 553 110486 109779 2725292 2741819 5467111 1008759 6475870 1386464 1394395 2780859
17. Manipur 43 43 11510 11510 175636 179540 355176 75010 430186 90343 89179 179522
18. Meghalaya 41 41 5896 5896 230864 259227 490091 84834 574925 107364 106847 214211
19. Mizoram 27 27 2244 2244 47258 33102 80360 20530 100890 438775 433813 872588
20. Nagaland 60 60 3980 3455 142180 145378 287558 47564 335122 72932 71120 144052
21. Odisha 338 338 74154 72195 1926105 1897280 3823385 785918 4609303 774710 774764 1549474
22. Punjab 155 155 27314 26836 496302 305176 801478 218858 1020336 155107 150069 305176
23. Rajasthan 304 304 62010 61974 1764143 980575 2744718 871058 3615776 487511 500300 987811
24. Sikkim 13 13 1308 1290 13829 11487 25316 5396 30712 5588 5899 11487
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25. Tamil Nadu 434 434 54439 54439 1747253 701272 2448525 667409 3115934 559912 544634 1104546
26. Tripura 56 56 10145 9911 155005 159952 314957 67804 382761 83503 76449 159952
27. Uttar Pradesh 897 897 190145 187997 8808000 5140706 13948706 3774966 17723672 2872629 2671837 5544466
28. Uttrakhand 105 105 20067 20067 446159 172584 618743 170260 789003 85690 148009 233699
29. West Bengal 576 576 119481 114951 3187729 3274917 6462646 1289849 7752495 1624949 1619678 3244627
30. Andaman and 5 5 720 720 8498 3567 12065 2806 14871 1793 1764 3557
Nicobar Islands
31. Chandigarh 3 3 500 500 23796 27139 50935 8239 59174 13983 13156 27139
32. Delhi 95 95 11150 10897 434426 262732 697158 144362 841520 133974 128758 262732
33. Dadraand Nagar Haveli 2 2 302 302 8465 9431 17896 3190 21086 4708 4723 9431
34. Daman and Diu 2 2 107 107 3665 2643 6308 1103 7411 1241 1402 2643
35. Lakshadweep 9 9 107 107 2361 2291 4652 1666 6318 1140 1152 2292
36. Puducherry 5 5 855 855 25239 814 26053 9400 35453 442 372 814
ALL INDIA 7075 7075 1400000 1356569 43267406 34005090 77272496 17666918 94939414 16308968 16277871 32586839

* Based on State level

consolidated report sent by State Government and information sent in templates by State Governments/ UT Administration.
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Statement-111

State/UT-wise details of beneficiaries covered under scheme for adoloscent girls

SI.No States/UTs Nutrition Beneficiaries
2016-17 2017-18
1 2 3 4

1 Andhra Pradesh 217486 291018
2. Arunachal Pradesh 10670 11558
3 Assam 409954 469521
4. Bihar 1925753 1999642
5. Chhattisgarh 309334 376143
6. Goa 34242 34806
7. Gujarat 796601 529521
8. Haryana 161660 165136
9. Himachal Pradesh 102110 98951
10. Jammu and Kashmir 60310 87656
11. Jharkhand 337489 365307
12, Karnataka 378744 350269
13. Kerala 250609 238372
14. Madhya Pradesh 1044000 995000
15. Maharashtra 8938132 8938132
16. Manipur 39055 42247
17. Meghalaya 59337 59429
18. Mizoram 25343 28148
19. Nagaland 27890 19456
20. Odisha 627265 590168
21. Punjab 169269 188723

22, Rajasthan 0 0
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1 2 3 4
23. Sikkim 16447 10473
24, Tamil Nadu 401885 410247
25. Telangana 288125 155861
26. Tripura 56955 54208
27. Uttar Pradesh 2082000 2082000
28. Uttaranchal 0 0
29. West Bengal 79282 100106
30. Andaman and Nicobar Islands 11667 10649
3L Chandigarh 1629 1741
32 Daman and Diu 1527 1458
33 Dadra and Nagar Haveli 70721 NR
34 Delhi 103348 92671
35. Lakshadweep a0 2553
36. Puducherry 4218 4221
ToTAL 11003137 10765391
Statement-1V
Sl. No. State/U.T. No. of Capacity Of No. of Capacity
Hostels WWH DCC of Children
2 3 4 5 6
1. Andhra Pradesh 42 3255 23 760
2. Arunachal Pradesh 14 806 6 155
3. Assam 14 79 5 e
4. Bihar 6 266 3 75
5 Chhattisgarh 10 486 3 60
6. Goa 2 120 0 0
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1 2 3 4 5 6
7. Gujarat 26 1218 6 180
8. Haryana 20 1561 9 265
9. Himachal Pradesh 15 519 2 60
10. Jammu and Kashmir 5 360 2 35
11.  Jharkhand 2 214 1 30
12.  Karnataka 52 4753 19 470
13. Kerala 158 15119 R 2518
14. Madhya Pradesh 62 3438 12 371
15. Maharashtra 140 10617 49 1195
16.  Manipur 24 1422 15 412
17. Meghalaya 3 214 1 15
18. Mizoram 4 149 0 0
19. Nagaland 23 1436 7 222
20. Odisha 2 1825 8 140
21. Punjab 14 1417 4 110
22. Rajasthan R} 1868 13 320
23.  Sikkim 2 144 1 30
24.  Tamil Nadu % 6900 40 1052
25. Telangana 21 1427 5 220
26. Tripura 1 50 0 0
27. Uttar Pradesh 41 3190 16 494
28. Uttarakhand 7 538 2 D
29. West Bengal 3 2639 16 406
30. Chandigarh 7 736 2 5
31. Delhi 20 3086 6 179
32, Puducherry 4 221 0 0

ALL INDIA ToTAL 941 70793 368 9998
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Hotels in rented premises

1. Rajasthan 1 5 - -
2. Mabharashtra 3 187 1 15
3. Assam 1 0 1 5

TotAL (As on 27.11.2017) 946 71035 370 10038

Statement-V

State/UT-wise details of participants trained and funds sanctioned
under Gender Budgeting scheme

SI. No. Name of Institution Fund Number of
sanctioned  participants
(2015-16 to trained

2017-18)
(in Lakh
rupees)
1 Vaikuntha Mehta National Institute of
Cooperative Management, Pune 2304 380
2. Yashwantrao Chavan Academy of
Development Administration, Pune 11.05 160
3. All India Institute of Local Self Government, Mumbai 1354 160
ToTAL 47.63 700

Statement-VI

State/UT-wise details of number of Swadhar Green presently
functional and the number of women beneficiaries

Sl. No. Name No. of Swadhar Greh Number of
Beneficiaries

1 2 3 4

1 Andhra Pradesh 2 780

2. Arunachal Pradesh 1 30

3. Assam 24 720
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1 2 3 4
4. Bihar 16 480
5. Punjab 2 60
6. Chandigarh 1 0
7. Chhattisgarh 4 120
8. Delhi 2 60
9. Goa 1 30
10. Gujarat 7 210
11. Haryana 1 30
12, Jammu and Kashmir 4 120
13. Jharkhand 3 D
14. Karnataka 61 1830
15. Kerala 8 240
16. Madhya Pradesh 6 180
17. Maharashtra 76 2280
18. Manipur 23 690
19. Mizoram 2 60
20. Nagaland 1 0
21. Odisha 72 2160
22. Puducherry 1 30
23. Rajasthan 14 420
24, Sikkim 1 Ry
25. Tamil Nadu 40 1200
26. Telangana 24 720
27. Tripura 4 120
28. Uttar Pradesh 76 2141
29. Uttrakhand 9 270
30. West Bengal 48 1440
3L Union Territory of Andaman and 1 30

Nicobar Islands
TotaL 559 17231
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Statement-V11
State/UT-wise details of loan sanctioned, disbursed and beneficiaries
upto 30/11/2017 under Rashtriya Mahila Kosh scheme
Sl. No. State / UT Amount (% in lakhs) No. of
Beneficiaries
Sanctioned Disbursed

1 2 3 4 5

1 Andaman and Nicobar 40.00 40.00 667
2. Andhra Pradesh 8,13841 7,153.48 197760
3 Arunanchal Pradesh 10.00 5.00 100
4, Assam 485.90 453.90 6605
5. Bihar 627.25 468.83 17156
6. Chhattisgarh 1450 850 370
7. Delhi 954.72 839.62 7742
8. Gujarat 22350 19350 7173
9. Haryana 310.01 284.16 4392
10. Himachal Pradesh 676.48 655.63 12925
11. Jammu and Kashmir 182.00 107.00 1986
12, Jharkhand 23243 190.20 2338
13. Karnataka 1,064.25 566.50 19188
14. Kerala 866.22 682.52 34257
15. Madhya Pradesh 2,207.30 1,987.40 21866
16. Maharashtra 1,671.90 1,420.05 35672
17. Manipur 284.05 216.04 8421
18. Mizoram 400 200 70
19. Nagaland 74.00 4550 859
20. Odisha 2,299.45 2,186.05 39097
21. Puducherry 51.00 16.00 300
22. Punjab 141.00 3750 500
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1 2 3 4 5
23. Rajasthan 1,963.90 1,819.74 30285
24. Tamil Nadu 8,013.84 6,495.77 169274
25. Telangana 1,712.40 1,442.70 32553
26. Uttar Pradesh 937.25 620.12 26683
21. Uttranchal 361.24 331.89 2928
28. West Bengal 247729 2,023.79 54072
TotAaL 36,024.29 30,293.38 735239

Regular employment to Anganwadi workers

795. DR.K.V.P. RAMACHANDRARAO: Will the Minister of WOMENAND CHILD
DEVELOPMENT be pleased to state:

(@  whether Government is aware that Anganwadi workers and all those engaged
in programmes like AYUSH and mid-day meals are on agitation path these days;

(b)  if so, the details thereof; and

(¢)  whether Government would consider either absorbing them as regular
employees or at least increase their wages?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) and (b) The Government of India has
been receiving such information of agitation of Anganwadi Workers from various quarters
for fulfilment of their demands like regularization of their services and extension of social
security benefits, etc. The Integrated Child Development Services (ICDS) Scheme [now
renamed as Anganwadi Services under Umbrella ICDS Scheme] is a Centrally Sponsored
Scheme which is implemented by the States/UTs. Accordingly, the Ministry of Women
and Child Development had issued instructions as and when received to all concerned
authorities to take appropriate measures and ensure that the services in the Anganwadi
Centres are not affected due to the strike and Anganwadi Workers (AWWSs) and Anganwadi
Helpers (AWHS) not involved in these activities.

Mid Day Meal Scheme (MDMS) is a Centrally Sponsored Scheme implemented in
partnership with the States and UTs. The overall responsibility for smooth functioning of
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the scheme including providing cooked and nutritious mid day meal to the eligible children
as well as engagement of Cooks-cum-Helpers (CCHSs) lies with the State Governments and
Union Territory Administrations. Under the Scheme, the CCHs engaged are honorary
worker who have come forward for rendering social service and preparing and serving mid
day meals at schools. In recognizing of their services, the CCHs are paid ¥ 1000/- per
month for 10 months in a year as honorarium. The honorarium expenditure is shared
between the central Government and States and UTs as per the approved sharing pattern.
The State Governments and UTs Administrations also supplement the honorarium by
providing additional funds from their own resource. Under the Scheme, this Ministry has
received intimation of agitation from Chhattisgarh Mahila Purush Madhyahn Bhojan
Rasoiya Sangh and from Jharkhand Pradesh Vidyalaya Rasoiya/Sanyojika/Adhyaksh Sangh
for pressing certain demands, during the year 2017-18.

()  The Anganwadi Services under the Umbrella ICDS Scheme envisage the
AWWSs & AWHSs as "honorary workers" from the local community who come forward to
render their services, on part time basis, in the area of child care and development. Since
the AWWSs and AWHs are honorary workers, these functionaries cannot be declared as
"Government employees/regular employees™ or extended the benefits as admissible to
employees of the Government.

Further, the Supreme Court of India in ruling of 07.12.2006 in Civil Appeal No.4953-
4957 of 1998 State of Karnataka & Ors. VVs. Ameerbi & Ors. has also held that AWWSs/
AWHs do not hold any civil post.

The Government of India presently pays monthly honorarium to the AWWs, AWWSs
of Mini- Anganwadis and AWHs @ ¥3,000/-, ¥2,250/- and ¥1,500/- respectively in the
prescribed cost sharing ratio with the States/UTs. The States/UTs are also paying additional
honorarium to these functionaries from their own resources. Since the additional honorarium
is paid by the States/UTs from their own financial resources, Government of India has
been requesting them from time to time to increase the honorarium of these functionaries.
In response thereto, most of the States/UTs have enhanced the honoraria to the AWWSs &
AWHs. The updated additional honoraria being paid by the respective States/UTs to the
AWWSs & AWHs are given in the Statement (See below).

The Government of India has been fully conscious of the benefits available to
AWWSs/AWHSs and efforts have been made to improve their working conditions by
extending facilities/benefits from time to time, such as, paid absence on maternity, insurance
cover under the Anganwadi Karyakartri Bima Yojana (AKBY VPradhan Mantri Suraksha
Bima Yojana (PMSBY), Pradhan Mantri Jeevan Jyoti Bima Yojna (PMJJBY) Female Critical



524 Written Answers to [RAJYA SABHA] Unstarred Questions

IlIness benefits, scholarships to children of AWWS/AWHS, reservation of 50% of vacant

posts of Supervisors for AWWSs, recruitment of 25% of AWWSs from AWHSs etc.
Statement

Additional monthly honorarium paid to AWWSs/AWHSs by the States/UTs from their
own resources (as on 31.10.2017)

SI. No. States/UTs Additional honorarium given
by States/UTs (In )

Anganwadi Anganwadi
Workers (AWW) Helper (AWH)

1 2 3 4
1 Andaman and Nicobar 3000 2500
2. Andhra Pradesh 1200 700
3. Arunachal Pradesh Nil Nil
4. Assam 1000 500
5. Bihar 750 375
6. Chandigarh 2000 1000
7. Chhattisgarh 1000 500
8. Dadra and Nagar Heveli 1000 600
9. Daman and Diu 1000 600
10. Delhi 6678 3339
11. Goa 3062-11937* 3000-6000
12. Gujarat 1750 900
13. Haryana 2500 2250
14, Himachal Pradesh 1450 600
15. Jammu and Kashmir 600 340
16. Jharkhand 1400 700
17. Karnataka 3000 2000
18. Kerala 2000 2000
19. Lakshdweep 1600 1000
20. Madhya Pradesh 2000 1000
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1 2 3 4
21. Maharashtra 2000 1000
22, Manipur 100 0
23 Meghalaya Nil Nil
24. Odisha 1000 500
25. Puducherry 600 300
26. Punjab 2600 1300
27. Rajasthan 1724-1736* 1065
28. Sikkim 2225 1500
29. Uttarakhand 3000 1500
30. West Bengal 1300 1300
3L Uttar Pradesh 1000 500
32. Nagaland Nil Nil
33 Mizoram Nil Nil
34. Tamil Nadu 6750 (that includes pay- 4275 (that includes

2500, GP-500, & DA-3750) pay-1500, GP-400,

& DA-2375)

35. Telangana 4000 3000
36. Tripura 2865 1924

* Depending on the qualification and number of years of service
Women abandoned by Non-Resident Indian husbands

796. SHRI AMAR SINGH: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether Government is aware that a large number of women are abandoned
by Non-Resident Indian husbands and the number has been increasing every year;

(b)  if so, the details of complaints received during the last three years and the
action taken thereon; and

(¢)  whether the high powered panel set up by Government had made some
recommendations against husbands who desert their wives and if so, the details thereof
and the action taken thereon?
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THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) and (b) Ministry of External Affairs has
informed that the Ministry and Missions/Posts have received 3328 complaints from
distressed Indian women deserted by their NRI spouses during the last three years. A
total number of 796 complaints received in 2015, a number of 1510 complaints received in
2016 and a number of 1022 complaints received in 2017 (till November, 2017). Grievances,
petitions, complaints from Indian women cheated, abandoned and abused by their overseas
Indian spouses are addressed by providing counselling, guidance and information about
procedures, mechanisms for serving judicial summons on the Overseas Indian husband;
filing a case in India, issuing Look Out Circulars; getting access to lawyers and NGOs
empanelled with Indian Missions; legal and financial assistance under Indian Community
Welfare Fund (ICWF).

(c)  The Government of India has constituted an Expert Committee on NRI Marital
Disputes, which presented its Report in August, 2017. Its recommendations include
inter-alia constitution of an Integrated Nodal Agency (INA) and developing of web
portal for of maintain data base of NRI marriages. Action has already been initiated in this
regard.

Direct cash transfer under ICDS

797. PROF. M.V.RAJEEV GOWDA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether Government has planned pilot projects to replace hot cooked meals
and panjiri given under the Integrated Child Development Services (ICDS) scheme with
direct cash transfers;

(b)  if so, the details thereof including the locations of the pilot projects;

(c)  the number of workers employed in cooking and serving hot meals under
ICDS, State wise;

(d)  whether the Ministry has assessed the impact of introduction of direct cash
transfer on the livelihood of the workers;

(e) if so, the details thereof; and
® if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) and (b) No, Sir.
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(c) In the Anganwadi Centres food is cooked and served by Anganwadi workers
and Anganwadi Helpers. The State-wise number of these functionaries is given in the
Statement (See below).

(d) to (f) Questions does not arise.
Statement

Status report of the ICDS quarter ending 31 December 2017 (updated as on
31.01.2018)
(Anganwadi Worker and Helpers Sanctioned, In-position)

Sl. No. State/UT No. of AWWSs  In-position No. of In-position
Sanctioned AWHs
by GOI Sanctioned
by GOI
1 2 3 4 5 6
1. Andhra Pradesh 55607 53926 48768 44699
2. Telangana 35700 33156 31711 28230
3. Arunachal Pradesh 6225 6225 6225 6225
4. Assam 62153 62153 56728 56728
5. Bihar 115009 85980 107894 80176
6. Chhattisgarh 52474 49253 46660 42366
7. Goa 1262 1215 1262 1176
8  Gujarat 53029 51491 51229 48545
9. Haryana 25962 25347 25450 24891
10. Himachal Pradesh 18925 18804 18386 18237
11.  Jammu and Kashmir 31938 28707 31938 29599
12. Jharkhand 38432 35424 35881 33117
13. Karrmtaka 65911 63186 62580 59026
14. Kerala 33318 33102 33189 32953
15.  Madhya Pradesh 97135 94413 84465 82078
16. Maharashtra 110486 107170 97475 92179
17.  Manipur 11510 10274 9958 9497
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1 2 3 4 5 6
18. Meghalaya 5896 5893 4630 4628
19.  Mizoram 2244 2244 2244 2157
20. Nagaland 3980 3455 3980 3455
21. Odisha 74154 69625 63738 60168
22.  Punjab 27314 26444 26074 24918
23. Rajasthan 62010 58744 55806 52257
24.  Sikkim 1308 1289 1308 1285
25.  Tamil Nadu 54439 38827 49499 35154
26. Tripura 10145 9911 10145 9911
27.  Uttar Pradesh 190145 173445 167855 150796
28. Uttarakhand 20067 19130 14947 13987
29. West Bengal 119481 107353 119481 101599
30. Andaman and Nicobar Islands 720 720 689 689
31. Chandigarh 500 467 500 435
32. Delhi 11150 10806 11150 10897
33. Dadraand Nagar Haveli 302 302 247 233
34. Daman and Diu 107 102 107 102
35.  Lakshadweep 107 107 % %
36. Puducherry 855 855 855 855

TotaL 1400000 1289545 1283150 1163344

Financial assistance under PMMVY

798. SHRI V. VIJAYASAI REDDY: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  the number of women who have received maternity benefits under the Pradhan
Mantri Matru Vandana Yojana (PMMVY), State-wise;

(b)  the exact financial assistance given to a single women under the scheme;

(c)  whether the financial assistance is less than the promised 36,000 under the
National Food Security Act; and
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(d)  whetheritis afact that the maternity benefits under PMMVY are restricted to
the first child only?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) The State/UT-wise number of beneficiaries
who have received maternity benefits under the Pradhan Mantri Matru Vandana Yojana
(PMMVY) as on 05.02.2018 is given in the Statement (See below).

(b) and (c) Under PMMVY, maternity benefit of ¥5,000/- is provided in three
installments to eligible Pregnant Women and Lactating Mothers (PW&LM) during the
period of pregnancy and lactation. The eligible beneficiary receives the remaining cash
incentive as per approved norms towards maternity benefit under Janani Suraksha Yojana
(JSY) after institutional delivery so that on an average, a woman gets 36,000/-.

(d)  Alleligible PW&LM are entitled for maternity benefits under the scheme for
first living child of the family.
Statement
State/UT-wise number of beneficiaries who have received maternity benefit during

the year 2017-18 (As on 05.02.2018) under the Pradhan Mantri Matru Vandana
Yojana (PMMVY)

SI. No. State/UT No. of Beneficiaries
1 Andaman and Nicobar Islands 733
2. Andhra Pradesh 2,352
3 Arunachal Pradesh 0
4, Assam 0
5. Bihar 1,676
6. Chandigarh 887
7. Chhattisgarh 27,702
8. Dadra and Nagar Haveli 135
9. Daman and Diu 0
10. Delhi 0
11. Goa 0
12, Gujarat 13,282
13. Haryana 1878
14. Himachal Pradesh 2,705
15. Jammu and Kashmir 1
16. Jharkhand 2439




530 Written Answers to

[RAJYA SABHA]

Sl. No. State/UT No. of Beneficiaries
17. Karnataka 6,300
18. Kerala 793
19. Lakshadweep 0
20. Madhya Pradesh 37,209
21. Maharashtra 50,831
22. Manipur 0
23. Meghalaya 0
24. Mizoram 328
25. Nagaland 0
26. Odisha 5
27. Puducherry 2
28. Punjab 13,504
29. Rajasthan 1,668
30. Sikkim K<)
3L Tamil Nadu 0
32. Telangana 0
33 Tripura 505
3. Uttar Pradesh 40,252
35. Uttarakhand 0
36. West Bengal 0
TotaL 2,05,220

Benefits for pregnant women under PMMVY

Unstarred Questions

799. SHRI RIPUN BORA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  whether itis afact that the Pradhan Mantri Matru VVandana Yojana is still not
operational;

(b)  if so, the reasons therefor and if not, by when it was made to be operational;

(c)  whether itis a fact that under the Pradhan Mantri Matru Vandana Yojana, the
benefits for pregnant woman is restricted to ¥5,000 to just one child per woman whereas
under the National Food Security Act; the legal entitlement of every pregnant and lactating
mother is 36,000 per child; and

(d)  if so, whether it amounts to a rule/guideline amending the provisions of the
Act?
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THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) and (b) No, Sir. The Government has
approved Pan-India implementation of Pradhan Mantri Matru Vandana Yojana (PMMVY)
on 17.05.2017 to be effective from 01.01.2017. A state-of-the art Common Application
Software for registration of beneficiaries and direct bank transfer of the cash amount was
developed and launched on 01.09.2017. So far, 2,05,220 beneficiaries have been paid
maternity benefits under PMMVY.

(c) Under PMMVY, maternity benefit of ¥5,000/- is provided in three installments
to eligible Pregnant Women and Lactating Mothers (PW&LM) during the period of
pregnancy and lactation. The eligible beneficiary receives the remaining cash incentive as
per approved norms towards maternity benefit under Janani Suraksha Yojana (JSY) after
institutional delivery so that on an average, a woman gets ¥6,000/-. All eligible PW&LM
are entitled for maternity benefits under the scheme for first living child of the family.

(d)  Question does not arise in view of (c) above.
Penal laws for child abuse

800. SHRI VIVEK K. TANKHA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(@  the number of cases of child abuse reported and taken cognizance by
Government during the last three years, State-wise;

(b)  the number out of them relating to corporal punishment in schools resulting
in serious and grievous injuries which caused mental trauma resulting in suicides and
those of sexual abuse by family members, in schools and other places, separately in each
category;

(c)  the action taken by Government in relation to each such case; and

(d)  whether Government proposes any amendments in the penal laws and
procedures to deal effectively with all such cases?

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMARY): (a) As per National Crime Records Bureau, a
total of 34,449, 34,505 and 36,022 cases are registered under Protection of Children from
Sexual Offences (POCSO) Act, 2012, related with other section of IPC during 2014, 2015
and 2016 respectively. The details are given in the Statement (See below).

(b) and (c) As informed by Ministry of Human Resource Development, no such
incidents were reported.

(d)  The POCSO Act, contains effective provisions to curb the menace of child
abuse. The Act provides mandatory reporting, child friendly provisions of recording of
statement and evidence and speedy trial of the cases. There are adequate penal provisions
under POCSO Act, 2012 for the sexual offences against the children, as per the gravity of
offences.



Statement

State/UT-wise Cases Registered (CR), Cases ChargeSheeted (CCS), Cases pending investigation at the end of the year (CPIEY), Cases
Convicted (CON), Cases Pending Trial at the end of the year (CPTEY), Persons Arrested (PAR), Persons Chargesheeted (PCS),
Persons Convicted (PCV) under Protection of Children from Sexual Offences Act. 2012 r/w related sections of IPC (Total) for Crimes

against Children during 2014-2016

Sl State/UT 2014 2015 2016

Ne: CR CCS CON PAR PCS PCV CR CCS CON PAR PCS PCV CR CCS CON PAR PCS PCV
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20

I. Andhra Pradesh 932 601 29 1163 792 29 1054 772 78 1233 980 85 830 795 51 855 862 52

2. Arunachal 56 51 1 57 62 1 54 38 0 63 48 0 59 39 0 58 42 0

Pradesh

3. Assam 506 223 8 489 223 8 819 453 15 802 453 15 821 511 43 824 512 43

4. Bihar 191 188 17 228 231 22 187 142 22 187 161 24 233 157 23 292 199 24

5. Chhattisgarh 1684 1608 191 1804 1812 263 1656 1606 524 2085 2047 562 1570 1576 354 1778 1773 378

6. Goa 107 76 3 116 96 3 79 98 13 79 107 15 75 56 13 82 60 13

7. Gujarat 613 527 5 779 705 5 1609 1317 8 1886 1801 8 1408 1302 5 1677 1691 6

8. Haryana 707 631 103 826 794 119 988 800 137 1041 1035 149 1020 844 94 1125 1035 130
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20
25. Telangana 924 657 35 1332 1061 35 1394 1092 39 1343 1225 42 1158 1023 25 1625 1354 32
26. Tripura 245 174 9 228 206 11 133 136 12 141 173 14 156 129 24 165 133 25
27. Uttar Pradesh 8009 6847 302 12753 10565 410 4541 4342 874 7469 6715 1241 4954 4245 714 8452 6554 1003
28. Uttarakhand 189 161 16 186 188 20 168 131 79 207 194 85 218 158 38 238 193 45
29. West Bengal 1291 815 22 1062 967 22 1504 1816 21 1928 1858 22 2132 1494 48 1209 1303 48

TotAaL STATE(S) 32103 26820 2087 39702 34915 2457 32398 28406 3574 39070 35764 4305 34223 29490 3048 40317 36258 3659
30. Andaman and 29 22 4 34 27 4 39 37 0 38 37 0 49 35 1 51 38 0
Nicobar Islands
31. Chandigarh 49 47 21 54 62 22 62 59 15 72 71 22 51 41 19 61 55 19
32. Dadra and 2 2 0 3 3 0 15 11 0 13 11 0 11 13 2 14 16 2
Nagar Haveli
33. Daman and Diu 1 1 1 1 1 1 5 4 0 8 7 0 10 6 0 11 8 0
34. Delhi UT 2240 1480 162 1917 1621 202 1936 1563 218 1847 1757 238 1620 1258 156 1692 1443 179
35. Lakshadweep 1 1 0 3 3 0 1 0 0 1 0 0 5 5 0 4 5 0
36. Puducherry 24 20 0 18 21 0 49 33 2 41 36 2 53 43 0 46 49 0
TotaL UT(S) 2346 1573 188 2030 1738 229 2107 1707 235 2020 1919 262 1799 1401 178 1879 1614 200
TotaL (ALL INDIA) 34449 28393 2275 41732 36653 2686 34505 30113 3809 41090 37683 4567 36022 30891 3226 42196 37872 3859

Source: Crime in India.
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REGARDING DEMAND FOR SPECIAL CATEGORY STATUS
TO ANDHRA PRADESH

SHRI C.M. RAMESH (Telangana): Sir, this is the third day since I had given the

notice for the first time. This is a very sensitive issue. The State is burning there.

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY; AND THE MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): Sir, if you permit, I would like to give some

suggestion.

MR. CHAIRMAN: Mr. Mohan Rao, please sit down. Let everybody sit down. Mr.
Ramesh, please sit down. I have a suggestion to Mr. Ramesh and others also, like Dr.
Ramachandra Rao and others. Once the Chair says something, that should be followed.

Otherwise, you know what happened yesterday. ... (Interruptions)...
SHRI CM. RAMESH: We respect the Chair, Sir. ...(Interruptions)...

DR. K.V.P. RAMACHANDRA RAO (Telangana): I had mentioned this yesterday

also. ...(Interruptions)...

MR. CHAIRMAN: When somebody is there in the Well, I don't mention. I have

received your notice.

DR. K.V.P. RAMACHANDRA RAO: Sir, I had raised this issue yesterday from my

seat only. Today also, I am raising this issue from my seat.

MR. CHAIRMAN: Everybody will get an opportunity during the Budget
discussion. The Budget discussion is for the purpose of raising such issues. Then, the
Motion of Thanks on the President's Address is also a general discussion. I don't know
why Members are concerned. ...(Interruptions)... Mr. C.M. Ramesh has raised an issue.
Yesterday, he was agitated, and the Chair, naturally, was also agitated. I suggest that this
issue should be sorted out in a proper manner. Mr. Y.S. Chowdary, your leader, wants to

suggest something.

SHRI Y.S. CHOWDARY: Sir, on behalf of the Government of India, I would like
to mention here, at the cost of repetition, that the entire House is fully aware how the
Andhra Pradesh Re-organization Act was passed so unscientifically and unreasonably
...(Interruptions)... for which both the national parties are responsible. ...(Interruptions)...

Notwithstanding that, the present gridlock has to be unlocked. ... (Interruptions)...
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MR. CHAIRMAN: What is the solution?

SHRI Y.S. CHOWDARY: I am coming to the solution. When we are talking
about co-operative federalism, it cannot be partly co-operative. Respect has to be there
for Members, not for numbers. So, in this case, for the last-three-and-a-half years, our
Government could not implement certain commitments given during enactment of this

Act, as well as ... (Interruptions)...
MR. CHAIRMAN: What do you want to say?

SHRI Y.S. CHOWDARY: Sir, my suggestion is that if the Government is willing,
there are some issues of Special Category Status, bridging up the resource gap, capital

development ... (Interruptions)...

Sft AN AT (SR YS): TS ol BICICYLTA IS 81 1| ... (FFH)....

SHRI Y.S. CHOWDARY: All these things are there. ...(Interruptions)... Sir, my

request is ...(Interruptions)...

37t A AT T Tl PRSI ISR 1 1T ... (FALT)....

MR. CHAIRMAN: I have called him for a solution. Please, be seated.
...(Interruptions)... He 1is not making a speech. He is giving a suggestion.

...(Interruptions)...

SHRI Y.S. CHOWDARY: Sir, my request is that on behalf of the Government, if
they can commit that the Finance Minister, while replying to the Budget discussion, will

commit to resolve these issues within fifteen days, that is how I can request to solve this

issue.
MR. CHAIRMAN: Mr. Vijay Goel.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Mr. Chairman, Sir,
I want to assure the Members that during the reply of the Budget discussion, the Finance

Minister will sort out their issues.
SHRI NARESH AGRAWAL: He is not a Member, he is a Minister.

...(Interruptions)...

MR. CHAIRMAN: The Ministers also have got aright to suggest. ... (Interruptions)...

Dr. Ramachandra Rao, please go back to your seat. If you want to say something from
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there, you can say. Dr. Ramachandra Rao, please go back to your seat. I will call you.

...(Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, there is a State-wide bandh in Andhra Pradesh.

...(Interruptions)...

MR. CHAIRMAN: Mr. Raja, I have not called you. ...(Interruptions)... Do you
want the issue to be resolved or do you want the stalemate to continue? A suggestion has

been given by him. I want to resolve the issue. ... (Interruptions)...

Secondly, the Budget Session is going on now and second part of the Budget Session
is also there. So, we can use this occasion and sort out the issues. Congress Members,
Dr. Subbarami Reddy, Dr. Ramachandra Rao, Shrimati Renuka, and other Members,
Shri Vijayasai Reddy and all others, whoever is interested... ... (Interruptions)... Please.
...(Interruptions)... All of them can utilize this occasion by talking to the respective
parties and then see to it that the issue is resolved. It is an emotive issue. The issue has to
be addressed. It is a State issue. Please keep that in mind and cooperate with the Chair.
Otherwise, what will happen is that the issue will remain the same and we will be losing

the time otherwise also.

So, as suggested by Shri Naresh Agrawal and agreed to by the House, I am
proceeding with the Budget Discussion. ...(Interruptions)... Mr. Ramachandra Rao, do

you wish to say something? ... (Interruptions)...

DR. K.V.P. RAMACHANDRA RAO: Sir, I am not only representing the anguish,
hardship and the misery of the people of Andhra Pradesh, particularly of the youth.

...(Interruptions)...

MR. CHAIRMAN: What is the point? ...(Interruptions)... If you want to speak on
the Budget, I will give you time later on. ... (Interruptions)... To resolve the issue, what do

you wish to say? ...(Interruptions)...

DR. K.V.P. RAMACHANDRA RAO: Sir, please tell me how many minutes have

been allotted to me? ... (Interruptions)...

MR. CHAIRMAN: Mr. Bhaskar, please sit down. ... (Interruptions)... Mr. Subbarami
Reddy, you also please sit down. ... (Interruptions)... If anybody wants to suggest a solution
to the stalemate, he can... ...(Interruptions)... Don't speak on general issues. General issues

have to be discussed in the Budget. ... (Interruptions)...
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DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I will suggest a solution.

...(Interruptions)...

DR. K.V.P. RAMACHANDRA RAO: Sir, I am also worried about the propriety.
...(Interruptions)... Sir, you are the custodian of the Constitution. You are occupying
the most respected Chair. ...(Interruptions)... Sir, if the respect of this Chair and this
august House, which has passed the Andhra Pradesh Reorganization Act, which has.
...(Interruptions)... The then Prime Minister, Dr. Manmohan Singh, with the approval of
the Opposition, with the suggestions and ... (Interruptions)...

MR. CHAIRMAN: What is your suggestion? ... (Interruptions)...

DR. K.VP. RAMACHANDRA RAO: Sir, when an assurance has been given to
the House. ...(Interruptions)... If they are not adhered to, if they are not followed, and,
if this House is incapable of protecting our rights, keeping our own words, what for the

Constitution has created this House? ... (Interruptions)...

MR. CHAIRMAN: Now, the Leader of the Opposition, Shri Ghulam Nabi Azad.

...(Interruptions)... Please.

DR. K.V.P. RAMACHANDRA RAO: What are we supposed to do here by sitting?
...(Interruptions)...

MR. CHAIRMAN: We can discuss it. ...(Interruptions)... Now, the Leader of
the Opposition. ...(Interruptions)... 1 have called the Leader of the Opposition, please.
...(Interruptions)... Ramachandra Rao ji, please sit down. ... (Interruptions)... Mr. Bhaskar,

please sit down.

DR. K.VP. RAMACHANDRA RAO: What for are we making laws?

...(Interruptions)...

MR. CHAIRMAN: Laws are being made and they are implemented.
...(Interruptions)... Now, the Leader of the Opposition, Shri Ghulam Nabi Azad.

...(Interruptions)...

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, I have a point of order.
...(Interruptions)... The point of order has to be heard first, Sir. ... (Interruptions)...

MR. CHAIRMAN: What is the point of order and under what rule?

...(Interruptions)...

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, please allow me to make

one suggestion.
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SHRI V. VIJAYASAI REDDY: Sir, my point of order is under Rule 238(1), Rule
238(2), Rule 238A and Rule 255. ...(Interruptions)... Sir, I would like to draw your kind

attention to this. Please permit me.
MR. CHAIRMAN: What is the point of order? ... (Interruptions)...

SHRI V. VIJAYASAI REDDY: Sir, I would like to draw your kind attention to
Articles 74 and 75 of the Constitution of India. ...(Interruptions)... 1 have already

mentioned the rule.
MR. CHAIRMAN: But what is your point of order? ...(Interruptions)...

SHRI V. VIJAYASAI REDDY: Sir, please refer to Article 74. Let me read it. It says,
"There shall be a Council of Ministers with the Prime Minister at the head to aid and
advise the President, who shall, in exercise of his functions, act in accordance with such
advice." Article 75(3) says that the Council of Ministers shall be collectively responsible
to the House. 'Collectively responsible' is what I am emphasising on. Sir, as per Articles
74 and 75, which I have read out, the Government, the Cabinet headed by the Prime
Minister is required to secure the confidence of the House, including its Ministers. If a

Minister of a political party...(Interruptions)...
MR. CHAIRMAN: What is your point of order?

SHRI V. VIJAYASAI REDDY: Sir, that is what. ... (Interruptions)... Please allow me

to ...(Interruptions)...

MR. CHAIRMAN: I am allowing you. ...(Interruptions)... You are generally
speaking. ...(Interruptions)... What has to be done by the Chair, leave it to the Chair.

...(Interruptions)...

SHRI V. VIJAYASAI REDDY: Yes, Sir. ...(Interruptions).. | am coming to that, Sir.
...(Interruptions)... Sir, please allow me to conclude it. ... (Interruptions)... It is the Telugu

Desam Party. I am naming the party today. Day before yesterday ... (Interruptions)...
MR. CHAIRMAN: What is the point of order?

SHRI V. VIJAYASAI REDDY: Telugu Desam Party is partnering with the BJP
and is part of the Government and was party to the approval of the Presidential Address
in the Cabinet. They have approved the Presidential Address in the Cabinet. There is a

collective responsibility. The same Telugu Desam Party Member and the same Minister,
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Mr. Y.S. Chowdary, has now given a statement. You have also heard the statement. The
same Minister is part of the Cabinet, which has approved the Presidential Address. If they

want to differ with the Government, there are three options. ...(Interruptions)...
MR. CHAIRMAN: Sit down, Mr. V. Vijayasai Reddy. ... (Interruptions)...
SHRI V. VIJAYASAI REDDY: Point No.1. ...(Interruptions)...
MR. CHAIRMAN: You have raised the point of order. ...(Inferruptions)...

SHRI V. VIJAYASAI REDDY: First, they should have resigned from the Cabinet.

...(Interruptions)...

MR. CHAIRMAN: I have gone through the point of order. ...(Interruptions)...
Even a Minister can give a suggestion. ...(Interruptions)... There is nothing wrong in
that. ...(Interruptions)... It is a collective responsibility. ...(Interruptions)... The Minister
has given the suggestion to end the stalemate. ...(Interruptions)... If you don't want
discussion ...(Interruptions)... No arguments. ...(Interruptions)... Please sit down.
...(Interruptions)... No argument. ... (Interruptions)... No point of order. ... (Interruptions)...
Please sit down. ...(Interruptions)... No point of order. ...(Interruptions)... Sit down.
...(Interruptions)... Mr. Ramesh, a Minister or a Member can always give a suggestion
and the Chair after considering. ... (Interruptions)... l am also watching what is happening.
...(Interruptions)... You have not concluded. ...(Interruptions)... 1 allowed you this much
long. ...(Interruptions)... No constitutional misuse has taken place. ...(Interruptions)...
Don't worry on that account. ...(Interruptions)... 1 want a solution. I want the House
to run smoothly and peacefully so that everybody will get an opportunity to discuss.
...(Interruptions)... That is my purpose. ...(Interruptions)... In my discretion, I allowed
him. He wanted to give a suggestion. That is a suggestion. It has nothing to differ with the

Government. ...(Interruptions)...
8ft SR IRTATS: A FHIYRT S, AR point of order Bl ... (IGHT)....

MR. CHAIRMAN: Please sit down. ...(Interruptions)... Please sit down, Mr.
Ramesh. ...(Interruptions)... T8 HIg ALIHT el 2l . (FAYT)....

sft ST IRMATS : AT FHYRT S, BT point of order &1 ... (TIETH). ..

MR. CHAIRMAN: You raise a point of order when there is order. ... (Interruptions)...
If there is disorder by 'different people. ... (Interruptions)...
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it 91 3T § i A 9l T ... (FAUH)....

it wTafcr: § 9€1 8 BT §1 J 981 9 d1d 73 © 3fR 37 Jei A 91 W2 &1 H a1
D ? %ﬁﬁ.ﬁW@@Gﬁ, please Wéﬁﬁ’l Please sit down.

it AR AT QU 183, | G point of order IoT 8T E AT IE He1 & &
Constitution & Article 75 ¥, 519 #ARYE &1 AMfed RRERI 2, O &1 UH F31 3
ToTs A1 TR ART H3i] SHD! XY < Fhdl & T IAb (oI g Febell 872 FAT VAT Dl
1 872 3R e 730 DTS issue IOTY, 1 9T TART #A1 ST T < Fahell 82 H 39 W
3T ruling W?gl ...(g9419)...

st [umafy: 3 9 3U| Under Articles 74 and 75, the hon. Minister, who is a
Member of this House, has got every right to give a suggestion. If he goes against the
Government, then that will be a different situation. If somebody is giving a suggestion

and that too with the permission of the Chair to resolve an issue. ...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): It can happen in a meeting with

the Prime Minister, not in the Parliament. ... (Interruptions)...

MR. CHAIRMAN: Please. ...(Interruptions)... No, no. ...(Interruptions)... He has
not protested. ...(Interruptions)... He has given a suggestion. ...(Interruptions)... That is
the end of the matter. I wanted the issue to be resolved to the satisfaction of the general.
...(Interruptions)... Otherwise, you had seen what happened yesterday. ... (Interruptions)...

Stalemate ... (Interruptions)...

oY N9 3AT: AL Hﬁaﬂ, hdel Prime Minister assure ®X bl %, EB\TS‘
Minister assure &1 & T 2l ...(g9YT)...

MR. CHAIRMAN: He has not assured. ...(Interruptions)... As the Finance Minister
is not there, the Minister of Parliamentary Affairs has given the assurance that he will take it
up with the Finance Minister. ... (Interruptions)... Please sitdown. ... (Interruptions)... I have
not called you people. ...(Interruptions)... This will not go on record. ... (Interruptions)...
Please sit down. ...(Interruptions)... The Leader of the Opposition. ...(Interruptions)...
Please be seated. ...(Interruptions)... You don't want a solution. ...(Interruptions)... You
don’t want any solution. You don’t want to run the House. You don’t want order in the
House. ...(Interruptions)... Mr. Vijayasai Reddy, please sit down. ...(Interruptions)... This

is not the way. ...(Interruptions)...
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SHRI V. VIJAYASAI REDDY: Sir, you may expel me. ...(Interruptions)... It does

not matter. ...(Interruptions)...
MR. CHAIRMAN: It does not matter to you! ... (Interruptions)...
SHRI V. VIJAYASAI REDDY: Sir, what can I do? ... (Interruptions)...

MR. CHAIRMAN: You don't want to take the permission of the Chair.
...(Interruptions)... If everybody wants to take a posture and then want a particular

type of action, then I have no problem. ...(Interruptions)... 1 have no problem.

...(Interruptions)...
SHRI V. VIJAYASAI REDDY: Please listen to me, Sir. ...(Interruptions)...

MR. CHAIRMAN: Nothing is going on record. ...(Interruptions)...

SHRI V. VIJAYASAI REDDY: *

MR. CHAIRMAN: Nothing is going on record except what is said from the Chair.

...(Interruptions)... Nothing should go on record in print, electronic or otherwise also in

the records of the House.
SHRI V. VIJAYASAI REDDY: *

MR. CHAIRMAN: I have the option of either naming you or taking action.
...(Interruptions)... 1 don't want to do it to the extent possible because I want the
House to run. ...(Interruptions)... And you don't want to suspend the Question Hour.
...(Interruptions)... You don't want to cooperate with the Chair. ...(Interruptions)... How

can these two things happen? ...(Interruptions)... You can't eat the cake and have it again.

...(Interruptions)...
SHRI V. VIJAYASAI REDDY: *
MR. CHAIRMAN: The House is adjourned to meet at 2 p.m.

The House then adjourned at sixteen minutes past twelve of the clock.

The House reassembled at two of the clock,

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN) in the Chair.

*Not recorded.




The Union [8 February, 2018] Budget, 2018-19 543

THE UNION BUDGET, 2018-19

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Now, we will take up the
Budget Discussion ... (Interruptions)... Shri P. Chidambaram.

SHRI P. CHIDAMBARAM (Mabharashtra): Mr. Chairman, Sir, since yesterday, the

House has been waiting to begin....

it FERTS AT (L USTN): ITFHTETE S, FRISwRd S A HRIS] Bic AIIRAT &
3T T Bl ... (G ). ..

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

FARY Tl (BRATUM): TR, IR Y 34 A8 BT FIBR DX I Bl diet a1 qIgl
...(TALTT).... TE BIS TIBI B2 ....(TILT)....

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please sit down.
...(Interruptions)... Please sitdown. ... (Interruptions)... Do you want the Budget Discussion

or not? ...(Interruptions)...

sft ve faarl (SR USw): WX, YRA ST 9rel aredl ® fh frewse ey
U fEAR 71 %, 399 & fIU BI5-71-PIs 9811 ¢& I8! 8l ....(Fae™)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

it gt foramt: SMu e Re |Ied &1 A e 8, dfth AR STl gIe] &
SR STH-IHR I BT AE &l ... (FIE)....

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

St yie fam): 597 &) ®Ig gore T 781 € a1 § BIs BROT 98] TH AhdT fb
19 fergw=e Sft &1 3179 7 gAam © ... (FaE™). ..

ft FERTS O FRIGFRA SN A ... (IGHT)... I AT AR ... (TEET). ..

sft 3TV vl (fRvTae ueen): I8 R aidT B2 .. (AT ). ..
2t R IR (STR TS): A S & .. (FIHH)....

THE VICE-CHAIRMAN (SHRI TK. RANGARAJAN): Mr. Minister.
...(Interruptions)... The Parliamentary Affairs Minister. ...(Interruptions)...
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sft yite forard): T, 319 TS A 3 T B .. (AT ). .

7t R SRT (319H): SRR &1 AT A8, 1 q1ex ol T3 ... (aLT)....

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please sit down.

...(Interruptions)... The nation is watching you. ...(Interruptions.)...

sft 3V vt I' R AXIET B2 Sir, invoke Rule 255 against the Ruling Party
Members. ...(Interruptions)... I8 &1 BB 87 ..(FAYTT).... T AR Sft, a8 T '
ET18?

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

sft FERTST IF: SR BRG] BIC ATIRAT ... (IGLT). .. A AGT A ... (HILIH). ..

SHRI DEREK O' BRIEN (West Bengal): Sir, we want the House to run.

...(Interruptions)... Please allow Shri P. Chidambaram to speak. ... (Inferruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD):
Mr. Parliamentary Affairs Minister, with a great difficulty, after a great deal of discussion
between the Chairman and the leaders of the Opposition parties, we have succeeded that
this House should function and this time, not a single Opposition Member has got up. It
is the first time that the Ruling party does not want to discuss the Government Business.
...(Interruptions)... 1t is a total failure of the Government. ...(Interruptions)... It is a total

failure of the Government to run this House. ... (Interruptions)...

SHRI CHUNIBHAI KANJIBHAI GOHEL (Gujarat): We are willing to run this

House. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please sit down.

...(Interruptions)... Please sit down. ...(Interruptions)...

s} 3T IHT: 3T I AT ITed & AT GAS gcH HA] I8 272

THE MINISTER OF CHEMICAL AND FERTILIZERS; AND THE MINISTER
OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Sir, the hon. Leader
of the Opposition is unnecessarily accusing that we don't want to run the House.
...(Interruptions)... The Government wants to run the House. ... (Interruptions)... We want

to have a fruitful discussion. ...(Interruptions)... We want to have a fruitful discussion on
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the Budget but if there are issues perturbing the hon. Members, they have every right to

raise those issues. ...(Interruptions)... At the same time,...
KUMARI SELJA: Sir, this is the way. ... (Interruptions)...

SHRI ANANTHKUMAR: Sir, the hon. Leader of Opposition also should advise
his colleagues in the other House. ...(Interruptions)... In the Lok Sabha, when the hon.
Prime Minister was giving the reply to the Motion of Thanks on the President's Address.

...(Interruptions)...

SHRI GHULAM NABI AZAD: It is the behaviour of the Parliamentary Affairs
Minister who is supposed to run the Parliament! If the Parliamentary Affairs Minister
himself becomes a party in disrupting the House, I am sorry about the conduct and

behaviour of the Parliamentary Affairs Minister.

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back.

...(Interruptions)... Please go back. ...(Interruptions)...

SHRI ANANTHKUMAR: And in the other House, they behaved like this.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Don't show all these
things. ... (Interruptions)...

SHRI ANANTHKUMAR: They did not allow the hon. Prime Minister to speak.
...(Interruptions)... It has never happened in the last 70 years of democracy, in the temple
of this democracy. ...(Interruptions)... Ghulam Nabiji is a witness. Anand Sharmaji is a
witness. ...(Interruptions)... They should have advised Sonia Gandhi. ...(Interruptions)...
They should have advised Rahul Gandhi. ... (Interruptions)..... They should have advised
Mallikarjun Kharge. ...(Interruptions)... Why have they behaved so? I am not justifying
that. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Now, I request you that
the House should be in order. ...(Interruptions)... Please. ...(Interruptions)... The House

should be in order. ... (Interruptions)...

SHRI ANANTHKUMAR: Sir, for the entire one-and-a-half hours.
...(Interruptions)... X BT BT DI BT Bl - (FaYT)...

SHRI ANAND SHARMA: Sir, | have a point of order. ... (Interruptions)...
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SHRI GHULAM NABI AZAD: The conduct and behavior of the ruling party and

more so...(Interruptions)... The conduct and behavior of the Minister. ... (Interruptions)...

37t S PHR: STd AT JeT 31 91 78 O ... (FaUT).... AR TG 31 i
TS & SAFHHTIOT IR T2l 1 STa1d < I8 U, T9 B 9T o ... (IGEH)....

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Minister, please

cooperate. ...(Interruptions)... Mr. Ananthkumar, please cooperate. ...(Interruptions)...

37t 3 FHR: B B IR Bl ...(FAE)... TAD! AlDA H PBlg RAT e
2l ...(¥9YT)... They don't have any commitment to the democratic tradition.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Ananthkumar, please

cooperate. ...(Interruptions)...

SHRI ANANTHKUMAR: I condemn it as a Parliamentary Affairs Minister.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back.

...(Interruptions)...

SHRI ANANTHKUMAR: This is not proper...(Interruptions)... And they
want cooperation from all the Members of the House! ...(Interruptions)... When the
hon. Prime Minister, the Leader of the House, was speaking, they did not cooperate.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Minister, whatever
happens in that House, it cannot be repeated here. ...(Interruptions)... Whatever has

happened in that House, don't disturb here ... (Interruptions)...

SHRI ANANTKUMAR: Sir, I want you to continue the debate. ...(Interruptions)...
I want you to continue the debate. ...(Interruptions)... Let the debate continue.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Then ask your Members

to sit down. ...(Interruptions)... Ask your Members to sit down.

SHRI ANANTHKUMAR: Let Mr. Chidambaram speak. ...(Interruptions)...

Yesterday, the hon. Prime Minister spoke for one-and-a-half hours. ... (Interruptions)... He
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spoke for one-and-a-half hours ...(Interruptions)... He gave the reply...(Interruptions)...

He gave the reply to all the questions raised by the Opposition... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Please sit down.

...(Interruptions)... Tell your Members... (Interruptions)...
SHRI DEREK O'BRIEN: Sir, ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Yes, you speak.
...(Interruptions)... I have called Shri Derek O'Brien. ... (Interruptions)...

SHRI DEREK O'BRIEN: Sir, this is historic. ...(Interruptions)... The ruling NDA,
the BJP MPs are disrupting the House. We want the discussion on the Budget. They do not
have any answers. ...(Interruptions)... They cannot answer the questions on the Budget.
...(Interruptions)... They do not have any facts. They are disrupting the House. The nation
must see. ...(Interruptions)... The BJP is disrupting the House. ...(Interruptions)... The
NDA is disrupting the House... (Interruptions)... Come and debate. ...(Interruptions)...

Come and debate with us. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Ananthkumar, please

ask your Members to sit down. ...(Interruptions)... 1 appeal to you ...(Interruptions)...

SHRI ANANTHKUMAR: Sir, our Members have no problem in cooperating in
the debate on the Budget. ...(Interruptions)... Even our MoS, Finance is here.
...(Interruptions)... But Mr. Vice-Chairman, Sir, Ghulam Nabi Azadji, hon. Leader of

Opposition, one of the senior-most leaders of the Congress party and Mr. Anand

Sharma, S QI &I YT H31 S & Rl ... (). ..

THE VICE-CHAIRMAN (SHRIT.K. RANGARAJAN): Do you want the discussion

or not? ... (Interruptions)...

i 3 FHAR: AIY YGTH FAT S AU P FHY ....(FAIH).... B SAP Sd1d b
T gai ORI Rl .. (@auH)... 38 Sl ST {6, IA$ IR H AT 94T

A St A ST B AT AR ARy L (aT).

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): No, no. ...(Interruptions)...
This House was orderly. ... (Interruptions)... When the Prime Minister was speaking, this
House was orderly. ...(Interruptions)... This House was orderly. ...(Interruptions)... 1
appeal to the Treasury Benches, please cooperate. ...(Interruptions)... 1 appeal to you to

please cooperate. ...(Interruptions)...
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SHRI ANANTHKUMAR: They should explain that. ...(Interruptions)... They
should explain why they behaved like that. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): I appeal to you.

...(Interruptions)...

SHRIANANTHKUMAR: Sir, from 2004 to 2014, Manmohan Singhji was the Prime
Minister. Before that also, many Congress Prime Ministers were there. ... (Interruptions)...
When those Prime Ministers gave reply to the President's Address, then at no time, being
a major Opposition party, the Bharatiya Janata Party ever thought of behaving like this.

...(Interruptions)...

SHRI DEREK O'BRIEN: Sir, Treasury Benches are interrupting. ... (Interruptions)...
What is this?

SHRI ANANTHKUMAR: My request to you is ...(Interruptions)... It is a very sad

example of intolerance. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): I appeal to the Minister.
...(Interruptions)... You are the Parliamentary Affairs Minister. ... (Interruptions)... Please

go back. ...(Interruptions)... 1 adjourn the House for ten minutes.
The House then adjourned at eleven minutes past two of the clock.
The House reassembled at twenty-one minutes past two of the clock,
THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN) in the Chair

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Hon. Members, let us
start the discussion. ...(Interruptions)... Please do not disturb. Please go back to your
seats. ...(Interruptions)... Shri P. Chidambaram may speak now. ... (Interruptions)... Please

go back. ...(Interruptions)...
SHRI P. CHIDAMBARAM: Sir, they are coming into the Well. ... (Interruptions)...

THE  VICE-CHAIRMAN (SHRI TK. RANGARAJAN):  Shrimati
Renuka Chowdhury, please sit down. ...(Interruptions)... Please-take your seat.

...(Interruptions)...

SHRI P. CHIDAMBARAM: Mr. Vice-Chairman. ... (Interruptions)...
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SHRI ANAND SHARMA: Hon. Vice-Chairman, Sir, I want to make one
submission. ...(Interruptions)... Yesterday we had a debate in this House. For two
full days we discussed the Motion of Thanks on the President's Address in a correct
parliamentary manner. It is most unfortunate and unprecedented in the history of Indian
Parliament that the Parliamentary Affairs Minister is encouraging disruption in this
House. He wants the Opposition to apologize for what happened —the dynamics — in the
other House. This House heard the Prime Minister. ... (Interruptions)... You should make
a truthful statement. And the Parliamentary Affairs Minister who himself has violated
every parliamentary norm, is not the right person to tell us about our commitment to
democracy. ...(Interruptions)... We have a commitment to democracy. That is why we
heard the Prime Minister, without distruption. We heard everyone, and there was no

disruption. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back.

...(Interruptions)... Please go back to your seats. ...(Interruptions)..

SHRI ANAND SHARMA: There was no interruption. How can you say that?
...(Interruptions)... He has said so. ...(Interruptions)... Yes, he has questioned that. And I

have the right to answer. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Ramesh, please

cooperate. ...(Interruptions)...

SHRIANAND SHARMA: We cannot be bullied. You are holding the Parliament to

ransom. ... (Interruptions)... They don't believe in democracy. ...(Interruptions)...

SHRI ANANTHKUMAR: Mr. Vice-Chairman, Sir, it is very unfortunate that the
Deputy Leader of the Congress Party Anand Sharmaji, is saying again and again that
the Parliamentary Affairs Minister is inciting the situation. But, he should understand,
and Ghulam Nabiji should understand that Shrimati Sonia Gandhi herself is responsible
for the awkward situation in the other House. ... (Interruptions)... He is talking about the
commitment to democracy. What is his commitment to democracy, Sir? What happened
in the other House is known to everybody. ...(Interruptions)... IR Il 9T &, d
MR Bl ... (GET)....

THE VICE-CHAIRMAN (T.K. RANGARAJAN): You ask your Members to go

back to their seats. ... (Interruptions)...
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SHRI ANANTHKUMAR: Sir, Parliament comprises both the Houses. Combined
together is Parliament. ...(Interruptions)... Hon. Prime Minister is the leader of
Parliament, whether he speaks in this House or the other House. His speech is obstructed.

...(Interruptions)...

THE VICE-CHAIRMAN (T. K. RANGARAJAN): Do you want the Discussion or
not? ...(Interruptions)... 1 am asking you: Do you want the Discussion on the Budget or

not? ...(Interruptions)...
SHRI ANANTHKUMAR: Sir, the Members are agitated. ... (Interruptions)...

THE VICE-CHAIRMAN (T.K. RANGARAJAN): I request your party Members to

remain silent. ... (Interruptions)...

SHRI ANANTHKUMAR: I request, through you, Mr. Chidambaram, the hon.
Member and former Finance Minister to speak. ...(Interruptions).. Let the people listen.
All our Members are agitated; they are protesting against the behaviour of the Congress
Party Members in the other House. ...(Interruptions)... 31 JMMhIRT T 37T S8 R
I ....(FAYT)... I 3MThIRI &, I 37U 3MThITT G5l BRIl I | ... (ALT)... S 41
q 91 AP 1 ... (FALH).... I 1 Fobdl &1 SAD] ler S| .. (). ..

SHRI TAPAN KUMAR SEN (West Bengal): Has he taken permission from the
Chair? ... (Interruptions)...

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANKAR PRASAD):
Mr. Vice-Chairman, Sir, [ want to say one thing. The hon. Prime Minister spoke for nearly
two hours in the other House on the Motion of Thanks to the President's Address. It has
never happened in seventy years that the Prime Minister was obstructed. ... (Interruptions)...
The Prime Minister was disturbed for the full two hours. ...(Interruptions).. We are
ready for a debate. As Ananthkumarji said, let Mr. Chidambaram speak on the debate.

...(Interruptions)...

THE VICE-CHAIRMAN (T. K. RANGARAJAN): Please sit down.
...(Interruptions)... Let Mr. Anand Sharma speak. ...(Interruptions)...

sft 3rTve Tl AT SUMHIETE HElGd, B9 IRGR 9 3R [TIRT ISy 9 91d
PG ... (FAY)... GIE B FaAT® WY A T & folg guT GanT &1 ... (aeg). .
9 & & e} A JG FAT S DY A Al TS, . (EHH).... TR IHD qa9a
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AR & ERT I8 HEl S I8 § ...(ag™)... T fuer 71, SRy ardl =1 ara 721 g
..(AEF)... TR, RBIS el B IR, ... (@@e™)... e #341 dref & MR Fa= AT
2l ...(FGET)... U HA1 B SIH1-CID! T2l DI, HIS I T8 ATl ... (FGLTH). ..

THE VICE-CHAIRMAN (T. K. RANGARAJAN): Please sit down.
...(Interruptions)... Mr. Chidambaram to speak now. ... (Interruptions)... You start speaking,

please. ...(Interruptions)... We want the Budget Session to go on.

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): I have called Mr.
Chidambaram to speak. ...(Interruptions)... You start speaking. ...(Interruptions)... Do

you want this discussion to go on? ...(Interruptions)...
SHRI P. CHIDAMBARAM: Mr. Vice-Chairman, Sir, ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Mr. Chidambaram to

speak. ...(Interruptions)...

SHRI P. CHIDAMBARAM: Sir, yesterday the House began the debate on the
Budget. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): You speak.
SHRI P. CHIDAMBARAM: Sir, the Prime Minister ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): I appeal to the Treasury

Benches to sit down. ... (Interruptions)...

SHRI P. CHIDAMBARAM: We heard the Prime Minister with rapt attention
yesterday when he was speaking on the Motion of Thanks to the President's Address.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): I have asked Mr.

P. Chidambaram to speak. ... (Interruptions)... Sit down. ... (Interruptions)...

SHRI P. CHIDAMBARAM: The Prime Minister spoke about the achievements in
the last four years, and to that, the hon. Prime Minister is entitled to. ...(Interruptions)...
The Budget is supposed to be a roadmap for the year ahead. ...(Interruptions)... Before
the Budget another document is tabled by the Government, in fact, ...(Interruptions)...
It is a very researched document, a very argued document ... (Interruptions)... It is fully

supported by facts. ... (Interruptions)... That is the Economic Survey presented by the Chief
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Economic Advisor. ...(Interruptions)... Unfortunately, the Chief Economic Advisor has
been a good doctor. ... (Interruptions)... The patient is a terrible patient. ... (Interruptions)...
What is the diagnosis of the Chief Economic Advisor? ...(Interruptions)... 1 thought the
hon. Prime Minister would refer to the diagnosis. ...(Interruptions)... We understand
that the patient is very ill, the patient may be even terminally ill. ... (Interruptions)... The
doctor has prescribed further treatment. ...(Interruptions)... But we did not hear a word
from the hon. Prime Minister. ...(Interruptions)... This is what the doctor is saying. He
goes further and says, 'Our education... ... (Interruptions)... and 1 quote, "The issue that
needs re-emphasizing is education, looking at the looming technological headwinds...
...(Interruptions)... and the risk of there being a stall in India's convergence process,
...(Interruptions)... the education challenge cannot be addressed soon, given India's
alarming outcomes. ... (Interruptions)... The second challenge is agriculture and what did
the doctor say? The doctor said. ... (Interruptions)... Listen to me. Most of us are from rural
constituencies. Most of us owe our first allegiance to the farmers and this is what the doctor
says... ... (Interruptions)... In the last four years, the level of real agricultural GDP and the
level of real agricultural revenue have remained constant. In the last four years, real wages
have not increased, real GDP has not increased in agriculture, which means, compared to
other sectors, the farmer has become poorer and poorer when India's GDP rises. You claim
that India's economy has grown by six per cent, six-and-a-half per cent, seven per cent,
...(Interruptions)... is the world's fastest economy. Thank God you have not claimed that
we are growing at 100 per cent, but the fact is, while India is growing according to you,
the farmer's real wages, the farming sector's real GDP has remained constant. What does
that mean? Please understand. Please reflect on that. It means that the farmer, relatively
to other sections of the society, has become poorer and poorer, ...(Interruptions)... The
third challenge is employment. What does the doctor say about employment? He says,
"Providing India's young and burgeoning labour force, with good, high productivity jobs
will remain a pressing medium term challenge." ...(Interruptions)... For four years you
could not meet this challenge. You have one year left. How are you going to meet this
challenge in one year? You don't have any medium term plan. ...(Interruptions)... You
have a one year term more. If you have not addressed this challenge in the last four years,
how are you going to address this challenge in one year? This is what the doctor said. Sir,
it is unfortunate that the hon. Finance Minister, the Leader of the House, is not present

when we started the Discussion on the Budget. In fact, I anticipated this. I anticipated
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that he would not be present. ...(Interruptions)... He will understand the numbers better
than anyone else because he is in the chair ... (Interruptions)... 1 think I understand it fairly
well. I am therefore, prepared to ask him 12 questions. I know he won't answer it here.
He is not here. I hope he will answer it sometime in this House or I hope he will answer it
somewhere. But somewhere the people in this country need answers to the 12 questions
that I wish to ask the hon. Finance Minister on the numbers of this Budget. After I ask
these questions, I want to talk about a few other things very briefly. The first question
is, the Economic Survey said, "There are two macroeconomic vulnerabilities, the fiscal
deficit account and the current account deficit. Budget 2018-19 has made the fiscal deficit
worse. As against the target of 3.2 per cent, you have fixed the target of 3.5 per cent and
for the next year, as against the target of 3 per cent, you have fixed target at 3.3 per cent.
What I want to ask the Government is, while we know the fiscal deficit number for the
current year, [ want to know what the current account deficit number for the current year

is and what the current account deficit number for the next year is.

Sir, Question No. 2: Every deficit target has been breached by the Budget.
...(Interruptions)... Fiscal deficit has been breached. Revenue deficit has been breached.
...(Interruptions)... Effective revenue deficit has been breached. ...(Interruptions)...
Primary deficit has been breached. ...(Interruptions)... Will the impact of these deficits
be inflationary? ... (Interruptions)... Currently, the Wholesale Price Index stands at 3.6 per
cent. The Consumer Price Index in December stood at 5.2 per cent. ...(Interruptions)...
Yesterday, the Reserve Bank of India said April-December, 2018, inflation will rise
to 5.6 per cent. ...(Interruptions)... What I want to ask the Government is: What is the
Government's estimate of average WPI and average CPI in 2017-18 and 2018-19?

...(Interruptions)...

Question No. 3: Thanks to the Budget, Treasury Bond yields have increased rapidly
in the last six days. ...(Interruptions)... On 31st January, the interest rate was 7.43 per
cent. Yesterday, the yield on Treasury Bonds rose to 7.57 per cent. ...(Interruptions)...
I cannot recall a six-day period in which Treasury Bond yield had risen by 14 basis
points. ...(Interruptions)... What I want to ask the Government is: Is this a signal that
the interest rate across all instruments is going to rise? ...(Interruptions)... Is this the
signal that we are being faced with inflation within six months to twelve months period?

...(Interruptions)...

Question No. 4: What is your assumption of the crude oil price in the Budget?

...(Interruptions)... Every Budget ...(Interruptions)... assumes that crude oil prices will
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remain at a particular level. ... (Interruptions)... I remember, July 8, 2008, when crude oil
prices crossed US § 147 a barrel. ...(Interruptions)... When you came to Government,
you got a bonanza. ...(Interruptions)... Sir, crude oil prices went below US $ 40 a barrel.
...(Interruptions)... But, you wasted that opportunity. ... (Interruptions)... Today, crude oil
is US $ 67 a barrel. I want to ask the Government: Suppose the crude oil price rises to US
$ 70 or 75 a barrel, what is the impact of it on your Budget estimates? ... (Interruptions)...
The most important question, on behalf of millions of people who ride two-wheelers,
millions of people who travel in buses, millions of people who use tractors, will you
...(Interruptions)... increase retail price on petrol and diesel or will you cut the excise
tax and give relief to the poor people? ...(Interruptions)... 1 want a definite answer.
When crude oil prices rise, will you cut the excise duty rather than increase the price
of petrol and diesel? ...(Interruptions)... You give us a definite answer -- 'Yes' or 'No'.

...(Interruptions)...

Question No. 5: ...(Interruptions)... By increasing the fiscal deficit from 3.2 per
cent to 3.5 per cent in the current year, you additionally borrowed ¥ 48,000 crores.
...(Interruptions)... ] want you to understand these numbers. ... (Interruptions)... They will
understand it tomorrow or later. ...(Interruptions)... By increasing your borrowings by
% 48,000 crores and if you add ¥ 37,000 crore which ONGC borrowed on your behalf,
total borrowings will be ¥ 85,000 crores. ...(Interruptions)... 1 want to ask you: Where
did this ¥ 85,000 crores go in the Budget? What did you do with ¥ 85,000 crores? If you
look at the numbers closely, the total expenditure increased only by ¥ 71,000 crores.
Where additional borrowing is Rs. 85,000 crores, the total expenditure increases by
% 71,000 crores. When you look closely, you find Revenue Expenditure — mark my
words, Revenue Expenditure, not Capital Expenditure —has increased by ¥ 1,07,371
crores. So, what have you done? You borrow I 85,000 crores, ...(Interruptions)... Your
Capital Expenditure is .... (Inferruptions)... and you spend on revenue account an additional
%1,07,371 crores. ... (Interruptions)... History, will say that this is a spendthrift Government.
....(Interruptions)... All norms of fiscal prudence have been thrown out of the window and

you have wasted money ....(Interruptions)...

Question No. 6: What is your Capital Expenditure? According to the Budget
Estimates, 2017-18, it is a very serious number. ...(Interruptions)... I want you to note this
number. According to the Budget Estimates for the current year, the Capital Expenditure

was I 3,09,000 crores. ...(Interruptions)... According to the Revised Estimates, the
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Capital Expenditure is only ¥ 2,73,000 crores. ...(Interruptions)... There is a shortfall of
¥ 36,000 crores. Please tell me, which are the schemes and projects that have been hit by
the reduction in Capital Expenditure? ...(Interruptions)... Which projects have been hit?
You should ask, whether Polavaram Project has been hit or a railway project has been
hit or a road project has been hit. ...(Interruptions)... Which project has been hit by the
reduction of ¥ 36,000 crores in the Capital Expenditure? Please give us a list of projects

that have been hit. ... (Interruptions)...

Question No.7: Nominal GDP in 2017-18, according to the Budget, is estimated to
grow at 10.5 per cent. ...(Interruptions)... The real GDP will grow by 6.5 per cent. So,
nominal GDP will grow by 10.5 per cent, and the real GDP will grow by 6.5 per cent.
...(Interruptions)... Then, next year, you say nominal GDP will grow by 11.5 per cent.
What I want to ask is this. ... (Interruptions)... Will this additional one per cent be reflected
in the real GDP growth or in the inflation? ... (Interruptions)... According to yesterday's
RBI statement, this additional one per cent will not come by way of growth, but will come
by way of inflation. ... (Interruptions)... When the growth will be the same for next year,

you must answer, where will this one per cent go. ...(Interruptions)...

Now, we come to a very sensitive matter ...(Interruptions)... Now we come
to a very sensitive matter. ...(Interruptions)... Question No. 8. Before you assumed
office, you had promised two crore jobs a year. According to the International Labour
Organization (ILO), a proper job is employment that is certain, regular and reasonably
secure. ...(Interruptions)... A 'job' is defined as employment that is certain. It is regular.
It is everyday, six days a week. And, it is reasonably secure. ...(Interruptions)... A job is
defined as an employment which is certain. ...(Interruptions)... Every day you go there.
...(Interruptions)... There is work, it is regular, it is everyday - six days a week, and, it
is reasonably secure. ...(Interruptions)... That is a job. What is your definition of a job?
...(Interruptions)... You must answer this question. What is your definition of a job? How
many ILO-defined jobs have you created in the last four years? ...(Interruptions)... In a
lighter vein, I may say, will you now recommend to the ILO that frying pakoras is also a

job? ...(Interruptions)...

Question No. 9: In the Budget Estimates, the customs duty for the current year
was supposed to be I 2,45,000 crores. ...(Interruptions)... Very serious number, Sir!
The customs duty estimate was I 2,45,000 crores. In the Revised Estimate, it is only

Rs.1,35,000 crores. ...(Interruptions)... How did ¥ 2,45,000 crores become ¥1,35,000
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crores? What is worse is, the next year, customs duty estimate is only ¥ 1,12,500 crores.
...(Interruptions)... From ¥ 2,45,000 crores, this year, it has become ¥ 1,35,000 crores
and-for the next year, it is ¥1,12,500 crores. ...(Interruptions)... This is, despite, in the
Budget, the Finance Minister has raised customs duties across the board, and imposed
surcharge on customs duty. ...(Interruptions)... After all these, why is customs duty figure
coming down to ¥ 1,12,500 crores next year? ...(Interruptions)... Is there a story that you
have not yet told the country and the people? If there is a story, please tell us the story.

...(Interruptions)...

Question No. 10: I am a little puzzled by these numbers. ...(Interruptions)... You
have taken credit for service tax and excise duties up to 30th June, 2017 and also for
excise revenue on non-GST goods. ...(Interruptions)... The GST came into effect on 1st
of July, 2017. Your GST revenue collection for 2017-18 is estimated at ¥ 4,44,631 crores.
What I want to know is, you have accounted for service tax up to 30th June, you have
accounted for excise duty up to 30th June, you have accounted for excise duty on non-
GST goods for the whole year, and, then, you say GST revenue is I 4,44,631 crores.
...(Interruptions)... My calculation says this is for nine months. Somebody would ask
how can it be nine months! March's will come in April; this is only for eight months.
...(Interruptions)... Then I hear the Finance Minister and the Finance Secretary saying this
is only for 11 months, how is the GST for 11 months? Please explain to us the mystery of

this number. ... (Interruptions)...

Question No. 11: The Economic Survey, the good doctor that you hired in 2014, a
competent doctor, Dr. Arvind Subramanian, says, two things are worrying him - the fall in
savings and the fall in investments. ... (Interruptions)... Unfortunately, please correct me if
I am wrong, nowhere in his Budget speech has the Finance Minister even acknowledged
that savings have fallen and investments have fallen. Nowhere. ...(Interruptions)... But
please understand one more fact. ...(Interruptions)... Corporate savings are not falling,
which means, corporate profits have been good, corporate savings are more or less constant.
...(Interruptions)... It is household savings which have fallen. Individual household saving
has fallen. ...(Interruptions)... As a result, gross fixed capital formation has fallen by five
percentage points during your tenure. ...(Interruptions)... From a high of 35 per cent,
today about 29 per cent is your GFCF; 29 per cent is your GFCF. ... (Interruptions)... Five

per cent on GDP is a loss of investments. ... (Interruptions)...
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In that background, I want to ask you the following. ... (Interruptions)... Corporation
tax is expected to grow next year by only 10.15 per cent. Income-tax is expected to
grow by 19.88 per cent. ...(Interruptions)... But GST is expected to grow by a whopping
67 per cent. GST is an indirect tax. ... (Interruptions)... Income-tax is a direct tax; corporate
tax is a direct tax. ...(Interruptions)... All over the world, all economists are agreed that
indirect taxes are regressive and you must give relief in indirect taxes, and income
tax and corporate tax are progressive and you must increase them. ...(Interruptions)...
What have you done? You have increased indirect taxes. ...(Interruptions)... You have
taxed income of individual households but you have given relief to the corporate sector.

...(Interruptions)...

SHRIMATI RENUKA CHOWDHURY: As usual. As usual. Nothing new. As usual

...(Interruptions)...

SHRI P. CHIDAMBARAM: Shall we tell the people? ...(Interruptions)... Shall
we go out and tell the people that the philosophy of the NDA Government's taxation is
burden the poor and pat the rich? ...(Interruptions)... Shall we go and tell the people?
Shall we tell the people that the NDA Government believes in burdening the poor people
with indirect taxes? ...(Interruptions)... Shall we tell the people that NDA Government
believes that you must tax individuals and hardworking middle class rather than the
rich corporates? ...(Interruptions)... These are the twelve questions. I hope the Finance
Minister will answer them in this House if he is allowed to speak by his fellow Members.
...(Interruptions)... If he is not allowed to speak by his fellow Members, I don't want you
to strain yourself. ...(Interruptions)... I don't want you to raise your voice and affect your
health. ...(Interruptions)... I am willing to take the risk. But I don't want you, Finance
Minister, to take the risk. ...(Interruptions)... But please answer these twelve questions.

...(Interruptions)...

Now, Sir, I want to talk about three issues. ...(Interruptions)... They want issues.
India has made a significant contribution to the English dictionary. ...(Interruptions)...
The first time I heard this word from a BJP leader who coined the phrase, ‘Chunavi Jumla'
...(Interruptions)... I don't know who did it. But somebody did it. ... (Interruptions)... Now,
this word is India's NDA-BJP's great contribution to the English language, the word
Jumla'. ...(Interruptions)... I want to give time to my colleagues. I have taken 28 minutes.
...(Interruptions)... 1 will take another 12 minutes. I want to talk about three jumlas, teen

jumla. ...(Interruptions)... We support the Triple Talaq Bill. But we don't support these



558  The Union [RAJYA SABHA] Budget, 2018-19

[Shri P. Chidambaram]
3.00 p.Mm.

triple jumlas. ...(Interruptions)... You bring the Triple Talaq Bill. We will pass it. But don't

bring these triple jumlas. ...(Interruptions)...

Most of us are from rural constituencies. The first jumla is the MSP jumla, the
Minimum Support Price jumla. Dr. Swaminathan said 'cost plus 50 per cent'. For four years,
you did not implement it. In the first three years, you publicly said, 'MSP is inflationary;
we will not give you a high rise in MSP'. ... (Interruptions)... I remember, in the first year
and second year, you gave MSP increases of five rupees. I have got the figures of UPA's
MSPs. From 2004 to 2010, MSP in practically every agricultural produce increased by
100 per cent. ...(Interruptions)... Sharad Pawarji would agree on this. Between 2004 and
2014, MSP increased by 100 per cent. If it was ¥ 300, it became I 600; if it was T 500,
it became ¥ 1,000. In the first two years, you * the farmers of India. Now, suddenly
you have woken up and said that we will give you cost +50% ... (Interruptions)... Which
cost? Mr. Vice-Chairman, Sir, there are three costs. One is A2 cost -- A2 is input cost;
the second is A2 plus family labour (A2+FL); the third cost is the cost including rent for
land and cost of interest, which is C2 cost. ...(Interruptions)... 1 read the Budget Speech
carefully. You said, 'cost plus 50 per cent'. You even said, ' have already given cost plus
50 per cent'. They have already given the cost! Which cost? Is it 50 per cent of A2 cost,
50 per cent of A2 plus FL or 50 per cent of C2? ... (Interruptions)... Dr. Ashok Gulati, the
most celebrated Agricultural Economist in this country, has yesterday torn your mask
and said that you have not given C2 plus 50 per cent. In only some crops you have
given 50 per cent plus A2 costs. You have not even given A2 plus Family Labour cost.
...(Interruptions)... Now, what I want to ask is something very important, and Sharad
Pawarji must endorse me on this and tell me if I am right or wrong. You can announce an
MSP, but not all farmers get MSP. Farmers are forced to sell in the market. Most farmers
sell at the market price. Suppose the MSP that you give is more than the market price and
the farmer is forced to sell in the market, will you bear the difference between the market
price and MSP? ...(Interruptions)... If you would pay the difference between the market
price and the MSP, have you made a Budget provision this year? There is a zero Budget
provision for that. And yet you say, 'l am going to give MSP at cost plus 50 per cent'. This
is a jumla which farmers have already noticed. Open the social media; they will tell you

that this is a jumla. You have not defined MSP in your Budget Speech and you are not

*Expunged as ordered by the Chair.
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giving an MSP. And, even if you now give the MSP, it will have an impact only for the
kharif crop, but by all accounts, you are going to hold an election even before the kharif
comes. So, this is only an election jumla, a chunavi jumla. ...(Interruptions).. I will give it

to you; please give it. The second jumla is the jobs jumla.

I told you what is the ILO's description of a proper job? ...(Interruptions)... The
Economic Survey very carefully avoids this issue. ...(Interruptions)... The Economic
Survey does not give any number about jobs. ...(Interruptions)... What does the Finance
Minister do? ...(Interruptions)... The hon. Finance Minister cited a private research paper
of two academics who apparently had privileged access to EPFO data. ... (Interruptions)...
That data is not in the public domain. I ask first why only two academics were given
access to data. ...(Interruptions)... Why Jairam Ramesh did not get access to the data?
Why Praveen Chakravarty did not get access to the data? ...(Interruptions)... Jairam
Ramesh and Praveen Chakravarty had punched holes into that paper of the two academics.
...(Interruptions)... 1 also wrote a column. After that, the two academics are unwilling to
come on a public platform and defend their number. ... (Interruptions)... Let's look at their
number. I have got published numbers of EPFO registered members who are contributing
members. Kindly mark my words. ...(Interruptions)... 1 have got the numbers publicly
available of registered contributing members of EPFO. ...(Interruptions)... 1 have got
numbers for 2013-14, 2014-15, 2015-16 and 2016-17. The difference between one and
the other is an increase. I hope I am right. Hon. Finance Minister must kindly hear this
number. In 2014-15, when you claim that India's GDP grew by 7.5 per cent, the increase
in number was 23 lakhs. ...(Interruptions)... In the second year, in 2015-16, when you
claim that India's GDP grew by 8.2 per cent, the increase was 27 lakhs. ... (Interruptions)...
In 2016-17, when India's GDP, according to your number, has fallen to 7.1 per cent, the
increase in number is 75 lakhs. ...(Interruptions)... Worse for 2017-18, when you admit
that India's GDP is falling further to 6.5 per cent, you are claiming 70 lakh jobs have been
created. ...(Interruptions)... This must be the only country in the world where GDP falls
but employment increases. Sharady/, there is a moral to the story. This is the only country
which says GDP is falling and employment is increasing. ...(Interruptions)... So, how
do you increase employment? ...(Interruptions)... How do you increase employment?
...(Interruptions)... Push the GDP down, increase employment. ...(Interruptions)... Let
the GDP go down. ...(Interruptions)... Let it go to 5 per cent, employment will increase;
let it go to 4 per cent, employment will increase; let it go to 3 per cent, employment will

increase. ... (Interruptions)... What kind of jumla is this? ... (Interruptions)...
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SHRIMATI RENUKA CHOWDHURY: Chunaavi jumla! ...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Mother

of all jumlas! ...(Interruptions)...

SHRI P. CHIDAMBARAM: Sir, I want to tell you where the jobs are.
...(Interruptions)... Where are the jobs? I will tell you. ...(Interruptions)... I come from
Sivaganga district. ...(Interruptions)... 1 have the honour of representing Maharashtra
now. ...(Interruptions)... But my old district was Sivaganga. ...(Interruptions)... There
are two Kendriya Vidyalayas. ...(Interruptions)... Just giving an example. All of you can
give these numbers from your constituencies. ... (Interruptions)... There are two Kendriya
Vidyalayas. One Kendriya Vidyalaya has a sanctioned strength of 40 teachers, but it has
13 vacancies. ...(Interruptions)... In another Kendriya Vidyalaya, sanctioned strength is
35, and there are six vacancies. Sir, as far as CSIR Laboratory in Karaikudi is concerned,
sanctioned strength is 155 Scientists, but 40 posts are vacant. ...(Interruptions)... In
CRPF, there are 24,450 vacancies. In BSF, there are 10,176 vacancies. In CISF, there
are 15,232 vacancies. In Seema Suraksha Bal, there are 18,557 vacancies. In ITBP, there
are 7,540 vacancies. In Assam Rifles, there are 2,279 vacancies. The total number of
vacancies in paramilitary forces is 78,234. ...(Interruptions)... Why don't you fill these

jobs? ...(Interruptions)...

There are vacancies of Judges. In Calcutta High Court, sanctioned strength is 72, but
the number of Judges is 29. ... (Interruptions)... There are vacancies of doctors, vacancies
of nurses, vacancies of para-medical personnel, vacancies of medical technicians. Why

don't you fill those vacancies? ... (Interruptions)...

I will tell you, right under your nose, in great city of Delhi, which the LG controls,
* LG says, "I will take all decisions." ...(Interruptions)... Right in Delhi, under your LG,
in the Prisons Department, out of 2,705 posts, 1,087 are vacant. ...(Interruptions)... In
Delhi Fire Service, out of 3,629 sanctioned posts, 1,541 are vacant. ...(Interruptions)... In
Revenue Department, out of 1,706 posts, 863 are vacant. In Education Department, for
teachers, 10,312 vacancies are there. In Guru Teg Bahadur Hospital, 817 vacancies are

there.

In Health Services, 555 vacancies are there. In Lok Nayak Hospital, 1,022

vacancies are there. In the Public Works Department, 1,043 vacancies are there. In the

*Expunged as ordered by the Chair.
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Services Department, 5,923 vacancies are there. Total vacancies in Delhi alone are 36,554
...(Interruptions)... Why don't you fill them? ... (Interruptions)... Why don't you fill them?
And, this is the same story everywhere in the Central Government. ...(Interruptions)...
Instead of telling people that these are the jobs, this is the job, why don't you fill these
vacancies? ...(Interruptions)... Why don't you appoint doctors? Why don't you appoint

nurses? Why don't you appoint teachers? ... (Interruptions)...

The last jumla is this grand world's largest Government-funded health programme!
...(Interruptions)... This is the biggest jumla-world's largest Government-funded
medical care programme. Sir, this is the world's largest unfunded Government jumla!
...(Interruptions)... Not one rupee has been allotted. ...(Inferruptions)... Rashtriya
Swasthya Bima Yojana (RSBY) was announced when Mr. Ghulam Nabi Azad was
the Health Minister in the year 2008.. It was a modest programme with a coverage of
% 30,000. ...(Interruptions)... In 2016-17, the hon. Finance Minister of this Government
announced a National Health Scheme to cover six crore families with a coverage of
% 1 lakh. ...(Interruptions)... Where was the scheme? There was no scheme. Cabinet
did not approve the scheme. No money was provided. The scheme was quietly buried.
...(Interruptions)... The scheme was quietly buried. Two years later, you announce another
scheme. This scheme is that you will cover ten crore families up to 5 lakhs. For the
scheme to cover six crore families up to one lakh, you did not provide a rupee and you
buried it in two years, and, now you say that you will cover ten crore families up to 5

lakhs. Will people believe this?

Sir, State Governments have their own schemes. Many State Governments have
their own scheme. Andhra has a scheme; Tamil Nadu has a scheme; Kerala has a scheme.
I have looked at all the schemes. They cover up to one lakh rupees. I have added up the
premium of all the States which have schemes. Kindly note these numbers. The premium
contribution of all these States, which have got smaller schemes, is rupees one lakh crore
a year. For the coverage of rupees one lakh, for all the States put together, it is one lakh
crore of rupees. If you want to cover up to five lakhs, what would be the premium? At
one per cent, the premium would be 5,000 rupees per family. For ten crore families, it
is 50,000 crore of rupees. At two per cent, it is one lakh crore of rupees, and, at three
percent, which I believe, will be the right premium, it will be one-and-a-half lakh crore of
rupees. Forget one-and-a-half lakh crore, let us take the middle number, that is, one lakh

crore of rupees. For one lakh crore of rupees, where is the provision? I heard the Finance
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Minister, and, I saw it reported in the paper that he said, "I will raise additional resources".
He said, "I will raise additional resources". These are the five crucial words. When will
you raise additional resources? From where will you raise additional resources? The new
cess has already been accounted for. The new cess has already been accounted for on
the revenue side, expenditure has been provided, deficit is 3.5 per cent. Where will you
raise resources? The only way you will raise resources is the way you know, and that is,
increase the tax on petrol and diesel. That is what you will do. From where will you raise
one lakh crore of rupees? There is no way that you can raise one lakh crore of rupees in
the remainder of the next year. This is the biggest jumla that this Government has given

us. ...(Interruptions)...

Sir, I want to conclude by saying something. You have ruled this country for four
years. I am not saying that you have done nothing. In fact, in the television interviews,
they ask me, "Did you find nothing good in the Budget?" I say, no. if somebody writes a

speech of 167 paras, there are bound to be some nuggets.

You have announced 24 medical colleges; we welcome it. You have announced
9,000 kilometre highway; we welcome it. Thank God, you have not cut money to the
Pradhan Mantri Gram Sadak Yojana, we welcome it. For half a dozen schemes, you have
cut money. You have kept the allocation same for MNREGA. You should have increased
it but thank God, you have not cut it. But that is not the point. The point is that you came
into office when the people had given you a massive mandate. You got 282 seats. We have
all been Ministers at some point or the other. I always tell my friends, unfortunately, in
none of those ten years, our Party had an absolute majority. You are in absolute majority
in Lok Sabha. More than that, in 2013-14, according to your own number, not my number,
the economy was growing at 6.4 per cent. Crude oil prices dropped to below 40 dollars.
...(Interruptions)... You should have taken India to what your doctor calls 'the boom
years'. Dr. Arvind Subramanian calls 2005 to 2011 as the boom years. You should have
taken India to the boom years. Unfortunately, your record is 7.5, 8.2, 7.1, 6.5 and the next
year it will come to 6. This is your record. ... (Interruptions)... No jobs, farmers in distress,
education outcomes are pathetic, health outcomes are pathetic. I tell you something about
our children. When I spoke at a convocation in Kolhapur, I had tears in my eyes. And
if you hear this, you will have tears in your eyes. One out of every two children in this

country is anaemic. One out of three children in this country is stunted. One out of five
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children in this country is wasted. ...(Interruptions)... Look at our educational outcomes.
Look at the ASER Report. A child of class, eight or class five cannot read a second
standard textbook. These are the problems you must address. Instead of addressing these
problems, you are going to leave behind an economy that is limping. Investments are
falling. Credit growth is sluggish. Jobs are not being created. Exports have not crossed
the high of 300 billion dollars of 2013-14. You are leaving behind an economy that is
limping. Your doctor has told you what the state of health is. Your doctor is a good doctor.
Even if he went to Harvard, he is a good doctor. Listen to him. Listen to his diagnosis.
Listen to his prescription. Listen to his course of treatment and kindly do a big course
correction. ...(Interruptions)... All that we can do in the last year of this Government is

hope that there will not be another Budget of this Government. Thank you.

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Thank you,
Mr. Chidambaram. We had a very good experience. We listened to you intently. Next is,
Shri Bhupender Yadav. ... (Interruptions)... Please go back to your seats. ... (Interruptions)...
Please go back. Shri Bhupender Yadav is speaking. ...(Interruptions)... Your party
Member is speaking. ...(Interruptions)... Please keep quiet. ...(Interruptions)... Mr.Tiwari,

...(Interruptions)...

3t U= ATEd RTSRA): T SUFHIEIS Helad, § 99 ¥ Usdl M9 Bl
gIATE ST AT S STTI 31 4 Folc WIYU) UR ALY TS &l AR 3 79+ d1d & Bl
TR AT Bl ... (FAIH). ..

A SUHTETE HEIGY, goic |V IR =4 § 9gd AR 3a9R 311 §, 519 89
RTSTere faval o) =@l dHRd 8, S ST [l iR =i ol G0 .. (). ..

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Sit down, sit down.
...(Interruptions)... Listen to him. ... (Interruptions)...

3 Y% I1ea: YUY, ARPR & GHY BT 11 4RT U 09 I I 3IRIY I8 &
YU1.Q. GRBR H 7 $ad policy paralysis Y81 T ...(RALT).... dfch AT AT BT
R AIS A gOUAN Al 7T T AT ... (AL, .. A SRR Si 7 {91 fawy @
g1d BIIF P T g™ ST 2 § AR G G1T. & AMEThldl <97 $ T8 Fo1 41 32 8
(AU)... * ...(FAYH)... I8 FHF-9-BH IdM BT TN fHa1 SQ R®ifs I8
QTSI Siae & fI9g 81 I8 fawa 9411 2 {6 10 91t & .. (). ..

SHRI ANAND SHARMA: Sir, [ am on a point of order. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): He is not yielding.

...(Interruptions)...

*Expunged as ordered by the Chair.
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SHRI ANAND SHARMA: I am on a point of order, Sir. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): What is your point of

order? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, my point of order is that this is a discussion on the
Budget. ... (Interruptions)...

st YU AE@: I Pioneer 1 FAMR UF B, § IFHI quote &R BT Bl
...(TaEH)....

SHRI ANAND SHARMA: Sir, he is levelling personal allegations against...
(Interruptions)... It should be removed from the record. ...(Interruptions).. Remove it

from the record. ... (Interruptions)... He should go by the rules.

it YU F1ET: ST 8 B! BT FHER UF  ...(FIM)... H 3HD] RblS W G
B IR E| ...(AIM)... TRT S AT &, T8 Uh SRR DI dR B ... (FAYH)... T8
fawar cBI &1 fawg gl ...(=aUM)... classified scam report ...(ALT)... AT ITT Sl
o9 & ...(aum™)... 98 94191 © & gAY & 9 91 & AEADHId H ... (). ..

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): You speak.
...(Interruptions)... Please sit down. ... (Interruptions)... Please sit down. ... (Interruptions)...

Let him speak. ... (Interruptions)...

it U= ATEq: HAYTS HRAT3T BT GHUANT BT 1 ....(@AH™).... HBlGd, TAN
B I Gl §S ARBR & ... (). ..

SHRI ANAND SHARMA: Remove it from the record. ... (Interruptions)...

i U ATEE: BH Aba S A AP 3T &1 ....(FGUM).... TAR! G TS dSTs ©
..(FAIH).... AT & T A $ AADTA H ...(FIIH)... o TdR § Faenfre
IRl BT SHUANT (53T ... (Fae)... o R | Haerre el # o+ Aid T
By ...(@aEM)... Ald G P, 39 S H UH UHR &I FaRAT § [ THR B
...(TGET)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): 1T will see the record
and do it accordingly. ...(Interruptions)... 1 will see the record and do it accordingly.

...(Interruptions)... If there is anything against the rule, after seeing that I will do that.

...(Interruptions)...

3 O Aea: AL A L. (@aUM).. ¥ b g Bl ave A Il 8l
...(TALT)... | SHH g1 ATE, *

*Expunged as ordered by the Chair.
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IqIH YgSA BN Ut Ig AV ... (FGHM)... 98 BH I HF Ig 9a¢ o
HauTE HRAT €, IAHT MU {5 UdR | U f6am 21 ... (@aem™)... ™ &
A1 G TSI fEFdmd &1 fIvg I8 ¥ ...(caagm)... s ar |rell # 3+ & ot wfy
TR S AR 3T § ... (FGE)... T AR BT (9 BRI BT 1T IR AT BT 3MID!
AR a1 AR ... (HaeT)... AT fa™ 3 i a1 & gU 2, J191 A2 d SFSdR Sif
2 ¥, d B & Y el T¢I IFAARY AT S ¥2 o, 9 W S & A1 Tl
...(IGET).... TSI St AT BT & A1 81 Y| .. (QGHT).... 3BTl Gl &b AR W B
& Y & MY ... (HIAUH)... ST TR IIeT BT 407 fmar o iR srerT 3 w@RT
91ct 9915 ol ... (IAHH)... T 370 -3 ISIHIIdh Gol a1 ... (L), i
BHIUF & T H A F T8 ....(FAUH).... f[FR R FH $H BT P (61 iR Fa8R
W TET B PIAT Y (BT ....(@GEM).... 3T AR A 5 TBR A B BRAT 5
a7 ..(aaeT). .. B & ARITDIS H A8d SaRT - G dAiol el AT fh

"R # STHRI 8 TaTe,
HASIT 2 I,
NEISIERESCHIR
Afeh=T SHRIRT T &1

MY T AT e, M= St gg=i iR 31T 3MIHT o o § ... (GET). ..
AT ATST 31T 31U PIT &b HUR ST HI U8 o &l ...(FaeM)... 319 7 fo=g & &I, 7
RSEAL % Bl ..(FaYT)... MU Hae opportunist party P @ BT B BT Bl
..(TAYT).... 9818 Y, § I8 He1 a1g M b 39 AN fwper Sfhfic 3 a1d @s I
...(TALT)... 39 UPA & IT-TdTE 2006, 2008, 2009 BT SRIT ...(GE)... 6 TRHC|
2009-2010 BT 39 TREHE fhaT o1, 6.8 TRNIT ... (FILT)... TE IET 6.4 TRNC, 2011-12
BT 4.9 IHCT ....(FAYT)... 2012-13 HT 5.67 URUC ...(FIHM).... 3R TAR AT ST H
...(TFH)... 2015-16B13.9TRHT  ...(FAH)...2016-17H13.5URC  ...(TALH)... T
& fiscal discipline 1 I T I8 HTH TARI TRGKR  fHAT 1 ...(ae™)... 9 Q4T
AT ...(agm™)... ) a1 Bl ...(@au™)... IS 59 89 ...(@auH)... fa<iy
ST STIRTAT BT AT BT BH PR T T, ... (FALM).... FILTTD A3 F A §U
..(TALTT)... I TR AT 6T §U <2 b Yeb 31T STRIMTAT Bl AT TG BT PHTH B
TE...(IAUF)... TG H HF | BF g1 HE1 I ... (Fau™)... el T w1 e,

AT 379 3TSHT IG=1|"

BT BT AT I IR N @] AIMRYI ... (G, FF A BH S 918
B 9T e AR ....(FGLM)....

R FHTITT HEIGd, H g8 Bl dredl fb o2l § SIYHS! 3171 .. (Tae ). ..
AR TSI S DR 31T ... (FIH).... D STd AN I[STICIDh Gl SITHACT DI T
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RIENERICE]

3R Y, Al IF GHY BIUF 1 T HB1? 3R SF < H T 7T A1 BT 30T, Al
P q $zl, "Defending its decision to skip Parliament's special midnight session
tonight ahead of the launch of the landmark Goods and Services Tax, the Congress today
called it an insult to 1947 and called it an ideological boycott." 34 ﬂ’:ﬁ garsy fo o A
SIQRCT 311 V&1 8, 9% § 938 [ & STSRRNAT ¢ T 8l 3B ©, 991 & TR Bl
BIIST 81 &l 8, 3 & TR BT BRIGT BT ... (FAH).... RIT D] HET o IhdT § fh
TE BT BT MSFSATATD A el B2 ... (TAHT)... FIT SHP HIRUT MY SHTHST Bl
JRIBIC fHAT? ...(AAAH)... TART TRBR 7 AT BT AHAT fHAT 7 3R 31T 4RA
T & SR W 31 AT Bl ... (HGET)....

ARG, ARXHR & S < AT & NI Bl H ... (FF).... 3 IRBR &I 5 Fad
IST B AT ...(@AYM)... AR T & BT B 1 S AT g, 98 maintaining the
macro-economic stability ¥l WK &1 T BT FHY ©U A AT <=1 BT B b
2l

Heled, & 9. =4 St <7 984 9K 99 &2 € ... (a9 ). .. 3R 9gd IR fawdi
PI Y8 WRHR R 6] BR TS| ...(FFM)... ol § 2014 F DR 39 qh b S AR
w2l & W 3 w1 A, S <9 & fad w9 I SiR 39 Bl Mid Wil 3 &
U I =1 a1l ....(ma@e). .. §a Ugel <l ... (RaT).... A1 ot w301 St 7 @a1
&b ...cgaum)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back to your

seats. ...(Interruptions)... Members want to listen. ... (Interruptions)...

#Y YO ATEa: B9 SITHE! BT R M| ... (FALH)... DRSS FISHT
faer ar foma 127 iR SHGEE &l AP ... (@aE™).... IR Sl HIA © ...(FaEH)... I
T P WS P §RT U fBY MY L(AUF)... $HS 915 T BT fH &H oEx H
Apprenticeship Act BT TR Y| IS H &Y BHET ... (FAUH)... T BT I SR
...(TAY)... AP 915 T HET fh BRA SRRFE SARCHS H Sl STRA SIS &
..(TAY)... T DT HY BT 26 TRHT F 49 T TP FhIol BRI ... (FIUH)...
goie § A fa #51 Sft 51 BTl (). 9 B! U BRI .. (IFETH). .
IP q1S BHH BT [ < DI YOI 3rfeael bl Hogd B b 7Y, AP stability
& 1Y ...(caaam). .. TN IR Sl Bre. .. (HAUH). .. TR M| ... (HILTH). ..

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): One minute, please.
...(Interruptions)... If you don't go back to your seats, I will have to name you.

...(Interruptions)...
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#f U= A1G4: B9 7 Hadl ISP (oY Pel, dfeh A o< q31 Sff 7 o< +ff
RN ...(FAYH)... Iqb e 89 P8l (b o [ ...(@agM)... T SIS
... & RO 3% ...(@aem)... FARRd $el ... (@au)... 39 |
T 3N W o1 & forg I8 w8l <1 I8 o1 & ...(@aem)... FARkd fSvge &1
R PR & [T &H B DR A ... (FFEH)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): Please go back to
your seats. ...(Interruptions)... 1 request you. ...(Interruptions)... It is a very important

discussion. ...(Interruptions)...

it U= ATGE: I8 I ...(FAUM)... T AXPR IR 375 MR & ARN 7 IHD!
T BRI ...(TALH).... SHB qI& T ioraR & oY ...(@ag).... 39 SRT G
ifTT 5 ey S e &1 vy wEd € .L.(=aUM)... AUE 9T ATy )
...(GET). ..

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back.

...(Interruptions)...

sit ‘jﬁ? qTEq: A @R -1 Second Administrative Reforms Commission ST
.. (TIYT).... A o A R wRa A ...(Interruptions)... Second Administrative
Reforms Commission H Wi A& fof@T TT, 98 X Ethics in Governance ...(Iq4T)...
Ethics in Governance, 31 TRWT AIgell SHS TIRHA I ... (FGHT)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): If you don't listen to
me, I will have to adjourn the House. ...(Interruptions)... Please go back to your seats.

...(Interruptions)...

3t s IEa: H 39 RUIE & W1 3.5 B Ple HIAT ARMN ....(TIIH). ..
"Unfortuately in the last 18 years, rules have not been prescribed by the Government for
the purpose of sub-section (1) of Section 5 with the result that the Government is not in a

position to confiscate properties acquired by the real owner in the name of his

benamidar.” BARY RUIE 981 g1 I8 oY dRwm Iﬁ—s'g?ﬁ BT Second Administrative Reforms
®I RUIE 21 ...(@aum)... A9 I/ Ethics in Governance H @&l T f&h I8 TRHR ¥
TS I A7 ISt B STed d3 H fIwat T2 B ... (agm™). .. MU 59 UHR & ol
FATIT Bl ...(TALI)... AT T ...(FAH)... IoIc H A & 1S ... (FGEH)... S
AR o #30 Sft 7 T ... (aaeT)... S 9 &1 uT HR1T . (AaET). ..

THE VICE-CHAIRMAN (SHRI T.K. RANGARAIJAN): Please don't force me to

adjourn the House. ... (Interruptions)...
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sft '{er{ qied: sﬂ%ﬁ 91, The Aadhaar (Targeted Delivery of Financial and Other
Subsidies, Benefits and Services) Bill, ...(@IHT)... IR BT HIYT g AXHR ThR
S| ... (AYH)... I BTA I W 39 AR & §RT I BREAT M1 ... (FALH)....
I d1G SARFAES Act, I8 T S9T § U 980 dS1 macro-economic, financial stability
DI B BT AT ....(FALH)...

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Don't come to the Well.
...(Interruptions)... Please go back. ...(Interruptions)...

st YO AEa: A o @3 S L (@auM).. d9¢ $ 3ER ofdR) 31yl
...(TALT).... 3R IFDBT YT HRIAT| ... (IALT)... 2013 H 3T S HUYS YT g1 B
TV 9, 98 U fShfdea du+ist Tae a1 &% Y 91 ST 31 I HU-sf Yae 91 B Y <,
I T B ST DI BUAIS Bl JHAT g3l dfeh Y oid FHI P gaweHe rell T
IS I AT IH BUIIS] Gae Bl Sl [Shapectst oY, el RHd B & forq Ay
ot #=ft St S 37U g9l § oI MY 3R IAD! U ST ... (FGH).... S5 1
d‘lllri\ﬂwelol éﬂg*—id Tdc, 1881 H 'ensure that the payees of dishonoured cheques are able
to realise payments',@Wﬁﬁﬁﬁ?ﬁﬁﬁﬁ%ﬂ?&ﬁ?wﬁﬁﬂﬁﬁﬁwm
AT <27 H ATS e Al M6 Bligac BT &l it o1, I q 1531 &1 Fdeie faa 7
S BT Hebl SHIAIMHD TIAMAST BT PR YN I B 4B B & (oY [599 JhR &
BILAl 9 IRTTT B B ATLIDl o, T ARPR o ITDb] [T A B B (BTl
...(TGH)....

T e, 59 9w H e awen @l guRA & folg wise dHel
...(TAI).... D RUIC S 715 IR FHaT 7471 {6 2 7 3R & U 376! FawRA Bl I9M1
g, A BT | B S Weles) FHAH §, 9 [[eicd! AHHH BT g1 HRAT 797 iR
gfery A uiferi & RUIE RIS &I < TSI ...(@QEH)... Hivies difordl &
PHHST BT S Tae & 1934, ...(FAUM)... BAR] FRPHR A Giferi & W Bl o
3T 3MT5 | Ufeeteh ST AT ol & 1d §s, A1 SUdb HIfdsi & g TRBR o B
fpan wreRe Rgdd ol &1 91 §s, 98 |IUue ad) Reflol fHar )
BRI SICT HTSHE WX Bl I1d g, SUD SICT DI IAHR (&7 71 9 H U ofd
AT A S uiferdt WRremsfiae aer <1 o1, 39 uiferdl WRTersia &1 Sid & & forg
WRBR DI AaTIDhdT Al b BIgRRIT A15S H 9 YBR P Y BT ATbR o2 § Uh
FAT BT ST VAT ST fhar STy, fTdd BRI 89T i1 9ehl-ghIHd Fefaferc! &
B H, 9 HH | B G [haT SIMY, SHD! I BT BT (61l ... (ae ). ..

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): Please go back to your

seats. ...(Interruptions)... Go back to your seats. ...(Interruptions)...
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it U= ATEG: 37T B9 AT IR B ARG Sf X8 81 HOGAR AR, ISR,
R W[eIer, W[eiey] b aard Ta-+, 7 AWl B ARBR 7 Sl 2014 H ABR 37
T 370 el goie 3 391, 39 99 fawdl &l IReR 7 411 {631 ... (@raem)....

ARG, ¥l I8l JEIfd 3R HEME &1 91 B T1 T ofd GHI qb Hes Bl
WP AN K I8, HEE W A0 R &b U DIg Hepf~rod TEl F=ra1 1, <l
A ot #3057 1 # 9918 <7 =1 6 aAal W R & foy I 7 Bad he
1 T foma, e IR |1e § 4R STd1 el &1 GREBR A A1 AT Sf b g
H WIS BT SN SHAA AT, ISP FUSHT Bl PIg R H 8H HIAE I8, S & ATl §
319 B4 TE1 PR UTY| ISTPIYIY IR F AA-H1 Alfsep T BT F16R 90 F S A
Sl ... (FAUT)... 3w FoR &, IGH QATqH RS Sl e off, IHDBI BHI Bl g3
B BT B [

HEIGY, BHRT < Uh HAUTHRT T & IR HATTHRT IT5T H Ig IRBR B
BT B, AT MU BRI HFeX & §RT Yd &l AR 1 €N T@ms, $is
gRea &1 {51 1970 & S2H A ST AlHS! BT T SR Y6 T3TT AT, IFH Sl g Als|
3R T WSt oY, SHD! AIhR 59 WXBR -1 B b1l AL F Ud ofd T T e
YhR A BIdT RET, B b GHI YUTH 53] 339 97 I ] f@rd I8, S <9 § Afrst
2 3R YR T, ...(ad)... 39 Alie] 3R Y[R & 75 H§ Ul a1 Forqel oY fb
DI BT e T2 JUIY BT AIBR P IR 3 3FIRT R IRIST BT 3R T, JUIY & IR
H S 99 TTE 9¢1, AT B SR H ... (FAHM)... 39 W qI6a] &M, AfhT SR TRBR &
31T & 918 JoIc P HAILH W $H WRER 7 95 3T dRIdh I HeATHR] AR & W0 H
S [T ...(aH)... T8 SR T {6 I & TG SH 1, I & BIC IMSH! BT 39
B 3MTH FaRAT H Sire & oY, SHIFAINHD gae[oT B & [ $6 BIC I T9I &
3ER 31 BRIS ANT &b STAET YHISC Wil B g9 a2 H ShIAI1dh Yre[oT BT BT [T
T 99 <2 H 39 TR - T BIC A T H AU el 1 G b1l J&l SRop o1 fb
T e T o o 6 &9 uie d_ie Rl &l Ssordall & A1egH ¥ ATH Ugamdi| 3iel
B9 99 o1& DI QT HRA Of X2 & 3R 37d 39 o1& P 61 HR 1S BRI [T 11 81 97
AT &b AT BTl H AT BH §AT 8, Sl Ui BRI AR Dl IooTdall Pl ¥ Al el 8
2, Sl B9 o1& Bl g1 PR S BRIS [hAT 8, SH W1 8F YRT BN &1 B ... (FAL). ..
9 S H I8 ARPHR 37T, A1 MMTF Y&ed & §RT i1 18 AR 19 W &, {57 faren
Tl off, ...(AY)... 89 7 Hdd S9 A& B GT B ST 72 T, ... (FIH)... Ieh &A
HIT JISHT F ATETH H HATUBRI AXBR & 00 H 4 B TRIET &b G- H o fotedt
% connections I BT B B ST T2 &l ... (GLT).... NS 39 IHR & M & 918 6
RIS W SIT&T ATl b1 FETT g B .. (@EU)... 'TuT FAl AE AT $
3T 3T aTel 2 981 H Ud HRIS AN 6T ST oy ¥l 147 7, g w0 |
HITUIHTRT ARBR & ST H I AN FGTIT ST ... (FALT).... I H W-IISHR Bl
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IR CERIEE]

zfee ¥ BH A HH S Self Help Groups &, STd! I BT 96T B 75 FAR HRIS HUY fHar
AT B SAfrg H A fad #30) ST 1 9418 <1 AR {5 U HedTUHRI ARBR &b w0
T 321 BRIS 9 T BT ISR, 3.17 G fharder &) I Gsb, 51 g ATHr
AP, ...(GHT)... 1.88 RIS AT, 1.7 BRIS Bl [d5Tell connections, I FF S BT
B 39 IRGR 7 fHa1 81 ... (FIEH)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): No, please.
...(Interruptions)... Please go back to your seats. ...(Interruptions)... Please go back to

your seats. ... (Interruptions)...

it YOS ATET: HF & T TG4 T [Saamd I8 & {6 g8 <1 ff deg 73 fovg, 3
e I Bt R TE BT ..(HauT).... AT ST 37 H SN & Raad it ga g,
AP IR F H FE FEr A fon

TR 94 &I Rrerad garit | gl 21" ... (aE). .

4T 3T RIclis ST B, Rifh MU IR B 9897 {Hdl TR I B 81
fopan ... (amam). ..

ABIGY, I < U HRA &, Mdl BT <7 Bl ... (FILT).... TAR! TRER T1dl &
3R 39 <91 & (414 & foIg QX RE vliag 81 ... @agm)... § a1 81 d& b1 argm
5 781 U IRBR 2, S Yg ©U ¥ [HAH B ARBR 99 B 0TS Bl ...(FaLH).... AR
HHR Al B TRHR Tl ...(FAHH).... TAR T 731 ST 7 19 Ugel Adhed F BHal AT
5 98 R & & oy ... (@au™)... I8 WRER Fam & oy, ...(caum)... 98
WHR AfARN & o1y, .. (@aEm).... I8 TR Sferdl & oy, ...(aem)... I8 TWaR
IR & oI, ... (AHT)... I8 IRDHR 9 < & Ao & F0 & folg AT TRBR
gl ...(FAHM).... JATSME & q18 ... (FAYH).... J&T HROT 2, § B drell F BT I
5 <1 +ft a1 fFam a1 9, I 99 BN BT BIS B Y ....(FAY)... I& LT AR
=0T i 9 g B T .L.(FAEM).. 98 W AN < o 9 g% Bk T
...(TALT)... DTS Th TAT fH=ar 1 I3, Sl 19 H fehl &, ... (aem™). .. Rife
HI BT T e F frar iR 19 @t AR &) 1 .. (=aE)... ST F 91
IR FEgRIA H 9L #4301 U S IS Bl YR DR DI BIH AT, A1 T F21 T
Fed oD e ARl asudl St 7 Yo Bl ...(@agH)... § e arsdl § &
g™ & ITal B 50 ATl TP TSDH BT SASTR R HIAT GLI? .. (FFE). .. g urct
B TRBHR 50 A T iai DI TS el § UTs, 39 UIe] Bl 39 <97 H Al § W TWRHR
TFAM BT ARHR & BT AR ...(FIE)... ST A T HA1, R Al St &
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g | I /A T F$D AISHT BT S AART 9T 2, SHP =id AR ol T,
RTId ST AR ¥, NP J=d Sl BIS-BIC ANl ®I 3R ¥ Sile dTell
gfaem €, ...(aum)... 3 fod 9 &I Sies &7 S fHar 7= 71 ..@agm)... §
A ot #3501 STt 1 gurs <97 A1 6 39 IR I/ $HH! FRA A SIS B
...(TAYT)... TE ATHIVT 37 3R SHD! S B <2 & a1 Bl AR 9gM aTell a1 gH
DI Bl...(FFE)....

S a1, JBT MSP &1 fawa 311 21§ MSP & fawd # &l Uab a1d e A b
BIUF & [ AN MSP P 914 984 SIT&T PR &, ...(FaIM)... Afbd § Rd & &1
T data AT AT <A1 AR 6 9 92 H SN &5 3 3FR Fa9 B4 x0T f¥7el 8, A 98
2005 H 519 39D TRHR AT A, T TIA HH K01 e Bl ....(FIUF)... PR SN &5 |
HER SATET 20T &1 17 B, A1 AR 9T H3, A Aiel Sff SR g fad @3 Sft &
TG H 11 ARG RIS BUY, AT SATGT S K0T 37 BT ST f6a1 1 8, S g TRER
% I (AT AT B .. (qaET). ..

W, ¥ PV <4l 98l Economic and Political Weekly % 3T articles Ug Y&l ATl
o (TGHT)....

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please allow other
Members to listen. ...(Interruptions).. Please allow other Members to listen to the speech.

...(Interruptions)...

Y yOs FTeq: § ITH! W Ged & A G AR . (FEEH).... THI0T & 3
I gS! AT I8 & b SNl B A arel1 {6 2, SHB! a1 20T &l IUA 8,
...(TAI).... A T fohar & ur i1 721 2, SHSP! U B UL 8l 2| I8 Sl
ANTHSICEIRIT, EconomicandPoliticalWeekly HARSIGISTHSIEY,  ...(HILH)...
ST 3T YT 3MR TSI P M| BT SaTeR0] Shx Pel 137 b a1 fpami 7
suicide @1 &, I 54 WR¥C A 9 fham g, S qfHEH foam 21 ...(gaem)... §
A fadt w530 ST Pl qeTs <1 AR b fFgR # el $ 918 ugel! IR aoie §
IR YAE (A Bl 0T S B FaRAT AR IFD! 1A DI s 8, Al g8 A fa<T
H3H, 3BV Sicell Sit 7 39 golc & ISR B B ... (FHTF)... MR 31y fHsami &1 <
3Rl A1 €, S YFAET Bl o THw1 8, Sl gR bR B BH $ WDR  fhar
2l ...(TIYT).... AR I8 HET ST & b U1 &A1 &b A 1Y & A Bl 99 &
oy I IR @) gaRer TE Bl ... (FAUM).... § TRHR DI $HE ol FuT$ 1 AR
o eIoT &1 # 22,000 UTHIVT BTC WA B IR AN b §IRT I INURYT &I Bl
ST BRP DY TSR DI A PR DI FIAT 8, T8 Ugell g FeTT #3137 % A1l
ST P G H DI TS B ... (FAU)... T H BN IAIGA $ A1A-H1 IETAT & a9 Bl
3R ps TRIRET & vy &1 W e9R) R 7 7gd QA1 81 ... (@E). .. TR 3i”
TS ST IUS, Sl ggel IS ST BRal oI, IHBT Operation Greens & HIEIH H AR
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EIRCERICE]
Q™ BT B BT TIT | ... (GH). .. TS A1U-H1Y ST ST B MM I BT BIH
I BRI WRPR & gRT {51 741 2 ... (). ..

HEIGH, ST §H ATHIV &7 &1 91 B ©, A1 I8 9gd ol ITId &5 Bl ... (FIH)....
&Y $O B &A1 4 ] DI 21 ToR AR 8, b EgI & 3rax o 137 Ffedi €
IR I AR AT F fFR BICT-BICT GHIST 841 B ... (agH).... eG4 995 &
fep=TTY T B3 6000 fHEARTIER BT &3 & 3iR IH 6000 fHeAFIER &b &3 H TGITRT FATS
T G B ....(AIM).... T RN & foIy 7oy e @l 91 @l 718 7, S Ugell IR 8AR
PR P 4 goIc § DI T3 B ...(FaUM)... § ARPR DI $9b (Y guTs <1 <
...(STaE)....

<% ¥ 9gd IS! AT H UY-UTdP a9 I8l B, Sl ST P UY-gF BT I@dTeAl 2
..(TALT).... S H Y-G9 DI ST b (Y 7 YYUTAD] b ATHT 3T A Sl FHRATY
off, ITHT X B & [T goIc 3§ "SI ' Bl IGRAT T &1 ...(FAH).... H AR &
&3 W 3T €, 3Afelg g1 ua & b fUsell aR 89RI ARPR b §RT Sl National Dairy
Development Board & TS &I JG1IT AT AT, ST SN SN BT fIH BRP I &
fHamT BT Foigd fBa1 81 ...(Fae™)... SA SN & A1 I 83l U BIeT 4T
URUTE® a1 Al 81§ < 3 100-200 H YET BIS-BIC FHS U 8, S 3 a9 4 317 2
...(TAHT). .. I TS a1 DI M T F eIy ARBR 7 TRUTAD s DI Fa=AT Bl
&, Sl i 81 9ga Aeaqul ™ gor 81 ... (auT). ..

39 < | BN & 70 Tl b X1 H B B} Haer 43 wfererd i & Rafdd g1 g
oAl ...(EYM)... AT I BT 50 HfRrd $Y 4 &1 A =g & awg 780 91 4
...(FAI)... Hd AR Je 731 St 57 wer A o1 fF gIR <9 | O fha &
SRR Tt aRAISHTY €, ST 31T 50 ATel & 151 9 G 810 4 G, 6 o Hf Tl &
aTs il ...(FAHM)... A8 B-9qdT A1 81 AT AR = JISTIG Bl, VT 99 TSI
DI BART WRBR 1 Y [HAT Bl ...(GLH).... I JISTI31 DI Y6 BRA b AI-1, I
F S PN FeEN €, ST W A B S W 39 WER & gRT fhar 147 2
...(TAET)....

I U v €, 9 R &7 R A1) St & SRR A I B ga1 7, Sa1 Ul
H9I TET 3N AT| ....(FAL)... ASTIR BT 52, e a1 vy iR [per wraser &1
v, I A9 v U9 &, Red fofg A= iy #30 Sft 9 39 aR & Jolc 3§ gRefe
YT §Y BT 3reed] [RART H s BT TATheM [T B ... (ag)... § A= fo w21
STt 1 $9d oY 991S 1 A, HIfh ITHT I8 Folc 37T dTel T B T ALY
gieaTE g .. (EET)... ISR & &3 4, e & &3 4 iR f&pet uofper & aa
BB T AT H qolc BT Sl YllheH {HaT AT 8, 396 fog 9 9975 & U7 ©l
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...(TTYT). .. U8 TE 1] Fe! It ot o B9 A w1 9 ST, R Seil & g1 sdfea
et AT Bl ... (). .. I SN & foly TRBR DI gxfcd <1 ALY ... (TALT)....
RBR F THICTS A DR 3= B! IR SN H EPF 31 P HIEIH A sfed o5 &l
S R B ... (aHT). ..

P IR gHNRI Rpel AT oeR &1 fIwT 81 R BT oddhs geographical mismatch
TAR S B T TSI THRT B ...(ga4T ). T4 geographical area # TldR &I HieeH 2,
T8l deR SuAY T8l § iR S8t oy ST el ®, 98 ISR U el B
..(TALT)... 51 GIF1 & FAGHT DI G B & [olQ oW FHI I I8 a1 9 Yol Al fob &H
JYT STTET BT skill upgradation HRAT AT ... (GLT).... TSI, AT BH A-FIC DI
TR AT I WY ATEd &, AT I 31 fl g1 ST FehelT &, 919 Iaf W et rsiee
BT fAY 81l ARPR 7 Ugell IR 9 [I9 BT S WR IR R A8 A Tgd B Bl BH
fopaT 21 P ol STTUSI Bl Ay T ThR B AT 59 doic | X1 TS 8, 98 fHfeea
Y A 39 WHR R o 73 St & grefie & fawy 21 Ruen wR 9em & @-w
ISTTR AR et B FAINTAT BT 59 ARBR 7 9 g9 H U BT BT B 6T Bl
...(TAHT)... T F IS BT 1 37T TR A B, ol 9 & IS5 BT ABR B
9 Bl BIg THR I1d 2] a1 B

HEley, 9 fAuy - s, o 3R $Hficd, gaa1 fhg yeR I T9 8 godl &, 39
APR T AXBR A 1G] B (BT 81 R1eq &1 ST gbldd Bl i HR b forg
g 4 3fTeTel & 915 Ugell IR Bl TR 7 VA1 fbar g b 20 oRg gl &1
HIET PR b FSTel P SAFAR IUHIT G BT BT fohaT 1T 81 &H H1iiHep fR1erm 7 Sl i
BHRAT §, T8 o7l & AR IUFIN FAHR (BT Bl ... (FALH).... TR AHI  Foall
AT ATRT AT, T <90 DY eI JaRAT IR =1 A1RT AT, ST BTH MU Fe] fhTl 3R
FoolT ITTT IR AT, AT UTYIT BT A9 o dTel I AT UR STof=T a1y T, RTdh Rl
Y 2 oI 11 BOTR HRIS DY <9 P Sl Bl S US V8 Bl 3R Booll Sl TS AT, al
S9P HUR Sl a1y o1, e HHf & BRI 80 FOIR BRI YU Shi b
RBUCATZOIIT & SR I TS T1 59 PR W CHAUIR BT Sl 791 2, I e Bl 3R
BT AT &, <l YUY TS P =TI GAT &1 Boell 3R AMYB! qIef T AT, I ILEAR &
REcTth EoeTl dIeTT T, T 37751 3TTYSD! T8 G Tl BIchl ... (FIEH)....

HEIGd, BT 51! GRBR Bl BRI 21 3R fergwar &1 w1 gfoery forar s
b 291 B I Y€ WRBR B 8 BT B fbsg =1 fopar, aF mem &= o, & s 918
AT &b ~Igcd § AR ST ST Bl TRBR B Tg 417 S| §H 39 9 b TG4 I
WHR DI S BT B HAT Bl ... (FIEH). ..

HeIqd, H Hel drgi fb AR < H TR &b &5 H BIB! gl 8] 81 Wy
F &3 Bl S g T8 2, I TR B BT M S Bl {6l THR 7 98 g B
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[+ 3t @]
T8l fharl § He1 Are b 39 <9 d WIa) 7 o GHY T DT 311, BT g 3R
HT JIT <Y ®1 B 39 <91 H RO YR W WY AT <1, I8 M- HYl T8 <
39 50 STl T ATHT FATIT, TAfeh MY <2 &b ANl Bl Ay et T Iuate
BEERE]

HEIeY, § 9IRES & el URAT H XD AT, H gdi TRl 3R afegHl gearor
H YBBY 3T, H PIeT & & H @D AMT, oifehT 31T 9 R 91 BT 38 B &,
3MIT T 3T AT(RY, AMID IS H FRES B STl H gerol df 980 g8 H 91 T,
B 3R TR BT TIell T 81 Ugdl I8 NI I & WY &F DI 9@ Bl B
5T 21 3T o1 3§ S Fa I W1 g SR IR <97 H Bl Srae’] B WS B Bl
&4 a1, A1 98 HIUF $ ATFT BTl 3§ ATl B Q¥ H WRF & & H Sl 94 de1
AR YIeadt 3iR Aol &1 2, 98 R @l 3779 9% ¥ [doTell T T8l ugdn urgl S0
HROT S H B &7 H T TR g5 | Ik {oIQ 37! 2 317+ =12yl AR <91 3 warey
P & A Sl I IS T g8, I8 ol ol Ufeeld WS & SR sl Al olddl feciad
HfET & HRUT S & TR AMSH B S @Ry Jarg et arfay off, 9 781 firefi
...(FTHT)....

HABIGY, 35T &9 Q¥ & 10 RIS URART B I STINE DI GIIeT <7 <1 32 8, I
SO SUTGT ddhellh ST & AN Bl 81 T2 &l ... (FIEHH).... YD UTH Bl b el &
...(AYT). . 3MABT AT I P AR AT fh 37T 10 FRIS AN DI TGRS 11 S S
TT ¥, BF S SMTU% A1 &, s 317ue QT T8 fhaT ... (Hae). .. 39 <9 &l 3foe
TG B b 519 TET & forg <91 7 Sfige! 3, df S| ideologocal faRIe By =
fraTl 39 <91 § 919 TRIET & Ry BT fawyg S, O ST ideological faR1e BT 3
T 59 <21 9 S19 "IMYR" & AIEgH | TRIE] Bl Aieqs! UgdM 1 I8 {1, AT 59T
ideological faRTe S 7 fFaTl .. (@@E)... 919 TREl & oy Aicdal &1 vy dax
M, 1 SHHT ARG e faRlg BRI 7 {61 ...(aem)... 59 Sarevdd 18w
fereafaenerd # fE=g &1 drs+ & TR T S XE <, <l SHP] GHiT B 7 fha|
...(TAYT)... Sy <9 M MM IMSfSATATS B FHSHT dTedl & b Mga!
JMEFEITATS &RIT 72 ...(FIH).... BH I8 ST a1 & & w1 I8 Snsfearaion s
I B HIEE T AT B2 .. (FAYT)... H AMID! AT =R g 5 39 <9 H I
AR ST AT BIs 78 AT 81 8l ....(FALT).... T AT Il I8! B & A o
off, TR WRHR 7 A, F5 B ARGR 7 39 Ao BT AT B ....(FLH).... NS SIead
18 IIST BT TTET W U Bl Slcd ddge Helist 5 3=l 91 @ 98] iR IS &,
STH A 3 BRIS 63 TG DI ST BIIST e W& Bl ....(FILH).... TR I8 AT BIC
IR UR 18 TS| o A1 ATy =ret ebell 2, Al bR I8 AISHT IR <2 H 10 BRIS TRIa1 b
forg ot 121 a1 Wahell 82 ...(AHT).... IABT (AR Hael BT R T8 8, lfdh Mg
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faR1e &= 32, B9 31MUd faRIY @ uRaTg T2l gl ... (@ag™)... TR I8 f[vg 2 & &9
< &b IRE] BT T A9 UgAT d18d & 3R 8F I P IR Pl g8 A ugar|
...(TAHT).... HBIG, H IT a1 ATedl § b TR | TR I8 Sl Ao I8 TRBR
AHR AT B, FgIE & e | I8 S "TH HIR" PR I T, I' g Bl
HIR B Tell AT &1 56 AT B! 727 1S H I8 ARDR IR B | .. (FFEH)....

HEIGY, 31151 59 ST Bl 3T I T o foq e, TR, fBhdl & H-A1Y T 3R
&7 7, R g9 IReR 9 39 9 & A1gH 9§ UF 9gd Aeayyl vy @ B
...(TAI).... T8 98 Heaqyl [q9d & - AGHaaRaT o &, JERYT Sld $1 83| qa
IS 919 I8 © [P 5T &1 il 981 ol SRIATSOIN 7, I SRAAGoIe & vy Bl
9 WRBR  IAYT §9 IoIc AU H Ugd [T 1 ...(@aEH)... JISHR Jord & a9 3
WHR 1 e8] W ¥ifeed &y 8, 981 W JeH, oY 3fR 7egd yfififerdi & 250 IR &
THIIER TR PIRUNE T 5 RUC TN Bl ... (FAGH).... § g Qo1 d18d g P 39 a2
BT I Yo BICT TR B, ST ATST 3IHT I 11 8, 5 <2 BT Sl HGhdaRy ©, 59 9 H
U o 93 A fAfmior § S =+ a1l S AT, . (HaU). .

THE VICE-CHAIRMAN (SHRI T.K. RANGARAJAN): Please go back to your

places. ...(Interruptions)...

it YU ATET: TR ... (FAYT)... 250 HIIS H 99 TR $H S B Sl ARLhFa R
SR AR, ITDI 5 WA RAT IR 89 ANl 1 < &b HGHFdRI Adex Bl AN
I & B BT Bl ... (FAUM).... FF A BF 981 IR R T, BH 3 HHF I8 1) [ad
RN ..(FEYT).... 3R T8 W R 3R et & forg uieare fiyer , af saaT faxiy
3ITST B Ut B IET Bl ... (). SAFAY § I8 Ha1 A {6 B9 Bl HF 4
BHH FOIC P SISl DT S &I W T HIAT 1Y ... (GET)....

ABIGY, Sl AEIDPRY &, SHD! UHd B &I SAR] IRDHR 1 98 MBT BT [
Bl ...(TAUF)... 39 TWHR & M & 915 I & TETHI0 § Wi R4t oF Jior1 3,
I & ARSI § "IFA AT B 3T GG BT B 39 AXBRD gRT fha1 141 B
...(TGYT)... YENHIV & AT & IR § &9 99 Bl g1 © 6 <21 3§ < Agiferes
St &, wgMifored RSt & IF vy 511 §, 9 Qa9 SIS 3789 © ...(Fae )., Usdl,
<1 B v Y ﬁ@qﬁ%’lﬁ R %\'*, JER dominance in economic activities TE SATGT
21 3P BRI IS I T & T WX IR AT T &1 IFd BRIT sub-urbanisation T
TR Y% §AT & ...(FAHM)... 8 sub-urbanisation T ST TR Y& §AT &, "TIMT
RIS ol ©a AR o &I 1 SR TRGR - SHIferg {5 & &8 3 & i wa
&3 €, 39! 39S gRTAGS Al .. (aE™). .. "3 AT A & HH 39 TRER 7
SIferT fopa for 9 & H SN BIC e § ... ([TEF)....

THE VICE-CHAIRMAN (SHRI T. K. RANGARAJAN): Please go back.

...(Interruptions)... Please go back to your seats. ...(Interruptions)...
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4.00 p.m.

Y U5 ATET: <P I 100 BIC SR &, I9 100 BIC BRI Bl 3T TS BT BT
o Sl ..(caaem).... s9fay WTE RSt & fog &iiR "spyd Il & forg 39 goie 3
Mt T TR & A1eAi BT 9GIhR I ST 96 BT ST [HdT1 1 8, #_T I8 A & b
ABR - U 95 ST iR IR H&H IS BT B [HT Bl ... (FIEH)....

HEIEY, § 9% HEAT A {6 WRA B S 954 9! ARG IHd &, I8 39 9 B
AH I B .. (FAM).... 39 A T B U THR B didd a1 BT B -- T ST e
BTN 93 8, S BICT AhId a9 &, SHd (TR 31X I8 SAMGR HR&IdT & ©J
2l ...(TAY)... T I S & (& S SHMGR HREIT Bl UH dTdhd ol BT BT ST
FRYI $HF o7 I Aegd a1 31R At TN a7f & foly SR&BR 7 39 IR S H 40,000
TR $9U &1 U RE 7 &1 S {631 B .. (@aEH).... IRGR 7 7 hadl ga-1 & fea
2, 9fcm I S Mheel @ € 3R S Ad<l-Ue & & @ €, 9 Ad<l-Ue a7 &
SHMER BRETARIT | I S Ue=aRl €, S96! ¥ =it axdb, S9! RIIT <1 BT B
9 WHR & gRT {61 71 81 ... (I, TAR S H S 7L 91 7, I 999 I3 Bl
BIE U THR B IRF T8l B8 IS ol ...(FIUH)... I§ I 9gd d91 &, I8 <9 9gd
TSI Hifera faeryanait ® ford gY 2, safom a8t w werd ot oy & 0 8, Hegw a7t Y
BT RIeT & ATegH | A, FegH I B Hod AIAT o ATegH | A Bl ... (FIHH)...
HeH 9 D1 HoIT 39 AegH 9 Y B 6 a8 o gl § k81 B, 9EH I Bl hodl
1 A1ed | oft € 6 a8 5 gR o Sast el &l SidT 8, Aifde 39 9R 78 a3 &Y
B A4 3T 98T Ahdl &, ST BH AP ATERYT a1 Fe! A S| ... (FAL)... 39 ALH
T DI &H T 31T 9T Fabdl &, ST I 3 ST HifoTdh JoR A1V, I GURI DI bR &9
AT GG ... (TAYT)....

(SyauTeas, it foeht Rran a7 5v)

9 HEIH 93 B &9 I 31 I Wohd &, 91 O UHR | S H T4 innovative
ideas TIRY, ST foIT &9 STQT | TSI AEAT BT TN B b | ... (FILT)... S
qH I B &9 9l 991 Ihd €, o9 o RART § T 3 AR B 8, b1 b
MUY B & BT BT TH AT IQTYI ... (HAUH)... T ALH T3 BT 9 I 11T 97
Hehdl T, S9N &1 A T IR 31 Gl o saegadl g, S Gaensii &I iy &t
SIQ ... (FGET)... $9 FEIH a9 DI &H A4 3N Ig1 Fabdl &, 99 BTIR Toh e H Ffa
JAILIH YR AM2Y, I GIRI BT HRA BT B (AT S| ... (FALH).... 39 &9 a1
1 89 I AT < A &, 919 7Y AR G&H SN & forg S TRT ARPR F gRT 911
T &, S IRrAl B 3R IR 91T 3R EAR! WRGR 7 39 IR fIudi $I 1 9 &
ST 39 goic & A 4 {HAT 21 ...(@agm)... 79 qd 7 el § {6 I8 5 I9ic 7, T|
$Id Y ATA BT 78] ...(TALH). .. 3R A IR ATl & golc H SEI, Al 37 914 {6
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IAHR 7 UP consistency & 1T AR TITAT BI M IG1AT Bl ....(TALT)... BH I HH
JMUGT TRE VAT 7Te! fohar &1 fh 2003 | 2008 T fiscal deficit BT ofd I8, TG 2008-09 H
TG TS BT gad TN, Td MU fiscal deficit BT 6 TRIT PR AT ... (@EEM).... AT
<Y H Nafeat gic HR WRBR FA™ &1 1 fHaT, Afhd <9 o S9ar 7 99 1Y !
DR L [T, RiP T8 3MMIdh 3 F gfers o, P! 39 T2 B ST 7 THR] |
...(FTHT)....

HEIEY, § a9 ofd H I8 BT I1e N MR 31 59 a4 31 B Al 2 {6 &9 @ o
q1ct & forg & oxd &, T o i faaR & fog &M a)d € ... (@agm)... 98 ufed
qIEaTd STt @ IS fIaRIERT & g91fad 8ia) &Rd 2 ... (auM)... 9 a6
TSEATE & G2 & IMIR TR HTH B B ... (FFET)... 1952 A o HR 37T ddh 3R foheft
9TET = 37U TS (ORI & 7Rl AHSIT Tl (BT & ... (GE).... 3FR ol urdt =
|I AN B AT ABY I g BT T BT g ...(@ag)... PR e urdt 7
RIS @aATga &1 1 78] a1 8, A1 § 9 74 P A1 $8 Ahd g (&b g &
RIS Sffaler H AR STe arel a8 urdl &, R < § a1 jroiiifire gaigd &
ISTRT BT &1 ... (e ). .

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Why don't you go back to your

seats? ...(Interruptions)... Go to your seats, please. ...(Interruptions)...

# YU Aa: qeley, H g8 Al Hel @ 6 e 4 o9 | TaHy @
RTSTIT 3118 &, T4 & G STl T SR a7 1 ... (). .. 98 T4 | 971 2,
ST 1996 H WA ST ATl B, 371 e AR arsiudl i & Iqed 4, A i A1e Bl
WHR &1 ...(FGLH). ..

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please go to your seats

...(Interruptions)... Resume your seats, please. ...(Interruptions)...

it U= ATeq: FRISY, T HI HA! &l 5 Al Sft & Aged H 9T AR 15
AT T [P Ahel AT ORI H AT ... (@aET). .. DT T4 81 HROT 7 {6 g0
ST DI TSI H TG4 DI Y [T TR AR 19 Bl {97 qA16- AT fergeaai 3
AT B TSI D T TSI ... (FALT)....

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please go to your seats.

...(Interruptions)...

it YO A1G: FEISY, § g8 Pl A b 1ot foF Hl bR BT <27 BT aTqTavor
T 8, IHBI Sl T TST HRYI &, 98 I8 & (&b fege H fUsel 70 AT B IS 3
R AfER &, R®! @R < A1y A, ITH! FIEHR &1 R 7Y, .. (caaem ).
R TG DI ITHT & ST AR AT, ST6! & el (<1 711 ... (@ILIH). .. 5 T=iaf
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EIESERIEE]

TP ST 8P Yga] ANy AT, IH §F Bl a1 B S o] (AT 11 ... (FGE)... 39
TG BT &h <7 BT BM 39 IR 7 {61 Bl ...(ag™)... TG4 Tgol 7R &1 U4
e FY TR FA BT S AR TWHR & gRT f6a1 1 81 ....(agm™)... 31
AT ST BT e BH U- ST STGSHT IS AR ATV 8, TS STANA BT U7 TR] bl
P SYM? ....(IFE)... H D! 1 A {6 321 & ggm w341 3 s A4iel &,
I oI ATe Ugel A fofan 8RT o 3R TR19 &1 U1 9o 7, 1 Ugel IS TdhTSe
QT SV SR gy gRefte &1 & v 75 off R A St 7 fhan . (@aem). .
AT 1 < ATt Tgel udt Ht L o1 6 &9 SI9-99 @11 91 @ie ared 82 89 I8
gafery @ierT aTed o, Riifdh &F TR B didhd o1 ared Jl ... (FFH).... 89 TRId ddb
AT G ATEd o, Riifh gHRT urdl dfed deare Sursar St o faeReRT w
B B 8, YHIH AFIAG & AT BT ABY B B 8 ...(FaLT)... Sy § I8
He1 I 6 RIS ¥ <1 AWy &, 98 BRI 3G H1 IR & ...(FaLH)...
TG & AR B M 9™ & oIy, T Hadl g9 < H Aoy o &, ... (ILH)....
gfeh &H AN 7 U+ TRER BT S {2 # gai &1 Jard fhan g

37 # § P a1 b el were #30 of 7 f99 R 9 <9 6 3 fhar g,
T TR &1 TRHR T 8, 39 IRBR & A& R 82 ...(AILH)... 39 TRHR BT el §
2 -

"SI AT SR TR H &,
3o & ToR A IEd &,

H 3P BI-BIN H SH b <7 STATI,
S AT 8R R 93 &,
SHT AR RIS &,

B9 I g1 ST H R 1 TehT=T S|

2 2id T2, IRAT g,
BH Q2 P S H ISATd AT " ... (). ..

9 QU Y YCTIR-Yo 3R YRS 9T, 91 H TRl & & 3 919, <1 & ganaii
BT AR S el TRBR &b OIH IRIF-YOTTell Bl 3FT o ST A8 & .. (TILH). ..
TE WRBR, S B B TRER &, TE XGRSl ATHI0T ATIaRAT F EN B 9Gol bl
HHA ADR TS 8, SH Fhed Pl b+ BT B I AN R Thd 8, ....(FIHH)... =i
50 ATl # U IR B T1 97T 81 89 I ITRQMYE Bl GRI Aofail & |1
9T ared &1 39T <91 &1 SNt 3nTfeTes deTor 3T B, 98 91T & fb I8 9 oNIaR
TIRT & 9 TR 3T 96 &7 Bl ...(FaUH)... J& 39 R B! 999 go! Ahardl ¥ fh
AT U ST 39 I BT FIH SITGT eI 21 ‘Ease of doing business' P &3
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TE ST WY UH-A1Y I TG DI BAN IR HUR Ul & T4 SI1G] BT R 574
U WBR & Y ¥ 91 2| fSAMCIZoe & 918, Sl 99 991 S I8 gall 2, I8 ©
PTel g9 DI SRIIARAT TR T I BT B, Sl AR IRBR & gRT fha1 11 gl
...(TAT).... IMYDT TRBR & TG H @i A+ Aefl Sl |Tge IR 377 oY <, 3779 I
TR gl ¥ o7 o1 &R 9 & B ¥ ol o we¥ 991 & BT 7 L (a). .
39 (o BT & @R ST 9™ BT BM < b T AT #ff Resurs "l 7 frar g
gAY Fa¥ U8l H 32 39 golc & oy 9e18 <11 =g & I8 IoIe U 31uH U
YYD IoC §l I PIs UScl goic T8l o, dicth AR 5 AXBR B ARRT-3 AT U1
goie 8, orad #1eaw | <91 # wf a1 feem o+ 81

JATST S 3MMYH Folc W Fdl B & AA-A1I H Byl aigi b WRBR B
AHIRT® 2 W AE@yUl 81T 21 ...(FAHT)... 39 goic § WHR Ral & fod 7 S
AISTTY ABR 3Ms B, IFBT fAR1E HHF  fhan s § ¥ § $e1 arsdl g (&
[T & 3 A 519 89 ALaLAL. & f&d 9 et Jas 311, IHHT W iRy wir = fawam
99 B9 g Afeasll & Bd ¥ [dd dex Ay, I9@l A R s T fha
..(FAI).... TTT & B FRIRT GaR= Saell fad 519 &9 Ao amy, S9aT A fariy
ST gt o fhan e gt 91d ® b i 7 graife ok & 9a O 721 fean, afea
...(TF).... fwa &1 519 g9 9 § gRafTd w31 &1 v o, T 39 Ry &
R W FE T Bl B4 GAs QAN ..(@aUH)... § AWE HAT A b STl db
e & faer &1 U7 5, HH-9-54 [adb & v IR ITd1 31T AT a1
...(TAUT)... TT <3 39 91 &1 el & {6 59 WY 91 H Albd o DI MMATST Bl GG B
BT g1 T, IO JA&RT H T8 BT, ... (ALT).... SIS HIUF & 749 IR folkaT gal B
...(FAHT)... A FGIH H Al d Bl JATATST DI 7Y (BT YHR F TaT 81 Febel|
AT FHI & oI & I BT 9T B Favd B, Al 83 97 RN Bl 9T 21 3
Fhdl| § g: el A b AHIRTS &3 H, A1 & d iU uret sl ki s
qdP AR IR §s ol ...(FIHH)... TR TSR NIl & fod & fog, d9fsd a4
ST IUTETI ST o ST [AaRT & 310Y BRI B & &

3T H § A IS q1d FHE1 A b S & fABT BT 7 7T Mt SR Y |
HETHT el Sl 7 B8 o7 - H A9 AN Bl U AEIS <l g b Sq 1 39 Plg A1
TG AT 379 79 H TS &[99 3ifcH BR TR 98 Afad & 3 31 &9 H 3@ 8¢
IS AT .. (EL).... H T4 & A1 HE Feball g b T 301, #fl Resr1s /el Sff
F g H TR TSR B i1 | JIoT1 91 2, I8 THAT Q9 b TG ISH & T8 Bl
&I H IGH I 1 379 S8 W f5efl gawR ot Sraor-fewoht o= 96 €, ... (@aem). ..
QIR Q2 o TRIG BT 3T FRIRIDHROT AR ST b B G BT AHISIS FHARIST B B
g S B9 WRBR URiag 8, SADI 37T AP Te] Db, ...(FAH)... Fifdh I B
ST BT 3mefiarg iR fagard HR SaT U1t &f I8 IR MR yare #3 oft e
TS A1 & A B ....(FFH).... T§d-95d gIdIa | ... (FGLTH)....
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please go back to your seats.

...(Interruptions)... Please go back to your seats.

sft faemR gwITe fReTe (SR UREn): AR SUHHTEgeT SfY, SRS doie IR g
arEl b HeT & FAd1, ARG L. I AT Ired S A G a1 Hib [T, § 3%
gIAE IAT G| ....(FALT)....

AR, I8 U SRS gofe 81 IR I I ST goic Bl G dred] 81 § I8
IHIE BT AT {6 q97 & qd foret w301 Fergwa=e Sft el <ife S7iep! 1 dier 81 faam
T | i IRE | I81 e § U gaN R SIa1-fewhl, IR-Rarel &) J<rs =1 &t 18
g, 9% 39 & oy g 21 e gafore § f5 98T 391 & el & SR g4 g a1y,
< B qEA W) Tat B ARy, <9 & Hurer W) gdt g ARy, SRISHRT 1R =4t
B AT AfH, oot <9 & M-TeR W =4l 81 78 B, 1% W 749l 81 & B, R
AT IR I 81 el 8, AR-RI1e] iR =i 81 &1 81 AIIeR, I8 A& BIyd 91 &
forg 8189 <91 @Y STHAT | FEA1 e f R ave St iR 917, <91 oR% | 3R 'Y
JETE, 39 QIH1 Bl BTHR < Bl ST §1d & AN BT IRBR g7 BT HIbT <, 8F < &
TS 3R AISTdT1 BT 3T &1 BT BTH B

HAIAR, T F VA i 3MMT &, ST9 1B Bie Pl AbY <9 § IRBR g1 | 31
TRE, 2014 § Had T B TR TR, Blel &9 & 1 U= < H AT ST Dl IRBR g1 | AT
STt 7 a7 fopam o SR et o7 foh 89 BTelT &9 199 TG iR 15-15 TG B9 Fah T
H S BT B BN HRIGY, IR AT &I Y, 39 AT BT HIbT 37T TAT| 31d hael JHAT
& T, fdl & @i H v vudn i TET ugdn Ay qd 5§30 o | 12-mrge W)
A o w3 ST, e HE Sft 9 S AN 21 H 99 W $B el Gl 3EH
TMsd1 ST &1 U IR & - "JFRRI WISal 3 T1a BT HI9H JelTd! 8, TR I s 3T, AT
a1 fhdTeY 1" I8 ST 9oic ©, I8 had [hadl 8, I8 ATh<] Bl HhSolld g

HEIEY, 1l U Sft S9-4 Wral & ey # 7l ) TE A1 S I S AR &
% 15 g U MG, A T TG W AR A SH-69 G Gordr a1e] {6yl 30 IR
WAl | W 24 RIS W TlhT & iR fR-eR 7 ff 92 81 %2 8, Hifp 319 Al &) S7fig
T B IS B T A 5 gTa o T B, 31d e off Wt 7 15 g S 31 arel el
B IR, s X8 I "IedT A" H 12-15 B9IR $UY H AT B g1, Sidfd
TS Sl I=H-1 TR <Ieil 15 82 a1 b Yed 10-71 96 Y 3f1R 379 10-15 TSR 39
H TS ¢lcll 91e] 31 I8T 81 3R lel, Whic, SHa! e 3iR A1eR anfe &1 @9 Sirs foram
ST, 1 98 Pl AATHR 25-30 TR SUI H I 81 ATIER, §8171 hael TR H 550
PRIS BUT G R BT B [HAT g1 3 AR H Sooldell AT TATs | 39 IR H BIHT
fRaTdl stichs &1 SSSTael ATSTHT & T8 TRI ATSASIT DI W BRI P AH IR PR
SN PR ET Bl UBAT I B Ui, TR H Ul Bl I =TS ggel BT B Ale I
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TG A H W S W ot SameT o TN Riciex Tl WRaT I8 €, Bis ¥R &1 I8 fUwen
Reprs &1 a1 bR 3 ol $Y NG B BRIG?

HBICy, ST dxE YU H3l Bad SIH] Ao 81 59 IS § 89 < 38 © fh had
1T HEfT BT BrIET gail 191 Ui R NEE of w8 8, § feea 4 gars,
I HH YA &1 38T 51 34U e A 5 ARG DI TR 4T IS 1 AIRIAR, 4! 8AR
R HA S IS gY 9, fay w3 off 71ET 1 ofR ¥ el faT =1, IewEieR difean
2 o forlt ufectar oregarel § 9T @1l 89 981 U 2 iR q@T § & 9=l a1am & forg 31
& A g9 F A8 el g1 fbds il b1 g=f 99 917 © 3R Siaed Ud fod # fha
RN BT <@ Ul 87 R < § R SRR fafecdrey, sruard €, S99 7 93w
Slacy &, 9 a1l &, 7 sfaayicd &1 3T ¥ gelTol BRF? hdel Yigde ST ¥
DI o 3TN 3R ST 33t Rt & foTy B 12

S AR A F T §b A1 gl § TR Jaer A A g1 a8l b saR <t 430 St
1 1Y &1 7l ST 37U TREYR H 81, 4l 96 | 3R A o1 & A1 dls 1 397 SR
& BIS W § HToR BIgd WiHd B & (o AR Tl 21 370! &1 A1 91 el 81 T
T S0 aRE 9 g # Rarg O e W T8 S 81 39a! IR Ard 91 Y &
R cTEe o= TaT 7, FIRTe 81 1 81 /ey, 30 A B Sires &7 $B 1-dT
TE §, 7 IoTC BT YT 7, 7 AT BT I ® o B7l SIS 1 X&) 8, R BT 8?2

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Ramesh, please go back to

your seats. You are all tired.

St fremR v fATe: 9IaR, $-9S B, 8RR 99 ¥ fRal @ e 99ig Il
21 919 ST U B Bl § Al SUBT Bls WRIGGR el 81Tl -1 g™ W faiferg
TNIE BT BTH B &1 S GRBRT 3G 3R GRBR beg ©, S8 Dls WiIe 8l gl
ITH @IS A1 A1 T 3MEH B BT 5, TIIRAT Bl Bl 51 H IST8R07 <71 =1, o
IRE ¥ Alcddl AN g3l Uid 9l 3R U 89IR & R A b9 & g3l 2 8-
SETafert &1 /1 d oArgHl § B o2 ATl § I o ol TR & 3R ST 9K BUY o &
o 3 1 wrEle 81 NI $© Al & aed1 Sai ot drgHi H €1 4aT 81 |

AR, @1 U T AN Tl &1 ST & g e TIor1 SR U9 3§ 89R
A JTRICTRT AT&d St 7 FTe] Bl 2| SB1 HIHE] IS Bl 97 B BT BT (5T B

HARIER, TR B G DR &1 TS qISIR H DI T 8] [ X&! 81 3R Pls GURe
R ATSIR A IR 379 BR ST ]8T &, 1 O JATHIAT AN S AN Bl ST BR Bl
BT PR ©1 3TN [ <2 H AN S8 A &1 AT $Y Y Bl qeRi] 8111, HY §7d! SA
A BN fBATI & Bl IR AT BT S AT & B a1 DI 5| AIER, 3 TP IR
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[sft foremR wwTe feTe ]

|1 A1 did Q1 3T T @12 [9g 9 81, IR gedds 81, AFH Ok @3 S, g
UGS ST 81 b BT SRIY| TS &1 BT (BT TaTE 8, AR 81 2| 981 $Ad G
TS 8, IUT IMTRT Wil 1 8T P AART ISR &b {77 918x U= o 38 81 31 fhdl ol
ST SUST BT AN Yool el Tl (el X818, f71 SRl a8l arcqs <y 8l I8! 8

S TRE ¥ RIS & IR H AT AN S H B 14 BRIS A STT&T ART
SRISTIR 81 S {70 ugell IR Iog 99T § § Urgde FwR e ofrar om1 § S&ie ard
o7 b AT geT Y SADBT HUIS BT, AT 31T WY gl H I IRT § V8 &, NS § B &,
Y |F 1Y L T, I 8, AT & TAT el 2| AR, TR I U1gae Had fae ar
YRR SIaT 91t 3 U dle & R &1 &1 forar o1 3 SRISHRT & faxied) 81 5= g
IraeT foan o, g #it A AT St 7 S8 o7 1 89 Ui A1el 9 9 BRI Al ol
RISHTR S BT BTH BT 31T T8V b <<F BRIs AN H I MY+ fha= AT Bl JeTR
f&am 27 et ARyl e I8 €1 Rl e W8l 52 A $E W2 © b e 39 A a1 8l
TRAt B, S WRBRT AR B, 3R SHP RIATh ISP AR 1 BIs A bad entry PR ST ®
SIRSESED permanent retireWﬁ,WWﬁﬂTWlWW?ﬂﬂWﬁ@
&, S8 JaRaT RerR fo5an 511 @1 @ - e <1 41 % &1 91d 21 89 gd = #3017
e Y o &R fawmT 9 fohaet U @rell U 21 37Tl Jrai Ug @refl U &, o wR1 718
RISGE

HAIIER, 37751 27 & BT 984 TRI4 21 39 IR AT A GET8 & 78 &, $811 Bs a”
=91 DI, B WICT H I YIfhw o gal R U, $7d I e -uIihed™ &l 7=
P P AT AR PO W & T SBI BT o1 b T IR &6 I3l § I 79 IR oax
TG =R AT H FHAR Bl eeie gY &, FIae 70 A1el # 89K A1/ Weie 78 gul 89
ST 918 & b s TSR USRI A QI FT g1 §Y 87 ARPR i A T
T IE T, T w¥iE T B, 91 TR U8 e WIS 98 o] qd? UP a¥W Y SEN
SIKIT R & 3R GAR A% YS! ol &1 3T 2 D ST DI JaPth 11 9Ted &, 31T
Y 19T <2 € - UT T TR 82 MY I BT S A FE & [ & Ifheai™ & Rae
&, Saf AR Aorar wEig 817 &

HIRIAR, AT <20 BT 7201 fHA 7R &1 &, I8l H1 A ST g1 ORE A gdig 8l
T 21 3711 Jaeids H YA B, TR 2, fHam ’1e &l Wil o) 381 31 891 $s aR a0
H S RIS AN &, AR & AN &, TAA/TEC] S Al &, I Gael H =i il §
A W BRI A3 A e HRA1 A 6 3R IR U< B dhds Tl Bl
BIs AfHT g A1 Jel faeel § 98 I5ds Far BT Te1 AT S, $6 THR IR <2 H I8
fyerdr 81 89 3MUNY fRde &= IRl fh 319 39% Uhwydl < BT B HY| IR <97 §
SART A1) & Y U 2re” W SO SER 3 O ©| 39 BRI | I dgedi Bl RS Bl
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Y TS e §, S96! UeTs A8l 81 Ul 8, U THH THRTY 81 TR RISl q1ed Sif 3
SR TT H 17 ST BT TREVT & fIy AT 9or 1 14 fham o1, ifdpT AR
ST UTEl B ARBR o SHD! b= bl M fhar g1 g9 aredl b Sqd! 981 fhar
Sy

AR, $81 ST BT =4l Sff - 98 3BT I 8, i o H qad q1 W8
TR B AT & - HR| AT 317 o1y Fondt ettt 7 Y @rel SITY, 87K @&t 500 T 81
ar 500 AR | 50 AT MURT HeR F T el FoR difsa Afral & forg emus
U AT 8] &, e | Il HAIRIS 3RYATS &, d8] X1 <%0 o I8 8, TR H $B

I B, <IfbT PR b IRTATA] B! [SFhd §, SUD foT¢ TRBR Bl STSIH BT ABT

AR, goIc H BT BT ITD! AN BT $¢ UM ATHBRI o S BT aTal Ald
[T TG H fhT 7T 211 A SR

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Nishad, please yield for a

minute. The hon. Minister wants to say something.

2ft RS AR ([T U<): R, i %1 997 A SR ... (Haem). ..

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF STATISTICS
AND PROGRAMME IMPLEMENTATION (SHRI VIJAY GOEL): Sir, in the morning,
we had assured these Members, standing here, that the hon. Finance Minister would
respond to their demands in his Budget reply. So, please ask them to go back to their

seats.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): In view of the hon. Minister's

assurance, please resume your seats. ...(Interruptions)...

SHRI C.M. RAMESH (Telangana): Just one minute, Sir. [ want to say something.

...(Interruptions)...

sft emei® faardt (SR UREn): Ugd g 9HTE A STy, R g e 91
Eatani

sft faemR vaTe fATe: IR, U= §FRT 99T complete B9 SIRTT

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Rameshji, let him finish his

speech first. Vishambharji, you please resume your speech.

o ferermR yare fAeTe: Ar=gaR, ! Rat O JSH €, 99 flop 81 TR &1 B
T A had 91 SHTAT B BrI<T 81 X8 8, [BAH B SHdT BRIeT J8) Aet Y87 8l
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[sft foremr weaTe fuTe ]

B T i1 fmamt & g &9, 991 IR & oy ifdre 1% &1 |ieT 81
TREBR 7 I TRDR BT 40 TR 141 ITa1 H YA B TR Sl 8, T &5 157
ARBRI 7§ AT DI AR B A 7AT B [T AT B AYD! G 49T AT AL 81
SET? AR, Ugdl ¥ R &1 B hiSe &1 & A1eaq | oo 91 81T 2011 39
JAIHA & AR IR ST HIHIH J HH I1d 191 BRI §RT WHR (6T ST ¥z 21 fUsel &
AT H I WWBR AR bg WRHR 7 M1 ST BT 20,374 RIS BYY BT YA
T, fra™ 319 5,650.37 RIS &b G, OTAH Paet 53.94 ARG fHA1 BT BIIal garl g4l
W@ﬁﬁwﬁfﬁéﬂﬁamemssm,wm,WW%%‘?WH&
<IRT & HH F B 200 T[T BT YA BRI, AP SH1 FRI F 918 S0 | HH T 8
&1 g1 AR, 2016-17 ¥ 19T HUFGT & 31 1.27 HRre A 31X 39 foeiia oy # 9 o
mﬁﬁglmprivatewwiﬁmqga@%lﬁﬁ’l,m,%(’)ﬁﬂﬂﬁiﬁ
FId 51.52 PRIS BT YA (AT 2, ST NFTH A HH & 3R 39 NI BT 1.82 e
21 319 MY IATSY b §ADI S AT B3, STafdh 1.2 Hfcrerd WiHs el o1 firer 21

AR, Al FHT AR Y= Bl GATal b GHISA H, A1 FETHAT S+ <97 &b
JT fHAMI BT VP ARG SUY T BT Bl A% B BT AT BT AT, ST AT T qRT
&I gaTT B ATIER, 2016-17 ¥, 5500 BRIS & AU 2733.67 BRI & &4 fhY Q1 1 99
10 ARG BRIS H A 671113.42 & R & &1 §UI §bi & gRT [BAMI BT 01 o1 4
TR B STt B ATgaR, fa=iiferal & A | wHIR foram S 81 3 Sy S
TRIET0T T A1 BRI B H TP IR H A A1g fF <2 H 648 P s b €, R 6
forvaraeg faRIvsii &1 TTae 81 <%1 9 Pl 4487 UGT H 1014 | SATST 48 Rad €1 2 H 70
S fazafaenerl $ gTad 984 ©RME 21 396 U A $ AR S 781 8 3R 371
Giaemd &1 &1 F=d By feafdenedi & grend 9gd STl WRE ) i Y IR
TR H S, AT S, i, I9RY, ARG 3 gl g Sy« T8 5, Said
IARY AT TEMHA] ST 61 G9e1 &3 8, g8f iR A giare] giaumn Suee T8 2|
IR U & P feafaenery § Boiare, YR, Fial, 9RT $ Bl 984 W14 ©, d81
TR AT &b AR 3 TF T faculty &I 2|

AIIER, BV (49 el 3 1 QX BT 8, I U UATE o9 78] 8, technicians
T B IR-TRBRY W61 F Irg T BRI F75 & BN IS I q NGO & ATferant
& Ty B B & TT SIS Sl b IRRER I AR b BN BT b folg HTH R B
IE W9 EI1-89TS 81 V&1 81 O -9 T &, I Jgi Y I ot gy ¥ iR feramit
DI IHDT BIS T4 e (7l T8T 5

HAIAR, T2 H PIY BT I8 A Tl 1R AR ARICT BT HIH BRIS| (AT DR
&, R STt fpar= i @e1 it 51 =re AIfet 81, dreld 81, siicl 8, SR 81 31 9%
&1, T A AT BT M I &, oG 2 B i 2raweq 7oiqd sl 81 Mg fa
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ST 3IR TR BT AT FAGIMRI DI THSHR of STl & 3R 3TST | &SR] fishermen
TcehT 3R UTfHRAT BT Sidi ¥ d8 &1 1R ARBR A A1 8 fh ST GSrIT ST A1y
IR S fodl & oy A=Y 99718 I+ ARl

HIRIAR, IS G20 & BTATd 984 VR &1 SRISTIRT Bl WH DR & oY S &9 AN
J goC H Yragr @ A1, 98 984 A ATl $BI+ 2014 H B8l AT - Y < $ Afagr §
HeNGT PR < & ier ATl BT A1d 1 81, AT 3T B ALNET of 3¢ b 2019 BT g=1a 7 81
3R 2022 ¥ T4 B, T <l §H A A<l © fob 3T 2022 ¥ 70 ARG AN B 1B <3110
PRIS Tl IS Tl Y, T& ST 81 AT Afh 3T 70 ARG AN DI AIBRT S BT ST 2022
b arge] f6a1 T &, 98 WY YA gA1a & Hih UR AT B1 8H ST © [ a9
T BT A BIAT &, 519 last § A B time I8 ST 2, I T R BT 57 T8
TIHBTS/IMAT & IV, S AT & U, $Hd U2 & foIv BRA U 997 & Sod
PG HIYATE! § M < ST 2, 98 F9d 8- H $g a1 2 b JorT 719 8, TR 9 9
T, g9 W 9991, 39 IR § JAS! AHM S| I8 BT HIGT S BT 8, T/ 2014 H FI
o7 {6 B9 10 BRIS AN DI ABRI & BT BTH B, [HAMT DI STD! SIS $¢ I oI
S BT B B AR, $H AXDR 7 DI ST el (5T &, Hadl A diei arell I8
TS gl ATIER, <X ¥ SIgi-Sigl g9 gV 2, 981 R AW Y9 JA1 S 7 GHIY B 8
I B STIE W 24 He faSiell 37 @F a1 Hel 21 3 fasielt o1 Seures o) 7 I3 €,
Al Y Iy fIstell 17 ISl IR u<w # fIsiell @l gl @| gl 919 SR U9 §
AT et 8 Sff 3iik aiRaeier gred St o ARaR off - fRrErge S wirhH 4 ot
HHCA B, T8l & &9 AN & aTc] 8, 981 IR 24 H [I5Tell Xe1 o off, e 981 R 15
e, 20 €¢ W fISTelt T2 et 321 31 981 % A1y -4 957 W €19 Hed © P gAR forg
S QRI ARBIR, ARG AT Sl Bl AP A< 2|

AR, foT TRE A g= M dleiiurd o &1 M fhar 8, 9 fdgR 10 9, 98t = fra
ETR BRIS BT aIIal HRSb AV & fob 89 B8R & [y & forg U <31, <ifeh g=ra &
a1 ® a1 & a8 @ gAd! el o1 JaR, X IR g H A stRaerer ared Sff &t
WHR o [:ged oTell a7 ®1 dM fbar, F:ged Te1 A UHT <7 BT S 6T,
1:ge @I A U Q7 D1 B (BT, 15 R I SATGT FATSTEIG] UM < DT BH
foraT 3R ASTarl ®I oIUSy <= BT B BT 47l AIaR, 96 g§RT Fardt T it
GISTHI3T BT §¢ B AT AT Bl T aR% IR RIS A1Sd Si 7 SR U< &6 Aol
P BT H AYSTT I BT BT fhaT 3R TAR TR AIST Sl SHPT IHIST 994 B A8 <7
B B &l 7 Q1 ¥ 3R &, ST §H @T8d © b AT Sl <2 H HES &, TR B,
YEFRI §, SUd MG BT Iolc H B IAT-Id1 e ol 89N fad #3015t 51 FDI &1 91d Fet
2 3R T 100 URILIT FDI S97 H IR 37T &1 TR S & Sl BIC-BIC AN &, J HEl
SITGI?
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S ¥ SQEE! N A YR AR q4iG 81 1 51 84 He II8d & [ AT S 100
BT Al AT 8, AT 100 TRAT DI 10 B B, 31T 28 YRICT SIYAS! o <d B, 39 gig
URRIC oI ATl ol &d 8, 31T 20 IR¥E S o1 <l 8, A 319 100 ¥9 & HIc |
FAT Bed 8l P F 3MTD! 100 DYV < BT T9T <l §, AT s 1Y b &4 100 B9I
Pl 43 BT 7 BT 99 ol B, BT 1 3T TRT & ©Y § BIC 81 X8 8, T < B AN
B IIHH IR 82

AR, S 10 HRIe IRART Bl Ui g T dd &1 (Y[ 91 <7 &1 A
AR - AT 8, T8 U JAeN &, WRIAT 8| $HY Bdel dIHT BUT-1A1 DI BIIRT S|

HIER, ARSI AR & AT AYBR 7 1200 BRIS DU Bl FeRAT B & AR 24
T HEHA BicisT Wie $1 I Pl &l § WBR A Hel aredl g b U8 89R /M
JATAl BT STeh HRATT DI JILRAT Bl SIRY| I8 g gole INIG faRIE gore 2,
TG fram, AorgR fRIE go7e 2, IRISTIRI 3R SRIIRAT BT Q] B qTe] Joic
2, I8 el & B arar 3R FRI BT ggr@T < dTell goic 81 <97 § fham) of
JMHEATY AT & oIy I ol ATH 1 BT AR 2022 & FUA @1, I8 ST
DDA U G T, ST § 5 JoIC WU & AIEH  HE1 918l g fob Sl I ST §
RIS fY &, 9 9 S IR T8 SN &, ERTAd IR T8l S & 3R 2019 & SoldR H
ST YD T M S FR-RIUTEY &7 Wt It W8T 7, I d< g1 A1l 39 <91 §
RIS, YEA SR SRISHIRT FHI 8141 A1V JITIHT Igd-984 g-aars|

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you Vishambharji. Now,

Shri S.R. Balasubramoniyan. ... (Interruptions)...

SHRI JAIRAM RAMESH (Karnataka): Sir, till what time are we continuing
today?

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): 8 o'clock.

SHRI S.R. BALASUBRAMONIYAN (Tamil Nadu): Mr. Vice-Chairman, Sir, on
the eve of the Budget presentation, there was great expectations -- creation of jobs, a rise
in income tax limit and so on and so forth. But contrary to expectations, there is no effort
to create any job here. As far as income tax is concerned, the present Ruling Party used
to say that income tax limits should be raised from two lakh to five lakh rupees, for the
last five years. When they were in the Opposition and the UPA was in their place, they
were repeatedly saying that. So, one expected that, at least, in the fourth year's Budget,
the slab will be raised. But the slab was not. raised. However, I must admit that standard

deduction was raised to ¥ 40,000. But, at the same time, the education cess was raised
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from 3 per cent to 4 per cent. By raising standard deduction to Rs.40,000, the Government
is expected to lose about ¥ 8,000 crores a year and by raising this one per cent cess, the
Government will get 11,000 crores a year. So, they are giving from one hand and taking
it with the other hand. That is the position. Transport allowance of ¥19,200 and medical
reimbursement of 15,000 given under Section 17(2) were taken away. Basic excise duty
on petrol and diesel was two rupees and additional excise duty, six rupees. Taken together,
it comes to eight rupees. That was also taken away. They gave some relief, but again they
have brought a cess. The long-term capital gains tax has also come. Now, I would like to

mention certain other things.

The hon. President has mentioned the contribution the Pradhan Mantri Gram Sadak
Yojana has made in connecting the rural villages by roads. Ensuring road connectivity is
the first step towards network connectivity and other things would follow. So, definitely,
the Scheme must be welcomed and it must be carried out in a proper way. The GST
Council has been responding positively with regard to the new suggestions of changes in

the GST rates.

Sir, Iwould like to bring to the notice of the Union Government the practice of levying
GST on projects executed for State Governments, which amounts to a fiscal transfer from
the States to the Union Government. In a way, it is a tax on the States, paid from the taxes
collected from the people. Moreover, it also adversely affects the financial capacity of the
States to execute works. I, therefore, request the Union Government to exempt projects
executed for State Governments from the purview of the GST. There is another thing.
When we give money out of MPLADS for the execution of works, there also the tax
comes in. It is also considered for GST. So, these taxes must be definitely given up, so that
the entire amount earmarked for the schemes are properly utilized. Post the Fourteenth
Finance Commission recommendations, when the share in vertical devolution of Central
taxes was increased from 32 per cent to 42 per cent, hon. Members may recollect, that
the Government of India had reduced its share in the Centrally Sponsored Schemes from
75 per cent to 60 per cent. This was done by the Government of India unilaterally on
the pretext that the States had obtained additional fiscal space due to the increase in the
devolution to States from 32 per cent to 42 per cent. Unfortunately, a few States like Tamil
Nadu had suffered badly due to the Fourteenth Finance Commission's recommendations,
wherein the share of horizontal devolution for Tamil Nadu was reduced from 4.969 per
cent to 4.023 per cent. So, we lose a heavy amount. This can be corrected by the Finance

Commission itself, or the Central Government could consider this issue and see to it that
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justice is done to States like Tamil Nadu. It is just a few States, not all, like Tamil Nadu,
which are losing out. Such significant reduction in allocations has been noticed only
in the case of a few States like Tamil Nadu. Therefore, the Finance Commission, with
reputed economists, should have identified this shortcoming and should have provided a
compensation mechanism to assure a minimum level of increase in devolution to all the
States. This failure should be corrected only by the Union Government to bring fairness
in resource distribution. I request the hon. Union Finance Minister to provide a special ad

hoc grant to such States including Tamil Nadu to ensure equity in Central allocation.

Sir, the hon. President, in his Address, has mentioned, ‘My Government is working
actively to remove economic insecurity among the poor, farmers'. I am glad that the
Government of India is implementing the Pradhan Mantri Fasal Bima Yojana to protect
farmers from the vagaries of nature. [ am sure that the State of Tamil Nadu will proactively
work in meeting the objectives of the Government of India. However, I wish to inform
this august House that the Government of India has reduced the budgetary allocations in
some very important schemes like the Rashtriya Krishi Vikas Yojana when agriculture is
the mainstay of this country. Also, there are other major schemes which cater to the rural
areas and the poor like the National Rural Livelihood Mission, the National Rural Drinking
Water Programme and the National Urban Livelihood Mission, which have also suffered
significant reduction in budgetary allocations in the last three years at the national level.
The hon. President in his Address has mentioned that "My Government is committed to
strengthening and modernizing school education system in the country." However, the
Union Government has not increased the allocations for schemes like Sarva Shiksha
Abhiyan and Rashtriya Madhyamik Shiksha Abhiyan over the last three years and they
have been largely stagnant. The investments we make in education sector are long-term
investments, and if we do not make adequate allocations now, we may have to sacrifice on
the economic development in the long run. I, therefore, request the Government of India
to significantly increase the allocations for these vital schemes. I also wish to point out
that many Ministries have not been making release of funds for the Centrally-sponsored
schemes to States that have been committed by them on the ground that they have
exhausted their budgetary allocations. This is really unfortunate as it affects the resource
planning of the State Governments. Consequently, there is a huge backlog in release of
grants from the Centre, adversely affecting the implementation of the schemes. Tamil

Nadu alone has pending arrears of T 6,696 crore to be received from the Government of
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India under various Centrally-sponsored schemes which are pending for more than a year.
I would like to state a few examples for the consideration of the hon. Finance Minister of
India. Under the post-matric scholarship scheme, an amount of ¥1,547 crore is pending
for Scheduled Castes for more than a year. The annual allocation in the Budget is grossly
inadequate. There are pending arrears of I 1,312 crore under the SSA and 1,588 crore
under the RMSA for projects that have been approved by Central Project Approval Board.
Almost ¥ 3,000 crore are pending for that State. The Government of India had sanctioned
construction of five fishing harbours in Tamil Nadu at a cost of ¥ 521 crore, of which the
Central commitment is I 298 crore. Though the construction of the fishing harbours is
nearing completion, release of another ¥143 crore is still pending due to under-budgeting
by the Ministry of Finance. I, therefore, request the Union Finance Minister to make
adequate budgetary provision to the above Ministries to enable the Central Ministries to
honour the commitments made by them to the States. Hon. President has mentioned that
under the Metro rail programme, works are in progress in 11 cities. Metro rail project is
being implemented in Chennai, and parts of the project are under commercial operations
now. The project has transformed public transportation system in the city of Chennai
and further, for strengthening the Metro rail network, the Government of Tamil Nadu
has recommended to the Union Government to sanction phase-II of the Chennai Metro
Rail Project, and I request the Union Government to approve this project. I am glad that
the Government has approved the 'Bharatmala’, an ambitious Highways Development
Programme at a cost of ¥ 5.35 lakh crore. I come to understand that projects for a cost
of T 40,000 crore have been approved under this programme in Tamil Nadu, including
the three new elevated corridors in Chennai, and the Chennai-Bengaluru expressway. [
request the Government to expedite the execution of these projects and I am sure that the
Government of Tamil Nadu will provide full support for land acquisition for these works.

Thank you.

SHRI MANAS RANJAN BHUNIA (West Bengal): Hon. Vice-Chairman, Sir, this
is my maiden speech in this august House. I heard the deliberations from very famous
personalities from both the sides, from my left and right, and tried to understand the
implication of the Budget placed by the hon. Finance Minister, Shri Arun Jaitley. Ours is a
country which is governed by the people. The Constitution was framed 'for the people, by
the people, of the people'. The founding fathers of our Constitution thought that our great
country will be governed for the interest of the people in the rural India or in urban India,

for the youths and students, for kisans or labour force, for technologists or agricultural
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farmers, in the same tune as they deserve. I served as a Member of the Legislative

Assembly in West Bengal for six terms, that is, thirty years. I took part in the deliberations
of the Budget, not less than eighteen times, to initiate as an Opposition Member. But
the prevailing situation in this august House today gave a very strong pain in my heart
today, where it was not in order. It is the apex House represented by the representatives
of our country either from the literary world or from the political background, both are
the representatives of the people - indirectly or directly. I came here to learn something
to improve myself and to deliver the goods properly on behalf of my party led by
Ms. Mamata Banerjee, the hon. Chief Minister of our State. On my left, Mr. M.J. Akbar
is sitting. He is listening. Analyzing the basic conceptual thoughts of the Budget, I think
that it is against the concept of federalism. The entire concept, as I understand, it may
be wrong or it may be right, but to me, it is absolutely against the concept of federalism.
We protested it. Our Chief Minister protested, first in a loud voice that demonetization
would have a catastrophic implication on the entire economic progress and growth of
our country, and it happened. More than 200 people committed suicide in India. In our
country, we have 6,49,481 villages; towns, 7,935; Assembly constituencies, 4,120; and
there are 125 crore people. In this spreading out demographic context, if we analyze
what was the effect of demonetization, in sudden stroke on the 8th November, 2016, on
the people of India, not on the Government, not on the rulers, not on important political
leaders, but on the people, unprivileged, poor, poorer? Many people have committed
suicide. We are having 1,38,000 bank branches spreading over the country and there
are 6,49,481 villages, and our population is 125 crore. We have 200736 ATMs and the
population is 125 crore. The result was long queues long waiting hour after hour, the
people were crying. The old-age people became helpless. Many died on the spot or in
their homes and many people died in the family and some died on the agricultural field
by committing suicide. Their voice was not heard properly by the Government. Starting
from the hon. Prime Minister to the Finance Minister and the entire proud Government,
they did not listen to the voice of the people and the Opposition. This is not a healthy
symbol of the Parliamentary democracy. We protested that sudden implementation and
hasty implementation, of the GST would not give any positive effect to the revenues and
to the delivery of the budgetary provisions of our country as a wholes including all the30
States. What was the effect? The Government's revenue mop up was lacking by more

than ¥ 50,000 crore. It is not my version. It has come in the Economic Survey. So, our
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hon. Chief Minister, Ms. Mamata Banerjee, protested along with others, all important
political leaders, including one of the best economists of the world and the former Prime
Minister, Dr. Manmohan Singh. He told categorically, "It is a monumental blunder." But,
nobody listened to us. They were moving like a Spainish Bull. They did not bother about
what the Opposition was saying. And, what is the effect? The effect is also the lack of
revenue mop-up, affecting SGST in the States, CGST in the Centre and the Integrated
GST as a whole. The result is that agricultural growth has come down from 4.2 per cent
to 2.1 per cent in 2017-18. Industrial growth has come down to 4.4 per cent in 2017-18.
Only the service sector has witnessed a little rise. Employment generation is in negative.
I was listening to the former Finance Minister, Shri P. Chidambaram. He pointed out
very important aspects. When the growth is coming down, how can the employment
generation be high? This is the basic question. I belong to medical profession. I am not
an economist, but I study the economy. I belong to a farmer's family. I live in a village. |
am a medical professional. So, I see it from three angles - the people, the society and the
problems they face. Hon. Finance Minister's mission is to strengthen agriculture, kisans,
health, education, employment, MSME and infrastructure. But, where is the money?
From where will it come? Will it come from the sky, or, will it come from other countries

as donation? It is not reflected properly in the Budget. It is not explained.

Sir, I come from the State of West Bengal which has got the best health infrastructure.
I was comparing the parameters and the data given by the Central Government, the CSO.
I was looking at how the Union Government, with the help of the State Governments,
running the show for the benefit of the people, for the prevention and treatment of diseases.
The approach of the Central Government is ambiguous and confused. I cannot understand
what they are thinking and what they are going to do. Hon. Finance Minister has proposed
Ayushman Bharat programme. It sounds good. I appreciate if it is implemented properly.
Nobody can protest that. But, it has become very much doubtful because the previous
year's announcement has gone to the black hole. It has not been implemented at all till
now. Then, there was a scheme for health insurance up to one lakh, which is completely
non-existent now. Sir, through you, I humbly ask hon. Finance Minister to clarify and
enlighten us on how he is going to implement this Ayushman Bharat programme and from
where he will get the funds. I appreciate the version of the hon. Member, who just spoke
before me, that it will be a great benefit to the multinational insurance companies. It is for
the multinational insurance companies, not for the benefit of the people. Sir, I have been

a doctor. During my practice, | have seen that when a patient goes to the hospital, they
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first ask whether he has got the health insurance card or not. If he does not have one, they

will simply say, 'get lost'. If he has got the health insurance card, they will say, "Please
come and get admitted". Within two, three hours the bill jumps, jumps and jumps to more
than a few lakhs of rupees. The patient is lying there without any treatment. Doctors keep
visiting, blood is taken, and, all parameters of examination in pathology, biochemistry
and radiology are completed but no treatment, and the bill is going up and up, which
gives benefit to the insurance companies. The insurance amount gets over. Where from
this money will come? Has the Reserve Bank of India got a special reserve fund for this
programme of the hon. Finance Minister? Please tell us, we will be pleased to learn it,

and, we will accept it.

Sir, now, I come to the issue of agriculture. He has given us a rosy picture that the
income of the farmers will be doubled in 2022. Today, when I am making this speech in
front of you in this august House, the growth of agriculture is 2.1 per cent. To provide the
farmers double of their income in the present context, in 2022, the growth of agriculture
shall have to be 12 per cent. This is the basic economic concept. Sir, I shall be grateful to
the hon. Finance Minister if he enlightens us with his agricultural arithmetic and economic
arithmetic to convince me and other Members in this august House as to how he will give

effect to this in the agricultural sector.

Sir, now I come to the issue of employment. While sitting in the chamber of West
Bengal Assembly, I heard the Budget speech of 2014, the Budget speech of 2015, the
Budget speech of 2016, the Budget speech of 2017, and, now, the Budget speech of 2018,
I have listened personally in this august House. I read it thoroughly in between the lines.
I got the points. Where is the employment? Two crore in a year is supposed to be 10 crore
by 2019. So, at least, for 3 years, it is six crore, six crore, six crore. Sir, were six lakh
appointments there? Any appointment? And, in this Budget, he again reiterated that the
situation is such, the study is such, the effect is such that there may be employment of 70

lakhs. Where from will it come?

I was really enlightened by the explanation of Mr. Chidambaram that employment or
job-creation means employment which is permanent in nature, which is having continuity
in nature, which has fixed salary with all benefits given by the Ministry of Labour. So,
if that is the thing, in reality, how will it be implemented? If we consider employment
generation under MNREGA, 100 days job has to be considered as a permanent job, you

can consider, because person-days created is good, but still lagging in different States.
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5.00 p.Mm.

Our State, West Bengal, under the leadership of hon. Chief Minister got first place
in creation of 100 days' employment. In India, West Bengal secured first position in this
oppressive federal situation. I mean it. It is oppressive because we are not getting help
under the constitutional privileges of concept of federalism. In West Bengal, we started
with ¥2,03,000 crore debt burden. The Central Government has got enormous debt
burden. I understand it; I studied it. We wanted and we prayed to the Central Government
for some moratorium but it was neither considered nor granted. Minimum sympathetic

consideration was not given by the Central Government to our State, West Bengal.

But, it is running. Hon. Vice-Chairman, Sir, the hon. Finance Minister has given
us a rosy picture of Beti Bachao Beti Padhao. It sounds beautiful. Sir, I should give you
information that our State, led by Ms. Mamata Banerjee as the Chief Minister, has been
implementing the Kanyashree for the last six years. It has been recognized at the world
forum, in the city of Hague. About 45 lakh girl students were provided with scholarship.
You will be astonished to know that this year in school final examinations, 1,23,700 girl
students are in more numbers than the boy students. This is the effect. The girl student
trafficking has become less in number. Child marriage has become less. I humbly submit
to the hon. Finance Minister to forget about Beti Bachao Beti Padhao. On the lines of
Ms. Mamata Banerjee, the hon. Chief Minister of West Bengal, they should follow
the Kanyashree, which has become Vishwashree. She has introduced this year another
beautiful programme for the girls and the womanhood. Under-privileged, poorest of the
poor girls, during their marriage, will be provided twenty-five thousand rupees by cheque
to protect the poor families from any embarrassment during the marriage ceremony. You

follow it. I humbly suggest hon. Finance Minister to take up this programme in this way.

MSME is a very important component in the industrial development. Other than
the service sector, the entire small, major and medium industrial group has come down.
It has come down to 4.4 per cent. Manufacturing sector has come down miserably. So,
where is the growth of economy? Where is the rosy picture? Where is the Green
Revolution? Where is the Blue Revolution? Wherefrom will it come? I am watching
only the saffron revolution, nothing else. There is no Blue Revolution, no Green
Revolution, no White Revolution, no economic revolution. He has made a reference
that the structural reforms will be achieved to the tune of 8 per cent. Where is the relief

to the poor middle class family, salaried people? Where is the salaried people's remedy?
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Where is the remedy of the middle class? No structural reforms are there. Everyone

expected hon. Arun Jaitleyji would come with a specific positive proposal to give them
a remedial measure in this inflammatory condition of inflation. Inflation has reached an
inflammatory level. Unbearable situation has been created in the market. Heoil, =Tad,
TTeT AP T d¢ U g1 Hon. Vice-Chairman, Sir, there is no remedy to that. Instead,
this Government and the hon. Prime Minister are very sympathetic to the industrial
sector. The ¥ 50 crore limit has been extended to ¥ 250 crores for corporate tax.
Fantastic! How can I term this Government as farmers-friendly, middle class-friendly,

poor-friendly? This Government will be termed as big industry-friendly, rich-friendly.

Now, come to the banking loans, credit limit to the farmers. Last year, there was a
target that ¥ 10.5 lakh crores would be given to the farmers as a credit. But what was the
achievement? Rupees five lakh crores were given, only 50 per cent. This year, with great
aspirations and dreams, the hon. Finance Minister has given a picture that credit to the
tune of rupees eleven lakh crores will be given. Will it be achieved? Sir, the entire country
is witnessing the sad deaths of more than 12,000 farmers in our country. It is reminding
me of the previous Government which came up with a positive proposal for waiving the
debt burden of the farmers to the tune of ¥ 72,000 crore in the farm sector. Why not hon.

Finance Minister come up with his concluding speech tomorrow.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Bhuniaji, one moment please.
This is your maiden speech. You should not be interrupted. At the same time, the time

allotted to you is twenty minutes. You speak well.

SHRI MANAS RANJAN BHUNIA: This is a great opportunity for me to speak in

this House. I am grateful to you and the hon. Members.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You have come now. In the
coming days, you will get many more opportunities. How much more time do you

want?
SHRI MANAS RANJAN BHUNIA: As you wish.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Take five minutes.

SHRI MANAS RANJAN BHUNIA: I will be waiting with full eagerness. I can

salute the Finance Minister, in the interest of farmers, if he announces that he is going to
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waive the debt burden of the entire farmers of India. If it is not done, then I should say
that this Government is anti-poor and anti-farmer. This is my conviction. These are my

feelings. This is my idea and my expression.

Now, I come to Minimum Support Price (MSP). I come from a village. I have my
own land. Paddy is coming. §H ﬁi TE I ool S &1 How are the Food

Corporation of India and the Jute Corporation of India operating in villages? I can speak

about my State. I cannot speak about other parts. When farmers are in a difficult state,
in a precarious economic situation and compressed between market and hoarders, even
during that period they did not withness the presence of FCI. The village moneylenders
and hoarders came as saviour to the farmers and took the paddy with the lowest rate. I
think this is the experience of the majority of the Members in this House. What he said
was that @H T H ST What Dr. Swaminathan had suggested was cost plus 50 per
cent of the higher rate of the cost of production. Should we not give the minimum
respect to the advice of Dr. Swaminathan? He is an internationally famous agriculture
economist. We should. I humbly submit this to the hon. Finance Minister. Kindly
consider this. Pay respect to the suggestion of Dr. Swaminathan and give your

declaration in your concluding speech.

Sir, now I come to Bamboo Mission. If is dangerous to listen 'Bamboo Mission'. It
is dangerous. We have three Missions in India: Jute Mission, Coir Mission and Bamboo
Mission. I was State Cabinet Minister of Irrigation and Waterways, MSME and Textile.
On the suggestion and advice of my leader, Ms. Mamata Banerjee, our Chief Minister,
I came to meet Dr. Ahluwalia in the Planning Commission and met hon. Prime Minister
Dr. Manmohan Singh. I told them about the thoughts of my Chief Minister. What was
that? It was to establish a Natural Fibre Mission. There are so many fibres in the nature.
Why are we concentrating only on Bamboo Mission in this Budget Speech? Bamboo as
a whole does not sound good. There are so many fibres. You have jute, coir, bamboo,
etc. All the Fibre material should be brought under one umbrella which was previously
approved by the Planning Commission and that is the Natural Fibre Mission. It will
help all the States and all the beneficiaries, particularly the women for their economic
earnings and also safeguard environment. I humbly submit this proposal to the hon.
Finance Minister. Instead of increasing the amount of 31,290 crore to Bamboo Mission, I
request him to recognise and give approval to a natural fibre mission to include all natural
fibres. Sir, I will conclude. My time is very short. I will come down to concentrate on the
sense of deprivation, the sense of oppression, the attitude and the mindset of the Central

Government towards the State of West Bengal.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.

SHRI MANAS RANJAN BHUNIA: Sir, just a minute. In the Rail Budget, our
entire railway projects are neglected. For expansion of Metro, everything from East-West
Metro, from Barrackpore to Barasat, from Joka to Diamond Harbour, were surveyed in
consultation with the State Government for months together. But in this Budget, there
is no reflection. Eight local trains were going to be withdrawn. A letter was written to
the Chief Secretary that they were going to withdraw eight local trains. How can it be?
...(Interruptions)... In the scarcity of petrol and diesel, train is good for commuters and

passengers but the Central Government with a negative attitude is going to withdraw it.

So, with this, I conclude. Sir, I am grateful to you for giving me this opportunity. If
I could get a little more time, I could have spoken for my State, but this Budget, to me, is
a dream but not a reality. To me, this Budget is a rosy gossip but in reality, it brings tears

in both eyes of the people of India. Thank you, Sir.

i} foefia FAR frast (37T Heley, Wad gl H goic UR 4] B_d Y 59 Jol
P P 37T W BT WRIA BT ATeT| THRT UIe] JI] ST T, BN oS 3R AR
R AT #11 T USATID Sff SR I AT B AT T & [P [HAMI Pl ITdb] ITS Bl
ATHTR) oo fHerT ATfeq) 89 gHeN I8 A 3 & f6 IR wlig & forg wagedt &4
H BH AN Hed BT S AT 8141 A1V SATIY goie § THHYT Bl o fad w31 Sff
ST EINUT B 7, IUBT H WRT BRAT g, oAl I8 IR I8 I ST6” &1 H @l ST
12T 6 AT e 1 FER BRI FHY Pl TSl 7 8l

gofe # Ul HEqul "Iyor 10 BRIS YRARI HI 2cel $2INF o & IR H 81 89
SART ST W TR R4 8, <fh S Tfh AR G H3i] W18d 7 Hel 8 & 3R ¥
AR AR BT 8 &b aR | I8 =N B, A 3781 11 gA™] 1 I8 & b ol
To! T SIIRY ST Bl Aol 59 9T R YR BT 8 b <91 7 Afsda Raist &t
B B R DI S 1Y, ST $HD! R &I S D ST6vd Bl

HEIGd, g9c H PV 3! gl Pl appreciate BRI U SARI UIST AT AN A I8
HEAT A1 [F 95 Al 3 59 ToIC I SN BT IR g3 21 g8 &1 N a9 b
TIIYT WH B b A1E ST BT ST DI I8 SHIE A 6 TR aore H S b
forQ ugel & 9 Yord @1 uRATST161 W H3 a1 811, <ifd g @1 a1d I8 & fb Yo
F AR 39 goIC ¥ ISR B YR ARE IUET Bl T 81§ AT FoC H 600 Xerd
I Bl ITUS BT B 91 Pal T 8, b a1 ATl U8t 3T TR 400 LI Bl
STAY B DI G0 g5 oY, RH § 12 T AR NS & &, offh 31l Ib I8 IR
HINUIT IR PIs HH Y o1 gl 5l Feley, § IRfe Bl g b e & I 12 el
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TR YIS BT B Sles ¥ STog Y (BAT ST qAT TE AR T 91 394 eMfie
e ST

By, SUd MeTdl 39 Hib R § A1 fog 731 Sit & foor & forw sifsen 9
IS PO 3R e G AN 147 BIg-19 BHIRM DI RIBIRRI $ MR TR Hgol Casl
H IS BT IR 32 TRAC I 981 BN 42 U fHar 741 Bl I8 316! 19 8, offdh 39
91E Bs IR Avodl BN BT IR Jed It 9ea fear = 7, Ry I3l a1 w1l
fapd 3T Y81 7, STl TR BT 91T TS X8 ©, ST TETE 531 U0 Asd Aol Je-IR3c
ool hes AT 2ft, <ifehT 31d ST Bl $HHT 40 IRAT W9 ISMT TS IET 2l T aRE
A A g e 3R Te #30 Jrary A1 § A 11 B WY ST U IET 7l H
forT w10 Sft 9 SrgRIe =1 AR 6 57 B Arrsi # g IR e @l g8t
o <Tg d1fs Irsal wR ifcrRe disT 9 US|

ISy, e & Hdies Ao & fud e & forg Sy werar ff s
R AT B| S 37ATdT N UF gleadt 9ga e i Bl 39 BRI I
WRHR W T8 MUT Bl & fh w1y Gl & forg aifsen &1 i te a8t v
TG, ST gafR SR feAeey Wed & fou g1 g S=ic 2 fs faa w=fi s sg am &
positivelyoonsiderﬁﬁl

W, eH °9 SIEG %% I BT internal security & 1%1‘;’ left-wing extremism Udh
TSI AN &1 gART e i s30T RIPR gar 7, dife BRGF oiR LWE &1 ywfad el
& oI IAP TISTHT 319 WeH HR <1 T8 81 S99 NS DI 37 gl # e H1f vt §
Ue Bl faaepd 31 T&1 8, SATIY #-1 I8 AT & fob BRGF 31k IAP, SIF1 &1 fhv 4 3% fan
S|

HEIeY, Ugd Wi Bl fSATSS 3R finalise R H AT B YD g1 ST
IIET| S 3TATdT, Db X1 b [oTT a1 3ffde & IR H g IRBRI Bl U8l I

I &1 S DB AMfh AT AR AU ol TR BR Feb| A & dla BS
RefTST 819 # Y fererpe SATelt 8199 i gR fobam i =nfeul

AEIGY, NS H BH Bs Arod THIRT O 9o Wxal b arex Wi,
AT NI, TR, PMGSY 3R Th1eR R SME § Il B & timely release H
FHET 37TE & Aex A U1 SR A ORI 8 W GHY A BM Bl IRT B b fo7Q 157 Bl
37O AT W YA Tl BRAT ISl 21§ 97 IR A 1 a1t gl 2, gqfory
HRT IE GIId & 6 Ao el ThIFT & M iR s Relisl & X 0 a1 Reg Hh ga9d
RESIESCINEASILY]

By, ANfSIT § b1 Red # ft BB BT B B STHORd B 31T b Bl AR
AIoTTRl H SRRGe Sffthe SiI®R &1 UTae= fhar ST J81 &, oifeT anfeem # 70 w=3ie
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[ feref A forepi]

I SITET AT 9 § oot WY 9 81 &1 ol 9 |rat § §6 a1 Rk 221 98 97wt
GTefl TS € 3R o1t Y 4,376 UM YaTIdl H ®Ig §& 78] gl f991 9% & f$fea THe &1
e 1 U7 e fhAT ST bl 7, Y H SRR A A8 AT BT AT b aifsen §
TSl A §ahi Y TRETS Weft SY 31K financial inclusion &1 TAT faT ST 78IGY, 14th
BTN BHITE 7 RIeRe &1 off fh e foviner Ry s # $s 90 WRde Iur <
3MR ITAT BT 10 YA U1 1T ISP 18 s RBR o Pal AT fb GST AN 81 F a1
=9 RIBTRET Bl AR fham SITQem 319 <fb GST @R 81 gabT &, H A1ed g b SDRF 7 forg
IR U o RIBIRY o1 oY, X 319 75-25 B TTE 90-10 TR foham ST ATfRy|

P ARBR 7 U 070 g off forar & fop ol a1 ST &7 Herell IR &R JE I Bl
1 ARG B S8 15 ARG B STRI {6a1 SIem § qHsiar § {6 s9d 99 IRBRI b
TRIT BTBT g ST, Fifh IToT-BHATRAT BT ToisT 3R U BT 3 8% q819 &6
Ugol 801§ <1 STl 81 399 ¥rodl a1 SURT W 9¢ STe iR SfS e U9 &1 b ot
JIfad BINTT H 31T H1EgH 3 ARBR A MUT HRAT 161 b $9 IR Bl SIRT PR
YT Ye 1 &1 HIIH W[ G|

3fa H, H o=y w201 it & w1907 & URT 68 BT TR AT ATHINT BT AT $9 RTH
BHET T B T vs TRBR 7 < F 116 Tl BT 8™ 31 8, BT P ARBR 'model of
development' & w0 # fIwRid Haftl g9 9t 59 Uad & R 7 8, Rifh 399
'Cooperative Federalism' @1 MTa-T BT Scoitl< BIT 1 fh¥dl 19T BT UM IIAT, T81
B IS AR B TR Bl ® 3R 399 b5 BT fhfl TPR &7 s@e 8] 81
=12l =g o fact #4301 Sit o ReetTs 3 59 fRIfT &1 W v

S gATdl & A1 H AU II FHK BRAT g, TIdTa |

sft eRdwr (fER): #eiqg, 999 39 & foy gwgare| S99 9 # &9 o Al @t
e 31 Y IgArId § ¥, S BIe-TNa & el o Ugdh Jgt ugd 7, ) grde | |
BRI BT B

AT g fo=T #3A1 Sft 7 A8 H 12 FaTdl IR Ul I8 GADR AR 77 4 10 FaTed
Y &, FTTPT IR HHAR H ITH AT AT G351 ATy & o F7 AN 7 69 aredi 4 4
55 Tl b T T, ST STl H qeeii Dl T@DHR AT 77T Y A &7 AR FaTel &
fop T o1 H 3 g2 PUING & - &7 3771 YD HIc[d &I V81 82 MMqb! RIERT &
oft? e WU A TSR o &1 184 SAT9H &1 &, T4 g1 D1 U< o &l

HRT R FaTel & o 781 g o R1er & IR H 9+ Harel IS 8, H F81 ‘3R
RUIE" (Aser Report) 9P ATEIH A quote HRAT ATEINN ST. HIHT < b I8 SITTHM
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Rremfag 1 a9 2004 A 2014 F I, I RUIE 7 AT & b 10 RIS g2 =71 707 MR
formal education < BHRT VAT & 37T 1T, 9 g BT UG BT g1 fhd TR 872

AT HAIRT AT & AR 1 8Tl 3 UG 7, TSIl A1 g fo<] #31 Sif dlerd Y
forgel &, #_1 Harel e gofe | Hfrd el 8, U= A9 < &b 8 31 91 X8 b &1 7R
9 HIHR BT autonomy <=1 &, TG AT T8l U AT A2 H W PR Q1 =T § AR
U ST P ATETH A G DI AR BT dTad g b H feeTah Adex &b UeTeR Al 4 g,
ﬁﬁﬁmeconomistsiﬁﬁq}léaﬁ?ﬁ%ﬁ?%?ﬁ?703@3@%%‘1—\’3@
TfecTe ey Sfexefh T =rel RET § - S04 AU fha-l RSN 8, g8 39 g

ART 3T AT & & afe 3y goic <%, &% 91 WRaR 6 dg $UY SR ol &,
39 4R 5.70 RIS $UY & & HY H Iail § - I ST SUR okl 8, I1 G DI 8
Economists ®&d & o IE fiscal debt trap W‘-TPWIT%, Wgﬂ@ﬁﬁﬁﬂw
fhaT? STl WAl 3T Y& I8 © [P ... (@au™)... 91 $s IR ey 8iar 2 &
...(AUT).... 3T 9 7 Bl HEIG, H S AegH | HI & Al F 37Tel1 Harel I8
PEAICIEU f 9 <91 9 2MIT 42-43 ordnance factories &, <ifd d ST a1 "f[?Q[ Rty
ﬁ%ﬁ?mﬁmww-wﬁﬂﬁwsﬁglstﬂ:ﬁﬁkﬂordnance
factories off, T oMY Y& A BRI & 3maTd # Fi o1 k27 RS ITH FHITA 2,
ST JATI R B FIRAART & ARl H URTIeI I8 (ST FawT 3ITQIT Al H IaTHT
3R T Aot

HRT STTCT HaTel N & HGH H g1 el AT A1 T 341 ST Dl 1l § Srear
H B BT A7 3R H e 9 HRaran, A g1 ge 6 ST8i-o8l, BIl-BI! Sel i) St
dead assets &, NTH ARBR & HRISI-IRE BYT o 7T IR RThT BIs SUINT =81 8l
TET 7, STH §9 S & B3 IRT BT oW Y| Te¥ & 778, fords Tt a1 Ridh Yeord 7 9 g
PRIS & U 1,500 RIS HIoTaed &, Sl od g H 81 Fobd A1 d 30-40 I I ST &,
Rt 1 O 181 21 39! SR fhaa! off, T8 garan S =1ty

HRT ST HaTe 2 5 28 TN T SR FHIRT BT BT TR fharaa aI fbd
A RAUFT # 781 @1, 396 IR | 91, G1 I 1 G al 2o Al HIoTaT feged, A
AT TS M8 7 I AR ST AT [ 3MIb BRIBTA H 11 G BRI &b "Icd gy,
ISP 37 T AT? H $HP IR DI AeT 3 41 1, TR H goC $ IR H PO b1 Al

9 9% 4 TP g3 71 AR HIferd e S1. IMAEARR dAlfedl §U S i oIt |
ST - B a1 Bl AT 37 goic B ARV & 6 Fimems) G4 I1 UISIY &1 SRR AT
AT TR q1eT Sl 7 59 goic A Sl Y fhar &, SAY o= d, rorifad goi 3§
ST - 96 AT &1 SFBT HIRUT HT B2 GRS, YR P ST H AT 97 F AhR
T A1 UG dd 37U 1 Ugd B TG HAT g9 BT U eI Al /I T HAT S
ﬁm%ﬁﬁm%IWWQDengXiaoping B IRE SBIF HRT b TP qGAd BT T3




600  The Union [RAJYA SABHA] Budget, 2018-19

[t gRd=r]

g STel Bl TET STeq-1 BT & DR 2l IE historic contribution & 3R I8 &IT %,
SRERRERIE IR 'é"l Universal Social Security Scheme Eal TUdh JATYIR dHThXY sr‘éiﬂ
I TR AN DI 95 P a1 7, it feelt | oM o1 forg gote a5t AT T8 a3, W
3MYPT Y TR b 3BT eI, I8 RIT §2 AU 31 BRIS NN BT S-e Ao
UHTSC GicH| TeT 31 GRe AIoT1, SAII-dHT AISHT H 18 BRIS Al DI SHBT AT
et Food Security Act DI TET o1, Y THB o] X Rg ©l PDS, A H
gl el I, Iootacl Sl JroT1 H 9 Riciex &l 31 8 HRIg TNId Afgeraif
TP o ST 2 &, Sarae 17 YT, pension scholarship 3 JTER & ATETH I YA
3M1R 319 40 FRIS AN B "I 9" & T8 5 AR S BT T 4T, T1ai 7 1.35
PRIS IR &I | 70 ARG AT g9 BT BT, ST 91 B TRId] & I & fo1g <97 7
HAI T2 aTT, I8 ST BT BRYT 5| (431, I8 H 81 b 81 Sl Ffdd I8 $H8 38 ©, d
A few=e St & e 9 Wﬁﬁﬁ% - Lord Meghnad Desai. J London School

of Economics & SRIRGER & I8 P &, IAP! § 3Mqh AR quote HRAT gl "An

astonishing Budget -- This year's Budget has made the biggest leap in constructing a
comprehensive welfare state for India. A health care system is something which only
developed (high or at most medium income level) countries can attempt. Insurance and
pensions for the elderly, empowerment of women, children, the disabled and other
vulnerable sections, provision of affordable housing in rural and urban areas, expansion of
education and skill development have all been initiated already." g HIRd 1 3‘%’&'[ Eill
I 21 B AT oI H ] a1 e, A IFD! a1d e Bl Y I AN 51 3R 3179
BV, 3feed, TS 3iR infrastructure, 3 FRI TSIl BI social security A STSHR <, Al
TAT ol T % ST Qe a1 HRA 999 & g U =18 T Srell 81919 39 &Ml |
STl &1 8, AT89? 39T Uh BRI g1 I8 3T WY ATe IRIT 3R ANl BT g8V 3R §
T g, Al B1dS 9 U¢ AN Sl B3| H AP AT I WY AR F SIIRE 99T St
JIRIT BT Roosevelet, T8I SHRST BT e AT HBTRITRT 9141, I 3HT BRI
I1e fhy oI 2 6 S8 98] arerd iR v €1 ek 9 4 IR Iguf 321 519
3TeTaRT B 7Y I T T, Ik 91§ B 97 % &1 & IR gaf Igufr 8R Aey Sft
<Tafy X2, AT Y YIS 98 36l aRE A AT 8 ol fquer # 93 A1 1 qrex &1 &l
TS, AT I STl I 2| Ugell aR Fodad 9 <2 H <1 & A1 fadrd &l g
TSI BN Arerel R T A1 o Qerel RIS whig &1 ovR a1 8, 98 fagR o
TRIE] BT AGE BR SHBT AR FAS 1 < T B

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Rao, please get back to your

seats.

Y gRaer: g7 Al 1 @1 far o, § g =redn g1 48R S 159 Bl g
e g7 feam 2, STet |ee 31fdre o fhal
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Rao, please.

it e R 15T 1 ST 1Y HBT ST AT 1990 b A AT H 2| |1 H 1
e, 599 H 58I 6 &= WAl g1Y1 A 57! A<l 21| I [98R & w12 R arer Argarhst
DI AR 1962 TIRE ¥ ... (FQYH). ..

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Rao, the Minister has given

an assurance, other Members have resumed their seats. Dr. Rao, please.

it gRder : =M [AER 4 S 5 fHa1 ITF 918 SIH-AM FA1S fGdd 59 aad &
AfegeT< a1g 7 foare fordt {6 381 [98R ®I §9 <2 B ST Bl gHR T
SIq IR Sl & wifed § =T & 12 U &1 BTl 4, S99 (el -SJerd STH1 & |1 2005 3
5 IR forRdl| 3T 9% "AId e &R AMIeG R & T & Q1Y AR
<Iier ST & Aigcd # fI8R < & A1y A6 &1 g 737 312y forg 387 81 ugell R
fIBR H oru g3 T ST W 31 AT SX SIS DR (U] STIE g1g | A reEy”
HRA & Al I 2ERT &b FHDBET AT BT AMNA, TRIE A R, T2 4 i, a7t faars
| gfer, T S & I qu, e b @EId arRE W H I8 dTel Yo Y| SHBT AR
WW?ﬁSTFﬁWHﬁWW, 2013 ¥ The State of Economic Freedom in India 3Tl—sf,
ST AT 3R, AT W8N 3R fade IavM™ @l TR & g8 oYl I9H IR o:

How the poorest, worst-governed State attained double digit growth and became a role

model. Nitish Kumar came to power in 2005. If we look at the data available for the last
six years from 2006-07 to 2011-12, Bihar's average GDP growth rate of whopping
10.87 per cent was the highest among the major States and well above the national

average of 8.29 per cent. So, Bihar which historically lagged behind the rest of India

has started putting the rest of India behind. $7% ITSTHTST H TR FE e QT ATT o,
Al 921 fI8R <2 & VST AT T Bl AN 91 o, I8 Bleid Ual §s| I8 I & 12
T @1 IR AT R3S, STl M BT TIRIRT FEdYUl SR &1 I8 & b A1
T H3 ST & Ag<d H [AEferdl &1 I1ST W 81 R8T 7, Tlell B 5T &H 81 81 8 3R
7ol AT &1 TSia Sif 7 1985 3 8T AT, § 6 fo ARG ral § fob S i+ A1ed fBan
5 S B H TEd gU SN & YT a9 IR $el {6 i1 461 I I8t § =Ferd § 981 15
U ugd €1 2012 #, 27 aut # I f&rar uger off o W o1 R g, R 7 R
SqATHE AshexT W& gY 1991 H U AN SIexTS Y| 519 19 <A1 A € AT wivet Bl ave
qdl B, Tordt 1 #_0, ge 0t A, <A ver 3 AR et ol YfAebt, I 91 T8l el S
Hiep1 e A1 31 ro1gd B fate foba, s o fean fb gt =i &1 e 99
THIST H UG, I STel Bl BRI &, H AT A8
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Dr. Ramchandra Rao, please go

to your seat.

sft R 3RTe HRUT § 1 &l A9 IR UER 81 X&T 81 12 SiasT, 2018 & RUIE 7,
"ED and IT Department attaches over 900 benami properties." 3ITo1 e Eb‘lsﬁﬁﬂilﬂ
TRIY ¥ UQT, 5 9IR BRIS &l GHT 37ed &l s gl fhad! & 718 8, 9 R &l ol
BT &1 STl AT, b g 28 quf & ST A=A BT BT FaTHR T AT AT, TS
I R g HRIATE! B Yal 81 Mint § 6-2-2018 B @aR &t fdh, "In a first, ED attaches a top
Maoist leader's assets with 86 lakhs." T WeR TS i1 2fear # off fh &3 85 Bls
U Udh gX # f¥oll Seizure worth ¥ 85 crores from just one vault in a few weeks. I
ol # Sfep = T ol A, 379 o1 W AT ..

it SR W IR, A A R et 38 §2

#f gRder: § 31U ST WA BT g1 H MU AEIH | AT AT DI
AT TS § o AT A6l ST AYHRd $ B R aX H B ST 81 H A
qedl Bl SHD IR H AT TGN T8 RIT & - el F1 P RIATh HRIATE! I8 IR B
A andY I fpdt 7 8T B 3R 3P W fhal drhd &1 Money laundering & d8d
3ITST 5,000 BRIS B FHFT B PRI 884 HFIIS P Raclh HRIATE] =e R8T §1 2014
JAT 4 3 & 18 59 AXBR 7 Ugell IR eldh 7711 &b RIATh 4, e AR Ahauren &
el 317 HRIATE! B 3R TS S DHEH ISV - FHY BIT A1 H TYD! GAT - BT
I | BRI I99 TB1 1970 P 91 AT 40 BT BT RUS & 918 S IH1s T8l
TS, SUD! YHONd G ol BN I W &id 71 Bl 9T /R &, F Ul 30 FAR Bl
Business Line # quote =T ATEIT @i #11 UR d Q¥ 1 I Tl JATRET €1 "Going

by that calculation, the Indian economy would have been eight times larger. Today,

instead of being a 2.2 trillion dollar economy, we would have been an 18 trillion dollar
economy, roughly the size of US. Our per capita income would have been 13,000
dollars instead of the current 1,500 dollars. We have had many anti-corruption
movements right from the 70s, but none of them has sustained. So far, 40 committees
have been made thousands of suggestions and hundreds of them have been
implemented, ifdh fh=dt &1 3R 72T YT, S fUoel IR guf # 4 31 HaHl & U<l &l
ST I8 BTerd & fob AR 3 URer &

HEISY, ¥ TP layman @ X8 S ol DI THSH DI IR B iR S H T,
I H MU ATegH 9§ 391 gredl g1 e faxig av § gdl W A1¢ 22 g dRIS o,
TS 15 ARI BRI, HICT 6 ARG BRIS, Y& 3R TSl 5.3 ARG HRIS| 39 Fiscal Year H
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24.4 TG PRI T g, 17.2 AE BRIS S 8, revenue 6.25 A IRIS © AR Gg
YA 5.7 AR BRIS 1 T entire fiscal deficit QR &1 BT < 7, T 89 99 B ¢
21 SRS A AT &b JFAR Pl HATHR T 120 ARG PRI AT 3R T TR ol
g1 39 WBR 1 ol GBI 5l 2014-15 H 474.7 fAfra Juq SlelR &Sl o1, 2016-17 |
471.9 fafera ud STeiR R8T 3IR |19 2016 TP g81 I 13.1 fAferas Jua Sier iR &4
[P 89X I81 <81l H Pelad © fb d &9 Jad Bl © - 98 g9 2, ol gl g,
SITST HRAT B 31d BI Id DI YAl 3 T&T, DI GaR B1F B YT 4§ T8T 8, I8 TS
DI TI BRAT &1 H JAYBT qTel g b 3 70 ATl § 3MUD! economic management BT
lagacy &I I&1 §11967 ¥ 3MUa! I Tgell IR TeT1 9 ISl H D! AN T, s
H 37T gl gY R ST IFHARR AfedT 7 "I e & ded Aes AR ICHER &
RIeITh 3Talel Il 1971 H A9 "TRIT BSRAI" &b T W Sikl UR ORI &b ARl
SR ®ielst § 9EMTE | Sl JfiGTe e, Sl [98R # g gai, I8 3 facei 7
TR B TATI 1989 H RTSTE Si Y - HEMTS MR YR & RIATh| I8 H 8] $E &1 &,
3MIh DM IR populist measure P RIT ISTERT %, 3@ sns‘\—:ﬁ ol o Sﬂ—sLSTIELQH,
I H 3T lecture W IATIT g1 H I8 I T8 I8T AT b 37TU I8 YA 98 Ugal
PR A1 AT TR I$-Go71 $8 MY © [ SKIETH DI ATAEHT B ToR I e, AR Bl efee
I FHSHET IR IS Ifael < el A7 b "3rehid & fra+r o <=7 81, <@, 9oy &
forg efee ferfi” # S efe § ®5 a1 §) § Hari SHTs &) d quote PR 8T &l The
Raisina Model - Indian Democracy at Top. "This was the latest version of the drain. The
entire 1.17 billion pound a sterling balance STl fdicH & ST & 1€ &H YT 21, that is
100 billion in today's money, were spent within ten years of Independence I Y 3R
P8l W9 gAl, I8 H 8| HE V&1 gl In the words of the Finance Minister Shri C.D.

Deshmukh, "Like there is no tomorrow, much of this was spent on Indian businessman
buying out outgoing British business." I8 @ SI& &l "There was also some hurried
buying of foreign goods on Government's account, the Jeep scandal which haunted the
career of Krishna Menon was one such expense.” 31T T&1 Kl E_s(', Jeep scandal @ S
< & U U F ST BT I97 =71, IHA WY MU TR | oy fhdt iR &t ara
Ble SN, ot ATATEIGY TS MU SHHIMSG Aled A ARTS A1 # R AeME 9T
Pl ITP) ESSEY I FIe B IET E\", "Lal Bahadur Shastri, who succeeded Nehru in May,

1964 had a different perspective. He was the first to question during his speeh in Lok
Sabha. If all those dams and factories were helping the Aam Aadmi, common man, he
wanted to scale down planning and declare the postponement of the headlong rush into

the Fourth Five Year Plan; there were to be annual plans and the Left denounced him".

39d 915 & FRART 1 T8 8, 3P IR H 319 e ST 2
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[s7 gRawr]

IuqHTEe Sfl, 89 A forar {6 17 ge e, 31T BT o 89 1 ga el drel AT
g, TR S9H 31 ST Sirs ST o I M a1 31eiqul, Yav iR STy d 91 BT BH
Y 39 1T 9 fBaT1 I 919 dull and dry 81 W, BF F BH Uh IRIR & A1 R ToA- Tl
gg W1 JISTI3I BI RABHR ITh] democratize fHAT, DT AR & M IR a1l Fad
H%?crq;U‘r dg name changer or game changer TEl, gfed status quoist Vs. destiny
changer 1 €1 T8 destiny change T B &1 Y&T 81 3T 3 TS W | Ig ol BT T,
TP IR H § ORIV B I 977 8T ) IO FT Yl 7 S, i@, Jarait, Taf B
qThdl <1 81 H SDIAIMHD <TgRd Bl 39 &7 B gScligd ddlc HR W81 §, 'The Finance
Minister prescribes Modicare for Bharat', 'Focus on jobs, labour reforms and health
sector'. 3151 W let avvr [z, A2 g fewd, Nanjundaswamy, ¥R Sireft, o
TA.SH. T I 59 91S] & fod= =a1 81, A1 d had b Igell IR YR &I goic g1,
DT STAT, TSI, T BT R A1l ..(AHT B €Y. TRT & Telle T, HE AN
3IR Y= FAAIRT ITSTAT 31R ISR T T81 FHSI, SRR § AT 1S e =g
..(F Y €Y. TR, 3R A9 GHY <, 1 § P8 AR He1 Il § qar w2471 St o1
ggaTe <A1 A 6 2019 & A Pl & H G §Y v AlD GHIAT doic el
1T I g1 Higd Dl hiH %, g AT fT5hY 811 Swaminathan Anklesaria Aiyar, J
W’Tﬁ?ﬁ cIg™ H 02.02.2018 ®T fordl, "Finance Minister, Shri Arun Jaitely on
Thursday presented a non-populist Budget providing significant incentives for new
jobs, as Prime Minister, Shri Narendra Modi had hinted in Davos. The Budget avoided

a rash of pre-election freebies. The Budget spending will focus on three areas --
employment, agriculture and health." "SERTSI" UFNET ISRIATATERT - WU &1l 98
HET TRURT & I A1 TS B B Il ST Y[ T Bl S8 984 Ugel Pal o fb
AU DieT, WRIYT ST 39 g9 SHB!T "R U] Ndhotdl 21 99 uf3er &
] hzl, "Somebody had to focus on basics and Modi does that. Decades after

Independence, we are left with people defecating in open, women using firewood to

cook, schools without toilets, a broken healthcare system, no access to banking and
more such fundamental issues that should have been addressed long ago, Modi's
governance outlook and Budget are now focussing on them relentlessly." S¥31dcl 9
IoIC W B AN DI ARTSTN &, H IHD! I AT SIS 3T ST H 02.02.2018 BT
BT 2| ...(AHI B °T).... TR, 317 3 &1 e &1 997 3iR S S|

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude. You are

exceeding your time-limit.

st gRder: g & w99 9EN BRI & AT 7 we1 F This Budget is very

disappointing and will impact our liability to create more jobs as well as boost our

investment." Jg TSI ST B! ... (TALT)....
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you very much.
il e IR TR, $d! dia & forg &k 973 < IR .. (e ). .

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): He has already exceeded his

time-limit. No need for any recommendation, please sit down. ... (Interruptions)...

it gREe: IR, H b 91 3R BBHR AU a1 WH DR V&l gl ... (FAIH)... H I8
AT 6 SHA B AN W 82 § U ol TR SR 1 17, WS 541 e 7 a1
DIABIT & 1971-72 & BT YTST & ST H T5AER Si - FHET AT fh gARY URIfOTh
AT H T2 91 & % 35 &1 &¥ T o ST&f 1feres a1k 81, 98f 3 915 ofdh Aowd,
AR BT A1 3TMaTE HY| IBIH T8 | Bl A1 {6 q31 s Rierid 781 {6 g o
gaferat 10-20 #RT T 812 TR SN ST A1 2 ® {5 €11 ) Sufal & 9ef R 10-20
HiSTel $ARG a1 3iR SiufSdl # 3feRT, A1yl W2, Al WRHR BT oigd & & g8 10-
20 AR SHRAT BT TCTHR Uid-A1d HRToT Bl B < 3R 997 & SUfSAT BT SfiaH,
AT 95l © 3R S Sitad § 98 A ol <1 FeIed, F gqrdr b TRpR 7 &1 BT
S gge & fory ford v &1 & fhar g

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you, Mr. Harivansh.

...(Interruptions)...

it gReEer: wEigy, 3 3d H <1 IIof 3fR a1 e i & gfam  9IRd &l a1
TSI 81 OR, 1 BRANT & T99Rd <= § U RUe wdY 81 DN Think tank = 91T & fh
AR B! faesr T H gealrd AT 81 § quote HRAT &I A1 & 4w HaTerd A Heferd

China Institute of International Affairs ...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You have a lot to quote, but the

time is not there. Please.

it gRder: "ol 09 Arell § YR @t faer AT § 9 T ) ggama @7 |
AT & 3R 39 7 A1l Rigid 31 fARIE 3R WY 3aTST 3 ST BRI Y 7T ATHR o
foram 21" Heled, I = foran & 6 "wRa @t faeer T w9g | Su1eT &R 8kl 9 81 §
3R $HH UIRA & URATA] & IRERE BIIS B 91l A Bl 81"

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): You please sit down.

...(Interruptions)...

it R &R, § U1 91901 WeH DR WE] g Ahid a9 Sl 92 $ I SIH-A B
BU © 3R d |igg A1 X8| d 954 creative ek o1 A 1980 H 519 SfaRT SIt A<l H 77, <
SDI T$T ARG AT ST 81 S8 U bl forl-
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[sft gRder]
"H1I ¥ BTH PR b dT H 379 B TG T3
1 wraf H e B fu HA
ATA-ER-9Ted, T 9T fore= 3Tt 3fR 37 ot
H TE1 ST Ut © N1 dhat A2
R & =g oft &1 gger, S9dT 95 T,
1 < retant ot 8T g, R SIet AT o,
BRI P I8 796 S, T2 ERT AT o,
I BT Bl TRE et BTl

SHRI TAPAN KUMAR SEN (West Bengal) : Mr. Vice-Chairman, Sir, I will try to
limit myself within the budgetary exercise and try not to cross the boundary. At the
outset, I believe it to be a part of the Budget and I request the Government of India in
this regard. 1 saw our colleagues from Andhra Pradesh in this House have been
agitating for a genuine cause. That cause pending for so long should have been
implemented because when the Andhra Reorganization Bill was being legislated here,
at that time, there was a commitment from .the then Government and that commitment
was extracted from the then Government by the then Leader of the Opposition, we are
all with him, who is now our Finance Minister. So, that commitment should be
honoured and this should be taken out of that. If it is not in Budget, try to do something
out of Budget consideration to respond to their genuine demand of Andhra Pradesh.
Secondly, so far as this Budget is concerned, definitely, I applaud all the good words
that have been talked about for the uplift of the poor, for the uplift of the farmers, for
the uplift of the workers, uplift of the women, etc., etc. I loudly applaud and I fully
endorse hon. Prime Minister's version while replying to the debate & &5 a1 3BT
BT AR 2, IS4 H 99 DI A1 H &1 112V Definitely, we are with you in doing all
these good things. But the problem is that the word does not make everything. Unless it
is supported by the deeds and Budget is one of the indications in which whatever you
are telling, how sincere and honest you are in translating that into action. The Budget is
a parameter for scrutinizing by it and find it out. I find there itself and my primary
comment is that a rosy picture is sought to be painted of the economy, and, at the same
time, a huge number of schemes covering almost all the sectors have been pronounced.
But that is not supported by the budgetary arithmetic. The Economic Times may certify

Modicare to be a world class scheme. Definitely, he can certify it, but his certification
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remains there unless it is supported by the Budget and in the Budget the allocation is
not there to meet that promise, meaning thereby that the promise he made is just like
previous years' one lakh scheme of medical benefit in lieu of RSBY. Just like last year,
promise has been made not to translate, not to execute. So, in that way the Budgetary
exercise ultimately turned out to be something playing deception on the people and the
honesty and integrity of the entire exercise stands seriously compromised. That is my
primary observation. Secondly, the story does not end here. Who gains in the direction
of the Budget and wherefrom do you collect? I don't specifically blame this
Government. I have been making this critical observation in successive Budgets even
during the previous Government's regime that it is a mechanism under this neo-liberal
dispensation. That is the philosophy of your economic management. It is a mechanism
articulated for transferring the resources, rather extorting resources from millions of
people to benefit a handful and that mechanism has caught up momentum in this
budgetary exercise as well and because of that, the economic result is forthcoming.
Whatever praises you can manage from the media and other corners, different
economists, who are all institutionally linked to their own interest, whatever you search,
the fact remains, there is the kind of economic inequality meaning thereby
impoverishment of the majority of the population and extra gain by extra success or
extra money garnered by a very handful section of the people; it became so clear. Let
me tell you, during this Government's regime, in successive Budget they have made this
thing. In 2014, one per cent of our population garnered 48 per cent of the national
wealth. After two years that was 58 per cent and now Oxfam Report, published just on
the eve of G-20 summit say, one per cent garnered for 73 per cent. Now, within three-
and-a-half years, from 48 per cent to 73 per cent! No doubt, this rate of growth has
crossed the GDP growth which you are claiming and the figure which are of a big
suspect. So, this thing has created a situation which is making even the existing level of
development completely unsustainable. So, this process needs to be reversed and it is
reflected on various steps you have taken on the Budget. No. 1, from the beginning, if
we go from the first Budget onwards, the burden on the people is increasing. I say,
extortion from the people is increasing. In your first Budget, you had given concession
of ¥ 8,325 crores on direct corporate tax and you had collected additionally ¥ 23,383
crores in 2015-16 Budget. In 2016-17 Budget, you have given away to the rich ¥ 1060
crores and you have imposed extra burden on the people to about ¥ 20,670 crores. In the

current Budget you have sacrificed in favour of the rich, ¥ 7,000 crores on
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corporate tax and so far as indirect tax is concerned you did not touch because that
misdeed has already been done along with the launching of GST where the post-GST
indirect tax burden, State and Central tax together, has gone way above the pre-GST
indirect tax burden, although the sovereign commitment of the Ministers in this House
was that GST will be revenue neutral. But, the figure just speaks the opposite. It speaks
of a much greater and greater extortion from people. Why is 'give away' to big
corporate, which constitute 1 per cent of the population, increasing consistently on all

accounts? And, Sir, direct and indirect tax mismatch is one of its indicators.

Secondly, Sir, it is not only direct and indirect tax mismatch, it is a matter of tax
theft which is being indulged. Again, let me tell you — I am not only telling you, but had
also been telling this to the previous Government — that there is a consistent trend. Even
after giving all these concessions, whatever tax is assessed by your tax administration a
big pant remained unpaid. In the last three years, consistently, it was ¥ 5 lakh crores in
2015-16; it was T 6.5 lakh crores in 2016-17; and, in the current year, it is ¥ 7.31 lakh
crores! It is the assessed tax, after counting all concessions and rebate. This is the amount
after all concessions and rebate on direct tax! Out of that, in your own Receipt Budget,
you have mentioned that undisputed amount — assessment in which there is no litigation
— is to the tune of, in the last three years, ¥ 75,000 crores, ¥ 84,000 crores and ¥ 1,20,000
crores respectively. This is undisputed assessed tax which has not been collected. Sir,
much has been talked about black-money and other things. This is black-money allowed
to be generated under the patronization of your tax administration, which is in consistent
with your policy of transferring from millions to a few! This is another way of extorting

people and benefitting your 'community.'

Thirdly, you have made various promises. Let me come specifically to those.
First, I come to National Health Protection Scheme. We all support your scheme. We
applaud your scheme. We are with you. DIy g9 & B, MY AR BT AT HAT 912 &,
R BT UR RIT 82 Look at your Budget. Actually, the expenditure of the Government
has fallen, as a percentage of GDP, from 13.2 per cent to 13 per cent. Your total
expenditure has fallen. Your Budget figures say this. In order to achieve the fiscal
deficit target, you have reduced the expenditure and the capital expenditure is a great
casualty! I Your gross capital formation has taken a nosedive. It impacts generation of

employment. Sir, it cannot be generated in a year; it can be generated by expanding
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6.00 p.M.

productive activities and project acceleration in the economy which can be done
through industries, service establishments, expansion, etc. For all these, a lot of
investment is required. And, Sir, your gross capital formation has taken a nosedive.
There is a sharp decline as per your own Budget figure; I am not discovering figure

from elsewhere.

You are claiming that agriculture is your priority. Now, your allocation in this Budget
to agriculture and rural development together increased by a marginal amount of Rs. 9,793
crores — it is, actually, a fall in real terms. It is a decline as a percentage of GDP and
also as a percentage of total budgetary expenditure. Your allocation to rural, agriculture
and allied services has come down. What do you say on that? You may be lavish in your
vocabulary and in demonstrating that your priority is agriculture and rural development,
but your figures do not say that. It is again a deception and means of extorting from the
people. Sir, I will just quickly read out a figure. Allocation to rural development, as a
percentage of GDP, is reduced from 1.15 per cent to 1.08 per cent and health expenditure
has fallen from 0.32 per cent to 0.29 per cent.

(MR. CHAIRMAN in the Chair)

the Central expenditure on education — again, one of the priority areas spoken
in your Budget Speech — has fallen from 0.49 per cent to 0.45 per cent; the Central

expenditure in the General Budget ... (Interruptions)...

MR. CHAIRMAN: Mr. Tapan Kumar Sen, just a minute. I have to just complete a

formality, please.

Hon. Members, it is now 6 o'clock. Though we had, as agreed by all political parties,
decided to extend it, yet my suggestion is that today we should sit up to 10 o'clock. It
is just my suggestion. I will finally go by the mood of the House. And, then, we will
continue again tomorrow from 11 o'clock onwards. Khaana arrangement will be made.
The Parliamentary Affairs Minister is saying that he can make arrangements for the dinner.
The Lok Sabha had also sat up to 10 o'clock. Otherwise, the other alternative is we can
sit late tomorrow. But, with all my experience in Parliament, I have seen that on Friday,
especially if it is the last Friday of the Session, you will not find many Members present
here. And, that will be reflected in the media that when the Budget was being discussed in
the Parliament, there were not many Members on either side. So, in order to avoid it, let
us sit up to 10 o'clock today and see to what extent we are able to complete it, and, then,

we can continue tomorrow morning. That's my suggestion. ... (Interruptions)...
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it TR GRIAT RTSRYT): A&, &b o
St quTafar: orp B! org RNFd! Sia T &, Sl 3R g1t @ = ff §8+1 &) Bl

Otherwise, people will misunderstand us. ...(Interruptions)... No; no, Mr. Jairam

Ramesh is not saying 'no'. But only thing is 2% gy g, U1 91 32 21 So, we will

continue up to 10 o'clock. Please make arrangements for dinner.

SHRI VIJAY GOEL : We will make arrangements for dinner for the hon. Members.

...(Interruptions)...
MR. CHAIRMAN: Another alternative is to reduce the time. ...(Interruptions)...

SHRI NEERAJ SHEKHAR: Yes, Sir. Reduce the time for today.

...(Interruptions)...

MR. CHAIRMAN: I am not talking about today, but the total time allotted to this.
...(Interruptions)... ou% N g, AT IaT IR B

it foora Maer: TeIcy, ST gulsial A 30T 8, 35T & Sl W) IadT 8, ShT Wl
TTSH ATST-ATST IS PR |

ot T IR <z At Reed o o2
sft oo et s, gaett &1 TN ... (FAHT). ..
3ft RS @R el STea] FI SE? . (AGET)....
(THE VICE-CHAIRMAN, SHRI TIRUCHI SIVA, in the Chair)
SHRI TAPAN KUMAR SEN: Now, please allow me to resume.

I, now, come to the announcements about the advancement of agriculture. The
Budget gave shocking and surprising news that the Government has already given one-
and-a-half times the cost of production for rabi-crops and, now, they have decided to
give it further for kharif crops. It is absolutely an untrue statement. In order to avoid
unparliamentary words, I have to say like that. It is absolutely an untrue statement. One
of the aspects was explained by Mr. Chidambaram. I am not going into that. I will just
place before you the official figures. In 2018-19, out of the rabi crops, in respect of wheat,
the cost plus fifty per cent of the production comes out to be ¥1884/- per quintal, but

MSP actually given was ¥ 1735/- per quintal; in respect of gram, cost plus fifty per cent
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comes to ¥ 5,289 per quintal, actually announced was I 4,400 per quintal; in respect of
sunflower, cost plus fifty per cent comes out to ¥ 5,968.5; whereas, actually MSP given
was ¥ 4,100. These are official figures, not produced by my party. So, at least, let the
statement be withdrawn, if you don't do it. Please don't cheat the people; don't deceive the

people. It is very unfortunate.

So far as agricultural workers and rural poor are concerned, we have seen falling
income and increasing migration. But, nothing has been done in this Budget to address
that issue. There is no increase in ...which is a big relief to the rural people. There is no

increase in .... calculation. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Mr. Tapan Kumar Sen, you

have more speaker from your party.

SHRI TAPAN KUMAR SEN: Okay, Sir. We will take care of that. There is no
increase in MNREGA allocation. It stands still. I may thank you that at least you have
not further reduced it. You have reduced the allocation of National Health Mission, but,
in this, you have not reduced. Definitely, for that, at least, we can thank you. But,
similarly, I express my anxiety over not increasing the amount. What is the result? The
result is, the mandays created were going down despite efforts by many of the State
Governments. The State Governments' due on this account is ¥ 4,880 crores. The State
Government, despite the difficulties, are administering the Scheme to give relief to their
people. Those ¥ 4,880 crores were in turn converted into pending unpaid wages for the
job done. Who are these people? TRIg @1, 9% oIy IR WRAR & @ﬁi@%ﬁ gl

These people are made to work, but their payment is not made. So, this aspect needs to

be seriously considered by the Government. A lot of things have been talked about.
Employment generation - I must say it is a degeneration. About 70,00,000 jobs are
claimed to have been created by a special study which was passionately pleaded by hon.
Finance Minister in his Budget speech. On the base of so-called EPFO data, I think,

Mr. Chidambaram has already explained. I am not going into it. But I will go into your
official figures. If we go by your latest employment-unemployment survey figures, and
if we add together the job losses owing to closure and shutting down of the industries
throughout the country, the employment generation during 2014 onwards is, actually,
negative. Your employment-unemployment survey has shown that 3.46 lakh crore jobs
are produced in the eight labour-intensive sectors. It is an official statement. And, add to

this the job losses due to the closure of factories. Add the estimates made by different
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studies that IT firms themselves laid off 15,000 people, and in private telecom sector,

because of competition and dropping the revenue, 40,000 people lost their jobs. In the
manufacturing sector, there is a labour-supplying agency, Team Lease. The Government
is also taking casual and contract workers from the Team Lease. The Team Lease's
observation is that in the manufacturing sector, in the current year, the declining jobs
will be to the tune of 30 to 35 per cent as compared to previous year, where you are
discovering employment generation. But, on the plea of employment generation, you
are spending money. Harivanshji talked about a lot of bhrashtachar. Kindly go through
the figures. You claim that 3.46 lakh crore jobs have been created. Pradhan Mantri
Rozgar Protsahan Yojana claim that it has created 21 lakh new jobs. That Yojana was
announced in mid-2016. The 3.46 lakh crore jobs that I am talking is from 2015-16,
2016-17 and 2017-18. This Scheme was announced in mid-2016.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude.

SHRI TAPAN KUMAR SEN: Sir, please give me two minutes. In 2016, it was
announced and they are claiming that 21 lakh new jobs were generated in 30,475
establishments under Pradhan Mantri Rozgar Protsahan Yojana. Which figure am I to rely
on? Kindly tell me. All these are from the respective Ministries and respective sources.
Shall we go by 3.46 lakh or shall we go by 21 lakh? Further alarming point is that this
Rozgar Protsahan Yojana was at that time implemented only in garments and apparel sector
by way of the Government bearing the burden of employer share of the EPF contribution
for the new jobs generated. Now the hon. Finance Minister is extending it to all sectors.
What has happened to lakhs of rupees? Around nine lakh crore of rupees are spent on
this garment-apparel sector itself for paying this. Where is it going? No employment is
generated. But the money is flowing from the Government Exchequer to the business
houses. It is also another way of transfer besides your direct-indirect tax mechanism,
besides your allowing and patronizing tax theft from the National Exchequer. It is another
way of transfer being articulated by this budgetary exercise to take out people's money,
extorted from the people, to benefit those one per cent who are now owner of 73 per cent

of the national wealth. It will go up to 75 per cent.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.

SHRI TAPAN KUMAR SEN: Just a few minutes. I am just going to conclude. I

have almost completed.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please. Your Party time is

exhausted and you have exceeded the time.

SHRI TAPAN KUMAR SEN: Just completing. So, this is another thing. Sir, I must

quickly say, what the net result is.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Conclude in one minute,

please.

SHRITAPAN KUMAR SEN: Your general policy is making people poorer whatever
you claim in your different statements. Your Government officials are telling that out of
the total workforce in the country, 57 per cent are self-employed, and 69 per cent of these
self-employed are earning below ¥ 7,500 a day. Your overall employment, more than
80 per cent, are earning below T 10,000 a day. Wherefrom the market will be created
or wherefrom the investment will be generated? That is why your Economic Survey is
talking about fall in investment and due to that there is decline in employment-generation.
This must be corrected. But your policy regime is making repressive labour law regime.
In the name of 'Ease of Doing Business', the labour's rights are being snatched and slavery
is being sought to be imposed; and in your Budget you have loudly declared that you are

going to introduce Fixed Term Employment.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Please conclude.

SHRI TAPAN KUMAR SEN: A few more sentences. By all this process, you are
making the people, who will be consumers, who will be going to market, who create
an effective demand, poorer; and that way you are doing a big disservice to the whole

prospect of our country.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.
SHRI TAPAN KUMAR SEN: So, this thing needs a complete course-correction.
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Thank you.
SHRI TAPAN KUMAR SEN: I will just conclude. Two more points.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Few more minutes! Now few

more sentences!
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SHRI TAPAN KUMAR SEN: Two sentences or three sentences. Two more
sentences. One, in this system also, the States are being subject to economic repression,
particularly, those which are led by the Opposition parties and gradually now the economic
repression— not paying their dues even in the matter of giving their food security share;
they are suffering a lot — is covering the boundary of economic repression to political
influence through your Centrally-controlled officials in different States. I don't like to take
the name. Which office is it? This must be corrected. Otherwise, you will be cultivating

serious unrest throughout the country.
[THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair]

The last point, you are so lavish in talking about expanding, rising in the rank in
the 'Ease of Doing Business.' In rising in the rank of 'Ease of Doing Business', you are
so lavish. But, unfortunately, and that too in a very unscrupulous manner, you prefer to
remain silent in the matter of your going down in the rank of 'Global Hunger Index.' In

Global Hunger Index, your rank has gone down. ...(Time-bell rings)...
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude.

SHRI TAPAN KUMAR SEN: Just a second. In respect of basic human development
parameters like maternal mortality rate, like infant malnutrition rate, death at child birth,
in all basic parameters of human development, you are going down and down. So, in
the Budget, course correction is required. The direction must change and this practice
of transferring from millions to a few must be reversed. ...(Interruptions)... The Finance

Minister must seriously consider this. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. You
have taken up the time of both Members of your Party; so your time is over. Now, the

next speaker is Shri C.M. Ramesh.

SHRI C.M. RAMESH (Telangana): Sir, I wish to focus mainly on the Andhra Pradesh
Re-organization Act. With your permission, [ would like to speak in Telugu. Kindly make
arrangements for interpretation of the same. * Sir, if we look into history, in the year 1982,
Padma Shri Nandamuri Taraka Rama Rao felt that the pride of Telugu people was hurt and
subsequently he established Telugu Desam Party. In the next Assembly elections to the
State of Andhra Pradesh he won with thumping majority and Telugu Desam Party stayed
in power in the state of Andhra Pradesh for the next 20-25 years. Sir, the people of Andhra

*English Translation of the original speech delivered in Telugu.
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Pradesh did not ask for the bifurcation of the State and we have all seen in which manner
the bifurcation of the State was done. Yesterday, Hon'ble Prime Minister mentioned the

episode of self pride and Shri N. Taraka Rama Rao in his speech in the Lok Sabha.

Sir, earlier we all witnessed how bifurcation of Andhra Pradesh was made both
in the Lok Sabha and the Rajya Sabha. That is a fact of the past. On that very day we
expressed our opinion that, the bifurcation of the State was being done against the wishes
of its people and it was being done with a political motive. Sir, the entire country knows
that the bifurcation of the State was done in order to keep Shri Chandrababu Naidu, away
from power in the State which was then having 42 Lok Sabha seats and moreover he was
winning accolades from all people in Delhi. The State of Andhra Pradesh was therefore
bifurcated and the Lok Sabha seats were reduced from 42 to 25 seats in order to politically

trouble Shri Chandrababu Naidu.

I'will give some examples to prove that the bifurcation was done irrationally. When
Andhra Pradesh was bifurcated the ratio of population in residuary State of Andhra
Pradesh and Telangana was 58 and 42 percentage respectively. But the revenue of the
respective States was reverse. Revenue from residuary State of Andhra Pradesh was
around 43 percent and the rest was from Telangana. Sir, the revenues should have been
divided in accordance to the population of the respective States but it was not done so
and injustice was done to Andhra Pradesh. Sir, let me tell you how injustice was done to
Andhra Pradesh through bifurcation. Andhra Pradesh had population of 58 per cent and
the revenue was 43 per cent. Assets were divided on location basis and debts were divided
on population basis. As Hyderabad was the Capital of the State, Telangana received more
assets and as it had less population it received less debt. On the contrary Andhra Pradesh's
debt was more and the ratio of debt of Andhra Pradesh and Telangana was 58 per cent and

42 per cent respectively. Power was divided on consumption basis.

Refund of taxes, population-wise, deferred tax collections, this has caused loss of
about ¥ 3,800 crores. Sir, if a person living in Andhra Pradesh has to pay tax for the
property he owns in Hyderabad, tax should be paid to Telangana as the property is in
Telangana; on the other hand refund of tax has to be borne by Andhra Pradesh as he is
residing in Andhra Pradesh. Because of this, Andhra Pradesh has incurred a loss of ¥ 3800
crores. Sir, if we consider Corporations, all the Corporations were located in Hyderabad.

This means all the assets now belong to Telangana.
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Sir, during the time of bifurcation the then Leader of Opposition Shri Arun Jaitley
and present Hon'ble Chairman of Rajya Sabha Shri Venkiah Naidu who was in opposition
then, both felt that if Andhra Pradesh had to be bifurcated in a hasty manner it will face
serious problems in future. Moreover the deficit budget of the State was around ¥16,000
crores. In order to overcome all these problems, when the then Prime Minister, Shri
Manmohan Singh, made a statement recommending Special Category Status to Andhra
Pradesh both Shri Arun Jaitley and Shri Venkiah Naidu demanded that the Special
Category Status to the State should be granted for ten years instead of five years.

As Hyderabad is part of Telangana, Andhra Pradesh will incur huge losses and
people of Andhra Pradesh will suffer a lot. Keeping this in mind in order to avoid such
losses 19 points were listed in the Andhra Pradesh Reorganization Bill. Sir, all the points
which are to be implemented to the State of Andhra Pradesh are listed in the Andhra
Pradesh Reorganization Bill. The Bill was passed in Rajya Sabha. Sir, I will read out
briefly all these points for your kind reference. Special category Status, Resource gap
(i.e. revenue deficit), Polavaram project declared as National Project, formation of Vizag
Railway Zone, establishment of Greenfield Crude Oil Refinery Petro-chemical Complex,
financial assistance to capital 'Amravati', institutes of national importance, formation of
Dugarajapatnam Port at Nellore, increase of Assembly seats and delimitation, anomalies
in taxation matters, steel plant at my district, namely, Kadapa district, establishment of
Vizag-Chennai Industrial Corridor, Visakhapatnam and Vijayawada metro, rapid rail and
road connectivity to Amravati, development assistance to backward districts, payment of
power dues in DISCOM, Schedule IX Institutions and Schedule X Institutions, formation

of Greyhounds Training Centre in Andhra Pradesh.

Sir, all the above points are listed in the Andhra Pradesh Reorganization Bill
because, it was then felt that if all these are implemented, the State will be on par
with its neighboring States in the matters of finance and development. The Bill was
passed and it became an Act. Sir, per Capita Income of the State of Andhra Pradesh in
2012-13 was around eighty thousand rupees and because of the administrative capabilities
of our Chief Minister, Shri Chandrababu Naidu, it has become one lakh rupees now. If
we compare with other States of South India namely Telangana, Karnataka, Tamil Nadu
and Kerala, their per capita income is forty to fifty thousand rupees more than us. After

the bifurcation of Andhra Pradesh, the residuary State of Andhra Pradesh has no Capital
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and the urban population is very less. Sir, wherever the urban population is more for any
State, that State will have more opportunities to have more per capita income. On these
lines Andhra Pradesh lost its opportunity to have more per capita income since it has
less urban population. All the industries are concentrated in and around Hyderabad. Our
Hon'ble Chief Minister, Shri Chandra Babu Naidu, is meeting industrialists on a regular
basis and working hard to set up more and more industries in the State. Andhra Pradesh
is an agriculture based State and its Gross State Domestic Product (GSDP) is thirty one
per cent. Even today Andhra Pradesh stands first in regard to growth when compared to
other States in the country because other States were having a growth of two or three per
cent but the growth rate in Andhra Pradesh is about twenty per cent. Apart from this, the
State of Andhra Pradesh is suffering from deficit budget, less urban population and less

per capita income.

Sir, the State of Andhra Pradesh was bifurcated in an irrational process by the
Congress Party. Though the Bharatiya Janata Party supported the bifurcation then, we
thought that the Bharatiya Janata Party had demanded for all these points in the Andhra
Pradesh Reorganization Act and moreover the party might come to power at the Centre
after the next General Elections to the country and all these points mentioned in the
Andhra Pradesh Reorganization Act could therefore be accomplished. Keeping this in
mind the Telugu Desam Party in alliance with the Bharatiya Janata Party contested the
2014 Elections in the State. People of Andhra Pradesh too, thought that the Congress
Party had bifurcated the State in an irrational process and the Bharatiya Janata Party
had demanded to incorporate all these points in the Andhra Pradesh Reorganization Act
and at a time when Shri Narendra Modi might become the next Prime Minister of the
country, then all the points mentioned in the Act would be implemented. So, people of
Andhra Pradesh have voted for the TDP and BJP alliance and the Congress Party lost

even without securing deposits in the elections.

Sir, after the elections, the Telugu Desam Party formed the Government in the State
of Andhra Pradesh and our hon. Chief Minister Shri Chandra Babu Naidu, has till now
met the Hon'ble Prime Minister, Hon'ble Finance Minister, Hon'ble Home Minister and
Hon'ble Minister of Human Resource Development for nearly thirty times to request them
to implement all the nineteen points that were listed in the Andhra Pradesh Reorganization
Act. Sir, even after continuous efforts by our Hon'ble Chief Minister only a few were

implemented. Though, the Polavaram Project was declared as National Project and works
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are in progress there is no clarity yet regarding the course of action towards the completion
of project. Sir, people of Andhra Pradesh were having high hopes on implementation of
Special Category Status to the State. The present Central Government deferred grant of
Special Category Status to Andhra Pradesh giving excuses that it was not recommended
by the 14th Finance Commission. Sir, in the month of August, 2016 our Hon'ble Finance
Minister, Shri Arun Jaitley, and the then Minister of Urban Development, Shri Venkaiah
Naidu, announced that, as Special Category Status is not granted to Andhra Pradesh, a
Special Package having more benefits than Special Category Status will be given. Sir,
an entire year has passed after the statement for Special Package was made but nothing
had been allotted to the State. Yesterday, we were told that officers from both the Finance
Ministry and Andhra Pradesh Government were conducting meetings and trying to work
out for a probable outcome that can satisfy the needs of the State. But, we are not hopeful
regarding the outcome of the meetings. Sir, four long years have passed since the people
of Andhra Pradesh have voted for the coalition of BJP and TDP and brought them to
power with a hope that all the points listed in the Andhra Pradesh Reorganization Act
will be implemented. No other Chief Minister from any other State might have met the
Hon'ble Prime Minister and other Cabinet Ministers as many times as our Chief Minister
did. Sir, all the Members of Parliament from Telugu Desam Party met our Hon'ble Prime
Minister, Shri Narendra Modi, before he was leaving for Davos and also again after his

return from Davos and gave a representation to him but nothing concrete took place.

Sir, I once again bring to your kind notice that Andhra Pradesh is facing many
problems. It became a backward State and people of the State are looking toward us
for help. Sir, during the 2014 election campaign Shri Narendra Modi while talking in
Tirupathi assured that he would help the State in all means for building its Capital city.
But today, the entire scenario is reverse. We are no more hopeful that the State will receive
any help from the Centre and justice be delivered to the State and its people. In the recent
General Budget too, gross injustice has been done to Andhra Pradesh. We are left with no
time and this is the reason we are protesting in both the Houses of Parliament and outside
too. We are very sorry for this but we are left with no other option. Sir, if we look into the
history once, we can clearly see what happens if the pride of Telugu people is hurt. We
saw it recently in the last elections to the State. Sir, the Congress Party was in power at
the Centre after the General Elections of 2004 and 2009 because the Congress Party won
33 Lok Sabha seats from Andhra Pradesh. Sir, the MPs and MLAs who won from Andhra
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Pradesh for six to eight consecutive terms lost the 2014 elections without even securing
deposits. This is how people of Andhra Pradesh settled their scores with the Congress
Party. Sir, we do not want to face the same situation. We have been patient all through
the time, but now our patience was worn out and we will continue to protest till all the
points listed in the Andhra Pradesh Reorganization Act are fulfilled and we expect a clear

statement from the Centre in this regard at the earliest.

Sir, taking up each point individually, Special Category Status should be granted
to Andhra Pradesh, if not granted it will be gross injustice to the people of the State of
Andhra Pradesh. The deficit budget of the State should be taken care of by the Centre.
Railway Zone for Visakhapatnam should be sanctioned immediately without giving lame
excuses. Sir, | once again demand that the Railway Zone should be granted immediately
because people of Andhra Pradesh are losing their patience. Setting up of Petro Chemical
Unit in Kakinada. The Centre is asking fourteen per cent Internal Rate of Return (IRR)
if the plant has to be set up in Kakinada, whereas for the plant in Rajasthan the required
IRR is nine per cent only. This is not fair to ask different rates for different States. Sir,
through you I want to convey to the Government that we are feeling ashamed to tell
that we are in coalition with them and at the same time BJP has to realize that we are
feeling inconvenient because of all these things. Educational institutes were allotted
but establishment of two institutes are still pending. The present State Government has
provided the institutes with lands worth crores of rupees but for the infrastructure the
Centre is giving ten or twenty crore rupees as alms. These institutes are conducting
their classes in private rented buildings. Sir, if any institute has to gain reputation it will
take a minimum period of six years. But, if the infrastructure itself is taking six to ten
years when will the institutes gain its reputation, when will the students be benefited
and what will be the standards of Education of such Institutes. Steel Plant was promised
to be set up in Kadapa District, the place where I come from. The Congress Party just
asked to see the feasibility report before setting up the Steel Plant. But, now Andhra
Pradesh is in troubles. We are ready to provide land, iron ore and water for this purpose,
so please set up the plant in whichever way possible. Another point is metro rail facility
in Visakhapatnam and Vijayawada cities. Metro projects were allocated to Karnataka,
Maharashtra and Gujarat but not to Andhra Pradesh even though it is promised and listed
in the Act. It is really unfair to have different laws for different States. Sir, through you
I would like to convey to the Government that Andhra Pradesh is a newly formed State

and there is urgent need for the metro to be set up in the State. It is clearly mentioned in
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the Act regarding the Dugarajapatnam Port and I request the Government to set up the

port at the earliest. In the same way all the nineteen points listed in the Andhra Pradesh
Reorganization Act have to be fulfilled. As far as deficit budget is concerned, Andhra
Pradesh is having sixteen thousand crores deficit budget and this was brought to the
notice of the Centre through Hon'ble Governor of Andhra Pradesh. Till date we received
three thousand nine hundred and fifty crore rupees only. So, I request the Government to

sanction the remaining amount at the earliest.

Sir, keeping these finance factors aside, an increase of Assembly seats and
delimitation in Andhra Pradesh can be done as they are not related to finance and it is
just a political decision. We are unable to understand why the present Government is not

doing anything but just holding everything.

Sir, through you, I request the Government that all the points that are listed in the

Andhra Pradesh Reorganization Act should be implemented at the earliest.

Andhra Pradesh is an agriculture based State. First time in the history of the country
interlinking of rivers has taken place in my State under the Chief Ministership of Shri
Chandrababu Naidu. River Godavari has been linked to River Krishna. In the same way
efforts are being taken up to link Godavari with River Penna. Sir, if all the points listed
in the Act are implemented, Andhra Pradesh will become a developed State. Moreover,
if Andhra Pradesh becomes a developed State, the Centre is going to be benefited as the

taxes will come to the Central Government only.

Sir, the Government should at least realize now that, when our Hon'ble Chief
Minister is working with utmost dedication to make Andhra Pradesh as number one State
in the country and as a role model to the entire world, the Central Government is not hand
holding him or the State but are causing more inconvenience. The Congress Party has
earlier seen what happened to them when they did injustice to the State. They don't even
have a Councilor from their party in the State now. I request once again to implement all
the points that are listed in the Andhra Pradesh Reorganization Act in order to avoid the
situation that the Congress Party experienced earlier. I thank the Chair for giving me this
opportunity to speak in the House.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you, Mr.
Ramesh. You have put your case very effectively. I think, the Government will take note

of this. Next speaker is Shri Rajaram.
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THE VIDE CHAIRMAN (SHRI BHUBANESWAR KALIA) : Dr. Narendra
Jadhav; not present. Shri Rajeev Chandrasekhar.

SHRI RAJEEV CHANDRASEKHAR (Karnataka): Sir, thank you for letting me
speak on the Budget, 2018-19. It marks 11th time when I rise to speak on the Budget.

As is the norm, or as is not unusual, when a term is coming to an end, one tends to
flip through all his earlier speeches and words in the Parliament on the Budget. And I did
the same. And it turns out that I have been consistently arguing in all my speeches, right
from my first speech in Parliament on the Budget, 2008-09, for the need of cleaning up
governance and creating opportunities for all in our country. Let me just quote two quotes
from my 2008-09 speech. I said then and I quote, "I support a strategy to use growth as
a primary way to ensure that the pressing problems of poverty and despair are addressed
and eradicated in the shortest possible time. I support the model of entrepreneurial-led
growth and efficiency in our economy." There was another quote in that speech, and I
just want to bring to your attention that I was a new MP and I was brand new to politics.
I said then, "As we all agree that the poor and the impoverished don't remain poor and
impoverished through generations because they want to or that they don't try hard enough
to break out of their vicious cycle of despair and hopelessness. It's just that they don't
have the institutional support that gives them a fair chance to use their skills, hard work
and intelligence to change their lives. I believe, Sir, that our approach to this inclusive
growth objective should be one of providing these millions of Indians a brand new fully-
integrated infrastructure of opportunities — I called it infrastructure of opportunities.
This framework and infrastructure must be integrated and must contain health, education,
skill development, credit and finance, security solutions." Sir, this is what I said as a brand
new MP in 2008-09 being completely new to politics. So, if an MP like me could see this
after just one year in Parliament, can you imagine, Sir, how would any right-thinking
citizen forgive those who have been in Government for over six decades for allowing
these problems to continue? So, Sir, it is clear that people wanted a break from this six

decade of status quo approach and wanted a change. It is this change that Prime Minister

Narendra Modi's Government represents — no small effort because of the entrenched
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vested interests that have huge stakes in the status quo — explaining also why as an

Independent MP, 1 chose to support and endorse Prime Minister, Narendra Modi, in

2013.

Sir, I have heard my senior colleague, Mr. Chidambaram, who was at the steering
wheel of the spectacular implosion of the Indian economy in the second term of the UPA.
There was a saying by a leader in the Congress that emerged during the coal scam. He
said that public memory was short. It is a famous quote. I can assure Mr. Chidambaram.
He is not here in the House, but through Mr. Jairam, maybe, I can pass that message that
the public memory is not short. For those who have forgotten, there are many including

me who will ensure that they are reminded.

So, let us look back at the real picture in May, 2014. The Narendra Modi Government
took office at the back of an economy that was inarguably left in tatters. There was a broken
banking system due to NPAs; there was shattered investor confidence due to corruption
and scams and years of profligate spending that had created a fiscal crisis; symptoms
were visible — 12 quarters of successive GDP decline, 24 quarters of rising inflation;
record Current Account Deficit, fiscal profligacy, Gross Capital Formation falling below
30 per cent, etc. etc. The inflation legacy of the UPA was particularly cruel to the poor. I
would use a quote, which I used, of RBI Governor, Y.V. Reddy, in 2008-09, and I quote,
"Fighting inflation was a bigger priority than growth because spiralling prices hammered
the poor immediately while the benefits of economic expansion took time to trickle down
to the poor." Sir, this was the time, when 11 corporate groups accounted for more than 90
per cent of the banking systems net worth and borrowings — unprecedented concentration

of risk in our financial system. I was the first one to point this out in Parliament in 2011.

So, Sir, now, let us come back to where we are today. Over the last four years, GDP
has grown; per capita income has increased; FDI flows over the last three years have
steadily increased with 2016-17 recording 60 billion dollars; foreign exchange reserves
have crossed 400 billion dollars; inflation has moderated; and Government finances are
following a roadmap of fiscal discipline after years of reckless profligacy. Sir, decades
of crony capitalism and piggy-banking on public sector banks have come to an end. A
battle against corruption is underway; ease of making investments and doing business has
increased; medium to long term investor confidence is at a high. The World Bank, Sir,

has stated that private investment in India is expected to grow by 8.8 per cent in 2018-
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19 to overtake private consumption growth of 7.4 per cent. The curse of bad debts and
brazen culture of unaccountable corporate borrowers has been given a burial with the
new insolvency and bankruptcy law. The days of borrowers enjoying while companies

imploded and employees went unpaid are a thing of the past.

Sir, in the 2008-09 Budget speech of mine — I am sorry to keep repeating this it is
more to please myself that I am doing this — I said this. I said, "True inclusive growth is
essential for us to bring out of misery and despair the millions of Indians who are seeing
this economic miracle and growth story of India pass them by." With over 30 crore JDY
accounts and the subsidy and benefit transfer system slowly and surely gaining ground,
this dream of mine in 2008-2009 is being fulfilled by the Narendra Modi Government in
2018-2019.

Sir, for my colleagues, for example, in the Left, who keep talking about allocations,
I wish to point out that inclusive growth is not just about profligate spending. It is also
about an architecture that ensures non-leaky spending. That is what this Government is
doing with JDY and Direct Benefit Transfer.

Sir, I would just quickly touch on these two reforms of GST and demonetisation.
I think, we can expect that some political parties have a problem with demonetisation
for reasons that they have heavily invested in the overall cash economy and the overall
dependence on cash for their politics but on GST, Sir, I find the criticism of GST by my
colleagues in the Congress the height of political hypocrisy to put it mildly. So, to refer to
GST as the 'Gabbar Singh Tax', I think, is politics at play of the worst kind.

Mr. Chidambaram Sir, has repeated this multiple times in Parliament that he believes
that indirect taxes are regressive. He has said this even when he was Finance Minister
but he did very little about fixing this asymmetry. He knows very well so does anybody
who has understood GST that GST expands the compliance and the indirect tax base
and is the gateway to finally expanding the direct tax base. GST, Sir, is a good tax. It is
a good tax because it makes small businesses much more competitive. It improves the
cost of compliance for small businesses. Therefore, today, for GST to be characterised as
a villain is really about putting politics before smart economics. So, I would request the
Congress and my colleagues who criticise GST to not let the political cycle disrupt the

economic cycle.

Sir, let me end by just making two requests to the Finance Minister. One is on

behalf of the veterans and people in the armed forces. The One Rank One Pension has
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been to a large extent implemented by this Government after forty-two years of neglect

by successive Governments. There is a set of issues that are pending with the one man
committee. I would urge the Finance Minister to accelerate and expedite the findings of

the one man committee so also the Seventh Pay Commission Anomalies Committee.

Sir, let me touch upon, before ending, something about Digital India. It is twenty-
five years ago that [ was amongst the first entrepreneurs to sign up the first private sector
telecom license of this country. A whole industry has emerged in those twenty-five years.
I was honoured to be a prime mover in the important and difficult building years of
the telecom sector. The sector has created jobs, multi billion dollars of FDI and creates
revenues of thousands of crores to the Government. It is a vibrant example of success
of private infrastructure and investment. But, Sir, the last real comprehensive telecom
policy was in 1999 under Atalji's Government. Today, the internet and technology are fast
changing the landscape of our lives, economy and business. The ICT sector represents
great opportunity for our nation to emerge as a global innovation super power and unleash
the next wave of investments and jobs. I would urge the Government to create a new
National Telecom and Technology Policy to mark this the 25th year of opening of the

telecom sector. A good policy could really boost the economy even further.

Sir, let me end by saying this — I just need two more minutes to end — the path that
the Narendra Modi Government has set the country's economy on is a good solid path. It
is slowly and surely transforming decades of legacy vested interests. It is bringing in the
faith and confidence in Government back amongst those who had long been forgotten by
in the Government. It is truly giving a voice and power to those who have been shut out
from Government for decades. Dr. Manmohan Singh's Government's President's Address
in 2009 said, "The dreary sand of dead habit must be left behind." The people of India

listened and voted Shri Narendra Modi to govern to effect precisely this.

Since Shri Chidambaram referred to the current CEA, Chief Economic Advisor and

Economic Survey many times in his speech, let me refer back to him...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your time is over.
...(Time-bell rings)...

SHRIRAJEEV CHANDRASEKHAR: One minute, Sir. I will just end. Let me refer
to him what his CEA, Chief Economic Advisor said in 2011 which I quoted in that year's
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Budget speech and I quote, "For India to develop faster and do better as an economy, it is
important to foster a culture of honesty and trustworthiness. To cut down on corruption,
we have to design policies in such a way that there is no incentive for enforcers of law
to cheat." I wish that his Government had heeded that advice because this Government

certainly does. Thank you, Sir. Jai Hind.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, the next
speaker is Shri V. Vijayasai Reddy; not present. Now, Shri Jairam Ramesh.

SHRI JAIRAM RAMESH: Sir, there is no Cabinet Minister. ...(Interruptions)...

Can I speak tomorrow? I am very tired, literally very tired.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No, we all have

agreed that the House will run up to 8'o clock.
SHRI JAIRAM RAMESH: Okay, I will speak.

SHRI VIJAY GOEL: He can speak tomorrow. There is no problem. The next

speaker is there.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let him speak.

SHRIJAIRAM RAMESH: Sir, I rise to speak on a most unusual Budget. There have
been many unusual Budgets in the past. The 1957 Budget of Shri T.T. Krishnamachari
was an unusual Budget, it was a landmark Budget. The 1985 Budget of Shri V.P. Singh
was an unusual Budget, it was a landmark Budget. The 1991 Budget of Dr. Manmohan
Singh was the most unusual Budget, it was a landmark Budget. The 1997 Budget of
Shri P. Chidambaram was also unusual and historic. The 2000 Budget of Shri Yashwant
Sinha who unfortunately now is persona non grata with the BJP was also an unusual
and historic Budget. Sir, the 2018 Budget is also an unusual and historic Budget. Why?
Because it is the first Budget since 1948, since Shri R.K. Shanmukham Chetty presented
Independent India's first Budget; this Budget is the first Budget after the presentation
of which the Prime Minister comes on a delayed live telecast for almost half-an-hour to
demystify, to decode and to explain the Budget. Normally, after the Budget is presented,

the Prime Minister usually congratulates the Finance Minister and says...

3ft FERTST IA: 31T TS IRFRT ST X& &1 ... ). ..
37} SR T J3 die SITOY| /T <! 1 2l ... (). ..
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, order in the

House. ...(Interruptions)...

SHRI JAIRAM RAMESH: Normally, after every Budget, the Prime Minister

congratulates. ...(Interruptions)...
sft FERTST T MY I3 IRART S 38 & ... (TILH)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be seated.
...(Interruptions)... CERSIEN

sft SR [ H BIS SeraT T8 & ¥ HY R 9aR ® L. (@@agm™)... Sir,

what is this?

IurTIE (31t YavaR Hiferan): I8 i 81 8, MY I3 18U Please sit down.

..(Interruptions)...
sft SR e vue 7 LA wR ey {6 T N L (=ma). .
3ft RS @R TR, 3R A disturb BT, Tl House adjourn BT ... (CIGET)....
it THIHTS TH. IS (Y[SIRT): Bl AT AN, q1€ H Sl ... (). ..
7} STIRT THRI: TR, I T AT 27

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please sit down.
...(Interruptions)... Please go to your seats. ...(Interruptions)... 93 SITY| Please be seated.
...(Interruptions)... Thank you.

S} SRIRTH 991: GR, {9 YT 53] Sft & BIs ATeAra=1 781 H1| ¥ had I8 el fb
gole & 915 Ygell IR Tem H2t LY. IR 31U 3R goTe BT W iheor feam §4 fa=dt of
SATEATET &1 B ... (FGHT)... S §BIDd §, I8 A Hel B

IS (31t YaAvaR HIferar): 96 SMSYI House ®I Tef SITOTYI ... (IAETH). ..

Please go to your seats. ...(Interruptions)... Don't come to the Well. ...(Interruptions)...

Please go to your seats. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, ...(Interruptions)...

IUAHTIE (31 Ya-ITaR Fiferan): AT ANT 98 Y| ... (FGHH).... Please go to
your seats. ...(Interruptions)... Please...(Interruptions)... 51§ JMADHI H e BT Hidbl
forer, 99 ardt SNfIUI ...(ae).... JMYH! die &1 HidT AT ST ... (=ae). .

Please go to your seats. ...(Interruptions)... Please carry on. ...(Interruptions)...
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SHRI JAIRAM RAMESH: Sir, if [ am going to be disturbed, I am not going to
speak. Heled, H1 1 B8 87 {1 R I8 Fel © P qoI¢ & 915 ygell IR ver= w31
A R MY AR oI BT WG &A1 ...(@aALgH)... {1 R DIg TAd HaT?
...(TALT).... IE TN EDHIDd Bl ... (FALH). .

SHRI TAPAN KUMAR SEN: Sir, will they dictate him? ...(Interruptions)...
Will they dictate? Goyalji, please contain ...(Interruptions)... Please contain your fleet.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Minister.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Everybody is free to speak their mind
here. ...(Interruptions)... Nobody can...(Interruptions)... You cannot dictate.

...(Interruptions)...

IUAHTEIE (31 YAITaR FIferdn): AT AN 98 ST, 93 MY .. (EGHT).... Please
go to your seats ...(SGLT)... MY AN &6 Y| ... (GLT).. MY AR 96 1Y, 2 A
e BT Yol HRAT S ... (FALTH).... 3T ART 46 SATY| ... (FELTH).... Please go to
your seats. ...(SALM)... 3T I3 S| ...(FALT)... S 3MID! AlDT FHelm, Td qrdf

I .. (A ). ..

The House is adjourned for ten minutes.
The House then adjourned at seven minutes
past seven of the clock.

The House reassembled at seventeen minutes

past seven of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN ( SHRI BHUBANESWAR KALITA): I request all the
Members to keep the House in order; and allow every speaker to speak his or her views.

Now, Shri Jairam Ramesh, he has just started his speech. He can continue.

SHRIJAIRAM RAMESH: Sir, I had just started. There are different ways of looking
at the Budget. You can look at the Budget, compare it with the Economic Survey that
comes a day or two before the Budget; and my senior colleague, Shri Chidambaram did
that. You can look at the Budget from the point of view what you expect from the Budget
and judge the Budget. I will not do that. What I will do is to take the Finance Minister's
statements in the Budget and ask the questions: Are they reasonable? Are they credible?

Are they factual? So, I am going to judge the Budget and speak on the Budget, not by my
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[Shri Jairam Ramesh ]

criteria but by the Finance Minister's criteria. I want to start with three big promises that
are there in the Budget, Agriculture, Health and Employment. I want to take each of these
three, and finally I want to say something on the economic situation. Sir, before 2014 Lok

Sabha elections, the BJP Manifesto said the following:—

"Agriculture is the engine of India's economic growth and the largest employer. BJP
commits highest priority to agricultural growth, increase in farmers' income and
rural development." This is on page 27 of the 2014 Manifesto. "BJP will take steps
to enhance the profitability in agriculture by ensuring minimum 50 per cent profit
over the cost of production." This is the BJP promise, made in April, 2014 — 50
per cent profit over the cost of production. On 27th of May, the new Government
took over. I will not say 'Prime Minister took over' because then they would get very
upset. The word 'Prime Minister' irritates them! The new Government took over
and on the 6th of February, 2015, just nine months after the new Government took
over, an affidavit was filed in the Supreme Court in the matter Consortium of Indian
Farmers Association — which is the Petitioner — versus Union of India, who is
the Respondent. Sir, this affidavit would not have been filed without the approval
of the Minister concerned, who is the Agriculture Minister. It would not have been
filed without the approval of the Finance Minister as well. What does this affidavit
say? On the 6th of February, 2015, nine months after making the promise that MSP
would be 50 per cent profit over the cost of production, this is what para no. 4 of the
affidavit said — "It is reiterated that MSP is recommended by CACP — which is the
Commission of Agricultural Costs and Prices — on objective criteria considering
variety of relevant factors. Hence, prescribing an increase of, at least, 50 per cent
on costs may distort the market. A mechanical linkage between MSP and cost of

production may be counterproductive in some cases."

Sir, this is not what I am saying; this is not what the Congress Party is saying.
This is what the BJP Government's affidavit in the Supreme Court on the 6th of
February, 2015 says, that MSP 50 per cent profit over the cost of production is
unrealistic and is not possible to be given. This was said in 2015. Now, Sir, in 2018, the
Finance Minister grandly announces in the Budget that MSP would be set at 50 per cent
profit over the cost of production. There was a big change of mind from February, 2015,
when they told the Supreme Court 'we can't do it' to the 1st of February, 2018, when

they said 'we would do it'. Now, the Finance Minister has been very careful. He does
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not say what the cost of production is. He has left that completely open. And we know
—Mr. Chidambaram said this and by now, over the last eight-nine days, every
newspaper has been carrying articles — Dr. Ashok Gulati, who is India's most eminent
Agricultural Economist, has written a number of articles. I mention his name
particularly because he seems to be a favourite of the people who advise the Prime
Minister. Now, in one of Dr. Ashok Gulati's articles in the Indian Express, on the 2nd of
January, 2018, he had said, "India requires a TOP Budget". And, what is TOP? It is
tomato, onion, potato. The Prime Minister goes to Bengaluru a few days ago, on the 4th
of February and says, "I gsic TOP §9I€ ®' So, Dr. Ashok Gulati is probably read by

people in the Prime Minister's establishment.

Sir, there are three costs. One is A2, which is what the farmer pays for fertilizer,

pesticide, seed and manure.

There is A2 plus FL, which is family labour and there is comprehensive cost, and
C2, which is the cost imputed value of land, imputed value of labour and imputed value

of capital.

Sir, I have to disappoint the Finance Minister because if you look at all the 23 crops
for which the MSP is set by the CACP, in 2013-14, which is the last financial year of the
UPA Government, if you look at the MSP for wheat, it was 106 per cent of MSP; not 50
per cent, but 106 per cent. That means, more than double the MSP. You look at gram.
The MSP was 75 per cent over the MSP, not 50 per cent. You look at lentil, it was 64 per
cent. Look at rapeseed mustard, it was 133 per cent. Sir, for all major rabi crops in the last
financial year of the UPA Government, MSP was already well over 50 per cent over the

cost of production.

What is the Finance Minister promising? I can understand that he is promising for
kharif. Look at the situation for kharif. In the case of kharif, the last year of the UPA
Government, 2013-14, the MSP for common variety of paddy was 36 per cent over the

cost of production.

We were getting to 50, but we were 36, not a very big gap! Look at bajra. It was 63
per cent over the cost of production. Look at soyabean; it was 48 per cent over the cost of

production. Look at cotton, it was 61 per cent over the cost of production.

Sir, the moral of the story is very simple. Numbers available with the CACP, which
is a Government body, under the Ministry of Agriculture, they show that for all rabi
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[Shri Jairam Ramesh ]
crops, in 2013-14, what the BJP is promising had already been accomplished by the UPA

Government. For major kharif crops, barring the common variety of paddy, as I gave the
example, in most of the major crops, the MSP was already 50 per cent over the cost of

production.

Of course, my senior colleague called this Jumla Number One, but it is certainly true
that this promise of the Finance Minister is vastly exaggerated and does grave disservice
to economic facts which show that the UPA Government in 2013-14 had already achieved

that 50 per cent norm.

Sir, for the first three years of this Government, we heard long sermons as to how
increasing MSP adds to inflation. Now, as elections come closer, the Finance Minister
says that MSP is necessary for curing agricultural distress. Sir, some time or the other,
Finance Ministers do wake up to reality. I am glad, this Finance Minister has woken up
to the MSP reality and has abandoned the theology that higher MSP means higher
inflation! Higher MSP leads to rural prosperity, of course, you have to assure that MSP
is actually received by all the farmers. Announcing MSP is one thing and farmers
getting MSP is another. I am not going into that because if I get into that, the argument
from there will be 60 IToT & ﬁ'TE’ 1 g AT | 9}[, RIEIERERIRC R So, I don't want to
get into that. But all I want to say is that on this MSP promise, the Government goes to
the Supreme Court and says 50 per cent over cost of production is not possible and
changes its mind. I would like the hon. Finance Minister to take the House into
confidence and tell us what forced him to change his mind from February 2015 to
February 2018. Sir, let me now turn, just as my TDP friends have come into the Well, to
the second issue. ...(Interruptions)... The second good idea in the Budget, and the
Health Minister is present here, I am very happy that he is present because the second
big announcement is related to the National Health Protection Scheme.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No slogans,
please. ...(Interruptions)... No slogans, please. Mr. Ramesh, you can carry on.

...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I also want justice. ...(Interruptions)... 1 also want

justice. ...(Interruptions)...Sir, I also want justice. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No slogans, please.
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...(Interruptions)... Please go to your seats. ... (Interruptions)... We have heard about it and
the Government will look after it and take notice of this. ...(Inferruptions)... Please go to

your seats. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I want justice. ...(Interruptions)... 1 cannot hear
myself. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You continue; [ am

hearing you. ... (Interruptions)...

SHRI T.K. RANGARAJAN (Tamil Nadu): You control them, Sir.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Ramesh, please

carry on, otherwise I will have to call the next speaker.
SHRI JAIRAM RAMESH: I cannot hear. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The House is

adjourned for ten minutes.

The House then adjourned at thirty-five minutes past seven of the clock.
The House reassembled at forty-four minutes past seven of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Jairam

Ramesh, please continue.

SHRI JAIRAM RAMESH: Sir, before the break, I was saying that the Finance
Minister has not told us in the Budget. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, I can't hear. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue

with your speech, Mr. Ramesh. ... (Interruptions)...

SHRI NEERAJ SHEKHAR: Sir, Mr. C.M. Ramesh is a part of NDA.

...(Interruptions)... He has already spoken. ... (Interruptions)...
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SHRI JAIRAM RAMESH: Sir, I want justice. ...(Interruptions)... 1 need your

protection. ...(Interruptions)...
sft e IR 7B IS, .. (JaHH). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue

with your speech. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, I cannot hear anything. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You don't have to

listen to them. I will hear you. Please continue with your speech. ... (Interruptions)...

SHRIMATI RENUKA CHOWDHURY: Sir, how can he speak like this?
...(Interruptions)... We are not obliged to speak in the din. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, you ask them to go to their seats.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, go to your

seats. ...(Interruptions)... Please, listen to him. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I have a suggestion to

make.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, listen to

him. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY : Sir, my suggestion is this. They are agitating
and demanding that alliance dharma should be followed and the promises given should
be fulfilled. Someone from the Government should respond to that and, thereafter, the
House can continue as usual. Let the Government respond, because they are partner of
NDA. They are asking to follow the alliance dharma. The placard says, 'Follow alliance

dharma.'

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): One minute. The
Minister of Parliamentary Affairs wants to respond. ...(Interruptions)... Please be seated.

...(Interruptions)...

it fae MRret: ABied, .. (aET). .. THET i, A 91 ol A gl ... (aET ). ..
Jepcer Sft, A 91 @ g KIS ..(FIYT)... It is the response of the Government.

...(Interruptions)...
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R, § & I g & 3ATS1 AR 579 I8 Y IO A1, 79 Al §ARI R% 4 IE Hel
T o7 o ot W30 519 g9 & $UR 31UHT STa1d <31, T $97d1 Sl grievances & AT ST 9T
e T, ITPT FHETT IP A< &A1 S| @1 § w1 g (5 R g9 ...(@aam)...
39 G Y| ... (IFET).... A1 Rifh T8 15T AT H HET T, AT el I FH1 H
for =0 S77apT STaTe <A1 PR A HPE T B, O IS I1E ST S T, I W Fahd g,
HSH 301 Tl & ...(FGHH)....

sft v forard): WISy, A1 UF point of order Bl ...(d94T)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be seated.

...(Interruptions)...
SHRI PRAMOD TIWARI: Sir, I am on a point of order. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please be seated.
...(Interruptions)... One minute. He has a point of order. ...(Interruptions)... Please be

seated. ...(Interruptions)... Under what rule?

SHRI PRAMOD TIWARI: Sir, it is under Rules of Procedure and Conduct of
Business in the Rajya Sabha. ...(Interruptions).. My point of order is on the
conventions and traditions of the House. ...(Interruptions)... Sir, tradition of the House
is this b 31T BTSH T4 IH B, OI9 BTSY 3ifex § B8N I8 IRENT B, I8 ofSIE © AT
TE1 82 § US a1d e =nedn g ni-andl et |ed 7 w1 {5 g9 gag arger fearen
o &9 19 gole R e, @l SRE grievances BT IHH satisfy BN IR, oI HA ﬂﬁifﬂ
21 U ARBR =1 ST WIFRT BT o1 3fR B S X&) oY, TSI ARBR 7 57! * a1 B
..(TAUM)... 396 W * fHa1 {1 ...(@IUM)... Point of order I8 & % el <Y
grievances g, 7@ Sl Rrarad ...(Aq4T)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): What is your point

of order? ... (Interruptions)...

sft yag fRyar): g 1 98T uae & gl 2l ..(H9YT ). HEIGY, AT point of order
Rt g1 & 81 39 IR 37! SforT AR ... (Faum). ..

SHRI VIJAY GOEL: Sir, there is no point of order. ...(Interruptions)... This is no

point of order. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have made

your point. Now, Mr. Rangarajan. ... (Interruptions)...

*Expunged as ordered by the Chair.



636  The Union [RAJYA SABHA] Budget, 2018-19

SHRI PRAMOD TIWARI: Sir, let me conclude. ...(Interruptions)... I1 ar 3y IRy
A B ...(TALT). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): What is your point

of order? ... (Interruptions)...
Y yire foyamdt: wetea, oy A a1 @ g <Rl ... (caEm). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): What is your point?
...(Interruptions)... Thank you. Now, Mr. T.K. Rangarajan. ...(Interruptions)...

i g foar): Feiey, § Tusd! 91 &1 8T §| ....(@aHM)... AT AN 9 IRl qai
DI 31T B2y 6 U HTH TR Y, BTSW in order Bl, IRAT TYDI TR 7, S 3TIA
RIS Sil Bl FaTel o1, 9% & 39d] JATdR MBIy, aex SR ...(@agH)... 519
TP BT 3MTSR H 7L &, AN SRR THT Sft B Gl Ahdl 27 .. (TIH)....

SHRIT.K.RANGARAJAN: Sir, we want a debate and discussion. ... (Interruptions)...
I think, if there is no disruption, we can have a healthy debate. ... (Interruptions)... 1 request
the ruling party, NDA leaders, to guide them. Otherwise, you can't have any discussion.
...(Interruptions)... You can't have any discussion means you can adjourn the House.

...(Interruptions)... They are your partners. They are your Ministers. ... (Interruptions)...

aeg A fAem @Sl (o gee] SEeE]): Suviee Heled, U9l @
..(AY)... 1 think, Shri Vijay Goel, the Minister of State in the Ministry of

Parliamentary Affairs, has made it very clear and we have also requested them that
when the Finance Minister speaks in this House — he has very clearly assured — all

their issues will be addressed, and @ ST ¥} solution 31, S foTg ...(g94Ym )....
it yHiE ARt 7815y ... (@auH). ..

MIBTIAASHR:  HAIBATIIGRER|  ...(FGHT).... ShriJairamRameshwas

speaking peacefully and everybody was listening. So, blame game TT&[ gl -.(TIHTH)....
STIRTH THET St 50+ GAT & a1, <fd fo=ft =1 781 e g1 ... (cgaem). ..

S YopenT Aerst: U1 8] 8, &1 IR Jrell 1 81 ... (FaHT). ..

3} UHTI AASHR: b T 37 TAR BT BT G PR 91 I8 ©, SAITY &H ISP
HE R & 5 U sy Wl § e SoIY &, Il ST JHT H SIS solution BT
...(TAYT). .. T8l Sd] G ... (GET). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I have allowed
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Members to speak. ...(Interruptions)... 1 have requested Mr. Jairam Ramesh to continue

his speech. ... (Interruptions)...
SHRI JAIRAM RAMESH: How can I speak, Sir? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I also allowed the
point of order raised by other Members. But I don't see any solution. ...(Interruptions)...

So, I adjourn the House for 15 minutes.

The House then adjourned at fifty-two minutes

past seven of the clock.

The House re-assembled at seven minutes

past eight of the clock,
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members, I
have an important announcement to make. So, please go to your seats. Please everybody

resume your seats.

Since the House might go on till late, and it is already very late, dinner for the
Members will be available from 8.20 p.m. onwards at the snack bar and in the Central
Hall. So, after 8.20 p.m., you can go and have your dinner. But, the discussion will
continue. ...(Interruptions)... Neerajji, please sit down. ...(Interruptions)... 1 request all
of you to observe discipline and maintain order. I also request all the hon. Members
who are standing here to go to their respective seats. ...(Interruptions)... We must follow
the rules. I request the hon. Members to resume their seats and put your posters down.

...(Interruptions)... Mr. Jairam Ramesh, please continue your speech. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,

please speak. ...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, in the Budget. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members,
please go back to your seats. Please maintain order in the House. If they are going back,
you are not going. ...(Interruptions)... So, I will have to take action. ...(Interruptions)...

Please go back to your seats. ... (Interruptions)... Mr. Ramesh, please continue.
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SHRI JAIRAM RAMESH: Sir, | am trying. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): I will have to call the

next speaker then. ...(Interruptions)... Shall I call the next speaker? ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, that is unfair. I am trying my best to speak.

...(Interruptions)...
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, Mr. Minister.

Y fasra Mer: R, § 9e7 | HE1 A1 g B 59§ 396 A W@ g AR A T
T IT T 3R 31T Wl TE] ¥h 32 T, Al 374 IR MY § &R ®h I8 A7 ... (FGEH).... d
SIS ITEd B ...(FFET)... I SieT A1ed 81 STIRMH L S .. (FGH)... 399 Dl
AAAd T8 Bl ...(FFE)... Tei-Tal, U DIs Bb e] TSdll ...(FFE)... STD! 37T
TS B ...(HAU)... STd STARTH M Sl i1 9ed &, A1 319 ITd] R f$wed a
R E? ...(FAL)... ATH MR ST T B 82 ... (FAL)... ATH 3R ST FIT Hh 272
...(GHT). .. STIRTH I3 ST STl 978 T2 8, 317 Sd] f$¥ed B 38 &l ... (g ). ..

SHRI SUKHENDU SEKHAR RAY: Sir, adjourn the House. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,

have you finished your speech? ... (Interruptions)...
SHRI JAIRAM RAMESH: No, Sir. I have not spoken. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): So, please continue.

...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, how can I continue? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

Otherwise I will have to call the next speaker. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, how can I continue? I can't hear you.

...(Interruptions)... How can I continue in the din? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I will have to call
the next speaker. ... (Interruptions)... If you don't want to continue, resume your seat. Let

me call the next speaker. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, I want to continue. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, he wants to speak. ...(Interruptions)...
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you don't

continue, I would call the next speaker. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I want to speak, but I am being prevented from
speaking. ...(Interruptions)... 1 want to speak. ¥R, H qrer argdr gl ...(FaY)... i
I TS Bl ... (FALTH). ..

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you very
much. Let me call the next speaker; Shri Mahesh Poddar. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, what is this? ... (Interruptions)... 1 did not say I don't

want to speak. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Then you may

continue. Otherwise I will have to call the next speaker. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, I want to speak. ...(Interruptions)...
SHRI VIJAY GOEL.: Sir, he wants to speak. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Then you may
continue, Mr. Jairam Ramesh. ...(Interruptions)... If you do not go back to your seats, I

will have to name you. ...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, either ensure order in the House or adjourn

the House. ... (Interruptions)...
SHRI TAPAN KUMAR SEN: Sir, either bring order or adjourn. ...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, no one can speak in the din. Adjourn the

House. ...(Interruptions)... What is going on? ...(Interruptions)...
SHRI TAPAN KUMAR SEN: Sir, adjourn the House. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh.

...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I am ready to speak provided I am allowed to speak.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you are ready to

speak, then please continue. ...(Interruptions)...
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SHRI JAIRAM RAMESH: Sir, I am not being allowed to speak. I can't hear
anything. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please make your

speech. ...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, please ask them to withdraw. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,
you should not direct the Chair as to what to do and what not to do. I am directing you to

resume your speech, or I will have to call the next speaker. ... (Interruptions)...
SHRI JAIRAM RAMESH: Sir, please request them to go back. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It is not a
question of request. I have called your name. Please go back and resume your seats.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, this would spill over even tomorrow.

...(Interruptions)...

SHRIJAIRAM RAMESH: Sir, according to the rules, a Member cannot be compelled
to speak in the din. ...(Interruptions)... Please restore the order. ...(Interruptions)...
Please restore the order. ...(Interruptions)... You are compelling me to speak in the din.

...(Interruptions)... This is against the rules of the House. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Just tell me whether

you want to speak or you do not want to speak. ... (Interruptions)...

SHRI JAIRAM RAMESH: I humbly request you to please restore order in the
House. I want to speak. ...(Interruptions)... You are compelling me to speak in the din.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): But you are not

speaking. ... (Interruptions)...

SHRI JAIRAM RAMESH: How can I, Sir? ... (Interruptions)... I am shouting to the

maximum. I can't shout more than this. ... (Interruptions)...

SHRIMATI RENUKA CHOWDHURY: Please adjourn the House, Sir.

...(Interruptions)...
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SHRI JAIRAM RAMESH: I can't shout more than this. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You are already

shouting. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I can't shout more than this. ...(Interruptions)... 1

can't shout more than this. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, according to the rules of the House, a Member
cannot be compelled to speak in the din. ...(Interruptions)... There is din. The House
is not in order. ...(Interruptions)... Please restore the order and I am willing to speak

immediately. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): LoP, please.
...(Interruptions)... Please. ...(Interruptions)... 1 have requested the LoP to speak.

...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): 1 think
what Jairam Rameshji has said, it was the Opposition that had requested the Chair that
we should sit late tonight and as a matter of fact, the entire Opposition had decided to
sit late up to 8 o'clock. Then, subsequently, the timings were extended up to 10 o'clock.
Again, the entire Opposition agreed on the proposal of the Chair to work up to 10 o'clock.
But nobody can speak in the din. There may be few exceptions who can speak in din. But
you cannot make a serious speech, particularly, on a subject like Budget. Budget is a very
serious type of discussion and the speeches being made by the senior Members cannot be
registered, neither by the Opposition nor by the Ruling Party and by the Media. So, I don't
think it is possible since our friends from TDP are not relenting. We don't mind if they sit
there, stand there and don't speak. Yes, that is one alternative. But while they are speaking
and raising the slogans, it is not possible to make a speech. So, I think, you please make
the last request and if they don't relent, I don't think there is any other alternative left but
to adjourn the House. ... (Interruptions)... But let me say that it will be with a very heavy

heart, a very heavy heart ...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Right.
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SHRI JAIRAM RAMESH: .... that this situation has arisen on a very important
subject like passage of the Budget on which we all forego our differences with the
Government and try to pass this legislation and have a fruitful discussion. This fruitful
discussion is for the good of the entire country. I am sorry. I also request hon. Members
from TDP. Either you withdraw from the Well or in case you don't want to withdraw,
can you, at least, keep quiet and stand there? If you don't even keep quiet also, it is very

difficult. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, I have a point of order.

...(Interruptions)...
i} TU9 HHR A: 31T U IAFYI ITBT Point of Order BT ST IMT .. (SGLTH)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let me hear his

point of order. ...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY: Sir, I quote Rule 257: Power of Chairman to
adjourn Council or suspend sitting. "In the case of grave disorder arising in the Council,
the Chairman may, if he thinks it necessary to do so, adjourn the Council or suspend any
sitting for a time to be named by him." Now, the Chair cannot compel a Member to speak
in the din. ...(Interruptions)... There is a grave disorder in the House and in this situation

no Member can be compelled to speak. That is my submission. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Let me hear the

other side also. ...(Interruptions)...

SHRI PRAKASH JAVADEKAR: Sir, I also requested TDP Members. Since they
were agitating, a very clear assurance was given in the morning and it stands today also
that when the Finance Minister will reply he will definitely address their problems. This
is the promise of Rajya Sabha to which ...(Interruptions)... That is my request that they
should assume their seats. But, at the same time, this is the best tradition that all should
be heard in silence which was not done in the other House yesterday. But that is not the
case. ...(Interruptions)... 1 just reminded that. Still I request that they should resume seats

so that debate can continue. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please resume
your seats. ...(Interruptions)... Hon. Members, I have an announcement to make.

...(Interruptions)...
SHRI VIJAY GOEL.: Sir, I want to speak. ...(Interruptions)...

HEISY, B 31 © & qa P 3iER FawT Te] 2 3iR VT 3R BIl1 & fob STa w1oor
1 Y8 B & I CIBI-CT! BIKIT &1 ST 31T TepTer STt =1 4 aira o et 971 U ATor g
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o7, T Wa 2R TRTE AT, I FaTel $9 1 BT 81 8| STIRTH IHL Sl BT bl oA
[EEREASIPECIVE ERICISEAREeul|

ﬁﬁ?ﬁﬁ@?:&ﬂcompelﬁmm%?

it forora Mrer: gab e Gigl H compel 8T ®R 8T g1 g1 oTaT 27 {6 9 3roeit
I BT IERT SR 7T HIGUT BT GRT HRA| 3R I e 7 T I & I7 T8l A1 a8 8
3T SN WNBR P JoIl A &, d B AT W01 & S| ... (FFET). ..

sit RS @R AP | H ST gIN ...(FAUM)... ST |l H Jd BRI
...(TGET)....

it faora MRrer: Gig, 319 ST agitated a1 87 31 AT a1 RI BRA ST
...(TaEM)....

ft T gER (STRIEE): I MG FEINN &l ... (FA).... 3MIHT Hol 9971 & b
T BT Ted| ... (FIHH)....

sft *f yepTer 9t (SR TRIN): I IMYF FEATN B ... (G ..

it oo Maa: YAY, #9 $B T0d HBT 8 R1? ...(FAIH)... T [He| et
AR ...(Fag™). .

SHRI SUKHENDU SEKHAR RAY: Sir, I want a ruling on my Point of Order.
...(Interruptions)... I want a ruling on my Point of Order. ... (Interruptions)...

SHRI SUKHENDU SEKHAR RAY: I want a ruling on my Point of Order.
...(Interruptions)... 1 raised a Point of Order. ...(Interruptions)... 1 raised a Point of Order
and I want a ruling on my point of order that I have made. ...(Interruptions)... | want a

ruling from the Chair. ... (Interruptions)...

i} foora e U e, g3 9 a1 QR R QISTYI eI Tl 3TSiTe St Bal
b PIs S AR-TRIG H (U1 G141 P 8] I Foball 21 § I8 A § b 3R d 78]
G Gl § A1 ga H Sl GUR1 GG G eIl &, ISP ATY dlel Bl Hidbl < Fabd &,
R 31 & HE1 21 ... (FGETF). ..

it B9 AT (STR U< 9N): T 7RISy, 319 Hieh S| ... (). .

AT T 3R SfrBTRaAT #irera 3§ o H3i1 (3ft WS SrSTaet): SUTHIETE
HeIGd, Bl Al FHT H STd YGT /3T ST BT 9907 31T, SH YU H HIUH BT IRE 4
M1 BT I8 3R 9 didd W81 bl d &M H dleld I8, SHfeld 991 ovral 7 &
...(TTET)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): He wants to speak

on his Point of Order. ... (Interruptions)... I have to give a ruling. ... (Interruptions)...
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sft IS TSI 31T Point of Order TR wfeiT SIRTY, oifdh T Fat Ter= w31 St &
HIYU] & Y TB1 ST 81T Bl ... (FALT)... ol T&TT H3] Sil &b HINUT & FHY YRT
T BIAT T .. (IGET)....

37t TR IR I8 Sl T H B3N T, IBT IR BH Sve AT AT ... (FaLTH)....

sft YT TSIt : SIHT EITHI BICT BT &l ... (FIH)...
PV A A< I81 T8 galll ... (FGH)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Under what rule?

...(Interruptions)...

sft ST 3relt WM (SR TI): ol 259 & Ad| FEIG, § U 91d iR fde=
BT ATEC] g fb 50 qUT BI (FHTdell # S8f 3y & Ue &1 ool 8, 98] oal
Y AT LTS &1 & - I8 W F HY HAT A1 1 Ah 91 6 (1 7 Bl ool
AT AMATAD & DT &, H &1 ST, A 57 FH1 | 519 Dls A AFI
I ST .. (FaET)....

Oy g Sl Sl e o d g — BB S250 Jy) 1 OB e agla lia f

Sl 18 gy S gl gl e Jsbesi (S Lo gl S G e LS
o Wl U S e e (i i — o U G BS (e Jy ) Uy ¢ -
Lila o g B g 590 U S g8l ) Lse gt S L S

(1) € 1S i i 35S i (s s il 5

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): If you raise a point
of order, you will have to quote the rule.

SHRI JAVED ALI KHAN: I have quoted Rule 259.
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please continue.

it ST Srefl WM Ol AHTIfT SRRl g9/ I 3R 3+ fAorat & aRads &
TS & foIT, S A9 3MaeId AfRTAT AT S| FHTafy SIawell 991 I 3R 319+
T &Y srael § & & forw S 99 wifaaai ured gift 3o =i foram, Jairam Ramesh
will speak, Jairam Ramesh will continue 3R 3mg &l ®x a1 TE»\* %\;, MY YT TfrTat
3R & 3IR e a7t 3iR H fde ox g 6 e @l =el &l SR 99 wawi ol
Bl 8, W AR & 9T 98T B Bl B, FHMIRT S9 3SR Bl A9eH dRd 21 IR faged)
XY MG Pl g™ &b foIT O URTagdr & A1 I81 IR 93 8Y &, 10 991 dd 961 & forg

FTransliteration in Urdu script.
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TR § 3R 49T BRI JATeg & 15 JA1 i, RT®H! G D1 Tl @t [y Ry
2, 9 IR-IR I8 SR T IR & A1 Al el A1 SR B JAd1ai| §9 IRIP § F& a1 9
FHT &, AT YT AfRTAT BT YA B § b a1 <@ 8T § AR H Byl a8 g,
BTCATh 3 ERAT P TR UR dIe] XBT §, H Pl U g R8T §, H GUIUIS BT AR Bl &,
JUTNS B RSB A Bls e foam S 2 iR IS9P 918 3 gz a9 amad o forn
AT 1 * § T AW §, | PIS AR T8I oM 8T §l ... (FAeM).... H 3R TEl &1 8T

gl ...(au)...
S U s € S S ey g e 5 O B asla s

L S gl (S Sl o el o A S i S
s S Y e e S il 8 S S ey
Jairam Ramesh will speak, Jairam W 331 o 8yl y (s
sl S iy S Slegn 5 b 8 s A gl Ramesh will continue
e (510 aad (S Dl S e AS s S O gl s Sl Sl e
Ao Gl o S S U e e sl uela o i S e
Ao A S s 8 e aw ISy o gl Gn 38 Offe S
o K A S Sl SO e S o U e S Yy
oS e S S O e gt ) S AR S8 e )
S sy G4 s S Dl m b ey v e aed Gl
S S8 gl Gl o B s g Do e gk el -3k
g S Wy e SV lae g Wla S e ) e b mgSian 0 S0l e
s e B8 e 18 il e g Lo s o S e g o ds g
i Slad any S Gl gl o Ul e Gl ) A8 o e S gy
ot b B el ) A8 e s et W e ﬁ; =t e W il

._(\LI.L;-.L".J)_.- U '|_I'_J |§_|| '*-17?" l.:n_j_fl e ---(L:-'Aj:-h.l-"-.q}--.-

*Expunged as ordered by the Chair.
FTransliteration in Urdu script.
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9.00 p.m.
st ARTY A GEIRAT RIORA): WX, $ei WV oAl YPH BR S
...(TAUT)...

it ST 3rell @H: §9 R 91 BET B2 ... (FAHH). ..
() T S TS e O eyt Gl
JuRrTeer (sft Ya=eaR SIferen): 81 AT, MU SiI a1 T, 98 ard fora

You have made your point. ..(Interruptions)... Please be seated.
...(Interruptions)... GIdIq, 39 §8 SIEYI Jairam Ramesh will continue, so, please
maintain order in the House. ...(Interruptions)... Now you are repeating the same thing.

...(Interruptions)... 34 8 SIIgU| The House is adjourned for dinner for half-an-hour.

The House then adjourned at twenty-eight

minutes past eight of the clock.

The House reassembled after dinner at nine of the clock,

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA) in the Chair.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please, go back to

your seats. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, there is no Cabinet Minister. ...(Interruptions)...

SHRI NEERAJ SHEKHAR: There is no Cabinet Minister. ... (Interruptions)...

il TS 37t WH: TR, B9 AR 1 @1 @ forn, <ife § Uab a1 | Rl
AT | ... ().
S oug S e GRS LS oSl n A e g i T
(i) o il LS
JuRrHTeaet (ot Ya-gaR HIfereT): 3T 98 SMSYI Please resume your seats.

st STrde 3rell WH: IR, ATl § Uh-G1 IR VT 81T & foh 89 @V <X I1d I 93 &
3R 3T W BT STSTH B &, b BHN AT ¥TH b ol © - Marshals &, Chamber

Attendants & 3R % 8, I Qﬁﬁ ECRGNE]

fTransliteration in Urdu script.
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2Bl S g L Gl s S e Jle e G e wigla Giliag
i) g ey DS i IS AUENIS S T ) G e S5
i S 5~ b B b  aTEE aes s uld e g Bl S

U

it ARTIOT et YenRAr: 9 & forg SawiH foan Bl o
it I geR: TR {2l
sft e el @H: W), SR A8l Wil ¥l &9 A A @1 fora, ofdd I8 R
SR ST 2, A AT B9R 1 BT B 7, 3R A 9 32 ...(FauT). ..
Al S €l o LS L e eee 1 OA e gla Gilia T
wno S~ Bl n S8 S il ol Bl g o U ST ) e
—(edalad). £

IuaTeId (3t YaAvaR Siferan): 3MY ANT AT W SMSY| |99 & Y @ a1
SIS 81 I8 TR SRGR & U 8 ... (GE).... Don't worry. ... (Interruptions)...

o} ARTIT STl G=ATRAT: 37T BT 19T 30 FFe &1 997 {31 Members 3R 99 &
foTg Sraver 21 ... (asEm)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Jairam Ramesh

to continue his speech. ...(Interruptions)...
SHRI JAIRAM RAMESH: Sir, can I start? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, please
continue. ...(Interruptions)... RS BER Sfl, 3FR M9 BY DY qlef Tl g, dl 3MIHI =
T IR DR ST BRI ... (FIEH)... MY Y T IR S18Y ... (TILH). ..

it FERTS 94 31 ol 781 o Fad| .. (auT). .

SHRI JAIRAM RAMESH: Sir, | was saying. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Neeraj Shekhar,
I am requesting you to go to your seat. ...(Interruptions)... Please allow the hon. Member

to speak. He wants to speak. ...(Interruptions)...

SHRIJAIRAM RAMESH: Sir, lam ready to speak. ... (Interruptions)... | am speaking
at the maximum. ...(Interruptions)... 1 was speaking on agriculture. ...(Interruptions)...

While I was speaking. ...(Interruptions)...

FTransliteration in Urdu script.
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please.
...(Interruptions)... Otherwise, 1 will have to take the sense of the House.

...(Interruptions)...

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF
ELECTRONIC AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR
PRASAD): Hon. Vice-Chairman, Sir, they should go to their seats first,
..(Interruptions)... T8 FGT ALNDT 272

JUHTEIE (31 YaTaR BIferdn): MY AT R AR ....(FGLH).... AT 3+ A
R ATSYI ... (FGET)....

SHRI RAVI SHANKAR PRASAD: They should go to their seats first.
...(Interruptions)... What is this? ...(Interruptions)... This is not fair. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please go to your

seats. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, the promise made by the Finance Minister to
set the MSP at 50 per cent over the cost ...(Interruptions)... Sir, 1 pointed out to you

...(Interruptions)...
7t TRt IR *

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Neeraj Shekhar,

please go back to your seat. ...(Interruptions)...
sft vt R *

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Don't be unruly.
...(Interruptions)... Mr. Neeraj Shekhar, don't be unruly. ...(Interruptions)... If 1 have to

invoke rule for them; I will have to invoke rule for you also. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Whatever the hon.

Member has said should not go on record. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I was speaking on the Finance Minister's promise.
...(Interruptions)... Buthe hasnot clarified what the cost of cultivationis. ... (Interruptions)...
Sir, I was speaking on the Finance Minister's first big promise to set the MSP at 50 per
cent over the cost of cultivation. I had pointed out that for most Rabi crops, by 2013-14,

*Not recorded.
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in the last year of the UPA Government, the MSP was already well over 50 per cent of the

cost of production. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please don't shout

and resume your places. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, in the case of wheat, it was 106 per cent; in the case
of gram, it was 74 per cent; in the case of rapeseed-mustard, it was 133 per cent; and in
the case of sugarcane, it was 96 per cent. Sir, in the case of Kharif crop, for paddy, it was
36 per cent; for bajra, it was 62 per cent; and for cotton, it was 61 per cent. So, the point
is that this 50 per cent profit over the cost of cultivation was already implemented by
Dr. Manmohan Singh's Government in 2013-14. Sir, the Finance Minister, very clearly,
very cleverly, has not indicated 50 per cent profit over which cost of cultivation. There
are different costs of cultivation. In the case of paddy, the A2-FL cost is 961 rupees a
quintal. ..(Interruptions).. The C2 cost, which is the comprehensive cost, is 1,234 rupees
a quintal. Sir, the Finance Minister has not said whether it is A2+FL or whether it is C2.
He has not said which cost of cultivation it is. So, my first question to the hon. Finance
Minister is this 50 per cent profit is over which cost of cultivation. If it is A2 + FL, as the
Vice-Chairman of the NITI Aayog has indicated in an interview that he has given to the
Indian Express today, then I am afraid that the promise made by the Finance Minister,
had already been implemented by Dr. Manmohan Singh in 2013-14 and this is nothing, as
Mr. Chidambaram said, but jumla No. 1. ...(Interruptions)...

Sir, let me now turn to the second big promise of the Government which is what
the Finance Minister has very colourfully called 'Modiclaim' not mediclaim. Now, Sir, I
am sure, this means All India Institutes of Medical Sciences will now be called All India
Institutes of Modical Sciences, and the word 'Medical' will be replaced by 'Modical'. That

is what the Finance Minister has wanted us to believe. ... (Interruptions)...

Sir, he has announced that there will be a national health protection scheme and
%5 lakh insurance cover for 10 crore families. Sir, this is an absolutely welcome statement
to make. However, on April Ist, 2008, the then Government of Dr. Manmohan Singh
had already introduced Rashtriya Swasthya Bima Yojna, (RSBY) and by April, 2014,
4 crore families had been enrolled in the RSBY. ...(Interruptions)... Sir, in 2015, this
Government transferred the RSBY from the Ministry of Labour to the Ministry of Health
and in 2016, they increased the cover under RSBY from thirty thousand rupees to one

lakh rupees. That is very good. Now, this Budget increases this cover of one lakh rupees
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[Shri Jairam Ramesh ]

to five lakh rupees. This is nothing but continuity. It was first RSBY, RSBY with thirty
thousand rupees. Then it got transferred to the Ministry of Health. It increased the cover
to one lakh rupees in 2016 and it has become rupees five lakhs now. Sir, what happened
to the scheme that was announced two years ago? The scheme of one lakh rupees was
not implemented. ...(Interruptions)... Now, suddenly, a scheme of five lakh rupees is
announced. [ have nothing against this. I welcome the announcement of this insurance
scheme. ...(Interruptions)... However, the point is that Kerala, Tamil Nadu, Karnataka,
Andhra Pradesh, Telangana, Maharashtra, Gujarat, Himachal Pradesh, Meghalaya and
Chhattisgarh have health insurance schemes. Health is a State Subject. ... (Interruptions)...
I want the hon. Finance Minister to look at one State in the country which has got the best
health indicators without health insurance. And that is Tamil Nadu. ...(Interruptions)...
We are all going round and round in circles to announce a health insurance scheme. The
experience of health insurance scheme in the last 12 years shows that it benefits insurance
companies. ...(Interruptions)... It does not benefit patients. In spite of having a health
insurance scheme, in spite of having the RSBY, out-of-pocket expenditure has increased.
Out-of-pocket expenditure is today almost 65 per cent. ...(Interruptions)... Insurance
does not help in containing out-of-pocket expenditure, because insurance does not deal
with out-patient needs. Insurance deals with in-patient needs. ...(Interruptions)... Our
experience in all the States shows that insurance schemes benefit insurance companies,
and they benefit private hospitals. They do not benefit patients, particularly from the poorer
and weaker sections of society. ...(Interruptions)... 1 would urge the Finance Minister
not to follow the US model of universal healthcare based on insurance. I want the hon.
Finance Minister to follow the Kerala model and to follow the Tamil Nadu model which
is universal healthcare with primary health facilities. ... (Interruptions)... That is universal
healthcare with health delivery to all sections of society. What Kerala and Tamil Nadu
have is health assurance. What is this scheme? ...(Interruptions)... It is health insurance.
There is a difference between health insurance and health assurance. ...(Interruptions)...
We will support this Government in any step for health assurance, but we will not support

this Government if it is indiscriminate health insurance. ...(Interruptions)...

Sir, Mr. Chidambaram has already mentioned about the budgetary allocation that
is required for implementing Modicare, or as Mr. Amit Shah announced that this will be
called NAMO Scheme. ...(Interruptions)... Do you know what NAMO stands for? No
Allocation, Messaging Only. ...(Interruptions)... NAMO — No Allocation, Messaging
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Only. ...(Interruptions)... That is what this scheme is, because the Finance Minister has
provided only Rs.2,000 crore in the Budget. ... (Interruptions)... The allocation required
for ten crore families varies anywhere between 12,000 crore and ¥ 1,00,000 crore.
...(Interruptions)... Mr. Chidambaram has mentioned the figure of ¥ 1,00,000 crore.
...(Interruptions)... Some Health Minister has mentioned the figure of I 15,000 crore.
...(Interruptions)... It can be anywhere between ¥15,000 crore and ¥ 1,00,000 crore.
...(Interruptions)... We don't know. I am confident that the Government will find the
money. ...(Interruptions)..; After all, they have increased the health and education cess
from 3 per cent to four per cent. ...(Interruptions)... You will get about Rs.10,000 crore
from that. You have introduced a Long-Term Capital Gains Tax from which you will
get about Rs.40,000 crore next year. ...(Interruptions)... I am not worried that you will
not find the money. ...(Interruptions)... But what I am worried about is the model that
you are adopting. ...(Interruptions)... The route that you are taking is insurance. And
that is a disastrous route because the one thing that we learnt from the US is how not
to run a health system. ...(Interruptions)... If this Government is hell-bent on pursuing
an insurance-led model of health delivery, my request to the hon. Finance Minister is:
please take a pause, please have a re-look. ...(Interruptions)... Insurance has a role to
play. ...(Interruptions)... But, fundamentally, it is provision of healthcare, provision of
basic facilities and primary facilities When you have insurance, a new demand is created
for hospital facilities, for tertiary care. ...(Interruptions)... Tertiary care is provided when
the priority is secondary care and primary care. You are not increasing allocations for the
National Health Mission but you are. ...(Time-bell rings)... Sir, I have been interrupted
repeatedly. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): There are other

speakers also from the party. ...(Interruptions)...

SHRIJAIRAM RAMESH: I am speaking in spite of this noise in the Well, so please

bear with me. ... (Interruptions)...

As I was saying, Sir, the Health Insurance Model creates a demand because corporate
hospitals, private hospitals want to get the premium money. Mr. Finance Minister, as
the Prime Minister said yesterday, we should support you on this. ...(Interruptions)...
We support you on this. We support universal health coverage. We support universal
health coverage on Kerala and Tamil Nadu model. ...(Interruptions)... We do not

support universal health coverage on insurance model. This is the main problem with
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jumla No.2. ...(Interruptions)... It is a big announcement. There is no allocation. It is a
marked shift in mindset to privatisation and insurance led of primary health facilities.

...(Interruptions)...

Sir, the third big claim made in this Budget is about employment. ... (Interruptions)...
Mr. Chidambaram has already said that there is a private study done by two economists
which shows that in 2017 seven-and-a-half million people were enrolled in Employees'
Provident Fund Organisation (EPFO) and, therefore, they estimate that the number of
jobs created is 7.5 million. ...(Interruptions)... The Prime Minister has repeated this
in his interview. The Finance Minister has repeated in this Budget. This is completely
wrong. ...(Interruptions)... | have myself, as Mr. Chidambaram said, punctured this claim.
What has happened is - and this is welcome and I support the Government on this —
demonetization and GST has led to formalization of the economy. ...(Interruptions)...
Informal sector is becoming formal sector. We welcome this. This is not to be criticized.
...(Interruptions)... We welcome more and more informal sector jobs becoming formal
sector jobs. However, to say that because these jobs have become formal, all these are
new jobs, this is completely wrong. ...(Interruptions)... This is exaggerated. This is
completely contrary to reality. Therefore, Sir, my request to the hon. Finance Minister is
make the data public. Let it be criticized. Let it be analyzed. ... (Interruptions)... Please do
not keep repeating this claim that the economy is creating 7.5 million new jobs because
it has not created. ...(Interruptions)... What you have is 7.5 million formal jobs because
of demonetization and GST, which we welcome. We should measure employment better.
...(Interruptions)... We need better indices of employment, but to say that we have
solved the jobs problem in India, I think, is a gross exaggeration. We have a long way
to go. ...(Interruptions)... All surveys show that job-creation is actually coming down.
...(Interruptions)... The Centre for Monitoring Indian Economy has shown that the rate of
job-creation is coming down and, therefore, I urge the hon. Finance Minister not to keep

repeating this propaganda that these jobs are being created. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude

now. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I have a long way to go. I am sorry, I am going to

disobey you on this. ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude

now. ...(Interruptions)...
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SHRI JAIRAM RAMESH: Sir, | have a long way to go. I am Sorry. I am going to
disobey you on this...(Inferruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude

now...(Interruptions)...
SHRI JAIRAM RAMESH: No, Sir. I am not concluding. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You are taking
other Members' time. ... (Interruptions)...

SHRI JAIRAM RAMESH: I am not concluding. I have some five minutes, or, at

least, ten minutes to go. ...(Inferruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You have already

got. ...(Interruptions)... There are other speakers from your party. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I will continue till 11.00 p.m. I am ready to continue
till 11.00 p.m. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Your party has

other speakers also. ...(Interruptions)...
SHRI JAIRAM RAMESH: Let me finish, Sir.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Yes, please

conclude. ...(Interruptions)...

SHRI JAIRAM RAMESH: The Chief Economic Advisor was asked this question
three days ago in an interview: Do you agree that 7 million jobs have been created in 2017-
18 as claimed by the State Bank of India Report based on EPFO data? ... (Interruptions)...
The Chief Economic Advisor of the Ministry of Finance, who is a Government employee,
appointed by this Government, gives this answer. And, I want the hon. Finance Minister
to listen to this answer of his Chief Economic Advisor. He says, "We have done a stock
calculation, we have not done a flow calculation. On the stock, I can confidently say that
the size of the formal sector is much larger." This is exactly what I have been saying that
the formal sector has become bigger because of GST and demonetization, which is good,
but this does not mean that the rate of employment has suddenly accelerated because of

demonetization, GST and other issues. ...(Interruptions)...

Sir, my fourth point relates to the macro-economic situation in the country. I am
sad that the Finance Minister is not present. I was hoping that the most brilliant
economist that we have in this House, a Member of the BJP, would be present here.
...(Interruptions)... Unfortunately, the BJP listens to that Member only on cows and

temples and does not listen to him on economics. ...(Interruptions)... The notion of
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G.D.P. which we all use today, that notion of G.D.P. was invented by an economist, a
Russian economist who became an American subsequently, called Mr. Simon Kuznets.
...(Interruptions)... Mr. Simon Kuznets was a Professor at Harvard and Mr. Simon
Kuznets had a Ph.D. student, and Mr. Simon Kuznets got the Nobel Prize in 1971 after
Mr. Paul Samuelson got the Nobel Prize in 1970. Sir, there is only one Indian who has
been a student of both Mr. Kuznets and Mr. Samuelson and he is the Member of this
House, who is an expert on economics but who is listened to only on temples and cows.
What does this great economist, Harvard-trained economist, which the BJP does not
listen to and his name everybody knows. ...(Interruptions)... This economist went to
Ahmedabad some weeks ago and he spoke to the Institute of Chartered Accountants
and he said, and I quote from his speech, Dr. Subramanian Swamy on Saturday alleged
that senior Government officials from the Central Statistical Organization (CSO) were
pressurized by the Narendra Modi Government to dish out data to show that
demonetization had no adverse impact on the economy and the GDP numbers. Speaking
to a gathering of Chartered Accountants in Ahmedabad, Dr. Subramanian Swamy said,
NERICa SR ﬁﬁt‘l "Please do not go by the quarterly GDP data,- they are all bogus."
...(Interruptions)... 1 am not saying that but Dr. Swamy, Ph.D. student of the founder of
GDP; Harvard-trained economist and expert on temples and cows, is saying this. He
further said, "I am telling you, because my father founded the Central Statistical
Organization (CSO). Recently, I went there with Union Minister Shri Sadananoa
Gowda. He called the CSO person, because there was pressure to put out data on
demonetization. So, they put out the GDP data saying that there is no impact of
demonetization. I am feeling nervous." Dr. Subramanian Swamy is feeling nervous.
This is an achievement. Dr. Subramanian Swamy says, "I am feeling nervous because I
know there is an impact." And he goes on in the speech to debunk the GDP data which
is used by the Finance Minister to claim that we are the fastest-growing economy in the

world. ...(Interruptions)...
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude.

SHRI JAIRAM RAMESH: Sir, I will take five minutes more. It is very important.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): It is already ten

minutes more. ...(Interruptions)...
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SHRI JAIRAM RAMESH: Sir, it is very important.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I am not worried

about you. ...(Interruptions)...
SHRI JAIRAM RAMESH: You cut the time later. Right now, I want to finish.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): I am worried about

the party because there are other speakers also. ...(Inferruptions)...

SHRI JAIRAM RAMESH: Bad enough, I am being interrupted by them.

...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, the LoP is there. He will take care. Kindly allow

him.

SHRI JAIRAM RAMESH: Sir, repeatedly, the hon. Prime Minister and the
Finance Minister have been saying, Sd- IHHIR 81 AT €1 In the ease of doing
business, we have moved 42 places. In the snakes and ladder, we have gone to a ladder
which has taken us from 142, when Dr. Manmohan Singh was the Prime Minister, to
100. Wah! Wah! 1 was also very impressed how India could go from 142 to 100 in one
year's time. Sir, [ have here a paper and [ will authenticate it. ... (Interruptions)... This is
a paper prepared by the Centre for Global Development, which is only one kilometer
away from the World Bank in Washington D.C. Because the Prime Minister and the
Finance Minister, the great champions of Swadeshi take great pride in getting certificate
from World Bank, I am also using a foreign organization, which has ex-World Bank
economists on its staff and what do they show? ...(Interruptions)... The headline is "A
change in World Bank methodology explains India's rise in doing business rankings."
BT BT TRIBT g7 &, SHAY BF 142 F. F HUR ISP 100 F. W Ygd Y &1 The
Chief Economist of the World Bank has resigned from the World Bank day before

yesterday— Paul Romer because he said there was political interference in the ranking
of Chile because Chile had a left-wing Government. They have now a right-wing
Government and the World Bank was under pressure to show that the right-wing
Government—MTr. Rangarajan you will be happy—is doing better than the left-wing
Government. ...(Interruptions)... Sometimes left-wing does better than right-wing also.
So, Chile was an example. Romer resigned and I wish all the Members of BJP read this
paper because what it shows is, India's position has improved. I applaud you. I applaud

the Prime Minister. I applaud the Finance Minister. ...(Interruptions)... India's position
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has improved from 142 to 134. It has not improved from 142 to 100. And why has it
improved from 142 to 134? = W’q—d AT E? W—d S‘\"I‘%I'Q C’HTQT%, Hifp gaA Th
DI qiRd fhar § 3R a8 Bl Insolvency Code, s@ﬁm TN El'cﬁ 21 This is the

western model of economics. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Jairam Ramesh,

you have only one minute. Please complete.

SHRI JAIRAM RAMESH: Sir, the western model of economics is, you can hire
only if you can fire. If you make firing easy, you make hiring easy. ... (Interruptions)... We
passed Insolvency Code. We passed Bankruptcy Code, which is very good. We supported
it. It is a welcome step and that enabled, that one single step enabled us to move from
142 to 134. I hope we will go from 134 to 100. I would welcome it. ...(Interruptions)...
I would support any move but, let us not have a false sense of euphoria that reforms are
leading to ease of doing business. Sir, the former Environment Minister is sitting here.
Sometimes, regulations are good for the economy. ... (Interruptions)... If you do not have
any laws to control pollution, you can have ease of doing business, but your ease of living
will die. So, sometimes regulation is required, laws are required. Not all regulations are
bad. We must enable businesses to start early. ... (Interruptions)... Sir, I will finish when I

finish. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): You said you need

five minutes. You have taken four minutes. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, that is up to the Leader of the Opposition.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): No, it is up to the
Chair.

SHRI JAIRAM RAMESH: He is not Chief Whip there. ... (Interruptions)... No, no.

He is now Vice-Chairman. He is sitting there as the Vice-Chairman. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, please

complete. Don't go to that. ... (Interruptions)...
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SHRI JAIRAM RAMESH: Sir, as long as you are in that Chair, you are Vice-
Chairman and not Chief Whip. ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Whatever time
you wanted, I gave you that time. Now, only one minute is left. So please conclude.

...(Interruptions)... You think about others also. ...(Inferruptions)...
SHRI JAIRAM RAMESH: Sir, give me two minutes. ...(Interruptions)...

SHRI T.K. RANGARAJAN: Sir, I thought civil war is in that side. This side also,

there is a civil war. ... (Interruptions)...

SHRI JAIRAM RAMESH: Sir, I will finish in two minutes. Give me two minutes,
I will finish it. Sir, the basic assumption in ease of doing business is to remove as many
regulations as possible. ...(Interruptions)... So I request the hon. Finance Minister to have
a more intelligent approach to the removal of regulation. Some regulations for health, for
safety, for environment, for protection of labour are required. So, it is not as if you can
remove the regulations and suddenly the ease of doing business ranking improves. So,
I really and frankly do not understand what this great fascination is to the ease of doing
business and with rankings. Why should we worry about rankings? India is India, it can't
be compared with any other country. Just as much I do not approve of ranking between
the States, how can you compare Bihar with Kerala? How can you compare Odisha with
Tamil Nadu? The history is different. The model is different. The administrative system
is different. So, we must have co-operative federalism, not competitive federalism, not
confrontational federalism. You must have cooperative federalism where States work
with each other. Sir, I don't mind saying so. Ravi Shankarji will be shocked when I say
that, I think, the Finance Minister has made a good beginning with the GST Council.
The GST Council was a good innovation although you stopped it from happening for
two-and-a-half years, but that is history. We will leave it aside. The GST Council is a
good innovation, the Finance Minister deserves credit for running the GST Council in a
consensual manner, and I hope that this will be the shape of things to come. However,
we should not abandon this approach to federalism and go by the NITI Aayog approach
of competitive federalism when we start ranking States, and Bihar will always be at the
bottom and Gujarat and Tamil Nadu will always be at the top. That will be unfair to States
like Bihar which has a huge backlog of development.

Sir, in summary, what I want to say is that the claims made by the Finance Minister

on agriculture are vastly exaggerated. The MSP was already at 50 per cent profit over
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the cost of production in February, 2015. The BJP Government gave an affidavit in the
Supreme Court saying that 50 per cent profit is not possible. They changed their mind in
three years. The health insurance scheme is a welcome announcement. We will support
it. But it is unlikely to succeed. It will only help private hospitals. It will help the private
sector. It will not help the real patients. Out of pocket expenditure and out patient needs
are not met. We should go back and strengthen primary health care, follow the Kerala
model, the Tamil Nadu model. Third, we must not exaggerate the acceleration in job
creation; Provident 'Fund more enrolment, does not mean more new job creation. It only
needs more formalization. Finally, Sir, on GDP numbers, I want the Finance Minister

occasionally to listen to Dr. Subramanian Swamy. Thank you.

SHRI RAVI SHANKAR PRASAD: Sir, I appreciate his eloquence. He was so
effective even in the case of noise. Good one. But I really appreciate your new love for

Dr. Subramanian Swamy.
SHRI JAIRAM RAMESH: I wish my love is transferred to you.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. The
next speaker is Mr. Mahesh Poddar.

sft 7291 UER SIRES): SUFHIETE HElGd, TaugH § T UfT MR Udhe Sl
& & 3T 1 avfe S Heyul vy uR dier &1 Hidl faan g9 3 SISl & Jew,
31e ST § R Wi & forg Ao 81 H 72 aar1 =aredl § & Sixties H, 3 311 T
P LI Wic & BRI H 29 § BT UST AT 3R o9 H o~ aold & gRT <A1 7177 W11
QAT AT TS R H G IR §7h 81 Tlel Wi &b BRI Ga &1 A 8 ¥81 g 3R A
IR YSTRE BT Gfb g7ch BRI H UBell IR S FHY ADhellb UT bl &, ST HH
A B A A1 o1 Al | VR, I8 S disd ol

SIS Helad, § ol I WIBR T g b ol SR 7l St & 91 drear
3R IT@! g1 & A 7Y AT BT 79 AT 74X oIQ 98 &1 el grml aoic ay
2018-19 T B T AU WAFHART & oI ufag & 3iR 9@ implementation T i
S 91T 81 I8 golC T H31 St 71 "HadhT A1, AaH] b & FeRifar | vaifhd
fpar 21 39 goic H I & Uibedr A ddR SIRG TR dd [RT &4 (&1 1T B
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SR T T ol forve 81 I8 Ioic <2 &b qdl |l BRIg ANl i Jrenaii iR rversii
W1 QRT B 1T 3R FSTG DR dTell IoIe 2l ... (FaL). .

AEIGY, U Ugdl qI 89 91d B (BTl B, ST AR FAaTal W1 81 AR fhami =
AR @ 3R 916 ST rwTed, et it F& &1 ameT fva 8, offd 37 99 &
SIS BI 9 ST DI TR $ A H W] 81 T8l g1, dfeth IR IAGDH
IR fraid® Wt 9917 21 ... (). b 3MSa! & B: SUH & a1 Wl 6! gleld
HITE], T I8 B §H AT 22 AB IS, U BICT A1 ¥R B

R & ool D LG - g1t A"
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IR ¥ 910 HIAT AR ... (I, .. AR HI SN F TAYAY & folv 91d o1l 89 59 0
&3 & fHAMI B ST g, ITH Aid <@l § 3R ITH B 7 b YA IR A7 9
DI Y IEAT § 31X ITEd ST § 3R AXBRI & §RT ITh! 310 4 Afdeh & S Bt
I D SATH B, ... (). T I TEA 811 & o 81 Favall 2 fF vagadt ugd &F
R Bl AT SATGT BT 81, 319 AR SATGT BT, <Afh o1 AT U fh THUHYT WR AT
WRIGH I I 9 B! 8, 3R SHH BIs IH el 2l ... (FAH).... FeIqd, 31 Ta 377 7T
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HeIGd, 99 9, g9 ¥ 3R B I 89 $e [$ "L 9% Mid=, JRHa qqu 1" I
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HEIGY, Ta #3 SR fa w30 Sft 7 iy ok 3u 1 Harsit &l 9 a9 iR
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HEIG, URH g d AP IRHASH F He] o7 - "HIC] ST, STHT A" g8 Tl Bl
e HEEd ©l 39@T 31 © {6 A1t 9 £ I avetan 2 o 41 519 U@ oiddl & 918 81
ST &, A1 98 A1E] & dRER 81 Sl 5 S9RI URARS D! b1 Je1 Wt frgh | I
S BT 8T &1 AR AR e #3fl St 5 IMPW IR & 9 ¢ HAT Bl AR
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BT B 39 g1 7 T2 & M ARN Bl I e f&ar 2 {6 2022 T....., 2022 G B
g AN & U | &S dTd 37 S 8, Wifeh 2022 BT U 98 g1 Wadl & 3R g8
IE & [ I% |1eT 2 B ATSTET BT 7581 G 5 3R BIg Wl GRBR 81, SHBI 37 dTel G4
& oY P& AISHT 991 R T ISl B ... (FELH)... 2022 Tb AU QLS AT AR
FHAIY P NMER TR ST P [HA ST G G B H BEAG BTl ... (FGET)....
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...(TAIT)...

TRIGd, 3 Seque e & forg 1,200 HRIE ST &1 Mifasi foman 1ot g1 fear
DI 3G BN BT & AT IYUTAT & oI Wt fHAM hiee a1 &1 A9 e G|
foRTl §RT ST AR Sl BT ARG ARGR 3rerar faorer dufrai @i ok a8
SR JFGTATRI B TG BT Y AR B 71 .. (Taem). ..

HBIGd, Ol UTel, TadT $3hT 1S 3iR UYUTe aiRE & 7Y 10,000 HRIS BUY BT
AIfasT fHaT 741 g1 ...(ag)... #8IGd, & A I1 7 AT, offdh Isoddl Aol &
qeTH {8 HRIS IR AfTATS S| WA ST 81 H 2 FRIs IfIRad AT a1
..(TAUT)... 4 IS W IRART BT o H fIsTelt ferfl 2,600 FRI$ BUY & Toic
ST & 96 FRATI 7l & forg faRry Rars Jrorn 3w gl ... (e ). ..

HeIGd, AR UG e IRIE] Bl AT o1 BRI & oY v Sfedpcs areiim
tre AT BN 3R 3% SIRY TTHI0T &1 7 51 RG AT W& &5 H 37 ARG A T
BT UGG a1 a1 g1 ... (FaEH). ..

HEIEY, T 73 S 7 Wt & @ AR iR gar wfed e & fog srfq dEa
HIe ATE ST D1 HE<l &1 1 3741 8Tet &1 4, ST H Fest faea SAfores weer 4 qd
IMF & J9@ TAT 3= ANl & d1d Bl Hecaqul HifcT g5 21 ...(Fau™)... 98I,
weTE AT S 7 BT H S1a H W fava e aRie & d IMF & TERI 9T 3




The Union [8 February, 2018] Budget, 2018-19 661

e fadat & wel & afe aRdg 9= wra-ufoera Fafd 8, @ 9Rd &1 St 27
AT BT ST .. (AGET)....

HEIEY, a1 <1 agd 2T, b 9 B4 2, 3T 3 H § I8 SR He1 A b
IS PIS AR ST P A Fel.... Al S 1 bl U 98 IS a1 Dol fob S!Sl ATSTTY
g, I Ao 9 IS HIE G <71 912, BIS A1 S & ol TR 81, 1 98 AGHT 91,
qaD] GBI & RIGIT & T8d b A1 o & (7Y, A GeITd DI A1 ol T TAT S
FATIIAT BRI §Y M b I DI I <eidl, gIaIg| ... (HGLTH)....

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Hon. Members,

we will only sit up to 10 o'clock, and then we will resume the debate tomorrow. We

will now take up the Special Mentions. But, I would request the Members to lay their
Special Mentions. ...(Interruptions)... Please don't read it because there will be no time.

...(Interruptions)...

THE LEADER OF OPPOSITION (SHRI GHULAM NABI AZAD): Let him speak.
...(Interruptions)... Let Mr. Neeraj Shekhar start speaking so that he is able to resume his

speech tomorrow. ...(Interruptions)... He is on his legs.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Okay, Shri Neeraj
Shekhar. ... (Interruptions)...

3 RS IER (IR YS3): HEIGY, G Ul H MUDT HR G Bl g (d
3ITI 31 H= 1 goIC 201819 TR It BT T (AT T T DI R AT FHIAT
g, A1 377ST ST GARIT UST §S 2, SS9 FHeM S 9ol © [ I8 TRBR Bl 82 1T 89 &%
74 I IS B, g o1 @1 @7 fordn, oifhT Igi & ol o) 8, 8T saR S 93 8, 59
ST B! @M T2l frel B1 I8 $fl TR e T8 272 goic Y41 1 2 b 371 Ue wR al,
3 I BT TR, 3 S DT B W, 9T # ST AT HE WY1 T8 TR V& 1 7, v
B 3971 goie g fal &l * T I1alT Ig goic 2l

§ 78t S 19 FHE1 AT g, 98 A & IR H 21 i 89 ST S8 ST o
A &, FIas AT 9w gt €, ST S fel--f6efl avg <=9 9, 9 & & ma
g1 99 I fHaml @1 ad T 8N, I8 WWHR fHAH & IR § I T8l B, bad
NIRRT & IR ¥ I HRAT &1 A T8l Jel Sil goic H a1 T 2, 98 & 9.7 1.,
T o= § 91a =1 = St A o #3 St 7 g9 © 76 89 fha a1 S I
TG, 57, ifh 6y aRE $¢ AT 311U <2 &l ATexvy forewa=d Sif 1 41 ®el,
SITEROTY AT Sff <1 Al Bal, Ffeh &9 AT 2l doe A oI &, H 3rq foharl &l gt #
AT ATET &, T A <l 9 e_d e 81 3 Far arsdl § & wa.gq.dl. &1 g+
FIT TNBT IR B Y B &5 7 @I St 3R R 99-93 HiY-faems €, 3=H
BT o1 f 58 A1 Bl BRI - A2+FL, C2 and A2. 37T 631 T I8 & - A2 I, foH
$ad BT B 511 Hive 81N, I W el

* Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Mr. Neeraj Shekhar,
you can continue tomorrow. We will now take up Special Mentions before we conclude
today. You can continue tomorrow. Now, I will take up Special Mentions. But, I will

request the hon. Members, if possible, to lay their Special Mentions.

SPECIAL MENTIONS

Demand to indicate distinctly the data regarding generation of employment under

the current Government in the EPFO network

it 91.ua. giran (SR U<3): Heled, A_T Special Mention EPFO H STTI=Idl &1
e FRIRT Toee R & defe H 81 < P HIS[ET 9o H301 7 <l q9T FATdl b SR 8
Ty 2 HRIS AN Bl ASHIR G DI ATIGT [BAT AT1 219 FATAT - UG 3T T A1 B
TEd W-ASTIR A IS AR HI EPFO ead 3 M S &1 wRara f&ar g1 <91 7 -
ISR H 2Nfe AT Bl 3fidel SR STET H WA B B T Ugel! HIRIY Bl 399
H1-1e HISET THHI H STHIT 50 BRI AN Bl SIS AT ST 99 ISR I
B IR ISR U dTdll &1 FE T AT BT SAFAT ST AN 81 ST

31 3MMYP AT | 71T 7198 & {6 EPFO # enroliment 6T 7T mdmsi # acA
WHR & HRIGIA H I Y Y ISTIR Bl 3T 4 fE@man Smg) @re g, Aiedar iR
ST.GH.E. A 8 & 918 AT U ISR &1 A1 Seoi fham Syl ufiy 99 2 #Ris 7Y
ISR 30 B DI {27 H Srfhsl § 781 eRTId R 3N HEH SS[AT Y|

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with
the Special Mention made by Shri Punia.

*Demand to stop the diversion of funds allocated for development work in

panchayats for installation of mobile phone towers in Chhattisgarh

sfiwrcht BT At (SANTE):  FATI IS HAT & 3T diged fad IRt &
BT I w=madl & I @ STexdl & 3Twd HR &, URg 3fdd We dl a1d & b
BTG XToT Bl digsd fa< AT I el /131 &1 57 WRGR daradi & aro9 oy
ISl CTaN o1 S X8 &1 I8 UaTdl & faepTd Braf § d1e Scue By drell =i 21

Tiged fod AT gR1 1 #]1 # dargdi & faer & forg iR SRy @t - 7, 34
AT # R @ T HRA A1, I TR BT IE HeH [Idreiid &l §9 had I Udb b
AT 1 fIehTRT BTl YHTa BT < GaR ok YaTdl ol U1 Qifaa fRrforet giel|

*Laid on the Table.
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dlegd fad ST & IR W WSy WRBR gRT JidIgdl CldR o1 & folv g9 de I
T ST, T I ARYAT gRT UaIal & cifdd STos) fadRT drd dya § 31 Y8) a1emd
AT &1 b, g-gdTg|

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shrimati Shanta

Chbhetri, not present. Shri La. Ganesan.
Demand to set up a 'Fireworks Development Board' to tap the global market

SHRI LA. GANESAN (Madhya Pradesh): Sir, the fireworks industry in India is
governed by the Explosives Act, 1884 and the Explosives Rules, 2008. All licenses for
manufacturing fireworks, storage of fireworks and sale of fireworks are issued under the
above Explosives Act and Rules by the Government of India's Explosives Department.
The Explosives Act and Rules are passed by the Parliament. The Supreme Court has
passed an order banning the storage and sale of fireworks in NCR prior to the Deepavali
of 2017.

Sir, as far as air pollution is concerned, fireworks emit very little smoke and even
that gets evaporated within minutes. In most developed countries, bursting of fireworks
is exempted from the Rules. Further, to develop the fireworks industry, Government of
India may consider allowing the use of Potassium Chlorate, which had been banned by
the British to prevent freedom fighters from manufacturing arms in 1884, as one of the
prime chemicals in manufacturing aerial display fireworks products, which has got a
great market for export. The global aerial fireworks market is more than ¥ 20,000 crore
per annum. By changing this rule, the fireworks industry could generate a minimum of 15

lakh direct and indirect employment opportunities in India.

Keeping in view the above facts, the Government of India may consider setting up

a Fireworks Development Board to tap the global market.

SHRI A.K. SELVARAIJ (Tamil Nadu): Sir, I associate myself with the Special
Mention made by the hon. Member.

SHRI RANVIJAY SINGH JUDEV (Chhattisgarh): Sir, I too associate myself with
the Special Mention made by the hon. Member.

SHRI NEERAJ SHEKHAR (Uttar Pradesh): Sir, I too associate myself with the
Special Mention made by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I too associate myself
with the Special Mention made by the hon. Member.
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SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, I too associate myself
with the Special Mention made by the hon. Member.

SHRI K.R. ARJUNAN (Tamil Nadu): Sir, I too associate myself with the Special
Mention made by the hon. Member.

SHRI VISHAMBHAR PRASAD NISHAD (Uttar Pradesh): Sir, I too associate
myself with the Special Mention made by the hon. Member.

SHRI JAVED ALI KHAN (Uttar Pradesh): Sir, I too associate myself with the
Special Mention made by the hon. Member.

THE VICE-CHAIRMAN (SHRIBHUBANESWAR KALITA): Shrimati Kahkashan
Perween, not present. Shri Vishambhar Prasad Nishad.

Demand to investigate the deficiencies found in the houses allotted under DDA
housing schemes, launched recently and address the problems

being faced by the allottees of flats

it farereR gae fwTe: Heley, facel ey Mt gRT $ gui | f3 wasl
&1 AT fhar ST T 7, STH @8 TSR B GIHAl & WaR dsNsoll Feicd &l
SFHE I BICT PR T IAT U] P HeRAT, TS, YTdh AR ATl 707 St gframel
FHRITG A | THI-T9T TR 397 THITRAT Bl fEfed) 3R Ay dofhax qrrgfedl
&R [IRaT WY | IR ST BT 8, offhd Shely I WIHAT Ud FHRTAT & a1 8
TCRAT & T IR BRTSN BRIATE! G31 B gfasll R a1 21 SHd! QIHATsT dfedl &l
SEIRIRSRGIES

MR TISHT Y 2014 & 3T e & oy 25,040 Teied fafver Siforal o
AT H Snfe O, R ¥ 12,553 Teled e Efedl gRT amd o) fIy g iR
AT AT g9 2017 BT BT 30 TR, 2017 DI T3 $H §I H 12,617 Feled W Y <,
T 9 311 I 5,661 A TG el Ahd 3N edl §RT a9 &< U 7Y E1 7ol &t a1

g & o dfeal &l Foied 9199 o3 IR SIEIY 7 §9 IR S BT UG8 Wi 36T 81 3P
a7 ot ST Tl ITORT YRR B

U7 el & b ST g Arorsit @) @il o) Siear Tl &1 1€ g9 Wiyt sl
TR A QX ARE Gife © iR el b &l ol sl BR e Bl SRR &l g1
IIoT1sl # SMeEfedl gRT Folcd &I g3 Y9 W a1 &) ST 141, 39D S-Sl

B 1R Ul

31T: 3MYP HIETH ¥ AX) WRBR A A1 ® 6 377 1 Aol &f @iy &t <ird-
Jedrie B I &Y fIfed ®xe 3Maeded HRIAE! & ST 91y, difh A dIRT 379+
FoICH H Y@-o U I8 Wbl
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Ravi Prakash

Verma.

* Need to take measures to prevent conflict between villagers and wildlife outside
the Dudhwa National Park, Lakhimpur Khiri, Uttar Pradesh

sft If gepTe Tl ([TR U<T): A, GHAT TS UTh, Sl ATEHYR WY 3.7, 3
fRrd &, @ IR ) 99 gU 91 & TR fes, Sfod a1 Soia $uai & Siad §
ST FEAT UST 81 R §1 9 I STl Uy, S WRIE €, S 9T, g, SiTell g a1
T SATfS STTell & 9T8R MR RN ®9 F T3 6 Wdl § X8 ol & a1 S9!
TP Mad dadl bl &l 5 RV UHATRIIT TAT g7 IY3HT P HEd THRIG §¢ &1 o
P TS H UHITAT QAT HRIT U] AR MY &1 S SIARI DI o fpT 9 [GHRT T8 B
9T RET &, Hifh I URT I PI HHI & TAT SYYEH qb11b b AAE H T [I9TT
ArARI BT RIGR g1 I8! fRIfT YRaay & o &= # i 2l

TEIGY, AT WRA WRGR ¥ IIE ® & 98 debrel 39 RART BT I o 701 37
ey gRfRIRT & STwy SUga dHTe & STINT FR §Y T & Wal § &7 arel
GARATD STHART BT b1 TAT Sferd TGe B BT B B d1ih TRIG [l vd a7
TgLai & 91 cdHTa B R S |ahl

37} ST~ IR I (TeTH): HBIGd, H W 1 39 A7y A Hag Rl gl
it TR @R (SR U<eN): Helad, H ) W@ 1 9 (99 o Hag Rl gl

it SITaE 3relt @M (IR Yo Heled, H i W &1 39 fawy | dag a1 g
o iy S s e e g (Ui ) OB e ygla s
s I.J-_'_'.'_:. .-..lh-'"_lh....

it 3nree et (SR vcen): WEIey, H W W@ Bl 39 9wy 4 WG dRar gl

i freR yaTe e (SR ween): Weley, H W) @y Bl 39 49 4 WG HRa gl
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Shri Santiuse

Kujur, not present. Shri Veer Singh, not present. Shri T. Rathinavel, not present. Shri

Husain Dalwai, not present.
The House stands adjourned till 1100 hours on Friday, the 9th February, 2018.

The House then adjourned at fifty two minutes past
nine of the clock till eleven of the clock on
Friday, the 9th February, 2018.

*Laid on the Table.
tTransliteration in Urdu script.
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